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HOW TO USE THE INDEX 

The Index is IlI'IIIged alphabetically with the Subject Index separated fiom Name Index 
and printed in the following order: Part (-SUBJECT INDEX; Part D-NAME INDEX. 
At the end of every entry, the Volume Number of the Debet.es is given in R.om.n DUIDII'aIs 
followed by the date of the Debet.es in parenthesis and column number or numben, _the 
case may be is given immediately after that [Printed as (11, 02-12-1999) 29--30). 

All the Bills are alphJbetically IlI'IIIged under the main heading (-BD..LS-) 

Infonnation pertaining to Railways hu been indexed under the various main beedinp 
commencing with the world Railway e.g. "RAD..WAYLlNE(S)", "RAD..WAYTRAJN(S)" 
etc. 

All the papers laid on the fibIe of the Lok Sabha are indexed only under the JMin 
heading "PAPERS LAID ON THE TABLE". 

Information regarding various States in India and the various foreip countries has 
been indexed under their respective names. 

A list of abbreviations used in the Index is given below: 

A.M. 
B.O.H. 
C.A. 

Consid. 
Consid. CI. 

D.G 
D.E.G 
D.E.G(R) 

D.S.G 

D.S.G(R) 

Dis. 
H.A.H.Dis. 
Int 
L.S. 
M. 
Q.P. 

(iii) 

Adjournment Motion 
Business of the House 
Calling Attention to Malter of Urpnt 
Public ImportarK:e 
Consideration staae of a Bill 
Consideration of tile Cluses ofa 
Bill 
Demands for Grants 
Demands for Excess Grants 
Demands for Excess Grants 
(Railways) 
Demands for Supplcmen18r)' 
Grants 
Demands for Supplementllry Grants 
(Railways) 
Discussion 
Half-an-Hour-Discussion 
Introduction Stap of. Bill 
LokSabba 
Motion 
Question of Privilcp 



(iv) 

Pte. Petitions 
R.S. Rajya Sabha 
Res. Resolution 
St. Statement 
MUR377 Under Rule 377 
MUR 193 Under Rule 193 
PLT Papers Laid on the Table I 
ADB Asian Development Bank 
BCCI Board of Cricket Control for India 
BCCL Bharat COking Coal Ltd. 
BPCL Bharat Petroleum Co. Ltd. 
C.E.C. Chief Election Commissioner 



PART I-S,-"BJECT INDEX 
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TO 

LOK SABHA DEBATES 
(THIRTEENTH SERIES) 

VOLUMES XVII TO XIX 
July 23, 200 I 10 Aug. 31, 200 I 

Srovona I, 1923 (Saka) 10 Bhodro 9, 1923 (Saka) 

SEVENTH SESSION OF THE THIRTEENTH LOK SABHA 

PART-I 

SUBJECT INDEX 
Ac:c:icknt(s) 

Accident at Level Crossing 
(XVIII, 16-08-200 I ) 204-05 

Accident in Coal Mines 
(XVIII, 14-8-2001 ) 320-324 

Accident in Mines 
(XVII, 30-07-200 I ) 180-181 

Accidents Figure 
(XIX, 23-08-2001 ) 359 

Accidents in Atomic Plants 
(XIX, 22-8-2001 ) 75-76 

Accidents in Industrial Establishments 
(XVIII. 20-08-2001) 180-183 

Accidents on National Highway-8 
(XVII, 23-07-2001 ) 335-336 

Air Miss Incident 
(XVII, 2~-O7-200 I ) 381-382 

Compensation to Accident Victims 
(XIX. 23-08-2001 ) 327-328 

Conviction in Hit-and-Run Cases of Road 
Accidents 
(XVIII. 07-08-2001 ) 328-329 

Gaslit and Mine Accident 
(XIX. 28-08-2001 ) 103 

Inquiry Commissions on Coal Mines 
Accidents 
(XVJI,31-7-2ool) 176-177 

Road Accidents 
(XVII. 23-07-2001 ) 332-333 
(XVIII. 6-08-2001 ) 36--44 

Road Accidents in Delhi 
(XVII. 31-7-2001 ) 290-291 
(XVIII. 07-08-2001 ) 242-243 

Ac:commodations 
Sale of Flats to Employees oflFCI 

(XVIII. 17-08-2001 ) 82 
Ac:redited Agencies 
Dues from Acredited Agencies 

(XIX. 24-08-2001 ) 183-84 

I Ac:t(S) 

I AIIMS Regulation Amendment 
(XVIII, 8-08-2001 ) 209-210 

Amendment in Central Sales Tax Act 
(XVII, 03-08-2001 ) 241 

Amendment in Copy Right Act 
(XVII. 31-7-2001 )71 

Amendment in ESI Act, 1948 
(XVIII, 6-08-200 I ) 176 

Amendment in Foreign 
Development Act 

Trade 

(XIX, 24-08-2001 ) 124-25 
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Amendment in Forest (Conservation) Act 
(XVIII, 20-08-2001 ) 40 

Amendment in NCDC Act 
(XIX, 23-08-2001 ) 152 

Amendment of Consumer Protection Act, 
1986 
(XVII, 27-07-2001 ) 108 
(XVII, 03'()B-2001 ) 192 
(XVIII, 17-08-2001 ) 72 
Amendment of FCI Act, 1964 
(XVIII, 17-08-2001) 183 
(XIX, 24-08-2001 ) 259-60 

Consumer Protection Act 
(XVIII, 8-08-2001 ) 59-60 

Contempt of Courts Act 
(XIX, 23-08-2001 ) 278-279 

Delhi Land Reforms Act, 1954 
(XVIII, 14-8-2001 ) 90-91 

Delhi Rent Act, 1995 
(XVII, 31-7-2001) 251-252 

Disability Act, 1995 
(XVII, 01-08-2001 ) 125-126 

Enactment of New Laws to Replace 
FCRA-1976 
(XIX, 21-8-2001) 167-168 

Amendment of Mm.s and MiDeral (R & 
D) Act, 1957 FCRA,I976 
(XVIIl,~8-2001 ) 43-45 (XVII, 24-07-2001 ) 258-260 

Amendment to Commission of Inquiry 
Act(s), 1952 
(XVIII,07-08-2ool ) 76-77 

Amendment to Insurance Act, 1938 
(XVIII, 17-08-2001 ) 133 

Amendments in Industrial Disputes Act, 
1947 
(XVIII, 6-08-2001 ) 192-193 

Amendments in Narcotics Drugs and 
Psychotropic Substances Act, 1985 
(XIX, 24-08-2001 ) 164-65 

Building and other Construction Workers 
Welfare Cess Act, 1996 
(XV Ill, 20-08-200 I ) 2Q9-2 IO 

Cases Pending lmder Delhi Land Reforms 
Act, 1954 
(XVIII, 14-8-2001 ) 43-45 

Cases registered under Prevention of 
Corruption Act 
(XVIII, 8.()8-2001 ) 90-93 

Caste Certificate Act, 2000 
(XVII, 31-7-2001) 132 

Child Labour Abolition Act 
(XVI~ 23-07-2001 ) 30-31 

FERA Violation 
(XVII, 03-08-200 1 ) 165 

Information Technology Act, 2000 
(XVII, 01-08-2001 ) 342-343 

Integrated Processed Food Development 
Act 
(XVIII, 16-08-2001 ) 198-99 

J.P.M. Act 
(XIX, 23-08-200 1 ) 176-177 

Marine Regulation Act 
(XVIII, 16-08-2001 ) 58-59 

National Commission for Women Act(I), 
1990 
(XVIII, 07-08-200 1 ) 218-219 

Need to advise the Government of 
Kamataka to release more water of 
River Krishna to save the standing 
crops in Andhra Pradesh (MUR 377) 
(XVII, 30-07-2001 ) 313-314 

Need to amend the Coastal Regulator 
Zone Act keeping in view the interests 
of the peole of coastal areas ofKeraIa 
(MUR377) 
(XVII, 30-07-2001 ) 313 



SUBJECT INDEX 

Need to Exempt Compensation received 
by Fanners against Land Acquisition 
for any project from Income· Tax 
(MUR377) 
(XVII. 30-07-2001 )3IS 

Need to provide Adequate Funds for 
anending to the problem of Water-
Logging in Phulpur Parliamentary . 
ConstilUency caused by River Baruna 
(MUR-377) 
(XVII, 30-07·2001) 314 

Action Plan Linked with KVIC 
(XVIII, 8-08-200 I ) 17S-176 

Action Plan to Stabilise Population 
(XVIII, 8-08-200 I )39-40 

ADB 
ADB Assisted Projects in Maharashtra 

(XVII,03-08-2001 ) 72 
ADB Loan to States 

(XVIII, 17-08-2001 ) 143-44 
Adjournment Motions 
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Need to provide more Railway Services 
at Moradabad, Uttar Pradesh 
(MUR-377) 

Killing oflnnocent People in Jammu and 
Kashmir 

(XVII,30-07·2ool )31S 
Need to solve acute drinking water 

problem in Tamil Nadu {MUR 377) 
(XVII. 30-07-2001) 314·31S 

New Rehabilitation Act, 1999 
(XVII,24-o7·2ool ) 183 

NOOs Receiving Foreign Contribution 
Under FCRA, 1976 
(XVIII, 14-8-2001 ) 189·190 

Police Act. 1861 
(XVII, 31-7-2001 ) 24S 

(XVIII, 8-08-2001 ) 264-273 
Administrative Reforms 
Administrative Reforms 

(XIX, 22-8-2001 ) 283-28S 
Adulteration 
Adulterated Milk 

(XIX, 22-8-2001 ) 71-72 
Milk Adulteration 

(XIX, 23-08·2001 ) 232·233 
Use of Animal Raw Material in Tea 

Blending. 
(XIX, 22-8·200\ ) 80-8\ 

Pre-Natal Diagnostic Techniques Act. 
1944 Advertisement(s) 
(XVII. 2S-07-2001 )91~ Advertisement Agent 

Regionallmbalance in NCTE Act. 1993 (XVIII. 16-08-2001 )7S-76 
(XIX. 28-08·2001 ) 262-263 Advertisement Budget 

Registration.and Stamp Duty Act 
(XIX, 28-08-2001 ) 40-41 

Rent Control Act 
(XVIII, 8-08-200 I ) 210 

Violation of Drugs and Cosmetics Act 
(XVIII, 8-08-200 I ) 244-24S 

Wakf Act. 1995 
(XVIII, 1-01-200 I ) 211--220 

ActIoa .... 
ActiOG Plan for Supply of Pocable Water 

(XVII, 31-7-2001 ) 46-S2 

(XVII,27-07-2001 ) 223-224 
Advertisement in MlI'Ithi Newspapers 

(XIX, 24-01-200 \ ) S7 
Rate of Advertisements 

(XVII, 03-08-2001 ) 191-\92 

Advocates 
Allotment ofCharnbers of Advocates 

(XVIII. 16-08-2001 ) 261 

Aerodro-
Defence Aerodromes for cjvil aviation 

(XVII, 23-07-2001) 209-210 _ 
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Atrorest.tion 
Afforestation Around Lakes 

(XVII. 30-07-200) ) 53-54 
Afforestation Programme taken up by 

NGOs 
(XVIII. 20-08-200) ) 43-46 

Afgbuistan 

Afghan Refugees in the Country 
(XIX. 28-08-200 I ) 311 

Pakistani/Afghani Hindu Families living 
in the Country 
(XVIII. 14-8-2001 ) 23-24 

Afro-Asian Games 

Afro-Asian Games 
(XVII. 23-07-2001) 179 

Constitution of Organising Committee for 
Afro-Asian Games 
(XVlII. 6-08-2001 ) 140 

Inclusion ofSpons Events in Afro-Asian 
Games 
(XVII. 30-07-2001 ) 198-199 

Preparation of Afro-Asian Games 
(XVII. 30-07-2001 ) 199-200 

Selection of Players for Afro-Asian 
Games 
(XVIII. 20-08-2001 ) 85 

AgnSummit 
AgraSummit 

(XIX, 22-8-2001 ) 364 
Agreement(s) 

Agreement between India and France 
(XVIII, 6-08-2001 ) 247-248 

Agreement for Cooperation in I.T. 
(XVIII, 8-08-2001 ) 89-90 

Agreement for IC-78 Refuelling Planes 
with Uzbekistan 
(XVII, 25-07-2001 ) 219-220 

Agreement with Netherlands for 
Assistance 
(XVII, 24-07-2001 ) 333 

Agreement with UNDP 
(XIX. 24-08-2001) 251-53 

Bilateral Agreements on Pricing 
(XVIII, 6-08-2001 ) 102-103 

Implementation of Agreement' 
(XVIII, 16-08-2001 ) 333-334 

Indo Pak Agreement 
(XVII, 01-08-200 I ) 179-180 

Situation in North-East States following 
the decision to extend ceasefire 
agreement with NSCN beyond 
Nagaland 
(XVII, 24-07-2001 ) 369-383 

Agricultural Labour 
Agricultural Labour 

(XVIII, 20-08-2001 ) 60-62 
Agriculture Labour Welfare Fund Scheme 

(XVII, 30-07-2001 ) 71-72 
ESI Coverage for Agricultural Workers 

(XVII. 30-07-2001 ) 218-219 
Pension of Agricultural Workers 

(XVII, 23-07-2001 ) 114-115 
Pension Scheme for Agricultural Labour 

(XVII, 30-07-2001 ) 79-81 
Scheme for Agricultural Labourers 

(XVII, 30-07-200 I ) 49-50 
Agricultural Land 
Removal of Illegal Constructions from 

Agricultural Land 
(XVII, 31-7-200 I ) 211 

Removal of UnauthorisedlIlIegal 
Construction on Agricultural Land 
(XVIII, 07-01-2001) 212-213 

Agricultural Products 
Agro Products 

(XIX, 22-8-2001 ) 211-212 
Declaration of Rubber and Coir as 

Agricultural Products 
(XVII, 27-07-2001 ) 111 

Production and Export of Agricultural 
Products 
(XIX. 23-08-2001 ) 334 
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Restriction on Marketing of Agricultural 
Produce 
(XIX. 23-08-2001) 172-173 

Results of New Agriculture Policy 
(XVIII, 16-08-2001) 178-179 

Setting up of National Agricultural 
Separate Export Zone for Export of Marketing Bank 

Agricultural Products (XVIII, 16-08-2001 ) 183-84 
(XVn, 27-07-2001 ) 69-70 

Aerieulaunl Projects • 
Funds from Foreign Countries for 

Agricultural Projects 
(XIX. 23-08-2001) 331 

Aerie-ltuR 
Agricultural IrrigatedlUnirrigated Land 

(XIX, 23-08-2001 ) 74-78 
Agricultural Mechanisation 

(XIX. 23-08-200 I ) 318 
Anti-Dumping on Agriculture Products 

(XVII, 03-08-2001) 235-236 
College of Agricultural Sciences in 

Madhubani 
(XVIII, 16-08-2001 ) 189 

Employment in Agriculture Sector 
(XVII, 30-07-2001 ) 83 

Investment in Agriculture 
(XIX, 22-8-2001 ) 83-84 
(XIX. 23-08-200 1 ) 293-294 

Loan for Agriculture Sector 
(XVIII, 17-08-200 I ) 94-95 

Meeting with EU Delegation Over 
Agricultural Export 
(XVII, 27-07-2001 ) 143-144 

Performance of Centrally Sponsored 
Schemes of Agriculture 
(XIX, 23-08-2001 ) 206-214 

Pre and Post Harvest Facility for Farmers 
(XVIII, 16-08-2001 ) 350-52 

RJdeofA4PiculturalProduction 
(XVIII, 16-08-2001 ) 69-74 

Roduction in Agricultural Schemes 
(XVIII. 16-08-2001 ) 128-129 

Support Price for Agricultural Produce 
(XVIII, 16-08-2001 ) 77-78 

World Bank's Assistance to States for 
Agriculture 
(XIX, 23-08-2001 ) 146-148 

AlrieultuR Tnining CentR 
Central Assistance for Agriculture 

Training Centre in Chhattisgarh 
(XVIII, 16-08-2001 ) 107-08 

Agro-Ibsed Industries 
Agro Processing Industries 

(XIX, 23-08-2001 ) 348-349 
Agro Product Industries in Orissa 

(XVII, 01-08-2001) 234-235 
Agro-Bascd Industries in Madhya Pradesh 

(XVII, 25-07-2001 ) 163-164 
Financial Assistance to Agro and Rural 

Industries 
(XVII, 25-07-2001 )315-321 

Improvement in Technology of Agro 
Based Industries 
(XIX, 28-08-200 1 ) 239-241 

Threat to Agro and Rural Industries 
(XVII, 01-08-2001 ) 151-152 

AICTE 
Approval by AleTE to Technical CoUcges 

(XVII, 24-07-2001 ) 104 
Performance of All India Council For 

Technical Education 
(XVII, 31-7-2001) 125-126 

AIDS 
AIDS 

(XVIII, 8-08-200 1 ) 248-249 
AIDS Kits 

(XVII, 25-07-2001 ) 127 
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AIDS Testing Centres 
(XIX, 22-8-2001 ) 68 

AIDS Victims 
(XVII, 25-07-2001 ) 119-120 

AIDS-II Project 
(XVIII, 8-08-2001 ) 86-87 

Combat of AIDS 
(XIX, 22-1-2001 ) 195-196 

Compulsory AIDS Test for Foreigners 
(XIX, 22-8-2001 ) 66 

Cost of AIDS Medicine 
(XIX, 22-8-2001 ) 154 

Death by AIDS 
(XVII, 25-07-2001 ) 225 

Drugs to Control AIDS 
(XVIII, 8-08-200 I ) 244 

Eradication of AIDSIHIV 
(XVII, 25-07-2001 ) 21-32 

Hcalth Care SystcmlHIV Programmes 
(XVII, 01-08-2001) 241 

HIV 
(XVIII, 8-08-2001) 245-248 

National Aids Control Organisation 
(XIX, 22-8-200 I ) 40-41 

New National AIDS Control Policy 
(XIX, 22-8-2001 ) 155-110 

Prices of Medicines of AIDS 
(XVIII, 14-8-2001 ) 240-244 

UN Programme on AIDS 
(XVIII, 8-08-2001 ) 32-33 

ADMS 
AliMS RegulatiOn Amendment 

(XVlll, 8-08-2001) 209-210 
Medical Equipmcnts in AIIMS 

(XVm,1-08-2001 ) 2-10 
Selection Process of ADMS 

(XVII, 25-07-2001 ) 160-163 
Situation in the All India Institute of 

Medical Sciences, New Delhi 
(XIX, 28-08-200 I ) 418-419 

Strike in All India Institute of Medical 
Sciences 
(XIX, 28-08-200 I ) 323-324 

AIR 
AIR, Narbal Srinapr 

(XVII, 03-08-200 I ) 196 
AIRIDoordarshan Kendras 

(XVIII, 17-08-2001 ) 247-52 
Broadcasting News by AIR, Sangli, 

Maharashtra 
(XVIII, 17-08-2001 ) 201-02 

Non-functioning of AIR/DD Centres in 
RuraJArcas 
(XIX, 24-08-2001.) 209-26 

Popularity of AIR/Doordarshan 
Programmes 
(XVIIl, 17-01-2001 ) 254-55 

Air Bases 
Lack of Air Bases in Southern India 

Peninsula 
. (XVn, 25-07-2001 ) 44 

Settmg up of Support Airbascs 
(XVII, 01-08-2001) 313 

Airel'll'" 
Aeroplane's Crash 

(XVII,25-07-2001 ) 120-122 
Crash ofBokaro Steel Plant Aerop1ancs 

(XVII, 24-07-2001 ) 263-264 
Airladia 
Losses due to negligence of Air India 

officals 
(XVII,23-07-2001 ) 299-300 

Air India Service to Hons Kong 
(XVIII,20-08-2001 ) 206-207 

Air India's General Sales Agents in 
London 
(XVII, 30-07-2001) 279-280 

Aircraft with Air Indiallndian Airlines 
(XVllI, 6-08-2001) 77-78 

( 
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Bilateral agreements between Air India 
and other airlines 
(XVII, 23-07-2001 )39 

Cancellation of Flights by Air India 
(XVIII, 20-08-200 1 ) 156-157 

Compensation Paid to Victims of Air 
Accidents 
(XVII, 30-07-2001 ) 287 

Disinvestment and Profitability of Air 
India 
(XVIII, 6-08-2001 ) 285 

Disinvestment of Air India 
(XVU, 30-07-2001 ) 179 

Disinvestment of Air India and Indian 
Airlines 
(XVII, 27-07-2001 ) 12-14 

Downsizing in Indian Airlines and Air 
India 
(XVII, 30-07-2001) 173-174 

Dues of Air India 
(XVII, 23-07-2001 ) 101 

Earnings of Air India 
(XVIII,6-08-2ool ) 232 

Increase in Fares of Indian Airlines and 
Air India 
(XVIII, 6-08-2001 ) 28-34 

Increase in Revenue of Air India 
(XVII, 23-07-2001) SO-51 

Investment in Air India 
(XVII, 30-07-2001 ) 250 

Lack ofTransparency in Disinvestment of 
Air India 
(XIX, 24-08-200 I ) 59~ 

Loss in Air India 
(XVII, 23-07-2001 ) 23 I 

Losses Incurred by Air India and Indian 
Airlines 
(XVIII, 6-08-2001 ) 295-296 

Misuse C?fFunds by Air India 
(XVIII, 6-08"2001 ) 227-228 

Termination Services of M.D., Air India 
(XVII, 23-O7~2001 ) 9-11 

Valuation of AI 
(XVIlI,20-08-2oo1 ) 330-332 

VRS of Air India and Indian Airlines 
(XVII, 30-07-2001 ) 100-101,241 

Air Liaks 
Air Links 

(XVIII, 20-08-2001 ) 57 
Direct Air Links from Europe and Gulf 

Region 
(XVII, 23-07-2001 ) 375 

Air Services 
Air Service for Bilaspur(Chhattisgarh) 

(XVII, 30-07-2001 ) 280-281 
Air Service from Bhopal to 

Bhubaneshwar and Raipur 
(XVIII, 20-08-2001 ) 319-321 

Air Services from Bhopal to Jabalpur 
(XVIII, 20-08-200 I ) 213 

Direct Air Services to Tirupati from 
Metropolitan Cities 
(XVII, 23-07-2001 ) 413 

Domestic Air Services by Non-Scheduled 
Operators 
(XVIII, 6-08-2001) 154-155 

Improvement in Air Links to Khajuraho 
and Konark 
(XVII, 23-07-2001 ) 282-283 

Improvement of Air Services in UP and 
Bihar 
(XVIII, 6-08-200 1 ) 179-180 

Incidents of Air Misses 
(XVIII, 20-08-2001 ) 321-322 

Landing facility at Visakhapatnam 
(XVII, 23-07-2001 ) 307-308 

Need to Start Air Service From Nasik city 
in Maharashtra (MUR-377) 
(XVII, 24-07-2001 ) 408-09 
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AirTrafflc Upgradation ofMI-3S ., 
Committee for Study for Air Traffic (XVII, 01-08-2001 ) 197-98 

(XVIII, 6-08-200 I ) 177 Airliaes 
Growth Rate of Domestic Air Traffic Complaints against Airlines and Flying 

(XVIII,6-08-2ool ) 19S Clubs 
Increase in Air Traffic (XVIII,6-08-2ool ) 289-9S 

(XVII,23-07-2001 ) 263-64 Exemption to Foreign Airlines &om Sales 
Study to Assess Air TraffIC Tax 

(XVIII, 6-08-2001 ) 24S (XVIII, 6-08-2001 ) 67-68 

Aircnft(s) Foreign Airlines Operating in India 

Agreement for IC-78 Refuelling Planes (XVIII, 20-08-2001 ) 287-88 

with Uzbekistan Ground handling services 
(XVII,2S-07-2001 ) 219-20 (XVII,23-07-2oo1 ) 306 

Aircraft with Air Indiallndian Airlines Increase in fares of Indian Airlines 
(X\, III, 6-08-2001 ) 77-71 (XVII,23-07-2001 ) 343-4S 

Collision Avoidance System in Aircraft Loans taken by Scheduled Airlines and 
(XVIII,20-08-2001 ) 20S Non-scheduled Airlines 

Crashing ofTrainer Craft (XVIll,20-08-2ool ) 24S46 

(XVllI, 6-08-2001) 98-99 Losses Suffered by Alliance Air and 

Financial Irregularities in Import of PawanHans 

Aircraft (XVIII,20-08-2001 ) 273-7S 

(XIX,24-08-2001 ) 76-77 Permission to International Airlines for 

Indo-Israel Talks on Pilotless 'Lakehya' Operating Flights 

Planes (XVIII, 20-08-2001) IS6 

(XVIII, 8-08-200 I ) I S8-S9 Profit earned by Private Airlines 

Indo-Russia Ties for BRAHMOS. (XVIII, 20-08-2001 ) 249-50 

(XIX, 22-8-2001 ) S6-S7 Request offoreign Airlines for Domestic 

Introduction ohmall aircraft Flights 

(XVII,23-07-2001 ) 343 (XVII, 23-07-2001 ) 382 

Multi Role Transport Aircraft Sick Private Airlines 

(xvn, 2S-07-2001 ) 201-02 (XVIII, 20-08-2001) 314 

Purchasing of Small Aircraft for Indian Airport(l) 

Airlines Air Bay Bridge at Trivandnun Airport 
(XVII, 30-07-2001 ) 107-08 (XVII, 30-07-2001 ) 100 

Taking of SO Seater Airaaft on lease by Airports handling international ftiahts 
Indian Airlines (XV1I,23-01-2001 ) 277-78 .~ 

(XVII, 30-07-2001 ) lS7-S8 Allotment of an Hanger to State 
U.S. Spy Aircrafts Governments 

(XIX, 22-8-2001 ) 77 (XVIII, 6-01-200 1 ) 264 



., 
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Ambu Lifts for Handicapped at Airports 
(XVTII. 20-08-2001 ) 1~7 

Assessment of Security Measures at 
Airports 
(XVIn. 20-01-2001 ) 278-79 

Bagdogra Airport 
(XVIII. 6-08-2001) 215 

Basic facilities at Ranchi Airport 
(XVII. 23'()7-2001 ) 323 

Cancellation of Flights from Trivandrum 
Airport 
(XVII. 30'()7-2001 ) 215-16 

Cost-8haring Ratio for VlSIkhapatnam 
Airport Expansion Project 
(XVIll, 6-08-2001 ) 7S-76 

Deployment of ClSF at Airports 
(XVII. 23.()7-2001 ) 345-47 

Deployment of guards at Airports in 
Madhya Pradesh 
(XVTI. 23.()7-2001 ) 232-33 

Deployment of Police Guards ItAiJportl 
(XVTIl. 20-01-2001 ) 300-301 

Development of Airports in Andbra 
Pradesh 
(XVII, 30-07-2001 ) 74-75 

Completion of Pending Works at Airports Development of Airports in Bihar 
in UP (XVII. 23'()7-2001 ) 283-84 
(XVIII. 6'()8-2001 ) 211 

Construction of Airport at Vellore 
(XVIII. 20-8-2001 ) 97-91 

Construction of Airports 
(XVIII. 20-01-2001 ) 23940 

Construction of an Airport at Shirdi 
(XVIII. 20'()1-2001 ) 239 

Development of Bhagalpm AUport 
(XVTI. 23'()7-2001 ) 115-16 

Development of Hyderabad and 
VISlkhapatnam Airports 
(XVII, 23'()7-2001 ) 336-37 

Development ofMumbai Airport 
(XVTI. 30-07-2001) 176-177 

Construction of Building and Fly Over It Development ofNedumbassary Airport 
IGlA (XVII. 23'()7-2001 ) 113-14 
(XVII. 30.()7-2001 ) 191-93 Dewlopment of Vijayawada Airport 

Construction of Gulbarp Ailport 
(XVII. 23'()7-2001 ) 101-02 

Construction of International Airport at 
Panwel 
(XVIII. 20-01-2001 ) 151 

Construction of Kannm Airport 
(XVII. 23'()7-2001 ) 392 

Coostruction ofnewrunways and terminal 
buildings It Airports 
(XVIII,6-01-2001 ) 136-37 

(XVII, 23'()7-2001 ) 114 
Development of Vijayawada and 

Rajamundry Airports 
(XVII, 23'()7-2001 ) 112 

Employees of Jodhpur Airport under 
Suspension . 
(XVIII, 6-08-200 I ) 269-70 

Expansion and Upgradation of Airports 
(XVII. 23.()7-2001 ) 35-36 

Expansion of Indore Airport 
(XVIII. 6-08-200 I ) 157 

Construction of New Runways It Airports Expansion ofKhajurabo Airport 
in Maharuhtra (XVIII. 20-1-2001 ) 117-11 
(XVIII. 6-08-200 I ) 131-32 

Construction of Runway ofViza&Airport 
(XVII. 01.()8-2001 ) 236 

Expansion of Runway of Tirupati, 
VUaYaweda Airports 
(XVTI. 30-07-2001 ) 133 
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PDI in Airport, Township and TOW'ism 
Sector 
(XVII. 27-07-2001) 146-147 

Pnud DeIeceId .IGI Airport 
(XVII. 27-07-2001 ) 203-204 

Ground Handling operation at Airpor1s 
(XVDI, 1 .... -2001 ) 30S 

Need to dnelop Visakhapatnam Airport 
in Andhra Pradesh as an international 
airport (MUR 377) 
(XVII,2S-07-2001 ) 367 

Need to re-open Rupsbi Airpon between 
Ouwahati and Baghdogra in Dhubri 

District, Assam (MUR 3n) 
(XVII, 3 I -7-2001 ) 319 

Ground Handling Services at major New Intemational Airport for Mwnbai 
Airports (XVIU, 20-08-2001 ) 290-291 
(XVDI,.6-08-2oo1 ) 263-264 

Night Landing facilities at Jabalpur 
..... lIatioo of Close Circuit Cameras at Airport 

lOlA (XVn, 23-07-2001) 3SS 
(XVDI, 20-8-2001) 126 

...... lIItion of common uaer terminal at 
Airports 
(XVII. 23-07-2001 ) 3S9 

NiBbt-Landing Sysrem at CalicutAirport 
(XVOI, 6-08-2001 ) 79 

NwnberofAirports 
(XVII. 30-07-2001) 186-187 

InItalllltion of Runway Lights at Airports Opening of Oandhinagar and Ojhar 
(Against ICAO Rules) Airports 
(XVDI, 6-08-2001 ) 68-69 (XVII,23-07-2001 ) 360 

InIaDationaI Airport at Shamsbabad 
(XVII. 30-07-2001) 67-68 

IDIicrnatiooal Airport at Pon Blair 
(XVII. 30-07-2001 ) 117 

IaIerIIIDonal Airports 
(XVII. 23-07-2001) 341-344 

IDIernIaional Cargo Hubs 
(XVll, 30-07-2001 ) 243-244 

LaDd for Airpons in K.amataka 
(XVDI, 6-01-2001 ) 74 

lAnd for Trivandrum Airport 
(XVII, 23-07-2001) 116-117 

Operative and Inoperative Airpons 
(xVII. 30-07-2001) 99-100 

Privatisation of Airpons 
(XVII, 23-07-2001 ) 348 
(XVII, 30-07-2001) 187-188 

Reorganise the Anned Forces and Secwity 
(XVII, 2S-07-2001 ) 216-217 

Repon on National Security System 
(XVn. 2S-07-2001) 313-31S 

Request for Changing Name of Airports 
inH.P. 
(XVIn. 6-08-200 1 ) 11 S 

Modernisation and Upgradation of Security Cover at Airports 
KolhIpur Airport (XVIII. 20-8-2001 ) 144-14S 
(XVIIl, 20-1-2001 ) IS1-1S2 Security Covcr of Former Prime Minister 

Modernisation ofBhopaJ Airport (XV1I1,07-08-2oo1 ) 229-230 
(XVII, 30-07-2001 ) 271-279 Security Set-up at Delhi Airports 

Need to amatruct III international airport (XVm, 6-08-200 1 ) 203-204 
in Jaap.ipri, Welt Beopl (MUR 377) Security to Members ofParliamcnt 
(XVII. 31-7-20(1) 320 (XVlll, 14-8-20(1) 172 
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s.am, up of new ~rports 
(XVII. 23-07-2001 ) 285 

f Settina up of New International Airport 
(XVII. 23-07-2001 ) 115 

Surprise cbecb at Airports 
(XVIII. 20-01-2001) 210-211 

UDIUIborised Ground Handling Agencies 
at lOlA 
(XVIII. 6-08-2001 ) 9J 

Under Utilisation of Airports 
(XVIII. 6-01-2001 ) 118-122 

Upgradation of Amritsar Airport 
(XVIII,6-01-2001 ) 280 

Upgradation ofBiju Patnaik Airport 
I (XVII, 23-07-2001 ) 274-275 
Upgradation of Guwahati Airport 

(XVIII, 20-8-2001 ) 145-146 
Upgradation of Jaipur Airport 

(XVIII, 20-8-2001) 119-120 
Upgradation ofMadurai Airports 

(XVII. 23-07-2001 ) 391 
Use of Defence Airports 

(XVII, 30-07-2001 ) 297-298 
User's Fee at Calicut Airport 

(XVIII, 6-08-200 I ) 206-207 
Airportl Aatlaorlty of IDdia 
Commercial use of Encroached Land of 

AAI 
(XVIII. 20-08-2001 ) 211;212 

Leasing out of Hangers and Land by MI 
(XVIII. 6-01-2001) 174-mi 

Losses to AAI 
(XVII, 23-07-2001 ) 28-29 

Al&eria 
Indo-Algeria TICS 

(Xvn. 01-08-2001 ) 357 
All lad. Women FootbaH Fedentlon 
De-Recognition of All India Women 

Football Federation 
(XVIII. 20-3-200 I ) 151 

AUoeatioa of Funds 

Allocatioll of Funds to VOl by CAPART 
(XVII. 24-07-2001 ) 77-79 

Allocation of Funds under" Centrally 
Sponsored Schemes 
(XIX. 28-08-2001 ) 277-212 

Allocation of Funds under NSAP 
(XVIJ. 31-7-2001 )75-80 

Reduction in Allocation of Funds for 
Rural Development 
(XVII, 24-07-2001 ) 41-44 

A1lotment(s) 

Allotment ofCNG for Industrial use 
(XVIII, 16-08-2001 ) 251 

Allotment of Sites to Slum Dwellers 
(XIX, 28-08-2001 ) 284-285 

Allotments Under Various Schemes by 
DDA 
(XVIII. 07-08-2001 ) 247-248 

Restriction on Fresh Allotment of 
Government Quarters 
(XIX. 28-08-2001 ) 81-82 

Tenure Pool for Allotment ofGovemment 
Quarters to lAS, IPS and IFS 
(XIX, 28-0&-200 1 ) 185 

AIIowaaee(s) 
Calculation of Dearness Allowance 

(XVIII, 17-08-2001 ) 141--42 
Dearness Allowance 

(XVII. 27-07-2001 ) 147-148 
Difference in Hill Area Allowance 

(XVn. 01-08-2001) 231-232 
Travelling Allowance 

(XIX. 24-08-200 I ) 97 
AIDlDiniam 
Customs Duty on Aluminium 

(XIX. 24-08-200 1 ) 116-17 
Production of Aluminium at NALCO 

(XVn, 30-07-2001 ) 129 

) 



12 LOKSABHA 

Aaan Raja BatteriellJmlted 
Action against Amara Raja Batteries 

Limited -
(XIX, 24-08-2001) 64-65 

ADlarutil Va'" 
ArnImIIth Yatra 

(XVIII, 07-01-200 1 ) 331-332 

Night Tourism in Humayun's Tomb 
(XIX, 23-08-2001 ) 243 

Red Fort Area to ASI 
(XVII. 25-07·2001) 89-90 

Shifting of Industrial Units Around Taj 
(XVII. 30-07·2001 ) 294-295 

SpCcial Funds to Protect Taj Mabal 
(XIX, 23-08-200 1 ) 289-290 

(XVIII, 14 ..... 2001 ) 325-326 
A1IIICkI on Pilgrims of Arnamath Yatra ~1Ida ... " NicolNlr IIla.eb 
(XVIIl, 14-1-2001 ) 297-299 International Airport at Port Blair 

Deployment of Army Enroute to 
-AmImath Yatra 
(XVll, 01-01-2001 ) 300 

(XVII, 30-07-2001 ) 117 

Saline Affected Land in A&N Islands, 
(XIX, 23-08-2001) 334-336 

Killinp of Anwnath Pilgrims in Janunu Aadlln Pndab 
and Kashmir by Militants 
(XVll,24-07-2001 ) 392-402 

AMDP 
Supply of Improved Implements, Under 

A.M.D.P. 
(X.VIII, 16-01-2001 ) 62-69 

Mdnt IlIICriptioll 

Handover of Ancient Inscription and 
Relics to ASI 
(XVIII, 16-01-2001 ) 337-339 

AadntMoa ...... 

AP Rural Poverty Reduction Project 
(XVIII. 17-08·2001 ) 229-230 

Civil Aviation Projects Submitted by 
Andhra Pradesh 
(XVIII. 20-8-200 I ) 113-115 

Coal Projects in Andhra Pradesh! 
Maharashtra 
(XVII. 31-7-2001) 141-143 

Construction of Houses for PF Members 
inA.P. 
(XVIII. 6-08-2001 ) 127 

Conservation of Monuments b Construction ofToi1ets in Andhra Pradesh 
Traditional Methods Y (XIX. 21-8-2001 ) 34-35 
(XIX,23-O..,2001 ) 234-235 Dark Mandals in Andhra Pradesh 

Encroadunent of Land at Tugblakabad 
Fort 
(XVllI,07-01-2001 ) 91-99 

Heritap City in Tushlakabad Fort 
(XVUI, 16-08-2001 ) 61 

Improvemeat in Air Links to Khajuraho 
andKolwtt 
(XVU, 23-07-2001) 212-213 

Maintenance of Monuments in Daman 
IIId Diu 
(XIX, 23-08-2001 ) 125-128 

(XVIII, 20-08-2001 ) 325-326 

Development of AirPorts in Andhra 
Pradesh Ii 

(XVn, 30-07-2001 )74-75 

Development of Hyderabad and 
V'tsakhapatnam Airports 
(XVII. 23-07-2001 ) 336-337 

ESI hospitals in Andhra Pradesh 
(XVII. 23-07-2001 ) 293-294 

External Aided Projects in APand 
Uu.ranchaJ -
(xvnI, 17-08-2001 ) 154-5. 
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feeder Canal Projects in Andhra Pradesh 
(XVII. 30-07-2001 ) 193 

Financial Assistance by HUDCO to 
Andhra Pradesh 
(XVII. 24-07-2001 ) 184-185 

Fishing Harbour in A.P. 
(XVIII, 16-08-2001 ) 205 

Funds for Infrastructure Facilities to 
Andhra Pradesh 
(XIX, 21-8-2001 ) 156-157 

Funds for Telangana 
(XVII, 01-08·2001 ) 371-372 

Geo-Spatial Technology Institute at 
Hyderabad 
(XIX, 28-08-2001 ) 149-150 

Implementation of P.M. Rozpr Yojana in 
A.P. 
(XIX. 22-8-2001 ) 276--280 

Indian Institute of Packaging at 
Hyderabad 
(XVIII, 17-08-2001 ) 136 

International flights from Hyderabad by 
Foreign Airlines 
(XVII. 30-07-2001 ) 293·294 

International flights &om Hyderabed 
(XVII. 23-07-2001 ) 264 

Irradiation Centre 
(XVIII, 8-08-2001 ) 214-215 

Irription Project in Andhra Pradesh 
(XVII. 30-07-2001 ) 271-272 

LandinI facility at Visakhapatnam 
(XVII. 23-07-2001 ) 307-308 

Need to accord approval to Rural Poverty 
Reduction Project of Andhra 

Pradesh (MUR 377) 
(XVIII. 8-08-200 1 ) 307 

Need to accord sanction to Intell'ated 
Water and Sanitation Project of Andhra 
Pradesh for providillJ Water and 
sanitation facilities in Schools 
thJou&houI die State (MUR 377) 
(XIX, 23-01-2001 ) 414 

Need to accord sanction to IIdep'ated 
Water and s.nitation Project of AndIn 
Pradesh for providing Water and 
sanitation facilities in Schools 
throughout the State (MUR-377) 
(XIX, 23-08-2001 ) 414 

Need to advise the Government of 
Kamataka to release more water of 
River Krishna to save the standin, 
crops in Andbra Pradesh (MUR-377) 
(XVII. 30-07-2001 )313-314 

Need to clear the proposal of AndJn 
Pradesh Government for seuina up a 
Centre for Good Governance 
(MUR377) 
(XVII, 31-7-2001 ) 320-321 

Need to clear the proposal of Aadhra 
Pradesh Government for seuina up of 
Nature Park in VisakhapatDlm city 
(MUR.-377) 
(XVII, 01-08-2001 ) 462 

Need to develop V~Airport 
in Andhra Pradesh • 811 international 
airport (MUR-377) 
(XVII, 25-07-200 1 ) 367 

Need to provide jobs to SCIST whole 
lands have been acquired by NTPC 
Unit, JWnagundam. Andhra PradeIh 
(MUR377) 
(XIV,07-03-2001 ) 362-363 

Need to release adequate funds to 
Government of Andhra Pradesh for 
purcblse of latest equipment to meet 
the chalJen&e ofterrorislS. (MUR-377) 
(XVIII,07-08-2001 ) 403-404 

Need to restore allocation offtlnds under 
Employment Assurance Scheme to 
Andhra Pradesh at the level of 
1998-99 (MUR. 377) 
(XVIII,20-01-2001 ) 350-35 I 

Need to review the decision of clearina 
three irription projeets of Andhra 
PnIdeIh for utilization of surplus _ 
in the KriIhna Buin (MUR-377) 
(XVIII. 01-01-2001 ) 403 
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Need to take over Fruit Research Stations 
in R~alaseema region in Andhra 
Pnldesh (MUR-377) 
{XVIII. 07-08-2001 ) 401 

Water Projects in Andhra Pradesh 
(XVIII, 6-08-2001 ) 126·127 

Works Under NHDP in A.P. 
(XVIII,20-8·2ool ) 149-1S0 

Payment of Dues by IDPL to Andhra World Bank Aided Projects in A.P. 
Pradesh (XVII,03-08.2001 ) 44-46 
(XIX, 21·8-2001 ) 26~27 World Bank Assistance for Singareni 

Perishable Cargo Complex at Hyderabad Collieries in AP 
(XVIII, 6-08-2001 ) 225 (XVIII, 07-08·2001 ) 326·327 

Procurement of paddy and Rice by AP 
(XVII, 27-07·2001 ) 271 

Procurement of Paddy in Andhra Pradesh 
(XVIl,03-08·2oo1 ) 50--S7 
(XVIII, 17-08-2001 ) 222·23 

Production of Cotton in A.P. 
(XIX. 23-08-200 1 ) 153 

World Bank Loan for Drinking Water in 
Andhra Pradesh 
(XIX. 24-08·2001 ) 114·115 

AD,anwadl 
Anganwadi Centres 

(XIX, 21-8·2001 ) 138-140 
Anganwadi Centres in Karnataka 

(XVIII, 07-08-2001 ) 153·154 
Providing Safe Drinking Water in Andhra ADilDal EnefIY Sylte. 

PrIdesh 
(XIX, 28-08·2001 ) 80 

Railway Projects for Andhra Pradesh 
(XIX. 23·08·2001) 77·78 

Animal Energy System 
(XIX. 28-08-200 1 ) 103·104 

ADimal HUDtill1 
Cases of Hunting of Animals in Rajasthan 

Request of A.P. Government for paddy (XVIII, 20-08.2001 ) 286-287 
Procurement 
(XVII. 03-08·2001 ) 194-195 

Ilevival of Adilabad Unit ofCCI, Andhra 
Pradesh 
(XVIII, 17-08-2001 ) 200·201 

Singapore Airlines Flights to Hyderabad 
(XVm, 6-08-2001) 164 

Status ofFCI. ~ndam 
(XVII, 24-07-2001) 189 

ADlma. HUlbaDdry 
Promotion of Animal Husbandry Dairy 

Development 
(XIX, 23-01·2001 ) 18·89 

ADD.puma Scheme 
Achievements under Annapurna Yojana 

(XIX, 28-08·2001 ) 171·172 
Annapurna Scheme 

(XVIII, 14-8-200 1 ) 131-134 
Sub-Mission Projects of Drinking Water Annapuma Scheme for Old Age Persons 

in Andhra Pradesh (XIX, 28-08-200 1 ) 1l9-120 
(XVIII, 14·1·2001 ) 329·330 Annapuma Scheme in Kerala 

Supply of Quality Seed to Farmers inA.P. 
(X ~Ul, 16-01-200 I ) 12-1S 

Telcphone Exchanges in A.P. 
(X'.'II.:~ .(\7.'7'}()~) 217·21& 

(XVII, 31·7-2001) 149 
Inclusion I)f Primitive Tribal Groups 

under Mna~'\IIllII Yojana 
(XIX, 2S"()!!·2001 ) 246 



SUBJECT INDEX 

AnnoullcealeDt by tItc Speaker 
Consideration of Issues Relating to UTI's 

US-64 Scheme by 'lPC on Stock 
Market Scam " Matters Relating 
Thereto' 
(XVII, 3-08-2001 ) 344-346 

Annual P1an(s) 

AMual Plan for National Highways in 
Bihar 
(XVIII, 6-08-2001 ) 180 

Finalisation of Annual Plan 
(XVII, 25-07-2001 ) 81-82 

Performance Criteria for Annual Plan 
(XVII, 25-07-2001 ) 149-lS0 

Answerinl MaclaJae 
Answering Machine Service 

(XVIII, 20-08-2001 ) 196-197 
Anti D •• plal 
Anti Dumping Duties 

(XVII, 24-07-2001 ) 252-253 
Anti-Dumping Cases Against Olina 

(XVII, 27-07-2001 ) 11 
Anti-Dumping Investigations 

(XVIIl, 17-08-2001 ) 30-32 
Anti Poverty Selle ... 

Anti Poverty Schemes 
(XVIII. 07-08-2001 ) 200 

Anti-Defection Law 

Anti-Defection Law 
(XVIII, 16-08-2001 ) 14-22 

AntI-Erosion Workl 
Assistance for Anti-Erosion Works 

(XVIII. 20-08-200 I ) 261 
Anti-National Activities 
Anti-India Activities in Bangladesh 

(XVII, 31-7-2001 ) 89 

ADd-Suke V .... 

Controversy over Aati-Snake Venom 
(XVII. 25-07-2001 ) 340 

ADd-1errorist AetlvIdeI 

Funds for Anti-Terrorist Activities to 
Kammka 
(XVll, 31-7-2001) 94-95 

ADtyodaya Yoja .. 

AntyodayaAnlla VojaDa 
(XVII, 03-01-2001 ) 112-113 

(XVII, 27-07-2001 ) 245-246 

(xvm, 17-01-2001 )4s-c6, 57--60 

(XIX,24-01-2001)55-57,200-207 

APDP 

Committee to Monitor APDP 
(XVIII, 16-01-2001 ) 211--29 

APEnA 

Export by APEDA 
(XVIII, 17-01-2001 ) 79-80 

APM 
APMof(ias 

(XVll1, 16-08-2001 ) 15-16 

Dismllldina of APM 
(XIX, 23-08-2001 ) 279-210 

AppraUaI Notes 

Issuing of Appraisal Notes 
(XVII, 1-01-2001 ) 140-142 

ApproIICIa Paper 

Approach Paper OD Tenth Pm v .. Plan 
(XVll,25-07-2oo1 ) 215-216 

Arbltntloll A.arda 

Anti-National Activities on Indian Islands Arbitration Awards 
(XVIII, 14-8-2001 ) 81-82 (XVII, 1-08-2001 ) 160 
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AriHnton 
Arbilnlfon 

(XIX, 23-8-2001 ) 236-237 
A~SIteI 

Excawtion of An:baeoJoaicai Sites 
(XVUI, 1~8-2ool ) 271-287 

AnaedPorca 
Deployment of Army Enroute to 

AmImaIb Yatra . 
(XVII. 1-08-2001 )300 

JawIDI Killed in Bmgladesh Border 
(XVII. 25-07-2001 ) 135-136 

KiUing of Jawas by BmgI8desb R.ifIes 
(xvll, 31-7-2001) 72-73 

Need to fonnulate • policy for providing 
benefits to the martyrs ofpara military 
forces or of the three wings of the 
Armed Fon:es killed in action on 
the lines ofKargil Martyn (MUR- 377) 
(xvn. 30-07-2001) 310-311 

Proxy Voting for Armed Force 
(Xvm. 1~8-2001 ) 101 

Reorpniae the Armed Forces and SocuriIy 
(xvn. 25-07-2001) 216-217 

v.c.nt Posta in Defence Forces 
(XVUI, 8-01-2001) 81-89 

Wdbdrawal of Troops from Siachin 
'(XVII, 25-07-2001) 87 

AnII 
Arms Consignment 

(XVIIl, 14-1-2001 ) 175-176 
Arms Training to Banjrana DaI Workers 

(XVII. 31-7-2001 ) 163-164 
Need to ban reported arms 1I'ainina being 

imparted by certain anti- minority 
orpnisItions in different parts of the 
country (MUR-377) 
(XVID, 7-01-2001 ) 405 

Purulia Arms Droppina Cue 
(XVII, 31-7';'2001 ) 137~13' 

A ... yC. ........ t 
Cantonment II Averi 

(XVII,25-07-2001 ) 65 
Cantonment Boards 

(XVII, 01.,08-2001 ) 132 
ArDlY PenoDDel 
Special Identity Cards for Annymen in 

Kashmir 
(XVII, 25-07-2001 ) 164-165 

Arran 
Arrears of Oil Companies 

(XVIII, 16-08-2001 ) 259-260 
Arnst 

Amst of Militants 
(XIX, 28-01-2001) 231 

Arrest of Union Minister in Tamil Nadu 
(XVII,24-07-2001 ) 331-332 

Art aDd Culture 
Promotion of Art and Culture 

(XiX, 23-08-2001) 241-249 
Artltldal buemiutioD 
Artificial Insemination 

(XVIII, 16-08-2001 ) 261-269 
Aruue"a. Pnd ... 
Flood Control in Arunachal Pradesh 

(XVII. 30-07-2001) 66-67 
lUbeitol 
Ban on mining of ubestos 

(XVII,23-07-2001 ) 212-213 
Cancer ftom Asbestos 

(XIX, 22-8-2001) ISO 
All 
Sprinkling of Alb by Pakistan 

(XVIll, 6-08-2001 ) 101 
ASI 
Handover of Ancient Inscription and 

Relics tl) ASI 
(xvrn, 16-08-2001.) 337-339 



Red Fort Area to AS' 
(XVII, 25-07-2001) 89-90 

SUBIECf INDEX 

ASYLUM Deattu 
ASYLUM Deaths 

17 

Asia Pacific Recio- (XIX, 22-8-200 I ) 20 I 
Impact of Education in the Asia Pacific ATF 

Region Sales Tax and Duties on A.T.F. 
(XVIII, 7-08-2001 ) 281 (XVIII, 20-08-200 I ) 312-313 

Anam 

Development of Tribal Dominated 
Backward Districts in Assam 
(XIX, 28-08-2001 ) 15~158 

Flood Control in Assam 
(XVII, 23-07-2001 ) 288-289 
(XVIII, 6-08-200 I ) 81 

Implementation of Article 244-A in Assam 
(XVIII, 14-8-2001 ) 37-39 

Killings in Assam 
(XIX, 21-8-2001) 141-142 

Loans to Tribals of Assam wm NSTFDC 
(XIX, 28-08-200 1 ) 295 

Model Hospital in Assam 
(XVII, 25-07-2001 ) 190 

Need to re-open Rupshi Airport between 
Guwabati and Baghdogra in Dhubri 
District, Assam (MUR-377) 
(XVII, 31-7-2001) 319 

Projects for Development of Wasteland 
in Assam 
(XVIII, 7-08-2001) 103-105 

Projects Sanctioned by CAPART in 
Assam 
(XVIII, 14-8-2001 ) 118-128 

Special Category Status to Assam 
(XIX, 22-8-2001 ) 57-58 

Ass.red Career Proaressioa Scbeme 
Assured Career Progression scheme 

(XVII, 23-07-2001 ) 113 

ATMs 
ATMs in Post Offices 

(XVIII, 6-08-200 1 ) 266 
Atrocities 
Alleged Killing of People belonging to 

Scheduled Castes, Backward Classes 
and Minorities in Uttar Pradesh 
(XVII, 1-08-2001 ) 384-401 

Attack on Christians 
(XIX, 28-08-2001) 175-178 

Killing of DalitslPersons of Minority 
Communities 
(XIX, 21-8-2001) 114-118 

Killing ofinnocent People in Jammu and 
Kashmir 
(XVIII, 8-08-2001) 264-273 

Killings in Assam 
(XIX, 21-8-2001) 141-142 

Pending Cases of Atrocities against SCsi 
STs 
(XIX, 23-08-2001 ) 296-297 

Attack(s) 

Attack on Union Ministers in J&K 
(XVII, 24-07-2001 ) 53-54 

Attacks on Indians Abroad 
(XVII, 1-08-2001 ) 119-121 

AUCtiOD 
Auction of Properties 

(XVIII, 7-08-2001 ) 307-309 
Audit 
Audit by Central Board of Excise and 

Introduction ofVedic Astrology as Degree Customs 
Course (XVIII, 17-08-2001 ) 52-53 
(XVII, 24-07-2001 ) 115 
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Audit of Banks 
(XIX, 24-08-2001 ) 141-150 

AuditofFCI 
(XVll, 27-07-2001 ) 283 

Austerity Measures 
Austerity in Expenditure 

(XVII, 3-08-2001 ) 56-57 
Austerity Measures 

(XVII, 27-07-2001 ) 149-150 
Australia 
Export Orders from Australia 

(XVll, 3-08-2001 ) 201-202 
Indo-Australia Ties 

(XVII, 25-07-2001 ) 305-306 
Steps to Increase Trade with Australia 
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Production at Balco 

(XVII, 23-07-2001 ) 398 
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(XVII, 24-01-2001 ) 261 

Bangladeshi and Nepal Immigrants 
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Bangladesh Border 
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(XVII, 24-01-2001 ) I 11-IIB 
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Visa Agreement with Bangladesh 
(XVII, 25-01-2001 ) 49 

Bank Dacoides 
Bank Dacoities 
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Baak(l) 
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Banks 
(XVII, 23-01-2001) 51-52 
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Bangladesh 
(XIX, 21-B-200 I )19 

Indo-Bangladesh Talks 
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Audit of Banks 
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Audit Report of Banks 
(XVIII, 11-OB-2001 ) 201 

Involvement of Bangladeshi Migrants in 
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(XVIII, 14-B-2001 ) 203-204 (XVII,21-01-2001 ) 235-236 
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(XVII, 25-01-2001) 135-136 
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(XVII, 21-01-2001 ) 13S 

Bank Branches 
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Bank Loan Defaulters 
(XVIII, 17-01-2001 ) 191 

Banks Private Banking Industry 
(XVII, 3-01·2001) IIS-117 

Boards of Banks' 
(XVII, 3-01·200 I ) 240·241 

Capital of Banks 
(XVII,27-o7·2001 ) 117·188 

Central Bank ofindia's NPAs 
(XIX, 24-01·2001 )1-7 

City Cooperative Bank 
(XVDI, 17-08·2001 ) 243-44 
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(XIX, 24-01·2001 ) 15S-S8 
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(XVII,3-08·2001 ) 116-117 

Co-operative Banks 
(XIX, U-OI·200 I ) 238 

Committee on Bank Frauds 
(XVIII, 17-01·2001 ) 100-101 

Cooperation of Banks in Rural 
Development Schemes . 
(XIX, 24-01·200 1 ) 150·1 S 1 

Cooperative Banks 
(XIX, 24-01·2001 ) 231-236 

Cut in Bank Interest Rates 
(XVII, 27-07·2001 ) 17-19 
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Defaulters 
(XVII,27-07·2001 ) 14 

Dividends to Shareholders of Cooperative 
Banks 
(XVII, 3-01·2001 ) IS4 

Establishment of Local Area Banks 
(XVII, 3-08·200 I ) 90-91 

FDlinB" 
(XIX, 24-08·2001 ) 2S4 

Global Trust Bank 
(XIX, 24-08·2001) 119 

Higher lntere1t Rates on Bank Deposits 
(XVII,27-07·2001 ) 119 

Himachal Gramin Bank 
(XIX, 24-08·2001 ) 63-64 

Inspection of Banks 
(XVIII, 17-08·2001 ) 243 

Investment by Banks in Share Market 
(XVIII, 17-08·200 I ) 130·31 

Lending by Banks under Poverty 
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(XVII, 27-07·2001 ) 226-227 
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(XVIII, 17-08·2001 ) 64 

Local Area Banks 
(XIX, 24-08·200 1 ) 93 

Losses to Cooperative Banks 
(XVII, 3-08-200 1 ) 219·220 

Madhavpura Mercanile Cooperative Bank 
(XIX, 24-08·2001 ) 11 0-111 

Merger of Bank Branches 
(XVIII, 17-08-2001 ) 122·23 

Misuse of Funds taken by Companies 
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(XVIII, 17-08-2001 ) 214-21S 

National Minorities Bank 
(XIX, 24-08-200 1 ) SO 

Need to Strengthen Public Sector Banks. 
(MUR-377) 

. (XIX, 21-8-2001) 198 
New Bank Branches 

(XVIII, 17-08-2001 ) 160-176 
Notification for Private Banks 

(XVIII, 17-08·2001 ) 189-190 
Ombudsmen in Banks 

(XVIII, 17-08-2001 ) 87-88 
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Panel for Banking Supervision 
(XVDl, 17-01-200 1 ) 203-204 

Perfonnance of Banks 
(XVII, 27-07-2001 ) 239-242 
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(XVIII, 17-08-2001) 112-16 
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(XVIl, 27-07-2001 ) 190-91 
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Marketing Bank 
(XVIII, 16-08-200 1 ) 113-14 

Smart Cards 
(XVlIl, 20-01-2001 ) 324-2S 

State Bank of India Subsidiary for IT 
Servic:es 
(XIX, 24-01·2001 ) S5 

Urban Cooperative Banks 
(XVIl, 27-07-2001) 193-94 
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(XVIl, 27-07-2001 ) 87-94 

Weak Banks 
(XVII, 03-08-2001 ) 249-50 

Bankruptcy 
Bankruptcy Code 
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Teesta Barrage Project 
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(XIX, 28-01-2001 ) 230 
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Civic Amenities in Tribal Domiaated 
Areas of Udaipur 
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(XVIII, 07-01-2001) 21S-17 
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(XVII, 24-07-2001) 241-49 Bubu Atomic Research Centre 

Pending Cases for Employment on Seeds Developed by Bhabha Atomic 
Compassionate Ground with BCCL Research Centre 
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Financial Assistance for BSNL 
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(XIX. 28-08-2001 ) 313-14 

Biddinl 
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BHMS Course 
Permitting Admissions to B.H.M.S. 
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Below Poverty Line 
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(XVIII, 8-08-200 1 ) 232-33 

Fwtds for Training for SSl,in Bihar 
(XVIII. 8-08-2001. ) 239-4' 

Funds wtder CADP to Bihar 
(XVII, 23-07-2001 ) 364 
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(XVIIl, 6-08-2001) 179-80 

Incomplete project in Bihar 
(XIX, 22-8-2001 ) 72-73 

Infrastructural Facilities in Bihar 
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World Bank Assistance for Bihar and 
Maharashtra 
(XVlI, 23-07-2001 ) 183 
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(XVII, 23-07-2001 ) 302-03 
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Appropriation (No.3) Bill 
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(XVII, 24-07-2001 ) 368 
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(Amendment of Seventh Schedule)-
Introduced 
(XVII, 27-07-2001 ) 344 

Constitution (Amendment) Bill 
(Amendment of article 103, etc.)-
Introduced -
(XVII, 27-07·2001 ) 359-60 

Constitution (Amendment) 
(Amendment of articte 
Introduced 
(XVII, 27-07-2001 ) 343 

Bill 
130):-

Constitution (Amendment) Bill 
(Amendment of article 75, etc.)(A) Int. 
(XVII, 27-07-2001 ) 347 

Constitution (Amendment) Bill 
(Amendment of Article 80)-
Introduced 
(XVII, 27-07-2001 ) 348 

Constitution (Amendment) Bill 
(Amendment of articles 115 and 205)-
Introduced 
(XVII, 27-07-2001 ) 361 

Constitution (Amendment) Bill 
(Amendment of Eighth Schedule-
Introduced. 
(XVII, 27-07-2001 ) 347·· 

Constitution (Amendment) Bill 
(Amendment of First Schedule-
Introduced 
(XVII, 27-07-2001 ) 347-4& 

Constitution (Amendment) Bill (Insertion 
of new article 21A etc.}-Introduced 
(XVH, 27-07-2001 ) 345 

Constitution (Amendment) Bill (Insertion 
of new article 364A, etc.)- Introduced 
(XVII, 27-07-2001 ) 343 

Constitution (Amendment) BiII-
Introduced 
(XVII, 27-07-2001 ) 339-41 

Constitution (Ninety-first) Amendment 
BiII- Consid. 
(XIX, 21-8-2001) 237-322 

Constitution (Scheduled Castes) (Union 
Territories) Order (Amendment) Bill 
(Amendment of the Schedule)-
Introduced 
(XVII, 27-07-2001 ) 360 

Constitution (Scheduled Castes) Order 
(Amendment) Bill (Amendment ofthe 
Scbedule).- Introduced 
(XVII, 27-07-2001 ) 360-61 

Constitution Amendment Bill on 
Panchayati Raj Institutions 
(XVII, 24-07-2001) 123 

Constitution(Ninety-first) Amendment 
BiII- Consid. 
(XIX, 21-8-2001 ) 280-83 

Consumer Protection (Amendment) Bill 
(Amendment of Section 2) -
Introduced 
(XVH,27-07-2001 ) 362 

Cotton Growers (benefit) BiII-
Introduced 
(XVII,27-07-2001 ) 342 
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CVC Bill 
(XVII, 01-08-200 I ) 62 

Delhi Apartment Ownership Bill (A) oint. 
(XVII, 24-07-2001 ) 403 

Disapproval of Indian Council of World 
Affairs (Second) Ordinance and Indian 

Council of World Affairs BiII-(Consid.) 
(XVIII,20-08-2001 ) 353-50 

Electricity Regulatory Commissions 
(Amendment) Bill as passed by Rajya 
Sabha, Warehousing Corporations 
(Amendment) Bill, 2001 as passed by 
the Rajya Sabha. Sugarcane cess 
(Validation) Repeal Bill, 200 I as 
passed by the Rajya Sabha. 
(XVIII. 8-08-2001 ) 260 

Energy Conservation Bill- moved 
(XVIII, 16-08-2001 )418-36 

Energy Conservation Bill- contd. 
(XVlll. 17-08-2001 ) 311-16 

Food Corpotations(Amendment) Bill-
Introduced 
(XVII, 30-07-2001 ) 307 

Forest (Conservation) Amendment Bill 
(Amendment of new Section 2A) -
Introduced . 
(XVII. 27-07-2001 ) 363 

Hyderabad Export Duties(Validation) 
Repeal Bill, 200 I , Passed by the L.S. -
Message from R.S. agreeing without 
amendment to the Bill 
(XIX, 23-08-2001 ) 372 

Implementation of 74th Constitution 
Amendment 
(XVIII, 14-8-2001) 15-17 

Indian Council of World Affairs Bill 
(XVIII, 14-8-2001 ) 342-44 

Indian Medical Council (Amendment) 
BiII- Consid. 
(XIX, 21-8-2001 ) 218-36 

Indian Medical Council(Amendment) 
BiII,2001 
(XVIII, 07-08-2001 ) 377 

Indian Railways Companies (Repeal) 
Bill--(Consid.) 
(XVIII,20-08-2001 ) 364-68 

Influx from Pakistan (Control) Repealing 
(Repeal) Bill- Consid. 
(XIX, 21-8-2001 ) 199-09 

Inter-State Water Disputes (Amendment) 
Bill 
(XVII,24-07-2001 ) 426-29 

Fruit and Vegetable Board B ill Inter-State Water Disputes (Amendment) 
(Amendment of First Schedule) _ Bill 
Introduced (XVII. 03-08-2001 ) 337-58 
(XVII; 27-07-2001 ) 349 i Inter-State Water Disputes (Amendment) 

Government of Union Territories and the I Bill---{;ontd. 
Government of National Capital (XVII, 27-07-2001 ) 316-38 
Territory of Delhi ~endment) Bill-- i Introduce a B'III fi rth t d h 
Co id d d . u er 0 amen t e 

nS.an passe. t I A 1 
(XVIII 16-08-2001 )401-17 Insurance: ct, 938 

• (XVIII, 16-08-2001 ) 363~7 
High Court ofMumbai (Establishment of I " " 

A permanent bench at Nasik- Introduction of Bill for HarvesttngofRaln 
Introduced Water 
(XVII, 27-07-2001 ) 344 I (XVIII. 6-08-2001 ) 190 

Hyderabad Export Duties (Validation) Introduction of Domestic Violence 
Repeal Bill-- consid. I Prevention Bill 
(XVJII,6-08-2001 )338-40 (XVIII, 14-8-2001 )312 
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Juvenile Justice (Amendment) Bill 
(Amendment of Section 53) -
Introduced 
(XVII. 27-07-2001 ) 362 

Live Stock Importation(Amendment) 
Bill-Introduced 
(XVII, 30-07-2001 ) 309 

Pending Finance Bills 
(XVIII. 07-08-2001 ) 302-306 

Political Parties (Assistance and 
Regulation) BiII- Introduced 
(XVII, 27-07-2001 ) 346 

Post-Graduate Institute of Medical 
Education and Research. Chandigarh 

Live-Stock Importation (Amendment) (Amendment) Bill - (B) (Consid,) 
Bill. 2001 as passed by Lok Sabha, 
Auroville (Emergency Provision) (XVII, 24-07-2001 ) 419-424 
Repeal Bill. 2001 as passed by Lok I Pre-Natal Diagnostic Technique 
Sabha I (Regulation and Prevention of Misuse) 
(XIX. 22-8-2001 ) 369-370 i Amendment Bill, 2001 

Loi Pal Bill I' (XVIII, 07-08-2001 ) 377-378 
(XVII, 25-07-2001 ) 92 Pre-Natal Diagnostic Techniques 

Lokpal Bill (Regulation and Prevention of Misuse) 
. (XVIII, 14-8-2001 ) 344-345 Amendment Bill- Consid, 

Manipur Appropriation (vote on Account) 
Bill 
(XIX, 28-08-2001 ) 449-450 

Marriage Laws (Amendment) Bill, 2001 
P.sed by the Rajya Sabha 
(XIX, 23-08-2001 ) 372 

Messages from Rajya Sabha and Bill as 
Passed by Rajya Sabha-Iaid 
(XIX. 28-08-2001 ) 418 

Motor Vehicles (Amendment) Bill, 2001 

(XIX, 21-8-2001 ) 209-218 

Provision offree medical and engineering 
education to meritorious and 
economically weaker students BiII-
Introduced and adopted 
(XVII. 27-07-2001 ) 342 

Public premises (Eviction of unauthorised 
occupants) Amendment Bill -
Introduced 
(XVII, 27-07-2001 ) 339 

(XVIII, 07-08-2001 ) 377-H8 Punjab Municipal Corporation Law 
National Agriculture Commission Bill _ (Extension to Chandigarh) Bill 

Introduced (Amendment of the Schedulc:) -
(XVII, 27-07-2001 ) 345 I Introduced 

National Commission for Senior Citizens I (XVII, 27-07-200 I ) 361 
Bill-Introduced I' Railway Companies (Repeal) Bill, 2001 
(XVII, 27-07-2001 ) 346 (XVIII,07-08-2001 ) 377 

I 
National Parks BiII- Introduced I' Railway Companies (Substitution of 

(XVII, 27-07-200 I ) 341 Parties in Civil Proceeding) Repeal 

Ne otiabl 1 (Am d )B'II I Bill ~A) -in~. nstruments en ment I (XVIII, 07-08-2001) 377-378 

(XVII, 24-07-2001) 402-403 Railways Companies (Substitution of 

Pakistan (Control) Repealing (Repeal) 
Bill, 2001 
(XVIII. 07-08-2001 ) 377 

Parties in Civil Proceedings) Repeal 
Bill 
(XVIII, 20-08-2001 ) 369-371 
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Registration and Other Related Laws I The Senior Citizens (Welfare) Bill • 
(Amendment) Bill I Introduced. 
(XIX, 28-08-2001 ) 459-472 (XVII,2:-07.2001 ) 348-3,\9 

Salary, Allowances and Pension of 'I Trade UnIons (Amendment) Bill 
Members of Parliament (Amendment) (Consid.) 
BiII.lntra. (XIX, 24-08·2001 ) 358·97 
(XIX, 21·8-200 I ) 190·191 Two Member Constituencies (Abolition) 

Scheduled Castes and Scheduled Tribes and other laws repeal Bill· Intro. 
(Reservation in Services) Bill. Consd. I (XIX, 23-08·2001 ) 378 
(XVII, 27-07-2001 ) 389·392 I Two·Member Contituencies (Abolition) 

.. . and Other Laws Repeal Bill 
State ReorganIsatIon BIll I (XIX 28-08-2001 ) 457-458 

(XIX, 28-08·2001 ) 88·89 • I U.P. Sugarcane Cess (Validation) Repeal 
State Reorganisation Commission,BiII '1 Bill (B) (Consid.) 

Introduced. (XVII,24-07-2001 ) 410.13 
(XVII,27-07-2001 ) 341 I OJ • • (R I) B'II (B) (C 'd) ,vaccInatIon epea I OIlSl • 

Statutory Resolution Re: Disapproval of I (XVII,24-07.2001 ) 413-418 
Liw:.Stock Im~tion (Amendme~t) I' Warehousing Corporation (Amendment) 
Ordmance and LIve-Stock ImportatIon Bill 
(Amendment) Bill Considered & (XVII, 03-08.2001 )273-274 
Adopted 
(XVIII, 8-08.2001 )310-336 (XVIII,20·08·2001 ) 373·397 

Sugarcane Cess (Validation) Repeal Bill Bio Divenity Parks 
(XVIII. 20-08-2001) 372·373 I Development ofBio Diversity Parks 

... (XVII 31-7·2001) 143 The ConstItutIon Ninety first I ' 
(Amendm~t) Bill, 2000 as Passed by Bio-RHOllrees Project 
L.S.; Without Amendment Bic-Resources Project 
(XIX, 24-08-2001 ) 322 (XIX, 23-08·2001 ) 268 

The lodian Medical Council 
(Amendment) Bill, 2001 
(XVIII,07-08·2001 ) 378 

The Industrial Disputes (Banking 
Companies) Decision (Repeal) Bill • 
(B) (Consid.) 
(XVII,24-07·2001 ) 424-425 

Bio-TecbnoloaY 
Achievements by Bic-Technology 

(XVIII,07-08·2001 ) 311-312 
Bic-Technology Venture Capital Fund for 

Entrepreneure 
(XVII, 31-7-2001) 141 

Green Houses using Bio.Technological 
The Influx from Pakistan (Control) Methods 

Repealing (Repeal) Bill, 200 1 (XIX, 28-08·200 1 ) 201-202 
(XVIII, 07-08-2001 ) 378 

The Prohibition on Religious Conversion 
Bill - Introduced. 
(XVII, 27-07·2001 ) 349-359 

International Centre(s) for Genetic 
Engineering and Biotechnology 
(XVIII. 07-08-2001 ) 105·101,367. 
368 
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Biosphcre Ruervc 
Nanda Devi Biosphere Reserve 

(XVIII, 20-08-2001 ) 39-40 
Biotech Market 
Biotech Market 

(XVIII, 14-8-2001 ) 194 
Birds 
Bird Hit-Incident 

(XVII. 23-07·2001 ) 378-379 
Deaths of Animals and Birds 

(XVII. 23-07-2001) 309-317 
Extinction of species of Birds 

(XVII. 23-07-2001 ) 257-259 
Smuggling of Birds 

(XVIII, 6-08-2001 ) 213-215 
BITCoursc 
Discontinuation of 4 Year Bit Course 

(XVIII, 14-8-200 I ) 205-206 
Black Moncy 
Black Money in Film Industry 

(XVII. 03-08-2001 ) 127-128 
CVC Suggestions on Black Money 

(XIX, 24-08-200 I ) 308-09 
Impact of Black Money in Indian 

Economy 
(XVII, 03-08-2001 ) 233-234 

Wahi Committee Recommendations on 
Black Money 
(XIX. 24-08-200 I )78 

Black-Marketing 
Black-marketing of Railway Tickets 

(XVIII, 16-08-200 1 ) 229-31 
Dlackmarketing of CNG Engines 

(XVII, 03-08-2001 ) 268 
Blackmarketing of Essential Commodities 

(XVIII. 17-08-200 I ) 106-07 
Blacklisted Organizations 
Blacklisted Organizations 

(XVIII, 07-08-2001) 201-202 

Board(s) 
Board for Banking, Commercial and 

Financial Frauds 
(XIX. 24-08-200 1 ) 80-81 

Boards of Banks 
(XVII, 03-08-2001) 240-241' 

Branches of Coffee Board 
(XVII, 03-08-2001 ) 234 

Coffee Board Cafteria 
(XVIII. 17-08-2001 ) 54-55 

Committee to Amalgamate Coffee, 
. Rubber and Spices Boards 

(XVII, 03-08-2001) 183-184 
Complaint Against Linemen 

(XVIII, 6-08-2001 ) 83 
Disbanding of State Pollution Control 

Boards 
(XVII. 30-07-2001 ) 244-245 

Due to Amount of CIL Against State 
Electricity ~oards 
(XVIII, 07-08-2001 ) 88-91 

Elections to Committees - National 
Shipping Board 
(XVII, 27-07-2001 )314-315 

Establishment of Chilly Board 
(XVIII. 17-08-2001 ) 132 

Intellectual Property Appellate Board 
(XIX, 24-08-200 1 ) 84-85 

Irregularities in Tobacco Board 
(XIX, 24-08-200 I ) 173 

National Wastelands Development Board 
(XVII, 24-07-2001 ) 76-78 

Non-Payment of Dues ofNTPC by Delhi 
and UP Electricity Boards 
(XIX, 23-08-2001 ) 349-351 

Tobacco Board 
(XVII, 27-07-2001 ) 315 

Boeing Leasiag Company 
Charging of Damages from Boeing 

Leasing Company 
(XVII, 30-07-2001 ) 37-39 
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....,BIuts 
Bomb Blast 11 Jammu Railway Station 

to(XVII,24-07-2001 ) 206-207 

Bomb Blasts in Delhi 
(XVD, 24-07-2001 ) 199-200 

Training in Bomb Explosion 
(XVII. 01-08-2001 ) 276-277 ..... 

Issue ofTax Free Bonds 
(XIX, 28-08-2001 ) 144-145 

Loan &om Fis through Debenture Bonds 
(XIX, 24-08-2001 ) 170 

Border 
Border Clashes with Bangladesh 

(XVII, 31-7-2001) 254-255 

Border Dispute with Bangladesh 
(XVII, 24-07-2001 ) 40-41 

Border Lapses 
(XIX, 21-8-2001 ) 133 

Boundary Disputes 
(XVII, 31-7-2001 ) 31-32 

Detection of Tunnel Near Indo- Pak 
Border 
(XVII. 25-07-2001 ) 63 

Development of Border Areas. 
(XIX, 22-8-2001) 360-361 

Hi-tecb Border Management System 
(XVII, 24-07-2001 ) 246-247 

Jawaus Killed in Bangladesh Border 
(XVII, 25-07-2001 ) 135-136 

People Living Along Border Areas 
(XVII, 31-7-2001 )258 

Security ofIndo- Nepal Border 
(XVII, 24-07-2001 ) 149-50 

Setting up of Border Management 
Department 
(XIX, 28-08-2001 ) 97 

Border Felldlll 
Border Fencing 

(XIX, 28-08-2001 ) 199 

Fencing Along Indo-Bengal Border 
(XVII,24-07-2001 ) 117-1 tB 

Fencing on Border Along Jammu and 
Kashmir 
(XVII, 24-07-2001 ) 108-109 

Fencing on Indo-Pal< Border 
(XVII, 31~7-2oo1 ) 62 

Need for fencing along the Tripura 
Bangladesh border to check the 
menace of terrorist outfits in the State 
(MUR377) 
(XVIII,20-08-2001 ) 352 

BPL 
Below Poverty Line 

(XVIII, 8-08-2001 ) 64-66 

BPLCensus 
(XVIII, 8-08-2001 ) 233-235 

Export of Rice at BPL Rates 
(XIX, 24-08-2001 ) 27 

Increase in PDS Quota for BPL 
(XIX, 24-08-2001) 66-68 

New Criteria for determination of persons 
below Poverty Line 
(XVIII, 14-8-2001 ) 5 

Rectification ofBPL List 
(XVII, 27-07-2001) 81-86 

Reduction in Prices of Wheat and Rice 
forBPL 
(XVII, 03-08-2001 ) 250-257 

Revision of Criteria for BPL 
(XVIII, 17-08-2001 ) 83-84 

Brazil 

Indo-Brazil Cooperation in Science and 
Teclmology 
(XVII, 31-7-2001 ) 245-246 

Indo-Brazil Cooperation on Pharma 
Sector 
(XVIII, 07-08-2001 ) 226 
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Breeds 

Breeds and Milk Production 
(XIX. 23-08-2001 ) 299-300 

Indigenous Breeds 
(XVIII, 16-8-2001 ) 277-271 

Bridp(l) 

Construction of Bridges 
(XVII. 30-07-2001 ) 92-93 

Construction of Bridges over Rivers 
(XVIII. 20-08-2001 ) 27S-277 

Damage to RoadslBridges in Bihar 
(XVIII, 6-08-2001 ) 86-17 

Development/Construction of Roadsl 
Bridges 
(XVIII. 20-08-2001 ) 217 

Need to Declare Lucknow-Maurawan-
Buxur-Bindki-Sagar as National 
Highway and Also Construct a Bridge 
on River Ganga at Buxur (MUR-377) 
(XVII, 24-07-2001 ) 405-06 

ReconstructionlMaintenance of Bridges 
and Wooden Bridges 
(XVIII. 20-8-2001 ) 138-139 

Suggestion by SERC for Old Rail and 
Road Bridges· 
(XVII. 24-07-2001 ) 260 

Badaet 

Badget Allocation 
Budget Allocation to National Power 

Training Institute 
(XIX. 23-08-2001 ) 87-88 

BaWer Stock 
Minimising canying Cost of Buffer Stock 

(XVII. 03-08-200] ) III 
Buildings 
Buildings higher than stipulated nonns in 

Delhi . 
(XIX,2S-08-2001 ) 2-9 

Grants for Construction of Buildings and 
DIETs 
(XIX. 2S-08-2001 ) 216-220 

Bureaueney 
Efficiency and Accountability of 

Bureaucracy 
(XVIII. 8-OS-200 I ) 40-42 

Bureauerates 
Facilities to Bureaucrates 

(XIX, 24-08-2001 ) 100-01 
Burns Standard. Wa,on Compa.y 

Limited 

Closing Down the Units of Burn Standard 
(XVII. 03-OS-2001 ) 269 

Revival of Burns Standards Wagon 
Company Limited 
(XVIII. 17-08-2001 ) 49-S0 

Advertisement Budget Bus Service 
(XVII. 27-07-2OQI ) 223-224 Bus Service Between AgartaIa and Dhaka 

Manipur Budget (XVIII. S-OS-2001 ) 164-165 
(XIX, 21-8-200 1 ) 177 Delhi-Lahore Bus Service 

Manipur Budget-General Discussion and I (XVlIl. 6-08-200] ) 97 
Demands for Grants on Accou~t- By-pass(es) 
Manipur By-Pass at Nagaon 
(XIX. 28-08-200] ) 420-449 (XVIII. 20-OS-2001 ) 213-214 

Non-plan provision in Budget 
(XVlI,03-01-2001 ) 47 

Construction of By Pass Around Keonjhar 
(XVIII. 6-08-200 J ) ] 59 
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Construction of By-Passes I uSer's Fee at CalicutAirport 
(XVIII, 20-8-2001 ) 142 I (XVIII, ~8-2001 ) 206-207 

Construction of By-Passes in Allahabad . I Call Centres 
(XVIII, 20-8-2001 ) 142-143 I Call Centres 

Construction of Cali cut By-Pass I (XVIII,6-08-2001 ) 129 
(XVIII,6-08-2001 ) 253-255 

Construction of Trivandrum NH-47 By-
Pass 
(XVII. 30-07-2001 ) 254-255 

CaUiaK Attention 
Difficulties being faced by Jute growers I and jute industry (C:A.) 

II (XIX. 24-08-2001 ) 326-35 
Thalassery Mahe By- Pass 

(XVII. 30-07-2001 ) 134 I Canals 
C-OOT i Canal from Sankosh River 
Procurement of C-DOT MAX-L II (XVIII, 20-08-2001 ) 61-63 

Exchange Construction of feeder canal 
(XVII. 23-07-2001) 181-182 i (XVII. 23-07-2001) 325-326 

Cable Operaton I Feeder Canal Projects in Andhra Pradesh 
Scheme to Attract Cable Operators I (XVII. 30-07-2001 ) 193 

Towards Gyan Darshan Programme ,World Bank aid for Canal/River 
(XVII. 24-07-2001 ) 200-201 I Development Projects 

Cable(s) 
Shortage of Cable 

(XVII,30-07-2001 ) 118-121 
Shortage of Cables 

(XVIII, 6-08-2001 ) 197-198 
CAG 
CAG Report on Coal Sector 

(XVII. 24-07-2001 ) 327-28 
Comptroller and Auditor General oflndia 

Audit of Organisation 
(XVII. 03-08-2001 ) 253-254 

Losses of FCI Observed by CAG 
(XVII. 24-07-2001 ) 198-199 

Scrutiny of PSUs by CAG 
(XIX. 24-08-2001 ) 171-72 

Calitat 
Construction of Calicut By-Pass 

(XViii. 6-08-2001 ) 253-255 

(XIX, 24-08-2001 ) 79-80 
Canteens 
Canteens in Ministry Offices 

(XIX. 23-08-2001 ) 221-225 
U.R.C. Employees 

(XVII. 25-07-2001 ) 70-71 
CAPARf 
Allocation of Funds to VOs by CAPART 

(XVII, 24-07-2001 ) 77-79 
Assistance to Blacklisted NGOs by 

CAPART 
(XVII, 31-7-200 1 ) 199-206 

Grants to NGOs by CAPART in Uttar 
Pradesh 
(XVIII, 07-08-2001 ) 284-301 

Pending Proposals of Maharashtra with 
CAP ART 
(XIX, 21-8-2001) 50-60 

Opening of Office of Protector of Project Sanctioned by CAPART in 
Emigrants at Calicut Maharashtra and Kamataka 
(XVIII, 6-08-2001 ) 85-86 (XVII,24-07-2001 ) 107-08 
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Project Sanctioned to NGOs by CAPART 
(XVII. 24-07·2001 ) 325 

Perishable Cargo Complex at Hyderabad 
(XVIII, 6-08·2001 ) 225 

Projects Approved by CAPART 
(XIX. 21·8-2001 ) 171 

Projects Launched byCAPART in Gujarat 
(XVIII. 07-08·2001 ) 164-175 

Carpet Industry 
Effect of Open Trade Regime on Carpet 

Industry 
(XVIII. 16-08·2001 ) 59 

Projects Launched by CAPART in Uttar Cartels 
Pradesh 
(XVIII. 14·8-200 1 ) 213 ! Cartelisation in Procurement 
. R . ed by CAD 'ART' Dr gh I (XVIII. 6-08-200 I ) 211·213 Projects ecelV .-, In au t 
Affected Areas I CashewDut 
(XVIII. 14·8-2001 ) 157-164 i Fall in PricesofCashewnut 

Projects Sanctioned by CAPARi in I (XVII. 03-08-2001 ) 1-6 
Assam I Casualties 
(XVIII, 14·8·2001 ) 118·128 I 

I Defence Personnel/Civilians Killed 
Capital i (XIX, 22·8-2001 ) 299-300 
Capital Adequacy Ratio i 

(XVII. 03-08.2001 ) 23-25 I Catering 
. . I' Catering Contract 

Capital Investment. In Handlooml (XIX 23-08-2001 ) 287-288 
Power loom Industries " , 
(XIX. 23-08·2001 ) 261-262 I Catering Department Canteen at Nagpur 

Outflow of Capital 
(XVIII. 17-08-2001 ) 45 

Plan for Revival of Capital Market 
(XVIII. 17-08·2001 ) 95 

Capital PUDishment 
Capital Punishment 

(XIX. 28-08-2001) 133 
Capital Punishment to Rapists 

(XIX, 28:.08·2001 ) 236·237 
ClrboDic: PlaDtslBio-Claemic:a1 Plants 
Carbonic PlantslBio-Chemical Plants 

(XVIII. 07-08·2001 ) 217 
Carp 

(XIX. 23·08-2001 ) 69 
I Catering Service in Hirakund Express 
! (XIX. 23-08·2001) 151·152 
1 
I Cattle Breeden 

I, NABARD Loan for Sheep Breeders 
Cooperative Societies 

, (XVII. 03-08-2001 ) 251 

Cattle Breeding 
National Project for Cattle and Buffalo 

Breeding 
(XIX. 23-08·2001 ) 302·303 

Ongole Cattle Breeding 
(XVIII. 16-08-2001 ) 203-04 

Construction of New Ports and Cargo Cattle(s) 
Berths Allocation of Food grains as Cattle Fodder 
(XIX. 23-08-2001 ) 80-15 (XIX, 24-08-2001 ) 257-58 

Multi-Modellntemational Passenger and 
Cargo Hub in Nagpur 
(XVIII. 6-08·2001 ) 270·271 

Export of Foodgrain Stock as Cattle Feed 
(XVII, 03-08·200 1 ) 258-259 
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Smuggling of Cattle I Revival of Adilabad Unit of CCI, 
(XVII, 03.()1-2001 ) 65 Andhra Pradesh 

Cauge COilvenion (XVIII, 17'()8-2oo I ) 200-20 I 

Gauge conversion of Gonda-Gorakbpur I Cnsefire 
Loop line in U.P. (MUR 377) I Ceasefire Agreements 
(XVIII, 14-1-2001 ) 346 (XVII, 24'()7-2001 ) 165-72 

CSI 
Case Registered by CBI against Export 

Companies 
(XVII, 27.()7-2ool ) 291-292 

CBI Raids 
(XVII, 25'()7-2001 ) 67 

CB I Raids against Government Officials 
(XVIII, 8'()8-2001 ) 53-54 

CBI Raids at the Residence of Former 
Chairman, UTI 
(XVII,03.()8-2oo1 ) 242-46 

Ceasefire in Nagaland 
(XVII,24.()7-2oo1 ) 29-30 

Ceasefire in Nagaland 
(XIX, 21-1-2001 ) 137 

Ceasefire in North-East 
(XVIII,07.()8-2001 ) 337 

CeUular Openton 
Mumbai Cellular Operators 

(XVIII, 20-8-2001 ) 133-134 
Cement 
Cut in Cement Production 

CBI Raids on Retired Air Force Officers' (XVIII, 17'()8-2001 ) 33-38 
Premises-Statements 
(XVII, 30-07-2001 ) 298-300 

Disposal ofCBI Cases 
(XIX, 22-8-200 I ) 209-10 

Special Panel for CBI Cases 
(XVIII, 8'()8-2001 ) 56 

CSSE 
Performance of Students for CBSE Exams 

(XIX, 28'()S-2OO1 ) 214-15 
Recognition of Schools by CBSE 

(XIX, 28'()S-2OO1 ) 318-1' 
Results of CBSE Examination in 

Kendriya/Navodaya Vidyalayas 
(XVIII,07.()S-2ool ) 146-47 

Use ofTechnical Terminology by CBSE 
(XIX, 21-S-2001 ) 11-12 

CCI 

Domestic Demand for Cement 
(XIX, 2~8-2001 ) 22-23 

Prices of Cement 
(XVII,27.()7-2001 ) 130-32 

Cement Plant 
Modernisation of Cement Plant 

(XVII, 03.()S-2001 ) 96 
Census 
Censes Report-200 I 

(XIX, 28.()S-200 I ) 123-27 
Census Jteport 

(XIX, 22-S-2001 ) 5S-59 
Excllllion ofOBC in Census 

(XIX,2S.()I-2oo1 ) 160 
Need to correct census undertaken in 

Jharkhand by including the devotees 
ofSama religion (MUR-371) 
(XIV, 07-03-2001 ) 360 Cement Corporation of India 

(XVII,27.()7-2oo1 ) 144 
Centnl Assistance 

Projects Undertaken by Cement 
Corporation of India Additional Central Assistance to States 
(XVIII, 17-oS-2001 )261-62 (XiX, 21-1-2001 )93 
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Central Assistance for Development of /' Central Secretariat Service 
Delhi Grade-I PanelofCSS 
(XIX. 28-08-2001 )308-10 I (XVIII. 8-08-2001 )71.143-44 

Central Assistance for Software to Select List of Selection Grade 
Kamataka (XVIII 8-08-2001 ) 70 
(XVII. 01-08-2001 ) 3S7 ! . 

Central Assistance for State Plan 
(XIX. 22-8-2001 ) 78-79 

I Centnl Silk Board 
I Central Silk Board 
! (XIX. 23-08-2001 ) 129-32 

Central Assistance to States for Expons I 

(XVII. 27-07-2001 ) 27-28 I Central Social Welfare Board 
Central Assistance Under IDSMT Scheme II Functioning of Central Social Welfare 

(XIX. 21-8-2001 ) 102-10 ,Board 
Central Plan Assistance to States 

(XVIII. 17-08-2001 ) 19-23 

, (XIX. 28-08-2001) SI-78 
Service Conditions of Employees of 

Central Social Welfare Board 
Special Central Assistance for Earthquake 

in Gujarat I 
(XIX. 23-08-2001 ) 32S I Centnl Stock Scheme Fa~~lity 

(XIX. 21-8-2001 ) 25-26 

CeDanl Board of Escise aDd Customs I Central Stock Scheme FacilIty of N.F.L. 
I Dealers 

Audit by Central Board of Excise and 1 (XVII. 31-7-2001) 96 
Customs 
(XVIII, 17-08-200 I ) S2-53 

CeDanl Coalrlelds Ltd. 
Central Coalfields Ltd, 

(XVII,24-07-2ool ) 276 
(XIX, 21-8-2001 ) 89 

Centnl Govenmeat 
Dues of Delhi Government Against the 

Union Government 
(XVIII,07-08-2ool ) 214 

CeDtnl RanI 58l1itatioa Prognmnae 
Central Rural Sanitation Programme 

(XVIII, 14-8-2001 ) 246-48 
Cenanl Schemes 
Need to effectively implement the Central 

Shernes for the benefit of the rural poor 
particularly in Madhya Pradesh 
(MUR,377) . 
(XVIII, 14-1·2001 ) 347 

CeDanlTam 
Central Team to Review Situation in 

Manipur 
(XVII, 31-7-2001) I3S-36 

Centnl Warehousing Corpontion 
Flo'ating of Tenders by Central 

Warehousing Corporation 
(XVIII, 17-08-2001) 121-22 

Ceatnl Zoo Authority 
Implementation of Recommendations of 

Central Zoo Authority 
(XVII, 30-07-2001 ) 49 

Centnlly Sponsored Schemes 
Allocation of Funds under Centrally 

Sponsored Schemes 
(XIX, 28-08-2001 ) 277-282 

Centrally Sponsored Scheme for Boys and 
Girls Hostels 
(XVIII, 8-08·2001 ) 215·16 
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Need for Construction of a Bypass in ; 
Lakhisarai District in Bihar under ' 
Prime Minister Sadak Yojana (MUR : 
377) 
(XVII, 30-07-2001) 312-13 

Hospitals under CGHS 
(XIX, 22-8-2001 )218-38 

Setting up ofCGHS Disp&sary 
(XVIII, 8-08-2001 ) 206-07 

Surprise Visits at CGHS Dispensaries 
Need to reconsider the move to merge/ (XVII, 0 1-08~200 I ) 289-90 

cunail Centrally-Sponsored Schemes-
MUR 377 ; CGIT 
(XVII, 30-07-2001 ) 312 i Computerisation of CGIT-Cum-Labour 

Performance of Centrally Sponsored i Courts 
Schemes of Agriculture . (XVIII, 6-08-2001 ) 269 
(XIX, 23-08-2001 ) 206-214 • Chambal Valley 

Reduction of Centrally Sponsored ' Degradation of Land in Chambal Valley 
Schemes 
(XIX, 28-08-2001 ) 292-93 (XVIII, 6-08-200 I ) 216-17 

Study ofCSS 
(XVIII, 8-08-2001 ) 229-30 

Ceramic 
Setting up of Ceramic and Glass Industrial 

Complex 
(XIX, 24-08-2001 ) 229 

Cess 
Additional Cess on Petrol and Diesel 

(XVII, 30-07-2001 ) 197-98 

CFCL 

Depreciation Charges from CFCL, Kota 
(XVIII, 14-8-2001 ) 309 

CGHS 

CGHS Dispensaries in Bihar 
(XVII, 01-08-2001 ) 201 

CGHS Dispensary 
(XIX, 22-8-2001 ) 73-74 

CGHS Facilities 
(XVII, 25-07·2001 ) 217-18 

CGHS Facilities to P and T Pensioners 
(XVIII, 8-08-2001 ) 235·36 

CGHS Facilities to Pensioners 
(XVIII, 8-08-2001 ) 167 

Construction ofCGHS Dsipensary 
(XVII,25-07-2oo1 ) 87-88 

. Chamber of Commerce 

Meeting of Indo-Pak Chamber of 
Commerce 
(XVII, 03-08-2001 ) 129 

i Chandigarb 
i Alignment of Chandigarh·Ludhiana Rail 
i Line 
! (XVIll, 16-08-2001 ) 171-72 

: Need to look into the problems being 
, faced by people belonging to 

Scheduled Castes in obtaining Caste 
Certificate in Union Territory of 
Chandigarh (MUR 377) 
(XVII,25-07-2oo1 ) 366-67 

: Need to review proposed circuitous 
alignment of the Chandigarh-Ludhiana 
rai lway line intersecting village Jhumru 
of Union Territory of Chandigarh 
(MUR-377) _ 
(XVII, 01-08-2001 ) 460-61 

Release of Funds to Chandigarh Under 
SJSRY 
(XVII, 24-07-200 1 ) 184 

Rural Development Schemes in 
Chandigarh 
(XIX. 28-08-2001 ) 200-01 
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Setting up ofCGHS Dispensary 
t (XVIII, 8-08-2001 ) 206-07 

Chatopadhyay Committee Report 
Chatopadhyay Committee Report 

(XVIII, 16-08-200 I ) 345 
Chemicals 
Ban of use of Hazardous Chemicals 

(XVIII, 6-08-200 I ) 69-70 
Ban on Toxic Chemicals 

(XVII, 31-7-2001 ) 63-64 
Customs Duty on Soda Ash 

(XIX, 24-08-2001 ) 147 
Export of Chemical and Fertilisers 

(XVIII, 14-8-200 I ) 48 
Inferior Quality of Preservatives 

(XIX, 22-8-200 I ) 181-84 
Manufacturing of Chemicals 

(XIX. 28-08-2001) 164 

I Assistance to Chhattisgarh for Relief from 
Drought 
(XIX, 23-08-2001 ) 147-48 

Beladila Project in Chhattisgarh 
(XVIII, 07-08-2001 ) 240-41 

Bhaisajhal Water Reservoir Project of 
Chhattisgarh 
(XVII, 30-07-2001 ) 123-25 

Central Assistance for Agriculture 
Training Centre in Chhanisgarh 
(XVIII, 16-08-2001 ) 107-08 

China's Investment in TPP in Chhattisgarh 
Thermal Power Plant 
(XIX. 23-08-2001 ) 88 

Development of Rural Industries in 
Chhattisgarh 
(XVUI, 8-08-2001 ) 124 

I Establishment of Forest Development 
Agencies Chhattisgarh 
(XVIII, 20-08-2001) 191 

Privatisation of Fertilizers and Chemicals 
Producing PSUs Establishment of Re-Melting Technique 

Based Plant in Baster 
(XVII, 31-7-200 I ) 93-94 (XIX, 28-08-200 I ) 296 

Production of Chemicals and Fertilizers 
(XVIII, 14-8-2001 ) 39-44 

Implementation of SGSY in Newly 
Created States 

Research on Reduction of Sulphur From I (XVII, 31-7-2001) 169-71 

(C;lX,al I LPG Agencies/Petrol Pumps in 
21-8-2001) 38 I Chhatisgarh 

Task Force on Chemicals and Fertilisers (XIX, 23-08-2001 ) 352-53 
(XVII,24-07-2001 ) 127-28 

UNEP's Project for Avertion of Chemical 
Mishap 
(XVIII, 6-08-2001 ) 262-63 

Use of Calcium Carbide 
(XVIII, 16-08-2001 ) 57-58 

ChhattisJarh 
Air Service for Bllaspur(Chhanisgarh) 

(XVII, 30-07-2001 ) 210-81 

Need to accord sanction to the proposat 
of Government of Chhanisgarh for 
opening of a medical college at 
Bilaspur (MUR-377) 
(XVIII, 16-08-2001 ) 399 

Need to expedite the work for construction 
of National Highway between 
Gopalpur-on-sea in Orissa and Raipur 
in Chhattisgarh (MUR 377) 
(XVIII, 8-08-2001 ) 309 

Apollo Hospital under CIL in Production in Iron Ore Plants of Madhya 
Chhattisgarh Pradesh and Chhattisgarh 
(XIX, 28-08-2001 ) 197 (XIX, 28-08-2001 ) 88 
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World Bank Loan to Chhanisgarh 
(XVII. 27-07-200 I ) 144 

Chikla Bird Sanctuary 

: Development of Sports for ChildreJI 
: (XVIII. 6-08-2001 ) 169-70 

: Education for Poor Children 
(XVII,24-07-2001 ) 247-48 Protection of Chikla Bird Sanctuary in 

Orissa : Health Care for Children Under ICDS 
(XVII. 30-07-2001 ) 297-98 I (XIX. 21-8-2001 ) 125 

Child Adoption 

Activities of Child Adoption Centres 
(XVII. 24-07-2001 ) 20-22,26 

Adoption Homes 
(XVII, 25-07-2001 ) 90 

Advisory Board for Adoption of Children 
(XVII. 01-08-2001 ) 376-77 

Violation of Guidelines by Adoption 
Agencies 
(XVII. 01-08-2001) 317-26 

Child La~ur 

Child Labour 
(XVII. 23-07-2001 ) 15-17 

Child Labour Projects 

(XVIII. 6-08-2001 ) 252-54 
(XVIII. 20-8-2001 ) 88-89 

Sale of Child Labour 

(XVII. 30-07-2001 ) 73 

Child Traflkldng 
Child Trafficking during Haj 

(XVIII, 14-8-2001 ) 304-05 
Children 

Alleviation of Child Poverty 
(XVIII,6-08-2001 ) 280-81 

Conversion of Children in Jammu and 
Udhampl}l' 
(XVIII,07-08-2ool ) 124 

Crimes Apinst Children 
(XVIII. 14-8-2001 ) 31-32 

Day Care Centres for Children 
(XVIII,07-08-2ool ) 373-74 

Development of Children 
(XIX. 21-8-200 I ) 31-32 

Institutions Working for Children 
(XVII, 31-7-2001 ) 205-06 

Integrated Child Development Services 
Scheme 
(XVIII, 07-08-200 I ) 59-61 

Malnutrition Among Indian Children 
(XVII. 31-7-2001 )292-94 

Nutritious Food for Women and Children 
(XIX. 28-08-2001 ) 9-16 

Smuggling of Children 
(XIX. 21-8-200 I ) 90-91 

Task Force on Women and Children 
(XVIII. 07-08-2001 ) 319-22 

Welfare of Destitute Children 
(XVII. 01-08-2001 ) 199 

Welfare Schemes for Girl Child 
(XVII, 24-07-2001 ) 326-27 

Women and Child Development 
(XVIII, 07-08-2001 ) 160-61 

Work-Force of Children 
(XVII, 23-07-2001 ) 185-88 

World Summit for Children 
(XVII, 31-7-2001 ) 53 

Children Film Society 

Children Film Society of India 
(XVIII, 17-08-2001 ) 137-38 

Claw 

Agreement between India and China on 
Telecom SectQr 
(XVIII, 20-08-2001 ) 58-59 

Anti-Dumping Cases Against China 
(XVII, 27-07-2001 ) 11 
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China's Invcsbnent in TPP in Chhattisgarh Citbeaslaip 
Thennal Power Plant 
(XIX, 23-08-2001) 88 

Chinese Stand on Sikkim 
(XVn, 2s-07-2oo1 ) 126-27 

Construction of Railway Track by China . 
(XVII, 01-08-2001 ) 167 

ImportlExport with China and Pakistan 
(XVII,03-08-2oo1 ) 196-97 

Indo-China Naval Exercises. 
(XIX, 22-8-2001 ) 138-39 

Withdrawal of Nepali Citizenship. 
(XIX, 22-8-200 I ) 19-24 

CiYkCe ..... 

Financial Assistance for Construc:tioa of 
Civic Centres 
(XIX, 28-08-2001 ) 302-03 

Civil a.d Electrical WorD 
Rate List regarding Civil and EIec:Irical 

Works 
(XVIII, 14-1-2001 ) 134-35 

Indo-China Talks on Military Exchange· Civil Aviation 
(XVII, 01-08-2001 ) 155-56 

Indo-Sino Border Talks 
(XVII. 25-07-2001 ) 327-28 

Visit of Foreign Secretary to China. 
(XIX, 22-8-200 I ) 153-54 

Visit of Religious Head to China 
(XVII, 01-08-2001 ) 238 

Visit ofTeam to China 
(XVIII. 8-08-2001 ) 193-94 

CII 
CII's Views on DTH 

(XIX. 24-08-2001 ) 253-54 
CinemaHaUs 

Running of Cinema Halls without Safety 
Norms 
(XVII, 24-07-2001 ) 107 

CIPET Centre 

Setting up of CIPET Centre 
(XVIII. 14-8-2001 ) 176-77 

Cities 

Classification of Cities 
(XVII. 27-07-2001 ) 20S-06 

Linking of Major Cities by Air 
(XVIII, 6-08-2001 ) 109 

Civil Aviation Projects Submitted by 
Andhra Pradesh 
(XVIII, 20-8-2001) 113-15 

Compensation Paid to Victims of Air 
Accidents 
(XVII, 30-07-2001 ) 287 

Defence Aerodromes for Civil Aviation 
(xVII, 25-07-2001 ) 207-08 

New Civil Aviation policy 
(XVII, 23.07-2001) 301 

Projects for Civil Aviation in Gujand 
(XVII. 30-07-2001 ) 202-03 

Working of Civil Aviation Training 
Centres 
(XVII,30-07-2001 ) 65 

Civil Defence 
Home Guards and Other Civil Defence 

Forces 
(XIX. 21-8-2001 )29-31 

CIWTC 
Reorganisation of C.I. W. T.C. 

(XIX. 23-08-2001 ) 56-S8 
Clients Charter 
Clients Charter 

(XIX, 22-8-200 I ) 213 

Supreme Court's Orders for Clean and CMC 
Pollution Free Cities Computer Training Courses 
(XVIII, 07-08-2001 ) 159-60 (XVIII, 8-08-2001 ) 141-42 
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PrivIdiution ofCMC 
(XVII. 25-07-2001 ) 223 

CNG 
AUoIment ofCNG for Industrial Use 

(XVDI, 16-08-2001 ) 251 
BIIIdaDMketing ofCNG Engines 

(XVD. 03-08-200 1 ) 268 
CNGPuel 

(XVDI, 16-01-2001 ) 5S-56 
CNG StIbonI in Delhi 

(XIX. 23-08-2001 ) 262-63 
CNG/LPG Vehicles 

(XVDI, 20-08-2001) 159 
Reprding Closure of Glass Induslry in 

Pirozab.d. U.P. due to IlOIHMilability 
ofCNG. 

(XVIII. 16-01-2001 ) 383-14 
Security Near CNG Filling Stations 

(XIX. 28-08-2001 ) 173-74 
StltaiIiOllt by Minister Re:CNG Supply in 

Delhi -Laid 
(XVII. 25-07-2001 ) 355-59 

Uniform Emission Norms for LPG/CNG 
(XvIII, 20-08-2001 ) 47 

CNGE ...... 
Specification of CNG Engines 

(XVIII, 20-08-2001 ) 168-69 
ClfR.Project 
CNRProject 

(XVII. 01-01-2001 ) 343-44 
Coal 
AusIIIrity Measures in Coal PSUs 

(XVII. 31-7-20(1) 297-91 
CAO Report on Coal Sector 

(XVU, 24-07-2001 ) 327-28 
c.acc11ation of Coal Supply to Power 

P ...... byClL 
(XVU. 2.4-07-2001 ) 152-53 CoIl........, 
(XVDI, 07-08-2001 ) 140-43 

Coal Projects in Andhra Pradeshl 
Maharashtra 
(XVII, 31-7-2001) 141-43 

Coal Reserve in Captive Coal Mines 
(XVIO, 07-01-2001) 256-59 

Coal Reserves 
(XVII, 31-7-2001 ) 6-8 

Coal Reserv~ with BCCL 
(XVln, 07-01-2001 ) 151 

Coal Resources 
(XVIII, 07-01-2001 ) 352-53 

Committee on Royalty Rates of Coal 
(XIX, 21-1-2001 ) 135-36 

Decontrol of Prices of Coal 
(XIx, 21-8-200 I ) 19 

DistributionlMarketing of Coal 
(XVIO, 14-1-2001 ) 141-42 

ExplorationlProduction of Coal 
(XVIII. 07-01-2001 ) 325 

Fixation of Price of Coal by Subsidiaries 
ofCIL 
(XVIU, 14-1-2001 ) 170 

Freight Charges on Coal by Railways 
(XVII, 31-7-2001) 177 

Increase in Customs Duty on Non-coking 
Coal 
(XIX; 24-01-2001 ) 60 

New Mechanism to Determine Prices of 
Coal 
(XIX, 2l-Ol-lOOl ) 261-62 

Outstanding Amount of Coal Against 
Institutions 
(XVIO,07-01-2001 ) 143-46 

PriVIlte Participation in Coal Sector 
(XVII, 31-7-2001) 247-50 

Private Participation in Exploration and 
Production of Coal 
(XVIII, 07-0&-2001 ) 327-2'1 
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Privatisation orCoal Washeries by Cll 
(XVIII, 07-08-2001 ) 281-282 

Theft of Coal 
(XVII, 31-7-2001) 174-176 

Privatisation of PSEs under Ministry of Uniform Supply of Coal by MCL 
Coal (XIX, 21-8-2001 )71 
(XIX, 24-08-2001 ) 112 

Production of Coal 
(XVII. 31-7-200 I ) 227-228 

Working of Coal Industry 
(XVIII. 07-08-2001 ) 301-302 

. Coal COD troller Offices 
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Production of Coal by MCl 
(XVIII. 07-08-2001 ) 232-34 I Winding up of Coal Controller Offices 

(XVIII, 14-8-2001 ) 101-102 
Production of Coal Chemicals in Rourkela I C 11 d" U "ted 

Steel Plant oa D ,a m. 
(XIX, 28-08-2001) 92-93 Apollo Hospital under CIl in 

Recommendations of the Expenditure Chhauisgarh 
Reforms Commission ' (XIX, 28-08-2001 ) 197 
(XIX, 21-8-2001) 13-24, 123-146, I Arrear Wages ofCll Employees 
264-265 (XIX, 28-08-2001 ) 316-3 I 7 

Report on Coal Sector Cancellation of Coal Supply to ~ 
(XVII, 31-7-2001 ) 299-300 Plants by CIl 

Research on Reduction of Sulphur From' (XVII, 24~7-2001 ) 152-53 
Coal I Due to Amount of Cll Against State 
(XIX, 21-8-2001 ) 38 I Electricity Boards 

Revision in Price or Coal I (XVIII, 07-08-2001 ) 88-91 
(XVII, 31-7-2001 ) 179-198 I Fixation of Price of Coal by Subsidiaries 

Royalty on Coal ofCll 
(XVIII, 14-8-2001 ) 165-168 (XVIII, 14-8-2001 ) 170 

Royalty Rate of Coal 
(XVII, 31-7-200 1 ) 289-299 

Investment Plan of Coal India Limited 
(XVIII, 14:8-2001 ) 56-57 

Supply of Coal by WCl to Power Plants I Legal Expenditure ofCll 
(XVII. 24-07-2001 ) 191-192 (XIX, 28-08-2001 ) 135 

Supply of Coal to IndiVidual Entrepreneur II Losses in CIL and its Subsidiaries 
under Linkage System (XVII. 24-07-2001 ) 175-176 
(XVII,31-7-2001)82 " 

Overmen/Mining Sardars m Cll 
Supply of Coal to Power Plants Subsidiaries 

(XIX, 28-08-2001 ) 82-83 (XIX, 28-08-2001 ) 238-240 
Supply of Coal to Power Plants by 

Singareni Collieries Ltd. 
(XVII, 24-07-2001 ) 83-84 

Supply of Coal to Power Sector 
(XVrr, 24-07-2001 ) 124-126 

Privatisation of CIl 
(XVII. 03-08-2001 ) 61-62 

Privatisation of Coal Washeries by CIL 
(XVIII, 07-08-2001 ) 281-282 

Transfer Policy in CIL 
Supply of Low Ash Coal to Power Plants (XVIII, 07-08-2001 ) 127-128 

(XVII, 24..(17-200 I ) 190 
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'" VRS in Subsidiaries of Coal India Limited 
(XVII, 24-07-2001 ) ISO-52 

Winding up of Regional Office ofCIL 
(XIX, 21-1-2001 ) 97-91 

CoalMiaa 

Coal Washeries 

Coal Washeries 
(XVIII, 14-8-2001 ) 230-234 

Coastal Replatioa Zoae 
Coastal Regulation Zone 

Accident in Coal Mines (XVIII, 20-8-2001 ) 102-103 
(XVIII. 14-8-2001 ) 320-324 I Coastal Regulation Zones Rules 

AlIo~t of Coal Mines to Various I (XVIII,6-08-2001 ) 205-206 
Agenc:~ I Guidelines under Coastal Regulation Zone 
(XVII, 24-07-2001 ) 210-12 I (XVII. 23-07-2001 ) 393-394 

Closure of Coal Mines i Coastal Routes 
(XIX, 21-8-2001 ) 61-62 I I Study of Coastal Routes 

Closure of Coal Mines under MCL (XVIII, 16-08-200 I ) 166 
(XVIII, 14-8-2001 ) 102-103 I 

. , '85th Coastliae Coal Mmes an Raj an 
(XVOl,07-01-2ool ) 235-236 I Cleaning of Coastline 

Committees on Fire Accidents in Coal (XVIII, 20-8-2001 ) 146-147 
Mines Stretches ofCoasllines in Various States 
(XiX, 21-08-2001 ) 34-36 (XVII. 30-07-2001 ) 257-258 

ConIract System in Coal Mines 
(XVm, 14-1-2001 ) 191-193 

Explosion in Sinpreni Coal Mine 
(XVII, 31-7-2001 )301 

Cocoa 

Export of Cocoa 
(XVIII, 17-08-2001 ) 197-191 

Cocoau. 
Fire Accident in Underground Coal Mines Development of Market Inftaslructure etc, 

(XVIU,07-08-2001 ) 236-237 for Coconut Products 
Incidents of Fire in Coal Mines (XVIII, 16-01-2001 ) Jr-39 

(XVlI~31-7-2001 ) 19-20 Encouragement to Fishing. Poultry and 
Inquiry Commissions on Coal Mines Coconut Development 

Acc:idenIs O.X. 23-08-200 I ) 322 
(XVII, 31-7-2001) 176-177 Import of Copra and Coconut 

Mining in Unsafe Cdat Mines (XVII,27-07-2001 ) 94-96 
(XIX, 21-1-2001) 8-9 CodeofCoadud 

Safety Measures in Coal Mines Code of Conduct for McdiaIPapers 
(XIX, 21-08-2001) 30-32 (XIX, 28-01-2001 ) 296-297 

Sick Coal Mines 
(XVU,24-07-2001 ) 243·244 

Coal Mi .... PnjectI 
Coal Mining Projects 

(XVm, 14-8-2001 ) 243-246 

Code of Conduct for Ministers 
(XVIII,07-01·2001 ) 213-214 

Thirty Point Code of Conduct Programme 
for TCIIiChers 
(XVIU,07:.o8-2001 ) 95-96 
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COFEPOSA ! Construction of Refrigeration Facilities in 
Guidelines for Detention Under 

COFEPOSA 
(XVII, 27-07-2001 ) 140 

Coffee 
Distress Sale by Coffee Products 

Private Sector . 
(XIX, 23-08-200 I ) 332-333 

Subsidy for Setting up of Cold Storages 
(XVII. 03-08-2001 ) 49 

College(.) 
(XVIII, 17-08-2001) 140-41 I Autonomy to Colleges 

Effluent Treatment Methods for Coffee I (XIX, 21-8-200 1 ) 174-175 
Production I B.Ed. and M.Ed. Colleges 
(XVIII, 17-08-2001) 157-58 I (XIX, 21-8-2001 )97 

Export of Coffee I Measures to Improve Education in 
(XVIII, 17-08-200 I ) 99-100 Colleges and Universities 

Meeting of International Coffee (XVII. 24-07-2001 ) 347 
Organisation Modernisation of Government Colleges 
(XIX, 24-08-2001) 61-62 I (XVII, 31-7-2001) 74-75 

Production of Coffee I Ragging in Colleges 
(XIX, 24-08-2001 ) 148 (XVIII, 14-8-2001 ) 333 
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(XVII, 27-07-2001 ) 34-35 (XIX, 21-8-2001 ) 112 
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Shonage of Coins in Gujarat (XVII. 24-07-2001 ) 246 

(XVII. 03-08-2001 ) 136-137 Collieries 
Coir 
Crisis in Kerala Coir Industries 

(XVII. 01-08-2001 ) 243 
Declaration of Rubber and Coir as 

Agricultural Products 
(XVII, 27-07-2001 ) III 

Need to safeguard the interests of Coir 
Industry in the country (MUR 377) 
(XIX, 23-08-2001 ) 414 

Rebate Scheme for Coir 
(XVII, 01-08-2001 ) 122 

Cold Stonge(l) 

Closure of ECL CoHieries 
(XIX, 21-8~2001 ) 72 

Installation ofWasheries at Collieries 
(XIX, 21-8-200 I ) 45-46 

Losses in Singareni Collieries (NAP) 
(XVII,24-07-2001 ) 251-52 

Release of Funds to Clear Arrears of 
Singareni Collieries 
(XVIII, 07-08-2001 ) 279 

World Bank Assistance for Singareni 
Collieries in AP 
(XVIII. 07-08-2001 ) 326-327 

Construction of Cold Storage under Commerei.1 Compleses 
subsidy Scheme in Kamataka I Prices ofUnits of Commercial Complexes 
(XIX, 23-08-2001 ) 257-258 (XIX, 28-08-2001 ) 154-155 
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COIUIercialisatioD 
Commercialisation of Education 

(XVIII, 07-08-2001 ) 162-163 

Unauthorised Constructions and 
Commercialisation of Building 
(XVI!.!, 14-8-2001 ) 174-175 

COIDllliuioD for Womea . 
Commission for Women 

(XVIII,07-08-2001 ) 322 

Cuamittee(s) 
Advisory Committee on International 

Trade 
(XVIII, 17-08-200 1 ) 53-54 

Animal Welfare Board of India -
Elections 
(XVII, 25-07-2001) 359 

Annowtcement by the Speaker Sitting of 
the House 
(XIV,07-03-2oo1 ) 338-339 

Balakrishnan Mair Committee on CRZ 
(XVIII, 20-08-2001 ) 326-327 

Bridges Rehabilitation Committee 
(XVIII, 16-08-2001 ) 357-58 

Closing Down of Development 
Committee and Joint Plant Committee 

. (XVID, 07:08-200 I ) 229 

Committee OD Absence of Members from 
the Sitting of the House 
(XIX,21~2001 )177 

Committee on Absence of Members from 
the Sittings of the House-Seventh 
Report- Presented. 
(XIX, 22-8-2001) pi 

Committee on Environmental and Health 
Care System 
(XVII, 23-07·2001) 197 

Committee on Erosion 
(XVII, 30-07·2001 ) 105-106 

Committee on Paper Laid on the Table 
Sixth and Seventh Reports and Minutes 
(XIX, 28-08-200 1 ) 321 

Committee on Petitions - Eighth and 
Ninth Reports (Presented) 
(XVIl,24-07·2ool ) 369 

Committee on Private Members Bill and 
Resolutions - Seventeenth Report-
Presented 
(XIX, 22·8·2001 ) 370 

Committee on Private Members Bills and 
Resolutions, Sixteenth Report-
Presented 
(XVIII, 8-08-2001 ) 261 

Committee on Private Members' Bills and 
Resolutions - Fifteenth Report 
(XVII. 25-07·2001 ) 353 

Committee on Public Health Workers 
Honorarium 
(XIX, 22·8·2001 ) 129-130 

Committee on Public Undertakings-
Study Tour Report Laid 
(XVII, 01-08-2001) 382 

Committee on Public Undertakings 
(XIX. 28-08·2001 ) 320·321 

Committee on Public Undertakings-
Study Tour Report (laid) 
(XVII,24-07-2001 ) 369 

Committee on Public Undertakings Study 
Tour Reports 
(XVII. 03-08-2001 ) 317 

Committee on Public Undertakings-
Fifth Report 
(XVII,25-07·2oo1 ) 354 

Committee on Public Undertakings-
Sixth Report Presented 
(XVII, 30-07·2001 ) 304 

Committee '.on MemberS of Parliament I' Committee on Rural and. Urban 
Local Area Development Scheme Development-Sixteenth Report 
(XVII. 31-7··2001 }'313 (XIV. 07-03-2001) 338 
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Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes -
Elections 
(XVlI,15'{)7·2ool ) 360 

Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes-
Fourteenth and Fifteenth Reports-
Presented. 
(XVII, 27'{)7·2ool ) 311·312 

Committee on TllIIlSIICtion Cost 
(XVIII, 17'{)8·2001 ) 133·34 

Programme Advisory Commiaee 
(XVII, 03'{)8-2ooI ) 222 

Public Accounts Committee - 1'MDt) 
Second Report (Pmeated) 
(XVD, 24.{)7·2001 ) 36~369 

Public Accounts Committeo-1Weid:y 
Third Report 
(XVII, 25'{)7·2oo1 ) 354 

Setting up of Special Dairy Coopermw 
Comrwtittees 
(XIX, 21·1-200 1 ) 94-95 

Committee on Welfare of Scheduled Caste Sixth Action Taken Report - PreIcIated 
and Scheduled Tribes (XVII. 31.7.2001 ) 313 
(XIX, 28'{)1·2001 ) 321 

Committee to Monitor APDP 
(XVIII, 16.{)1·2001 ) 218·29 

Committee(s) for Literacy Programmes 
(XVIII,07'{)8·2001 ) 181 

Committees on Fire Accidents in CoaJ 
Mines 
(XIX, 28'{)8·2ool )"34-36 

Constitution of Committee 
(XVII, 24'{)7·2001 ) 71·72 

Constitution of Review Committee 
(XIX, 21-1·2001 ) 124-12S 

District LitcrKy Conunittee 
(XVII. 31·7·2001 ) 132·133 

Dr. Satish Chandra Committee 
(XVIII, 8'{)8·2001 ) 113·114 

Fonnation of State Advisory Committee 
(XVII, 27'{)7·2001 ) 126·127 

lyer Committee Report 
(XVII, 31·7·2001) 67-70 

Leave of Absence from the Sittings of the 
House 
(XIX, 23'{)8·2001 ) 373·374 

Mishra Committee Ileport(s) 
(XVII, 31·7-200 1 ) 24-26 

Motion Re: Thirteenth, Fourteenth and 
Fifteenth Reports of Committee on 
Private Members' Bills· and 
Resolutions 
(XVII,27'{)7·2001 ) 338·339 

Standing Committee on AJriculture -
TWenty-Third Report - Preeented 
(XIX, 23'{)8·2001 ) 374 

Standing Committee on Agriculture-
Twenty Fourth Report 
(XIX, 28'{)8·2001 ) 321 

Standing Committee on External 
Affairs- Sixth and Seventh Report-
Presented 
(XIX, 23'{)8·2ool ) 375 

Standing Committee on Home Affairs 
(XVIII, 07'{)8·2001 ) 378 

Standing Committee on Home A1fairt-
Seventy Fifth and Seventy Sixth 
Reports; and Evidence tendcnd Before 
The Committee 
(XVII. 25'{)7·2001 ) 354 

Standing Committee on Home Affairs -
Seventy-Seventh and Seventy-
Eighth 

Reports and Evidence 
(XVII, 2S'{)7·2001 ) 3S5 

Standing Committee on Home Affairs-
Evidence 
(XVIII. 07'{)8·2oo1 ) 371 

Standing Committee on Human Rescuce 
Development 
(XVII, 31·7·2001 )312·313 

Standing Committee on Industry. Forty 
Fifth to Fifty Second Reports 
(XVIII. 8'{)8·2001 ) 261-262 
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Standing Committee on Information 
Tecbnology -Twenty Sixth Rcpor-
Presented 
(XIX, 24-08-2001) 325-26 

StaDding Committee on Labour and 
Welfare - Statements laid 
(XVll,OI-08-2001 ) 383-384 

Standing Committee on Public 
Uodcrtakings 
(XVll, 31-7-2001) 312 

Study Tour R.eports 
(XVll,31-7-2001 )312 

Telcpbone Advisory Committee 
(XVn,30-07-2001 ) 108-110 

Telepbone Advisory Committee 
(XVllI,20-08-2001 ) 183-184 

Twenty- First Report of Business Advisory 
Committee 
(XVII, 27-07-2001) 315-316 

UPSC R.efonns Committee 
(XVII,OI-08-2001 ) 288 

Co.modity Enbances 
World Bank Assistance for Qommodity 

Exchanges 
(XVIII, 17-08-2001 ) 177 

COIB .... I Riots 
Communal Riots in Uttar Pradesh 

(XVn, 24-07-2001 ) 239-241 
Co ••• nlcation 
Joint Working Group on Communications 

(XVIII, 6-08-2001) 140-141 
Co_llIlkation Co.miuion of IIIdla 

Communication Commission of India 
(XVII, 30"()7-2001 ) 158-159 

Co ••• nlcation Project 
Jhabua Development Communication 

Project 
(XIX, 22-8-2001) 341-342 

Co .... icatio. System 
Non-functioning of Communication 

System 
(XIX, 22-8-2001 ) 193 

Upgradation of Communication System 
(XVIII, 20-08-2001 )315-319 

CO.llluaity DeveloplHat Schellle 
Community Development Scheme under 

MCL 
(XVII, 31-7-2001) 178-179 

Compallia 
Companies Declared Defaulter by SAIL 

(XiX. 28-08-2001 ) 199 
Companies in Losses 

(XVIII, 16-08-2001 ) 274-275 
EPF-ESI Dues Against Companies 

(XVIII, 6-08-200 1 ) 258-262 
Misuse of Funds taken by Companies 

from Banks 
(XVIII, 17-08-2001 ) 214-15 

Payment made by Companies for 
Overcharging 
(XVIII. 14-8-2001 ) 226 

RedressalofCompanies 
(XIX, 23-08-2001 ) 274-275 

Shifting oflndian Companies to Foreign 
Countries 
(XVII, 27-07-2001 ) 186-187 

UTI's Invesment in Companies 
(XVIlI,17-08-2001 )219 

Compusio .. te Appointmeats 
Appointment on Compassionate Grounds 

inKVS 
(XIX, 28-08-2001 ) 98·99 

Employment on Compassionate Ground 
(XIX, 28-08-200 1 ) 312-313 

Jobs on Compassionate Ground in 
C'handigart. Administration 
(XVII, 3 i- ;-2001 ) 45-46 



SUBJECT INDEX 49 

Compeauti01l I Computer Courses 
Compensation for Acquisition of Land by (XVII. 24-07-2001 ) 126-27 

NLC i Computer Education in Schools 
(XVIII. 07-08-2001 )316-317 I (XVIII. 14-8-2001 ) 103-105 

Compensation Paid to Victims of Air I Computer Education Scheme in Schools 
Accidents i in North-Eastern Region 
(XVII. 30-07-2001 ) 287 (XIX. 28-08-2001 ) 36-37 

Compensation to Accident Victims Computer Information Centre 
(XIX. 23-08-2001 ) 327-328 (XVII. 01-08-2001) 255-257 

Compensation to Dependents ofTerrorists I Computer Information Centres 
Killed I (XVIII. 16-8-2001 ) 278-279 
(XIX, 21-8-2001 ) 168 C L' S L_ omputer lteracy cuc;me 

Compensation to Earthquake Victims I (XVII, 31-7-2001 ) 173-174 
(XVIII. 6-08-2001 ) 271-278 : C S' ICAR I omputer cam In 

Compensation to Farmers I (XVIII. 16-08-2001 ) 258 
(XVIII. 20-08-200 I ) 84-85 IT" C 

Computer raining ourses 
Income Tax gn Compensation of Land I (XVIII. 8-08-2001) 141-142 

Acquired by the Government 
(XIX 24-08-2001 ) 35-36 Development of Computer 

• I (XIX. 21-8-2001) 113 
Need to Exempt Compensation received I 

by Fanners against Land Acquisition ! Development of Super Computer 
for any project from Income-Tax i (XVII,01-08-2001 )229-231 
(MUR 377) ! Impact of Computers on Eyes 
(XVII,30-07-2001 )315 I (XVIII. 8-08-2001 ) 126 

Comp18iats i Purchase of Computers by Institute of 
Complaint Against Linemen ! Company Secretaries 

(XVIll, 6-08-2001 ) 83 II (XVIII, 16-08-2001 ) 271-72 

Complaint Against Telephone Department I Computerisation 
(XVIII, 6-08-200 1 ) 94-'l6 Computerisation of CGlT-Cum-Labour 

Complaints against Airlines and Flying Courts 
Clubs (XVIII, 6-08-2001 ) 269 
(XVIII, 6-08-2001 ) 289-295 /' Computerisation of Courts 

Complai~ts. against Central Vigilance (XIX, 23-08-2001 ) 237-238 
Commission . Computerisation of Post Offices 
(XIX, 22-8-2001) 212-213 (XVII. 30-07-2001) 166-170 

Composite Mills Computerisation of Land Records 
Revival of Composite Mills (XVIII, 14-8-2001 ) 83-88 

(XVIII. 16-08-2001 ) 168-169 Need for Computerisation of Ticket 
Computer(s) reservation office at Supaul station to 

Computer and Internet Facility 
(XIX, 22-8-2001 ) 353-354 

District Saharsa. Bihar (MUR 377) 
(XIX. 23-08-2001) 416 
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Concessions I Conspincy 

facilities/Concessions to Handicapped I Conspiracy tQ, Murder Editor-in-Chief of 
Students I Tehlka.Com 
(XIX, 28-08-2001 ) 132-133 ·1 (XVII, 31-7-2001) 245 

Conference(s) Constitution 

Agenda of World Conference for SC/ST I Implementation of Article 244-A in Assam 
:XIX. 22-8-2~0.1 ) 270 I (XVIII, 14-8-2001 ) 37-39 

ASian Labour MIDIsters Conference , CoastructioD 
(XVIII, 6-08-2001 ) 167-168 I 

Charging of Money for Varandahs 
Conference of National Commission for II (XIX, 28-08-200 I ) 215 

Women 
(XVIII, 07-08-2001 ) 241-242 I Coastructioa Activities 

Conference on Land Resource Slackness in Construction Activities 
Management i (XVII. 31-7-2001 ) 45 
(XVII, 24-07-2001 ) 65-66 I ConstnKtion Material 

Conference 011 Panchayati Raj System ! Unutilisation of Material 
(XVIII. 07-08-2001 ) 53-57 'I (XVIII. 8-08-2001 ) 138-139 

Indo-Pak Social Scientists Conference CORstractioa Work 
(XVIII. 14-8-2001 ) 78-79 

International Labour Conference 
(XVII. 23-07-2001 ) 383-384 

Revised Guidelines to Universities and 
Deemed Universities for bolding 
ConferenceslSeminars 
(XVIII, 07-08-2001 ) 111-112 

UN Confernece on Racism and 
Xenophobia 
(XIX, 22-8-2001 ) 358-360 

WTO Ministerial Conference 
(XVII,27-07-2001 ) 194-195 

Confidence Build.a& Mea.ures 

Confidence Building Measures 
(XVIII, 8-08-200 I ) 68-70 

Conservation 

Conservation of Monuments by 
Traditional Methods 
(XIX, 23-08-2001 ) 234-235 

Consign.eat Stoeldstshlp 

Consignment Stockistlhip 
(XIX, 28-08-2001 ) 266-267 

Construction Work on RGDWM in Bihar 
(XVIII,07-08-2ool ) 91 

Coas_lates 

Need to open Consulates of Gulf countries 
in Kerala (MUR-377) 
(XVII, 24-07-200 I ) 408 

Co .... ltllacy Fee 

Consultancy Fee 
(XVIII. 8-08-2001 ) 144-145 

CoasuDler Coaredentioa of Iadia 
Consumer Confederation oflndia 

(XVII,27-07-2001 ) 224 

CO ... Dlcr Courts 

Cases in Consumer Courts 
(XVII, 30-07-2001 ) 40-41 

Consumer Courts 
(XIX, 24-08-2001 ) liB 

Setting up of Consumer Courts in Ibnl 
Areas 
(XIX, 24-01-200 I ) 89 
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CODsumer Foru. 
Consumer Forum 

(XVII1, 1.7-08.2(01) 117·18 
Consumer Protection Forum 

Copra 
Impon of Copra and Coconut 

(XVII. 27-07·2001 ) 94·96 
Corn Product 

(XVII, 23-07·2001 ) 290 
Consumer Goods Maize as Value Added Com Product 
E . D C I (XIX, 23-08·200 I ) 309.31 0 

XCISC uty on onsumer Goods 
(XVIII, 17-08-200 I ) 56.57 I Corporate Houses 

Guidelines for Export of Consumer Goods Outstanding Income Tax and other Taxes 
(XVII,03-08-2001 ) 271.272 I' against Corporate Houses 

Inferior Consumer Goods (XIX, 24-08-2001 ) 98·99 
(XVII,03·08·2001 ) 107·109 Corporate Sector 

J 

Coalamer Orgaaisations 
Consumer Organisations 

(XIX. 24-08·200 1 ) 311·15 
Functioning of Voluntary Consumer 

Organisations 
(XVII. 03-08·2001 ) 130·136 

Consumer Welfare Fund 
Consumer Welfare Fund, Bihar 

(XIX, 24-08·2001 ) 309·11 
Coatraceptive 
Contraceptive 

(XVII. 25-07·2001 ) 323·325 
CODfradon 
Over· Payment to contractor 

(XVII. 23-07·2001 ) 182·183 
CODveyor Belt 
Bungling in Conveyor Belt 

(XVIII,07-08·2001 ) 225·226 
COnvittioDS 
Rate of Convictions 

(XVIII. 07-08·2001 ) 361·366 
Coolies 
Unlicenced Coolies 

(XIX, 23-08·2001 ) 339 
Cooperative Societies 
NABARD Loan for Sheep Breeders 

Cooperative Societies 
(XVII, 03-08·200 I )2S I 

I Companies in Losses 
I (XVIII. 16-08·2001 ) 274·275 

Corporate Tiles 
Revenue from Corporate Taxes 

(XIX, 24-08·2001 ) B8·89 
I Correspondence 
I Circular Letter 
i (XVII, 01·OB·2001 ) 160-166 
I Corridor Project 

II Bangalore-Mysore Infi:astructure Corridor 
Project 

I (XVlII. 20·8-2001 ) 120-121 
Corruption 
Ca~s registered under Prevention of 

Corruption Act 
(XVIII, 8-OB-2001 ) 90·93 

Check on Corruption 
(XVII. 01-08·2001 ) 202-203 

Corrupt Officials 
(XVII. 01-08-200 I ) 289 

Corruption among BSF Jawans Posted 
along Indo-Bangladesh Border 
(XVll, 24-07·2001 ) 253-54 

Corruption and Irregularities in DDA 
(XIX. 21-8-200 1 ) 42-44 

Corruption Cases in SAIL 
(XVIII. 07-08-2001 ) 316 
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Corruption in DDA I Court(s) 
(XVIII. 07-08-2001 ) 371-372 I Amenities in Tis Hazari Coon 

Corruption in FCI II (XVIII, 16-08-2001 ) 264-65 
(XVII. 03-08-2001 ) 232-233 Computerisation of Courts 

Corruption in Licensing System I (XIX, 23-08-2001 ) 231-231 
(XIX. 28-08-200 1 ) 91 Double Shift in Courts 

Corruption in New India Assurance Co. I (XIX. 23-01-2001 ) 329-332 
Ltd. I Evidence Before the Magistrate 
(XVII, 27-07-2001 )39-41 I (XVIII. 16-08-2001 ) 289-298 

Corruption in Railways i Fast Track Courts 
(XIX. 23-08-200 1 ) 231-232 (XVIII, 16-08-200 I ) 299 

Corruption ofFA&CAO (Constn.) Office Hike in Coon Fees 
(XIX, 23-08-2001 ) 362-363 I (XIX. 23-08-2001 ) 343-344 

Delhi Police Bribery Cases I Return of Case File to Clients 
(XVII. 24-07-2001 ) 105-06 i (XVIII, 16-08-2001 ) 214 

War against Corruption 
(XIX. 22-8-2001 ) 289 

Cotton 
Production of Cotton 

(XVIII. 16-08-2001 ) 347 
Production of Cotton in A.P. 

Servi<:e Rules of Rajasthan High Coon 
(XVIII. 16-08-2001 ) 321-323 

Vacant Post of Judges in District and Sub-
ordinate Courts 
(XIX,2l-08-.2001 ) 341-342 

(XIX, 23-08-200 I ) 153 Ban on Cow Slaughter 
C '1 r M' . I (XVIII. 16-08-2001 ) 9-14 

ODDCI 0 IDmen I 
Non-Members in the Council of Ministers CPO Scbenae 

(XIX. 23-08-200 I ) 4-17 I Community Project Office Scheme 
C . I (XIX, 22-8-2001 ) 196 

ounter Machines , 
i Promotion of SSls under CPO scheme 

Installat~on of Multi-Purpose Counter i (XIX, 22-8-2001 ) 196-197 
machine 
(XVII, 23-07-2001 ) 40-50 

Multipurpose Counter Machines 
(XVIlI,20-08-2001 ) 327-330 

Courier Service 
Private Courier Service 

(XVIII. 6-08-2001 ) 92-93 
Court Martial 
Coon Martial of Naval OffICers 

(XVIII. 8-08-200 I ) 5 I-52 

I CPWD . 
Appointment on Compassionate Grounds 

inCPWD 
(XIX, 21:-8-2001 ) 98-99 

Contract System in CPWD 
(XIX, 28-08-2001 ) 147 

CPWD Service Centres 
(XVIII, 14-8-200 I ) 58 

Creation of New Parks by CPWD 
(XVIII. 14-8-2001 ) 52 
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Pending Complaints with Directorate of Crops 
Estates, CPWD, DDA and HUDCO 
(XVIII, 07-08-2001 ) 162 

Promotion of Executive Engineer (Civil) 
inCPWD 
(XIX, 28-08-2001 ) 85-86 

Structural Engineers in CPWD, MCD and 
NDMC 
(XVIII, 07-08.2001 ) 64-65 

Craft Bazars 
Craft Bazars 

(XIX, 23-08-2001 ) 64-66 
Creches 
Opening of New Creches 

(XIX, 28-08-200 I ) 306-307 
Credit Off-Take 
Declining Trend in Credit Off-Take 

(XVII, 27-07-200 I ) 250-251 
Credit Ratin& Agencies 
Credit Rating Agencies 

(XVII, 03-08-2001 ) 237 
CRr 
C.R.f. Projects 
\ (XVIII, 20-08-2001 ) 171 
Grant for Uttaranchal from CRF 

(XVII, 30-07-2001 ) 135 
Croatia 
Indo-Croatia Agreement 

(XVIII, 07-08-200 I ) 315 
Crop Insurance Scheme (s) 
Crop Insurance Scheme 

(XVIII, 16-08-2001 ) 205-06 
Need to implement Crop Insurance 

Scheme in North Gujarat effectively 
(MUR 377) 
(XVII, 01-08-2001 ) 458 

Need to review Crop Insurance Scheme 
particularly in Maharashtra (MUR 
377) 
(XVIII, 1-08-2001 ) 306·307 

Genetically Modified Crops 
(XVII, 31-7-2001) 72 

CRSP 
Restructuring ofCRSP 

(XVIII, 14-8-2001 ) 22-23 
Utilization of Funds under CRSP 

(XVII, 31-7-2001) 35-42 
Crude Oil 
Crude Oil Pipeline for Bina Refinery 

(XIX, 23-08-2001 ) 149 
Crude Oil Requirement and Capacity of 

Refineries 
(XVIII, 16-08-2001 ) 331-332 

Fall in Crude Oil Production 
(XVIII, 16-08-200 I ) 211-12 

Hydrocarbon Reserves 
(XVIII, 16-08-2001 ) 35-37 

Import of Crude Oil for Panipat Refinery 
(XVIII, 16-08-200 I ) 151-52 

Wheat for Oil Agreement with Iraq 
(XVIII, 8-08-2001 ) 133 

CSIR 
Research by CSIR 

'(XVIII, 14-8-2001 ) 45-47 
Cultivation 
Organic Cultivation 

(XVIII, 16-08-2001 ) 262-64 
Cultural Centres 
Setting up of Cultural Centres 

(XVII, 01-08-2001 ) 173-174 
Cultllral RelalioRs 
Publications on Indian Foreign Cultural 

Relations 
(XVII, 01-08-2001) 232-233 

Currency Notes 
Circulation of Soiled and Mutilated 

Currency Notes 
(XVII, 27-07-2001 ) 228-229 
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Fake Currency Notes 
(XVIII, 17-08-2001 ) 91-92 

Custodial Deaths 

Custodial Deaths 
(XVII, 31-7-2001 ) 84-88 
(XIX, 28-08-2001 ) 294-295 
(XVII, 24-07-2001 ) 8-12 

Customer Care Centre 

Computerised Customer Care Centre 
(XVIII, 20-08-2001 ) 263-273 

CustOIDS Departmeat 

Customs Official Nexus with Exporters 
(XVII, 27-07-2001 ) 284 

Customs Raid on Smuggled Cigarettes 
(XVII. 03-08-2001 ) 219 

CVC 
Central Vigilance Commission 

(XIX. 22-8-2001 ) 217-218 
Complaints against Central Vigilance 

Commission 
(XIX, 22-8-200 I ) 212-213 

CVCBiII 
(XVII, 01-08-2001 ) 62 

evc Suggestions on Black Money 
(XIX, 24-08-200 I ) 308-09 

No Objection Certificate trom C. V.C. 
(XVIII, 8-08-200 I ) 222-223 

Cyc:le-Rkkshaw PuUen 
Licence to Hawkers and Cycle-Rickshaw 

Pullers in Delhi 
(XIX, 28-08-2001) 294 

Narcotics Seized by Customs Department CyUaden 
(XVII, 27-07-2001 ) 255-266 Cost of Cylinders 

C1Istonu Duty 

Customs Duty on Betel Leaf 
(XIX, 24-08-2001 ) 19-22 

Customs Duty on Aluminium 
(XIX, 24-08-200 1 ) 116-17 

Customs Duty on Soda Ash 
(XIX, 24-08-2001 ) 147 

Increase in Customs Duty on Non-coking 
Coal 
(XIX, 24-08-200 I ) 60 

Need to increase customs duty on Capro 
Lactum and import duty on edible oil 
to protect indigenous industry (MUR 
377) 
(XIV, 07-03-2001 )362 

Need to waive E'xcise Custom Duties on 
Napbtha to reduce the price of power 
in Kerala (MUR 377) 
(XIX, 23-08-200 1 ) 413 

Reduction in Custom Duty 
(XVII, 30-07-2001) 57 

(XIX, 23-08-2001 ) 268-269 
Dabhol Power Com,.ay 
Loan to Dabbol Power Company by Fls 

(XIX, 24-08-200 1 ) 117 
Dabhol Power Project 
Package for Dabhol Power Project 

(XIX, 24-08-2001 ) 153-54 
Dairy 
Dairy Industry 

(XVIII, 16-08-2001 ) 39-41 
Funds for Promoting Dairying 

(XVIII, 16-8-2001 ) 275-277 
Promotion of Animal Husbandry Dairy 

Development 
(XIX, 23-08-200 I ) 88-89 

Setting up of Special Dairy Cooperative 
Committees 
(XIX, 21-8-2001 ) 94-95 

Dairy Prodlldl 
Adulterated Milk 

(XIX, 22-8-2001) 71-72 
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Breeds and Milk Production 
(XIX, 23-08-2001 ) 299-300 

Export of Milk Powder 
(XVIII, 17-01-200 I ) 202--04 

Permission for Milk Export 
(XIX, 24-01·2001 ) 45-47 

Dam(s) 

Construction of Dam on Mahanadi basin 
(XVII, 23-07-2001) 377·378 

Construction of Dams 
(XVIII, 6-08-200 I ) 231-232 

Inchampalli Dam Project 
(XVIII, 6·08-2001 ) 132 

Kosi Dam 
(XVIII, 6-08-2001 ) 107-108 

Narmada Dam Project 
(XVII, 23-07-2001) 276·277 

Report of World Commission on Dams 
(XVII, 30-07-2001 ) 276-278 

Share of Rajasthan in Bhakra Dam and 
Pong Dam 

I Municipality in Towns of Daman and Diu 
(XIX, 28-08-2001) 212-213 

I Road Network in Daman & Diu 
(XVIII, 6-08-2001 ) 85 

I Uncultivable and Undulating Land in 
Daman and Diu 
(XVII, 31-7-200 I ) 262-263 

Dark Mandals 

Dark Mandals in Andhra Pradesh 
(XVIII, 20-08-2001 ) 325-326 

Day Care Centres 

Day Care Centres for Children 
(XVIII, 07-08-2001 ) 373-374 

DBT 

Demand of funds by D.B.T. 
(XIX, 28-08-2001 ) 41-48 

DCTE 
I Vacant Post of Principals/Teachers in 

DCTE 
(XIX, 28-08-200 I ) 174 

DDA 
(XVII, 30-07-2001 ) 259-260 

Allotments under Various Schemes by 
Unemployment due to construction of i DDA 

Dams (XVIII, 07-08-2001 ) 247-248 
(XVII, 23-07-200 I ) I II -II 2 

Daman &: Diu 

Funds released to Daman and Diu 
(XVII,25-07-2001 ) 151-152 

Auction of Land by DDA 
(XVIII, 14-8-200 I ) 212-213 

Construction of Fly overs by DDA in Delhi 
(XIX, 28-08-2001 ) 263-265 
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(XVII, 24-07-2001 ) 129 

Rajiv Gandhi Drinking Water Mission 
(XVII, 24-07-2001 ) 335-346 

Shortage of Drinking Water in Delhi 
(XVI1I, 07-08-2001) 197-198 

Water Projects for Drinking Water 
(XVIII, 6-08-2001 ) 106-107 

Herbal Drug Industry 
(XVII, 25-07-2001 ) 143-144 

International Drug Syndicate, London 
(XVII, 03-08-2001) 181-182 

List ofSpons Persons Using Drugs 
(XVIII, 6-08-2001 ) 181-182 

Manufacturers of New Drugs 
(XVII, 31-7-2001) 129-131 

Manufacturing/Selling of Spurious Drugs 
World Bank Assistance for Drinking in Delhi 

WaterlEnvironmental Cleanliness (XVII, 31-7-2001) 2-3 
(XVII, 24-07-2001 ) 321-324 

NDMC Drops Drug Finns frem its New 
World Bank Loan for Drinking Water in Supply List 

Andhra Pradesh (XIX, 22-1-2001) 194 
(XIX, 24-08-2001 ) 114-15 

On&Abuse 
Appointment of Commission to Probe in 

to Drug Abuse Scandal 
(XVIII, 6-08-200 1 ) 126 

Financial Assistance to J & K for Drug 
Abuse 
(XVII, 03-08-2001 ) 161-162 

On& Addiction 
'Drug Addiction' 

(XVII, 27-07-2001 ) 33-34 
On&(s) 
Doping in Sports 

(XVII,23-07-2001 ) 334-335 
Drugs and Cosmetics Rules 

(XVII, 24-07-2001 ) 253 
Drugs from Sea 

(XVII, 24-07-200 1 ) 31 5-316 
Drugs to Control AIDS 

(XVIII, 8-08-200 I ) 244 
Drugs Transit Point 

(XVII, 03-08-2001 ) 147 
Fake CurrencylDrugs 

(XIX, 21-8-2001 ) 40-41 
Fake Drugs 

(XIX, 22-8-2001 ) 254 

Need to enhance the capacity of Alkalide 
Factory Producing Life Saving 

Drugs at Necmuch in Madhya Pradesh 
(MUR377) 
(XIX, 21-8-2001) 192 

Persons Tested Positive from Banned 
Drugs 
(XVIII, 6-08-2001 ) 228-229 

Right for Manufacturing of Life Saving 
Drugs 
(XVII, 03-08·2001 ) 52-53 

Seizure of Drugs 
(XVII. 27-07-2001 ) 164·170 

Smuggling of Drugs 
(XVII. 27-07-2001) 154·155 

Spurious Drugs 
(XVIII. 8-08·2001 ) 123 
(XIX. 22-8-2001 ) 250·251 

Supervision of Standards of Drugs 
(XVII, 01-08-2001) 154 

Unifonn Rate of Sales Tax on Drugs 
(XVII, 03-08·200 1 ) 252 

Use of Prohibited Druges by Indian 

I Cricket Players 
(XVII. 30-07-200 I ) 63 
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Use of Steroids and Cartisone Drugs I ECL 
(XVIII, 6-08-200 I ) 250-251 I Closure of ECL Collieries 

Violation of Drugs and Cosmetics Act ( (XIX, 21-8-2001) 72 
(XVIII, 8-08-2001 ) 244-245 I Closure of Mines under ECL 

DST I (XVn, 31-7-2001) 82-83 

Report of DST on Earthquakes in Future I Revival Plan for ECL 
(XIX, 28-08-2001 )311-312 (XIX, 28-08-2001 ) 227-228 

DTH Eco-System 
cn's Views on DTH Delegation of Natural Environment and 

(XIX, 24-08-2001 ) 253-54 I Ecological Balance 
Drr Service (XVII, 23-07-200 I ) 414 
Report of orr Service Research Work on Eco-System ofWeslem 

(XIX. 24-08-2001 ) 105-06 Ghat 
Duty Free Benefit (XVII, 30-07-2001 ) 62 
Restoration of Duty Free Benefit to India 

by USA 
(XIX, 24-08-2001 ) 178-79 

Duty Free Shops 
Contacts for duty free shops 

(XVII, 23-07-2001 ) 294-295 
Irregularities in Duty Free Shops 

(XVIJI, 16-08-2001 ) 254-255 
Opening of Duty Free Shops in Hotels 

(XIX, 23-08-2001 ) 245-246 
Duty(ies) 
Duty Liability of Finished Goods 

(XVIII, 17-08-200 1 ) 26-28 
Sales Tax and Duties on A.T.F. 

(XVIII,20-08-2001 )312-313 
DVC 
Proposal from Jharkhand for DVC 

(XVIII, 16-08-2001 ) 175 
Dwelling Units 
Financial Assistance for Construction of 

Dwelling Units 
(XVII, 31-7-2001) 144-148 

E-Commeru Corpontion 
Abandoning of Interest Susbdiary and 

E-Commerce CorpOration 
(XIX, 23-08-2001 ) 261 

EcoDomic Growtll 

Fall in Growth 
(XIX, 22-8-2001 ) 349-3.50 

Policy in Growth 
(XVIII, 17-08-2001 ) 219-20 

EcoDomit RefonDI 
Economic Reforms 

(XIX, 24-08-2001 ) 34-35 

I Economy 

I Balance of payment position 
I (XVII, 03-08-200 I ) 89·90 
I Economic Slowdown 

(XIX, 24-08-200 I ) 38 
Impact of Black Money in Indian 

Economy 
(XVII,03-08-2001 ) 233·234 

Impact of Economic Slowdown of 
Foreign Countries on Indian Export 
(XVII, 03-08·2001) 14.5·146 

Industrial Recession 
(XVIII, 17-08-2001) 51-52 

Slow Down of Indian Economy 
(XVII, 27-07-2001 ) 110-1 I I 

Slowdown of US Economy 
(XVIII, 17-08-2001 ) 242-43 
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Edible Oil(s) 
Demand and Supply of Edible Oil 

(XIX, 24-08-200 I ) 94-95 
Demand of Edible Oil in U.P. and Bihar 

(XVII, 27-07-2001 ) 47-48 
Illegal Import of Edible Oil 

(XVII, 27-07-2001) 117-119 
Import Duty on Edible Oils 

(XVIII. 17-08-200 I ) 24-26 
Import of Edible Oils 

(XVIII. 17-08-2001 ) 152 
Import of Palm Oil 

(XVII, 27-07-2001 ) 286 
(XVII, 03-08-2001) 51-52, 227-232 

Increase in the Prices of Edible Oil 
(XIX, 24-08-2001 ) 113-14 

Low Quality ofVanaspati Vegetable Oil 
(XVII, 03-08-2001 ) 204-205 

Need to increase customs duty on Capro 
Lacrum and import duty on edible oil 
to protect indigenous industry 
(MUR 377) 
(XIV. 07-03-2001 ) 362 

Need to increase road freight 
reimbursement for the transportation of 
Palmolein for Gujarat through State 
Trading Corporation (MUR 377) 
(XVII. 31·7·2001) 318 

Need to restrict import of Palm Oil 
(MUR 377) 
(XVIII, 14·8-2001 ) 350 

Palm Oil Importing Companies 
(XVIII. 17-08-2001 )83 

Palm Oil Industry in Kamataka 
(XVII. 27-07-200 I ) 261·262 

Protection of Domestic Vegetable Oil 
Industry 
(XIX, 24-08-2001 ) 24-25 

Under Invoicing by Edible Oil Importers 
(XIX. 24-08-200 I ) 98 

Education 
Adult Education 

(XVIII. 14-8-2001 ) 292·293 
Aid for Higher Education 

(XVII. 01-08-200 I ) 239-241 
Assistance for Boarding Schools for OBC 

(XVII;25-07·2001 ) 155·156 

Assistance for Science Education 
(XVII. 31-7-200 I ) 209-210 

Centres of Excellence in Higher Education 
Sector in Kerala 
(XVII, 31-7-2001 ) 52-53 

Commercialisation of Education 
(XVIII, 07-08-2001 ) 162-163 

Community Based Education 
(XIX, 28-08-200 I ) 236 

Computer Education 
(XIX. 21-8-2001) 9-10 

Computer Education in KVs 
(XIX, 21-8-200 I ) 172-173 

Computer Education in Schools 
(XVIII. 14-8-2001 ) 103·105 

Computer Education Scheme in Schools 
in North-Eastern Region 
(XIX. 28-08-2001) 36-37 

Computer Literacy Scheme 
(XVII. 31· 7-200 I ) 173·174 

Conversion of Sanskrit Vidyapeetham into 
Maha Vidyalayas 
(XIX. 28-08·200 I ) 313 

Cut in B.ED. Seats in Kerala 
(XVII. 31-7·200 I ) 249·250 

Decentralization of Education 
(XIX. 21-8-200 I ) 1-4 

Decline in Standard of Education 
(XVII, 31·7·2001) 22-23 

Distance Education Scheme 
(XVIII. 14-8-200 I ) 209-211 

District Primary Education Programme in 
Uttar Pradesh 
(XVIII. 07-08-2001 ) 338-339 
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Education about InteiTectual Property 
Rights 
(XVII, 31-7-2001) 56-57 

Education Development Corporation 
(XVII, 31-7-2001) 118-119 

Education for Poor Children 
(XVII, 24-07-2001 ) 247-248 

Education in Library Science 
(XVII, 24-07-2001 ) 347-48 

Education Technology Programmes 
(XIX, 28-08-200 I ) 291 

Education to Adolescent Girls 
(XIX. 21-8-2001 ) 143-144 

Enrolment in Primary Schools 
(XIX, 21-8-2001 ) 22-24 

Enrolment to Distance Education 
Universities 
(XVlll, 07-08-2001 ) 235 

Expansion of Education 
(XIX, 21-8-2001 ) 152-154 

Fellowships in Indo-Pak Studies 
(XVIII, 07-08-2001 ) 267 

Free Primary Education 
(XVII, 31-7-2001) 291-292 

Impact of Education in the Asia PacifH: 
Region 
(XVIII,07-08-2001 ) 281 

Improvement in Education Standard 
(XIX, 21-8-2001 ) 148 

Improvement in Education System 
(XIX, 28-08-2001) 115-1t6 

Increase in Tuition Fee 

I (XVIII, 8-08-2001 ) 152·153 
Integrated Education Scheme 

(XIX, 21·8-2001 ) 46-48 
Involvement of NGOs Students in Tree 

Plantation Activity 
(XVIII,6-08·2ool ) 188-190 

Leakage of Graduate/Post-Graduate 
Papers 
(XIX, 28-08-2001 ) 129-131 

Liberal and Secular Character of Indian 
Education 
(XIX, 28-08-2001 ) 115-186 

Loans for Higher Studies Abroad 
(XVll, 27-07-2001 ) 209-210 

Measures to Improve Education in 
Colleges and Universities 

Funds by ICSR for Expansion 
Education Programmes 

of i 
(XVII, 24-07-2001 ) 347 

Medical Education in Hindi 
(XVII, 31-7-200 I ) 250-251 

Grading System 
(XVII, 31-7-200 I ) 83-84 

(XIX, 22-8-2001 ) 137-138 
Merger of Non-Fannal Education with 

Popular and Universal Education 
(XVII, 31-7-2001 ) 260 

Guidelines for University Studenu Body 
Elections National Action Plan on Participation of 
(XIX, 21.8.2001) 101-02 Women in field of Education 

(XIX, 28-08-2001 ) 253-256 History Syllabus for School Education 
(XVlII, 14-8-2001 ) 257-258 

Hostel Facilities for Girl Students 
(XVII, 24-07-2001 ) 186-188 

I. T. Education 
(XVIII, 8-08-2001 ) 138 

I.T. Education in SchoolS/Colleges in 
K.erala 
(XVII, 31-7-2001) 139 

National Curriculum Framework for 
Secondary Education 
(XVII,24-07-2001 ) 1l5-1t6 

Need to accord sanction to Integrated 
Water and Sanitation Project of Andbra 
Pradesh for providing Water and 
sanitation facilities in Schools 
throughout the State (MUR 377) 
(XIX, 23-08·200 I ) 414 
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Need to Open a Sainik School at Arrah in 
Bhojpur District, Bihar (MUR 377) 
(XVII. 25-07·2001 ) 368·369 

New System for Students 
(XIX. 28-08·2001 ) 93·94 

Non·Formal Education Scheme. 
(XIX. 28-08·2001) 116·117 

Non·Formal Education Centre 
(XVII, 24-07·2001 ) 109 

Special Education Scheme 
(XIX, 22·8·2001 ) 139·140 

Special Scheme for Providing Education 
to Tribals 
(XVIII. 07-08·2001 ) 255·256 

Stipend to SC/ST Students 
(XIX. 28·08·2001) IQ8 

Strategic Initiative for Education 
(XVIII. 07-08·2001 ) 65-66 

Physical Education in Jawahar Navodaya Supply ofTV sets to Schools 
Vidyalayas (XIX. 28-08·2001 ) 143·144 
(XVIII, 14-8·2001 ) 327 Syllabus for History 

Posting of Teachers in Schools Abroad (XVII, 31·7.200 I ) 117 
(XVII. 31·7·2001 ) 292 Teacher Pupil Ratio 

Primary, Secondary, Higher Secondary (XIX, 21·8·2001) 59-60 
Schools in VillagesITowns Uniform Syllabus under 10+2 Pattern 
(XVIII. 14-8·2001 ) 310-311 (XIX, 28.08.2001 ) 29.30 

Promotion of Education for SCslSTs 
(XIX, 21-8·200 1 ) 92 

Quality of Management Education 
(XVIII, 07-08·200 1 ) 62-63 

Quality of Elementary Education 
(XIX, 28-08·2001 ) 269·275 

Review of Education Policy 
(XIX, 21·8-2001) 149 

School Running under Railways 
(XVIII, 16-08·2001 ) 253·54 

Schools Owned by Government and Civic 
Bodies 
(XVIII. 07-08·2001 ) 180-181 

Science Education and Research 
Activities 
(XVII,24·07-2001 ) 333·34 

Science Laboratories in Schools and 
Colleges 
(XVII, 31-7-2001 ) 252 

Sexual Harassment in Schools 
(XIX, 21-8-200 I ) 20 

Shiksha Vatra 
(XIX. 21-8-2001) 131-132 

Universalisation of Primary Education 
(XVIII, 07-08-2001 ) 368-370 

Universalisation of Primary Education 
(XVIII. 07-08-2001 ) 94-95 

University Education in Rural Areas 
(XVII. 31-7-200 I ) 298-299 

Upliftment of Education in Rural Areas 
(XVIII, 07·08-2001 ) 213-214 

Vocationalization of Secondary Education 
(XVII. 31-7·2001 ) 127,225-227 

World Bank Assistance for Quality 
Education in Bihar 
(XVIII. 14·8-2001 ) 308 

World Bank's Assistance for Primary 
Schools 
(XVII. 31-7-2001) 177-178 

EducatioDallDstitutioDs 
Admissions in Private Educational 

InstiMions 
(XIX, 21-8·2001) 14-15 

Educational Institutions for Minorities 
(XVIII, 07-08-2001 ) 225 
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Financial Assistance to Private 
Educational Institutions 
(XVII, 31-7-2001) 167-168 

Ideological Exploitation of Acade.mic 
Institutions 
(XVIII, 07-08-2001 ) 62 

Posts Reserved for SCslSTs in Technical 
and Management Institutes I 
(XVII, 24-07-2001 ) 87-88 

Provision of Seats in Higher Educational 
Institutes for Foreign Students 
(XVII, 24-07-2001 ) 282-283 

Reservation for SCslSTs in Educational 
Institutions 
(XVII, 01-08-2001 ) 232 

Tibetan Studies Institute 
(XIX, 21-8-200 I ) 111 

Use of Private Institutions as Franchise 
for Degree 
(XVII, 24-07-2001 ) 232 

Emumt Treatment Plants 
Installation of Effluent Treatment Plants 

(XVII, 23-07-2001 ) 295-296 

Election(s) 

Disqualification from Contesting Election 
(XVIIl, 16-08-2001 ) 112 

Elections to Committees-National 
Shipping Board 
(XVII, 27-07-2001) 314-315 

Guidelines for University Students Body 
Elections 
(XIX, 21-8-200 1 ) 101-02 

Rotation of Wards for Election 
(XIX, 23-08-2001 ) 309 

Electricity 

Electricity Rates for Farmers 
(XIX, 23-08-200 I ) 310-311 

Incentive for Setting up of Small Hydro 
Power Projects 
(XVIII, 16-08-2001 ) 189-191 

Need to assist Madhya Pradesh 
Government to meet electricity 
shortage particularly in rural areas of 
the State (MUR 377) 
(XVII. 31-7-2001) 316 

Need to take steps to tap solar energy for 
the production of Electricity in the 
Sunderbans, West Bengal (MUR 377) 
(XIV, 07-03-2001 ) 364 

Purchase of Electricity from Pakistan 
(XIX, 23-08-200 I ) 275-276 

Electrilic:atioD 

Electrification of Railway Lines 
(XVIII. 16-08-2001 ) 352 

Electrification of Villages under NCES 
(XIX, 23-08-2001 ) 150-151 

Fixation of Norms for ElectrifICation 
(XVIII, 16-08-200 I ) 78-79 

Need for early completion of 
electrification work on Hasnabad-
Barasat section of Eastern Railway in 
West Bengal (MUR 377) 
(XVII, 24-07-2001 ) 410 

Need for electrification of Rural Areas 
inhabited by STs in Lohardaga 

Parliamentary Constituency, Iharkhand 
(MUR 377) 
(XVII, 25-07-2001 ) 365 

Rural Electrification 
(XIX, 23-08-2001 ) 274 

Electro-Homeopathy Course 
Electro-Homeopathy Course 

(XVIII, 8-08-2001 ) 136 

Electronic Corporation of India 
Electronic Corporation of India 

(XVII, 01-08-2001) 169-170 

Electronic Sector 

Growth of Electronic Sector 
(XVIII, 8-08-2001 ) 93-96 



SUBJECT INDEX 71 

Embassies 
Leiter Written to Embassies 

(XIX, 24-08-2001 ) 266-67 

Emigrants 

Opening of Office of Protector of 
Emigrants at Calicut 
(XVIII, 6-08-2001 ) 85-86 

Social Security-Cum-Insurance Cover for 
Emigrants 
(XVIII, 6-08-200 I ) 64-65 

Employees 
Committee for Non-teaching Employees 

(XVIII, 14-8-2001 ) 323-325 

GPF of Employees of DDA 
(XIX, 28-08-2001 ) 89-90 

Harassment of Employees 
(XIX. 24-08-2001 ) 151-52 

Promotion of Employees 
(XIX. 22-8-2001 ) 342-343 

Employment 
Abolishment of Top Posts 

(XVIII, 17-08-200 I ) 72-73 

Alternative Jobs to Retired Defence 
Personnel 
(XVIII. 8-08-200 I ) 125 

Decline in Urban and Rural Employment 
(XIX, 22-8-2001 ) 347-349 

Employment Growth Rate 
(XVII, 3~-07-2001 ) 281 

Employment Exchanges in Jammu & 
Kashmir 
(XVIII, 20-8-2001 ) 103-105 

Employment for Handicapped Persons 
(XVII. 01-08-2001 ) 129-131 

Employment Generation 
(XVII, 30-07-2001 ) 248-249 

Employment Generation Opportunities 
(XVII, 23-07-2001 ) 319-320 

Employment in Agriculture Sector 
(XVII. 30-07-2001 ) 83 

Employment Opportunities 
(XVII. 30-07-2001) 177-179 

Employment Opportunities for 
Unemployed Youth 
(XVIII. 6-08-2001 ) 123-125 

Employment Programme for Women 
(XVIII. 07-08-2001 ) 345-350 

Employment to Educated Unemployed in 
Bihar under PMRY 
(XVII. 25-07-2001 ) 304-305 

Employment to Handicapped Persons 
(XVIII, 20-08-2001 ) 53-57 

Employment to Indian I.T. Professionals 
in U.K. 
(XVIII. 8-08-200 I ) 76-77 

Generation of Employment Opportunities 
(XVIII. 16-08-2001 ) 147-151 

Jobs on Compassionate Ground in 
Chandigarh Administration 
(XVII. 31-7-2001 ) 45-46 

Need to provide jobs to SCIST whose 
lands have been acquired by NTPC 
Unit, Ramagundam. Andhra Pradesh 
(MUR 377) 
(XIV. 07-03-2001 ) 362-363 

Pace of providing Employment 
(XVII. 30-07-2001 ) 282 

Pending Cases for Employment on 
Compassionate Ground with BCCL 
(XIX, 21-8-200 I ) 134 

Promotion of Employment in IT 
(XVII, 01-08-2001 ) 339-342 

Re-Employment of Surplus Labours 
(XVIII, 6-08-2001 ) 287 

Registration for Job Seekers and Issue of 
Family Cards to Workers 
(XIX. 28-08-200 I ) 118 

Schemes for Creation of Employment in 
Rural Areas 
(XVII,24-07-2oo1 ) 118-22 

Shedding of I )00 more jobs 
(XVIII. 17-O8~2001 ) 209-10 
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Employmcnt AssunDCC ~hcmc 
Employment Assurance Scheme 

(XVII, 31-7-200 1 ) 228-244 
Need to restore allocation of funds under 

Employment Assurance Scheme to 
Andhra Pradesh at the level of 1998-99 

(MUR 377) 
(XVIII, 20-08-2001 ) 350-35 I 

Employmcnt Esehanges 
Employment Exchages in Jharkhand 

(XVII, 23-07-2001 ) 200-202 
Employment Exchange 

(XVII, 30-07-2001 ) 87-89 
Expenditure on Employment Exchanges 

(XVIII, 20-08-2001 ) 246-248 
Special Employment Exchanges for 

Handicapped 
(XVIII, 8-08-2001 ) 171-172 

EDcroachmcnt(s) 
Encroachment of Land at Tughlakabad 

Fort 
(XVIII,07-08-2ool ) 98-99 

Encroached Forest Land 
(XVIII, 6-08-2001 ) 52-53 

Encroachment of Railway Land 
(XIX, 23-08-2001 ) 219-220 

Encroachment on Defence Land 
(XVIl,25-07-2ool ) 83-84 

Encroachment on Government Land in 
Delhi 
(XVII, 24-07-2001 ) 254-55 

Encroachments and Non-Forest Activities 
on Green Belt 
(XIX, 21-8-2001 ) 157-158 

Encroachments on GoVernment Land 
(XVII, 31-7-2001) 133 

Illegal ConstructionslEncroachments 
(XVIII. 14-8-2001 ) 60-61 

Removal of Encroachment 
(XIX, 23-08~2oo I ) 286-287 

Unauthorised Constructions and 
Encroachments :.\round Jama Masjid 
(XIX, 28-08-2001 ) 241-242 

Encrgy 
. Development of Wind and Solar Energy 

(XVIII, 16-08-2001 ) 352-54 
Generation of Solar Energy 

(XVIII, 16-08-2001 ) 326-331 
Impact of Atomic Energy on Environment 

(XVII. 25-07-2001 ) 66 
Renewable Energy Sector 

(XVIII, 16-08-2001 ) 187 
Tapping of Sources of Energy 

(XIX, 23-08-2001 ) 181-184 
Enforcemcnt Machinery 
Improvement in Enforcement Machinery 

(XVIII, 6-08-200 I ) 235-236 
EngineeriDI Colleaes 
Setting up of Engineering Colleges 

(XVII, 31-7-2001) 91-92 
University Status to 13 Major EngineeriDg 

Colleges 
(~VII, 31-7-2001 ) 255 

Engineering Education 
Engineering Education 

(XIX, 28-08-2001 ) IS3-IS4 

EDllaeen 
Shortage of Engineers in IAF 

(XVIII, 8-08-2001 ) 122-123 
Structural Engineers in CPWD, MCD and 

NDMC 
(XVIII, 07-08-2001 ) 64-65 

Unemployment Engineering Graduates 
(XVIII, 6-08-2001) 100 

IUegallUnauthorised Constructions and Enron Project 
Encroachments in Delhi 
(XVIII, 14-8-2001 ) 136-137 . 

Closure of En ron Project 
(XIX, 23-08-2001 )3S8 
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Entrepreneun 
Bio-Technology Venture Capital Fund for 

Entrepreneurs 
(XVII, 31-7-2001) 141 

Loans to Small Entrepreneurs 
(XVII,27-07-2001 ) 152-153 

Environment 
Appointment of EnviroDmental Authority 

in Maharastra 
(XVII,23-07-2001 ) 100-101 

Ban on Mining from Environment view 
(XVII, 23-07-2001 ) 392-93 

Committee on environmental and health 
care system 
(XVII, 23-07-2001 ) 197 

Delegation of Natural Environment and 
Ecological Balance 
(XVII. 23-07-200 I ) 414 

Environmental Damage due to Flowering 
0: Bamboo 
(XVIII, 6-08-2001 ) 34-35 

- vironmental Review Committee 
(XVIII, 6-08-2001 ) 246-247 

Guidelines for Protection and 
Preservation of Environment and 
Forest 
(XVIII. 20-08-2001 ) 232-33 

Impact of Atomic Energy on Environment 
(XVII, 25-07-2001 ) 66 

National Environment Action Plan 
(XVII, 30-07-200 I ) 188 

Organisations Engaged in Environment 
Development 
(XVIII, 20-8-200 I ) 131-132 

Programmes on Environment 
(XIX, 24-08-2001 ) 162-63 

Projects for Improvement of Environment 
(XVII, 30-01-2001 ) 82-83 

EDvironmeat Conservatioa Sebeme 
Environment Conservation Scheme 

(XVIII,6-08-'001 ) 244-245 

Environmental 

World Bank Aided Environmental 
Projects 
(XVII, 30-07-2001 ) 221-224 

EPC 
Grants to EPC 

(XIX, 24-08-2001 ) 58 

EPIP 
EPIP in Mangalore 

(XVII, 27-07-2001 ) 232 

Equipments 
Import ofOit Exploration Equipments 

(XVIII, 16-08-2001) 170 

Selling of Equipment in National Museum 
(XVIII, 16-08-2001 ) 195-96 

Testing of Indigenous Equipments 
(XVII,25-07-2001 ) 141 

Equities 
Permission to Raise Equity 

(XIX, 24-08-2001 ) 193 

ERC 
Recommendations of E.R.C. on Pricing 

Policy of Fertilizers 
(XVIII, 07-08-2001 ) 61-62 

ERCT 
Constitution of Education Reserch and 

Technology 
(XVIII, 8-08-2001) 212-213 

ESIC 
Amendment in ESI Act, 1948 

(XVIII, 6-08-200 I ) 176 
Closure ofES] Hospitals 

(XVIII. 6-08-2001 ) 90 

EPF-ESI dues 
(XVII, 23-07-2001 ) 40 

EPF-ESI Dues Against Companies 
(XVIII,6-08-2001 ) 258-262 

EPF-ESI Oftices 
(XVIll, 20-08-2001 ) 284-285 
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ESI Coverage for Agricultural Workers 
(XVII, 30-07-2001 ) 218-219 

ESI hospitals in Andhra Pradesh 
(XVII, 23-07-2001 ) 293-294 

ESI hospitals in Kerala 
(XVII, 23-07-2001 ) 287-288 

Ex-servicemea 
Committee on Ex-servicemen 

(XVIII, 8-08-200 1 ) 49-51 
Medical Facilities to Ex-Servicemen 

(XIX, 22-8-2001 ) 247-249 
Eamiaatioa Centres 

ESI Scheme in Gujarat Examination Centres for all India 
(XVII, 23-07-2001 ) 192 Competitive Examinations 

Expansion of ESI Hospitals (XIX, 21-8-200 I ) 63 
(XVII, 30-07-200 I ) 293 Eumi.atiollS 

Impl~ion of~c:o~mendations of I Examination Centres for all India 
Fdlh Pay CommIssIon In ESIC Competitive Examinations 
(XVII, 30-07-2001 ) 75-76 (XIX, 21-8-2001 ) 63 

Increase in ceiling amount of ESI 
(XVII, 23-07-2001 ) 209 

Setting up ofESI Hospitals 
(XVII, 30-07-2001 ) 226 

Hindi in CAT 
(XVIII, 8-08-200 1 ) 72-74 
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(XVIII, 20.()1-2001) 261 

Assistance for Boarding Schools for OBC 
(XVII, 2S.()7-2001) 15S·IS6 

Assistance for Construction of Indoor 
Sports Complex in Kamataka 
(XVIII, 6.()1-200 I) 170 

Assistance for Construction of Sports 
Premises in Kamataka 
(XVII, 30.()7-2001) 140 

Assistance for Growth Centre, RaichlD' 
(XVII, 3'()8·2001) 19S·196 

Assistance for Rural Youth and Sports 
Clubs 
(XVIII, 6'()8·2001) 141-148 

Assistance for Science Education 
(XVII, 31·7-2001) 209·210 

Assistance to Orissa 
(XIX, 24.()8-2001) 71-73 

Assistance to Teachers Training Institutes 
(XIX, 28-08·2001) 202-204 

Assistane to Central Footwear Training 
Institute. Chennai 
(XIX. 24'()8-2001) 230-231 

Discontinuation of Assistance to 
Voluntary Organisations 
(XIX. 28-08-2001) 146 

Financial Asistance from World Bank 
(XVIII. 8'()8-200 I) 242-243 

Financial Assistance by HUDCO for 
Housing Schemes 
(XVII, 24-07-2001) 138-146 

Financia! Assistance by HUDCO to 
Andhra Pradesh 
(XVII, 24-07-2001) 184-11S 
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Financial Assistance for BSNL 
(XVIII. 6-08-200 I) 93-94 

Financial Assistance for Construction of 
Civic Centres 
(XIX, 28-08-2001) 302-303 

Financial Assistance for Construction of 
Dwelling Units 
(XVII, 31-7-2001) 144-148 

I Financial Assistance Under REC 
(XIX. 23-08-2001) 312 

Hospitals by Assistance of World Bank 
(XIX, 22-8-200 1) 150-15 I 

Need to provide fmancial assistance to 
Government of Karnataka to meet 
drought situation prevailing in the State 
(MUR-377) 

Financial Assistance for Players (XVII. 01-08-200 I) 460 
(XVIII. 20-08-2001) 198 I Need to provide financial assistance to 

Financial Assistance fOf Universities in Government of Uttar Pradesh for 
Gujarat I construction of bridges on river 
(XVIII,07-08-2ool) 211-212 Kunwar at Towa and Binapara in 

Financial Assistance to Agro and RUfal Azamgarh district (MUR 377) 
Industries (XVIII, 14-8-2001) 352 
(XVII, 25-07-2001) 315-321 . Need to provide financial assistance to 

Financ~al Assistance to Drought and I State Government of Tamil Nadu for 
Famme Affected States setting up of modem effluent treatment 
(XIX, 28-08-2001) 127-130 plants in Industrial areas ofNamakkal 

Financial Assistance to KVIC and other adjoining districts (MUR 
(XVIII, 8-08-2001) 229 377) 

Financial Assistance to NGOs (XVII, 01-08-200 I) 4'63-464 
(XVIII, 8-08-2001) 145-146 Need to provide financial assistance to the 

Financial Assistance to Orissa Government of Maharashtra for 
(XIX, 24-08-200 I) 255-56 providing relief to the people ofNasik 

Financial Assistance to Physically district affected by severe drought 
Handicapped (MUR 377) 
(XVII. 25-07-2001) 343-344 I (XVII. 25-07-2001) 369-370 

Financial Assistance to Private i UK Assistance for Setting up ofa Centre 
Educational Institutions I for Good Governance 
(XVII, 31-7-2001) 167-168 (XIX. 24-08-2001) 83 

Financial Assistance to SC/ST and OBC World Bank Assistance for Quality 
(XVII. 25-07-2001) 335 Education in Bihar 

Financial Assistance to Software in I (XVIII. 14-8-2001) 308 
Bangalore . Financial Crilis 
(XVIII, 8-08-200 I) 196 

. Financial Crisis faced by Orissa 
Fmancial,Assistance to ST Families under I (XIX. 24-08-2001) 303-04 

20 POInt Programme I 
(XVIII. 14-8-2001) 32-38 FI.ancial Crunch 

Financial Assistance to Universities 
(XVIII. 14-8-2001) 18-20 

Financial Crunch 
(XVII. 03-08-200 I) 268-269 
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Fi.aoegllastitutioa(l) Fire Accidents 
Financial Health of Public Sector 

Financial Institutions 
Committees on Fire Accidents in Coal 

Mines 
(XVII, 03-08-2001) 106-107 

Monitoring Finlnciallnstitutions 
(XIX, 24-08-200 I) 101-02 

NPAs of Financial Institutions 
(XIX. 24-08-200 I) 104-06 

Outstanding I.T. against Banks/Financial 
Institution 
(XVII, 27-07-2001) 289-290 

(XIX, 28-08-2001) 34-36 
FireAc.:id.mt in Unaerground Coal Mines 

(XVIII, 07-08-2001) 236-237 
Fire Accidents of Jabalpur Ordnance 

Depot 
(XIX, 22-8-2001) 271-272 

Fire at INS Amba 
(XVII, 25-07-2001) 209 

Restructuring of Public Sector Financial .Fire in Sriharikota Island 
Institutions (XVII, 25-07-2001) 325-326 
(XVIII, 17-08-200 I) 215-16 Incidents of Fire in Coal Mines 

Setting up of~inanciallnstitute for Hydel I (XVII, 31-7-200 I) 19-20 
Power Projects Uphaar Fire Incident 
(XIX, 23-08-2001) 203-204 (XIX, 28-08-2001) 141-142 

FlDaDCgllrrecularities Fire Brigade 
Financial Irregularities by Panchayati Raj NOC by Fire Brigade 

Institutions ,I (XVII, 24-07-2001) 79 
(XVIII, 14-8-2001) 20-22 Fl. 

Financial Irregularities in Construction of Fls Investment in Share Market 
Fly-Overs in Delhi 
(XVIII, 07-08-2001) 190 (XIX, 24-08-2001) 147 

Loan from Fis through Debenture Bonds . 
(XIX, 24-08-2001) 170 FinaDdal Package 

Financial Package 
(XIX, 22-8.2001) 357-358 

Financial Package to Uttaranchal 
(XIX, 24-08-2001) 107-08 

Financial Package for SSI 
(XVII, 01-08-2001) 377-378 

Special Financial Package 
(XVII, 25-07-2001) 85-86 

Flaaacial Rules 
General Financial Rules Regarding Rate 

Contracts 
(XVIII, 17-08-2001) 192 

Finished Goods 
Duty Liability of Finished Goods 

(XVIII, 17-08-2001) 26-28 

.. 

Loan to Dabhol Power Company by Fls 
(XIX, 24-08-200 I) 117 

Fiscal Coacessions 
Fiscal Concessions to Private Sector 

(XVII, 31-7-200 I) 223-224 
FistalPosition 
Fiscal Position 

(XVII, 27-07-2001) 105-106 
Fiscal Reforms 
MoU for Fiscal Reforms 

(XIX, 24-08-200 I) 1"03-04 
Flsb F"lDder 
Fish Finder 

(XVIII, 8-08-200 I) 81-82 



86 LOKSABHA 

Fisheries 

Fishery Centres 
(XVIII. 16-08-2001) 334-36 

Fishermen 
Arrest oflndian Fishermen 

(XVII. 25-07-200 I) 141 
Group Accident Insurance Scheme for 

Fishermen 
(XIX. 23-08-2001) 271-274 

Indian Fishermen Languishing in Pak Jails 
(XVII. 01-08-2001) 192-193 

Missing Fishermen 
(XVIII. 8-08-200 I) 67 

Problems being faced by the fishermen in 
the country 
(XVIII. 17-08-2001) 283-84 

Release of Indian Fishermen 
(XIX. 22-8-200 I) 61-62 

FIShing 
Deep Sea Fishing 

(XVIII, 16-08-2001) 74 
Encouragement to Fishing, Poultry and 

Coconut Development 
(XIX. 23-08-2001) 322 

Fishing Harbour in A.P. 
(XVIII. 16-08-200 1) 205 

Need to provide duty free kerosene for 
traditional fishiag in Kerala 
(MUR-377) 
(XVII, 01-08-2001) 459460 

Fishing Harbour 
Need to accord sanction to the proposal 

of Kerala Government for setting up a 
new Fishing Harbour at Thalai in Kannur 

district, Kerala (MUR 317) 
. (XVII.31-7-2oo1)323 
Fishing Trawlen 
Need ot restrict trawler fishing beyond 

seven kilometres of coast in Orissa 
(MUR 317) 
(XVII, 30-07-2001) 311 

Five Year Plan(s) 

Approach Paper on Tenth Five Year Plan 
(XVII, 25-07-2001) 215-216 

Funds for N.E. States During the 9th Plan 
(XVII, 01-08-2001) 261-272 

Growth Rate in Ninth Five Year Plan of 
Production of Gas 
(XV!ll, 16-08-2001) 14546 

Ninth Five Year Plan 
(XVII,25-07-2oo1)45-49 

Oil Refineries Commissioned During 
Ninth Plan Period 
(XIX. 23-08-2001) 295-296 

Power Generation During the Ninth Plan 
(XIX, 23-08-2001) 319-320 

Tenth Five Year Plan 
(XVII. 25-07-2001) 49-50 

Fued Deposits 

Fixed Deposits under Fictitious Names 
(XVIII, 17-08-2001) 112 

Non-Payment of Deposits 
(XVIII, 16-08-2001) 37-38 

F1ight(l) 

Cancellation of Flights from Trivandrum 
Airport 
(XVII, 30-07-2001) 215-216 

Direct Flight from Delhi to Patna 
(XVII, 30-07-200 1) 217 

Direct Flight from New Delhi to 
Renigunta (Tirupathi) 
(XVIII, 20-08-2001) 86 

Discomfort Experienced by Air 
Passengers in IA Flights 
(XVIII, 20-08-200 I) 299-300 

Flight between Mumbai-Vadodara 
(XVIII, 20-8-2001) 147 

Flight on Vijayawada-Delhi Sector 
(XVII, 23-07-2001) 293 

Flights from Kerala to European Countries 
(XVIII, 20-08·200 1) 302 
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Flights from Kolkata to Entire Eastern Flyia. Clubs 
Region 
(XVIII, 6-08-2001) 263 

More Flights on Hyderabad-Delhi-Sector 
(XVII, 30-07-2001) 212 

Pricing Mechanism for Flights 
(XVII, 23-07-200t) 97-98 

Restrictions on Senior Citizens per Flight 
(XVIII, 6-01-2001) 135-136 

Singapore Airlines Flights to Hyderabad 
(XVIII, 6-08-2001) 164 

Flood Coatrol 
Flood control 

(XVII, 23-07-2001) 11 I, 207-209 
Flood control in Assam 

(XVII, 23-07-2001) 288-289 
Floor Area Ratioa 
Revision of Floor Scale Index and Floor 

Area Ration 
(XVIII, 14-8-2001) 307-308 

Floor Sc.le lades 

Complaints against Airlines and Flying 
Clubs 
(XVIII, 6-08-200 I) 289-295 

Flyi .. Ships 
Flying Ships 

(XIX, 21-8-2001) 171-172 
Flyover(s) 
Construction ofBuitding and Fly Over at 

lOlA 
(XVII, 30-07-2001) 191-193 

Construction of Fly overs by DDA in Delhi 
(XIX. 28-08-2001) 263-265 

Construction of Flyovers in National 
Capital RegionlDelhi 
(XVII, 24-07-2001) 172-173 

Financial Irregularities in Construction of 
Fly-Overs in Delhi 
(XVIII, 07-08-2001) 190 

FM Radio 
FM Broadcasting Stations 

(XVII, 27-07-2001) 183-186 
Revision of Floor Scale Index and Floor FM Channel Bangalore 

Area Ration (XVIII. 17-08-200 I) 213 
(XVIII, 14-8-2001) 307-308 FM News Channel 

Flora and Faua. (XVII, 27-07-2001) 191-193 

Genetically Modified Plants and FM Radio Station 
Foodgrains (XVII. 27-07-2001) 226 
(XIX. 21-08-2001) 96 Launch of Educational Channel F.M. 

Radio Network 
(XVII. 03-08-2001) 259-261 Flour Mills 

Provision of Wheat by FCI to Flour Mills 
(XVIII, 17-01-2001)47 Food Articles 

Categorisation of Areca 
Commodity 

as Food 
Flowen 
Expon of Flowers 

(XVIII, 17-0'-2001) 199-200 
Fly Ash 
Fly Ash from Thermal Plants 

(XIX, 23-01-2001) 14-4-145 

(XIX, 23-08-200 I ) 229 
Genetic Food Stuff 

(XVIII, 16-08-2001) 165-66 
Genetically Engineemt Food 

(XVII, 03-08-2001) 47-48 
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Genetically Modified Food 
(XVIII, t 4-8-200 I) 82-83 

Illegal Entry of Genetically Engineered 
Food 
(XVII, 31-7-200 I) 64-65 

lridiaas Largest Producer of Food Anicles 
(XVIII, 16-08-2001) 344-346 

Regulating the Quality of Genetically 
Modified Foods 
(XIX, 28-08-200 t) t 50-15 t 

Supply of Food Under ICDS 
(XVII. 31-7-2001) 260-261 

Food for Work Scheme 

Food for Work Scheme 

(XVII. 31-7-2001) 15-18 

(XV11I. 07-08-2001) 359-361 

Foodgrain Procurement Policy 
Foodgrain Procurement Policy 

(XVIII, 17-08-2001) 85-86 

FoodgraiDs 

Allocation of Foodgrain to Orissa 
(XVII, 03-08-200]) 264 

Demand of Sugar, Rice and Wheat 
(XIX, 24-08-2001) 172-73 

Distribution of Subsidised foodgrains 
(XVII, 03-08-2001) 215-220 

Employees Stock Option Scheme 
(XVII, 03-08-2001) 259 

Expon of Maize 
(XVII, 03-08-2001) 120-121 

Expon of Rice at BPL Rates 
(XIX, 24-08-2001) 27 

I Expon of Wheat 
! (XVII, 03-08-200 I) 274-278 

I Expon of Wheat 
(XVII, 27-07-2001) 5-8 

I 

(XIX, 24-01-200 I) 115-116, 157-
159. 307-308 

Expon of Wheat and Rice 
(XVII, 27-07-2001) 138-140 

(XVIII, 17-08-200 I) 134 

Free Availability of Foodgrains to poon 
Through PDS 
(XVII, 03-08-2001) 16 

Allocation of Foodgrains Genetically Modified Plants and 
(XIX. 24-08-200 1) 167 Foodgrains 

Allocation of Foodgrains as Cattle Fodder I" (XIX, 21-08-200 I) 96 
(XIX, 24-08-2001) 257-258 I Growth of Maize 

Ban on Impon of Rice by Bangladesh I (XVIII, 16-08-200 1) 120-23 
(XIX. 24-08-200 1) 307 I Huge Foodgrains Stocks in Fel Godowns 

Central issue Price of Foodgrains (XVII, 03-08-200 I) 98·99 
(XVII, 27-07-2001) 127-128 Indo-SwissJointProjectforDe~lopment 

Decentralisation of Foodgrain of Wheat Varieties 
Procurement (XVII, 24-07-2001) 262-263 
(XVII, 27-07-2001) 231-232 

Decentralisation of Foodgrains 
Procurement 
(XVII, 03-08-2001) 105-106 " 

Demand and Allocation of Rice under 
PDS 
(XIX, 24-08-2001) 50·51 

Loans for Rice Expon 
(XIX, 24-08-2001) 79·80 

Maize as Value Added Com Product 
(XIX, 23'()8·200 I) 309·310 

Movement ofFoodgrains 
(XVIII,17'()1·2001)61-62 
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Paddy Procurement by FCI in Kamataka Reduction in Prices of Wheat and Rice 
(XVII. 27..()7-2001) 36 for BPL 

Paddy Procurement Centres (XVII, 03..()8-2001) 2S0-2S7 
(XIX. 24"()8·200 I) 120-221 Reduction in Prices of Wheat Supplied to 

Permission for Export of Rice 
(XVII. 27..()7-2001) 148 

Procurement of Foodgrains 
(XVII. 27..()7-2oo1).278-279 

Procurement of Foodgrains by FCI 
(XIX. 24"()8·2ool) 195-198 

Southern States 
(XVIII. 17..()8-2001) 41-42 

Rejec:tion oflndian Wheat 
(XVII. 27..()7-2001) 19S-196 

Rejec:tion of Wheat by Iraq 
(XIX. 24-08-2001) 264---266 

~rom. Removal of Quantitative Restriction on Procurement of Foodgrains Ii 
Rajasthan Export of Maize 
(XVII. 27..()7-2ool) 178-179 (XVII. 27..()7-2001) 72-73 

Research Programmes of Plant Varieties! 
Procurement of Paddy and Rice by AP Foodgrains 

(XVII. 27"()7-2001) 271 (XIX. 23-08-2001) 336-338 
Procurement of Paddy in A.P. 

(XVII. 03"()8-2001) SO-S7 
(XVIII, 17-0.8-200 I) 222-223 

ProcurementofRJce 
(XIX. 24..()8-2001) 47-49 

Procurement of Wheat 
(XVII. 03"()8·2001) 67-68 
(XVIII. 17..()8-2001) S5-S6 

Production and Storage of Wheat 
(XVII. 27..()7-2001) 77-78 

Production of Golden Rice 
(XIX. 23"()8-200 1) 340-341 

Production of Rice 
(XIX. 23-08-2001) 263-267 

Rotting of Wheat in FCI Godowns 
(XVII. 03-08-2001) 272 

Sale of Rice in Non-Rice Procuring Slates 
(XVII, 27..()7-2001) 43-44 

Setting up of Wheat Cleaning Facilities 
at Kandla Port 
(XVII. 27"()7-2001) 3S-36 

Stock ofFoodgrains in FCI Godowns 
(XVII, 03..()8-2001) 119-120 

Stock of Surplus Foodgrains 
(XVII. 03..()8-2001) 34-3S 

: SIC'ppage of Rice Sale by FCI 
: (XVII, 27-07-2001) IS7-IS8 
';.~torage Problem Due to Excess 

! Production of Wheat and Rice 
Provision of Funds to FCI for lXIX, 23..()8-2oo1) 346-347 

Procurement in States 
(XVII. 27"()7-2ool) 26-27 

Provision of Wheat by FCI to Flour Mills 

: Supply of Foodgrains 
(XVII. 27..()7-2001) 281-282 

Supply of Wheat and Rice 
(XVIII. 17..()8-2001) 47 (XVII. 27"()7-2001) 211-214 

Purchase of rice by Exporters from FCI 
(XVII. 27..()7-2ool) 42-43 

Reduction in- Prices of Wheat and Rice 
(XVII. 03..()8-2001) 26-28 

Surplus Foodgfains in States 
(XVIII. 16"()8-200 I) 206 

Wheat and Rice Stock in FCI Godowns 
(XVII, 03"()8-2oo1) 81-86 
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Wheat Exports to Iraq 
(XVII, 27-07-2001) 104-105 
(XVII, 03-08-2001) 48-49 

Footwear TraininglDstiaute 

Assistance to Central Footwear Training 
Institute, Chennai 
(XIX, 24-08-200 I) 230-31 

Foree RecruitmeDt CeDare 

Setting up of Force Recruitment Centre 
for Para-Military Forces 
(XVII, 31-7-2001) 147 

Raising of Foreign Direct Investment 
Limit in Domestic Airlines 
(XVIII, 20-08-2001) 38 

Singapore Airlines Alights to Hyderabad 
(XVlII, 6-08-2001) 164 

Foreign Assistance 

Foreign Assistance for Highways 
(XVII, 30-07-2001) 77-78 

Foreign Assistance for Project Tiger 
(XVIII, 6-08-200 I) 210-211 

Foreign Financial Assistance to Institute 
Foreign I_porten of Bio-Products 
Violation of Food Laws by Foreign (XVII, 31-7-2001) 71 

Importers I NGOs Receiving Foreign Contribution 
(XVm, 16-08-2001) 215-216 I Under FCRA, 1976 

Foreign Aid I (XVIII, 14-8-200 1) 189-190 

External Aided Projects in AP and I Programmes for Development ofTribals 
UttaranchaJ , with Foreign Assistance 
(XVIII, 17-08-2001) 154-58 (XIX, 21-8-2001) 45 

Externally Aided Projects Irrigation 
Projects 
(XVII, 30-07-2001) 113-116 

Foreign Aid for Drinking Water Projects 
(XVIII, 07-08-2001) 267-269 

Foreign aided Irrigation Projects in 
Jammu & Kashmir 
(XVIII, 6-08-200 1) 86 

Foreign Funding for M~ 
(XVIII, 14-8-2001) 169'170 

Project in Gujarat 
(XVIII, 8-08-2001) 230--232 

Unutilized Foreign Aid 
(XIX, 24-08-2001) 247-52 

Fomp AirODa 

Exemption to ForeignAirlines from Sales 
Tax 
(XVllI, 6-08-2001) 67-68 

International Flights from Hyderabad by 
Foreign Airlines 
(XVII, 30-07-2001) 293-294 

Foreila Bank(l) 

Foreign Banks 
(XVII, 27-07-2001) 121-124 

Turnover of Foreign Bank Branches 
(XVIII, 17-08-200 1) 223-24 

Foreign Borrowings 

I Overseas Borrowings 
(XIX, 24-08-200 l) 164 

I . I Forelln Companaes 
Invitation to Foreign Companies for Delhi 

Metro Rail Project 
(XVIII, 07-08-2001) 204-211 

Postal Services Collaboration with 
Foreign Companies 
(XVII, 30-07-200 I) 45-46 

Withdrawal of Foreign Companies 
(XIX, 23-08-200 I) 328-329 

Withdrawal of Foreign Companies from 
India 
(XVIII, 16-08-2001) 184-86 
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~ FonilD coualritsl I Fonian lavestment 
~ .. Ban on Import oflnelian Goods by Foreign Foreign Investment in Captive Power 
: Countries ' Plant 

(XVII, 27-07-2001) 46-47 I (XIX, 23-08-2001) 168 
Defence Deals with Foreign Countries Foreign lnvestment in Transport Sector 

(XVII, 25-07-200 I) 311-312 (XVII, 03-08-200 I) 61 
Funds from Foreign Countries for 

Agricultural Projects 
(XIX, 23-08-2001) 331 

Migrants in Foreign Countries 
(XVIII, 6-08-2001) 157-158 

Military Training to Foreign Countries 
(XVII, 25-07-200 I) 219 

Opening of Marketing Counter in Foreign 
Countries 
(XVIII, 16-08-200 I ) 216-17 

Shifting of Indian Companies to Foreign 
Countries 
(XVII, 27-07-200 I) 186-117 

Visiting of Foreign Countries 
(XVIII, 20-08-200 I) 307 

FOnip Curnney 
Seizure of Goods and Foreign Curren~ 

(XVII, 27-07-2001) 67-68 
Fonian Eschanle 
Fall in Value of Rupees 

(XVII, 27-07-2001) 9-10 

o 

Quota of Foreign Exchange for going 
Abroad 
(XIX. 24-08-2001) 154-55 

Value of Rupee 
(XIX. 24-08-2001) 38-39 

Fonlp Elehan. beket 
Foreign Exchange Racket 

(XVII, 27-07-2001) 8-9 
Foniln Elcltange Reserve 
Foreip Exchange Reserve 

(XVIII. 17-08-2001) 232 

Fonlga Invaton 
, , Industries not set up by Foreign Investors 

(XVII, 27-07-2001) 73 
Fonign Migraats 

. Foreign Migrants living in the Country 
(XVIII, 14-1-2001) 213-214 

Fonlgn Nationals 
Illegal Activities of Foreign Nationals 

(XIX. 28-08-2001) 16-;22 
Fonign Relations 
Indo-Algeria Ties 

(XVII, 01-08-2001) 357 
Fonlgn Secntaries Meetinp 
Indo-Pak Foreign Secretaries Meetings. 

(XIX. 22-8-2001) 199-201 
Fonlgn Students 

I Foreign Students in the Country 
(XIX, 28-08-200 I) 94-96 

Provision of Seats in Higher Educational 
Institutes for Foreign Students 
(XVII. 24-07-2001) 282-283 

FonignToun 
Foreign Tour of Officials 

(XIX, 24-08-2001) 240-41 
Foreign Tours 

(XVII, 23-07-2001) 413-414 
Foreign Vnivenitits 
Foreign Universities 

(XVII. 31-7-2001) 210 
Guidelines for Foreign Universities 

(XVII. 24-07-2001) 268-269 
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Opening of Campuses by Foreign 
Universities 
(XVIII, 14-8-200 I) 17-18 

Foreign Visit(s) 
Foreign Visits by Ministers 

(XVII, 24-07-2001) 99 

Guidelines for Protection and 
Preservation of Environment and 
Forest 
(XVIII, 20-08-2ool) 232-233 

I Need to amend Forest Laws for 
development of undeveloped areas in 

I the country (MUR 377) 
Invitation to Prime Minister 11 (XIX, 23-08-2001) 416 

(XVII, 01-08-200 1 )302, ' I Project for development of forests In 
Invitation to the Prime MinisterlMinister I Madhya Pradesh 

of Extemal Affairs I (XVII, 23-07-2ool) 339-340 
(XIX, 22-8-2001) 138 I U 'I' , fDegraded F Land 

1 
tl lsatlon 0 orest 

Recent Goodwill Visit to Nepal (XVIII, 6-08-2001) 250 
(XIX 21-8-2001) 188-19O! , , I World Bank Loan for community forest 

Visit of Home Minister to Foreign 'I' management Programme 
Countries (XVII, 23-07-200 I) 119 
(XVII,31-7-2ooI)3-4 IF Ca 

Foreigacn 
Compulsory AIDS Test for Foreigners 

(XIX, 22-8-2001) 66 
Visit or Foreigners in the Country 

(XIX, 28-08-2ool) 159-160 
Forest Policy, 

Implementation of forest policy 
(XVII, 23-07-200 I) 353-354 

Forest(s} 
Degradation of Forests in North East 

States 
(XVII, 30-07-200 I) 151-153 

Depletion of Coastal Saline forests 
(XVII, 23-07-2001) 321-324 

Encroached Forest Land 
(XVIII, 6-08-2001) 52-53 

Establishment of Forest Development 
Agencies, Chhattisgarh 
(XVlll, 20·08-2001) 191 

Forest Cover in Hilly Areas and Rural 
Areas 
(XVII, 30-(kl-2oo 1 ) 283-285 

Grievances of Forest Dependent People 
(XVIII, 20-08-200 I) 212-213 

, orgery lei 

! Forged Travelling Documents I (XVII, 31-7-2001)65 

I Fraace 
I Agreement Between India and France I (XVIII, 6-08-2001) 247-248 

l indo-France Agreement on RADAR and 
Submarine 
(XVII, 01-08-2001) 175 

! Indo-French strategic Talks 
(XIX, 22-8-2001) 303-304 

Setting up oflndustries WJdcr Indo-French 
Collaboration 
(XIX, 24-08-200 I) 111·12 

Visit to France and England 
(XVII, 03-08-200 I) 60 

Fnad(s) 
Bank Fraud Criminal Slipped Out of the 

Country 
(XVII, 31-7-2001) 136-137 

Board for Banking, Commercial and 
Financial Frauds 
(XIX. 24-08-2001) 80-81 

Computer Scam in ICAR 
(XVIII, 16-08-2001) 2S8 
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Consideration ofissues Relating to UTI's Need to take over Fruit Research 
US-64 Scheme by 'JPC on Stock Stations in Rajalaseema region in 
Market Scam &. Matters Relating Andhra Pradesb (MUR-377) 
Thereto' (XVIII, 07-08-2001) 401 
(XVII, 03-08-2001) 344 I Onion Prices 

Fraud Detected at IGI Airport (XIX. 24-01-2001) 23940 
(XVII. 27-07-2001) 203-204 

Internet Fraud 
(XVII, 30-07-2001) 155-156 

Wing to Monitor Financial Fraud Cases 
(XIX, 22-8-2001) 270-271 

Freedom Fighters 
Freedom Fighters Pension 

(XIX, 21-8-2001) 99-101 

Freight Charges 
Freight Charges on Coal by Railways 

(XVII. 31-7-2001) 177 

Need to increase road freight reimburse-
ment for the transportation of Palmolein 
for Gujarat through State Trading 
Corporation (MUR 377) 

(XVII, 31-7-2001) 318 

Reimbursement of Freight Charges 
(XVII, 03-08-2001) 97-98 

Fruits .. Veaetables 
Allocation of Ventilated Rakes to 

Transport Mangoes 
(XIX, 23-08-200 I) 170.17! 

Export of Onion 
(XVII. 27-07-2001) 208-209 

Import of Apples 
(XVII, 03-08-2001) 37-38 

ImportlExport of Fruits 
(XVIIl, 16-08-2001) 337 

Lifting the Ban on Export of Onion 
(XVII, 27-07-2001) 157 

Losses in Purchase of Onions 
(XIX, 23-08-200 I) 298·299 

Production of Fruit and Vegetables 
(XIX, 23-08-2001) 345 

Fun and Food Village 

Licence to Fun and Food Village 
(XVIII, 07-08-2001) 322·323 

. Fund(s) 
Additional Fund for Gujarat 

(XVIII, 8-08-200 I) 236-240 

Additional Funds under Rural 
Development Schemes 
(XVII, 31·7-2001) 127-130 

Allocation of Funds for Development of 
Health 
(XVIII, 8-08-200 I ) 46-49 

Allocation of Funds for Development of 
Science and Technology 
(XVII, 31-7·2001) 302-306 

Allocation ofFunds for Establishment of 
Residential Schools 
(XVIII, 14-8-200 I )316-320 

Allocation of Funds for Primary Health 
Centres 
(XVII, 25-07-2001) 88-89 

Allocation of Funds for Urban 
Development and Poverty Alleviation 
(XVIII,14·8-2001)29-31 

Allocation of Funds to Rural 
Development AgencieslZilla Parishads 
(XIX, 28-08·200 1) 131 

Allocation ofFunds uhder PMGY 
(XVIll, 14·8-2001) 249-252 

Allocation of Funds under PMRY 
(XVIlJ, 8-08-2001) 129·130 Need to lift the ban imposed on export of 

Onioll (MUR 377) Allotment ofFunds to the WaqfCouncil 
(XVIII. 14-8-2001)351 (XVIII. 07-08-2001) 149-153 
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Bio-Technology Venture Capital Fund for I Funds for Defence 
Entrepreneure (XVII, 25-07-2001) 153-155 
(XVII,31-7-2ool) 141 I Funds for I.T. 

Collection from Central Road Fund I (XVII, 25-07-200 I) 109-117 
(XVIH. 20-08-2001) 45-47 I Funds for Irrigation Project 

Demand of Funds by D.B.T. (XVII, 01-08-2001) 379 
(XIX. 28-08-200 I) 41-48 II Funds for Maharashtra 

Enhancement of Funds for Drinking Water I (XVIII, 8-08-200 I) 184 
Projects I (XIX, 22-8-2001) 310 
(XVIII, 07-08-2001) 189-190 i Funds for Medical Universities 

Flood Relief Fund I (XVII, 01-08-200 I) 152-153 
(XIX, 24-08-2001) 256-57 Funds for Mobile Vans 

Fund for Jharkhand (XIX, 24-08-200 1) 123-24 
(XVII, 23-07-200 I) 282 Funds for N.E. States During the 9th Plan 

Fund Position under Sugar Development 
Fund 
(XIX, 24-08-2001) 125-46 

Funds Allocated by HUDCO 
(XVIII, 07-08-2001) 129-138 

Funds Allocated by Tenth and Eleventh 
Finance Commission 
(XVII, 03-08-2001) 74-77 

Funds Allocated in Bihar for Upliftment 
ofSSI 
(XVII, 25-07-2001) 336 

Funds Allotted to West Bengal 
(XVIII, 16-08-2001) 319-321 

Funds by ICSR for Expansion of 
Education Programmes 
(XVII, 31-7-200 I) 250-251 

Funds Earmarked fOil Basic Facilities in 
Rural Areas 
(XVIII, 07-08-2001) 215-217 

Funds for 20-Point Prognunme 
(XVII, 25-07-2001) 188-189 

Funds for Anti-Terrorist Activities to 
Kamataka 

... (XVII, 31-7-2001) 94-95 

Funds for Bihar 
(XVIII, 8-08-2001) 232-233 

(XVII. 01-08-2001) 261-272 

Funds for NGOs 
(XVII, 25-07-2001) 218 

Funds for Novel and Coordinated 
Schemes under SGSY 
(XIX. 28-08-200 I) 291-292 

Funds for Panchayati Raj 
(XIX, 24-08-200 I) 96-97 

Funds for Promoting Dairying 
(XVIII. 16-8-2001) 275-277 

Funds for Social Security Projects 
(XIX, 22-8-200 I ) 84-86 

Funds for Teachers Training Institutes 
(XVIII, 07-08-2001) 239 

Funds for TeJangana 
(XVII. 01-08-2001) 371-372 

Funds for Training for SSI in Bihar 
(XVIII, 1-08-200 I) 239-242 

Funds for UttarancbaJ. 
(XIX, 22-8-2001) 59-61 

Funds for Water Harvesting 
(XVIII, 07-08-2001) 77-11 

Funds for Water Supply and Sanitation 
Project in Tamil Nadu 
(XIX. 21-01-200 1) 122 
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Funds Released to Daman and Diu 
(XVII. 23-07-2001) 151-152 

Funds to NRSA 
(XIX, 22-8-2001) 352-353 

Funds to States under Rural Development 
Schemes 
(XVIII, 07-08-2001) 92-93 

Funds Under PMRY to Kamataka 
(XVII. 01-08-2001) 251-235 

Misuse of Funds taken by Companies 
from Banks 
(XVIII, 17-08-2001) 214-15 

National Security Fund 
(XVII, 25-Q7-2001) 135 

National Spons Development Fund 
(XVIII. 6-08-2001) 198-199 

Gas CyliDders 

Introducing Replaceable Cylinders 
(XIX. 23-08-2001) 220-221 

Gas Pipeliae5 

Burning of Barauni-Kanpur Pipeline 
(XIX. 23-08-2001) 304-305 

Gas Pipeline between Bangladesh and 
India 
(XVIII. 16-08-200 I) 140-141 

Objections by Oil Companies on Inter-
State Gas Pipelines 
(XIX, 23-08-2001) 169 

RegUlatory Authority for Gas Pipelines 
(XIX, 23-08-2001) 150 

Target for Laying LNG Pipeline 
(XIX, 23-08-2001) 271-272 

Release of Funds to Clear Arrears of Gas PlaDt 
Singareni Collieries Gas-based Nitrogenous Plant at Dubai 
(XVIII, 07-08-2001) 279 (XIX, 21-8-2001) 117-119 

Release of Funds 
(XIX, 22-8-2001) 291-292 

Utilisation of Fund 
(XVIII. 8-08-200 I) 243 

(XIX, 22-8-2001) 300-302 

Utilization of Funds under CRSP 
(XVII, 31-7-2001) 35-42 

G-14 

G-24 Meeting 
(XVII, 01-08-2001) 355-356 

G-8 

G-8 Meeting 
(XVII; 01-08-2001) 374-375 

Gadgil-Makherjee Form .. 1a 
Change in Gadgil Mukherjee Fonnula 

(XVII, 25-07-2001) 133-143 

Garbage Collection Work 
Private Sector Participation in Garbage 

Collection Work I 
(XVIII, 07-08-2001) 147 

GuReserves 
Oil Gas Reserves in Gadavari-Mahanadi 

Basin 
(XIX, 23-08-2001) 361-362 

Gauge CODversion 
Gauge Conversion in Rajasthan 

(XVIII. 16-08-2001) 153 
Gauge Conversion of Gonda-Gorakhpur 

Loop Line 
(XIX, 23-08-2001) 294 

Gauge Conversion of Rangiya-Joral Rail 
Line 
(XVIII, 16-08-2001) 176 

Gauge Conversion of Trichy-
Manamadurai-Rameswaram Rail Line 
(XVIII, 16-08-2001) 197-98 

Mudkhed-Adilabad Gauge Conversion 
Project 
(XIX, 23-08-2001) 259-261 

Need for early gauge conversion of rail 
line between Bareilly and Lucknow UP 
(MUR 377) 
(XIX. 23-08-200 I) 414-415 
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Need to convert metre gauge railway line I Genetically Modified Crops 
between Indara Junction and I (XVII, 31-7-2001) 72 
Doharighat in Uttar Pradesh into broad I G . Ily Mod'fi d Food 
gauge (MUR 377) enetlca I Ie 
(XIV. 07-03-2001) 363 i (XVIII. 14-8-2001) 82-83 

Need to lay a broad gaugerailline between I Geneticall~ Modified Plants and 
Ajmer and Pushiw and also take up I Foodgrams 
gauge conversion work of Ajmer I (XIX, 28-08-2001) 96 
Bhilwara Chittor-Udaipur line in Illegal Entry of Genetically Engineered 
Rajasthan (MUR 377) I Food 
(XIX, 23-08-2001) 412-413 I" (XVII, 31-7-2001) 64-65 

GDA International Centre(s) for Genetic 
LoaD to GOA by HUDCO I Engineering and Bioteclmology 

(XIX, 21-8-2001) 27-28 (XVIII. 07-08-2001) 105-107, 

GDP 

G.D.P. Growth rate 
(XVII, 25-07-2001) 139-140 

Gross Domestic Product 
(XVII, 27-07-2001) 188-189 
(XVII, 03-08-200 I) 265 
(XIX, 22-8-200 I) 267-269 

GeethakrishuD Committee Report 

Geetbakrishnan Committee Report 
(XVII, 03-08-2001) 33-34 

Gem StoDe MiDiDg Policy 

Policy on Gem Stone Mining 
(XVIII, 6-08-200 I) 272-279 

GeIBS TestiDg Centres 

Gems Testing Centres 
(XVIII, 17-08-2001) 103-105 

Geae-Baak 
Gene-Bank 

(XVIII, 8-08-2001) 220 

Geaetic Eactueeriag 
Geneti<: Food Stuff 

(XVIII, 16-08-200 I) 1 b5-66 

Genetically Engineered Food 
(XVII, 03-08-2001) 47-48 

367-368 

Regulating tM Quality of Genetically 
Modified Foods 
(XIX. 28-08-200 I) 150-151 

Geo-Spatial TechnoloaY l.stitIIte 
Geo-Spatial Technology Institute at 

Hyderabad 
(XIX. 28-08-2001) 149-150 

GermaDY 

Bilateral Trade with Germany 

I
' (XIX. 24-08-2001) 228-29 

Extradition Treaty with Germany 
(XVII, 25-07-2001) 91 

I Visit of ~ome Minister to Foreign 

I" COuntrIes 
(XVII. 31-7-2001) 3-4 

Gherao 

Gherao within Office Complex 
(XIX. 23-08-200 I) 364-365 

Gherki •• 
Gherkins for Export 

'I (XIX, 23-08-2001) 351-352 
GtC 

I Assistance through LlC and G IC to States 
! (XIX, 24-08-2001) 253 
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Foreign Visit by Chainnan ofGIC 

(XVIII, 17-08-2001) 101-02 
Glacier 
Siachen Glacier 

(XIX, 22-8-200 I) 255-256 
Global Positioniag SyltUi 
National Programme on Global 

Positioning System 
(XVIII, 07-08-2001) 350-352 

GlobalTnde 
India's Share in World Trade 

(XVII, 27-07-2001) 229-230 
Global W .... illl 
Effect of Global Warming 

(XVIII, 20-8-2001) 153-154 
Global_lion 
Impact of G1obalisation 

(XVII, 27-07-2001) 25-26 
Goa 
Missing of Rare Coins from Goa Museum 

(XVIII, 16-08-2001) 113-114 
Gold Reserves 
Gold Reserves 

(XVIII, 20-08-200 I) 309 
Goods 
Quality of Goods for Export 

(XIX, 24-08-200 I) 226-27 
Sale of Goods at Higher Prices by Super 

Bazar 
(XIX, 24-08-200 I) 163-64 

Goodwill Gestura 
Goodwill Gestures 

(XVII, 25-07-2001) 299-301 
Govenment Accommod.tions 
Allotment of Government 

Accommodation 
(XIX, 28-08-2001) 314-315 

Cleaning of tanks in Government Quarters 
(XIX, 28-08-2001) 293-294 

Covering of Balconies in Government 
Quarters 
(XVIII, 07-08-2001) 222-225 

Eviction of Accommodation 
(XVII, 31-7-2001) 44 

Glass Panelled in Government Quarters 
(XIX, 28-08-2001) 90-91 

Government Accommodation in Delhi 
(XVII, 31-7-200 I) 211-223 

Payment of Rent of Government 
Accommodations 
(XVII, 31-7-2001) 101-118 

Restriction on Fresh Allotment of 
Government Quarters 
(XIX, 28-08-2001) 81-82 

Tenure Pool for Allotment ofGovemment 
Quarters to lAS, IPS and IFS 
(XIX, 28-08-2001) 185 

Government Administration 
Expenditure on Government 

Administration 
(XIX, 24-08-200 I) 70 

Government Assistance 
llnjustification in GovemmentAssistance 

(XVII, 01-08-2001) 135-136 
Government Colonics 
Covering of Rain Drain from INA Colony 

(XIX, 28-08-2001) 233 
Governmcnt Employees 
Bonus to Central Government Employees 

(XVIII, 17-08-2001) 125 
Category-wise Representation ofSC/STs 

in Government Service 
(XVIII, 8-08-2001) 62-64 

CBI Raids against Government Officials 
(XVIII, 8-08-200 I) 53-54 

Conuption ofFA&CAO (Constn.) Office 
(XIX, 23-08-2001) 362-363 

Extension to Executives 
(XVII, 01-08-2001) 167-168 
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Finalisation of Panels of Under 
Secretaries 
(XVII. 01-08-2001) 23S-239 

Payment of Emergency Services 
(XVII, 01-08-2001) 194 

Pension Scheme for Government Servant 
(XVII. 27-07-2001) 119 

Promotion of Section Officers and Under 
Secretaries 
(XVII, 0 I-OS-2oo I) 285 

Protest by Central Government 
Employees 
(XVIII. 8-0S-2001) 57-58 

Reinstatement of an Executive Engineer 
(XVII, 0 I-OS-200 I) 27S-279 

Involvement of Delhi Po.Jice in Usurping 
Government Land 
(XIX, 2S-08-200 I) 228-229 

Government Servant. 
Fixation of Pay-Scale of Section Officers 

(XVIII, 8-08-2001) 192-193 

GovernmeDt Service 
Departmental Examination 

(XIX, 23-OS-200 I) 323-324 

Governon 
Official Machinery at the Disposal of 

Governors 
(XVIII. 07-08-200 I) 370-371 

Gnin Banu 
Role of Special Advisors in the Ministry Setting up of Grain Banks 

of Defence (XVII. 03-OS-200 1) 95 
(XVIII, 17-08-200 I) 279-83 I . 
., I Setting up of Grain Banks in Starvation 

SpeCial HOUSing Scheme for Central i Prone Tribal Areas 
Government Employees I (XVII 31-7-2001)33-34 
(XVIII, 07-08-2001) 312-313 • 

Vacancies of Section Officer 
(XVII, 01-08-2001) 364-365 

Governmenl Fi.Bnces 
Government Finances 

(XIX, 24-08-200 1) 39-40 

RBI's Observation on Government 
Finances 
(XIX, 24-08-2001) 9-12 

Governmenl Jobs 
Cut in Government jobs 

(XVII, 27-07-2001) 145-146 

Quota for Tribals in Government Jobs 
(XVIII, 8-08-2001) 74-75 

Goverameat La.d 
Encroachment on Government Land ih 

Delhi 
(XVII, 24-07-200 I) 254-.55 

Encroachments on Government Land 
(XVII, 31-7-2001) 133 

Gnin Policy 
Long-Term Grain Policy 

I (XVII, 27-07-2001) 271-272 

I Gram Panchayats 
Direct Funding to Gram Panchayats 

(XVIII,14-8-2001)9 

Telegraph Facility in Gram Panchayats 
(XVIII, 6-08-200 1) 163 I Telephone facilities in Gram Panchayats 

, of Gujarat 
(XVII, 23-07-2001) 118-120 

Gram Sa blaB Und 
Unauthorised Colonies on Gram Sabha 

Land 
(XIX. 2S-OS-200 I) 118-119 

GnmSabhBs 
Social Audit of Rural Development 

P~ogr8mmes 
(XVII, 31-7-200 I) 25.5-2.56 
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Gramin Adala .. 
Gramin Adalats 

(XVIII, 07-08-2001) III 

Gramin Dak Sewaks 
Demands of Gram in Oak Sewaks 

(XVII, 23-07-200 I) 260-261 

Gramset Scheme 
Gramset Scheme 

(XVIII,17-08-2001)241-42 

Graat(s) 
Additional Grants to Maharashtra for 

Providing Basic Amenities 
(XIX, 28-08-200 I) 230 

Disretionary Grant to Poor Patients 
(XVII. 25-07-200 I) 228 -300 

Grant for Uttaranchal from CRF 
(XVII. 30-07-200 I) 135 

Grants for Construction of Buildings and 
DIETs 
(XIX, 28-08-2001) 216-220 

Grants to EPC 
(XIX. 24-08-200 I) 58 

Grants-in-Aid BGML 
(XVII, 30-07-200 I) 273 

Maintenance Grants 
(XVII, 03-08-2001) 241-242 

Granth Academics 
Granth Academics 

(XIX, 28-08-200 I) 140 

Green Belt Areat 
Encroachments and Non-Forest Activities 

on Green Belt Areas 
(XIX, 21-8-2001) 157-158 

Organising Religious Functions in Green 
8eItAreas 
(XIX, 28-08-2001) 187-188 

Green Houses 
Green Houses using Bio-Technological 

Methods 
(XIX, 28-08-2001) 201-202 

Grid Failure 
Grid Failure 

(XVIII,16-08-2001)266 

Grid Godown Plan 
Grid Godown Plan 

(XVII. 27-07-200 I) 224-225 

Grievance Redressal 

Senlement of Grievances 
(XVIII. 20-08-200 I) 170-171 

Ground Handling Agencies 
Unauthorised Ground Handling Agencies 

atlGlA 
(XVIII, 6-08-2001) 93 

Ground Handling Operation 
Ground Handling operation at Airpons 

(XVIII, 14-8-2001) 305 

Ground Handling Services 
Ground Handling Services at major 

Airports 
(XVIII. 6-08-200 I) 263-264 

Ground Water 
Decline in Ground Water in Delhi 

(XVIII. 20-08-200 I) 291-294 

Decline in Ground Water Level 
(XVIII, 6-08-200 I) 46-50 

Exploitation of Ground Water 
(XVIII, 6-08-200 I) 255-258 

Introduction of Bill to Regulate the use 
of Ground Water 
(XVII. 30-07-2001) 19-24 

Rise in Ground Water Level at Jodhpur 
(XVII. 30-07-2001) 139-140 

Scheme to Recharge Water Level 
(XVII, 30-07-2001) 58~0 

Study on Ground Water 
(XVII, 30-07-2001) 48-49 

Group Insurance Scheme 
Group Insurance Scheme 

(XVIII, 6-08-200 I) 103 
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Group Micro FinanciD, Sclaeaae 
Group Micro Financing Scheme 

(XVII. 27-07-2001) 182-113 

Growth Rate 
Economic Growth Rate 

(XVII. 01-01-2001) 147-150 

G.D.P. Growth rate 
(XVII, 25-07-2001).139-140 

Growth rate of Infrastructure Sector 
(XVII. 27-07-200 I) 263-265 

Strategy to increase the Growth Rate 
(XVII. 25-07-200 I) 42-i3 

Growth ReservatioD Fund 
Growth Reservation Fund 

(Xvn. 27-07-2001) 232 

GSI 

Revised Guidelines for Watershed 
Development 
(XVIII. 07-08-2001) 190-191 

Revised Guidelines for Watershed 
Development Programmes 

I (XVII, 31-7-2001) 265-266 
I Revised Guidelines to Universities and 

Deemed Universities for Holding 
ConferencesiSeminan 
(XVIII. 07-01-2001) 111-112 

Violation of Guidelines by Adoption 
Agencies 
(XVII, 01-01-2001) 317-326 

Gujarat 
I Additional Funds for Gujarat 

I (XVII. 23-07-200 I ) 213 
(XVIII, 1-08-2001) 236-240 

. . Assistance to Gujarat 
Cutting Down Maneral Exploration (XVII 03-01-2001)77 

Activities by GSI • 
(XVIII. 6-08-2001) 130-131 Construction of Houses made ofpapcr in 

GSLV 
Launching of Satellite GSLV Mark-3 

(XVII, 01-01-2001) 174 

Plan for GSLV 
(XVIII. 1-01-200 I) 201-209 

Guest Houses 
Intake Capacity of HotelslGuests Houses 

under I.A.S.R.1. 
(XVIII, 16-01-200 1) 341-i2 

Bhuj 
(XIX, 28-01-2001) 134-135 

Constr'uction of Over Bridges on 
Ahmedabad Highway 
(XVIII, 16-01-2001) 163-64 

ESI Scheme in Gujarat 
(XVII. 23-07-2001) 192 

Financial Assistance for Universities in 
Gujarat 
(XVIII, 07-01-2001) 211-212 

Gllidelines Hawala Racket in Ahmedabad 
Guidelines for Allotment of - (XVII, 03-01-2001) 231-232 

Accommodation to Political Parties 
(XVIII. 07-01-2001) III-liS 

Guidelines for Foreign Universities 
(XVII, 24-07-2001) 268-269 

Guidelines for Initial Public Offer 
(XIX, 24-08-2001) 193-94 

Guidelines Regarding Educated 
Unemployed Youth 
(XIX. 24-01-2001) JJ-J4 

Health infrastructures in Gujarat 
(XIX, 22-8-2001) 130 

Implemcntation of Irrigation Projects in 
Gujarat 
(XVII. 30-07-2001) 78-10 

Need for rural electrification in Godhara 
Parliamentary Constituency, Gujarat 
(MUR 377) 
(XVII, 30-07-2001) 311-312 
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Need to amend Forest Laws to unsure 
speedy development of areas inhabited 
by SC/STs particulary in Bharuch 
Parliamentary Constituency, Gujarat 
(MUR 377) 
(XVII. 25-07-2001) 364 

Need to implement Crop Insurance 
Scheme in North Gujarat effectively 
(MUR 377) 
(XVII. 01-08-200 I) 458 

Need to improve telephone services in 
Ahmedabad and Bhavnagar districts; 
Gujarat (MUR 377) 
(XIX. 23-08-200 I) 412 

Need to increase road freight 
reimbursement for the transportation of 
Palmolein for Gujarat through State 
Trading Corporation (MUR 377) 
(XVII. 31-7-2001) 318 

Need to provide basic amenities at 
Navodaya Vidyalaya at Borakhrei in 
Mandavi Parliamentary Constituency. 
Gujarat (MUR-377) 
(XVII. 01-08-200 I) 458 

Need to provide basic amenities to the 
people living within ten kilometers of 
kankarpara Atomic Project in Mandvi 
Parliamentary Constituency. Gujarat 
(MUR 377) 
(XVIII. 1~-8-2ool) 347-348 

Need to safeguard the interests of workers 
while implementing Voluntary 
Separation Scheme in Petrofils 
Cooperative Limited, Vadodara and 
Valia, Gujarat (MUR-377) 
(XIV, 07-03-2001) 359-360 

Pending cases in labour courts in Gujarat 
(XVII. 23-07-2001) 117-118 

Project in Gujarat 
(XVIII. 8-08-2001) 23G-232 

Projects for Civil Aviation in Gujarat 
(XVII. 30-07-200 I) 202-203 

Projects launched by CAPART in Gujarat 
(XVIII. 07-08-2001) 164-175 

Recharging of water level in Gujrat 
(XVII. 23-07-2001) 103-106 

Requirement of LPG for Gujarat 
(XIX. 23-OS-200 I) 277-278 

Run Bhopal-Rajkot Express train via 
Katni-Damoh Sagar, Bina (Madhya 
Pradesh) and Rajkot (Gujarat) (MUR 
377) 
(XVIII. 14-S-2001) 346-347 

Shortage of Coins in Gujarat 
(XVII. OJ-OS-2001) 136-137 

Special Central Assistance for Earthquake 
in Gujarat 
(XIX. 23-OS-2OO I) 325 

Tax Holiday to Earthquake Affected Areas 
of Gujarat 
(XVIII. 17-0S-2ool) 112 

Telephone facilities in Gram Panchayats 
of Gujarat 
(XVII. 23-07-200 I) 118-120 

Wijiening/Expansion/Repair of National 
Highways in Gujarat 
(XVII. JO-07-2ool) 117 

Gulf Countries 
Direct Air Links from Europe and Gulf 

Region 
(XVII. 2J-07-2001) 375 

Handing over Belongings 
(XVIII. 8-0S-2OO I) 211-212 

Need to open Consulates of Gulf countries 
in Kerala (MUR-J77) 
(XVII, 24-07-2001) 408 

Guatur 
Development of Link Road in Guntur 

(XVII. 30-07-2001) 282-283 
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Gyan Darshan Educational 
Programme 

Gyan Darshan Educational Programme 
(XVII. 03-08-2001) 34 

Scheme to Attract Cable Operators 
Towards Gyan Darshan Programme 
(XV 11. 24-07-200 I ) 200-20 I 

Haj Pilgrimage 
Child Trafficking during Haj 

(XVIll. 14-8-2001) 304-305 
Haj Pilgrims 
Arrangements for Haj Pilgrims 

(XVII, 01-08-2001) 63 
Haj Arrangements 

(XIX. 22-8-2001) 361-362 
Haj Pilgrims 

(XVII, 01-08-200 I) 228-229 
(XVII. 25-07-2001) 82 

Haldia-Petrochemicals Ltd. 

Financiat Assistance to Physically 
Handicapped . 
(XVII. 25-07-2001) 343-344 

National Fund for Handicapped 
(XIX, 22-8-200 I) 4-11 

National Institute for Orthopaedica1Jy 
Handicapped 
(XVII. 01-08-2001) 366-367 

Special Employment Exchanges for 
Handicapped 
(XVIII, 8-08-2001) 17\-172 

Handk:raft(l) 
Creation of Geographic Information 

Database System for Handicrafts 
(XVIII. 16-08-200 I) 237-231 

, Effect of Natural Calamities on 
HandloomlHandicrafts 
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(XIX, 28-08-2001) 234 
IBP Co. U.ited 
Disinvestment ofIBP Co. Limited 

(XIX, 24-08-2001) 92-93 
ICAR 
Computer Scam in ICAR 

(XVIII, 16-01-2001) 258 
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(XVII, 27~7-2oo1) 210-211 

Entry Points for Imports 
(XIX, 24~8-2oo I) 121-22 

Export-Import Performance 
(XVII, 27~7-2oo1) 21-23 

ExportlImport 
(XVIII, 17-0S-2ool) 141-42 

Financial Irregularities in Import of 
Aircraft 
(XIX, 24~S-2OO I) 76-77 

Illegal Import of Edible Oil 
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(XVllI, 20-8-200 I) 154 
Central Training Establishment oflndian 

Airlines 
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Exhibitions Organised by India Trade 

Promotion Organisation 
(XVII, 03-08-2001) 148-152 

I.dian Air Force 
Air Force Training Colleges 

(XVII, 01-08-2001) 335 

Discomfort Experienced by Air 
Passengers in lA Flights 
(XVIU, 20-08-2001) 299-300 

Disinvestment of Air India and Indian 
Airlines • 
(XVII, 27-07-2001) ]2-14 

Downsizina in Indian Airlines and Ai' 
India 
(XVII, 30-07-2(01) 173-174 

HOliday packages Prepared by Indiu 
Airlines 
(XVIU, 20-08-200 I) 22-21 

Increase in Fares of Indian Airlines and 
Air India 
(XVIII, 6-08-2001) 28-34 

CBI Raids on Retired Air Force Officers' Increase in Market Share 'of Indian 
Premises-Statements Airlines 
(XVII, 30-07-2001) 298-300 (XVln. 6-08-2001) 242-243 
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Integrated Transport Policy for Indian 
Airlines 
(XVII, 30-07-2001) 65-66 

Linking of Major Cities by Air 
(XVIII, 6-08-2001) 109 

Losses Incurred by Air India and Indian 
Airlines 
(XVIII, 6-08-200 I) 295-296 

Losses of Indian Airlines 
(Xvrn, 20-08-2001) 302-304 

Performance of Indian Airlines 
(XVII, 30-07-2001) 143-145 

Public Offering for Indian Airlines 
(XVIII, 6-08-2001) 73-74 

Purchasing of Small Aircraft for Indian 
Airlines 
(XVII, 30-07-2001) 107-108 

Reduction in Fares by Indian Airlines 
(XVII, 30-07-2001) 184-186 

Refund of Cost of TICkets 
(XVJI, 23~7-2001) 385-386 

Regaining of Position by Indian Airlines 
(XVIII, 6-08-2001) 121-123 

Rwming Cost of Indian Airlines 
(XVII, 30-07-2001) 194-196 

hadiaa Caltare 
Promotion of Indian Culture, Heritage and , 

Languages Abroad 
(XVII, 24-07-2001) 328-330 

ladian Goods 
Ban on Import of Indian Goods by Foreign 

Countries 
(XVII, 27-07-2001) 46-47 

Demand oflndian Goods in Nepal 
(XIX, 24-08-2001) 81-84 

IDdiaa Gntn Storap M ...... at.ad 
Researela lutitate 

Indian Grain Storage Management and 
Researcb Institute 
(XVrn, 17-08-2001) 229 

ladi.n History 
Rewriting of Indian History 

(XVII, 31-7-2001) 257-258 
ladian lroD .Dd Steel Com.,._y 
Modernisation and Revival oflndian Iron 

and Steel Company Ltd. 
(XVII, 01-08-2001) 401-403 

Taking of 50 Seater Aircraft on lease by I 
Indian Airlines 

Need for early revival oflndian Iron and 
Steel Compnay Ltd. (MUR-377) 
(XVII, 01-08-2001) 461 

Privatisation of Indian Iron and Steel 
Company (XVll, 30-07-2001) 157-158 

VRS of Air India and Indian Airlines 
(XVII, 30-07-2001) 100-101,241 

IDdiaa Ainpaee 
Violations of Indian Airspace 

(XVIII, 8-08-200]) ]89-190 
ladian Coasulate(.) 
Damage to Indian Consulate 

(Xvm, 8-08-2001) 216 
ltNIiaa CnneD for Child Welfare 

Indian Council for Child Welfare 
(XIX, 28-08-2001) 179-181 

(XVIII. 14-8-200 1) 194-195 
Regarding Revival of Indian Iron and 

Steel Company 
(XVIII, 16-08-2001) 377-37', 
382-383 

ladiaa Medical AIsodatioa 
Meeting of Indian Medical Association. 

(XIX, 22-8-2001) 249-250 
Indian TelepboRc ladutry 

I Indian Tele"hone Industries I (Xvn, 3'-07-2001)61-62 
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ladiaas Abroad 
Attacks on Indians Abroad 

(XVII, 01-08-2001) 119-121 
Handing over Belongings 

(XVIII, 8-08-2001) 211-212 
Welfare of Indian Workers abroad 

(XVII, 23-07-2001) 338 
IDdi ... Awaa. Yoja.a 
Construction of Houses under lAY 

(XVII, 24-07-2001) 316-322 
Indi ... C.ul Project 
Need to Accord Sanction to the Proposal 

of the Government of Rajasthan for 
Construction of Indira Canal Project 
at Rameshwar Ghat (MUR-377) 
(XVIII, 07-08-2(01) 400-401 

Indira Gandhi Cutre for Atomic 
Research 

Indira Gandhi Centre for Atomic Research 
(XIX, 22-8-2001) 243 

I.do-Pak Summit(s) 
Militant Activities After Indo-Pak 

Summit(s) 
(XVIII,07-08-2001)..75-76 

Indonesia 
Crude Palm Oil Trade with Indonesia 

(XIX, 24-08-200 I) 260-61 
Industrial Complex 
Setting up of Ceramic and Glass Industrial 

Complex 
(XIX, 24-08-200 I ) 229 

Industrial Growth 
Industrial Growth 

(XVIII, 17-08-2001) 28-30 
Slowdown in Industrial Growth 

(XVII, 27-07-2001) 243-245 
Industrial Parks 
Establishment of Chemical Industrial Park 

(XVII, 31-7-2(01) 143-144 

Need to clear the proposal of State 
Government of Kamataka for setting 
up an Export Promotion Industrial Park 
at Manga/ore (MUR 377) 
(XVII, 24-07-2001) 407 

Industrial Sickness 
Redefining oflndustrial Sickness 

(XVIII, 17-08-2001) 233-41 
Industrial Tribunal 
Creation oflndustrial Tribunal 

fX'fU,30-07-2001)223-225 
Industrial Units 
Closure oflndustrial Units 

(XVII. 23-07-2001) 116 
Industrial Units run by Khadi 

Gramodhyog 
(XVII. 01-08-2001) 362-363 

Shifting ofindUstrial Units Around Taj 
(XVII, 30-07-2001) 294-295 

Industries 
Accidents in Industrial Establishments 

(XVIII, 20-08-2001) 180-183 
Closure of Industries 

(XVII. 30-07-2001) 153-156 
Crisis in Kerala Coir Industries 

(XVII, 01-08-2001) 243 
Development oflndian Software Industry 

(XVII, 25-07-2001) 325 
Development of Rural Industries in 

Chhattisgarh 
(XVIII, 8-O8-~001) 124 

Development of Rural Industries in 
Tamil Nadu 
(XV,", 8-OS-2001) 106-114 

Excise Case against Industries 
(XIX, 24-08-200 I) 165-66 

Facilities under Industrial Disputes Act, 
1947 
(XVII, 23-07-2001) 273-274 
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Growth of Softwasre Industry 
(XVIII, 8-01-2001) 198-199 

Herbal Drug Industry 
(XVII. 25-07-2001) 143-144 

Industries in Rural Areas 
(XVIII. 14-8-2001) 180-188 

LOKSABHA 

Toy Industry 
(XVII, 01-01-2001) 172-173 

I.'aat Mortality 
Infant Mortality 

(XVIII, 1-08-2001) 19-23 
Inftllratloa 

Industries not set up by Foreign Investors New Routes for Infiltration 
(XVII. 27-07-2001) 73 i (XVIII. 8-08-2001) 146-147 

Industries Under Public Utility Services : lafonaation lafraltracture 
(XVIII. 20-8-2001) 126·127 I 

I Indian Information Infrastructure 
Industry Status to Housing Sector I (XVII. 01-08.200 I ) 366 

(XVIII. 14-8-200 I) 233 
M· f PI' L R d' I.'o ..... tto. Tec:haoloey Isuse 0 ots In awrence oa I 

Industrial Area I Additional Courses in Information 
(XIX. 28-08-2001) 136 Technology 

Need to safeguard the interests of Coir I (XVIII. 14 ... -2001) 299-300 
Industry in the couRlr)' (MUR 377) I Agreement for Cooperation in I.T. 
(XIX. 23-01-2001) 414 I (XVIII. 8-08-2001) 89-90 

Need to set up industries at Sidharthnagar . Annual Requirements of IT Equipmeftts 
district. U.P. (MUR 377) (XIX. 22-8-2001) 141.142 
(XVII. 31-7-2001) 317-318 Assessment ofiT PrOfessionals 

Protection of Domestic Vegetable Oil (XIX, 22 ... -2001) 63-64 
Industry Computer Information Centre 
(XIX. 24-08-2001) 24-25 I (XVlI. 01-08-2001) 255-257 

Regarding Closure of Glass Industry in Development of IT in Kerala 
Firozabad.U.P.duetonon-availability! (XVII 25-07.2001) 157-159 
ofCNG I' 
(XVIII, 16.J}8-200 I) 383-384 I Funds for I.T. 

Rural Industries in Orissa l (XVII, 25-07-2001) 109-117 
(XVII. 01-08-200 I) 333.334 I LT. Education 

Rutallndustries (XVIII, 8-08-2001) 138 
(XIX. 22-8-2001) 217 I LT. Education in Schools/Colleges in 

Setting up of Heavy Industries in Madhya ~~I~ 31.7.200 I) 139 
Pradesh • 
(XVIII, 17-08-200 I) 213-14 Information TechnololY Industry 

Setting up of Industries under Indo-French 
Collaboration 
(XIX. 24-01-2001) 111.12 

Share oflndustrial Sector in Expon 
(XVII. 27-07-2001) 238-239 

(XVIII. 8-08-2001) 249-253 
Interface with IT Sector 

(XVIII, 8-08-2001) 126-127 
ITeolleges I (XVIII, 07-08-2001) Is·a, 
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Mushrooming IT Industries 
(XVIII, 8-08-2001) 119 

National Advisory Committee on IT 
(XIX. 22-8-200 I) 65 

Policy ofl.T. 
(XVII, 25-07·2001) 136-138 

Promotion of Employment in IT 
(XVII. 01-08-2001) 339-342 

Scheme for Rural Areas Information 
Technology 
(XVIII. 8-08-2001) 42-43 

Simplification of Export-Import in IT 
(XVII. 01-011-200 I) 58-60 

State Bank of India Subsidiary for IT 
Services 
(XIX, 24-08-2001) 55 

Task Force on I.T. 
(XVIII. 8-08-2001) 141 

Use of Information Technology in Rural 
Areas 
(XVIII. 8-08-2001) 36-38 

IDrOrmen 
Reward to Informers 

(XVII, 27-07-200 I) 284-285 
larrastrueture 

I DSectieides 
Production and Export of Chemical 

Fertilizers and Insecticides 
(XVIII. 14·8-2001) 92-102 

Production of Insecticides and their 111-
Effects 
(XVII, 24-07·2001) 64 

Institute or Bio-Products 

Foreign Financial Assistance to Institute 
of Bio-Products 
(XVII, 31-7-2001) 71 

Institute or Complny Secretaries 
Purchase of Computers by Institute of 

Company Secretaries 
(XVIII, 16-08-2001) 271-72 

Insdtution(s) 
Institutions in Kamataka 

(XVIII, 8-08-200 1) 153 

Institutions Working for Children 
(XVII, 31-7-2001) 205·206 

Outstanding Amount of Coal Against 
Institutions 
(XVIII, 07-08-2001) 143-146 

Prefixing the Word"Rashtriya" Before 
Institutions 
(XVIII, 07-08-2001) 179 

Development of Market 1n1Tastructure eb;. 
for Coconut Products Recognition of Institutions 
(XVIII, 16-08-2001) 38-39 (XIX, 28-08-2001) 249-252 

Funds for Infrastructure Facilities to IIDstrument Landing System 
Andhra Pradesh Instrument Landing System at Dimapur 
(XIX, 21-8-2001) 156-157 (XVIII, 20-08-2001) 288-289 

Growth rate of Inftastruc:ture Sector 
(XVII. 27-07-2001) 263-265 

Infrastructural Facilities in Bihar 
(XVII. 30-07-2001) 140-141 

Telecom Infrastna.;ture 
(XVII. 23-07-2001) 399-400 

""ad Water System 
Inland Water System 

(XIX, 23-08-2001) 247,248 

I Instrument Landing System Category-III 
(XVII, 30-07-2001) 126-127 

lastrumeatation Umited 
Merger of Instrumentation Limited with 

BHEL 
(XVII, 27-07-2001) 194 

I_ranee 
Disposal oflnsurance Claims 

(XVIIl,17-08-2001) 16-18,158-159 
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FDI in Insurance Sector 
(XVII. 03-08-200 I) 191 

Group AcCident Insurance Scheme for 
Fishermen 
(XIX, 23-08-2001) 271-274 

Group Insurance Scheme 
(XVIII, 6-01-2001) 103 

Insurance Claims of Earthquake victims 
(XVII, 03-08-2001) liS 

Insurance Claims of Fanners 
(XIX, 23-01-2001) 69-72 

Insurance Cover to Khadi Artisans 
(XVII, 25-07-2001) 149 

lnswanc:e Scheme for Drought Prone Thar 
Desert 
(XlX, 23-08-2001) 142 

lanashree Bima Yojana 
(XVIII, 17-08-2001) 210-11 

Postal Life Insuranu 
(XVIII, 6-08-2001) 91-92 

Public Sector Insurance Companies 
(XVII, 03-08-2001) 195 

Recommendations of Advisory Group on 
Insurance Regulations 
(XVII, 27-07-2001) IS6 

Social Security-Cum-Insuranu Cover for 
Emigrants 
(XVIII, 6-08-2001) 64-65 

IDlunace Sector 
Private Agencies in Insuranu Sector 

(XlX, 24-08-2001) 44-46 
Taxation on Life Insurance Sector 

(XIX, 24-08-2001) 262-63 
luurgeats 
Training ofNaga Insurgents 

(XVII, 25-07-2001) 134-135 
IDteluted Child Developmnt 

Pro&ramme 
Integrated Child Development 

Programme in M.P. 
(XVIII, 07-01-2001) 115-187 

laklnted Com ••• teado. PolIcy 
Integrated Communication Policy 

(XVII, 30-07-2001) 1lI-1l2 
Iatecnted Eduqtioe SehIae 
Integrated Education Scheme 

(XIX. 21-8-2001) 46-48 
IDtearated lad.strlal Dnelop.eat 

SchelDe 
Integrated Industrial Development 

Sc:berne 
(XVII, 01-08-2001) 171-172 

IDtelrated Prolra •• e lor Street 
C~ra 

IntegnIled Prop'amme for Street OUldren 
(XVUl, 8-08-200 I) 45-46 

lateented. Rani HolIIIq Se ..... 
Integrated Rural Housing Scheme 

(XVlL, 31-7-2001) 134 
IDtelrated Water a.d Saaitatlo. 

Project 
Need to accord sanction to Integrated 

Water and Sanitation Project of Andhra 
Pradesb for providing Water aDd 

sanitation facilities in Schoob 
throughout the State (MUR 377) 
(XIX, 23-08-200 I ) 414 

latelrated Water Reloaree. 
Devdopmeat 

National Commission for Integrated 
Water Resources Development 
(XVIII, 20-08-200 I) 49-!50 

IDtdU&cDce~Dchs 

Assessment of US Directors of 
Intelligence 
(XVII, 25-07-2001) 52-!53 

Upgradation of Intelligence Agencies 
(XVIII, 07-08-2001) 353 

mtdl"D« System 
Review ofSecurityllntelligenc:e System in 

Delhi 
(XIX, 21-8-2001) 77-79 
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later State aDd £eo.BlIe I .. portaaee Internet Fraud 
ScIIeme (XVII, 30-07-2001) 155-156 

Project Under Inter State and Economk: Internet Code 
Importance Scheme (XVII, 30-07-2001) 206 
(XVIII, 20-01-2001) 71-73 

later-Dildpli.ary '&am 
Inter-Disciplinary Team 

(XIX, 22-8-2001) 146 
later-State Co.adl 
Mectingofthe Inter -State Counc:il 

(XVIII, 07-01-2001) 234-35 
lateraadoaal Moaey Tra.'er Serviee 
International Money Transfer Service 

(XVII, 23-07-2001) 265-266 
I.teraadou. Coft'ee 0,. ...... 
Meeting of International Coffee 

Organisation 
(XIX, 24-01-200 I ) 61-62 

lateraa.u. Drill Raellet 
Intcmational Drug Racket 

(XVIII, 17-01-2001) 135-36 
IateraatiOlla. FlIp" 
Intemation Flights from Hyderablld by 

Foreilll Airlines 
(XVII, 30-07-2001) 293-294 

International flights from Hyderabad 
(XVII, 23-07-2001) 264 

Introduction oflntemational Flights 
(XVII, 30-07-2001) 77 

latera .. 
Computer and Internet Facility 

(XIX, 22-1-2001) 353-354 
E-Mail Facility in Police Stations 

(XVII, 24-07-2001) 90 
Effect of he E-mail 

(XIX, 22-1-200 I) 199 
IntemetFacUity 

(XVIII, 20-1-2001) 134-137 

Internet Service by VSNL 
(XVIII, 20-8-2001) 123 

Internet through LAN 
(XVII, 30-07-2001) 11-12 

Misuse of Internet Services 
(XVII, 31-7-2001) 67 

New Internet Connections System 
(XVII, 23-07-2001) 271 

Promotion of Internet 
(XVII, 01-01-2001) 123-125,244 

latera .. TelepitODY 
Internet Telephony 

(XVII, 23-07-2001) 349-350 
IDvestaaeDt 
Financial Institutions Investment 

(XIX, 24-01-2001) 163 
Foreilllinvestment in Road Construction 

(XVIII, 20-01-200 I) 217 
Investment by LlC 

(XIX, 24-01-2001) 104 
Inveslment by Reliance in Russia 

(XVIII, 16-01-2001) 231 
Investment in Air India 

(XVII, 30-07-2001) 250 
Investment in Human Resource 

Development 
(XVII, 24-07-2001) 59--63 

Investment in Public Sector Undertakings 
(XVII, 27-07-2001) 204 

Investment in Road Development'Project 
(XVIII, 6-01-2001) 196-197 

Investment Schemes of UTI 
(XVII, 27-07-2001) 99-100 

Investments with UTI 
(XVII, 27-07-200 l) 233-234 
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Per Capita Investment I IPO 
(XIX. 22-8-200 I) 214-215 'I Guidelines for Initial Public Offer 

Pohcy to Attract Large Scale Investment, (XIX, 24-01-200 I) 193·94 
in Power Sector I 
(XVIII. 16-08-2001) 1-8 I IPS . 

Private Investment in Railways ! IPS Quota for Different States 
(XVIII. 16-08-2001) 179.180 ! (XIX, 28-08-2001) 244·245 

Raising of Foreign Direct Investment I Shonage offPS Officers 
Limit in Domestic Airlines 'I (XVIII, 07-08·2001) 161 
(XVIII. 20-01-2001) 38 Tenure Pool for Allotment ofGovemment 

UTI's Investment I Quarters to lAS, IPS and IFS 
(XVII. 27-07-2001) 205 (XIX, 28-01-2001) 185 

IDvestmcDt Rules 
Violation of Investment Rules 

(XVIII. 17-08-2001) 96-97 
IDvestOrs 
Repon on Investor Protection 

(XVII. 03-08-2001) 237-238 
Safety of Small Investors 

(XIX. 24-08-2001) 41-42 
IOC 
Donations by IOCL 

(XIX, 23-08-2001) 239 

Inn 
DamaJe to Indian Consulate 

I (XVfll, 8-08-2001) 216 Ilnq 
I Indo-Iraq TICS I (XIX. 22·8·2001) 344 
I Iraq's Contract Awarded to BHEL I (XIX. 24-08-2001) 70-11 

Rejection of Indian Wheal 
(XVII, 27-01-2001) 195·196 

Handing Over of Baroda Units of IPCL I Rejection ofWbeat by Iraq 
to JOC i (XIX,24-01-200J) 264-66 
(XVIlI. 01-08-200 I) 180 I Wheat Exports to Iraq 

Participation of JOe in Haldia-' (XVII, 21-07-2001) 104·105 
Petrochemicals Ltd. i (XVII 03-08.2001) 48-49 
(XVIII, 14·8-2001) 90 J' 

Reimbursement of Excess Charges by I' Wheat for Oil Agreement with Iraq 
IOC (XVIII. 8-01-200 I) 133 
(XVIII, 16-08-200 I) III IIRDA 

IPC \IRDA Norms for the New Entrants 
Rate of Convictions (XVII. 03-08-2001) 189·190 

(XVIII. 07-08·2001) 361-366 I IREDA 
Revival oflPC I 

(XIX, 28-08-2001) 136.137 Documentary Film by JREDA 
IPCL (XIX, 23-08-200 1) 204-205 

Handing Over of Baroda Units of IPCL 
tolOC 
(XVIII, 07-08-200 I) 180 

IrOD Ore 

Disinvestment of Iron Ore Company 
(XIX, 24-08-2001) 231-38 
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Export of Chrome Ore and Iron Ore 
(XIX, 24-01-2001) 17&--17. 

Export ofIron Ore 
(XVIII, 14-8-2001) 8-9 

Export of Iron Ore from Kudremukh 
(XVn, 24-07-2001) 64-65 

Production in Iron Ore Plants of Madhya 
Pradesh ami Chhattisgarh 
(XIX, 28-01-2001) 88 

Modernisation of Irrigation Tanks 
(XIX, 24-08-2001) 181-82 

Modernisation of Irrigation Tanks 
(XVIII, 17-08-2001) 46-47 

Multi-Purpose Irrigation Projects 
(XVIII, 6-08-200 I) 218-224 

Need to strengthen irrigation system to 
improve the lot of farmers particularly 
in U.P. (MUR 377) 
(XVII, 31-7-2001) 321 

Renewing of Mining Lease to Kudremukh IrriptioD Project(s) 
Iron Ore Company Ltd. 
(XVIII, 20-08-200 I) 211 

Irndlatioa CeDtre 
Irradiation Centre 

(XVIII, 8-08-200 I) 214-215 

Irndiatioa lechDology 
Irradiation Technology 

(XVIII, 1-08-2001) 203-205 

Irregalarities 
Irregularities in MIs Bharat Wagon and 

Engineering Company Ltd. 
(XIX, 24-01-2001) 267-68 

IrriptioD 
Agricultural IrrigatedlUnirrigated Land 

(XIX, 23-01-2001) 74--78 
Assessment of Expenditure on Irrigation 

Projects 
(XVUI, 20-08-2001) 255-256 

lDcrease in Outlays for Irrigation Projects 
(XVUI, 20-8-200 I) 118 

Irrigation Facilities in Madhya Pradesh 
(XVIII, 20-8-2001) 137-138 

Irrigation potential 
(XVII, 23-07-2001) 204--208 

Irrigation Project in Kashmir 
(XVIII, 20-08-200 I) 169-170 

Irrigation Projects/Schemes in Tribal and 
Backward Areas 
(XVIII, 20-08-200 1) 230-231 

Bansagar Inter-State Irrigation Project 
(XVII, 30-07-2001) 112-113 

Externally Aided Projects Irrigation 
Projects 
(XVII, 30-07-2001) 113-116 

Foreign aided Irrigation Projects in 
Jammu" Kashmir 
(XVIII, 6-08-2001) 86 

Funds for Irrigation Project 
(XVII, 01-08-2001) 379 

Implementation of Irrigation Projects in 
Gujarat 
(XVII, 30-07-2001) 78-80 

Irrigation Project in Andhra Pradesh 
(XVII, 30-07-2001) 271-272 

Irrigation Projects in Kamataka 
(XVII, 30-07-2001) 61 

Irrigation Projects in Madhya Pradesh 
(XVII, 30-07-2001) 188-192 

Irrigation projects in Maharashtra 
(XVII, 23-07-2001) 268-270 

Irrigation Projects of Bihar 
(XVII, 30-07-2001) 56-57 

Irrigation projects of Uttar Pradesh 
(XVII, 23-07-2001) 107 

Konar Irrigation project 
(XVII, 23-07-2001) 270-271 

Need to review the decision of clearing 
three irrigation projects of Andhra 
Pradesh for utilization of surplus water 
in the Krishna Basin (MUR 377) 
(XVIII, 07-08-2001) 403 
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Pending Irrigation Projects 
(XVII, 30-07-2001) 52-98. 
135-138,403 
(XVII, 23-07-2001) 52-98 

Rengali Irrigation Project in Orissa 
(XVII, 30-07-2001) 173 

Review of irrigation projects 
(XVII. 23-07-2001) 257 

IrriptioD ScbeDle(S) 
Godavari Lift Irrigation Scheme 

(XVIII, 6-{)8-2oo1) 106 

Irrigation Schemes of Jbarkhand 
(XVIII, 6-{)8-2ool) 76-n 

New Irrigation Schemes 
(XVII, 23-07-2001) 18-19 

lSI 
IS I Activities 

(XVIII, 07-08-2001) 148-149 
(XIX, 28-01-2001) 233-234 

IT ProfeuJoDals 

Employment to Indian I.T. Professionals 
in U.K. 
(XVIII, 8-01-2001) 76-n 

I.T. Professionals 
(XVlII. 8-08-200 I) 68 

ITDC 

Demerging of ITDC 
(XVIII, 17-08-2001) 139-40 

Filling ofVac:ant Posts in ITDC 
(XVIII, 16-{)8-2oo1) 339-40 

Sale of ITDC Hotels 
(XVn, 27-07-2001) 215-216 

ITPO 
Expenditure on Tours by Officials of 

ITPO 
(XVII, 03-08-2001) 261-263 

Participation of ITPO in Fairs Abroad 
(XVIII, 17-08-2001) 65-72 

lSI Activities in Bengal and North-Eastern Trade Fairs Organised by ITPO 
States (XVII, 27-07-2001) 272-276 
(XVII, 24-07-2001) 231 

lSI Activities in UP 
(XVIII, 07-08-2001) 351-359 

lSI Activities in West Bengal 
(XIX, 28-08-2001) 247 

ISMH 
Physicians under ISMH 

(XVIII, 8-08-2001) 136-137 

Israel 
Indo-Israel Talks on Pilotless 'Lakehya' 

Planes 
(XVIII, 8-08-2001) 158-159 

ISRO 
Research and Development Centres 

(XVII,OI-01-2001) 139-140 

JabaU ScheDlclPnject 
Jabali SchemeJProject 

(XIX, 28-01-2001) 297-298 

Jal ChhajaD Project 

Need to review Jel Chhajan Project in 
Jharkhand (MUR-377) 
(XVII, 01-01-2001) 457--464 

Jammu aad Kuhmir 
Additional Financial Assistance for 

Jammu and K4shmir 
(XVIl,25-07-2ool)"68-70 

AIR, Narbal Srinagar 
(XVII, 03-08-2001) 196 

Attack on Union Ministen in J&K 
(XVIl,24-07-2ool) 53-54 

Safety from Missile System ISRO-DRDO Bomb Blast at Jammu Railway Station 
(XVIII, 8-08-2001) 96-97 (XVII, 24-07-2001) 206-207 
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Conversion of Children in Jammu and 
Udhampur 
(XVIII, 07-01·2001) 124 

Employment Exchanges in Jammu &. 
Kashmir 
(XVIII, 20·1-2001) 103-105 

Facilities to Displaced Families of Jammu 
and Kashmir 

. (XVII, 31.7-2001) 207-209 

Need to Run Mahakaushal Express 
Between Jabalpur (Madhya Pradesh) 
and Jammu Tavi (MUR 377) 
(XIX, 21-8-2001) 197 

Opening of Museum in J&.K 
(XIX. 23-08-2001) 303 

Special Identity Cards for Armymen in 
Kashmir 
(XVII, 25-07-2001) 164-165 

Fencing on Border Along Jammu and Jan Shikshan Sansthan 
Kashmir Jan Shikshan Sansthan 
(XVII, 24-07-2ool) 108-109 (XVII, 31-7-2001) 210-211 

Financial Assistance to J &. K for Drug Jan Shikshan Sansthan 
Abuse (XIX, 28-08-2001) 167-171 
(XVII. Q3-08-2001) 161-162 Janata Deposit Scheme 

Foreign aided Irrigation Projects in Janata Deposit Scheme 
Jammu &. Kashmir (XIX, 24-08-2001) 117-18 
(XVIII. 6-08-2001) 86 

Holding up of Militants in a Mosque in 
J&.K 
(XIX. 21-8-2001) 160 

Irrigation Project in Kashmir 
(XVIII, 20-01-200 I) 169-170 

Kashmir Channel 
(XVIII\ 17-08-2001) i59-60 

Kashmir Issue 
(XVII. 24-07-2001) 244-245 

Killing ofiMocent People in Jammu and 
Kashmir 
(XVIII. 8-08-200 1) 264-273 

Killings of Amamath Pilgrims.in Jammu 
and Kashmir by Militants 
(XVII, 24-07-2001) 392--402 

Militancy in J&.K 
(XVIII. 07-08-2001) 101 

(XVII. 24-07-2001) 38-40 

Militant Activities in J&.K 
(XVII. 24-07-200 1) 38-40. 269 

Militants in a Mosque in J &. K 
(XiX, 28-08·2001) 152-15~ 

Japan 
Japanese Assistance to Simhardi Thermal 

Power Station 
(XIX. 23-08-2001) 307-308 

Japanese Grants for Health Care Projects 
(XIX. 22-8-2001) 197-198 

Non-Tariff Barriers by Japan 
(XIX. 24-08-200 I) 175 

Visit of Delegation to Japan and USA 
(XVIII. 17-08-200 I) 259 

Jawahar Gram Samridhi YoJana 
Jawahar Gram Samridhi Yojana 

(XVIII. 07-08-2001) 259-266 
Study on JGSY 

(XVII. 31-7-2001)273 
Study on JGSY 

(XVII, 24-07-2001) 73-74 

Jayakwadi Project 
Jayakwadi Project 

(XVIII. 6-08-2001) 136 
Jewellery 
Institute for Jewellery 

(XVII. 03-08-2001) 135 
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Jbarkhaad 

Basic facilities at Rancid Airport 
(XVII, 23-07-200 I) 323 

Closure of Evening Law College in 
Jharkhand and Bihar 
(XVIII, 16-68-2001) 257·58 

Constitution of Legislative Council in 
Iharkhand 
(XVIII, 14-8·2001) 246 

Controversy in Bihar and Jharkhand 
(XVIII, 16-68·200 1) 297 

Employment Exchages in Jharkhand 
(XVII, 23-07·2001) 200-202 

Fund for Jharkhand 
(XVII, 23-07·2001) 282 

Implementation of SGSY in Newly 
Created States 
(XVII, 31·7-2001) 169-171 

Irrigation Schemes of Jharkhand 
(XVIII, 6-68-200 I) 76·77 

Minerals Reserves in Jharkhand 
(XVIIl, 20-8·2001) 139-140 

Modernisation of Telegraph Services in 
Jharkhand 
(XVII, 30-07·2001) 139 

National highways in Jharkhand 
(XVII, 23-07-2001) 362 

Need for eledrifJCation of Rural Areas 
inhabited by sr, in Lohardaga 
Parliamentary Constinlency, Jhar1chand 
(MUR 377) 
(XVII, 25-07-2001) 365 

Need to correct census undertaken in 
Jharkhand by including the devotees 
ofSama religion (MUR 377) 
(XIV, 07-03·2001) 360 

Need to effectively implement Malaria 
Eradication Programme in Lohardaga 
Parliamenlary Constituency, Jharkhand 
(MUR377) 
(XVIU, 8-08-200 I ) 306 

Need to include 'Kurmi' cute in JbIrtchInd 
in the category of STs (MUR 377) 
(XVII, 25-07·2001) 363·364 

Need to provide financial assistance te 
Government of Jharlchand to check the 
spread of Malaria in Palamu 
Commissionary (MUR 377) 
(XIX, 23-08·200 1) 411 

Need to review JaJ Chhajan Project in 
Jharkhand (MUR 377) 
(XVIJ,0I-08-2001)457-464 

Population ofTribes in Jhartchand 
(XIX, 21-8·2001) 126-130 

Power Plants in Jharkhand 
(XIX, 23-08-2001) 238-240 

Proposal ftomJharkhandfor DVC 
(XVIII, 16-68-2001) 175 

Separate University in Jharkhand 
(XIX, 28-08·2001) 100-101 

Telephone Connections in Jharkhand 
(XVII, 30-07·2001) 50-51 

Tourist Centre in Jharkhand 
(XIX, 23-08-2001) 342-344 

Water Resource Projects of Jharkhand 
(XVlII, 20-8·2001) 150-15 I 

World Bank Aid for Jharkhand 
(XVII, 27-07·2001) 48 

Ji •• ab Houe 
Handing Over ofJinnah House 

(XVIII, 8-08·200 I) 174 
Joiat Vcatare 
Agreement for Joint Venture 

(XVII, 01-08·2001) 297-299 
Setting up of Joint Venture 

(XVIII, 8-08·2001) 161 
Joint WorldDJ Groap 
Indo-Nepal Joint Working Group Meeting 

(XVII, 25-07-2001) 92·93 
Indo-USA Joint Working Group Meet 

(XVII, 25-07·2001) 105·106 
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. Joint Working Group on Comrmmications 
(XVIn. 6-0 .. 2001) 140-141 

Joanaltstl 
Welfare $cheme for Part-Time Journalists 

(XVII, 27-07-2001) 208 
Jadps 
Secretariat Assistance to Retired Supreme 

Need to fonnulate a policy for providina 
benefits to the martyts ofpara military 
forces or of lite three wings of the 
Armed Forces killed in action on the 
lines of Kargil Martyrs (MUR 377) 
(XVD. 30-07-2001) 310-311 

Karail Sector 
Firing in KargiJ 

CoID1 Judges (XIX. 22-8-2001) 153 
(XIX. 23-0 .. 2001) 15-86 

Strength of Judges 
(XIx. 23-08.2001) 347-348 

Kan.taka 
Anganwadi Centres in Kamataka 

(XVIII. 07-08-2001) 153-154 
Vacant Post ofJudges in District and Sub-

Ordinate ColD1s Approved and Recognised Dental 
-(XIX. 23-08-2001) 341-342 Colleges in Kamataka 

(XVII. 01-08-200 I) 242 
Vacant Posts of Judges 

(XVIII. 16-08-2001) 355-57 
Jadieiary 
Delay in Justice 

(XIX. 23-08-2001) 300-301 
I Expensive Justice 
t( Ja~XIx. 23-08-2001) 27-29 

I Development Schemes for Jute Sector 
l (XIX, 23-08-200 I) 58-62 
f. Difficulties being faced by Jute growers 
:::1; and jute industry (C.A.) 
Y (XIX. 24-08-2001) 326-3~ 
:,~ Procurement of Jute 

(XVIII, 16-08-2001) 187-89 
Jate Mills 
Subsidy to Jute Mills 

(XIX. 23-08-2001) 141-142 
KaBasb M .... rov.r V.t ... 
Kailash Mansarovar Yatra 

(XVII, 01-08-2001) 359 
, Kaflll M.l1)'n 

Memorandum to Prime Minister from 
Relatives of K.argiJ MartYrs 
(XIX. 22-1-200 I) 249 

Assistance for Construction of Indoor 
Sports Complex in Kamataka 
(XVIII, 6-08-2001) 170 

Assistance for Construction of Indoor 
Stadium in Kamataka 
(XVII, 30-07-2001) 216-217 

Assistance for Construction of Sports 
Premises in Kamataka 
(XVII, 30-07-2001) 140 

Assistance for Growth Centre, R.aic:bur 
(XVII, 03-08-2001) 195-196 

Assistance for Play Field in K.Imataka 
(XVIII, 6-08-200 I) 233 

Assistance for Science Education 
(XVII, 31-7-2001) 209-210 

Central Assistance for Softwarl! to 
Kamataka 
(XVII, 01-08-2001) 357 

Construction of Cold Storage under 
Subsidy Scheme in Kamataka 
(XIX, 23-08-2Ot?1) 251-258 

Doubling of Mysore-Bangalore Railway 
Line 
(XIX, 23-08-2001) 152-153 

Drought Situation in Kamataka 
(XIX. 23-08-2001) 154 
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EPlP in MangaJore 
(XVII, 27-07-200 I) 232 

Excess Tobacco Production in Kamataka 
(XIX, 24-08-2001) 161 

Export ofIron Ore from Kudremukh 
(XVII, 24-07-2001) 64-65 

NABARD Assistance for School 
Buildinp in K.....u 
(XVII, 03-01-20(1) 59-60 

Need for construction oftwo-Iane by-pus 
highway between Byndoor and 
Kasargod in Karnataka (MUR 377) 

External Aided Projects in Karnasaka and (XVII, 25-07-200 I) 366 
Tamil Nadu Need for early construction of broad 
(XVIII, 17-08-2001) 227-28 gauge railway line betweenAnkoIaMd 

Film Festival at 8angalore Hubli in Kamataka (MUR 377) 
(XVII, 27-07-200 I) 145 (XVII, 31-7-200 I) 318-319 

Financial Assistance to Software in Need to ensure availability of adequate 
Bangalore I inter-State river water to Kamataka 
(XVII1, 8-08-2001) 196 i (MUR 377) 

I 
FM Channel 8angalore 1 (XVII, 24-07-200 I) 406 

(XVIII, 17-08-2001) 213 ! Need to accord sanction to the proposal 
Food Subsidy by Kamataka i of Government of Kamataka for 

(XVIII, 17-08-2001) 182 widening of link road between Jipni 
Foreign Direct Inve5tQlent Projects in and 80mmasandra Industrial Areas 

Kamataka under Critical Infrastructure Balance 
(XVII, 27-07-2001) 162 I Scheme and Provide funds for it 

Funds for Anti-Terrorist Activities to I (MUR 377) 
Kamataka i (XVIII, 14-8-2001) 349 
(XVII, 31-7-2001) 94-95 Need to advise the Government of 

Funds Under PMRY to Kamataka Kamataka to release more water of 
(XVII,OI-08-2001) 251-255 River Krishna to save the standing' 

Governing Council of NIMHANS, I 
8angalore. 
(XIX, 22-8-200 1 ) 290 

lCtCl Loan to Karnataka Power 
Transmission Corporation Ltd. 
(XVII, 03-08-2001) 128-129 

Institutions in Karnataka 
(XVIII, 8-08-2001) 153 

Irrigation Projects in Kamataka 
(XVII, 30-07-2001) 61 

Land for AirportS in Karnataka 
(XVIII, 6-08-2001) 74 

Loan to Karnataka for Equipping Medical 
College Hospitals 
(XIX, 22-8-2001) 143-144 

crops in Andhra Pradesh (MUR 377) 
(XVII, 30-07-2001) 313-314 

Need ,to clear the proposal of State 
Government of Karnataka for setting 
up an Export Promotion Industrial Park 
II Mangalore (MUR 377) 
(XVII, 24-07-2(01) 407 

Need to declare Kidwai Memorial 
Institute of Oncology, Karnataka • a 
National Cancer InstiMe (MUR 377) 
(XVII, 31-7.2001) 311 

Need to make Konkan Railway more_ 
friendly to the people of Dak.hin 
Kannada (MUR 377) 
(XVII, 31·7·2001) 319-320 
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• Need to provide financial assistance to 
Government of Karnataka to meet 
drought situation prevailing in the State 
(MUR377) 
(XVU, 01-08-2001) 460 

Need to review CouIaI Regulation Zone 
code partieularly in Udupi Di~ict, 
KarnataIca (MUR 377) 
(XVIII, 07-01-2001) 402 

Need to send a Central team to KamaIaka 
to assess the situation caused by 
drought and provide adequate financial 
assis1ance to the State (MUR 377) 
(XVII, 24-07-2001) 407 

Paddy Procumnent by FCI in K.amataka 
(XVII, 27-07-2001) 36 

, Palm Oil Industry in Kamataka 
(XVII, 27-07-2001) 261-262 

Pending power projects of Karnataka 
(XVIII, 20-08-200 I) 248 

Procurement of Maize by FCI in 
~ Kamataka 
" (XVII, 03-08-2001) 114-11' 
~ ~ (XVIII, 17-08-200 I ) 89-91 
;il»roject Sanctioned by CAPART in 
~~~ 

.':';. Maharashtra and Kamatab 
;,j; (XVII, 24-07-2001) 107-08 

~'rojects for Slum Improvement and 
'iF Rehabilitation in Kamataka 
r~J (XIX, 28-08-200 I) 190-191 
:~Il 

~Release of water to Kamataka 
.~'. (XVII. 23-07-2001)371 

* ~ Setting up of Resource Centre at 
~.: Bangalore 
? (XVII, 03-08-2001) 121-122 

~SeIting up ofThermal Plant in Managlore 
(XDf,-23-08-2ool) 340 

Tourist Projects ofKamataka 
(XVID, 16-08-2001) 130-3S 

World Bank Assistance to Kamataka in 
Improving Business Milieu 
(XVII, 03-08-2001) 147-148 

World Bank Loan for Kamataka 
(XV11, 27-07-2001) 163-164 

World Bank Loan for Poverty Alleviation 
in KmnataJta 
(XIX, 28-08-200 1) 283-284 

World Bank Loan to Karnataka for 
Poverty Reduction 
(Xlx, 24-08-200 I) 69 

Kasturba GaDCIbi Swetantr'a Vldyalaya 
Vojane 

Kasturba Gandhi Swatantra Vidyalaya 
Yojana 
(XVIII, 14-8-2001) 22S-226 

Kazakbltan 
Visit of Kazakhstan Assistant Foreign 

Minister 
(XVII, 01-08-2001) 3S4-3SS 

Kelo Project 
Kelo Multi-Purpose Project 

(XV1lI, 20-08-2001) 76-77 
Kendriy8 Vidyelaye Saap .... n 
Appointment of Teachers in Kendriya 

VidyaJaya Sangadlan 
(XVIII, 14-8-2001) 167-169 

Appointment on Compassionate Grounds 
inKVS 
(XIX, 28-08-200 I) 98-99 

Power of Chairman of KVS 
(XVIII, 07-08-2001) 121-122 

Keadriye Vldyelayas 
Basic Facilities in KendriyalNavodaya 

Vidyalayas 
(XVII. 31-7-2001) 276-278 

Computer Education in KVs 
(XIX, 21-8-2001) 172-173 

Discretionary Quota for Admission in 
Kendriya Vidyalayas 
(XVIII, 07-08-2001) 231-232 
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Hostel(s) Facilities in Kendriya 
V"JdyaIya(s) in U.P. 
(XV1Il. 07-01-2001) 99 

Kendriya Vidyalayas 
(Xvn. 31-7-2001) 290 
(XIX. 22-1-200 I) 350-351 

Kendriya Vidyalayas in the country 
(XVII. 24-07-2001) 67-72 

Kendriya Vidyalayas in Union Territory 
of Daman and Diu 
(XVIII. 07-01-200 I) 219 

Need to open a Central School at 
Mashkrakh (Saran) in Bihar at the 
earliest (MUR 377) 
(XIX. 23-01-200 I) 415 

Results of CBSE Examination in 
KendriyalNavodaya Vidyalayas 
(XVIII. 07-08-2001) 146-147 

Teaching of Sanskrit in Kendriya 
Vidya1ayas 
(XVIII. 14-1-2001) 54 

Transfer of Teachers of Kendriya and 
Navodaya Vidyalayas 
(XVIII. 14-8-2001) 207-209 

Vacant Posts in KVs in Uttaranchal 
(XIX. 28-08-200 I) 221-223 

Kent. 
Air Bay Bridge at Trivandrum Airport 

(XVll. 30-07-2001) 100 

APnapuma Scheme in Kerala 
(XVII. 31-7-2001) 149 

Ayurvcdic College ih Kerala 
(XVII, 01-08-2001) 349 

Cemra ofExcelJence in Higher Education 
Sector in Kerala 
(XVII, 31-7-2001) 52-53 

Clearance to Power Projects of Kerala 
(XIX. 23-08-200 I) 179-180 

Construction of Over Bridges in Kerala 
(XVIII. 16-08-2001) 142-45 

Construction ofTrivandrum NH-47 By-
Pass 

. (XVII, 30-07-2001) 254-255 

Crisis in Kerala Coir Industries 
(XVII. 01-08-200 I ) 243 

CRPF Recruitment Centre in Kenla 
(XVIII. 07-01-2001) 147-141 

Cut in B.ED. Seats in Kenla 
(XVII. 31-7-2001) 249-250 

Defensive walls on Sea Shores ofKerala 
(XVIII, 07-08-2001) 231 

ESI hospitals in Kerala 
(XVII. 23-07-2001) 217-211 

Fertilisers· and Chemicals Travancore 
Limited 
(XVlI. 24-07-2001) 82 

Flights from Keraia 10 European Countries 
(XVIII, 20-08-2001) 302 

Flood Control in Kerala 
(XVIII. 20-08-200 I) 180 

Flood Situation in Orissa and Kerala 
(XVII. 24-07-2001) 383-392 

Funds for swimming pool at Quilon, 
Kerala 
(XVII. 23-07-2001) 260 

I.T. Education in Schools/Colleges in 
Kerala 
(XVII, 31-7-2001) 13.9 

Need to accord sanction 10 tU proposal 
of Kerala Government for setting up a 
new Fishing Harbour at Thalai in 
Kannur district, Kerala (MUR 377) 
(XVII, 31-7-2001) 323 

Need to amend the Coastal Relulaaor 
Zone Act keepina in view the interelb 
of the pcoIe of coastal areas of K.erala 
(MUR377) 
(XVII, 30-07-2001) 313 

Need 10 open consulates ofOulf countries 
in Kerala (MUR 377) 
(XVII. 24-07-2001) 401 
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Need to provide duty free kerosene for KeroieDe Oil Depot 
tranditional fishing in Kerala 
(MUR377) 
(XVII, 01-08-2001) 459-460 

Need to restore rail services between 
Shoranur and Calicut sector in Kerala 
(MUR3n) 
(XVII, 25-07-2001) 367 

Need to waive Excise Custom Duties on 
Naphtha to reduce the price of power 
in Kerala (MUR 377) 
(XIX, 23-08-200 I) 413 

PendingApplic:ations from Kerala for FFP 
(XIX, 21-8-2001) 86-87 

Post Offices/Sub-Post Offices in Kerala 
(XVIII, 20-08-2001) 82-83 

Poverty Alleviation Programme in Kerala 
(XVIII, 14-8-2001) 75-77 

Problems of Rubber Planters in Kerala 
(XVII, 03-08-200 I ) 261 

Proposal for Triangular Railway Station 
in Kerala 
(XIX, 23-01-2001) 149-150 

Rain in Kerala 
(XVIII, 16-01-2001) 249-251 

Need to open Kerosene Oil Depot at 
certain places in lahanabad 
Parliamentary Constituency, Bihar 
(MUR-377) 
(XVJI,OI~2001)463 

Kluldi ArttsuI 
Insurance CoWl'to Khadi Artisans 

(XVII, 25-07-2001) 149 
Kluldi Gra_odbyog 
Industrial Units run by Khadi 

Grarnodhyoa 
(XVII, 01-01-2001) 362-363 

KidDapplDI Cues 
Disposal ofMurderlKidnapping Cases by 

Delhi Police 
(XVIII, 07-01-2001) 353-354 

Kilu 
Kilns in New Delhi 

(XIX, 28-08-2001) 112-183 
KisaD Credit Cards 
Kisan Credit Cards 

(XVII, 27-07-2001) 128 
KisaD Viku Patras 
Fake Kisan VJkas Patras 

se~:'i:p of Technology Habitat at (XVIII, 6-01-2001) 130 

(XVII, 24-07-2001) 176-ln KUhori Shaktl VojaDa 
Telephone Exchanges in Kerala and Bihar Kishori Shakti Yojana 

(XVII. 23-07-2001) 119-179 (XVII. 31-7-2001) 294-298 
)(eroseDeOn 
Kerosene Quota 

(XVIII, 16-01-200 I) 217 
Need to provide duty free kerosene for 

traditional fishing in Kerala 
(MUR3n) 
(XVII, 01-08-2001) 459-460 

Reduction in Quota of Ke~ 
(XVII, 03-08-2001) 310 

KRlBHCO 
Fertiliser Outlets and Centres of IFFCO 

andKRIBHCO 
(XVn, 24-07-2001) 238-240 

Need to make Gorakhpur unit of 
KRlBHCO in U.P. viable (MUR 377) 
(XVIll, 16-08-2001) 399-400 

Pending Sc:bomes Before KRlBHCO 
(XVlD, 07-01-2001) 317-311 

cr""" .. ,. 
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KudrelDukb lroa Ore COlDpaDY 
Export of Iron Ore from Kudremukh 

(XVII. 24-07-2001) 64~5 
Kudmnukh Iron Ore Company 

(XIX, 21-8-20(1) 140-"141 
KuaaankolD 
Development ofKumarakom 

(XIX, 22-8-2001) 256-257 
KVlC 
Action Plan Linked with KVIC 

(XVIII. 8-08-200 I) 175-176 
Advisory Boards for KVIC 

(XVII. 01-08-2001) 299-300 
Assistance 10 Bihar by KVIC 

(XVIII. 8-08-2001) 127-128 
Employment through KVIC in Bihar 

(XVIII, 8-08-200 I) 60-62 
Financial Assistance to KVIC 

(XVID. 8-08-200 I) 229 

Labe.r 
Agricultural Labour 

(XVII,30-07-2001)47-48 
Bonded Labour 

(XVII. 23-07-2001) 107-101 
Casual Labour in BALCO 

(XVIII. 6-08-2001) 107 
Decline ofUtilisltion ofLibour Force 

(XVIn, 20-8-2001) 141 
Labour force in India 

(XVII~ 23-07-2001) 329-3~0 
Labour Standards 

(XVIll, 6-08-2001) 11'-176 
Problem Faced by Railway Labourers 

(XVlll. 16-08-2001) 236 
R.e-Employment of Surplus Labours 

(XVIII, 6-08-2001) 287 
Rehabilitation of Bonded Labour 

(XVII. 30-07-2001) 42-43 
Khadi and Village Industries Commission Rescue of Bonded Labourers 

(XVII, 01-08-2001) 286-287 (XVIII, 6-08-200 I) 217-211 
KVIC Board in Madhya Pradesh 

(XVIII, 8-08-200 I) 103-106 
KVlC in UttrlInChal 

(XVII, 25-07-2001) 67~8 
New Chainnan in KVIC 

(XVII, 01-08-2001) 350--352 
Package for KVIC 

(XVII, 25-07-200 I) 312-313 
Reduction in Loans by KVIC 

(XVII .. 25-07-200l) 328 
.Labontories 
DRDO Laboratories 

(XVII, 01-08-2001) 139 
Science Laboratories in Schools and 

Colleges 
(XVII,31-7-2001)252 

Seed Testing Labs 
(XIX, 23-08-200 I) 173 

lAbour Co ..... 
Computerisal:ion of CGIT-Cum-Labour 

Courts 
(XVIII, 6-08-200 I) 269 

Need to set up a Labour Court in Atw. 
District, Rajasthan (MUIt-377) 
(XVIII, 07-08-2001) 400 

Pending Cases in Labbur Couru 
(XVIII, 20-01-2001) 322-324 

Pending cues in labour c:ourtI in Guj_ 
(XVII, 23-07-2001) 117-111 

Labour latelllive Area 
Labour Intensive Areas 

(XVII, 30-07-2001) 295-296 . 
Labour La". 
Amendment of Labour Laws 

(XVII, 30-07·2001) 286 
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Impositionofl..abow Laws by Developed Misuse of Plots in L.wrence Ro.d 
Countries Industrial Area 
(XVIn, 6-08-2001) 10S-I06 (XIX, 21-01-2001) 136 

lAbour SdIeIaeI 

Centrally Sponsored Labour Schemes 
(XVIn, 20-08-2001) 201-202 

Laddalda 

Union Territory Status to Laddakh 
(XVII, 24-07-2001) 14S--47 

1Ake(.) 
Afforestation Arowld Lakes 

(XVII. 30-07-2001) S3-S4 
Conservation and development of Lakes 

(XVII, 23-07-2001) 203-204 
IAIld 
Auction of Land by DDA 

(XVIII, 14-1-2001) 212-213 

Need to Exempt Compensation received 
by Fumers against Land Acquisition 
for any project from Income-Tax 
(MUR377) 
(XVII, 30-07-2001) 31S 

Pending L.nd Dispute Cases Before 
BCCL 
(XIX, 21-1-2001) 144-14S 

Permission Fee of Mixed Land Use in 
Residential Colonies 
(XVIII, 07-01-2001) 1S6-IS8 

Problem of Fertility of Land 
(XVIII, 16-01-2001) SI-55 

Uncultiv.ble and Undulating Land in 
Daman and Diu 
(XVii, 31-7-2001) 262-263 

Compensation for Acquisition of Land by IAIId lAue 
NLC Breach of Lease Conditions 
(XVlII,07-01-2001)316-317 (XVIII, 14-1-2001) 179-110 . 

Computerization of Land Records 
(XVIII, 14-8-2001) 83-81 

Conference on L.nd Resource 
Management 
(XVII, 24-07-2001) 6S-66 

Encroachment of Land .t Tughlakabad 
Fort 
(XVIII, 07-01-2001) 91-99 

Encroacbed Forest Land 
(XV!II, 6-01-2001) 52-S3 

Implemenlatioa of Land Reronns in States 
(XVIII, 07-01-2001) 175 

Income Tax on Compensation of Land 
Acquired by the Government 
(XIX, 24-01-2001) 3S-36 

Land for Commercial Purpose 
(XVII, 01-01-2001) 302-313 

Land Holdings by Tea Growers 
(XVII, 03-08-2001) 179-.10 

lAnd Resource M ..... e.t Polley 
Land Resource Management PoJicy 

(XVII, 31-7-2001) 300-301 
1A .... ae<.) 
Common Script for .11 the Indi.n 

Languages 
(XIX, 28-08-2001) 79 

Correspondence with NHRC in Hindi 
(XVIII, 14-8-2001) 30S-306 

Declaration of.1I Indian Languages as 
National Languases 
(XIX, 28-08-2001) 148 

Declaration of Hindi as Official Language 
(XVII, 24-07-2001) 172 

Diploma Courses in Various Languages 
byIIMC 
(XVIn, 17-08-2001) 129-30 

Hindi Monitoring Units 
(XVIII, 17-08-2001) 253-54 
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Inclusion of Languages in Eighth 
Schedule 
(XVIII, 14-1-2001) 315 

Medical Education in Hindi 
(XIX, 22-1-2001) 137-131 

News in Maithill 
(XVIII, 17-01-200 I) 253 

Offic:iaI Work in Hindi 
(XVIII, 20-01-2001) 212 

Oriya News Bulletin 
(XVIII, 17-01-2001) 246-47 

Promotion of Hindi 
(XVD, 01-01-200 I ) 6().{; I 

Conversion ofMurdeI' Cues into Natural 
Deaths 
(XVII, 31-7-2001) 90-91 

Crime Against Women 
(XVII, 31-7-2001) 273-276 

Crime Position in Delhi 
(XlX,21-1-2ool)17 

Crime RIle 
(XVII, 31-7-2001) 2~22 

Crime RIle in Capital 
(XVII, 24-07-2001) 54-55 

Crime(s) Against Women 
(XVIII, 07-01-2001) 112-121 

Crimes Against Children 
Promotion of Indian Culture, Heritage and (XVIII, 14-1-200 1) 31-32 

Languages Abroad 
(XVII, 24-07-2001) 321-330 

Promotion of Sanskrit Language 
(XVII, 24-07-2001) 177-112 

Promotion of Use of Hindi 
(XVII, 25-07-2001) 322-323 

Propagation of Official Language HIndi 
(XVII, 25-07-2001) 132-133 

RajbhashalOfficiai Language Hindi 
(XVII, 03-01-2001) 192-193 

Setting up of Sanskrit Speaking Centres 
in Univenities 
(XIX, 21-01-2001) 39-40 

Teaching of Sanskrit in Kendriya 
YIdyaIayu 
(XVIII, 14-1-200 1 ) 54 

Lalia AlDeriea 

Indo-Latin American Ties 
(XVII. 25-07-20(1) 64 

Law"OnIer 
Cues of theft in NIl1M' Division 

(XVIII. 16-01-200 I) 10-11 
Community Policina in Crime Prone 

Areas 
(XVUl, 07-01-2001) 271 

Criminal Activities from Rented Houses 
(XVIII, 07-01-2001) 181-119 

Criminal Cases in Delhi 
(XVII, 31-7-200 I) 120-124 

Disposal of MurderlKidnapping Cases by 
Delhi Police 
(XVIII, 07-01-2001) 353-354 

Extortion of Money from Passengen 
(XIX, 23-01-2001) 115-116 

Involvement ofOelhi Police Penonnel in 
Criminal activities 
(XVIII, 14-1-2001) 312-313 

Law and Order Situation in Delhi 
(XVII, 31-7-2001) 171-172 

Vehicle(s) Theft Cases in Delhi 
(XVIII, 07-01-200 1) 198-199 

LeuI ... System 
Introduction of Leasing sYstem 

(XVIII, 14-1-20(1) 175 
Ltatller Produdl 
Export ofLcather Products 

(XVII, 03-08-2001) 109-110 
Leave Trnel COIICeIIlo. 
Leave Travel Conc:euion 

(XVII, 27-07-2001) 151·152 
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Suspension ofLTC Facilities 
(XVIII. 17-01-2001) 91-99 

LeplatloD(l) 

Building Bye-Laws. 1913 
(XIX. 21-01-200 1) 319-320 

Enactment of New Laws to Replace 
FCRA-1976 
(XIX. 21-1-2001) 167-161 

Legislation on Patients Record 
(XVII. 25-07-2001) 119 

Legislation on Tamil Nadu Situation 
(XIX. 21-01-2001) 244 

Need to amend Forest Laws for 
development of undeveloped areas in 
the country (MUR 377) 
(XIX. 23-01-200 I) 416 

Need to amend Forest Laws to unsure 
speedy development of areas inhabited 
by SCs/STs particulary in Bbaruch 
Parliamentary Constituency. Gujarat 
(MUR 377) 
(XVII, 25-07-2001) 364 

Rationalisation of Law on Women's 
Property 
(XVII. 31-7-200 I) 6~7 

Separate Legislation for Development of 
Highways 
(XVIII. 6-01-200 I) 101-109 

Violation of Food Laws by Foreign 
Importers 
(XVIII, 16-01-2001) 215-216 

..... tive CoullCil 
Constitution of Legislative Council in 

JharkhancI 
(XVIII. 14-1-2001) 246 

UberaUutloa Policy 
Liberalisation Policy 

(XIX. 24-01-200 l) 101 

Ubrarlel 

Library SeieDce 
Education in Library Science 

(XVII. 24-07-2001) 347-48 
LlC 

Assistance through L1C and GlC to States 
(XIX, 24-08-2001) 253 

Expansion of Wide Area Network (WAN) 
byLlC 
(XVII. 03-08-2001) 54-56 

Investment by LlC 
(XIX, 24-08-200 I) 104 

L1C Losses 
(XVlII. 17-08-2001) 86-87 

Life Insurance Corporation 
(XVII, 27-07-2001) 246-247 

New Branch Offices of L1C 
(XVlII, 17-08-2001) 47-49 

NPAs ofLlC 
(XIX, 24-08-200 I ) 40-41 

Tax Rebate for L1C Policy Holders 
(XVIll, 17-08-2001) 143 

Licence Fee 

Licence Fee 
(XVII, 30-07-2001) 237-238 

LiceDce(s) 
Amendment in Industrial Licensing List 

(XVII, 03-08-2001) 142 

Cancellation of Licences by SEBI 
(XIX, 24-08-2001) 239 

Cellular Licences 
(XVIII, 6-08-200 I) 11-28 

Corruption in Licensing System 
(XIX, 28-08-2001) 91 

Licence to Fun and Food Village 
(XVIII. 07-01-2001) 322-323 

Setting up of Traditional Knowledge Licence to Hawkers and Cycle-Rickshaw 
DigkaI Library Pullers in Delhi 
(XVm. 14-1-2001) 54-55 (XIX. 21-08-2001) 294 

\ 



132 

Licences to sell Explosives 
(XVIII. 11-01-200 1)76-10 
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Uvestock 

Mobility Lic:enc:es 
(XVIII. 6-01-2001) 211-219 

Nonns for Issuance of Adwnc:e Licences 
(XVII. 03-01-2001)203 

ute EllpeetaK)' 
Average Age of Males and Females 

(XIX. 21-01-2001).291-302 

LiPt HOllIe 

Productive Policy for Promotinl 
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(XIX. 23-01-2001) 360 

Livt.a sa._rd 
Livina Standards ofUrben Areas Poor 

(XIX. 21-1-200 I) 112-13 
LoaIl(I) 

Bank Loans for Weaker, Sections of 
Society 
(XVII. 11-01-2001) IS-II 

ConsIruction ofLiJht House Tower at Pwi BorrowiDa &om Mad 
(XIX. 23-01-2001)316-311 (XVIII. 16-01-2001) 341-349 

Libraries 
Bungling in Delhi Public Library 

(XiX, 23-01-2001) 230-231 

LiteraeyM .... 

District Literacy Committee 
(XVII, 31-7-2001) 132-133 

Female Literacy 
(XVII, 31-1-2001) 2S-28 

National Li1erIcy Mission 
(XVII, 31-1-2001) 2!!2-2!!3 

Slow progress in Literacy 
(XVII, 24-07-2001) 30-33 

Literacy Proanm-
CommiUee(s) for Litency Programmes 

(XVIII, 07-01-2001) III 

Irrelularities in arantinl Loans under 
PMRY 
(XVII. 01-01-2001) 367-361 

Loan for A&riculture Sector 
(XVIII, 17-01-2001) 94-9!! 

Loan &om F1s IhrouJh Debenture Bonds 
(XiX, 24-01-200 1) 110 

Loen Sanctioned by HUDCO for Rural 
Development 
(XVII. 31-1-2001) 119-120 

Loen to Foreip Countries 
(XVIII. 17-01-2001) II!! 

Loan to KmJatIb for Equippina Medical 
Col" Hospitals 
(XIX, 22-1-2001) 143-144 

Loan to State Governments 
(XVU. 27-01-2001) 10-12 Literacy Programmes in Madhya PrIdesh 

(XVII. 24-07-200 I) 207-209 loins for ConsIruction of Godowns 
(XVII, 21-07-2001) 112-111 

Role ofNGOs in Literacy Prognunmes 
(XVII, 31-1-2001) 2~274 

Uteracy Projedl 
Literacy Projects 

(XVII, 31-7-2001) 210-211 

Utiptlo.C ... 
Government Litiption Caes 

(XVIII, 16-01-2001) 12!!-126 

Loans for Higher Studies Abroad 
(XVD. 27-01-2001) 209-210 

Loans for Rice Export 
(XIX, 24-01-2001) 79-10 

Loans &om Banks by UTI 
(XVIII, 11-01-2001)64 

Loans to Small Entrqnneun 
(XVII, 27-07-2001) 1S2-1!i3 
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Loans to Small Farmers 
(XVII, 27-07-2001) 128-129 

Loans to Supr Mills in Bi .. 
(XVII, 27-07-2001) ISO-lSI 

Loans to Tribals of Assam from NSTFDC 
(XIX, 28-08-200 1) 295 

MOU with HUDCO for Disbursement of 

LokAdaI.ts 
LokAdalats 

(XVIII, 16-08-200 I) 323-325 
Losses 
Companies in Losses 

(XVIII, 16-08-200 I) 274·275 
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Loan . Loss Suffered by Railways due to Fire 
(XIX, 78-08-2001) 248-250 I (XVIII, 16-08-2001) 358 

NABARD Loan for Sheep Breeders I Produ~~ion a~d" Loss in National 
Cooperative Societies . Fertlhzers Limited 
(XVII, 03-08-200 I) 25 I I (XIX, 28-08-200 I) 174-175 

Recovery of Loans 
(XVII, 27-07-2001) 197-198 

Reduction in Loans by KVIC 
(XVII. 25-07·2001) 328 

Short-Term Loans to Coffee Growers 
(XVII, 27-07-2001) 34-35 

Study Loan 
(XIX. 24·08·200 I) 53·54 

World Bank Loan 
(XVII. 27-07-2001) 93 

World Bank Loan for Kamataka 
(XVII, 27-07-2001) 163-164 

World Bank Loan to Chhattisgarh 
(XVII, 27-07-2001) 144 

World Bank Loans 
(XVII, 27-07-2001) 177-178 

Writing Off Loan on Public Sector 
Undertakings 
(XVII, 27-07-2001) 110 

Loc.lBodies 

Waiving·off of Losses 
(XVIII. 16-08-2001) 114-115 

LPG 
Allotment of Retail Outlets and LPG 

Agencies 
(XVIII, 16-08-2001) 347-348 

Cheaper LPG Connections 
(XVIII. 16-08-200 I) 175- I 76 

CNGILPG Vehicles 
(XVIII, 20-08-200 I) 159 

LPG Agencies/Petrol Pumps in 
Chhattisgarh 
(XIX. 23-08-2001) 352·353 

LPG Connections 
(XVIII. 16-08-200 I) 1 18- I 19 

LPG Dealers in Bihar 
(XVIII, 16-08-2001) 300-301 

LPG Distributorship at Bareilly 
(XIX, 23-08·200 1) 226-230 

"" Petrol PumpS/LPG Agencies to KargH 
Changes In Planning and Resource W W"d 

Mobilisation . " : . ar I ows 
(XVII, 31-7-2001) 28.31 I (XVIII,16-08-2001)291 

Collection of Demolition Cost by Local 
Bodies 
(XIX, 21-8-2001) 157 

Loptics Orpniulioa 
Logistics Organisation 

(XVII, 01-08-2001) 189 

Requirement of LPG for Gujarat 
(XIX. 23-08·2001) 277-278 

Security Deposits on Cylinders 
(XVIII, 16-08-2001) 167·168 

Size of LPG Cylinders 
(XIX. 23-08-200 I) 308-309 
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Unifonn Emission Norms for LPGICNG Iron Ore and Mlftpnese Reserves in MIt 
(XVIII, 20-01-2001) 47 (XVUl, 6oG1-200I) 176-177 

La.i 8asbI Sebc.e 
Luni Basin Scheme of Rajasthan 

(XVIII, 07-01-2001) 35S-3S6 
M.s. Ahluwalia CHISittee 
M.S. Ahluwalia Committee 

(XVII, 23-07-2001) 29-30 
Maunu 

Irription Facilities in Madhya Pradesh 
(XVIII, 20-1-2101) 137-131 . 

Irription Projects in Madhya Pradesh 
(XVII, 30-07-2001) 111-192 

Jhabua Development Communication 
Project 
(XIX, 22-8-2001) 341-342 

KVIC Board in Madhya Pradesh 
ARBI Madarsas (XVIlI,I..o1-2001) 103-106 

(XVII, 24-07-2001) 334 Litency Programmes in Madhya Pradesh 
Madarsas in the Country (XVII, 24-07-2001) 207-209 

(XVllI, 14-1-2001) 23S-237 Mabila Polytechnics in Madhya Pradesh 
Madhya Pradesh (XVIII. 14-8-2001) 211-212 
Agn>-Based Industries in Madhya Pradesh Merger of Non-Formal Education with 

(XVII, 2S-07-2001) 163-164 Popular and Univenal Education 

Construction of Road Over Bridge at 
Bamania in M.P. 
(XiX, 23-08-200 1) 183-1 S4 

Deployment of guards at Airports in 
Madhya Pradesh 
(XVII, 23-07-2001) 232-233 

Drought in M.P. 
(XiX, 23-01-2001) 2S4-2SS 

Establishment of Passport Offices in 
Madhya Pradesh. 
(XIX, 22-8-2001) 29S-296 

Expansion of Indore Airport 
(XVIII. 6-08-200 I) 1 S7 

Fire Accidents of Jabalpur Ordnance 
Depot. 
(Xl}{, 22-8-2001) 271-272 

Funds to Madhya Pradesh 
(XVIII, 6-01-2001) IS3 

I.T.Education 
(XVIII, 1-08-2001) 138 

Installation of Tubewells in Madhya 
Pradesh 
(XVIII. 6-08-2001) 135 

(XVII, 31-7-2001) 260 
Mineral Resource Area in Madhya 

Pradesh 
(XVIII, 6-01-2001) 296-297 

Modernisation of Bhopal Airport 
(XVII, 30-07-2001) 271-279 

Need for proper maintenance ofNetional 
Highway No.7 betMCD Jabalpur' and 
Seoni in Madhya Pradesh (MUR. 377) 
(XVlU, 16-01-2001) 400 

Need to assist Madhya Pradesh 
Government to meet electricity 
shortage particularly in rural area of 

. the State (MUR 377) 
(XVII. 31-7-2001) 316 

Need to effc<:tively implement the Central 
Schemes for the benefit of the rural 
poor particul.ty in Madhya Pradesh 
(MUR377) 
(XVIII, 14-8-2001) 347 

Need to enhance the caplCity of Alkalide 
Factory Producm, Life Savina Drvp 
It Neemuch in Madhya PndeIh (MUR 
377) 
(Xl}{, 21-1-2001) 192 
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MIIed to EJdend Construc:tion of National 
HiShway from Lalsot to Sheopur 
(Madhya Pradesb) y;a Sawai 
Madbopur (Rajutban) (MUR 377) 
(XVII. 24-07;2001) 405 

Need to Extend either Bhopal-Kota or 
Jaipur-Kota Train upto Ratlam, 
Madhya Pradesh (MUR 377) 
(XVD, 24-07-2001) 406 

Need to Run Mahakaushal Express 
between Jabalpur (Madhya Pradesh) 
and Jammu Tavi (MUR 377) 
(XIX, 21-1-2001) 197 

Need to set up more LPTs in MIIIl,dsaur 
and Neemuch Districts of Madhya 
Pradesh (MUR 377) 
(XVII, 31-7-2001) 322-323 

Need to take urgent steps to check the 
spread of Malaria in Madhya Pradesh 
(MUR377) 
(XVII, 30-07-2001) 310-315 

Ma.aJa. Co .... a.to. Report 
Mahajan Commission Repon 

(XVIII, 14-1-2001) 164-165 
M"uaadi Coalfields Ltd. 
Closure of Coal Mines under MCL 

(XVIII, 14-8-2001) 102-103 
Safety Measures in Open Cast Mines of 

MCL 
(XVII, 24-07-2001) 82-83 

M ••• rulltra 
ADB assisted Projects in Maharlshtra 

(XVII, 03-08-2001) 72 
Additional Otants to Mabarashtra for 

Providins Basic Amenities 
(XIX, 28-08-2001) 230 

Appointment of Environmental Authority 
in Mabarashtra 
(XVII, 23-0,.1) 100-101 

Basic Amenities to Slums in Mumbai 
(XVII, 31-7-2001) 55-56 

Production in Iron Ore Plants of Madhya Broadcasting News by AIR, Sangti, 
Pradesh and ChhaUisph Mabarashtra 
(XIX, 28-08-2001) 88 (XVIII, 17-08-2001) 201-02 

Project for development of forests in 
Madhya Pradesh 
(XVII, 23-07-2001) 339-340 

Run Bhopal-Rajkot Express train via 
Katni-Damoh Sasar, Bina (Madhya 
Pradesh) and Rajkot (Gujarat) (MUR 
377) 
(XVIII, 14-1-2001) 346-347 

Settins up ofHeavy Industries in Madhya 
Pradesh 
(XVllI, 17-08-2001) 213-14 

STDIISDIPCO Booths in M.P. 
(XVII, 23-07-2001) 321-322 

Cases oflbeft in Naspur Division 
(XVIII. 16-08-200 I) 80-81 

Catering Department Canteen at Nagpur 
(XIX, 23-08-2001) 69 

Coal p;ojects in Andhra Pradeshl 
Maharashtra 
(XVII. 31-7-2001) 141-143 

Completion of Panvel-Karjat Railway 
Project in Maharashtra 
(XIX. 23-08-2001) 365-366 

Construction and Development near Oil 
PSUs in Mumbai 
(XIX, 23-08-2001) 244-245 

Telephone connections in post office in Construction ofNew Runways atAirports 
Madhya Pradesh in Maharashtra 
(XVII, 23-07-2001) 210-212 (XVIII, 6-08-2001) 131-132 
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Development ofMumbai Airport 
(XVII. 30-07-2001) 176-177 

Development of Salt Pan Lands in 
Mwnbai 
(XVII. 24-07-2001) 89-90 

Early Clearance to Pending Projects of 
Maharashtra 
(XVII. 30-07-2001) 68-70 

Funds for Maharashtra 
(XVIII. 8-08-2001) 184 
(XIX, 22-8-2001) 310 

Golden Quadrilateral from Kanyakwnari 
to Mwnbai 
(XVIII. 6-08-200 I) 79 

Handing over Belongings 
(XVIII. 8-O8-200l) 211-212 

Multi-ModellDlemational Paacnaer end 
Carao Hub in Nagpur 
(XVIII, 6-08-2001) 270-271 

Mumbai GelJular Operaton 
(XVIII, 20-1-2001) 133-134 

Mwnbai Urban Tnnsport Project 
(XIX, 24-08-200 I) 229-30 

Need to accord sanction to the proposal 
of Government of Maharashtra for 
Western Freeway Sea-link from 
Bandra to Nariman Point, Mumbai 
(MUR377) 
(XVIII, 14-1-2001) 348-349 

Need to declare road between Betul and 
Amrawati in Maharashtra as a National 
Hipway (MUR 377) 
(XVII. 31-7-2001) 317 

i Need to declare Vithal Rukmani Temple I at Pandharpur in Sohalapur district. 
HPT at Sangil. Maharashtra Maharashtra as a Centrally protected 

(XVIII. 17-08-2001) 138 I monument(MUR 377) 
HPT for Pandharpur District Solapur, i (XVII, 01-08-200 I) 464 

Maharashtra I Need to Improve Telephone Service in 
(XVII. 27-07-200 I) 234 ! Jalagaon Parliamentao' Constituency, 

II aJ Q .. M ba' Maharashtra (MUR 3'7) . 
I eg uarrylRg lR wn I (XIX 21-1-2001) 193 

(XVIII. 20-08-2001) 290 • 
Integrated Inftastructlire development for 

S.S.I. in Maharashtra 
(XVIII. 8-08-2001) 114-115 

Irrigation Projects in Maharashtra 
(XVII, 23-07-2001) 268-270 

Land Salinity in Maharashtra 
(XVIII. 16-01-2001) 110-12 

Maharashtra Water Supply and Sewerage 
Project Stage -II (Poshir Dam) 
(XVII, 31-7-2001) 207 

Maharashtra Water Supply and Sewerage 
Project Stage-II 
(XVII. 23-07-2001) 278-279 

MedicaUHospital Development in Tribal. 
(XVIII, 8-01-200 I) 202-204 

Need to provide financial assiSlanCe to the 
Government of Maharashtra for 
providing relief to the people ofNasik 
district affected by severe drought 
(MUR377) 
(XVII, 25-07-2001) 369-370 

Need to review Crop Insurance Scheme 
particularly in Maharuhtra (MUR 
377) 
(XVIII. 1-01-2001) 306-307 

Need to run an express train between 
Manmad and Mumbai via Ahmednapr 
(MUR 377) 
(XVII, 31-7-2001) 316 

Need to start Air Service &om Nasilt city 
in Maharashtra (MUR 377) 
(XVII, 24-O7-200l) 408-09 
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New International Airport for Mumbai 
(XVIII, 20-08-200 I) 290-291 

Over-Bridges in Maharashtra 
(XIX, 23-08-2001) 276-277 

Pending Power Projects ofMaharashtra 
(XVIII, 16-08-2001) 3S4-SS' 

Pending Proposals of Maharashtra with 
CAPART 
(XIX, 21-8-200 1) SO-60 

Upgradation of post offices in 
Maharashtra 
(XVII, 23-07-2001) 318-319 

World Bank Aid to Projects of 
Maharashtra 
(XVII, 27-07-2001) 180-182 

World..,Bank Aided Projects in 
Mabarashtra 
(XVIII,17-08-2001)211-14 

Pending Water Supply Schemes of World Bank Assistance for Bihar and 
Maharashtra • Maharashtra 
(XIX, 21-8-2001) 169-170 (XVII, 23-07-2001) 183 

Power Suppy to Maharashtra 
(XIX, 23-08-2001) 79-80 

Production of Sugar in Maharashtra 
(XVII, 27-07-2001) 228 

Project Sanctioned by CAPART in 
Maharashtra and Kamataka 
(XVII, 24-07-2001) 107-08 

Rehabilitation of Slum Dwellers in 
Mumbai 
(XVII, 31-7-2001) 138-139 

Representation from Maharashtra 
Regarding Sugar Factories 
(XVII, 03.08-2001) 98 

Request for Reducing the Premium Rate 
of Sugarcane Maharashtra 
(XIX, 23-08-200 I) 318-319 

Safety Zone in Mumbai Suburban 
Railway 
(XVIII,16-08-2001)237 

Speed Post Passpon Service 
(XVIII, 8-08-2001) SS-S6 

Stimulation Package for Mumbai High Oil 
Fields 
(XIX, 23-08-2001) 29-30 

Takarimaishal project in Maharashtra 
(XVII, 23-07-2001) 360-361 

Thalassery Mahe By-Pass 
(XVII, 30-'O7~:'.O01) 134 

Wrong feeding of Answers in Computer 
for pre-Medical Examination in 
Maharashtra 
(XVIII, 17-08-2001) 293-94 

Malaria Eradicatio. 
Eradication of Malaria 

(XIX, 22-8-2001) 309 
Malaria Eradication Progra_e 
Need to check menace of Malaria in 

Monghyr Parliamentary Constituency, 
Bihar (MUR 377) 
(XVII, 24-07-2001) 409-410 

Need to effectively implement Malaria 
Eradication Programme in Lohardaga 
Parliamentary Constituency, Jharkhand 
(MUR377) 
(XVIII, 8-08-200 I) 306 

Malayalees 
Visa Permit to Malayalees Settled in 

Pakistan 
(XVII, 31-7-2001) 140-141 

Malaysia 
Prime Minister's visit to Malaysia 

(XVII. 2S-07-200 1) S6-S9 
Malpractices 
Malpractices of Manufacturers 

(XVII, 27-07-2001) 207 
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MarUtma 
CeatnI Team to Review Situation in ...... 

(XVII. 31-7-2(01) 13So136 
I8cidIaII ofVIOa.ce in ),bnipur 

(XIX. 21-01-2001) 16S 
..... Service in M8Dipur 

(XVIII, 20-1-200 1) 117 
'hiDIed NGOs iIt Manipur 

(XIX. 21-01-2001) 113 
........ r 
Lack ofStaft' in K.obima 
~,03~2OOI) 122-123 

Prunin& of Manpower 
(XIX. 23-01-2091) 17S-176 

Reduction of Staft' 
QCVII. 27-07-2001) 190 

RepIarisatioD ofTcmporary Staff 
(XVII. 27-07-2001) 141-149 

Mu.taetuiq Sedor 

Linkage of Rural Producer with Urban 
Consumer 
(XIX, 21-01-2001) I4 ... S 

Mmtcting Development AssisbuK:e 
~l, 17-01-2001) 199 

Marketing of Retail Products on MNC. 
(XIX, 24-01-200 I ) 245-46 

Opening of Marketing Counter in Foreign 
Countries 
(XVIll, 16-01-2001) 216-17 

Subsidies to Reduce Cost of Marketing 
and Export 
(XVllI,17-01-2001)41 

Markets 
Setting up of Sanitary Markets 

(XVIII, 14-8-2001) 227-229 
Marriqe &eptratloa 

Registration of Marriage Compulsory 
(XIX, 23-01-2001) 324-32S 

lII'IaImeIIt Tread in Mud'acuing Sector Marriale(l) 
~ 17-01-2001)20S-06 lnter Caste Marriage 

MartJle (XVllI, 1-08-200 I) 2S6 

Import ofMn1e 
(XVII. 27-07-2001) IS-17 

Marp. Muey SdIaIe 

Marain Money Scheme 
(XVIII, 1-01-2001) 33-36 

MariM Border 
Marine Border Demarcation with 

SriUnka 
(XVIII, 1-01-20(1) 233 

MarIMUfe 
Baa 011 poaching ofwbale Iharb 

(XVll, 23-07-20(1) 230 
MariIIe Prodacti 

Martyn 
Facilities to Families of Martyrs 

(XVII, 01-08-2001) 131-132 
Malter Plan 
Extension of La! Dora Area in Delhi 

(XIX. 21 ... -2001) 132 
Long Term Master Plan for Delhi 

(XIX. 21-01-200 1) 13-84 
Master Plao for Delhi 

(XVIII, 14-1-2001) 7 ... 
Muter Plan of Delhi-200 I 

(XVIII, 14-1-2001) 47-48 
MatebFbtag 

FecDitiea for Export of Sea-Food and Match Fixing 
M.rine ProcIucu (XVII, 30-07-2001) 24-27, 242. 
(XVII. 03-01-2(01) 189 296-297 
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Matter Vader Rule 377 

Gauge Conversion of Gonda-Gorakhpur 
Loopline in U.P. (MUR 377) 
(XVIII, 14-8-2001) 345-354 

Need for Construction of a Bypass in 
Lakhisarai District in Bihar under 
Prime Minister Sadak Yojana (MUR 
377) 
(XVII. 30-07-2001) 312-313 

Need for all-round development of North 
Bengal (MUR 377) 
(XVIII. 8-08-200 I) 309 

Need for Computerisation of Ticket 
reservation office at Supaul station to 
District Saharsa, Bihar (MUR 377) 
(XIX, 23-08-2001) 416 

Need for Construction of an OverBridge 
at Safedabad Railway Crossing in 
Barabanki District, U.P. (MUR 377) 
(XVII. 24-07-200 I) 408 

Need for Construction of Bridges on rivers 
in BaJaghat district of MadhYa Pradesh 
under Pradhan Mantri Gram Sarak 
Yojana (MUR 377) 
(XVIII, 8-08-200 I) 305-309 

Need for Construction of railway over-
bridge on highway betwcm Tenkasi 
and Madurai in Tamil Nadu (MUR-
377) 
(XVIII. 07-08-2001) 404-405 

Need for Construction of railway 
overbridge at railway gate at Makronia 
station in Sagar Parliamentary 
Constituency, Madhya Pradesh (MUR 
377) 
(XVIII, 6-OS-2OOl) 334-335 

Need for Construction oftwo-1ane by-pass 
highway between Byndoor and 
kasargod in Karnataka (MUR 377) 
(xViI. 25-07-2001) 366 

Need for creation of a separate State of 
Bodoland (MUR 377) 
(XIX. 2S..()8-2OOl) 350 

Need for desilting ofFarakka barrage on 
the river Ganga in West Bengal (MUR 
377) 
(XVIII, 07-08-2001) 403 

Need for early commissioning of T.V. 
Relay Centre at Basanti (Sundarban) 
South 24 Parganas, West Bengal 
(MUR377) 
(XVIII, 8-08-2001) 308 

Need for early completion of construction 
work of Navodaya Vidyalaya in 
Auraiya district, Uttar Pradesh (MUR 
377) 
(XVIII. 20-08-2001) 351 

Need for early completion of 
electrification work on Hunabad-
Barasat section of Eastern Raihqy in 
W_ Bengal (MUR 377) • 
(XVII, 24-07-2001)410 ii 

Need for early completion of weit of 
double-line between Delhi and Meerut 
and provision fOr computerised ticket 
reservation office at Meerut Railway 
Station (MUR 377) 
(XIX. 28-08-2001) 350-351 

Need for early construction of broad 
gauge railway line betweenAnkola and 
Hubli in Kamataka (MUR 377) 
(XVII, 31-7-2001) 318-319 

Need for early construction ofNavinager 
Thermal Power Station in Aurangabad 
district, Bihar (MUR 377) 
(XVII, 01-08-2001) 459 

Need for early gauge conversion of rail 
line between Bareilly and Lucknow 
U.P. (MUR377) 
(XIx, 23-08-2001) 41~15 

Need for early revival of Indian Iron and 
Steel Company Ltd. (MUR 377) 
(XVII, 01-08-2001) 461 

Need for electrification of Rri Areas 
inhabited by STs in Lohardaga 
Pariiamentllly Constitualcy, JbIrkhInd 
(MUR377) 
(XVn, 25-07-2001) 365 
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Need for fencing along the Tripura I' Need to accord sanction to Integrated 
Bangladesh border to check the Water and Sanitation Project of AJ\dhra .) 
menace of terrorist outfJ1S in the State I! Pradesh for providing Water and 
(MUR 377) sanitation facilities in Schools 
(XVID, 20-01-2001) 3S2 I throughout the State (MUR 377) 

Need for implementation of the decision (XIX. 23-08-2001) 414 
to provide c:oncesssion to silk exporters 
under Duty Entitlement PasS Book 
Scheme (MUR 377) 
(XIX. 2 I -1-200 I) 197 

Need for proper maintenanCe of National 
Highway No.3 'between Sarangpur and 
Dewas in Madhya Pradesh (MUR 377) 
(XVIII, 6-08-2001) 333-338 

Need for proper maintenance of National 
Highway No. 7 between Jabalpur and 
Seoni in Madhya Pradesh (MUR 377) 
(XVOL, 16-08-2001) 400 I 

Need for roral electrification in Godhara 
Parliamentary Constituency, Gujarat 
(MUR377) 
(XVII. )0-07-2001) 3 I 1-3 12 

Need to restrict trawler fishing beyond 
seven kilometres of coast in Orissa 
(MUR377) 
(XVII. 30-07-2001) 3)) 

Need to declare Luc:know-Maurawan-
Buxur-Bindki-Sagar as National 
Highway and also Construct a Bridge 
on River Ganga at Buxur (MUR 377) 
(XVII, 24-07-2001) 4OS-06 

Need to ensure availability of adequate 
inter-State river water to Karnataka 
(MUR377) 
(XVII. 24-07-2001) 406 

Need to accord appro .. 1 to Rural Poverty 
Reduction Project of Andhra Pradesh 
(MUR377) 
(XVJlI, 1-08-200 I ) 307 

Need to accord sanc:tion to the proposal 
of Government of Chhattilgarh for 
opening of a medical collese at 
B iJaspur (MUR 377) 
(XVIII. 16-08-2001) 399 

Need to accord sanction to Integrated 
Water and Sanitation Project of Andhra 
Pradesh for providing Water and 
sanitation facilities in Schools 
throughout die State (MUR 377) 
(XIX, 23-08-2001)414 

Need to accord sanction to the proposal 
of Government of Karnataka for 
widening of link road between Jigani 
and Bommasandra Industrial Areas 
under Critical Infrastructure Balance 
Scheme and Provide funds for it 
(MUR 377) 
(XVIII, 14-8-2001) 349 

Need to accord sanction to the proposal 
of Government of Maharashtra for 
consuuction ofOverbridge on National 
Highway No.6 ncar Phekri Railway 
Crossing in Jalgaon Parliamentary 
Constituency (MUR 377) 
(XIX. 28-08-2001) 34S-346 

Need to accord sanction to the proposal 
of Government of Maharashtra for 
Western Freeway Sea-link from 
Bandra to Nariman Point, Mumbai 
(MUR377) 
(XVIII, 14-1-2001) 348-349 

Need to accord sanction to the proposal 
of Kerala Government for setting up a 
new Fishing Harbour at Thalai in 
Kannur district. Kerala (MUR 377) 
(XVII. 31-7-200 I) 323 

Need to Accord Sanction to the Proposal 
of the Government of Rajasthan for 
Construction of Indira Canal Project 
at Ramcshwar Ghat (MUR 377) 
(XVIII. 07-08-200 1) 400-40 I 
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'. Need to advise the Government of 
"r:: •.. ~ama~ to release more water of 

"\lei' Krishna to save the standing crops 
in Andhra Pradesh (MUR 377) 
(XVII, 30-G7-2ool) 313-314 

Need to amend Forest Laws for 
development of undeveloped areas in 
the country (MUR 377) 
(XiX, 23-G8-2ool) 416 

Need to amend Forest Laws to unsure 
speedy development ofareas inhabited 
by SCIISTs particulary in Bharuch 
Parliamentary Constituency, Gujarat 
(MUR377) 
(XVII, 2S-G7-2ool) 364 

Need to amend the Coutal Regulator 
Zone Act keeping in view the interests 
of the people of coasIBI areas orKeraJa 
(MUR377) 
(XVII, 30-07-2001) 313 

Need to assist Madhya Pradesh 
Government to meet electricity 
shortage particularly in rural areas of 
the State (MUR 377) 
(XVII, 31-7-2001) 316 

Need to ban reported arms training being 
imparted by certain anti-minority 
organisations in different earts of the 
country (MUR 377) 
(XVllI, 07-G1-2001) 405 

: Need to check menace of Malaria in 
Monghyr Parliamentary Constituency, 
Bihar (MUR 377) 
(XVII, 24-G7-2001) 409-410 

Need to clear the proposal of Andbra 
~esh Government for setting up a 
Centre for Good Governance 

~: (MUR377) 
~f (XVII, 31-7-2001) 320-321 
,·Need to clear tbe proposal of State 
: Government of Kamataka for setting 

up an Export Promotion IndusIrial Park 
at Mangalore (MUR 377) 
(XVO, 24-G7-2001) 407 

Need to construct an international airport 
in JaJpaiguri, West Bengal (MUR 377) 
(XVII, 31-7-2001) 320 

Need to construct overbridge.s on railway 
crossings between Dindigul and 
Madathukulam in Dindigul district, 
Tamil Nadu (MUR 377) 
(XVUl, 14 ..... 2001) 353-354 

Need to continue functioning of Central-
State farm a.t Melcbangam in 
TinMnnamaIai district, Tamil Nadu 
(MUR377) 
(~, 14-8-2001) 352-3S3 

Need to convert meter pup railway line 
between Indara Junction and 
Dobarigbat in UUar Pndesb into broad 
pup (MUR 377) 
(XIv, 07-G3-2001) 363 

Need to declare Jahanahad in Bihar • a 
Disturbed Area and improve the 
communication system there 
(MUR377) , 
(XIV, 07-03-2001) 363-364 

Need to declare 'Tarai region' ofU.P. u a 
Special Export Zone (MUR 377) 
(XVUI. 14-1-2001) 351 

Need to declare certain State roads ~ 
Bihar as }lfational Higbways 
(MOR377) 
(XVIII, 20-08-2001) 3S3 

Need to declare KidwaiMemori.1 
Institute of Oncology; K8IDI&Ib • a 
National Cancer Institute (MUR 377) 
(XVII, 31-7-2001) 318 

Need to declare Nagpur city as an 
embarkation point for Haj Yatris 
(MUR377) 
(XVIII, 6-01-2001) 335 

Need to declare road between Betulancl 
Amrawati in Mabarash1ra u a national 
highway (MUR 377) 
(XVII, 31-7-2001) 317 
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Need.to declare VJtbaI Rukmani Temple 
. at Pandharpur in SohaJapur district, 

Maharashtra as a Centrally protected 
monument (MUR 377) 
(XVII. 01-08-2001) 464 

Need to enhance the capacity of Alkalide 
Factory Producing Life Saving Drugs 
at Neemuch in Madhya Pradesh 
(MUR377(. 
(XIX, 21 -8-20\.1) 192 

Need to develop a Commercial Complex I Need to Exempt Compensation received 
on surplus land at Mau Railway, by Farmers against Land Acquisition 
Junction, Uttar Pradesh (MUR 377) for any project from Income-Tax 
(XVIII. 8-08-2001) 307-308 'MUR 377) 

Need to develop Visakhapathnam Airpon (X VII. 30-07-200 1 ) 3 1 S 
in Andhra Pradesh as an international Need Ev ... A' C I' f Pend , , n (MUR 377) I to ...,-Ite omp etlon 0 1"1 
~l 25-07-2001) 367 Marketing Plans of Oil Companies 

• (MUR 377) 
Need to draw a comprehensive plllll to I (XIX, 21-8-2001) 194 

protect revenue blocks of Uttar I 
Dinajpur and MaIda districts in West Need to Expedite setting up of Super 
Bengal from devastating floods (MUR II· Thermal Power Station at Maneri 
377) Growth Centre in Mandala District. 
(XVIII. 14-8-2001)349-350 I Madhya Pradesh {MUR 377) 

Need to early completion of Rani i (XIX. 28-08-2001) 346 
Avantibai Sagar Project in Madhya I Need to expedite the work for construction 
Pradesh (MUR 377) I of National Highway between 
(XVIII. 16-08-2001) 398-99 i Gopalpur-on-sea in Orissa and Raipur 

Need to effectively implement Malaria I in Chhattisgarh (MUR 377) 
Eradication Programme in Lohardaga (XVIII. 8-08-200 I) 309 
Parliamentary Constituency. Jharkhand Need to Extend Construction of National 
(MUR 377) 
(XVllJ. 8-08-200 I) 306 

Need to effectively implement the Central 
Schemes for the benefit of the rural 
poor panicularly in Madhya Pradesh 
(MUR377) 
(XVIII. 14-8-2001) 347 

Need to effectively implement the welfare 
schemes meant I for SCs/STs in 
Rajasthan (MUR 377) 

Highway from Lalsot to Sheopur 
(Madhya Pradesh) via Sawai 
Madhopur (Rajasthan) (MUR 377) 
(XVII. 24-07-2001) 405 

Need to Extend Either Bhopal-KOla or 
Jaipur-Kota Train upto Ratlam. 
Madhya Pradesh (MUR 377) 
(XVII. 24-07-2001) 406 

Need to extend Sakri-Hasanpur Rail line 
(XIX, 23-08-2001) 41 1-412 upto Barauni in Bihar (MUR 377) 

Need to enact law to prov~de. social I (XVII, 25-07-2001) 369 
security to workers engaged in Need to fonnulate a National Scheme to 
unorganised sector. particularly I dredge all major river-beds particuI.ty 
agricultural workel'5 (MUR 377) in Orissa (MUR 377) 
(XVIII. 16-08-2001) 400-401 (XVIII, 20-08-2001) 352 
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~ Need to fonnulate a policy for providing 
benefits to the martyrs of para military 
forces or of the three wings of the 
Armed Forc:es killed in action on the 
lines ofKargil Martyn (MUll 377) 
(XVD, 30-07-2001) 310-3U 

Need to Formulate a Policy to Overc:ome 
Water Scarcity in the country 
(MUR377) 
(XVDI, 07-08-2001) 401 

Need to implement Crop Insurance 
Scheme in North Gujarat effectively 
(MUR377) 
(XVII, 01-08-2001) 458 

Need to Implement Scheme for Plantation 
Alongside Yamuna River in Delhi 
(MUR371) 
(XIX, 28-08-2001) 347 

Need to improve Mobile Phones Servic:es 
of Mahanager Telephone Nigam Ltd. 
(MUR377) 
(XVIII, 07-08-2001) 397 

Need to Improve Telephone Servic:e in 
Jalagaon Parliamentary Constituency, 
Maharashtra (MUR 377) 
(XIX, 21-8-2001) 193 

Need to improve telephone services in 
Ahmedabad and Bhavnagar districts, 
Gujarat (MUR 377) 
(XIX, 23-08-2001) 412 

Need to include 'Kurmi' caste in Jharkhand 
in the category ofSTs (MUR 377) 
(XVII, 25-07-2001) 363-364 

Need to increase customs duty on Capro 
Lactum and import duty on edible oil 
to protect indigenous industry 
(MUR377) 
(XIV, 07-03-2001) 362 

Need to increase interest rate on Provident 
Fwtd ofCentra1 Goverment Employees 
(MUR371) 
(XVIII, 16-08-2001) 401 

"_ .t. 

Need to increueroad fre .... 
reimbunanent for the IIInIpodIIIaa of 
Palmolein for Gujant dIrou&b S1IIIe 
Trlding Corpontion (MUll 371) 
(XVII, 31-7-2001) 318 

Need to inquire into fAIling inDuniptigja 
levels in lDdia (MUll 371) 
(XVn, 25-07-2001) 365 

Need to lay a broad ,auge ran line 
behwen Ajmer IIICI Pusbm and also 
take up gauge convenion work of 
Ajmer Bhilwara Chittor-Udaipur IiDe 
in Rajuthan (MUll 377) 
(XIX, 23-Oi-2ool) 412-413 

Need to lay Railway Line between 
Parwanu and Darlaghat lila KunihIIr in 
Himachal Pradesh (MUll 371) 
(XIX, 21-8-2001) 198 

Need to levy tax on vehicles entering IDdia 
from Nepal (MUll 377) 
(XVII, 01-01-2001) 457-458 

Need to lift the ban imposed on export of 
Onion (MUll ~77) 
(XVIII, 14-1-2001) 1St 

Need to look into the problems beiDa 
faced by allottees of Cbandigarb 
Housing Board flats (MUll 371) 
(XVIII, 6-08-2001) 336 

Need to look into the problems beiDa 
faced by people belonging to 
Scheduled Castes in obtaining Calle 
Certificate in Union Territory of 
Cbandigarb (MUll 371) 
(XVII, 25-07-2001) 366-367 

Need to look into the reuoas for fi'equB 
oc:c:urrence ofar1hqullte in 1OIIIe .... 

ofKerala (MUR 371) 
(XIX, 21-08-200 1) 341 

Need to make Gorakhpur ullit of 
KRlBHCO in U.P. viable (MUll 371) 
(XVm. 16-08-2001) 399-400 
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Need to make KonkanRaiIway more user 
friendly to the people of Dakshia 
K.unada (MUR 377) 
(XVII. 31-7-2001) 319-320 

Need to open a Central School at 
Masblcrakh (Saran) in Bihar at the 
earliest (MUR 377) 
(XIX, 23-01-2001) 41S 

Need to open a Sainik School at Arrab in 
Bbojpur District, Bihar (MUR 377) 
(XVII. 2S-07-2001) 361-369 

Need to open border Trade and Commcrc:e 
betwaI India I8d Myanmar through 
Tim River Waterways in Nagaland 
(MUR377) 
(XIV, 07-03-2001) 361-362 

Need to open KerolCne Oil Depot at 
certain places in Jahanabad 
Parliamentary Constituency, Bihar 
(MUR377) 
(XVII, 01-01-2001) 463 

Need to provide adequate compensation 
to the people particularly SCslSTs 
displaced due to implementation of 
Ramial and Tad....phati Irrigation 
Project in Orissa (MUR 377) 
(XVII, 2S-07-200I) 36S-366 

Need to provide Adequate Funds for 
attending to the problem of Water-
Logging in Phulpur Parliamentary 
ConItituency C8UICd by River Barona 
(MUR377) 
(XVll, 30-07-2001) 314 

Need to provide basic amenities to the 
people living within ten kilometers of 
KanJcarparaAtomic Project in Mandvi 
Parliamentary Constituency, Oujarat 
(MUR377) 
(XVIII, 14-1-2001) 347-341 

Need to provide basic amenities to the 
people living within ten kilometers of 
Kankarpara Atomic Project in Mandvi 
Parliamentary Constituenty, Gujam I 
(MUR377) ! 
(XVJJI. 14-8-2001) :147-348 I 

Need to provide Basic Facilities at 
Palanpur Railway Station, Gujarat 
(MUR377) 
(XVllI, 16-01-200 I) 400 

Need to provide Financial Assistance to 
Government of Himachal Pradesh to 
Protect Manikaran from Flood 
(MUR377) 
(XIX, 21-01-2001) 346 

Need to provide fmandal assistance to 
Government of Jharkhand to check the 
spread of Malaria in Palamu 
Commissionary (MUR 377) 
(XIX, 23-01-2001) 411 

Need to provide financial assistance to 
Govcmmcnt of Orissa to solve Water 
logging in Bhogral block of Ba1asore 
Diatrict, Orissa (MUR 377) 
(XVIII, 6-01-2001) 334 

Need to provide financial assistance to 
Government of Uttar Pradesh for 
construction of bridges on river 
Kunwar at Towa and 'Binapara in 
Azamgarh diSlrict (MUR 377) 
(XVIII, 14-1-2001) 3S2 

Need to provide fmancial assistance to 
State Government of Tamil Nadu for 
setting up of modern effluent treatment 
plants in Industrial areas ofNamakka1 
and other adjoining districts 
(MUR377) 
(XVII, 01-01-2001) 463-464 

Need to provide financial assistance to the 
Government of Maharashtra for 
providing relief to the people ofNasik 
district affected by severe drought 
(MUR377) 
(XVII, 2S-07-2001) 369-370 

Need to provide financial assistance to the 
Government of Punjab for providing 
relief to tM people affected by floods 
in Patiala "arliamentary constituency 
(MlJ~ ~77) 

(XVH. 31·7-2001) 323 
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Need to provide funds to Government of 
Orissa for proper maintenance of 
Baldevjiu Temple at Keonjhargarh 
(MUR377) 
(XIX, 23~8-iool) 410-416 

Need to provide halt of Vaishali or 
Gorakhpur Express at Jarwal Railway 
Station in Bahraich district, V.P. 
(MUR377) 
(XVIII, 8~8-2001) 306 

Need to provide jobs to SC/ST whose 
lands have been acquired by NTPC 
Vnit, Rarnagundam, Andhra Pradesh 
(MUR377) 
(XIV, 07-03-2001) 362-363 

Need to provide More Railway Facilities 
at Ferozabad Railway Station in Vttar 
Pradesh (MllR 377) 
(XIX, 21-f-2001) 195-196 

Need to provide more railway facilities at 
Haldia railway station, West Bengal 
(MUR377) 
(XVIII, 2~8-2ooJ) 350 

Need to provide More Railway Services 
at Moradabad, Vttar Pradesh 
(MUR377) 
(XVII, 30-07-2001) 315 

Need to provide more railway services in 
Kanpur Dehat, V.P. (MVR 377) 
(XVII, 31-7-2001) 317 

Need to provide Reservation to Backward 
Classes in Allotment of Petroleum 
Products (MUR 377) 
(XIX, 21-8-200 I) 196 

Need to provide Special Economic 
Package for Rajasthan for All Round 
Development of Desert Districts of the 
State (MUR 377) 
(XIX, 21-8-2001) 193 

Need to provide stoppage of Gokul 
Express at Bichhiya Rai~y Station, 
V.P. (MVR 377) 
(XVII, 25-07-2001) 364 

Need to provide telephone servces in 
Karauli district, Rajasthan (MUR 377) 
(XIX, 28-08-2001) 351 

Need to re-open Rupshi Airport between 
Guwahati and Baghdogra in Dhubri 
District, Assam (MVR 377) 
(XVII, 31-7-2001) 319 

Need to re-route Hate-Bajare Express via 
Barauni in Bihar (MUR 377) 
(XVIII, 8-08-2001) 308 

Need to reconsider the move to merge! 
curtail Centrally-Sponsored Schemes 
(MUR377) 
(XVII, 30-07-2001) 312 

Need to release adequate funds for early 
completion of construction work on 
National Highway No. 12 between 
Jabalpur and Tendukhera, Madhya 
Pradesh (MVR 377) 
(XIX, 28-08-200 I) 347 

Need to release adequate funds to 
Govememnt of Andhra Pradesh for 
purchase of latest equipment to meet 
the challenge ofterrorists (MVR 377) 
(XVIII, 07~8-2001) 403-404 

1 Need to release one thousand crores of 
rupees to meet problems of flood 
affected areas of Orissa (MVR 377) 
(XVII, 25~7-200) 368 

Need to restore allocation of funds under 
Employment Assurance Scheme to 
Andhra Pradesh at the level of 1998-
99 (MVR 377) 
(XVIII, 20-08-2001) 350-351 

Need to restore rail services between 
Shoranur and Calicut sector in Kerala 
(MVR 377) 
(XVII, 25-07-2001) 367 

Need to restrict import of Palm Oil 
(MVR377) 
(XVIII, 14-8-2001) 350 
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Need to retain Nationallnstitute ofSupr 
Technology in Mau District of U.P. 
(MUR371) 
(XVII, 24-07-200 I) 409 

Need to revamp handloom industry to 
safeguard the interests of workers 
(MUR371) 
(XVII, 25-07-2001) 368 

Need to review Ihe workin& of Pradhan 
Mantri Sadak Yojana in UP 
(MUR371) 
(XIX, 23-01-2001) 4U-413 

Need 10 review.tIWIIfi=r policy in Kcndriya 
Vldyalaya Sanplhan, particulary in 
Bihar (MUR 377) 
(XVIll. 6-01-2001) 333 

Need to revamp urea manufacturing unit Need to revise the family pension to 
at Durgapur, West Bengal (MUR 371) widows oflhe soldiers (MUR 371) 
(XIX, 21-1..2001) 194-19S (XIV. 07-03-2001) 361 

Need to review Coastal Regulation Zone 
code particularly in Udupi District, 
Kamataka (MUR 377) 
(XVIII, 07-01-2001) 402 

Need to review Crop Insurance Scbcmc 
particularly in Maharasbtra 
(MUR371) 
(XVIII, 1-01-2001) 306-307 

Need to run an express train between 
Manmad Iftd Mumbai yltlAhmednapr 
(MUR371) 
(XVII. 31-7-2001) 316 

Need to run OIambal Express between 
Howrah-Gwalior daily and also extend 
it up to Nizamuddin, Delhi (MUR 377) 

, (XIX, 21-01-2001) 349 
Need to review Jal Chhajan Project in I orakh H wrah E 

lharkhand (MUR 371) I Need to run G pur- 0 xpress 
(XVII 01-08.2001) 457-464 through Mau Railway Station in U.P. 

• , \' (MUR 371) 
Need to Review Proc:cdure for Calhng (XVII 31-7.2001) 321-322 

Tenders for Execution of Work under I ' 
Pradhan Mantri Gram Sarak Vojna ' Need to run Mahabushal Express 
(MUR 377) between Jabalpur (Madhya Pradesh) 
(XVIII, 07-08·2001) 391 and Jammu Tavi (MUR 377) 

Need to review proposed circuitous 
alignment ofthc Chandiprh-Ludhiana 
railway line intersecting village Jhumru 
of Union Territory ofChandigartl 
(MUR 377) 
(XVII, 01-08·2001) 460-461 

Need to review the decision of clcarina 
three irrigation projects of Andhra 
Pradesh for utilization of surplus waICI' 
in the Krishna Basin (MUR 377) 
(XVIII, 07-01-200 I) 403 

Need to review the decision to allow 
impon of parent level breeding stock 
into pouJuy industry (MUR 377) 
(XVlll, 14-1-2001) 3S0·35 1 

(XIX, 21-1-2001) 197 
Need to safeguard the interests of Coir 

Industry in the country (MUR 377) 
(XIX, 23-01-200 I) 414 

Need to safeauard the interests ofworlcers 
while implement ina Voluntary 
Separation Scheme in Petrofils 
Cooperative Limited, Vadod .. and 
Valia, Gujanll (MUR 377) 
(XIV, 07-03-2001) 3S9-36O 

Need to sanction more watershed for 
Anantpur district in Andhra Pradesh 
under Desert Development Proarmtme 
(MUR377) 
(XIX, 21-01-2001) 341-349 
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NeedtosendaCentralteamtoKamataka Need to take steps for a\l round 
to assess the situation caused by development of MaIda district in West 
dro~ght and provide adequate fmancial Bengal (MUR 377) 
assistance to the State (MUR 377) (XIX 21-8-2001) 194 
(XVn, 24-07-200 I) 407 ' I Need to take steps to dispose of the surplus 

N~ to. set up. a Labour Court in Alwar I and unusable land at Turbe by Air India 
DistriCt, Rajasthan (MUR 377) (MUR 377) 
(XVIII, 07-01-2001) 400 II (XIX, 28-01-2001) 347-348 

Need to set up a low power TV 
Transmitter at Rodadhar in Shi';'l~ I Need to take steps to Inc~ase ~e Level 
District, Himachal Pradesh of Underground Water In Rajasthan to 
(MUR 377) I Safeguard the Interests of Farmers 
(XVII, 31-7-2001) 322 (MUR 377) 

I (XVII, 24-07-200 I) 404 
Need to set up industries at Sidharthnagar I 

district, U.P. (MUR 377) I Need to take steps to protect Murshidabad 
(XVII, 31-7-2001) 3 \7-318 district in West Bengal from recurring 

floods (MUR 377) 
(XVIII, 20-08-2001) 348-349 Need to set up more LPTs in Mandsaur 

and Neemuch Districts of Madhya 
Pradesh (MUR 377) Need to take steps to tap solar energy for 
(XVII, 31-7-2001) 322-323 the production of Electricity in the 

Need to shift Food Craft Institute from Ii Sunden.ans, West Bengal (MUR 377) 
Bhubaneswar to Patharajpur, Orissa (XIV, 07-03-2001) 364 
(MUR 377) I Need to take stringent measures to check 
(XIX, 28-08-200 I) 349-350 I irregularities in financial institutions in 

Need to solve unemployment problem the country (MUR 377) 
particularly in rural areas (MUR 377)! (XVIII, 6-08-2001) 337 
(XVIII, 20-08-2001) 348 I Need. to tak.e up construction of new 

Need to stan Air Service from Nasik city I railway Ime between Jhargram and 
in Maharashtra (MUR 377) II Purulia, West Bengal during the next 
(XVII, 24-07.2001) 408-409 ,financial year (MUR 377) 

Need to strengthen irrigation system to I O(VIII, 20-08-2001) 353 
~mprove the lot of farmers Particularly I' Need to take urgent steps to check the 
In U.P. (MUR 377) spread of Malaria in Madhya Pradesh 
(XVII, 31 77-200 I) 321 (MUR 377) 

Need to strengthen Public Sector Banks I (XVII, 30-07-200 I) 310-315 
(MUR 377) Need to Upgrade Railway Engineering 
(XIX, 21-8-200 I) 198 , Workshop at Arakkonam, Tamil Nadu 

Need to suitably amend the Anti- I and also to open a new suburban rail 
Defection Law (MUR 377) I terminal there (MUR 377) 
(XVIII, 6-08.2001) 337.338 I (XIX, 21-8-2001) 196-197 

N~ to ~e over Fruit Research Stations I' Need to waive Excise Custom Duties on 
In RaJ_lueema region in Andhra Naphtha to reduce the price of power 
Pradesh (MUR 377) in Kerala (MUR 377) 
(XVIII, 07-08-2001) 401 I (XIX, 23-08-2001) 4 \3 
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Need to withdraw ten percent reduction 
in import duty on agricultural products 
and oils (MUR 377) 
(XVIII, 6-08-2001) 336 

Media Lab Asia Projects 
(XVII, 2S-07-2001) 1 SO-lSI 

Medical CoDeae(l) 

Admission in MedicallDentra1 Colleges 
Need to write off loans offarmers taken (XIX, 22-1-2001) 127-129 

from nationalised banks in J 4. K 
(MUR377) 
(XVIII, 6-08-2001) 334 

Need to Run Bhopal-Rajkot Express train 
via Kalni-Damoh Sagar, Bina (Madhya 
Pradesh) and Rajkot (Gujarat) 
(MUR377) 
(XVIII. 14-8-2001) 346-347 

MCD 
Auction of Properties 

(XVllI. 07-08-2001) 307-309 
Bifurcation of MCD 

(XIX, 28-08-2001) 10-11 
Structural Engineers in CPWD, MCD and 

NDMC 
(XVIII, 07-08-2001) 64-6S 

Ayurvedic Medical CollegeslHolpitais 
(XIx, 22-8-2001) 310-318 

Loan to KanWaka for Equippmg Medical 
College Hospitals 
(XIX, 22-1~2001) 143-144 

Medical Colleges 
(XIX, 22-1-2001) 294-29S 

Medical Col. in Safdarjung Hospital 
(XVII, 2S-07-200 I) 156 

MedicallDentalCollep 
(XVII, 25-07-2001) 308-309 

Medical/Hospital Development in Tribais 
(XVIII, 8-08-2001) 202-204 

Need to accord sanction to the proposal 
of Government of Chhattisgarh for 

MCL opening of a medical college at 
Community Development Scheme under Bilaspur (MUR 377) 

MCL I (XVIII, 16-08-200 I) 399 
(XVII, 31-7-2001) 178-179 par.yarom MedicafCol1ege 

Production of Coal by MCL (XVII, 01-08-200 1) 29S 
(XVIII, 07-08-2001) 232-234 

Uniform Supply of Coal by MCL 
(XIX, 21-8-2001) 71 

Meat 
Export of Meat 

(XVIII, 16-08-200 1) 292-293 
Import of Meat 

(XVIII. 17-08-2001) 153-IS4 
Media 

Code of Conduct for Medi&'Papers 
(XIX, 28-08-2001) 296-297 

Media Lab Asia Projem 
Media Lab Asia 

(XVIII, 8-08-2001) 140 

Permission to Medical and Dental College 
(XIX, 22-8-2001) 3S-36 

Review Medical Colleges Fees 
(XVIII, 8-01-2001) 176 

SCIST in Dental Medical College 
(XVIII, 8-01-2001) 161-162 

Setting up of Medical Colleges 
(XVII, 2S-07-2001) 201 

Unrecognised Medical Colleges in the . 
Country 
(XIX, 22-8-200 1) 81 

Medical Degree 
MBBS Degree Holders ftom abroad 

(XIX, 22-8-2001) 25-26 
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Medinl Equipments 
Medical Equipments in AIIMS 

(XVIII.I-OI-200t) 2-10 
Purchase of Simulators 

(XVII. 01-01-2001) 176 

UltrasoundiCT Scan Machines 
(XVII. 01-01-2001) 171-179 

Medical Facilities 
Medical Facilities for Beedi Workers 

(XVII. 30-07-200 I) 62-63 

Me4ical Facilities on National Highways 
(XVII. 30-07·200 I) 34-37 

Medical Facilities to Ex-Servicemen 
(XIX. 22-1·2001) 247-249 

Medical Grant Commission 
Medical Grant Commission 

(XVIII. 1-01·2001) 15-19 

Medicil Services 
Payment of Emergency Services 

(XVII. 0I-08-200t) 194 

Medical Waste 
Disposal of Medical Waste 

(XVII. 25-07-2001) 209-210 

Medicinll Pllnts 
Cultivation of Medicinal Plants 

(XVIII. 8-08-20ot) 87-88 
Export of Medicinal Plants 

(XVIII. 8-08-2001) 199-202 
Growth and Exploitation of Medicinal 

Plants 
(XVII. 30-07·2001) 208-210 

Plantation of Medicinal Plants 
(XIX. 23-01-2001) 163-168 

Medicine Polley 
New Medicine Policy 

(XVII. 31·7-2001) 147-148 
Medicine(s) 
Arbitrary Charging Prices of Medicines 

(XVI1J, 07-08-200t) 125 

I Ayurvedic and Indian System of Medicine 
I (XVIII. 8-08-200 t) 168-169 

I Brands of Medicines 
(XVIIl. 8-08-2001) 245 

I 
i Exclusion of Medicines from the Purview 
! ofTRIPS 

(XVIII. 17-08-2001) 43-44 
Fake Medicines 

(XVII. 01-08-2001) 345-347 
Medicine for Asthma 

(XVIII, 8-08-200 I) 144 

New Medicine for Asthma 
(XVII. 31-7-2001) 262 

New Medicine Methods 
(XVIII. 8-08-2001) 56-57 

Prices of Medicines 
(XIX. 28-08-200\) 154 

Prices of Medicines of AIDS 
(XVIII. 14-8-2001)240-244 

i 
: Promoting Export of Indian Medicines 

(XIX. 22-8-200 I) 309-310 

Sale of Medicines 
(X\H1.01-08-2001) 138-139 

i Unani System of Medicine 
(XIX. 22-8-2001) 279-281 

: Mega City Scheme 

Mega City Scheme 
(XVII. 24-07-2001) 57-58 

Melting Plant ,. 
Establishment of Re-Melting Technique 

based Plant in Basw . 
(XIX. 28-08-200~6' 

Members or Parliament 
Brutal Murder ofShrimati Phoolan Devi. 

Member of Parliament-Laid 
(XVII. 31-7-2001) 314-315 

M.P. Development Proposals 
(XVIII, 8-08-2001) 77-78 

Response of MPs' Letter 
(XVIII, 07-08-2001) 314-315 
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Security to Members ofParliarnent 
(XVIII, I4-S-2001) 172 

Workshop(s) of Members of Parliament 
on Rural Development 
(XVIII. 07-OS-2001) 340-344 

MemoraDd ... 
Memorandum 

(XIX. 22-1-200 I) 71 
Meata. Health Pl"OIramme 
Mental Health Programme 

(XIX, 22-8-2001) 362-364 
Mere.ry 
Import and Use of Mercury 

(XVIII, 6-OS-2001) 54-55 
MES 
Merger of IDES and MES 

(XIX, 22-8-2001) 351 
Masage(.) from Rajya Sabu 

Judicial Adminislration Law (Repeal) Bill, 
2000 
(XIX, 23-O8-200l) 372 

Livc-Stock Importation (Amendment) 
Bill, 2001 as passed by Lok Sabha, 
Aurovitle (Emergcncy Provision) 
Repeal Bill, 2001 as passed by Lok 
Sabha 

I (XIX, 22-8-2001) 369-310 
Marriage Laws (Amendment) Bill, 200 I 

I Passed by the Rajya Sabha 

I (XIX, 2J-OI-2001) 372 
Marriage Laws (Amendment) Bill, 2001, 

as passed by R.S. 
(XIX. 23-08-2001) 372 

As Trade Union (Amendment) Bill, 200 1-
Laid 
(XVII, 03-01-200 I) 316 

The Constitution Ninety first 
(Amendment) Bill, 2000 IS Passed by 

Advocates' Welfare Fund Bill, 200 I, L.S.; Without Amendment 
passed by L.S.-Messate from R.S. (XIX. 24-01-2001) 322 
agreeing without amendment to !he Bill I 
(XIX. 23-OS-2001) 372 I The Constitution Ninety, ' first 

(Amendment) Bill, 2000 as Paued by 
Code of Criminal Procedure L.S.; Without Amendment ' 

(Amendment) Bill, 2001 (XIX 24-01-2001) 322 
(XIX, 24-OS-2001) 322-323 ' 

Electricity Regulatory Commissions 
(Amendment) Bill as passed by Rajya 
Sabha. 
Warehousing Corporations 
(Amendment) Bill, 2001 IS passed by 
the Rajya Sibha 
Sugarcane cess (Validation) Repeal 
Bill, 2001 as passed by the Rajya 
Sabba. 
(XVIII, 8-OS-200 I) 260 

Hyderabad Export Duties{Validation) 
Repeal Bill, 200 I, Passed by the L.S. 
-Message from R.S. agreeing without 
amendment to the Bill 
(XIX, 23-08-200 1 ) 372 

MetroRaU 
Gauge for Delhi Metro Rail Project 

(XIX, 21-8-2001) 161-162 
Kolkata Metro Railways 

(XVIII, 16-01-20(1) 255 
Metro Rail Projec1l 

(XVII, 24-01-20(1) 249-50 
Mlero Wave Tower 

Micro Wave Tower 
(XVIII, 20-01-260.) 115-11.'" 

Mid Day Meal Sdteme 
Mid Day Meal 

(XIX, 21-08-200 I) 2S4-2S5 
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Mid-Day Meal Scheme 
(XVII,31-7-2001)4243 

Milntloa • 
Migranis in Foniip Countries 

(XVIII, 6-O1-200l) 1S7-JSI 
Migration from various States to Delhi 

(XVIII, 14-1-2001) 60 
Migration of Professionals 

(XVIII, 07-01-2001) 171-179 
Migration System in Navodaya 

Vldyalayas 
(XIX, 21-01-2001) 137-131 

MWtaacy 

MilitBlq in NqaIand 
(XIX, 21-01-2001) 165-166 
Militancy in J&K. 
(XVII. 24-07-2001) 31-40 
(XVIII, 07-01-2001) 101 

MilitBIq in North-East 
(XIX, 21-01-200 I ) 266 

Militant Activities in J&K. 
(XVII, 24-07-2001) 3140, 269 

Minta ... 

Arrest of Militants 
(XVIII, 07-01-2001) 177 

Holding up of Militants in a Mosque in 
J&.K 
(XIX, 21-1-2001) 160 

Killings of Amarnath Pilgrims in Jammu 
and Kashmir by Militants 
(XVII, 24-07-200 I) 392402 

Militant Activities after Indo-Pak 
Summit(s) 
(XVIII, 07-01-2001) 75-76 

Militants in a Mosque in J &. K 
(XIX, 21-01-2001) 152-153 

Militants seeking Refuac in Mosques 
(XVII, 24-07,;2001) 125-126 

Threat from Islamic Militants 
(XIX, 22-8-2001) 77-78 

MUltary Coopentioa 
Indo-China Talks on Military Exchange 

(XVII, 01-01-2001) ISS-lS6 
Revival of Indo-US Military Ties 

(XVII, 01-08-2001) 121-129 
MUltary Tnialal 
Military Training to Foreign Countries 

(XVII, 25-07-2001) 219 

Mille Acddeats 
Durgapur Rayatwari Mine Accident 

(XVIII. 14-8-2001) 300-304 
MIaeSarety 
Safety Measures in Open Cast Mines of 

MCL 
(XVII, 24-07-2001) 82-83 

MiDen" 
Chrome Ore Mines in Orissa 

(XVIII, 6-01-2001) 162-163 
Cutting Down Mineral Exploration 

Activities by GSI 
(XVIII, 6-08-2001) 130-131 

Export of Chrome Ore and Iron Ore 
(XIX, 24-08-2001) 176-178 

Extraction of Minerals by Iron Ore 
Companies 
(XVIII, 14-8-2001) 62-76 

Graphite Reserves Areas 
(XVIII, 6-08-200 I) 159-160 

Iron Ore and Manganese Rcscrvcs in MP 
(XVIII. 6-08-2001) 176-177 

Mineral Resource Area in Madbya 
Pradesh 
(XVIII, 6-08-2001) 296-297 

Minerals Reserves in lharkhand 
(XVIII, 20-8-2001) 139-140 

Royalty Rate on Lignite 
(XVII. 31-7-2001)·53-55 
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Mines 
Accident in Mines 

(XVII, 30-07-2001) 180-181 

(XVIII. 20-8-200 1) 129·131 

Captive Mines of liSCO 
(XIX. 21-8-200 I) 24 

Chrome Ore Mines in Orissa 
(XVlII. 6-08-2001) 162-163 

Closure of Mines under ECl 
(XVII. 31-7-2001) 82-83 

Coal Reserve in Captive Coal Mines 
(XVlII. 07-08-2001) 256-259 

Cracks in Coal Mines of Raniganj 
(XIX. 28-08-200 I) 225 

Exploration of Prospective Mines 
(XVIII. 20-08-2001) 308 

Extension ofNLC Mines 
(XVIII. 14·8-2001) 333-334 

Gaslitand Mine Accident 
(XIX. 28-08-2001) 103 

Norms of Royalty to Mine Owners 
(XVIII, 6-08-2001) 201 

Pollution from NLC Mines 
(XIX. 28-08·200 I) 224 

Programmes on Coal Mining 
(XVII, 24-07-2001) 177 

Volume of Water in BCCl Mines 
(XIX, 21-8-200 I) 93-94 

World Bank Assistance for Development 
of Mines 
(XVIII, 20-08-200 I) 185 

MiDi Tool Room 

Setting up of Mini Tool Room and 
Training Centre 
(XVII, 25-07-2001) 64 

Minimum Support Price 
M.S.P. for Lentil 

(XIX, 23-08-200 I) 250-25 I 

Support Price for Agricultural Produce 
(XVIII, 16-08-2001) 77-78 

MiDi .. 
Extension of Lease Period of Mining 

(XVII. 23-07-2001) 411-413 

Extension of Mining Lease 

I (XIX. 21·8-2001) 147 

Illegal Mining 
I (X [X. 21-8-200 I) 24-25 

Mining Activities in Tamil Nadu 
(XVII. 30-07-2001) 219-220 

Mining Projects in the Country I (XVIII. 20-08-2061) 306-307 

I Purchase of Mining Machines from 
i Britain 
; (XIX, 21-8-200 I) 98 

Threat to Wildlife due to illegal Mining 
(XVIII, 6-08-200 I) 139-) 40 

Ministries 

Canteens in Ministry Offices 
(XIX. 23-08-200 I) 221-225 

Defacing of MEA Website 
(XIX. 22-8-200 I) 269-270 

Privatization of PSEs under Ministry of 
Coal 
(XIX. 24-08-200 I) 112 

Role of Special Advisors in the Ministry 
of Defence 
(XVIII, 17-08-200) 279-83 

Unutiliscd Funds Amount of Ministries 
(XVI1, 27-07-2001) 101-102 

Vacant Posts in Ministry 
(XVII. 31-7-2001) 56 

Minorities 
Alleged Killing of People belonging to 

Scheduled Castes, Backward Classes 
and Minorities in Uttar Pradesh 
(XVII, 01-08-2(01) 384-401 
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AttackonChristians 
(XIX. 28-08-200 1) 175-178 

Educational Institutions for Minorities 
(XVIII, 07-01-2001) 225 

Killing of OalitslPersons of Minority 
Communities . 
(XIx, 21-8-2001) 114-118 

Pakistani/Afghani Hindu Families Living 
in the Country 
(XVIII. 14-8-2001) 23-24 

Mi.ority Co.millio. 
Minority Commission 

(XIX. 22-8-2001) 244-248 
Miuile(s) 
Agni-II 

(XVII. 25-07-2001) 181 
Agni-II Serials 

(XIX. 22-8-200 1) 250 
Indo-Russian Supersonic Anti-Ship 

Missile 
(XVII. 25-07-2001) 308 

I MNCs 

Marketing of Retail ProducIs DO MNCI 
(XIx, 24-08-2001) 245-46 

Over Charging of Price of Pesticides by 
MNCs 
(XIx, 21-08-2001) 113-115 

Profit of Multinational Comp8llia 
(xvu, 27-07-2001) 24-25 

Mobile 'brill' 
Mobile Tariff 

(XVUl, 20-08-2001) 279 
MobUeVa. 
Funds for Mobile Vans 

(XIX. 24-08-2001) 123-24 
MolUHI 
Inter State Movement of Molasses 

(XVIII. 16-08-2001) 58 
Mortlllity Rate 

Malnutrition and High Mortality Rate 
(XVII. 01-08-2001) 142-147 

Induction of Agni Missile Motels 
(XVII. 25-07-2001) 336-337 i Construction of Motels in Rural Areas 

Missile Defence System 1 (XIX. 28-O8-2~1) 142-143 . 
(XVII. 25-07-2001) 65 I Opening of Motels 10 New Deihl 

National Missile Defence System I (XVIII. 14-8-2001) 163-164 
(XVII. 25-07-2001) 201 1 Motion 

Safety from Missile System ISRO-DROO I Appointment of Member to joint 
(XVIII. 8-08-200 1) 96-97 ! Committee on Stock Market Scam and 

Testing ofOSA-AK Missiles at Cbandipur I matters relating thereto 
by Russia (XIX. 22-8-2001) 371 
(XVII. 25-07-200 I) 307-308 

MMTC 
Disinvestment of MMTC 

(XVII. 27-07-2001) 142-143 
Diversification by MMTC 

(XVII. 03-08-2001) 227 
Trade performance of MMTC 

(XVII. 27-07-200 I) 248 

Appointment of Member to Joint 
Committee on Offices of Profit 
(Motion) 

i (XIX. 24-08-2001) 323 
i Report of Joint Committee on Stock 
! Market Scam and matters relating 

thereto. 
(XIX, 22-8-2001) 371-372 
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Seventeenth Report of Committee on 
PriWie M~' Bills and 

ResoIutioaa(Motion) 
(XIX, 24-01-2001) 397-98 

Twenty- First Report ofBusiness Advisory 
Committee 
(XVII. 27-07-2001) 315-316 

W'JtbdrawaI of Indian Council of World 
Affairs Bill 
(XVIII. 8-01-200 I) 263-264 

MoU 
MoU bet\mm U.I.A.1Dd H.AJ. 

(XVIII. 16-08-2001) 275-76 
MoU for Fiscal Reforms 

(XIX. 24-0~2001 ) 103-04 
MoU with HUDCO for Disbursement of 

Loan 
(XiX, 28-01-2001) 248-250 

MPLADS 
MPLADS 

(XVn. 01-08-2001) 279-284 
(XVllI, 8-08-2001) 147-141 
(XIX, 22-8-200 I) 251-252 
MPLADS 
(XVn, 25-07-2001) 117-119, 125 

MTNL 
Cases of MTNL 

(XVII, 30-07-2001) 212-214 
Cash Card by MTNL 

(XVIII, 6-08-2001) 233-234 
Dolphin Mobile Telephone Service 

(XVn, 30-07-2001) 90-92 
Foreip Tour by MTNL opiciaJs 

(XVIII, 20-08-2001) 238-239 
Free Telephone Connections to MTNL 

Employees 
(XVIII, 20-08-200 I) 199·201 

Losses to MTNL 
(xvn, 23-07-2001) 320-321 

M~ofA~owminM~ 

Telephone Nigam Limited 
(XVII, 30-07·2001) 175·176 

MTNL Cellular Telephone Services 
(XVII, 30-07-2001) 253 

MTNL Computerised Complaint Service 
(XVIII, 20-08-2001) 205-206 

Need to improve Mobile Phones Services 
ofMahanagar Telephone Nigam Ltd. 
(MUR377) 

(XVIII, 07-08·200 1) 397 
Payment of Allowances 

(XVII, 23-07·2001) 353 
Privatisation ofMTNL 

(XVII, 30-07·2001) 250-251 

Strike by MTNL Employees 
(XVIII, 6-08-200 I) 128-129 

VSNL and MTNL cellular service 
(XVII, 23-07-2001) 338-339 

M ••• i Urban Trauport Project 
Mumbai Urban Transport Project 

(XIX, 24-08-2001) 229-30 

"M1IIe.-<.) 
Conversion of INS Vikrant into Maritime 

Museum 
(XVIII, 8-08-2001) 148 

Deposition of Excavated Material in Govt. 
Museum Chennai 
(XIX, 23-08-2001) 137-138 

Missing of Rare Coins from Goa Museum 
(XVIII, 16-08-2001) 113·114 

Opening ofMulCum in J&K 
(XIX, 23-08-200 I) 303 

Selling of Equipment in National Museum 
(XVJII, 16-0812001) 195-96 



SUBJECT INDEX 15S 

Mutual Fuad 
CRB-Mutual Fund Scam 

(XIX, 24-08-2001) 257 
Unclaimed Mutual Fund Dividend 

(XVII, 03-08-200 1) 49-50 
Myanmar 
Indo-Myanmar Ties 

(XVII, 01-08-2001) 369-370 

Myanmaresc Dctenues 
(XVII, 31-7-2001) 63 

Need to open border Trade and Commerce 
between India and Myanmar through 
Tizu River waterways in Nagaland 
(MUR377) 
(XIV, 07-03-2001) 361-362 

Nagaland 
Ceasctjre in Nagaland 

(XVII, 24-07-2001) 29-30 

(XIX, 21-8-2001) 137 

Instrument Landing System at Dimapur 
(XVIII, 20-08-2001) 288-289 

Lack of Staff in Kohima 
(XVII, 03-08-200]) ]22-123 

Militancy in Nagaland 
(XIX, 28-08-200]) 165-]66 

Need to open border Trade and Commerce 
between India and Myanmar through 
Tizu River waterways in Nagaland 
(MUR377) 
(XIV, 07-03-200]) 361-362 

Strategic Roads on Indo-Myanmar Border 
(XVII. 25-07-2001) 178.;)79 Training ofNaga Insurgents 

Tamu Kalemyo-Kalewa Road 
(XVII, 01-08-2001) 137-138 

NABARD 

Funding through NABARD 
(XVII, 27-07-2001) 65-68,175-176 

Loans through NABARD for Irrigation 
Projects 
(XVII,03-08-2001) 166-173 

NABARD Assistance for School 
Buildings in Kamataka ~ 
(XVII, 03-08-200 I) 59-60 

NABARD Loan for Sheep Breeders 
Cooperative Societies 
(XVII, 03-08-2001) 251 

Self Help Group-Bank Linkage 
Programme 
(XVII, 03-08-200 I) 160-161 

NACO 
Abolition of NACO 

(XVII, 25-07-2001) 152 

NAFU> 

(XVII, 25-07-2001) 134-135 

NALCO 

Disinvestment ofNALCO 
(XIX, 24-08-200 I) 177 

Guidelines to NALCO 
(XVIII, 20-08-2001) 157 

Need to direct NALCO to ensure timely 
supply of raw material to small scaIc 
industries in Orissa (MUR 377) 
(XVIII, 20-08-2001) 349 

Production of Aluminium at NALCO 
(XVII, 30-07-200]) 129 

Resentment ofNALCO 's Employees 
(XVII. 30-07-2001) 75 

Revision of Pay on NALCO Executives 
(XVII, 23-0,...200 I) 404-405 

Namrup Unit 

Bifurcation ofNamrup Unit 
(XIX, 28-08-2001) 99 

Bank Guarantee to NAFED Market Narcotic Drugs 
Intervention Scheme Illegal Trade of Heroin 
(XVIII, 16-08-2001) 256 (XIX, 24-08-2001) 61 
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N~ Seized by Customs Departmenl N.tioa.1 C.pital RecIoa 
(XVII. 27-07-2001) 255-266 

Seizure of Cocaine 
(XIx, 24-01-2001) 101-10 

Seizure of Narcotics 
(XIX, 24-01-2001) 236-37 

N.rcotics Coatrol Bareaa 
Narcotics Control Bureau 

(XVn, 31-7-2001) 62-63 
N ......... Valley DeYeIopIDeDt Project 
Narmada Valley DevelopineDt Project 

(XVm. 6-01-2001) 71 
N.nialaaa Com.ltt. Report 
Narsimban Committee Report 

(XVII, 27-07-2001) 216-222 
N.tio ... Ayurveda IlIItihlte 
National Ayurveda Institute 

(XVII, 01-01-2001) 296 
N.donl BiotecbDOIOI)' Co •• lssio. 
Setting up of a National Biotechnology 

Commission 
(XIX, 21-1-2001) 99 

N.tio .. 1 Bird 
Death of Peacocks 

(XVIII, 6-01-2001) 200-201 
N.do ... Bonadariel 
Wrong depiction of National Boundaries 

(XVIII, J 4-1-200 I) 306-307 
N.tio .. 1 CaIa.1ty Relief Fud 
Demand for National calamity Relief 

Fund to Staaes Affected by Natural 
Calamities 
(XIX, 2I-01-200l) 32S-29,;. . 

. .1< 
N.doaal C.acer lutitnae . 
Need to declare Kidwai Memorial 

Institute of Oncology, Karnataka u a 
NIlional Cancer Instilute (MUR 377) 
(XVII, 31-7-2001) 318 

Shiftin& of Polluted Industries from 
National Capital Region 
(XIX, 21-01-2001) 153 

N.tioaaI CiYll AYiatioD Policy 
Impact of Deferment of National Civil 

Aviation Policy 
(XVII, 30-07-2001) 274-215 

N.tioul COlDalissieD for Backw.rd 
Claaa 

National Commission for Backward 
Cluses 
(XVII, 2S-07-2001) 179-110 

Nationl Commillioa for ClaUdft. 
National Commission for Children 

(XVIII, 14-1-2001) 139-141 
N.tio.al CO •• iJUOD for Pbysically 

Halldlupped 
National Commission for Physically 

Handicapped 
(XVII, 2S-07-2001) 227 

N.tio •• 1 Co.aaiuJon for W08Iea 

Conference of National Commission for 
Women 
(XVIII. 07-08-2001) 241-242 

Funds Allocation to National Commission 
for Women 
(XIX, 21-8-2001) 17-11 

Implementation of Reports of National 
Commission for Women 
(XVIII, 14-1-2001) 221 

National Commission for Women 
(XVII, 31-7-2001) 134-135 

N.tio •• 1 Co ....... o. Po ..... tioa 
National Commisaion on Population 

(XIX, 22-1-2001) 231-242 
Natloaal Commodity it7;ebaaa' 
National Commodity Exchanp 

(XIX, 24-01-200 I) 30S 
., 
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Nadonal Education FaDd 
National Education Fund 

(XVIII. ]4-8-200]) 334-335 
National EDviroDmeDt ActioD PIaD 
National Environment Action Plan 

(XVII. 30-07-200]) ]88 
National EDviroDmeDt Awarenels 

Campaip 
National Environment Awareness 

Campaign 
(XVIII. 6-08-200]) 251-252 

National FertiUzen Limited 
Central Stock Scheme Facility of N .F.L. 

Dealers 
(XVII, 31-7-2001) 96 

Disinvestment of National Fertilizer Ltd. 
(XIX. 24-08-2001) 167-70 

Production and Loss in National 
Fertilizers Limited 
(XIX. 28-08-2001) 174-175 

Natio .. 1 Flag 
Display of National Flag 

(XIX. 28-08-2001) 237-238 
National FoodgraiDI Distribution 

Policy 
National Foodgralns DistribUtion Policy 

(XVlU. 17-08-200 I) 111 
National Forestry Action Programme 
National forestry action programme 

(XVII. 23-07-200]) 237-258 
Nadonal Frequency Allocation Plan 
National frequency allocation plan 

(XVII, 23-07-2001) 294 
National Fund for Handicapped 
National Fund for Handicapped 

(XIX. 22-8-200 I) 4-11 
National Grid 
Setting up of National Grid 

(XVIll. ]6-08-2001) 172-173 

National Highways 
Accidents on National Highway-8 

(XVII. 23-07-2001) 335-336 
Action Plan for NH-31 and 35 

(XVIII. 20-8-2001) 141-142 
Allocation for National Highway-87 

(XVII. 23-07-2001) 373 
Allocation for National Highways 

(XVII. 30-07-2001) 260-270 
Amenities Along National Highways 

(XVln. 20-08-200 I ) 283-284 
Amount Spent by NHAI 

(XVIII. 20-08-2001) 184-185 
AMual Plan for National Highways in 

Bihar 
(XVIII. 6-08-200 I) 180 

Assistance for Upgradation of National 
Highways in States 
(XVII, 30-07-2001) 275-276 

Completion ofCochin-Madurai National 
Highway 
(XVII. 23-07-2001) 290-291 

COMection of Jodhpur with NH-65 
(XVIlI,20-8-2001)97 

Connection to NH-89 IDd 65 
(XVIII, 20-08-2001) 218 

Construction of four Lane from Monor to 
surat 
(XVII, 23-07-2001) 330-331 

Construction of National Highways 
(XVIII. 20-8-2001) 106-107 

Construction of National Highways iJi' 
Tribal Areas 
(XVII, 30-07-2001) 286-287 

Construction of Trivandrum NH-47 
By-Pass 
(XVII, 30-07-200 I) 254-255 

ConvenioD ofNH-42 between Bauwpal 
Chhak to Angul Town 
(XVII, 30-07-2001) 76-77 
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Declaration of National Highway-213 
(XVII, 23-07-2001) 112-113 

Development of National Highways in 
Newly Created States 
(XVII, 30-07-2001) 251 

Development Plan ofNH-47 
(XVii, 30-07-2001) 243 

Dilapidated Condition of National 
Highways 
(XVII, 30-07-2001) 121-123 

Diversion of National Highway-2 
(XVII, 30-07-2001) 132-133 

Double lane ofNasik-Pune NH-50 
(XVII. 23-07-200 I) 279 

Empansionllmprovement ofNH-7 
(XVII, 23-07-2001) 112 

Fast Track Highways as Part ofNHDP 
(XVII. 30-07-2001) 133-134 

Foreign Assistance for Highways 
(XVII, 30-07-200 I) 77-78 

Four Laning from Bhubaneshwar to 
Berhampur 
(XVIII. 6-08-200 I) 266-267 

Four Laning of Bangalore-Hosur-
Thoppur Portion ofNH-47 
(XVII. 30-07-2001) 269-272 

Four Laning of National Highway-7 
(XVlII. 6-08-200 I) 243-244 

Four Laning ofNH-5 
(XVlll. 6-08-2001) 265-266 

Four Laning on NH-58 
(XVIII, 6-08-200 I) 152-153 

Four Laning Work on National Highways 
(XVIII. 6-08-200 I) 63-64 

Golden Quadrilateral from Kanyakumari 
to Mumbai 
(XVIII, 6-08-2001) 79 

Improvement ofNH-212 
(XVIII. 20-0S-2(01) 157-158 

Linking with NH-2 
(XVlII. 20-08-2001) 217-218 

Medical Facilities on National Highways 
(XVII. 30-07-2ool) 34-37 

More National Highways in U.P. 
(XVIII. 6-08-200 I) 74 

National Highways in Jharkband 
(XVII, 23-07-2001) 362 

National Highway Development 
Progratnme 
(XVII, 23-07-2001) 180-181 

National Highway from Bidar to 
srirangapatnarn 
(XVII. 23-07-2001) 288 

National Highways Development Project 
(XVII, 30-07-2001) 142 

Need for construction oftwo-Iane by-pass 
highway between Byndoor and 
kasargod in Kamataka (MUR 377) 
(XVII. 25-07-2001) 366 

i Need for proper maintenance of Pani-
! Koeli Rajamunda National Highway in 

Orissa (MUR 377) 
(XIV. 07-03-200 I) 360-361 

Need to Declare Lucknow-Maurawan-
Buxur-Bindki-Sagar as National 
Highway and Also Construct a Bridge 
on River Ganga at Buxur (MUR 377) 
(XVII. 24-07-200 I) 405..()6 

Need to accord sanction to the proposal 
of Government of Maharashtra for 
construction ofOverbridge on National 
Highway No. 6 near Phekri Railway 
Crossing in Jalgaon Parliamentary 
Constituency (MUR 377) 
(XIX. 28-08-2001) 345-346 

Need to declare certain State roads in 
Bihar as National Highways 
(MUR 377) 
(XVIII. 20-08-2001) 353 

Need to declare road between Betul and 
Arnrawati in Maharashtra as a National 
Highway (MUR 377) 
(XVII. 31-7-2001) 317 
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Need to expedite the wort for construction 
of National Highway between 
Gopalpur-on-sea in Orissa and Raipur . 
in Chhattisgarb (MUR 377) 
(XVIU, 8-01-2001) 309 

Need to Extend Construction of National 
Highway from Lalsot to Sheopur 
(Madhya Pradesh) via Sawai 
Madhopur (Rajasthan) (MUR 377) 
(XVII, 24-07-2001) 40S 

Norms for Declaring National Highways 
(XVIII, 6-08-2001) 4S-46 

Raising of Funds under NHDP 
(XVII, 30-07-2001) 46-47 

Repair of National Highway-44 
(XVII, 30-07-2001) 220-221 

Revenue From Hoardings put up Along 
National Highways 
(XVIII, 20-08-200 I) 289-290 

Road Safety ALong National Highways 
(XVIII, 6-08-2001) 193-194 

WicleninglExpandinglRepairing Wort in 
Bihar 
(xvm, 6-01-2001) 7S 

WideninglExpansionlR.epair of National 
Highways in Gujanlt 
(XVll, 30-07-2001) 117 

Work on National Highway-161 
(XVll, 23-07-2001) SO 

Work on NH-S7 
(XVIU, 20-08-2001) 231-232 

Natioulld_1Ity Canis 
Nationalldcntity c.da 

(XVm, 14-8-2001) 326-327 
Natio.al I •• tit.te for Ocean 

Develop.e.t 
NationailDstitute for Ocean Developmenl 

(XVU, 24-07-2001) 279-280 
Natioaallutltute of Adult Edacetio. 
National Institute of Adult Education 

(XVIII, 14-8-2001) 314-31S 
Rules for putting up Hoardings along NHs Natioullutitute of AIIiDIaI Welran 

(XVIU, 20-01-2001) 249 
National Institute of Animal W~I&re. 

Separate Legislation for Development of (XIX, 22-8-2001) 212-283 
Highways 
(XVIII, 6-01-2001) 108-109 

Setting up of a National Highwys Grid 
(XVII, 23-07-2001) 259-260 

Single lane National Highways 
(XVII, 23-07-2001) 349 

Six Laning ofNH-8 
(XVIII, 20-08-200 1) 86-17 

Target for Completion ofNH-21 S 
(XVIII, 20-08-2001) 262 

Unauthorised Hoardings on NHS 
(XVIII, 20-08-2001) 168 

User fee on National Highways 
(XVII, 23-07-2001) 317-318 

Natloaal Ia.tltate of Rural 
Develop.eat 

Training to NGOs by NIRI). 
(XVII, 24-07-200 I) 273-274 

Natio.al~teofSutar~b~ 

National Institute ofSugan:ane and Sugar 
Technology 
(XVII, 27-07-2001) 107-101 

Need to Retain National Institute of Sugar 
Technology in Mau District of 

U.P. (MUR 377) 
(XVII, 24-07-2001) 409 

Natio.al Iatep'ated CoaqeD 

Widening of National Highway,in Koc:hi- Reconstitution of NatiollJl Integrated 
Salem Corridor Council 
(XVIII, 6-08-2001) 179 (XVIU, 14-1-2001) 77 
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Nado'" lateantioa 
Grants of Non-Government Organisa-

tions to promote National Integration 
(XVll, 3()..()7-2001) 2S0 

Tbreal to National Integrity 
(XIX. 21-8-2001) 13-14 

Nado .. 1 Jadkial Co.l8ission 
NIdional Judicial Commission 

(XIX., 23-01-200 I ) 31 

Natio .. 1 Water Polky 
Revised national water policy 

(XVII, 23-07-2001) 296-297 

Natio.alYoutll Policy 
National Youth Policy 

(XVII. 30-07-2001) 31-32 

NATP 
Objectives ofNATP 

(XVIII, 16-08-2001) 287 
Natlo.al Pllar.acutlnl Pricing Natanl Cala.itin 

AatIIority Assistance to Chhattisgarb for Relief from 
Committee of Experts to 

functioning ofNPPA 
(XVm, 14-8-2001) 240 

Study Drought 

I (XIX. 23-08-2001) 147-148 

AssistarK:e to flood affected staleS 
N8tioaa1 Power Training Iastitute I (XVII. 23-07-200 1 ) 405-4 I I 
Budget Allocation to National Power Compensation to Earthquake Victims 

Training Institute I (XVIII. 6-08-2001) 271-278 
(XIX. 23-08-2001) 87-88 I Construction of Earthquake Proof 

Nado'" QuaUty Ca.paip I Building 
NIItional Quality Campaign (XVIII. 16-08-200 I) 169-170 

(XV1l. 03-08-2001) 188-189 Demand for National Calamity Relief 
M ...... I River COlllerYation .... n Fund to States Affected by Natural 

der NRCP Calamities 
CosI Sharing of Projects Un (XIX, 28-08-2001) 325-329 (XVll, 3()..()7-200l) 2-10 

NatiHa. RowiDa Academy 
SeIting up of a National Rowing Academy 

(XVIll, 2()"()8-2oo I) 87-88 

Development of Cyclone Affected Towns 
in Orissa 
(XVII. 24-07-2001) 147 

Drought in M.P. 
Natio.al Runl Bank oflndia (XlX, 23-08-2001) 254-255 

National Rural Bank oflndia II Drought Prone Areas 
(XVII. 27-07-2001) 137-138 (XVIII. 16-08-2001) 3{)6-307 

National Seeurity Fund I' Drought Situation in Kamataka 
National Security Fund (XIX. 23-08-2001) j 54 

(XVII, 2S-07-2001) 135 Earthquake Relief to Peru 
Nationl Trust lor Welrare or Dillibled I (XVIII. 8-08-200 I) 209 

National Trust for Welfare of Disabled I Earthquake Risk Evaluation Centre 
(XVIII. 8-08-200 I) 162-164 (XIX. 21 -8-200 1) 85-86 

Nadoanl Vigilance Corp.. I Effect of Natural Calamities on 
Setting up of National Vigilance Corps. HandloomlHandicrafts 

(XIX. 22-8-2001) 41-43 I (XVIII. 16-08-2001) 124-125 
! 
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Effects of drought on Wild Lives Need to provide financial assistance to 
(XVIIL 2~8-200 1) 215 Government of Karnataka to meet 

Famine in Rajasdwt drought situation prevailing in the Stale 
(XVIII, 16-08-2001) 292 (MUR 377) 

(XVII, 01-08-2001) 460 
Famine Relief to Rajasdwt 

(XIX, 23-08-200 1) 140-141 Need to provide financial assistanee to the 
Government of Punjab for providing 

Financial Assistance to Drought and relief to the people affected by floods 
Famine Affected States in Patiala ParliamentllrJ constituency 
(XIX, 28-08-2001) 127-130 (MUR 377) 

Flood Control in Arunachal Pradesh (XVn. 31-7-2001) 323 
(XVII. 3~7 -200 1) 66-67 . Need to release one thousand crores of 

Flood Control in Assam rupees to meet problems of flood 
(XVIII, 6-08-200.1) 81 affected areas ofOriSsa(MUR 377) 

Flood Control in Kerala (XVII, 25-07-2001) 368 
(XVIII. 2~8-200 I) 180 Need to send a Central team to Kamataka 

Flood Control in Orissa to assess the situation caused by 
(XVIII, 6-08-200 I) 101-102 drought and provide adequate financial 

assistance to the State (MUR 377) 
Flood Situation in Orissa and Kerala (XVII, 24-07-200 1) 407 

(XVII, 24-07-2001) 383-392 
Need to take steps to protect Murshidabad 

Floods in Orissa distrjl=l in West Bengal from recurring 
(XVIII. 16-08-200 I) 260-61 floods (MUR 377) 

Insurance Claims of Earthquake victims (XVIII, 20-08-2001) 348-349 
(XVII, 03-08-200 1) II S Participation ofNCC in Natural Disasters 

Il1SW'8Ilce Scheme for Drought Prone Thar (XVII. 25-07-200 I) 134 
Desert Perennial Problem 
(XIX, 23-08-2001) 142 (XIX. 23-08-2001) 315-316 

Loss of Life and Property due to flood, Prevention of Flood 
draught and other natural calamities in (XVIII, 6-08-200 I) 182-183 

various parts of the country (OUR 193) 
(XVIII, 8-08-2001) 337-380 Report ofDST on Earthquakes in Future 

(XIX, 28-08-200 I) 311-312 
Loss Suffered Caused by Earthquake 

(XVII, 01-08-2001) 274 Scheme for Flood Control in Mithilanchal 
(){VIII, 20-08-2001) 277-278 

Management of Floods (Statement by 
Minister) Special Central Assistance for Earthquake 
(XVIII, 6-08-2001) 300-305 in Gujarat 

(XIX, 23-08-2001) 325 
Need to draw a comprehensive plan to 

protect revenue blocks of Uttar Super Cyclone in Orissa . 
Dinajpur and Maida districts in West (XVIII, 16-8-200 I) 279-280 
Bengal from devastating floods Tax Holiday to Earthquake Affected Areas 
(MUR 377) I of Gujarat 
(XVIII, 14-8-2001) 349-350 (XVIII, 17-08-2001) 112 
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Utilisation of Earthquake amount 
(XVII, 25-07-2001) 328·329 

NahiralGu 
APM ofGIlS 

(XVIII, 16-08·2001) 85-86 
Demand of Natural GIlS 

(XIX, 23-08-2001) 251·252 
Growth Rate in Ninth Five Year Plu of 

Production bf GIlS 
(XVIII, 16-08-2001) 145-46 

Hydrocarbon Reserves 
(XVIII, 16-08-2001) 35-37 

Target for Laying LNG Pipeline 
(XIX, 23-08-2001) 271-272 

Nataral Rubber 
Import ofNatW'a1 Rubber 

(XVII, 27-07-2001) 28-29 
Natart Puk 
Need to clear the proposal of Andhra 

Pradesh Goverrunent for setting up of 
Nature Park in Visakhapatnam city 

(MUR 377) 
(XVII, 01-01-2001) 462 

Naval Oftkcn 
Court Martial of Naval Officers 

(XVIII, 8-01·200 I) 5 I-52 
Nnocl8ya Vldyaa.y. Sa.W 
Pension Benefit by Navodaya Vidyalaya 

Samiti 
(XVII, 31-7-2001) 291 

Migration System in Navodaya 
VJdyaIayas 
(XIX, 28-08-2001) 137-131 

Navodaya Vldya1aya 
(XVII, 24-07-2001) 99-104 

Need for early completion of CODIbUCtion 
work of Navodaya Vidyalaya in 
Auraiya district, Uttar Pradesh 
(MUR377) 
(XVIII, 20-08-200 I) 35 I 

Need to provide basic amenities at 
Navodaya Vldyalaya at Borakheri in 
MarKlavi Parliamentary Constituency, 
Gujarat (MUR 3n) 
(XVII, 01-08-2001) 451 

Physical Education in Jawahar Navodaya 
VidyalayllS 
(XVIII, 14-8-2001) 327 

Recreational facilities in Navodaya 
Vidyalayas 
(XVIII, 14-1-2001) 57 

Results of CBSE Examination in 
KendtiyalNavodaya Vidyalayas 
(XVIII, 07-08-2001) 146-147 

SCIST Employees in Jawahar Navodaya 
Vidyalayas 
(XVII, 24-07-2001) 105 

Transfer of Teachen of Kendriya and 
Navodaya Vldyalayas 
(XVIII, 14-1-2001) 207-209 

Navy 
Conversion of INS Vikrant into Maritime 

Rules for Recruitment of Commissioner Museum 
in Navodaya VidyaJaya Samiti . (XVIII, 8-O8-200l) 148 
(XVIII. 07-08·2001) 107 

Navodaya Vldyaa.yu 
Basic Facilities in KendriyalNavodaya 

VJdyalayas 
(XVII, 31-7-2001) 276-278 

Expenditure incurred on Navodaya 
Vidyalayas 
(XVIII, 14-8-2001) 105 

Fire at INS Amba 
. (XVII, 25-07-2001) 209 
Indo-China Naval Exercises. 

(XIX, 22-1-2001) 138-139 
Nnallte Aetivities 
People's War Group Activities 

(XVII, 31-7-2001) 131-132 
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Reimbursement of Expenditure Incurred 
on Controlling Naxalite Activities in 
States 
(XVII. 24-07-2001) 55-57 

NBCFDC 
NBCFDC 

(XVIII. 8-08-200 I) 40 
NBFCs 
Fraud by NBFCs 

(XVIII. 17-08-200 I) 184-89 
RBI Non Banking Finance Companies 

Asset liability Management 
(XVII. 03-08-200 I) 39-40 

NCC 

NCLP 
Evaluation ofNCLP 

(XIX. 28-08-2001) 268 
NCTE· 
National Council for Teachers Education 

(XVII. 24-07-2001) 255-256 
NTCENorms 

(XVIII. 07-08-200 I) 148 
NDMC 
Facilities to Non-Official Members of 

NDMC 
(XVIII. 07-08-200 I) 84-85 

Hiring ofTrucks by NDMC 
(XVIII. 07-08-2001) 100 

Participation ofNCC in Natural Disasters, NDMC Drops Drug Firms from its New 
(XVII. 25-07-2001) 134 Supply list, 

NCCF (XIX. 22-8-2001) 194 

Deregistering of Suppliers by NCCF 
(XVIII. 17-08-2001) 136-37 

NCERT 

: Structural Engineers in CPWD.MCD and 
NDMC 
(XVIII. 07-08-200 I) 64-65 

Imbalance in Text Books ofNCERT i NE Region States 
(XVII. 24-07-200 I) 58-59 ' Cease fire in North-East 

R ' fNCERT T B ks fH' • (XVIII. 07-08-2001) 337 eVlew 0 • ext 00 0 IStOry· 
(XVII1. 07-08-2001) 155 : Committee forthe Development of North-

Seizure of pirated NCERT Books 
(XVIII. 07-08-200 I) 57-58 

NCES 
Development ofNCES 

(XIX. 23-08-2001) 131-138 
Electrification ofViJlages under NCES 

(XIX. 23;-08-200 I) 150-15 I 
Generation Capacity Through NCES 

(XVIII. 16-08-200 I) 238-39 
Installed Capacity ofNCES Projects 

(XVIII. 16-08-2001) 174-175 
Power Generation Through NCEs 

(XVIII. 16-08-2001) 270 

. . East States 
(XIX. 21-8-200 I) 87-88 

; Computer Education Scheme in Schools 
in North-Eastern Region 
(XIX. 28-08-200 I) 36-37 

Degradation of Forests in North East 
States 
(XVII. 30-07-2001) 151-IS3 

I Development of North-East States 
(XVIII. 8-08-2001) 223-225 

i Development of North-Eastern Region 
(XVII1. 07-08-200 I) 49-53. 199-200 

Extremist Organisations of North-East 
(XVlII. 14-8-2001) 13 

Progress in Rajasthan in the Field of Flights from Kolkata to Entire Eastern 
NCES Region 
(XVIII. 16-08-2001) 209-10 (XVIII. 6-08-2001) 263 
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Funds for N.E. States During the 9th Plan I Opening of Nehru Yuva Kendnts 
(XVII, 0I-OS-2ool) 261-272 (XVIII, 6-OS-2ool) 211-211 

Inter-State Roads in NE Region 
(XVIII, 14-8-2001) 224-225 

lSI Activities in Bengal and North-Eastem 
States 
(XVII. 24-07-2001) 231 

Militancy in NQrth-East 
(XIX. 2S-OS-200 I ) 266 

Social Economic Development of N-E 
States and Sikkim 
(XVII. 0I-OS-2001) 180-189 

Nepal 
Bangladeshi and Nepal Immigrants 

(XVII. 24-07-2001) S5-86 

Demand of Indian Goods in Nepal 
(XIX, 24-08-200 1) 81-84 

Doordarshan Bulletin on Nepal Events 
(XVII, 27-07-2001) 243 

Indo-Nepal Joint Working Group Meeting 
(XVII. 25-07-2001) 92-93 

Task Force for Development of North- Indo-Nepal Ties 
Eastern States (XVII. 25-07-2001) 204-206 
(XVII. 24-07-2001) 321 

Telecom Facilities in NER 
(XVIII. 6-08-2001) 82-83 

NEAC 

NEAC Campaign for Sustainable 
Development 
(XVIII. 20-08-200 l) 313 

NEC 

Funding of Government Organisations! 
NGOs by NEC under Agri-Horti 
Marketing Scheme 
(XVIII. 14-8-2001) 253-254 

Schemes under NEe 
(XIX. 28-08-2001) 101 

Neeluebal .. ,.t Nilam Umited 
Neelanchallspat Nigam Limited 

(XIX, 28-08-2001) 267-268 

Setting up ofNeelanchallspat Nigam in 
Orissa 
(XVII, 24-07-2001) 278-279 

Joint Venture ofTCIl in Nepal 
(XVIII, 20-08-200 I) 243-244 

Need to levy tax on vehicles entering India 
from Nepal (MUR 377) 
(XVII, 01-08-2001) 457-458 

People residing along Indo-Nepal Border 
(XVIII. 14-8-2001)61-62 

Recent Goodwill VISit to Nepal 
(XIX, 21-8-2001) 188-190 

Security of Indo- Nepal Border 
(XVII. 24-07-2001) 149-50 

Smuggling at Indo-Nepal B"order I (XVIII. 17-011-2001) 179-80 

, Smuggling from Nepal 
(XIX. 24-08-2001) 95-96 

Trade Treaty with Nepal 
(XVIII, 17-08-2001) 220-21 

Withdrawal of Nepali Citizenship. 
(XIX, 22-8-2001) 19-24 

Nelal'1l Vava KeDdn. Netltertaads 
Activities of Nehru Yuva Kendra inl Agreement with Netherlands for 

Rajasthan I Assistance 
(XVIII. 6-08-2001) 236-239 (XVII, 24-07-200 I) 333 

Nehru Yuva Kendras I Indo-Netherlands Project 
(XVIII. 20-08-2001) 193-195 I (XVII, 24-07-2001) 330 
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New DelIIi 
Bad Condition of Roads in the Residentiai 

Colonies of New Delhi 
(XVII, 24-07-2001) 90-91 

Kilns in New Delhi 
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New India Assurance Co.Ltd. Funding of Government Organisations! 
Corruption in New India Assurance Co. I NGOs by NEC under Agri-Horti 

Ltd. ' Marketing Scheme 
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(XVII, 23-07-2001) 376 

Functioning ofNHDP and NHAI 
(XVIII, 20-08-2001) 207 
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(XVn, 01-08-2001) 301 
NIMHANS 
Governing council of NIMHANS. 

Bangalore 
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Functioning ofNHDP and NHAI 
(XVIII, 20-08-200 1 ) 207 
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No War Pact 
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(XVII, 01-08-2001) 327-328 
Non-Plan Expenditure 
Non-Plan Expenditure for NIMH 

(XVII, 01-08-2001) 301 
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Sponsorships of Studies by NEC 
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NPRPD Scheme 
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NRCS 
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NRIs 
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Irregularities in Laying of Optical Fibre 

(XVII. 30-07-2001) 272-273 
Optical Fibre Cable 

(XVII. 23-Q7-200 I) 400-403 
Optical Fibre facility in Bihar 

(XVII. 23-Q7-2001) 404 

Optical Fibre Cables 
(XVIII. 20-8-2001.) lOS-I 13 
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i Organisations Eogaged in Environment 
Development 
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Orissa 
Agro Product Industries in Orissa 

(XVII. 0\-QS-2001) 234-235 
; Allocation of Foodgrain to Orissa 

(XVII, 03-0S-2001) 264 
Area Under Tea Cultivation in Orissa 

(XVII, 27-Q7-2001) 26S-269 
Assistance to Orissa 

F<!od Corporation (Amendment) - i (XIX. 24-Qa-2001) 71-73 
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(XVII. 30-07-2001) 307 . Orissa 

Live-Stock Importation(Amendment)- i (XVIlI. 20-Qa-2001) 195-196 
Ordinance-Laid 
(XVII, 30-Q7-200 I) 310 

! Chrome Ore Mines in Orissa 
(XVIII. 6-QS-2001) 162-163 

Ordnance Depots : Construction of By Pass Around Keonjhar 
Fire Accidents of Jabalpur Ordnance I (XVlII, ti-Qa-200 I) 159 

Depot , Construction of Light House Towar at Puri 
(XIX, 22-8-2001) 271-272 (XIX. 23-Qa-2001) 316-3 IS 

Fire in Ordnance Depots 
(XVII. 25-Q7-200) 34 

Deforestation in Tribal Areas of Orissa 
(XVII, 30-07-2001) III 

Lack of Facilities at Ordnance Depots 
(XVII. 25-07-200 I) 202-203 

I Development of Cyclone Affected Towns 
, in Orissa 

Ordnance Depots around itesidential 
Areas 
(XVII, 25-Q7-2001) 313 

Ora·aisations 
Ban on Organisations 

(XVII. ))-7-2001) 172-173 

ComplainlS Against Various Organisations 
(XVIII, 20-8-200 I) 124 

Need to ban reported arms training being 
imparted by certain antiminority . 
org."isations in different parts of the 
country (MUR-377) 
(XVIII, 07-Q8-2oo I) 405 

(XVII. 24-07-2001) 147 
Development of Tourist Sports of 

Keonjhar 
(XVIlI. 16-08-2001) 274 

Development of Towns and Cities in 
Orissa 
(XV(JI, 14-S-2ool) 253-257 

DFID Assistance to Orissa 
(XVII, 03-0S-200) 1 17-1 18 

Disinvestment of PSU's in Orissa 
(XIX, 24-08-2001) 180-al 

Financial Assistance to Orissa 
(XIX, 24-Q8-2001) 255-56 

Finan.cial Crisis faced by Orissa 
(XIX, 24..Q8-200) 303-04 
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Flood Control in Orissa 
(XVIII, 6-01-2001) 101-102 

Flood Situation in Orissa and Keraia 

Balclevjiu Temple at KeonjharJarh 
(MUR377) 
(XIX. 23-01-2001) 410-4J6 

(XVII. 24-07-2001) 383-392 Need to release one thousand Q'OI'U of 
Floods in Orissa rupees to meet problems of flood 

(XVIU. 16-08-2001) 260-61 affected .. ofOri .. (MUR 377) 
Funds provided by HUDCO for I (XVII. 25-07-2001) 36. 

construction of Houses in Orissa I NGOs enpged in Rural Development 
(XVIII. 14-8-2001) 328-329 I Work in Orissa 

lnadication Centre i (XIX. 21-08-2001) 160-161 
(XVIII. 8-01-2001) 214-215 ,! Iy" 

• •• • t Power Supp In Orissa 
Leasing of 8auxue Mines to Pnvate i (XVIII 16-08-2001) 240 

Sector in Orissa 1.·... 
(XVII 30-07.2001)210-212 i Protection of Chikla Bird Sanctuary In 

• , Orissa 
Maintenance of Elephant Sanctuary in: (XVII, 30-07-2001) 297.298 

Orissa i 
(XVIII. 6-01-200 I) 230-231 I Renpli Irription Project in Orissa . . I (XVII. 30-07-200 I) 173 Need for proper maintenance of Pana-
Kocli Rajamunda N.nonat Highway in I Rurallndusrria in Orissa 
Orissa (MUR 377) , (XVII. 01-08-2001)333-334 
(XIV. 07-03-2001) 360-361 

[ SeUina up ofNeelancballspll Nipm in 
Need to restrict trawler fIShing beyond j Orissa 

seven kilometres of coast in Orissa ! (XVII 24-07.2001) 271-279 
(MUR377) !' 
(XVII, 30-07-200 I) 311 I Special c.&caory Status to Orissa 

N--' d' NALCO . I: (XVII, 27-07-2001) 269 -.. to Ited to ensure time y I 
supply of raw material to small scale I (XVII. 01-01-2001) 357-351 
industries in Orissa (MUR 377) ; Sports Activities in Orissa 
(XVIII. 20-01-2001) 349 ! (XVIII. 20-01-2001) 164-16S 

Need to fOrmulate • National Scheme to I 
dredge all major river-beds IJIt!icuIarly ! Super C)'tlone in Orissa 
in Orissa (MUR 377) I (XVIII, 16-1-2(01) 279-210 
(XVIII, 20-08-200 I) 3S2 i Tel~ ExcMnps in Orissa 

Need to provide adequate compensation i (XVIII. 6-01-2001) 190-191 
to the' people panicularly SCslSTs I .... 
displaced due to implementation of I Telepbone facility In Oriua 
Ramial and Tadaragbhati Irrigation! (XVII. 30-07-2001) 163-165 
Project in Orissa (MUR 377) ; o.ua. .... Duel 
(XVII. 25-07·2001) 365·366 ! i Outstandinl Dues 

Need to provide funds to Govenunent of I (XVII 30-07-2001) 141-142 
Orissa for proper maintenance of I (XIX, 22-1-2001) 251 
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OuIstandiDl Dues Apinst SEB Need for consIrUCtion of Railway Over-
(XIX. 23-01-2001) 240-242 Bridge on Highway between Tenkasi 

Outstadinl Dues to Rice Mill Owners and Madurai in Tamil Nadu (MUR 
and FII'IIIeI'I 377) 
(XVII, 03-G1-2ool) 71-72 (XVnl, 07-01-2001) 404-405 

Settlement of Outstanding Dues 
(XVDl, 16-G1-2001) 153-162 

Settlement of Outstanding Dues 
(X~,23-G1-2ool)32S-327 

Tetepbone Dues 
(XVII, 30-07-2001) 240-241 

ave ........... 
COIIIInICtion of Over Bridge It Dalipnj 

(XVDl, 16-01-2001) 239-40 
Consaruction of Over BridJes in Keraia 

(XVIn. 16-01-2001) 142-145 
Construction of Over Bridges on 

AhmecIabId Hipway 
(XVIII, 16-G1-2001) 163-164 

ConsIruction of Overbridge It KhaIIri 
(XVIII, 16-01-2001) 10 

Construction of Overbridges in Uuar 
Pradesh 
(XVIII, 16-G1-200 I) 201-209 

Construction of'Road Over 8ridges 
(XVIII, 16-GI-200 1) 119 

Over-Bridges in MaIwuhtra 
(XIX. 23-01-2001) 276-277 

RoadIover bridge projects in Bihar 
(XVII, 23-07-2001) 302-303 

OYeR ......... 
Payment made by Companies for 

Overcharging 
(XVIII, 14-1-2001) 226 

Overdnfts 
Funds BorrowecI by UP 

(XVII, 27-07-2001) 211 
Overdrafts by S1aIes 

(XVII, 03-01-2001) 111-119 

raeb. 
Package for Development 

(XVII, 25-07-2001) 199-201 
Packap for KVIC 

(XVII, 25-07-2001) 312-313 
Package for Small Tea Growers 

(XVII, 27-07-2001) 227 
rackqiq Jastlhlle 

ConsuuctionofRoadOverlUnderBridecs Indian Institute of Packaging at 
in Bihar Hyderabad 
(XVIII, I 6-G1·200 I) 76-77 (XVIII, 17-01-2001) 136 

ConsIruction of Raod Ovabridgel Road Pact(s) 
Under Bridge in Rajasdlan 
(X~, 23-01-2001) 199-202 

NoWIlPact 
(XVII, 0I-OI~20(1) 1.53 

Construction of Road Over Bridge at rapacladlUtl')' 
BlIID8Ilia in M.P. 
(XIX 23-01-2001) 113-184 Paging Industry 

• (XVIII, 6-G1-200 I) 160-161 
Need for Construction of an Over Bridge 

at Safed,bad Railway Crossing in Paldsta. 
Barabanki District, U.P. (MUR 377) I Ban on Pakistan Sugar 
(XVll. 24-07-2001) 401 (XVII, 03-G1-200l) 256 



174 LOK SABHA 

Confidence Building Measures 
(XVIII, 8-08-200 J) 68-70 

Delhi-Lahore Bus Service 
(XVIII. 6-08-2001) 97 

Melting of Himalyan Range by Pak c 

(XVII, 31-7-200 I) 261-262 
New Routes for Infiltration 

! (XVIII, 8-08-2001) 146-147 

Detection of Tunnel Near Indo- Pak 1 Pakistani/Afghani Hindu Families Living 
Border : in the Country 
(XVII. 25-07-200 I) 63 : (XVIII, 14-8-200 I) 23-24 

OJ . Operati . H" 1 R' ! Purchase ofElectricitv from Pakistan 
ggmg. ons m llna ayan eglOn' (XIX, 23-08-2001) 275-276 
by Palustan : 

R~ent Summit-levellalks held between 
India and Pak iSlan , Agra-{DVR 193) 
(XVUI, 6-08-2001) 372-560 

(XVIII, 6-08-200 I) 191-192 

FeUowships in Indo-Pak Studies 
(XVIII, 07-08-2001) 267 

Fencing on Indo-Pak Border 
(XVJl, 31-7-2001) 62 
(XVIII, 14-8-200 1 ) 91 

: Rcpon on Pak Sponsored Terrorism 
; (XIX, 22-8-2(01) 214 

: Restoration of Indo-Pak Cridet Test 
i (XVIl, 30-07-2001) 208 

Import of Textiie Machinery by Textile : Resumption of Firing by Pak 
Manufacturers in Pakistan '(XIX, 22-8-2(01) 86-87 
(XVIII, 17-08-200 1 ) 9-11 

Import/upon with China and Pakistan 
(XVII,03-08-2001) 196-197 

Smuggling Activities along Indo-Pak 
Border 
(XVII, 27-07-2001) 31-32 

. Special Tariff Regime to Pakistan 
Indian Fishermen Languishing in Pak Jails (XVIII, 17-08.2001) 63 

(XVII, 01-08-200 1) 192-193 

Indo-Pak Agreement 
(XVII, 01-08-2001) 179-180 

Indo-Pak Ties 
(XVII, 01-08-2001) 360-361 

Indo-Pak Foreign Secretaries Meetings 
(XIX. 22-1-200 I) 199-201 

Indo-Pak Social Scientists Conference 
(XVIII. 14-8-2QO 1) 78-79 

Indo-Pak Summit 
(XVII, 25-07·2001) 337 
(XVIII. 07-0S-200 I) 138-139 
(XVIII. 8-01-2001) 195·196 

: Sports Policy for Pakistan 
(XVII. 23-07-2(01) 389-390 

Sprinkling of Ash by Paltisr.t 
(XVJJl. 6-08·2001) 101 

. Trade Relation with Pakistan 
(XVII. 03..08-200 I) 178--J79 

, Vasa Free Entry 
(XVIII, 8-08-2(01) 140 

Vis,a Permit to Malay,lees Sen led in 
Pakistan 
(XVII, 31-7-20(1) .40-141 

Visa to Pakistanis 
(XVIII. Q7-08-200 I) 122-124 

Meeting of Indo-Pak Chamber of Placbaya'(I) 
Commerce Direct Funding to Panchayats 
(XVlI, 03-08--20(1) 129 (XVIII. 07-08-2001) 196-197 



SUBJECT INDEX 175 

Panchayat Elections in States 
(XVIII. 07-08·200 I) 282·283 

Panchayat Polls in States 
(XVII. 31·7·2001) 148·149 

PlI'ticipation ofPanchayatslGram Sabhas 
in Planning of Rural Development 
(XViI, 31·7·2001) 302 

Reservation of Women in Panchayals 
(XVIII. 07-OB·2001) 63-64 

••• cIa.yali Raj 

Corruption Among BSF Jawans Posted 
Along Indo-Bangladesh Border 
(XVn, 24-07·2001) 253·254 

CRPF Personnel on Deputation in Delhi 
Police 
(XVIII, 07-OB·2001) 313 

CRPF Recruitment Centre in KeraIa 
(XVIII, 07-01·2001) 147·148 

Deployment of CISF at Airports 
(XVII, 23-07·200 I) 345-347 

Committees under Panchayati Raj Killing ofBSF Jawans 
Institutions (XVU. 31·7·200 I) 225 
(XIX. 21·B·2001) 75·78 I Killing of BSF JlWlIDs on Bangladesh 

Conference on Panchayati Raj System Border 
(XVIII. 07-08.2001) 53.57 (XVII. 31.7·2001) 41-42 

Constitution Amendment Bill on 
Panchayati Raj Institutions 
(XVII. 24-07·2001) 123 

Enforcement of Panchayati ~ by States 
(XVIII. 07-OB·200l) 372 

Financial Irregularities by Panchayati ~ 
Institutions 
(XVIII. 14-8·200 I) 20-22 

Funds for Panchayati Raj 
(XIX, 24-08·2001) 96-97 

Funds for Panchayati Raj Institutions 
(XVII. 03-08·200 I) 144-145 

Powers to Panchayati Raj Institutions 
(XIX, 21·8·200 I ) 5 

Reservation of Weaker Sections in I 
Panchayati Raj Institutions 
(XiX, 21·&·2001) 37·31 

P.ra·Medlcal Co ..... 
Para-Medical Courses 

(XVII, 25-07·2001) 174·177 
P.ra.Mllitary Forces 
Bangladesh Report on Killing of BSF 

Personnel 
(XVII. 24-07·2001) 261 

Modernisation of Central Para-Military 
Forces 
(XVII. 31-7·2001) 89-90 
(XVIII. 07-01·2001) 83-14 

Need to formulate a policy for providing 
benefits to the martyrs ofpara-military 
forces or of the three wings of the 
Armed Forces killed in action on the 
lines ofKargil Martyrs-MUR 377 
(XVII, 30-07·2001) 310·311 

Para-Military Personnel KiIlcdllnjurcd 
(XVII, 24-07·2001) 236-237 

Reduction in Strength of Para·Military 
Forces 
(XVIII. 14-8-2001) 49-50 

Setting up of a BSF H.Q. Near lndo-
Bangia Border 
(XIX. 21-1-2001) 33 

Setting up of Force Recruitment Centre 
for Para-Military Forces 
(XVII, 31-7-2001) 147 

Strengthening ofB.S.F. 
(XVII, 24-07-200 1) 232·233 



176 LOKSABHA 

Pandeep I'IIoIpIuItes Ltd. 
Disinvestment of Paradeep Pbosphates 

Ltd. 
(XVH, 03-08-200 I ) 64 

ParldJltst-" 
Misuse of Parking Space 

(XIX, 28-08-20(1) 87-88 

Parks 

Creation ofNcw Parks by CPWO 
• (XVIII, 14-1-2001) 52 

Pay eo •• iaioa 
Fifth Pay Commission ~ 

to form Subordinate Economic: Savic:c 
(XVIll, 17-08-200 1) 63-64 

Implementation of Recommenct.ions of 
Fifth Pay Commission in ESIC 
(XVII. 30-07-2001) 75-76 

I Pay ReII Sari.p StHme 

Pay Roll Savings Scbeme 
(XVIII, 17-08-2001) 27-28 

..... pr AaIcaities , Pay Salles 
Unauthorised Passengers in Reserved I Fixation ~f Pay-Scale of Section Officers 

Railway Coaches . (XVIII. 8-08-200 I) 192-1 93 
I 

(XVlll, 16-08-2(01) 166-167 I Uniform Pay Scala 
hIIport 0fIkes I (XIX, 22-8-2(01) 73 

Ellablisbment of Passport OffICe . Pay.eat(.) 
(XVllI. 8-01-200 I) 192 I Over-Payment to Comractor 

Establishment of Pusport Offices in Ii (XVII, 23-07-2001) 11l·113 
Madhya Jradesh Payment for Imports 
(XIX, 22-8-2001) 295-296 I' (XIX, 24-08-20(1) 184;"'192 

Issuance ofPasspons . Payment made by Companies for 
(XVll, 25-07-2001) 53·55 I Overcharging 

Online Issue of Passport I (XVIII, 14·8·2001) 226 
(XV~, 25-07·2001) 17~ I Payment of Arrears to Teachers of 

Revampmg Passports lssumg Procedure I Universities of Rajasthan 
(XVU. 01-08-2001) 273·274 1 (XIX, 28-08·2001) 86-17 

Pusport Service I Payment of Emergency Services 
Speed Post Passport Service I (XVn, 01-08·2001) 194 

(XVOI, 8-08·2001) 55-56 I PDS 
! 

Patel Co.miuioa 
Pilei Commission 

(XVIII, 8-08·2001) 75 

I Failure of PDS in Bihar 
'I (XVn,03-01-2001) 111-112 

"ree Availability of Foodgrains to Poors 
..... t 1 through PDS 
National PIfcntI OffICe I (XVII. 03-08·2001) 86 

i 
(XVII, 03-08-2(01) 234·235 ! Increase in PDS Quota for BPL 

PMmt on Bameti Ricelines and Grains i (XIX, 24-08·2001)~. 
to Ricetec Inc.USA-Statement I Marain Money for Fair Price Shops oox. 23-08-2001) 375-377 I (XIX, 24-08·2001) 25·27 

i 



• 

SUBJECT INDEX In 
New Public Distribution System 

(XIX, 24-0S-2001) 106.()7 
PDSNetwork 

(XVIII, l7-01-200t) 178 
Poor Off-Take Under PDS 

(XVII, 27-07·2001) 102·103 
Poor Quality of PDS items 

(XVII. 03-01-2001) 263-264 
PeDIIoa 
Freedom Fighters Pension 

(XIX, 21-&·2001) 99·101 
National Pension Policy 

(XVII. 01-01·2001) 166-167 
Need to implement social security 

schemes and formulate pension 
n:forms for the benefit of workers of 
unorpnised sector (MUlUn) 
(XVII. 01-08-2001) 462-463 

Social Security Pension Scheme by ESIC 
(XVIII. 20-01·200 1) 64-72 

World Bank Report on Pension Sector 
(XVII. 27-07-2001) 1S3·1S4 

Pensioaen 
CGHS Facilities to P and T Pensioners 

(XVIII, I-OS·20Ot) 235·236 
I CGHS Facilities to Pensioners 
I (XVIII. 1-01·2ooJ) 167 

Scheme for Pensioners 
(XVII. 23-07·2ool) 213 

Per Capita IDeoae 
Per Capita Income 

(XIX. 22-1·200 1) 21S·217 
Per Capita Income and Expenditure 

(XVII, 01-01·2001) 251·260 
Perishable Goods 
Transportation of Perishable Goods 

Need to revise the family pension to (XIX. 23-OS-2001) 53-S4 
widows of the soldiers (MUR 377) l Pc,. 
(XIV, 07-03·2001)361 I 

New Pension Scheme i Earthquake Relief to Peru 
(XVU. 0I-OS.2001) 227 I, (XVIII. 1-O'·2~1) 209 

Pension Benefit by Navodaya VidyaJaya Pesticides 
Samiti I Death of Wildlife due to usage of 
(XVII. 31·7-200 I) 291 ' Pesticides 

(XVIII, 6-01·2001) 147-149 
Pension of agricultural workers 

(XVII. 23-07.2001) 114.11S Over Charging of Price of Pesticides by 
. MNCs 

PenslOJl Scheme I (XIX 28-01-2001) 113-115 
(XVII. 27-07·2001) 78-79 • 

I Use of Pesticides 
Pension Sc:heme for Agricultural Labour I (XVIII 16-08-200 1 ) 30-31 

(XVII. 30-07·2001) 79-11 I . 
Pension Scheme for Government Servant 'I PetitioD(~) f P . 

(XVII 27-07 2001) 119 Presentation 0 etlOn 
, • 1 (XVIII. 14-&-2001) 342 

Revision of Pension 
(XVII. 25-07·2001) 62 

Revision of Pension 
(XVII, 30-07-200 I) 125·126 

Revision of Rate of Pension 
(XVIII. 1-01·200 I ) 21 ()'211 

Presentation of Petition 
(XVII. 31-7-2001) 313 

Petro-Clle.iuIIDduh'y 
Development ofPetro-Chemicallndustry 

inU.P. 
(XVII. 31-7·2001) 75 



178 LOKSABHA 

Public and Joint Sector Petrochemicals I Production of Ethanol 
Industries (XVII, 03-01-200 I) 43-44 
(XIX, 28-08-2001) 96-97 

Pelro-Chemicals 
Task Force on Petro-Chemicals 

(XVIII, 07-08-2001) 195-196 

Production of Petroleum Products more 
than Consumption 
(XVIII, 16-08-2001) 258-59 

Subsidy on Petroleum Products 
Petrol (XIX, 23-08-2001) 51-52 
Additional Cess on Petrol and Diesel I ,... ..... Sedor . 

(XVII, 30-07-200 1) 197-198 I' 

Filling Temperature of Petrol and Diesel Creation of Fund for R&D in Pharma 
(XVIII 16-08-2(01) 113 Sector 

• (XVII. 24-07-2001) 181-113 
Petrol Pump(s) 
Allotments of Petrol Pumps to SCslSTs Indo-Brazil Cooperation on Pharma 

(XVIII. 16-08-2001) 269 I Sector 
. (XVIII. 07-01-2001) 226 

LPG Agencies/Petrol Pumps In 
Chhattisgarh I PlaotoCrapily 
(XIX. 23-08-200 1) 352-353 Service Tax on Photography 

Petrol PumpslLPG Agencies to Kargil (XVlJ, 27-07-2001) 231 
War Widows . , Playsidau 
(XVIII. 16-08-2001) 291 " 

. Physicians under ISMH 
Sccunty Arrange~nt to Petrol Pump I (XVIII. 8-08-2001) 136-137 

owners BelongIng to SCIST " 
(XVlII. 16-08-2001) 332-333 I PIIytioterapilt 

ULSD at Petrol Pumps 
(XIX, 23-08·2001) 127·29 

Petrolna Fi ••• ce Corporado. 
Petroleum Finance Corporation 

(XIX, 23-08·200 1) 176 

I I Physiotherapist 
, (XIX, 22-01-2001)216 
I I PIIysiotlterapy 

i Physiotherapy Courses . 
i (XVII. 01-01-2(01) 332-333 

Petroleltlll Products I Pilots 
Dealership of Petroleum Products in U .P. 'I 

(XIX. 23-08·2001) 357.351 Shortase of Pilots 
Ethanol Blending Projects (XVII. 25-07-2001) 105 

(XIX. 23-08·200 1) 89 Pi~ 

Evacuation of Petroleum Products from 
Refineries 
(XIX. 23-01·2001) 359·350 

Need 10 provide Reservation 10 Backward 
Classes in Allotment of Petroleum 
Products (MUR 377) 
(XIX,21.B.2001) 196 

Meeting held in New Delhi on Copyright 
Pir~ 
(XVIII, 07-01·2001) 126 

PIa. Ellpeedtture 
Under-Utilisation of Plan Expenditure 

(XVIII, 20-01·200 I) 185·187 



SUBJECT INDEX 179 

Plan Outlay 
Increase in Plan Outlay 

(XVIII. 16-08-2001) 140-142 
Planning Commission 

Appointment in Planning Commission 
<XVII. 25-07-2001) 144-147 

Inclusion ofTehsils in lanjati Up-Yojana 
Kshetra 
(XVII. 24-07·2001) 261·262 

Plant Varieti" 

i Annual Report , Audited Accounts and 
i Review ofthe working of the Council 

for Advancement of People's Act.jon 
and Rural Technology. New Delhi. for 
the year 1998·99. . 
(XVII. 24-07-2001) 365 

Annual Report . Audited Accounts and 
Review of the working of the Mecon 
Limited for the year 1999-2000. 
(XVII, 24-07-200 I) 366 

Research Programmes of Plant Varieties! : 
Annual Report • Review and Audited 

Accounts by the Government of its 
working of the Indian Instutute of 
Forest Management, Bhopal for the 
year 1999·2000. 

Foodgrains 
(XIX. :!3-O8·2001) 336-338 

Plantation Companies 
Plantation Companies 

(XVII, 27-07-2001) 106-107 
Plantation Companies 

(XVII. 27-07-2001) 236-238 

PLT 

A Copy of the Central Administrative 
Tribunal (Salaries and Allowances and 
Conditions of Service of Chairman. 
Vice·Chairman and Members) 
Amendment Rules. 2001 
(Xl X. 22-8-2001) 366 

All India Service (Death cum Retirement 
Benefits) Amendment Rules. 200 I. 
(XIX. 22-8·2001) 367 

Annual Accounts and Audit Report of the 
National Human Rights Commission , 
for the year 1998·99 
(XIX.21-S-2001) 177 

(XVII, 30-07-200 I) 300 

Annual Report, Review and Audited 
Accounts of the Omnibus Industrial 
Development Corporation of Daman 
and Diu and Dadra and Nagar Haveli 
Limited, Moti Daman for the year 
I 999·l/lD0. 
(XLV, 07-03-2001) 336 

Annual Report and Annual Accounts on 
the Indian Council of Agricultural 
Research. year 1999·2000 
(XIX. 23-08·200 I) 368-369 

Annual Report and Audited Accounts of 
the Kendriya Hindi Shikshan Mandai, 

.Agra. for the year 1998-1999. 
(XVII. 31·7·2001) 309 

Annual Report and copy of the Review 
by the Government on the working on 
the Nehru Memorial Museum and 
Library. year 1999-2000. 
(XIX. 23·08-2001) 367 Annual Report and Annual Accounts of : 

the lIni"'ersity Grants Commission, ! 
New Delhi, for the year. 1997-9' Annual Report and Review of the Coir 
(XVIII. 14-8.2001) 338 Board. Kochi. for the year 1999·2000. 

Annual Report. Audited Accounts and i (XIV. 07-03·200 I) 336 
Review of the working of the Central: Annual Report and Review of Andaman 
Council for Research in Yoga and! and N icobar hlands Integrated 
Naturopathy. New Delhi. for the year,: Development Corporation Limited, 
1999.2000 Port Blair, for the year 1999-2000. 
(XVIII. 8-08-2001) 259 (XIX. 22-8-2001) 367 



110 LOKSABHA 

Annual Report and Review of the I Annual Report, Annual Account and 
Regional CanccrCenlre. Patna., for the Review oftbeworking of the MauJana 
year 1999-2000. I Azad Edueatlon Foundation. New 
(XIX. 22-1-2001) 361 Delhi for the year 1999-2000 

Amllal Report and Reviewoftheworfting (XVII. 01-01-2001) 311 
of the Madhya Pradesh State AJro Annual Repett, Annual Accounts and 
Industries Development Corporation Review by the Government of the 
Limited Bhopal, for the year 1991-99 wortina ofdle Coconut DevcIopmcnt 
alongwith Audited Accounts and Board. Koehl. fordle yar 1999-2000. 
Comments of the Comtroller and (XIV. 07-03-2001) 337 
Auditor Generallhercon. 
(XVIII, 16-0&-2001) 363 

Annual Report of the Deposit Insurance 
and Credit Guuantee Coporation for 
die year ended the 31 It March, 200 I. 
(XVII, 03-08-2001) 316 

Annual Report of the National 
Commission for Backward Classes., 
New Delhi, for the year I99S-96 and I 
1996-97 
(XVIII, 1-01-2001) 2S1 

Annual Report of the Pharn.:y Council 
of India. New Delhi for tbe year 
1999-2000, 
(XIX. 22-1·200]) 369 

Annual Report, Annual Accounts and 
Review by the Government of the 
Workma of the National Institute of 
Rural Development. Hyderabad. for 
the year 1999-2000. 
(XIX. 21-0&-200 I) 320 

Annual Report, Annual Accounts and 
Review of the working of the Indian 
Council of Medical Research, New 
Delhi, 1999-2000. 
(XVII, 01-0&-2001) 312 

Annual Repon, Annual Accounts and 
Review of the workm& ofdle National 
IDIlituIe ofHcahh and fllDiIy Welfare, 
New Delhi for the yar 1999-2000. 

Annual Report of the working of the I (XIX, 22-&-2001) 361 
ltindianthc Nursinll999C0UDC2000il, New Delhi, Annual Report, Annual Review and 
or year - . A d' d A t f lh A ,'mal XIX, 22-1-2001) 361 ,u Ite ccoun I 0 . en. 

( 1\ Welfare Board of lnella, Chenoal, 
Amual Report on the Scheduled Cutes 1999.2000. 

and the Scheduled Tribes (Prevention I (XVII 25-02-2001) 347 
of Ab'oeities) Act, 1919 for the year' . 
]991. Annual Report, Annual Rev~w and 
(XVIII 1-01-2001) 257 Audited AcCOWltl of the Hiadustua 

, Insecticides Limited, New Delhi. for 
Annual Report Review and Andiled the year 1999-2000. 

Acceult of the Nehru Yuva Kendra (XVII. 31-7-2001) 311-312 
San,gathan, New Delhi for the year 
1997-91 
(XVIII, 6-01-2001) 297·291 

Anaual Report. Annual Account and 
Review of the working of the National 
Cooperative Union of India, New 
Delhi, for the year 1999-2000. 
(XlV, 07-03-2001) 337 

Annual Report, Annual Review and 
Audited Accounts of the TechIIolol)' 
Developmeat Board. New Delhi, for 
the year 1999-2000 
(XVIII, 07-01-2001) 376 

Annual Report, Annual Review and 
Audited Accounts of the wortdna of 



SUBJECT INDEX 181 

Aliiarh MU$lim Univenity, Aligarh, 
for the year 1999-2000 
(XVII, 31-7-2001) 310 

Annual Report, Annual Review and 
Audi1ed Accounts of the working of 
Assam Prathamik Siksha Achani 
Parishad, Guwahali, for the year 1999-
2000 
(XVII, 31-7-2001) 310 

Annual Report, Annual Review and 
Audited Accounts of the working of 
Gujarat Council of Primary Education, 
Gandhinagar. for the year 1999-2000 
(XVII, 31-1;2001) 310 

Annual Report, Annual Review and 
Audited Accounts of the working of 
Himachal Pradesh Primary Education 
Society, Shimla .. for tile year 1999-
2000 
(XVII, 31-1-200 I) 309 

Annual Report, Annual Review and 
Audited Accounts of the working of 
Shri lal Bahadur Shastri Rashtriya 
Sanskrit Vidyapeetha, New Delhi, for 
the year 1999-2000 
(XVII, 31-1-2001) 309 

Annual Report, Annual Review and 
Audited Accounts of the working ofllle 
All India Council for Technical 
Education, New Delhi. for the year 
1999-2000 
(XVII. 31-7-2001) 309 

Annual Report, Annual Review and 
Audited Accounts of the working of the 
Indian School of Mines, Dhanbad. for 
the year 1999-2000 
(XVII. 31-7-2001) 308 

Annual Report. Annual Review and 
Audited Accounts of the working of 
VISva-Bharti, Santiniketan, for the year 
1999--2000 
(XVII. 31-7-2001) 310 

Annual Report, Audited Accounts and 
Review of the working of the National 
Jute Manufactures Corporation 
Limited, Kolkata, for the year 1999-
2000 
(XVII. 27-01-2001) 296 

Annual Report. Audited Accounts and 
Review of the working of the National 
Judicial Academy, New Delhi, for the 
year 1999-2000 
(XVII, 21-07-2001) 295 

Annual Report. Audited Accounts and 
Review of the working of Quality 
Council of India, New Delhi, for the 
year 1999-2000 
(XIX, 24-08-2001) 316 

Annual Report, Audited Accounts and 
Review of the working ofthe Tobacco 
Board, Guntur for the year 1999-2000 
(XIX, 24-08-2001) 321 

Annual Report, Audited Accounts and 
Review by the Government of the 
working of the Institute for the 
Physically Handicapped, New Delhi. 
for the year. 1999-2000 
(XVIII, 8-08-2001) 257-258 

Annual Report, Audited Accounts and 
Review of the All India Institute of 
Speech and Hearing. Mysore. for the 
year 1999-2000. 
(XVII. 25-07-2001) 353 

Annual Report. Audited Accounts and 
Review of the Animal Welfare Board 
of India, Chennai, for the year 1999-
2000. 
(XVII. 25-07-2001) 347 

Annual Report, Audited Accounts and 
Review of the J&K Horticultural 
Produce Marketing and Processing 
Corporation Limited, Srinagar, for the 
year 1990-91 
(XIX. 23-08-2001) 370 



182 LOKSABHA 

Annual Report, Audited Accounts and I Annual Report. Audited Accounts and 
Review of the National Academy of Review of the working of the 
Ayurveda. New Delhi, for the year, Brushware Limited, Kanpur, for the 
1999-2000. i year 1991-99 
(XVII, 25-07·2001) 352-353 (XVII, 27-07-2001) 296 

Annual Repon. Audited Accounts and Annual Repon, Audited Accounts and 
Review of the National Textile Review of the working of the Centre 
Corporation Limited, New Delhi, for. for Wind Energy Technology, 0Iennai, 
the year 1999-2000 I 
(XVII 27 "1 200 I) 297 for the year 1998-99. 1999-2000 

, -v' , (XVIII. 16-08-200 I )362 
Annual Repon. Audited Accounts and I 

Review of the Orissa Agro Industries ' Annual Report, Audited Accounts and 
Corporation Limited, Bhubaneswar, i Review of the working of the Indian 
for the year 1991-92 I Road Construction Corporation 
(XIX, 23-08·200 I) 370 : Limited, New Delhi, for the year 1998-

Annual Repon, Audited Accounts and! 1999 
Review of the West Bengal Agro I (XVlJI, 20-08-20(1) 333 
Industries Corporation Limited, ! Annual Report, Audited Accounts and 
Calcutta for the year 1994-95 ! Review of the working of the 
(XIX, 23-08.20(1) 370 : Maharashtra Prathmik Shikshan 

Annual Repon, Audited Accounts and I Parishad, Mumbai, for the year 1999· 
Review of the working of All India. 2000. 
Institute of Medical Science, New I (XVII, 24-07.20(1) 365 
Delhi, for the year 1998.1999. I 
(XVII, 25-01.20(1) 352 . Annual Repon, Audited Accounts and 

A I D_ A dited A d I Review of the National Academy of 
nnua "",pon, u ccounts an i . . I d' N D Ih' 

Review of the working of Delhi Public! Medical Science (n la), ew e l, 

Library, Delhi for the year, 1999.2000! for the year 1998-1999. 
(XVIII, 16-08·2001) 361 I (XVII,25-07-2001)351-352 

Annual. Report, Audited Accounts and I Annual. Repon, Audi~d Accounts and 
ReView of the working of Indian 'I· Review of the Natlonal Academy of 
Museum, Calcutta for the year 1999- Medical Science (India), New Delhi, 
2000 for the year 1999·2000. 
(XVIII. 16-08-20(1) 361 (XVII, 25-07-2001) 352 

Annual Repon, Audited Accounts and Annual Report, Audited Accounts and the 
Review of the working of Paradeep Review ofebe working of the National 
Phosphates Limited, Bhubancswar, foc Institute of Naturopathy, New Delhi., 
the year ]999-2000 I for the year, 1999.2000 
(XVII, 24-07-2001) 367 'I (XVIII 8-08-2001) 2S9 

Annual Repon, Audited Accounts and -' . , 
Review of the working of the I Annual Report, ReView and Audited 
Allahabad Museum Society I AccountoftheNorthEutemRegional 
Allahabad, for the year, 1999-2000 I Institute of Science and Technology, 
(PLT) ltanagar, for the year 1999·2000 
(XVIII. 16-08·2001)361 I (XVIII, 14-1.20(1) 336-337 



SUBJECT INDEX 183 

Annual Report, Review and Audited 
Accounts of the Assam University, 

discretionary quota for the year ending 
the 31st December, 2000. 

• Silchar, for the year 1999-2000 
(XVIII, 14-8-2001) 339 

Annual Report, Review and Audited 
Acc:ounts of the Banaras Hindu 
University, Varanasi, for the year, 
1999-2000 
(XVIlI. 14-8-2001) 340 

(XVII, 24-07-2001) 364 
Appropriation Accounts, Indian Railways, 

for the year 1999-2000 
(XVIII, 14-8-200 1)341 

AppropriatiOn Accounts, Indian Railways. 
for the year 1999-2000 
{XVIl1,14-8-2001)341 

Annual Report, Review and Audited Audit Report and Annual Accounts of the 
Accounts of the Indian Council of University Grants Commission, New 
Historical Research, New Delhi, for the Delhi, for the year 1998-99 
year 1998-99 (XVIII,14-8-2001)338 
(XVIII. 14-8-2001) 337 I 

Annual Report, Review and Audited Bureau of Indian Standards 
Accounts of the Maulana Azad (Appointment, Terms and Conditions 
National Urdu University, Hyderabad, of Service of Director-General) 
for the year. 1999-2000 Amendment Rules, 200 I 
(XVIII, 14-8-2001)339 (XVII, 27-07-2001)310 

Annual Report, Review and Audited Colliery Control (Amendment Order, 
Accounts oflbe Motilal Nehru 2001) 
Regional Engineering College, I (XVII, 24-07-2001) 366 
Allahabad, for the year 1999-2000 i CommmentsoftheCoconutDevelopment 
(XVIIl, 14-8-2001) 338 I Board, Kochi, on the Audit Report on 

Annual Report. Review and Audited the Accounts for 1999-2000 
Accounts of the Rajiv Gandhi Shiksha (XIV, 07-03-200 I) 338 
Mission, (District Primary Education Environment (Protection) Amendment 
Programme) Bhopal, for the year. Rules, 2001 
1999-2000 (XVIll. 20-08-200 I) 332 
(XVIlI. 14-8-2001) 337 I Foreign Contribution (Regulation) 

Annual Report, Review and Audited I (Amendment) Rules. 2001 
Accounts of the Regional Institute of (XIX. 21-8-200 I) 177 
Technology. Jamshedpur. for the year, General Insurance (Rationalization and 
1999-2000 I Revision of Pay Scales and Other 
(XVIII, 14-8-200 I) 339 ! Conditions of Service of Supervisory, 

Annual Reports. Audited Accounts and Clerical and Subordinate Staff) 
Review of the Indian Institute of I Amendment Scheme, 2001 
Technology, Kharagpur. for the year (XVII, 27-07-2001) 308 
1999·2000 Indo-Tibetan Border Police Force, 
(XIX, 21-8-2001) )76 General Duty Cadre Group 'A' Posts 

Annual Statement showing the names of Recruitment (Amendment) Rules, 
out of tum allottees to whom allotments 200 1 
were made under five percent (XVIII. 14-8-2001)335-336 
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Memorandum by the National 
Commission for Backward Classes. 
(XVIII. 1-01·2001) 2S1 

Industries and Public Enterprises 
(Department of Heavy Industry) and' 
between the Andrew Yule Company 
Ltd. and the Ministry of Hcavy 
Induslries Ii Public: EnIa'priJes (Depu. 

the National Scheduled Castes and I of Heavy Industry) 2001-2002 
Scheduled Tribes Finance and I (XV11 27-07-2(01) 296 
Devleopment Corporation and the' . 
Ministry of Social Ju~tice and MemorandumofUndersUlndinsbetween 
E wennent for the year 200 1.2002. the Bhand Earth Movers lid., and the 
(~ 22-1-2001) 366 I Ministry of Defence for rhe 

• I year 200 1-2002 
Merno~um ofU~d~ng between I (XVII, 01-01-200 I) 310-311 

the Hlndustan Latex Limited and the emorand' fUnderstandi between 
D~p .. rtment of Family. Welfare. i M the B';:~eavy Electric': Limited 
Ministry of Health and Family Welfare. I and the Dep.trnenI of Heavy Industry, 
for the year 200 1-2002. I Ministry of Heavy Industries and 
(XVlII. 1-01-2oot) 300 Public Enterprises for the year 

Memorandum ofUnderslanding between: 200 1-02 
the Uranimum Corporation of India! (XVIII. 17-01.2001) 262-63 
Limited and Ihc Department of Atomic I Memorandum ofUnders1anding between 
Energy for the year 200 1·2002 I the Central Warehousing Corporation 
(XVII. 2S-02·200 I) 348 ! and the Ministry of Consumer Affairs, 

Memorandum ofUndersranding between j Food and Public Distribullon for Ihc 
Bharat Dynamics Limited and rhe I year 2001·2002 
Development of Defence Production i (XVII, 27-07-2001) 29S 
and Supplies. Ministry of Defence. for ! Memorandum ofUnderstanding between 
the year 2001-2002. the CMC Ltd. and the Ministry of 
(XIX. 22·1-2001) 36S-366 Information and Tcchnolol)' for the 

Memorandum of Understanding between: year. 200 1·2002 
HMT Limited and the Department of ( (XVII. 01-01-2001) 380 
Heavy Industry, Ministry of Heavy 1 Memorandum ofUnderstancling between 
Industries and Public Enterprises, for l the Coal India Limited and the Ministry 
the year 2001·2002. I of Coal for the year 2001-2002 
(XIX. 24-08-2001)316 i (XVIII. 14·1·2001) 340 

Memorandum ofUnderstanding between I Memorandum ofUnderstancting between 
the Andaman and Nicobar Islands I the Educational ConsultaJlts India 
Forest and Plantalion Development. Limi&cd _ the Minislry of HUIDIft 
Corporation Limited and the Ministry; Resource Development for the year 
of Environmem and Forests for the I 2001-2002 
year 2000-2001 i (XVIII. 14-1-2001 )331 
(XVII. 30-07·2001) 300 I Memorandum ofUndcntandinl between 

Memorandum of undmtandinc between I the Electronic, Corporation of 1M!, 
the Bharat Bhari UdYOI Nigam 'I LimitedandtheDeparlmentofAtonuc 
Limited and the Ministry of Heavy EIICI'&Y for the year 2001·2002 

(XVII, 2S-02-2001) 341-349 
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Memorandum of Understanding between 
the Engineering Projects (India) 
Limited and the Ministry of Heavy 
Industries and Public Enterprises for 
the year 200 1-2002 

Mem~umofU~mg~ 
the Hmdustan Zinc Limited and the 
Ministry of Mines for the year 
2001-2002 
(XVIII, 6-08-2001) 297-300 

(XVII, 03-08-2001) 313 Memorandum ofUnderstandmg between 
Memorandum ofUnderstandmg between the Indian Rare Earths Limited and the 

the Ferro Scrap Nigam Limited and the Department of Atomic Energy for the 
Ministry of Steel and between the year 2001-2002 
MSTC Limited and the Ministry of I (XVII, 25-07-2001) 349 
Steel. Memorandum of Understanding between 
(XVII, 24-07-200 I) 365-366 I the Indian Rare Earths Limited and the 

Memorandum of Understanding between Department of Atomic Energy for the 
the Fenilizers and Chemicals I year 2001-2002 
Travancore Limited and the Ministry I (XVII, 25-02-2001) 24 
of Chemicals ~?d Fertilizers Memorandum of Understanding between 
(Department of Fertdazers) for.the year the Karnataka Antibiotics and 
200 1-~002 and ~? ~e Hmdustan Pharmaceuticals Limited and the 
0':l~ruc Chemlca~s Limited ~ the Department of Chemicals and 
Ministry of Chemicals and Fertilizers Petrochemicals for the year 
for the year 200 1-2002 I 200 1-2002-PLT 
(XVII,31-7-2001)312 I (XVIII,07-08-2001)376 

Memorandum ofU~i~ between Memorandum ofUnderstanc1mg betwcp 
the Garden Reach Ship Budders and I the Mazagon Dock Limited and the 
Engineers Ud., and the Ministry of I Department of Defence Production and 
Defence year 2001-2002 S r 
(XVII, 01-08-2001) 381 I (~I~i-08-2001) 257 

Memorandum of Understanding between I Memorandum ofUnderstanding between 
the Goa Shipyard Limited a~d the the Mmeral Exploration Corporation 
~t of Defence ProductIOn and I Limited and the Mmistry of Mines for 
Supphes. , I the year 200 1-2002 
(XVIII, 8-08-200 I) 257-259 (XVIII, 20-08-200 I) 333-334 

Memor~um ofUnde~di~ ~tween r Memorandum ofUnderstanding between 
the Hlndustan Insectlcides Limited and the National Buildings Construction 
the Ministry of Chemicals and! Corporation Limited and the Ministry 
Fertilizers: Memorandum ,of II of Urban Development and Poverty 
U~ndlng ~ the. R~htrlya. Alleviation for the year 2001-2002 
ChemI~I~ and Fertdtzers ~Imlted and I (XVIII. 14-8-200 I) 336 
the Ministry of Chemicals and I 
Fertilizers, Memorandum of Memorandum ofUnderstandmg between 
Understanding between the Paradeep the National Scheduled Castes and 
PhospIuates Limited and the Ministry Scheduled Tribes Fi~ance and 
of Chemicals and Fertilizers Development Corporation and the 
(Department of Fertilized for the year I Ministry of Scoial Justice and 
2001-2002. Empowerment for the year 2000-01. 
(XVII. 24-07-2001) 367-368 (XIX, 22-8-200]) 366 
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Memorandum ofUndcrstanding between Notification under section 7 A of the Coal 
the Neyveli Lignite Corporation Mines Provident Fund and 
Limited and the Ministry ofCoa! for Miscellaneous Provisions act. 1948 
the year 2001-2002 (XVIII, 07-08-2001) 375 
(XVII. 31-7-2001) 311 Notiftcation issued under section 11 oftbe 

MCftlOrandum of Understanding between National Highways Authority oflndia 
the Nuclear Power Corporation of Act, 1981 
India Limited and the Department of (XVIIl, 20-01-2001) 332 
Atomic Energy for the year 200 1-2002 Notification issued under section 3, 4 and 
(XVII, 25-07-2001) 349 8 of the R~very of Debts Due to 

Memorandwn of Understanding between Banks and Financial Institutions Act, 
the Nuclear Power Corporation of 1993 
India Limited and the Department of (XVII, 27-07-2001) 309-310 
Atomic Energy for the year 200 1-2002 Notitkation issued under IUb-section (6) 
(XVII. 25-02-200 I) 249 of section 3 of the Essential 

Memorandum ofUnderstanding between I Commodities Act. 1955 
the Steel Authority of India Limited I (XVII, 27-07-2001) 297-291 
and the Ministry of Steel for the year Notification issued under sub-Iec:tion(2) 
2002-2003. 1 of section 3 of the 
(XVUl, 07-08-2001) 375-376 ! Environment(Protec)Act. 1986 

MemorandUm of Understanding between (XVII, 30-07-2001) 300 
the Uranium corporation of India' Notification No. GSR 302(E) in Gazette 
Limited and the Department of Atomic of India datod the 27th April, 200 1 
Energy for the year 200 1-2002 I under sub-tection( 1) of section 37 of 
(XVII. 25-07-2001) 341" Administrative TribunallAct, 1985. 

Memorandum of Understanding between (XVII, 25-02-200 1) :w 7 -:WI 
the Water and Power consultancy Notifi<:alion seeking 10 provide exemption 
Service (I) Limited and the Ministry from payment of inland air travel tax 
of Water Resources for the year to the sky marshals performing inllnd 
2001-2002. journey by air on free tickets issued by 
(XVIII. 6-08-200 I) 297 ~adian Airlines for the purpoIC of anti 

bio...J..i"., of .:-... under section 49 Memorandum ofUndentanding bet\WleD v--.. ... ... ...., 
1he EJcc:tronics Corporation of India of the Finance Act, 1919 
Limited and 1he Department of Atomic (XVII, 27-07-2(01) 307 
Eoergy for the year 2001-2002 Notification under II'ticIe 356 (3) ofdst 
(XVll, 25-07-20(1) 348-:W9 Constitution. 

Merc:liant Shippin& (Continuous (XVII, 24-07-20(1) 362 
Di.Icbarp Certif~Seafver's Notification under Calcutta Metro 
ldefttify Doc:wnent) Rules, 2001 Railways 0e0cnI Rules, 2000. Review 
(XVII, 27-07-2(01) 311 and Annual Rcpon ~ ]999-2000 

MoU between £naiDoen llidia Limited (XIx, 23-01-2001) 361 . ., 
ud the Miaiitry of Petroleum ud NotiflQlti(m under DEEClDFRClDEPB 
N ... 0. Scheme. 
(XVD.27-07-2001)296 O~VUl, 1-01-2001)307 
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Notification under Metro Railways 
(Construction of Works) Act, 1978 
(>rV11,24~7-2ool)364 

Notification under Regulation 38 of State 
Bank of Bikaner and 1aipurl 
Hyderabad/lndorelMysorelPatialal 
SaurashtralTravancore Officers' 
Service regulations, 1979. 
(XVIII, B~8-2oo I) 309 

Notification under section 10 of the 
National Highway Act, 1956. 
(XVIl, 24~7-2001) 36S 

Notification under section 106 of the 
Fh1ance Act, 200 1 
(>rV11, 27~7-2001) 307 

Notification under section 12 and section 
13 of the Environment (Protection) 
Act, 1986. 
(XVII, 24~7-2001) 363 

Notification under section I S9 of the 
Customs Act, 1962 . 
(XVII, 27~7-20(1) 30S-307 

Notification under Section 21 of the 
Depositories Act, 1996 
(XiX. 24~8-200 1) 319 

NotifJCation under section 3 of the Foreign 
Exchange Management Act, 1999. 
(XVIII, 8~8-2001) 307 

Notification under section 31 of the 
Se~urities and Excbange Board of 
India Act, 1991 
(XIX, 24-08-200 I) 320 

Notification under Section 34 of the 
Prasar Bharati (Broadcastin, 
Corporation oflndia) Act, 1990 
(XIX, 24-08-200 I) 31 S 

Notification under Section 4 of the 
Handloom (Rcservmon of Article for 
~)A~]9IS 
(XIX, 23-08-200]) 369 

Notification under scction 4 of the 
Tobacco BoIrd A~ 1975. 
(XIX, 24-01-2001) 321 

Notification under section 48 of the 
Foreign Exchange Management Act, 
1999 
(XIX, 23~8-200 I ) 368 

Notification under section 58 oftbe Delhi 
DevelopmentAct 1957. 
(XVII, 24-07-2001) 363 

Notification under Sub-Section (2) of 
Section 3 of the Ru1e packaging 
materials Act 1987 etc. 
(XIX, 23~8-2ool) 369 

. Notification under sub-section (2) of 
Section 4 of the State Corporative 
Societies Act, 1984 and papers laid 
under section 619 A of the companies 
act 1956 
(XIX, 23~8-2ool) 369-370 

Notification under sub-section (2) of the 
Section 23 of the Prevention of Food 
Adulteration Act, 1954 
(>rV11, 01~8-2ool) 382 

Notification under sub-section (3) of 
Section IS oftbe Notaries Act, 19S2 
(XIX, 23~8-2001) 368 

Notification under sub-section (3) of the 
section of the Securities contracts 
(Regulation) Act, 19S6 
(XIX, 24-08-200 I) 319 

Notification under sub-section (2) of 
section (2) of section 38 of the CentraI 
Excise Act, 1944. 
(XVIII, 17~8-2001) 270 

Notification under sub-section (2) of 
section 3 of the Central Excise Tariff 
Act, 1985 
(XVII, 27~7-200]) 307-308 

Notification under sub-section (2) of 
section 31 the Central ExciseAct, 1944 
(XVII. 27~7-20(1) 298-302 

Notification under sub-section (2M) of 
section 29B of the Ind1lstries 
DeYcJopmcntIndRegIlJation)~ 1951 
(XVII, 27-07-2001) 298 
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Notification under sub-section (3) of Notification under sub-~tion(4)of the 
Section 141 of the Border Security section 19 of the Banking Companies. 
Force Act, 1968. (Acquisition and Transfer of 
(XVU, 24-07-200 1 )363 Undertakings) Act, 1970 and 1910 

Notifi~ation under sub-section (3) of I (XIX, 24-01-200 I) 317 
leCtJon 24 of tile Passports Act. 1967, I NotificatiOl1 under sub-section (2) of 
(XVIII. _8-08-200 I) 259 I section 3 oflhe All India Services Act, 

Notification under sub-section (4) of 1 1951 
section 94 of the Finance Act. 1994 i (XVIII, 8~&-2(,t"11 =58 
(XVII, 27-07-2001) 308-3\6 I Notifications under ~ub-S\:ction (2) of 

Notification under sub-section (5) of I section 22 of the technology 
section 4S of the Food Corporation II Development Board Act. 1955, 
Act, 1964 (XVIII, 07-08-2001) 376 
(XVII. 03-08-2001) 313-316 i Notificalions under section 31 of the 

Notification under sub-section (6) of j Drugs and Cosmetics Act. 1940 
seelion 3 of the Essential Commodities 1 (XIV, 07-03-2001) 337 
Act, 1955 i N 'fi ' , d .1- ' 10 f (XVII 27-07-2001)311 : ot. lC~tl~ ISS~ un ..... seCflon 0 

• I the National Htghway Act. 1956 
Notification under sub-section (7) of 1 (XVII, 30-07-2001) 302·303 

section 9A of the Customs and Tariff ! N 'f! ' . ..-.. nd . 37 f Act, 1975 ; otl IcatJOnS 155 ___ U er section 0 

(XVII 27-07-2001) 302-305 I the Telecom RegulatOry Authority of • I India Act, 1997, 
Notification under sub-section (7) of : (XVII. 30-07-2001) 303-304 

section 9A of the Customs Tariff Act, I' N 'fi ' :--..... und . BA f 1975 ou acatlons IDUQI er sectlOl1 0 

(XVII 03-0&-200 I) 315 I the National Highway5 Act, 1956 , I (XVIII, 20-08-200 I) 333 
Notification under IU~ 18 of the I Notiflallions issued under sub-section 4 

~:::~aJ Reserve Police Force Act'l of section 212 of the Motor Vehic:les 

(XVII 24-072001) 363 I Act, 1~81 
, - I (XVII, 30-07-2001) 301-302 

Notification under sub-section( I) of ! 
Jection 37 of Administrative Tribunals i 
Act, 1985. I Notificatiom issued undersub-soction(3) 
(XVII 25-07-2001)348 I of section. 27 ofthc ApprentiecsAct, 

, , 1961. 
Notification under sup..section(J) of i (XVII 30-07.2001) 303 

Section 44AA ofebe Income Tax Act.l ' 
1961 Notifications under section 10 of the 
(XIX, 24-01-2001) 319 I National Hi,hways Act, J 9S6 

Not"fi . • •• .1_ L ___ ' ,(XVIII, 6-01-2001) 298-299 
, lcalJon UI""" SUlI'"K\;llon(4) of the i 

Section SO of the State Bank of India 1 Notifications under section 159 of the 
Act, 1955 Customs Act, 1962 
(XiX, 24-01-2001) 317 (XVII, 03-08-2001) 314-315 
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Notifications under section 16 of the, Notifications under sub-section (2) of 
• Gen~ral. !nsurance Business section 7 of the Employees Provident 

(Natlonahsatlon) Act. 1972 Funds and Miscellaneous provisions 
(XVII. 03-01-2001) 314 Act, 1952 

Notifications under section 23 of the (XVIII. ~1-2001) 299-300 
Prevention of Food Adulteration Act, 
1954 
(XIV. 07-03-2001) 336 

Notifications under sub.section (3) of 
Section 30 of the Tobacco Board Act, 
1975 

NotifICations under Section 26-A of the I (XIX, 24-01-2001) 320-21 
Drugs and Cosmetics Act, 1940. . 
(XVIII 1-01-2001) 300 Notifications under sub-section (3) of 

, section 52 of the Small Industries 
Notifications under section 27 of the DcvelopmcntBankofIndiaAct, 1919. 
- Insurance Regulatory and (XVIII 1-01-2001) 308-309 

Development " 
Authority Act, 1999 I Notifications under sub.section (4) of 

(XVIII. 17-08-2001) 269-70 I section .. ~ ~fthe Banking Companies 
Notifications under section 296 of the I (AcqUISItIon and Transfer of 

Income Tax Act, 1961. • I Undertakings) Act, 1970 and 1910. 
(XVIII. 1-01-2001) 300-309 (XVlll, 1-01-2001) 307-301 

Notifications under section 31 of the 
securities and Exchange Board of India 
Act, 1992 
(XVIII. 17-01-2001) 270 

Notifications under section 37 of the 
Teleeom Regulatory Authority of India 
Act 
(XVOl. ~8-200J) 300 

NotiflCatioDs under section 41 of the 
Foreign Exchange Management Act, 
1999. 
(XVOl. 8-08-2001) 305-306 

Notifications under Sub6ection(4) of the 
Section 124 of the Major Port Trust 
Act, 1963 
(XIX, 23-01-2001) 371 

Notifications under sub.section (2) of 
section 3. of the Central Excise Act, 
1944 
(XVII, 31·7-2001) 311 

• Notitications under sub-section (2) of 
eec:tion 31 of the Central Excise Act, 
1944 
(XVII. 03-01-2001) 31'6 

Notifications under sub.section (6) of the 
section 3 of the Essential Commodities 
Act, 1965 
(XIX. 24-01-2001) 321-22 

NotifICations under sub-section (7) of 
Section 9A of the Customs Tariff Act, 
1975 
(XVIII, 17-01-2001) 261-69 

Notifications under sub-section(4) of the 
section 19 of the Banking Companies 
(Acquisition and Transfer of 
Undertakings) Act, 1970 and 19.0 
(XVlll, 17-08-2001) 263 

Notifications under section 38 of the 
Drugs anoi Cosmetics A"l, 1940 
(XVII. 25-07-2001) 351 

Notifications under sub-section(2) of 
section 23 of the Prevention of Food 
Adulteration Act, 1954 
(XVII. 25-07-2001) 3S1 

Notification under section 1 59 of the 
Customs Act, 1962 
(XIX, 24-08-2001) 319 
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Order regarding relation of requirement I Direct Taxes-(No. 12 of 200 I ) for the 
of section 438 of the Income Tax Act, , year ended the 31st March., 2000 
1961 I (XVIII. 14-1-2001) 341 
(XVIII. 8-08·200 I) 301 i Repons of the Comptroller and Auditor 

Papers Laid on the Table I General o( India-Union Government-
(XYII, 30-07-2001) 300-304 I Army and Ordnance Factories· Air 

Report of the Comptroller and Auditor Force and Navy for the year ended the 
", ___ • f 00' U' 31 st Mardi, 2000 
ugJQlII 0 I Ja- mon Government (XVIII 07-08.2001) 375 
(Civil) (No.3 of 200 I) Performance ' 
Appraisals (or the year ended the 3 f sa I Review and Annual Report o( the 
March. 2000 under article 15 I (I) of ! Hindustan Vegetable Oils Corporation 
the Constitution I Limited, New Delhi for the year 1999-

2000 
(XIX. 24-08-2001)320 • (XVIII.11-08.2001)2n 

Report of the Comptroller and Auditor ! Review and Annual Report of the working 
General oflOOia-Union Government I of the Delhi State Industrial 
-(No. 6 of 200 I) -(Post and I Development Corporation Limited. 
Telecommunications) for the year J New Delhi. 
ended the 31st March 2000. I (XIX. 22-8-2001) 367 
(XVII,03-o8~2001)313-314 I Review. Annual Report and Audited 

Report of the Comptroller and Auditor l kcount by the Government of the 
General of India-Union Government- i working o(the Indian Airlines Limited 
(Civil) (No.4 of 2001 >- Autonomous I and .its su~s~diary Airline~ Allied 
Bodies for the year ended the 31st l ServICeS Lamited, New Delh. for the 
March, 2000 I year 1999·2000 
(XVIIl. 14-8.2001) 340 ! (XVII. 30-07·2001) 301 

I 
Report of the Comptroller and Auditor I Standards of Weights and Measures 

General of India-Union G~- I (Packaged Commodities) Second 
(Direct Taxes)·(No. 12A of 2001) 'I Amendment Rules, 200t 
System Appraisals for the year ended \ (XVII. 27-07-200 1 ) 310 
the 31 sl March. 2000 i Statement and Annual Report of Omnibus 
(XVIIl, 14-8-2001) 341 1 lnduslrial DevelopmentCorponiion of 

R f . i Daman and Diu and o.dra and Napr 
eport 0 the Co~ptr~lIer and Auditor! Haveli Limited for the year 2000-200 l. 
~eral of Indla-Unton Govemmcnl-; (XIX 22-8.200 1) 367 
(RaJlways)-(No.90f200I)-fortheyear I '. 
ended the 3Ist'March. 2000 ; Supreme Court Judges (Amendment) 
(XVIII, 14-8-2001) 340-341 II Rules. 2001 

, (XVIU. 16-08-2001) 362 
Report of the Goyemor of Manipur ' 

<XVII, 24.07-2001) 363 I Tea Warehouses(L~in&)Amendment 
. i Order,2001 

Report on Cnl:ket Match Fixina and I (XVIlI. 17-08-200 I) 271-7l 
Related Malpractices i . 
(XVII. JO-07-2001) 304 I The A,II Ind .. Services (Dealh cum 

. Retirement Benefitl)Amcndmcftl 
Report the Comptroller and Auditor: RuIct,2:>01. 

General of India-Union Government.! (XIX. 22-8-2(01) 166 
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The Border Security Force (General Duty PMGSY 
~ Offic:ers) Recruitment Rules, 2001 Need to Review Procedure for Calling 

(XVIII, 14-8-2001) 336 Tedders for Execution of Work under 
The Border Security Force Medical Pradhan Mantri Gram Sarak Yojna 

Cadre, Group '0' Posts (Combatised) (MUR 317) 
Recrui1mcnt Rules, 2001 (XV1lI, 07-O8-200l) 398 
(XVIII. 14-8-2001) 336 

Need to review the working of Pradban 
The Food Corporations (Amendment) Mantri Sadak Yojana in UP (MUR 

Ordinance, 2001. (No.4 of2001) 377) 
(XVII, 24-07-2001) 367 (XIX, 23-08-20(1) 413 

The Income Tax (Fifth Amendment) I Pradhan Mantri Gram Sadak Yojana 
RuIes,2001 (XV", 31-7-2001) 4-6 
(XIX, 24-08-200 1)318 

The Income Tax (Fourth Amendment) 
Rules,2001 
(XIX, 24-01-2001) 318 

The Indian Council of World Affairs 
(Second) Ordinance, 2001 (No.3 of 
2001). 
(XVII. 24..()7-2001) 366 

The Live-Stock Importation 
(Amendmellt) Ordinance, 200 I. (No. 
50(2001) 
(XVII, 24-07-200l) 367 

The National Human Rights Commission 
(Group 'A' ,'B' 'C' and '0' POSIS) 
Recruitment (Amendment) Rules, 
2001 
(XVIII. 14-8-2(01) 341-342 

(XV1lI, 07-08-2001) 356-35S 
(XIX,21-B-2001) 173 

Projects under Prime- MiIlister Gram 
Sadak Yojoa. 
(XVIII, 14-8-2001) 5~ 

PMGY 
Allocation of Funds under PMGY 

(XVllI, 14-1-2001) 249-252 
Prime Minister Gramodaya Yojana 

(XVII, 2S-07-2001) 195-199 
Rural Electrification under PMGY 

(XVII, 25-07-2001) 93-94 
PMRY 
Allocation of Funds under PMRY 

(XVIII,I-OS-2001) 129-130 
Union Government Appropriation Amount released under PMRY in Bihlll'. 

Account {Telecommunication (XIX, 22-8-2001) 144-145 
Services) for the year 1999-2000 I Employment to Educated Unemployed in 
(XVII, 03-01-2(01) 314 Bihar under PMRY 

Union Government Appropriation (XVII, 25-07-2001) 304-305 
Accounts (postal Services) for the year Funds Under PMRY to KamataIca 
1999-2000 (XVn. Ol-08-200l) 251-255 (XVII, 03-oB-200J) 314 

PMF 
SClST Quota in 1B and PMF 

(XIX, 21.()8-200 I) 234 

Implementation of P.M. Rozpr Yojana in 
A.P. 
(XrK,22-B-2001) 216-280 
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Irregularities in granting Loans under 
PMRY 
(XVII, 01-08-2001) 367-368 , 

Disposal ofMW'derlKidnapping Cues by 
Delhi Police 
(XVDI, 07-01-2001) 353-354 

Nwnber of Pending Applications under Harassment by Delhi Police 
PMRY in Bihar (XVD, 24-07-2001) 203 
(XVII, 25-07-2001) 190-193 

Pradban Manlri Rozgar Yojana 
(XVll, 27-07-2001) 162-163 

Prime Minister's Rojgar Yojana 
(XVII, 03-08-2001) 205-212 

PMSY 
Need for Construction of a Bypass in 

Lakhisarai District in Bihar under 
Prime Minister Sadek Yojana (MUR 
377) 
(XVII, 30-07-2001) 312-313 

Need to amend the Coastal Replator 
Zone Act keeping in view the iDtemts 
of tile people of coastal IrCIS ofKerala 
(MUR377) 
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(XVII. 03~1-2001) ~90 

t,tinor PPF Account Holder 
(XVIII. 17~1-2001) 107 

Modernisation of EPf organisationl 
Scheme 
(XVII. 23-07-2001) 303-304-

Non-Crediting of EPF Amounts into 
.Accounts 
(XVIII. 6-01-2001) 149-150 

Cell in PSU's T ..... for PrmtisIdoa 
(XVII. 03~1-2001) 164 

COIIIInICIion IIId Development ... Oil 
PSU. in Mumbai 
(XIX, lJ-01-2001) 244-245 
(XIX, 24-01-2001) 28-33 

Disinvemnent ofPSU's in Orissa 
(XIX. 2~1-2OO1) 110-11 

(XVII, 27-07-2001) 199 

(xv1I,03~1-2001)51-59.123-125. 

154-160,222-221 

DisinWllment ofPSUs in ~ 
(XIX, 2~1-200 I) 173-74 

Disinvestment of Public Sector 
UnderlKinp (DUR 193) 
(XIX, 23-01-2001) 427-574 

Fall in ProcIuction in PSUs 
(XVII, 03~1-2001) ~13 

Investment by PSUs in UTI 
(XVII, 03-01-2001) 221 

InYeStmcnt in Public Sector UncIert*inp 
(XVII, 27-07-2001) 204 

Market Value of Shares .of PSU'• for 
DisinYestment 
(XVII, 03-01-2(01) SI 

Pendin& dues epiast PSU's 
(~.14-I-2OO1)33O-312 
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Performance of Public: Sector Public ,..dIItIeI 
UndenakiDp 
(XVII, 31-7-2001) 305-307 

Prlvabsation ofFertiJizers and Chemicals 
Producing PSUs 
(XVU, 31-7-2001) 93-94 

Privatization of PSEs WIder Ministry of 
Coal 
(XIX, 24-08-2001) tl2 

Production in Sick PSU's 
(XVU. 03-08-2001) 2S4-2S5 

Proforma Ac:counts of Public: Sector 
Undertakings 
(XVII, 27-07-2001) III 

User Friendly Public Facilities 
(XIX. 22-1-2001) 242-243 

hbUcSedor 
Restruc:twing of Public Sector Financial 

Institutions 
(XVIII. 17"()8-2001) 21S-16 

Declaration of 200 1-2002 as the 'Yeer of 
Boob' 
(XVIII, 07-08-2001) 11-13 

Publications on Indian Foreian Cultural 
Relations 
(XVII, 01-08-2001) 232-233 

~ of TribaIs in Public: Sector ..... 
UndCl1akings 
(XIX, 28-08-200 I) 243 

Revival of Public Sector Enterprises 
(XIX, 24-08-2001) 174-7S 

Revival of Undertakings and Fertilizer 
Units in West Bengal 
(XVII, 24-07-200 I) 116-117 

Revival Package for Ailing Fertilizer 
PSUs 
(XVU, 24..()7-2001) 197-198 

SC/ST Working in PSU 
(XVII, 30-07-2001) 211-219 

Scrutiny of PSUs by CAG 
(XIX, 24-08-2001) 171-72 

Takeover Code for me Listed PSUs 
(XVIII, 17-01-2001) 111-32 

Transparency in Disinvestment ofPSU. 
(XIX. 24-08-2001) IS9-61 

Vacancy ofTop Posts in PSU .. 

M.S'p. for Lentil 
(XIX, 23-oa-2oo I) 2SO-25 I 

Puajab 
Activities of Dr. J.S. Choban 

(XVII. 31-7-2(01) 24 
Alipnent of Cbandiprh-Ludhiua Rail 

Line 
(XVIII, 16-0'-2001) 171-172 

Construction of Ludhiana-cbandigarh 
Rail Line 
(XVIfi. 16-08-2(01) 127-121 

Jobs on Compassionate Ground in 
Chandiprh Administntion 
(XVII. 31-7-2(01) 4S-t6 

Need to provide fiMneiaJ ...... ace to me 
Government of Punjab for providin& 
relief to die people afl'ec:ted by ftoocIs 
in Pltiala Parliamentary constituonc:y 
(MUR317) 

(XVIl, 27-07-20(1) 29·30 (XVII, 31-7-2001) 323 
Writing Off Loan on Public: Sec:tor Uppadation of A.mritsar Airport 

Undertakings (XVIII, 6-08-200 I) 210 
(XVII. 27-07·2001) 110 i Qualitative ReItric:tto .. 

hblle E .. erpriles Impact of Removal of Quantitative 
Public Enterprises Selec:tion Board Raaric:tions 

(XIX, 22-8-2001) 79-10 (xvD. 27"()7-.lOO1) 124-126 



R. V. G ..... h .. 

SUBJECT INDEX 

Raidl 

203 

Recommendations ofR. V. Gupta panel 
(XVII, 03-08-2001) 96-97 

Radnl 

Racial Attaclcs 
(XVII, 01-08-2001) 300-301 

UN Conference on Racism and 
Xenophobia 
(XIX, 22-1-1001) 3~8-360 

RADAR 

Goverap of Air Space by Radars 
(XVIII, 20-08-2001) 7~ 

Raid on Outlook Premises 
(XVII, 03-08-2001) 128 

Raids for Recovery of Income Tax 
(XVII, 27-07-2001) 37-38 

RaUBridps 
Construction of Rail Bridge over River 

Teesta 
(XIx, 23-08-2001) 233-234 

RaUUak 
Linking ofSbahjahanpur-~BareiIJy 

with Luclmow by Rail 
(XVrn. 16-08-2001) 107 

Indo-France Agreement on RADAR and Railway Link with Paradeep Port 
Submarine (XVID, 16-08-2001) 290-291 
(XVII, 01-08-200 I) 17S 

Induction of Low Working RADAR 
System 
(XVIII, 8-08-2001) lS6-1~7 

Radiatio. 
Radiation Induced Deaths 

RaUSun'ey 
Sanction of Rail Survey Project 

(XIX, 23-08-200 I) 281-282 
Railway AeeideDts 

Perurnan Rail Tragedy 
(XIX, 23-08-2001) 137 

Radio FreqHllC)' Allocatioa Railway Coaches 

Committee of Radio Frequency Allocation Export of Engines and Coaches 
(XVII, 27-07-2001) 32 (XIX, 23-08-2001) 270 

Radio Statio. 
Kodaikanai Radio Station 

(XVII, 03-08-2001) 2S7-2S8 

Radio Station at Kargil 
(XVII, 03-08-2001) 32 

Radioactivity 
Radioaaivity Induced Ailments 

(XVIII, 8-08-200 I) II ~-116 
Releue of Radio-Activity 

(XIx. 22-8-2001) 193-194 

Raat-I 
Ragging in Universities 

(XVn, 31-7-2001) 43-44 

Price of Indigenous and Imported Coacbes 
(XVIII, 16-08-2001) 325-326 

Unauthorised Passengers in Reserved 
Railway Coaches 
(XVIII, 16-08-2001) 166-167 

Railway Crossings 
Need for Construction of an Over Bridge 

at Safedabad Railway Crossing iD 
8arabanki District. U.P. (MUR 377) 
(XVII, 24-07-2001) 408 

Need to construct overbridges on railway . 
crossings between Dindigul and ' 
Madathukulam in Dindigul district, 
Tamil Nadu (MUR 377) 
(XVIU, 14-8-2001) 353-3~4 
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Railway 1 ...... 1mttertII.u.y 
Disbudina of Railway Enaineer. 

Territorial Army Una 
(XVII, OI..QI~2001) 326-327 

RaDwly~ 

Export of..EDgines II1Cl CoIches 
(XIX. 23-01-2001) 270 

RaIhrIy lAlMI 

Commercial Utililllioo ofRaiIwly LInd 
(XVIII, 16-0 .... 200 I) 193 

Encroachment ofRaitw.y LInd 
(XIx, 23..01-2001) 219-220 

Utilisation ofVlclnt Raihay t...d 
(XiX, 23..Q1-2001) 30 

RIiIwIy ...... 
AJipment of a.ndiprb-Ludbilna Rail 

line 
(XVrn, 16..01-2001) 111-172 

Construction of BhapIpur·MaadRiIl-
Dumb Rail Line 
(XVIII. 16..01-2001) 164 

Constrvction of KieJma.Khltlma Rail 
Line 
(XIX, 23.0 ... 200 I) 22S 

Consuuction of New hil LiDes 
(XVIII, 16-01-200 I) 173-174 

DoubIina of Mysore-8IftP1ore Railway 
Line 
(XIX, 23.o1-200l) 152·1S3 

Doublina ofVutai-Diva Rail Line 
(XIX, 23..01-20(1) 90 

ElecUifk:ation of Railway LiMa 
(XVlU,16-OI-1OO1)352 

&lension of Railway LlDC 
(XIX, 21..QI-200 I) 254 

0Iup Comersioa of Goada-GorIkhpur 
Loop Line 
(XIx, 23-0 ... 200 I) 294 

o.ae conversion of GoodI-GoraIchpu 
Loop line in U.P. (MUR 371) 
(XVIII. 14-1-2001) 346 

0Iup Conversion of GoncIia-JIblIpur 
Rail Line 
(XVIII, 16-0 .... 2001) 307-301 

GIu&e Conversion of llmgiya-JoraJ Rail 
Line 
(XVIII, 16-01-200 I) 176 

GaUBe Conversion of Tric:by-
Mlnlmlchni-R.ameswIram Raill..ine 
(XVIII, 16-01-2001) 197-91 

KaiMda-Kocipalli Rail Line 
(XVIII. 16-01-20(1) 266--261 

Need for early ~onsU'Uction of broad 
... raihny line betweenAnkoIa and 
H .. 1i in ~ (MUR 377) 

Consttuction ofRaitwa)' Line on Shntl (XVII, 31-'.20(1) 311.319 
~~ . 
(XVIII 16-0 ... 200 I) III Need for early pup converston of rail , I tiDe becwecn 8wcUIy and Lueknow, 

COIISU'UCtion of Railway Linea UP (MUR 177) 
(XIX, 23-O .... 200l) 1~191 (XIX, 23-0 ... 2001) 414 .... ., 

Constructton ofSllcJi. ....... Rail Line Need to extend SMri-Haunpur Rail line 
(XVIII. I 6-O .... 2oon21 1 uplO a.aum in Bihar (MUR 377) 

Conversion into B~ Railway 
Line in Tamil Nadu 
(XIX, 21-01-200 I) 16-17 

Doublinl of lnagur and CoimbItore Rail 
Line 
(XVIII, 16-0 .... 2(01) 194 

(XVII. 25-07-2001) 369 
Need to lay a broad ,au,c r.il line 

between Ajmer and PuIhbr and also 
take up puae eonveraion work of .. 
~Bhitwn Chiaor-Udaipur line 
in RajudIIn (MUR 377) 
(XIX, 23..Q1-200 I ) 412 .... 13 
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,Need to lay Railway Line Between 
P..-wau end DarIJahat J'ia Kunihar in 
Himachal Pradesh (MUR 377) 
(XIX. 21-1-2001) 191 

Need to review proposed circuttous 
alipment of tile OIIndiprh-Ludhiana 
railway line inIInectina vii" JIunru 
of Union Territory ofChandiprh 
(MUR-377) 
(XVII. 01~1-2oo1) 460-461 

Need to take up constnlction of new 
railway line between Jbarp'am and 
Purulia, West 8enp1 cIuriDa the next 
financial year-(MUR 377) 
(XVIII. 20-01-2001) 3S3 

Survey for Saklesbpur-Kadur 
Chikmaplur Rail Line 
(XIX. 23-01-2001) 291 

• Railway ""pn 
Extortion of Money from PUICI)8CI'S 

(XIX, 23-01-200 1) IIS-116 
1b000y Projects 

Reservation Quota at Delhi and Patna 
Railway Stations 
(XVIII, 16-01-2001) 206-07 

Railway Safety 
Safety Zone in Mumbai Suburban 

Railway 
(xvm.l6-01-2oo1) 237 

RdwaySemas 
Need to provide more Railway Services 

at MorIdabad, Uttar. Pradah (MUR 
377) 
(XVII. 30-07-2001) 31S 

Need to reltOre rail services between 
Shcnnur and Calicut sector in ICcraIa 
(MUR377) 
(XVII. 2S-07-2OO1) 367 

1b000y Statlu(s) 

80mb Blast at Jammu Railway StadoD 
(XVII.24-07-2oo1)2~207 

Construction of Railway Station 
(XIX, 23-01-2001) 226 

• Completion of Panvel-Karjat Railway ConsIrucdonofShedatPalanpurRaiIway 
~~~inM~ Station 
(XIX. 23-01-2001) 36S-366 (XVIII, 16-01-2001) 323 

Delay in the Implementation of Rail Introduction of Trains to Darbhanga, 
Projects Samutipur and Patna Railway Station 
(XVIII. 16-01-2001) 21-29 (XIX. 23-01-2001) 3S3-3S4 

Pending Railway Projects 
(XIX. 23-01-2001) 154-164 

Railway Projects 
(XIX. 23-01-2001) 91-92 

Railway Projects in Rajasthan 
(XVOl, 16-01·2001) 23S-36 

Ibllway _rvadoll 
Facilities at Railway IlesemItion CenIrea 

• (XVIII. 16-01-2001) 26S 
Need for Computerisation of Ticket 

reservation office II Supai station to 
DilCrict Saharsa. Bihar (MUR 377) 
(XIX. 23-01·2001) 416 

Need for Computerintiqn of Ticket 
reservation office at SupauI station to 
District Saharsa, Bihar (MUR 377) 
(XIx. 23-01-2001) 416 

Need to provide bait of Vaishali OJ 

GoraIchpur Express II Jarwal nilway 
5IItion in Bahraicb dislrict, U ,p, (MUR 
377) 
(XVIII, 1-01·2001) 306 

Noed to Provide' More Railway Faeilities 
at Ferozabad Railway Station in Uttar 
Pradesh (MUR 377) 
(XIX. 21-8-2001) ItS·l96 
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Need 10 provide more railway &cilities .. 
HaIdia railway station. West BeapI 
(MUll 377) 
~.2~2001)3SO 

Need to provide stoppaae of Gokul 
ExpRa .. BicbIUya Railway Samoa 
U.P. (MUll 377) 
(XVD, 2S-07-200I) 364 

Need to Ilun GorakIIpur-Howrah Express 
ThrouBh Mag Railway Station in U .P. 
(MUll 377) 
(XVD, 31-1-2001) 321·322 

Need to shift railway ,ate at Balrai 
Railway scation, Etawah. UP (MUR 
377) 
(~.0I-Ol-2001)462 

Non-Functiolal Railway Station 
(XVIII, 16-01-2001) 3S9-60 

Proposal for Triqular Railway Stalion 
in Kerala 
(XIX. 23-01-2001) 149-1S0 

....... y'lftlclll 
CODIIrUCtioa of Railway Tndt by au. 

(XVII. 01-01-2001) 167 
Doubling of lrupr and Coimbatore IlaiJ 

Line 
(XVIII. 16-01·200 1) 194 

Manufac:lurina of Rail Tr8ck in Bhilai 
Steel Plant 
(XVIII. 14-1·200 1) 224 

Renewal ofTndcs 
(XVllJ. 16-01-2001) 264 

Survey of Extension of Kottur-Hospet 
Track upto H.m. 
(XVIII, 16-01-2001) 243 

TclepboDe and Water Lines under Rail 
TrKb 
(XIX. 23-01-2(01) 354 

...... '1 Trai111 
CaIering Service in Hirakund Express 

(XIX. 23-01-2001) ISI-U2 
Diversion oftraina Route 

RailwIIy SUdion on ContrId (XIX. 23-01-2001) 236 
(XIX. 23-01-2001) 201-202 FlCilitia in Traini 

RmImin& of Railway SIations (XVIlI, 16-01-200 I) 260 
(XIX, 21-1-200 I) 44-4S Introch.w:tion oftraina 

........ ofTowns. R.tiIway S1Btions Ind (XIX, 23-01-200 I) 292-293 Vi" 1 Introduction of Trains to Darbhanp, 
(XVII, 24-07-2001) 241 SemucipuundPatnaRailwaySlatiaft 

a.eu.inl of viliacarrownslRailway (XIX. 23-01-2001) 3S3·354 
Stations Need to Extend Eidler BhopaI-Koca or 
(XVIII. 07-01-2(01) 191 I Jaipur·Kota Train upto ltatlam. 

. . Madhya Pr.desh (MUll 317) Ilc== fI' Delh. and Patna (XVU.24-07-200I)406 

(XVID, 16-01-2001) 206-07 Need to re-roure Hate-Bajare £xpreu via 

Safety Measures II Raihfty ~ 
(Xl)(. 21-01-200 I) 261-269 

RaIlway 1'IdIets 

Black-marketina of Railway TICkets 
(XVIII. 16-01-2001) 229-31 

Barauniin Bihar (MUll 377) 
(XVIII. 1-01-200 I) 30. 

Need Co run an "prelt trlin between 
MaamId .. Mumbli vlaAtimednlpr 
(MUll 317) 
(XVII. 31·7-2001) 316 



SUBJECT INDEX 207 

Need to Run Gorakhpur-Howrah Express 
Through Mau Railway Station in U .P. 
(MUR377) 
(XVII, 31-7-2001) 321-322 

Need to Run Mahakaushal Express 
Between Jabalpur (Madhya Pradesh) 
and Jammu Tavi (MUR 377) 
(XIx, 21-1-2001) 197 

Run Bhopal-Rajkot Express train via 
Katni-Damoh Sagar, Bina (Madbay 
Pradesh) and Rajkot (Gujllnlt) (MUR 
377) 
(XVIII, 14-8-2001) 346-347 

Seizure Made by Directorate of 
Enforcement in Ashram Express 
(XVII, 03-08-2001) 1053 

Stoppage of Trains at Navapur and 
Dondaicha 
(XIX, 23-01-2001) 322-323 

Use of Cellular Phone in Trains 
(XVIII. 16-01-2001) 272-273 

.. Oway Waco •• 
PurchaIe of Wagons 

(XiX. 23-01-2001) 44,171-179 
Iblhray. 
Completion of On-going Projects 

(XIX, 23-01-2001) 167 
Corruption in Railways 

(XIX, 23-01-2001) 231-232 
Oetcction of Cues 

(XVIII. 16-O1-200l) 109-110 
Drive ofTrain by a Youth 

(XVIII, 16-01-2001) 252-53 
Effic:icncy of Railway Employees 

(XIX, 23-01-2001) 355-356 
EMU Extension upto Bahadurprh 

(XIX, 23-01-2001) 22S·226 
Facilities Provided Under Mughalsarai 

Division in Bihar 
(XVIII, 16-01-2001) 200-03 

Freight Charges on Coal by Railways 
(XVII. 31-7-2001) 177 

Indian Railways Catering and Tourism 
Corporation 
(XIX. 23-01-2001) 131-139 

Irregularities in Lucknow Junction Parcel 
Office 
(XVIll, )6-01-2001) 345-346 

Lou Sutferecfby Railways Due to Fire 
(XVIII, 16-01-2001) 3S1 

Misuse of Railway Tickets Under VIP 
Quota 
oax, 23-01-2001) 253 

Need for early completion of 
electrification work on Hunabad-
Barasat section of Eastern Railway in 
West Bengal (MUR 377) 
(XVII, 24-07-2001) 4)0 

Need to develop a Commercial Complex 
on surplus land at Mau Railway 
Junction, Uttar Prada (MUR 377) 
(XVIII, 1-01-2001) 307-308 

Need to make Konkan Railway more user 
friendly to the people of Dakshin 
Kannada(MUR 377) 
(XVII, 31-7-2001) 319-320 

Need to provide more railway services in 
KanpW' Dehat, U.P. (MUR 377) 
(XVII. 31-7-2001) 317 

Need to Upgrade Railway Engineering 
Workshop at Arakkonam, Tamil Nadu 
and also to open a new suburban rail 
terminal there (MUR 377) 
(XIX, 21·1-200 1) 196-197 

Private Investment in Railways 
(XVIII, 16-01-2001) 179-110 

Problem Faced by Railway Labourers 
(XVIII, 16-01-2001) 236 

Profit Earned by Railways 
(XIx. 23-01-2001) 174-175 

Railway Projects for Andhra Pradesh 
(XIX. 23-01-2001) 77·78 
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R.evenuo EmIed by Railways Closure ofSSI in bjathIn 
(XVIII. 16-01-2001) 137-140 (XIX. 22-1-2001) 209-210 

Scbool Runnia& under Railways CoeI Mines in ~ 
(XVIII. 16-01-2001) 2S3-S4 (XVIII. 07-01-2001) 235-236 

Setting up of Stalutory Developmcat Coanec:Iioa of Jodhpw' with NH-6' 
ao.d for Konbn (XVIII. 20-1-2001) 97 
(XVII, 24-07-2001) 106-07 

Sbortap of Rail F ..... 
(XVIII. 16-01-2001) 164-6' 

Special Trains by Miniseen 
(XVIII. 16-01-200 1) 321 

TICketIea 
(XIX, 23-01-2001, 73 .... 

lWninKem. 
(XVIII. 16-01-200 I) 24~2' 1 

Wiler avaia.bility dIrouab rains 
(XVII.. 23-07-2001) 193-196 

.... Water Harvestma 

HarvestiDa of Raia WIlIer 
(XVIII, 6-01-2001) 91,112-114, 215-
216 

InIroductioa ofBiD for IfIneIIin& ofRain 
Willer 
(XVIII. 6-01-20CH) 190 

Management of Rain WIIIt:r 
(XVIII, 20-0a-2001) 220 

Poiii:)' on Rain Harvestin& 
(XVlIl. 20-01-2001) 297-299 

.. j ....... 

Aetivities of Nehru Yuva Kendra in 
Rajasthan 
<xvm. 6-01-2(01) 236-239 

Atomic Power Stations in ~ 
(XVIlI,I-OI-200I) 160-161 

CMea ofHtmting of Animals in R ..... 
(XVUl, 20-01-2001) 216-217 

Civic: Amenities in Tribal Domiuted 
Areas ofUdaiplw 
(XVII. 24-07-2001) 201-203 

COIIIIrUc:tioo of Iloed 0verbridp'1loed 
UDder Bridae in Raj ..... 
(XIX. 23-01-2001) 199-202 

DepreciItion a.ps fiom cpa.., Koca 
(XVIll, 14-1-20(1)309 

Dewlopment of Science and Techno\oiY 
in R.IUathan 
(XIX, 21-01-2001) 2" 

DiailwatmenI ofPSUs in Rajuaban 
(XIX, 24-01-2001) 173-74 

DoordInban DD-II in AIwar, RajIISIhan 
~,03-O1-2001)139 

Employees of Jodhpur Airpon under 
SaIpenIioIt 
(XVIII. 6-01-2001) 269-270 

Famine in IlajMdwn 
(XVm, 16-01-2001) 292 

FamiDe Relief to RajahIn 
(XIX, 23-01-2001) 140-141 

Gqe Conversion in RajaIIhIn 
(XVID, 16-01-2001) U3 

Luni BMin Scheme of Ra,;.ahln 
(XVIII. 07-01-2001) 3"-356 

Need 10 Extend ConIcruc:tion of National 
Hilhway frOID LallOt to Sheopur 
(Madhya Pradesh) "Jo Sa.ai 
Madhopur (RajaIbIn) (NUR 377) 
(XVII, 24-01-200 I) 40' 

Need to lay a broad ,Iu,e rail line 
becween Ajmer ana PUIhIw and also 
tab up PUle c:onvenlon work of 
Ajmer BhiIwIra Chiaor-Udaipur line 
iD Raj ...... (NUR 377) 
(XIX, 23-01-200 I ) 412 ... 13 
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Need to provide Special &onomic 
, hcbp For Rajasthan for All Round 

DeYe10pment of Desert Districts ofllle 
Sr.te(MUR377) 
(XIX, 21 ..... 2001) 193 

Need to set up a Labour Comt in Alwar 
District, Rajasthln (MUR 377) 
(XVDI, 07-01-2001) 400 

Need to take steps to lnc:rease the Level 
ofUnderpound Water in Rajasthan to 
Safeguard the Interests of Fannen 
(MUR377) 
(XVII. 24-07-2001) 404 

Non-Functionin& ofRajprh DO Centre, 
RajIlthM 
(XVIII, 17-01-2001) 54 

Nunbinl Colleges in Rajaldaan 
(XVIII. 1-01-2001) 101-103 

Payment of Arrears to Teachers of 
Universities of Rajuthan 
(XIX. 21-08-200 I) 86-17 

Procurement of Foodgrains from 
RajudIan 
(XVII. 27-07-2001) 118-119 

Progress in Rajasdwl 
(XIX, 21-08-2001) 191-196 

Progress in Rajasthan in the Field of 
NCES 
(XVIIJ, 16-08-2001) 209-10 

Railwly Projects in Rajasthan 
(XVIII, 16-01-2001) 235-36 

Rile in Ground Water Level at Jodhpur 
(XVII, 30-07-200 I) 139-140 

Rope Way System in Jaipur 
(Xix, 23-01-1001) 339-340 

Service Rules of RajUlhan High Court 
(XVln, 16-01-2001) 321-323 

Settin& up of KOla Thermal Power Plant 
(XVIlI, 16-01-2001) 74 

Share of Power from RAPP Unit S to 1 
(XVIII, 16-01-2001) 267-261 

Share of Rajastban in Bhakra Dam IIOd 
Pong DIm 
(XVII, 30-07-2001) 259-260 

Share of Rajasthan in Ganga River 
(XVII, 30-07-2001) 81-82 

Telephone Exchange in Rajasthan 
(XVII,30-07-2001)226--228 

Transmitter Capacity in Jaipur 
(XIX, 24-08-2001) 261--304 

TV Tower III Ajmer, Rajasthan 
(XVII, 03-08-2001) 122 

Rajlv Gucllti DrialdJla Water Milston 
Rajiv Gandhi Drinking Water Mission 

(XVII, 24-07-2001) 335-346 
RakePOiDt 
Rake Point 

(XIX, 23-08-2001) 143 
Rula •• rtIlyaad Kothari ComlDillioa 
Recommendations of Ramamurthy and 

Kothari Commission 
(XVIII, 14-8-2001) 237-239 

RapeVidial 
Relief to Rape Victims 

(XVIII, 01-08-2001) 88 
Rapists 
Capital Punishment to Rapists 

(XIX, 28-08-200 I) 236-231 
Rasbtriya BU. A)'OI 
Rashtriya Bhasa Ayog 

(XIx, 28-08-2001) 317-318 
Rasbtriya Maid" KOIII 
Rashtriya Mahila Kosh 

(XIX, 21-8-2001) 136 
Rate Us! 

Settina up of News Centre at Jodhpur, Rate List regarding Civil and Electrka.I 
Rajuthln Works 
(XVII, 27-01-1001) 282-283 (XVIII, 14-8-2001) 134-135 
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Rate of Iltterest 
Cut in Bank Interest Rates 

(XVII, 27-07-2001) 17-19 
Higher Interest Rates on Bank Deposits 

(XVII, 27-07-2001) 119 

Interest Rate on Small Savings 
(XIX, 24-08-2001) 77-78 

Interest Rarcs on Fanners Loan 
(XIX, 24-08-2001) 119-20 

Lending Rates for Housing 
(XIX, 24-08-2001) 255 

Reduction in Rate of Interest for House 
Building 
(XIX, 28-01-2001) 12~122 

Ratlt Vain 
Serial on IUth YaU'a 

(XIX, 24-01-2001) to&-09 
Ratioa C.,ds 
Bogus Ration Cards 

(XIX, 24-01-200 I) 54 
Ready-.... GanHati 
Export of Ready-made Ganneuts 

(XVII, 27-07-2001) 242-243 
Rebate 

Rebate given to NGO 
(XIX, 22-1-2001) 74-75 

Reco.lBUdatiou 
Recommendation of1hc Report 

(XVII, 25-07-2001) 122-123 
Recoutndioa Fuad 
Rec:onstruction Fund 

(XVIII, 17-01-2001) SS 
Reendtaaeat 
Ban on Recruitment in 8anb 

(XVII, 27-07-2001) 13S 
CRPF Recruitment Centre in Kerala 

(XVIII, 07-01-2001) 147-148 
Dispute Regarding Posts Sanctioned 

(XVIII,I6-01-2001)358 

Rationalisation of Posta 
(XVIII, 6-08-2001) 10-11 

Recruitment ofTeachen 
(XVII. 31-7-2001) 275-276 

Recruitment of Tribals in Publk Sector 
Undertakinp 
(XIX, 28-01-2001) 243 

Rules for Recruitment of Commissioner 
in Navodaya VtdyaJaya Samiti 
(XVIII, 07-08-2001) 107 

Vac:ant Posts in Ministry 
(XVII, 31-7-2001) 56 

ReendtJaellt Apacies 
Recruitment Agencies 

(XVII, 23-07-2001) 110 

ReuuitaaeDt Ceetra 
Closure of Military Recruitmeat Centres 

(XIX. 22-1-2001) 243-244 

Refqea 
Refugees in the Country 

(XIX, 21-8-200 I) '9-90 

RecIo .. 1 Onelo.,..t Co •• bIkJftr 
Closure of- Regional Development 

Commissione(s OffICe 
(XIX, 28-01-2001) 106 

Repoul 0I'Jka 
Opening of Regional OffICeS 

I- (XVIJI. 16-01-2001) 176-177 

Rqulatory Autborittel 
Functioning of Independent Rqulatory 

Authorities 
(XVII, 03-01-2001) 137-139 

RcublUtatio. 
Placement of SClST Persons 

(XVII. 25-07·2001) 301 
Policy on Rehabilitation of Widows I (XVIII. 1-08·200t) 112·173 

, Projects for Slum Improvement and 
Rehabilitation in Kamatab 
(XIX. 21-01-2(01) 190-191 
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Rehabilitation Centres 
(XVII, OI~B-20(1) 1S6-158 

Rehabilitation of Children of Women 
Prisoners 
(XVIII, 14-1-2001) 195-196 

Rehabilitation of Families on Encroached 
Lend 
(XVIII, 2~1-20(1) 240 

Rehabilitation of Kaiga Plant Oustees 
(XIX, 22-1-20(1) 130-131 

Rehabilitation of Slum Dwellers 
(XVII, 24~7-2001) 74-75 

Rehabilitation of Slum Dwellers in 
Mumbai 
(XVII. 31-7-2001) 138-139 

Rehabilitation of War Disabled 
(XVII, 25~7·2001) 84-85 

ReJtcious Places 
Development ofBodh Gaya 

(XIX, 23~8-2001) 362 

Holding up of Militants in a Mosque in 
J&K 
(XIX, 21-8-200 1) 160 

Militants in a Mosque in J &. K 
(XIX, 28~1-2001) 152-153 

Militants Seeking Refuge in Mosques 
(XVII, 24~7·2001) 125·126 

Need to declare Vithal Rukmani Temple 
at Pandharpur in Sohalapur district, 
Maharashtra as a Centrally protected 
monument (MUR 377) 

I (XVII, 0 I ~B-2oo I) 464 

I Need to provide funds to Government of 

I Orissa for proper maintenance of 
Rehabilitation Plan for Widows I Baldevjiu Temple at Keonjhargarh 

(XIX, 28~&-2ool) 151-152 (MUR 377) 
Rehabilitation Programme for Disabled i (XIX, 23~8-2oo I) 410-416 

(XVII. 01~8-2ool) 151 I Unauthorised Constructions and 
Training Institute for Rehabilitation Sector Encroachments Around Jama Masjid 

(XVII, 01~8-2ool) 356-357 I (XIX, 28~8-2ool) 241-242 
RelUlace ladustria Religious Telts 

InYeStment by Reliance in Russia jlncident of Burning ofQuran in Delhi 
(XVIII. 16-08-200 I) 238

1 
I (XIX, 21-8-200 I) 150 

Relics Reated Houses 
Handover of Ancient Inscription and 

Relics to AS) 
(XVIII, 16~8-20(1) 337-339 

ReIter '.nds 
Releasing of 'Relief Funds 

(XVIII, t 6-08-200 1) 30 I 

Reltcto .. 'unetio •• 
Organising Re!igious Functions in Green 

Belt Areas 
(XIX, 28~8-2001) 187-188 

ReHgto ... Head 
Visit of Religious Head to China 

(XVII, 01~8·200t) 238 

Criminal Activities from Rented Houses 
(XVIII, 07~8-200 I) 188·189 

Repor1(') 
Mishra Committee Report(s) 

(XVII. 31-7-2001) 24-26 

Mitra Committee Repon 
(XVII, 27~7-2ool) 19-20 

Report of DST on Earthquakes in Future 
(XIX, 28~8-2001) 311·312 

Repon of Saptarishi Working Group 
(XVII. 27~7·2001) 41 I Repon of World Commission on Dams 

1 (XVII, 30~7-2ool) 276-278 
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Report on Coal Sector 
(XVII. 31-7-2001) 299-300 

Report on N.oonat Security System 
(XVU.15-07·1ool) 313-315 

Relearc"A~ 

mere- in a-v.don QuoIa 
(XVDI. 16-01-2001) 192-93 

Need to provide RaemIIioIl to BIckwR 
Claues in Allotment of Petroleum 
Products (MU1l377) 
(XIX. 21 .... 2001) 196 

Admissions in ICMR Centres for Polls a-wd for SCsISTI in Tecbnk:aI 
Advanc:ed ReIearch 
(XVDI. .... 2001) 213-214 end M",...,.,..1nItiIuIea 

(XVD, 24-07-2001) 17-1. 
Crealion of Fund for LtD in ,.... 

ScIcIor 
(XVII. 24-07-2001) 111-113 

Ilesarch Md Development CeaIIa 
(XVII. OI-GI-2001) 139-140 

Raarcl1111d Developmad Projects 
(XIX. 21-01-2001) 31-33 

Ilesarch by CSIR 
(XVID.I4-I-200I)4S--t7 

Research on R.educ:tion of SuIpbw FI"OIII 
Coal 
(XIX. 21 .... 2001) 31 

Raean::h ProgJ_11OIeS of"'" v.rieIieII 
Foodgrains 
(XIX. 23-01-2001) 33~331 

Science Education and Researcb 
Activities 
(XVII, 24-07-2(01) 333-34 

Raeara Ceatre 

~ic_IlesarchCealRalN""'" 
(XIX, 22-1-2001) 143 

Kala A:DIr ReIeIrch CeaIre 
(XVII. 01-01-2001) 273 

RaefYadn 
Balog of Reterved Vlclncia in DeDai 

Uniwnity 
(XIx, 21-1-2001) 63-64 

Cbanae in Reservation QuaIl 
(XIX, 22 .... 2001 )-62-63 

Deracrvation in the Small Sc:aIe SecIor 
(XVID, 1-01-2001) 23-21 

Resemdoa for Dislbled Under SOSY 
(XIX. 21 .... 2001) 5-7 

ReservIIion for Poor Sections. 
(XIx, 22 .... 2001) 66 

Raervation for SCsISTs in EdUCIIioaaI 
InItitudonI 
(XVII, 01-01-2(01) 232 

Reacrvation of Employment in Private 
SecIor 
(XVIII, 1-01-2001) 129 

Reservation of Posts for SCS/STI ia 
Uniwnitiea 
(XVUI, 1 ...... 2001) 31S-316 

Raemdion ofSCtJSTI 
(XIX. 24-01-2001) 261-62 

Re.r ttIIioa of SClfSTI in Pilm InItiIUfe 
ofPune 
(XVII,27-G7-2OO1)2~2" 

RaerVIIIiaa of Women ill PIDcbIyIII 
(XVrn,.01.Q1-2001) 63-64 

a-ve POIII OIl Ad-boc: Buis 
(XIX. 22 .... 2001) 212 

a-wd POIII for SCJST 
(XVIII, .... 2001) 11·12 

Retavod POlIS in DeIIU UDivenity 
(XVIII, ' ...... 2001) 241-249 

VICIIIt R.eIcnIed POlIS 
(XIx, 22 .... 2001) 274-2" ........... , ..... 

Directions Issued by RBI 
(XVll, 21-G1-2001) 219-210 
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Inspection Unit of RBI 
(XVIII, 17-48-2001) 10S-06 

Monitoring of Economy by RBI 
(XVII, 03-01·2001) 53·54 

RBINom~onBow~of~ 
(XVII, 03-01·200 I) 13·17 

RBI Non-Banking Finance Companies 
Asset Liability Management 
(XVII, 03-08-2001) 39-40 

RBI's Observation on Government 
Finances 
(XIX. 24-01-2001) 7-12 

RaideDtial Areas 
Bad Condition of Roads in the Residential 

Colonies of New Delhi 
(XVII, 24-07-2001) 90-91 

Ordnance Depots around Residential 
Areas 
(XVII, 2S-07·2001) 313 

Parking on Residential Areas 
(XVII, 24-07·2001) 237-31 

Permission Fee of Mixed Land Use in 
Residential Colonies 
(XVII1. 07-08-2001) 156-151 

Disapproval of Indian Council of World 
Aftairs (Second) Ordinance and Indian 
Council of World Affairs BiII-(Consid) 
(XVIll, 20-08-2001) 353-4S0 

Statutory Resolution Re-Approval of 
Proclamation issued by President in 
Relation to the State of Manipur 
(XVII, 30-07-2001) 316-310 

Statutory Resolution Re: Disapproval of 
Food Corporations (Amendment) 
Ordinance and Food Corporations 
(Amendment) Bill 
(XVIII, 07-08-2001) 424-72,455-56 

Statutory Resolution Rc: Disapproval of 
Liye-Stock Importation (Amendment) 
Ordinance and Live-Stock Importation 
(Amendment) Bill Considered &. 
Adopted 
(XVIII, &-OS-2001) 310-36 

Resoaru Centre 
Setting up of Resource Centre at 

Bangalore 
(XVII, 03-41-2001) 121-22 

Reslde.tial Plots I Re~iI Outlets.. . 
Residential Plots to Weaker Sections I Polley of Panlal Resltemenl of Retail 

(XIX, 21-08-2001) 197 I Outlets 
Residential Schools (~IX, 23-08-200 I) 356-57 

Allocation of Funds for Establishment of I Retirement Ale 
Residential Schools Review of Retirement Age 
(XVIII. )4-8-2001) 316-20 (XVII. 25-07-2001) 194-95 

Resol.tion(l) 
Adequate Funds for Completion of All 

Pending Projects 
(XVIII. 17-01-2001) 341-53 

Adequate Funds for Completion of All 
Pending Projccts (Res) 
(XVII. 03-08-200 I) 359-403 

Approval ofRocommendations in ~nd 
Report of Railway Convention 
Committee 
(XIX, 23-41-2001) 451 

Retirement Rules 
Change in Retirement Rules 

(XVII. 01-48-2001) 353 

Reveaue 
Formula for Allocation of Plan Revenue 

(XVIII, 17-41·200 I) 97 
Formula for Devolutions of Central 

Revenues to State 
(XVIII, t7-01-200t) t07·10 
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Need to draw a comprehensiw plan to Reward 
protect revenue blocks of Uttar RewIrd to Informers 
Dinajpur and Maida dislric:ts in west (XVII, 27-07-2001) 214-15 
8engal from devastating floods RGDWM (MUR377) 
(XVIII, 1 ....... 2001) 349-50 Cons1ruction Work on RGDWM in 8u.. 

Revaae Galen" 
(XVIU, 07-01-200 I) 91 

RIver ... 
Expert Panel to increase Revenue 

Oil Exploration in Mlhanlldi Buin (XIX, 24-01-2001) 241 
Incrase in Revenue of Air India 

(XVIII, 16-01-2001) 171 

(XVII. 23-07-2001) SO-51 1Uver(.) 

Revenue Collec:tion Availability of_1hrou&b Riw:r 8esins 

(XVII, 27-07-2001) 206 (XVII, 23-07-2001) 316-90 
C ..... fiom Sakosh River 

Revenue DefICit (XVIII, 20-01-200 I) 6-63 
(XVII, 03-08-2001) 312-13 

Cleaning of Gap between KInpur and 
Revenue Earned by Doordanhan AIIIhIbId 

(XVII, 27-07-2001) 96-100 (XVII, 30-07-2001) 121 
Revenue Earned by Railways CIe8nins of Rivers 

; 

(XVIII, 16-01-2001) 137--<40 (XVII, 30-07-2001) 204-05 
Revenue Earned tbrouIh Serials Cleaning of Yamuna River 

(XVII, 27-07-2001) 211 (XVII, 23-07-2001) 119-92 
Revenue fiorn Corporate Taxes ConIIruction of 8ridps over Riven 

(XIX. 24-01-2001) .... 9 (XVIII, 20-01-2001) 275-17 
Revenue From Hoardings put up Alons Construction of Rail 8ridJ,e over River 

National Highways Teesca 
(XVUl. 20-08-2001) 289-90 (XIX, 23-01-2001) 233-34 

Revenue from sale of Data Development of Area Along 8ab of 
(XIX. 22-1-2001) 351·352 I Y-

Revival hcUp I (XVII. 31-7·2001) 95-96 
. Discharge of sewap into y_ 

ReVival Package for Ailing Fertilizer (XVII 23-07.2001) 314-15 
PSUs ' 
(XVII. 24-07.2001) 197-91 Divenion ofExc:ess Water of Riven 

II (XVII, 23-07·2001) 1J·13 
Revival Package for NTC Mills 

(X X I Dredging ofGanp River I ,23-01·2001) 52·53 (XVIII. 6-01.2001) 150 
Revival Package ofHFCI and FCI I Erosion by Ganp River 

(XVII, 24-07·2001) 12.·29 (XVIII. 6-01-2(01) 166 
Revival Packqes 
Revival Plan for ECL 

(XIX~ 28-01-2001) 227.21 

Himalaya Rivers Development 
Component 
(XVDJ, 20-01-200 I) 255 
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Inclusion of Rivers under NRCP 
(XVII, 30-07·2001) 196-98 

Increasing Pollution oflndian Rivers 
(XVIII. 6-08·200 I) 55-64 

Sbarda River Project 
(XVIII, 6-08·2001) 161-62 

Share of Rajasthan in Ganga River 
(XVII. 30-07·2001) 81-12 

215 

National River Action Plan 
(XVIII, 20-08·200 1 ) 282·8J 

World Bank aid for Canal/River 
Development Projects 

National River Water GRID (XIX. 24-08·200 1) 79·80 

(XVII, 30-07·2001) 82 Road Safety 

Need for desilting ofFarakka barrage on Elcctronic Speed Governors 
the River Ganga in West Bengal (XVIII. 07-08-2001) 217·18 
(MUR 377) Roads 

(XVlII. 07-08·2001) 403 Bad Condition of Roads in the Residential 
Need to Declare Lucknow·Maurawan· I Colonies of New Delhi 

Buxur.Bindki.Sagar as National (XVII. 24-07·2001) 90·91 
Highway and Also Construct a Bridge Cabinet Sub-Committee for CRF 
on River Ganga at Buxur (MUR·377) (XVII. 23-07·2001) 391·92 
(XVII. 24-07·2001) 405-06 I Construction Cost of Roads 

Need to ensure availability of adequate I (XVIII. 20-8·2001) 140-41 
inter·State river water to Kamataka Olnstruction of G T. Road 
(MUR·377) (XVIII, 20-08·2001) 306 

(XVII. 24-07·200 I ) 406 Construction of Port Road 
Need to advise the Government of (XVn, 30-07·2001) 179-80 

Kamataka to release more water of Construction of Roads in Rural Areas 
River Krishna to save the standing I (XVII. 24-07·2001) 34.35 
crops in Andhra Pradesh (MUR 377) , . .. 
(XVII 30-07.2001) 313.14 ConversIon of Mumbai·Nasik Road . I (XVII. 30-07·2001) 210 

Need to formulate a National Scheme to D RoadsIB id . Bihar 
..L-I II . . , ........ . larly amage to r ges ID 
""'lX.lge a l1l8Jor rlver~ parhCU (XVlll 6-08.200 1) 86-87 
in Orissa (MUR 377) • 
(XVIII. 20-08.2001) 352 Development ofUnk Road in Guntur 

(XVII, 30-07·2001) 282-83 
Need to provide Adequate Funds for . 

attending to the problem of Water. I Development of Roads and Watersheds m 
Logging in Phulpur Parliamentary I Villages 
Olnstituency caused by River Barnna I (XVIII, 07-08-2001) 279-80 
(MUR-377) i Development/Construction of Roads/ 
(Xvn. 30-07-2001) 314 [' Bridges 

Plan to Tap Godavari Water (XVm, 20-08-2001) 287 
(XVIII. 6·08·200 I) 174 , Inconvenience to Public Due to Blockage 

I of Roads in Delhi Setting up of Ganga Action Cell 
(XVIlI. 20-08.2001) 253.55 I (XIX. 21·8.2001) 41-42 
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Inter-State Roads in NE Rqion 
(XVllI, 14-8-2001) 224-225 

Investment in Roald Development Project 
(XVlll, 6-08-2001) 196-197 

NIIlionaI Rural Areas Roald Development 
Agency 
(XIX, 21-8-2001) 135 

Need to accord sanction to the proposal 
of Government of Karnataka for 
widening of link road between Jipni 
and Bommasandra Industrial Areas 
under Critical InITastructure Balance 
Scheme and Provide funds for it 
(MUR 371) 
(XVIII. 14-8-2001) 349 

Royalty 
Committee on Royalty R.IIes of Coal 

(XIX, 21-8-2001) 135·136 
Norms of Royalty to Mine Owners 

(XVIH, 6-01-2001) 201 
Rates of Royalty 

(Xvn. 23.07-2001) 333-334 
Royalty on Coal 

(XVIII. 14-8·2001) 165-16' 
Royalty RIce of Coal 

(XVII, 31-7·2001) 219-290 
RPOI 
Esalblistunent of RPOs 

(XVII, 25-07-2(01) 64 
Opening ofNathula pass and Silk Route IbIbber 

(XIX, 22-8-2001) 79 Declaration of Rubber and Coir as 
Pradban Mantri Gram Sadak Yojana . AJricuIturaI Products 

(XIX, 21-1-2(01) 173 I (XVII, 27-07-2001) 111 
Private participation in road consttuction Problems of Rubber Planters in Keraia 

(XVII, 23-07-2(01) 350-352 (XVII, 03-08-2(01) 261 
Road Network in Deman at Diu Rilles 

(XVIII, 6-08-2001) 85 Drugs and Cosmetics Rules 
Road Safety Along National Highways (XVII. 24.07-2001) 253 

(XVIII, 6-08-2001) 193-194 Raral Area 

Slmegic Roads on Indo-My.nmar Border I Construction of Motels in Rural Areas 
(XVII, 2S-07·2001) 178-179 I (XIX, 28-01-2001) 142-143 

Tamu Kalemyo-Kalewa Road Construction ofROIMIs in Rural Areas 
(XVII, 01-01-2001) 137·131 I (XVII. 24-07-2001) J.t..35 

WideninglExpandinglRepairing Work in Cons1rUCtion ofToiieu in Rural Areas 
Bihar 

(XIX, 21-01-2(01) 215-290 (XVIII. 6-08-2001) 75 
Workshop on Road Sector 

(XVIII. 6-08-2001) 90-91 
Romaaia 

Visit of Romanian Oeleption to India 
(XVII. 27-07-2001) 74 

Rope Way Syste. 
Rope Way System in Jaipur 

(XIX, 23-08·200 I) 339-340 

Doctors in Rural Areas 
(XVIII. 1-01-200 I) 30-31 

Doctors btio in RuraVUrbin Area 
(XVIII. 1-01-200 1) 155-156 

Drinkina Water Schemos in Rural Area 
(XIX. 21.1-2(01) 155-156 I 

Forest Cover in Hilly Areas and Rural 

I =.30-07-2(01) 283-285 
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Funds Earmarked for Basic Facilities in TelepbQne Connections in Rural Areas 
Rural Areas (XVII, 30-07-2001) 252 
(XVIII, 07-08-2001) 215-217 

Health Survey in Rural Area. 
(XIX. 22-8-2001) 44-45 

Industries in Rural Areas 
(XVIII; 14-8-2001) 110---111 

National Rural Areas Road Development 
Agency 
(XIX. 21-1-2001) 135 

Need to assist Madhya Pradesh 
Government to meet electricity 
shortage particularly in rural areas of 
the State (MUR 377) 
(XVII. 31-7-2001) 316 

Unemployed People in Rura1 Areas 
(XVIII, 07-08-2001) 128-129 

University Education in Rura1 Areas 
(XVII. 31-7-2001) 298-299 

Upliftment of Education in Rura1 Areas 
(XVIII, 07..()8-2001) 213-214 

Usc of Information Technology in Rural 
Areas 
(XVllI, 8..QI-2001) 36-38 

IbnlCredit 
Expen Committee on Rural Credit 

(XIX, 24-08-2001) 241-42 

Need to solve unemployment problem Rani DevelopmeDt 
particularly in rural areas (MUR 377) District Rural Development Agencies 
(XVIII. 20-08-2001) 348 I (XVII. 24-07-2001) 311-314 

Non-functioning of Air/DO Centres in I Evaluation of Rural Development 
Rural Areas Schemes 
(XIX, 24-08-2001) 209-26 I (XIX, 21-8-2001) 80-86 

People's Participation in Water Supply in I, Funds Released to Daman and Diu for 
Rural Areas I Rural Development 
(XIX. 21-8-2001) 172 (XVII. 24-07-2001) 83--90 

PovertylStarvation in Rural Areas Implementation of Rural Development 
(XVIII. 07-08-2001) 365-367 Schemes 

Pradban Mantri Gram Sadak Yojana I (XVII. 24-07-2001) 280-281 
(XIX. 21-8-2001) 173 I Loan Sanctioned by HUDCO for Rural 

SanitationIHealth System in Rural Areas I Development 
(XVII, 24-07-2001) 257-258 I (XVII. 31-7-2001) 119-120 

Scheme for Rural Areas Information I Meeting on Rural Development 
Technology (XVII. 24-07-200 I) 28 
(XVIII, 8-01-2001) 42-43 , Monitoring of Rural Development 

Schemes for Creation of Employment in Programmes 
Rural Areas (XIX. 21-8-2001) 163 
(XVII. 24-07-2001) 118-22 NGOs engaged in Rural Development 

Setting up of Consumer Courts in Rural Work in Orissa 
Areas (XIX, 28-08-2001) 160-161 
(XIX. 24-01-2001) 19 Non-release of Funds for Rural 

Special Component Plan for Rural Areas Development 
(XIX. 21-01-2001) 14l-1S0 I (XVII, 24-07-2001) 283-310 
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Participation ofPancMym/Grlm SabbIs 
in Planning of Rural Development 
(XVII. 31-7-200 I) 302 

Proposal for Rural Development Schemes 
(~.~7-2001)27o-274 

Reduc:don in Allocation of Fundi for 
Rural Development 
(XVII. 24-07-20(1) 41-44 

Rural Development Pro8f8IIUDCS with 
World Bank A.asistanc:e 
(XIX. 21-1-2001) 96 

Rani DeveIo.,..eat ApadeI 

Rural EleetrHlcatlOll 
Need for Rural Elec:trification in 00dhIra 

ParliMlentaly Constituency. Gujnt 
(NUR377) 
(XVII, 30-07-2001) 311-312 

Rural Elec:trifiadion under PMGY 
(XVII, 2S-07-2001) 93-94 

Runl Producer 
Unbge of Rural Producer with Urban 

Consumer 
(XIx, 21-01-2001) I4-1S 

Allocation of Funds to Rural Raral s.a.tatioa 
DevelopmentAgencieslZiUa P...... Rural Sanitation Scheme 
(XlX, 21-01-2001) 131 (XVll, 24-07-20(1) 133-131 

Rani DevelopIH8t P ....... _a 
Social Audit of Rural Development 

Programmes 
(XVII, 31-7-2001) 25S-256 

Trainina Centre for Rural Sanitation 
(XIX. 28-08-2001) 188--J90 

aunJ Scltoolt 

Runl DeveloplHa' Sc __ 
Additional Funds under 

Development Schemes 

Provision of Drinki", Water in Rural 
SchoolslAnpnwadis 

Rural I (XVII, 24-07-2001) 129 

(XVII, 31-7-2001) 127-130 
• Cooperation of .Banks in 

Development Schemes 

I aanl Senice Ce •• res 
Rural Rural Service Centres by Sail 

(XVII, 31-7-2001) 14 
(XIX, 24-01-200 I) I SOWS I I Rani T ..... oae Corpora .... 

Funds to States under Rural Development f Rural Telephone Corpol'ltion 
Schemes (XVII, 30-07-2001) 2SS-2S6 
(XVlIJ, 07-08-2001) 92-93 Raral Water Slappey ...... ra ••• ) 

Nati:nference Rural Development I Rural Water Supply Programme(s) 

(XVII, 31-7-2001) 217-289 I (XVIII, 07-08-2001) 100010l 

Revampins of Rural Development I R .... 
Schemes I Ayurvedie Centre in Moscow 
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Need to Upgrade Railway Engineering 
WorkshoI!,!It Arakkonam, Tamil Nadu 
and also to open a new suburban rail 
terminal there (MUR 377) , 
(XIX. 21-8-2001) 196-197 

New Power Projects in Tamil Nadu 
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(XIX, 23-08-2001) 297-298 

I Income Tax Arrears 
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'I Ted.'" CoUeca 
Approval by AICTE to Technical Collqes I (XVII. 24-07-2(01) 104 
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TeebDoJogy BUliness Incubaton 
Concept of Technology Business 

Incubators 
(XIX. 28-08-200 1) 39 
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cXvID. 2~&.2001) 301 i TelelMCliriae Projects 

Telecom Development CounciJ I . 
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(XVII, 23-07-200 1) 394-391 

Telecom facilities 
(XVII, 3~7-2001) 256-257 

Telecom Facilities 
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(XVII. 23-07-2001) 272 

Review of Local Call f8Cility 
(XVIII. 20-01-2001) 11-12 
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(XVII. 30-07·2001) 2"53 I STDIISDIPCO Facility 

National long di"tanc:e tckphunc services I (XVIII, 6-01-2001) 169 
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Traffic Control 
Traffic Control Building at Lilabari 

(XVIII, 6-08·2001) 162 

I! TraiDina CeDtR 
Sening up of Mini Tool Room and 

i Training Centre I (XVII, 2S-07-2001) 64 

I Training Centre for Rural Sanitation I (XIX, 2&-O&·200l) 18S-19O 
I Trainlac Collee" 
I Air Force Training Colleges 
. (XVlI, 01-08·2001) 3J5 

TralDiaclMtUute 
Advanced Training Institute. Guindy 

(XVIII. 20-8·200 I) 152-153 
i Training Institu1c for Rehabilitation Sector 
i (XVII, OI-OS·200l) 356-357 
I Traupert Sedor 

Traffic Maugement Insti1late I Foreign Investment in Transport Sector 
Setting up ofTrafflC Managemenllnstitule I (XVII. 03-08-2001) 61 

in Delhi . TraasportattoD 
(XVIII. 07-OS-200l) 214·215 I i Allocation of Ventilated Rakes to 

TraiDiac 1 Transport ManaGeS 
Nomination of Officers for Training in! (XIX, 23-08-2001) 170-171 

Foreign Institutions 1 Integrated Transport Policy for Indian 
(XVlIl. 14·8·2001) 319·320 ! Airlines 

I 
Paramedical Training to Delhi Traffic I (XVII, 30-07·2001) 65-66 

Police Cops I Tree CaHill, 
(XVIII, 07-08-2001) 309·311 I Vtolahon of Rules Rcprding Cultinaof 

Training Facilities for Professional 'Trees 
(XIX, 22-8-200 I) 260-268 i (XVII, 30-07-200 1) 59-60 

Training Camps I 'tne ..... tatio. 
(XIX. 22-S·2(01) 201-202 IIIMllvemenl ofNOOlStudcnts in Tree 

Training in Bomb Explosion I Plantahon Al::tivity 
(XVII, OI-OS·2001) 276-277 I (XVII1. 6..()I-2001) 111-190 

Training to Bihar International Playm I 'l'ribal Apades 
(XVII. 30-07·2001) 200 Promotion/Development of Tribal 

Training to NGOs by NIRD I Agencies 
(XVII, 24-07·2001) 273·274 I (XVII. 31·7-2001) 162-163 

Training to Project OffJCen under ORDAs I Tribal. Areas 
(XIX. 21-8·2001) 134-135 ! Civic Amenitiel.!a Tribal Dominated 

Training to Worken Who Opt for VRS 1 Areas of Udaipur 
(XIX. 24..()8·2001) 162 ! (XVII, 24-07-2001) 201.20] 

I 
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Construction of National Highways in " Population ofTribals 
Tribal Areas (XVII, 24-07-200 I) 270 

I 
(XVII. 30-07-2001) 216·287 ! Population ofTribes in Jharkhand 

Deforestation in Tribal Areas of Orissa I (XIX, 21-8-200 I) 126-130 
(XVII. 30-07·2001) III Primitive Tribes 

Development of Tribal Dominated (XVII, 31-7-2001) 9-16 
Backward Districts in Assam , Programmes for Development ofTribals 
(XIX. 28-08·200 I) 156-158 I with Foreign Assistance 

In~gr~d Development of Tribal Areas I (XIX. 21-8-200 I) 45 
an BIhar Quota for Tribals in Government Jobs 
(XVII. 24·07-2001) 117·f18 I (XVIII. 8-01-2001 )74-75 

Irrigation Projects/Schemes in Tribal and I Recruitment of Tribals in Public Sector 
backward Areas I Undertakings 
(XVIII, 20-08·200 I) 230·231 I (XIX. 28-08.200 I) 243 

Malnutrition in Tribal Areas 
(XVII, 24-07·2001) 185·116 

I I Schemes for Upliftment and Betterment 
i ofTribals 

Medical/Hospital Development in Tribals I (XVIII. 14-8-200 I) 196-204 
(XVIII,I-OB-200l) 202-204 i Study about Tribals 

Opening ofTribai Shops in Tribal Areas I (XIX, 28-08-200 I) 131·132 
(XIX. 21·8·200 I) 49·50 I Upliftment of Juang Tribes 

Utilization of Additional Surface Water in I (XVIII, 14·8-200 I) 227 
Tribal Sub Plan Area -j Welfare ot-Primitive Tribes 
(XIX. 21-08-2001) ISS I (XIX. 21.8.2001) 73.74 

Tribal Develo,.... Progr ..... a I Welfare ofTribals 
Additional Financial Assistance to States I (XVIII 07-08.200 I) 12-40 

for Tribal Development Programmes • 
(XVII, 31-7.2001) 164·166 ! (XIX, 28-08-2001) 25-30 

I 
Tribals I Tribuul(s) 
Amount S.nctioned under Tribal Sub- ! Constitution of Water Sharing TribWl8I 

Plan i (XVIII, 6-08·2001) 137·138 
(X VII. 24-07·200 I) 11 0-114 I Strengthening Debt Recovery Tribunals 

Exploitation ofTribals by Noo-Tribals i (XVII. 27-07·200 I) 247-248 
I (XVII, 24-07-2001) 86-87 i TRlFED 

Implementation of Programmes for I Setting up of Grain Banks in Starvation 
Tribals i Prone Tribal Areas 
(XVII. 24-07·2001) 123·124 I (XVII. 31·7·2001) 33-34 

Inclusion of Primitive Tribal Groups 1 TRIPS 
under Annapuma Yojana i Exclusion of Medicines from the Purview 
(XIX, 28-01·2001) 246 I ofTRiPS -

l..oans to Tribals of Assam from NSnDC i (XVIII, 17-01·200 l) 43-44 
(XIX. 28-OB-2001) 295 I 
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TRIPS Agreement 
(XVII, 01-08-20(1) 347-349 

Tripara 
Need fo!' fencing along the Tripur. 

Bangladesh border to check the 
meoac:e of terrorist outfits in the State( 
MUR3n) 
(XVm; 20-01-20(1) 352 

....... t 

Adivities of Afzatkhan Memorial Trust 
(XVIII, 16-01-20(1) 126-27 

Formations of Trust 
(XVIII, 16-01-20(1) 126 

T1'EI 
Transfer ofITEs 

(XIX, 23-0'·200 J ) 351 

Tabewells 

Installation of Tubcwells in Madhya 

TV Tower 
TV Tower "Ajmer, Rajastllan 

(XVII, 03-01-2001) 122 
TV TrallllDitten 
Need to set up a low power T.V. 

Transmitter at Rodadhar in Shiml. 
District, Himachal Pradesh. (MUR 
377) 
(XVII. 3J-7-20(1) 322 

Need to set up more lPTs in Mandsaur 
and Neemuch Districts of Madhya 
Pradesh (MUR 377) 
(XVII, 31-7-2001) 322·323 

Repair of (00-2) Transmitter 
(XVII, 27-07·200 1) 230-231 

Transmitter Capacity in Jaipur 
(XIX, 24-OS·2001) 268·304 

TwCDty-PoiDt p ......... = 6-0&-200 1) 135 I 
Financial Assistance to ST Fami.lies under 

20-Point Programme 
(XVIl1, 14-8.20(1) 32·38 

TI ... ,a .. adn Steel Products Ltd. Funds for 20·Point Programme 
(XVII. 25-07.2001) 188·189 

Tungabhadra Steel Produds ltd. 
(XVII, 24-07-2001) 173·174 I UAE 

..... rkey I Establishment of UAE Conlulate In 

! SoUlhem India 
Visil of ~ome Minister to Foreign (XVII, 25-07-2001) 62-63 

Countries 'I Extradition Treaty with UAE (XVll, 31-7-2001) 34 (XVIII, .-OS-200) 78.79 

VISit of Indian Delegation to Turkey I Gas-bAled Nitrogenous Plant at Duttai 
(XVII, 0)-01-2001) 194-195 (XIX, 214-2001) 117-119 

TVSeriall 

Revenue Earned 1brouab Serials 
(XVlI, 27-07.200) 2" 

Telecul of SeriaJa 
(XVIn,17-OJ..2001)224-26 

TV ... 
Supply of TV sees to Schools 

(XIX, ZI-OI-200I) 143-144 

Visit of Home Minister to U.A.E. 
(XVIII, 14-1·2001) 6-7 

VGC 
UOC Orants to Salem Sowdeswari 

Collep 
(XIX. It-Oa·2001) 117-118 

UOC Proarammes 
(XIX, 24-01·200 J) 199 
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ULSD 
tlntroduction of ULSD 

Construction ofRoad OverlUnder Bridges 
in Bihar 

(XIX, 23-08-2001) 3~ 
Vonl System of Medlciae 
Unani System of Medicine 

(XIX, 22-8-2001) 279-281 

(XVIII, 16-08-2001) 76-77 
Construction of Under Bridges 

(XVIII, 16-08-2001) 87-88 
Vader lavoldag 

V •• uthorised Colonies 
Basic Amenities in Unauthorised Colonies 

Under Invoicing by Edible Oil Importers 
(XIX, 24-011-2001) 98 

of Delhi Vaderworld 
(XIX, 28-08-2001) 166 Bollywood Nexus with Underworld 

Demolition of Colonies in Tughlakabad i (XVII, 24-07-2001) 242-243 
Area I Properties of Daud Ibrahim 
(XIX, 28-08-2001) 183-184 (XVII, 27-07-2001) 71-72 

House Tax from Unauthorised Colonies UNDP 
(XIX, 21-8-2001) 113-114 . . I Agreement with UNDP 

Re~ulan~lon of Unauthorised Colonies (XIX, 24-08-2001) 251-53 
In Deihl : 
(XVIII. 14-8-2001) 130-131 I UNDPassistanceforenvironmentsystcm 

... U th· d C I' G S bh' (XVII, 23-07-2001) 336 nau Orlse 0 omes on ram a a I 
Land ' UNDP Report 
(XIX. 28-08-2001) 118-119 (XIX, 22-8-2001) 361 

Un.utborised Coastraetioa V Demployment 
Construction of Apartments in Lal DCI.I I Employment Opportunities 

in Delhi Unemployed Youth 
for 

(XVIII. 14-8-2001) 53 ' (XVIII, 6-08-2001) 123-125 
Independent Agency on Unauthorised Guidelines Regarding Educated 

Constructions Unemployed Youth 
(XVII. 24-07-200 1) 248 (XIX, 24-08-200 I) 33-34 

Removal of Unauthorisedllliegal I Need to solve unemployment problem 
Construction on Agricultural Land I particularly in rural areas (MUR 377) 
(XVIII. 01-08-2001) 212-213 I (XVIII. ~O-O8-2001) 3~1 

Unauthorised Constructions and I Survey on Unemployment 
Commerciali~ion of Building I (XVIII, 20-01-200 I) 28-38 
(XVIII. 14-8-2001) 174-175 I Unemployed People in Rural Areas 

Unauthorised Construct: ,:lS and i (XVIII, 07-01-2001) 128-129 
Encroachments Around Jal11J Masjid I Unemployed Persons 
(XIX, 28-08-2001) 241-242 '(XVII, 23-07-2001) 19-20 

., Under Bridles I (XVII, 30-07-2001) 290-294 
Construction of Road Overrr:' I Road I (XVIII. 20-8-2001) 203-204 

Under Bridge in Rajasthar. i 
(XIX, 23-08-2001) 199-2P' I (XVIII. 6-08-200 I) 281-286 
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Uaemployment IIDODg Run) Youths 
(XIX, 2&.01-2001 ) 31S-316 

Uaemployment due to construction of 
Dams 
(XVII. 23-07-2001 ) 111-112 

Unemployment due to Disinvestment 
Policy 
(XIx, 24-01-2001 ) 15-76 

Unemployment Engineerinl Graduates 
(XVIII. 6-08-2001 ) 100 

Uoanployment Problan 
(XVO, 25-07-2001) 111 

UNEP'. 
UNEP's Project for Avertion of Chemical 

Mishap 
(XVID, 6-01-200 1 ) 262-263 

UIIitcd KiJIadMa 

I Uaivenitiel 
A~rdinl CcotraJ University Stab,. 10 

State Universities 
(XIX. 21-1-2001 ) 1S-16 

Backloa of Reserved VlCaIlCies in Delhi 
University 
(XIX. 21-1-200 1 ) 63-64 

CAmps of Assam University III Diphu 
(XVIII. 14-8-2001 ) 177-178 

Closure of EveniDI Law Colleae in 
Jharkband and Bibar 
(XVIII, 16--()8..2001 ) 257-5' 

Compact Universities 
(XVII, 31-7-200 I ) 259-260 

Deemed University Status oflnstitutes 
(XVIII. 07-01·2001 ) 2n-21O 

Enrolment to Distance Education 
Universities 
(XVUI, 07-0&.2001 ) 235 

Air India's Gcaeral Sales Aaents in Fake Universities 
London (XVDI, 07-08·2001 ) 4·12 
(XVll,30-07·2001 ) 279--210 ! F~iaJ Assistance for Universities in 

Employment to Indian I.T. Profcuiona1s Guj_ , 
in U.K. I (XVllJ,07-O&.2001 )211·212 
(XVDI, 1-01-200 I ) 76--77 FinMeial Assistance to Universities 

Intcmational Drug Syndicale, London (XVDI, 14·&'2001 ) 18-20 
(XVII,03-01·2OO1 ) 181-182 Functioning ofDcemed UnivenitieSlnd 

Purchase of Mining Machines from 
Britain 
(XIX. 21-8-2001 ) 91 

Autonomous InstiIUlOI 
(XIX. 21-&.2001 ) 129 

Funds (or Medical Unlwrsities 
(XVII. 01..0&.2001 ) 1S2-JS3 

JJK Assistance for Setting up of. Centre .. .. 
Ii Good G I Guidelmes for University Students Body 
or ovemance I Elections 

(XIX. 24-08-2001 ) 83 I (XIX. 21-1-2001 ) 101-02 
Visit to Franc.e and England I Hostels in JNlJ Campus 

(XVII. 03-08-2001 ) 60 (XIX. 28-0&.2001 ) 145-146 

U.ited Natiolll Security COtIDCU I Measures to Imp~ove ~duc.tion i~ 
India's Candidature for Security Council j C'-OUeges and Untvcrlkia 

(XVlII,I-O&'2001 ) 31-32 I (XVIl,24-07·2ool ) 347 
I 
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National Law University 
(XIX. 23-01-2001 ) 45-47 

Talb with Bodo Group 
(XVm, 07-08-2001 ) 269 

Payment of Arrears to Teachers of ULFAActivities 
Universities ofRa:"-'" 

~-. (XVIll, 14-1-2001 ) 138 
(XIX. 21-01-2001) 86-17 

Ragging in Universities 
(XVII, 31-7-2001 ) 43-44 

Re-Evaluation of Results in Universities 
(XIX, 21-8-2001 ) 145-147 

Reservation of Posts for SCslSTs in 
Universities 
(xvrn, 14-8-2001 ) 315-316 

Reserved Posts in Delhi University 
(XVIII, 14-1-2001 ) 241-249 

Revised Guidelines to Universities and 
Ooemed Universities for Holding 

Conferences/Seminars 
(XVIII,07-08-2001 ) 111-112 

Separate University in Jharkhand 
(XIX, 28-08-200 I ) 100-10 I 

UNO 

UN Programme on AIDS 
(XVm, 8-08-2001) 32-33 

UnorpDiled Sector 

Need to implement .soeial security 
schemes and formulate pension 
refonns for the benefit of workers of 
UDOrganised sector (MUR 377) 
(XVII, 01-08-2001 ) 462-463 

UatoucbablUty 
Untouchability 

(XVII, 25-07-2001 ) 321 

(XVIII, 16-8-2001 ) 210-281 

Uautilised Faw 
Setting up of Sanskrit Speaking Centres Under-Utilisation of Plan Expenditure 

in Universities 
(XIX, 28-08-2001 )39-40 (XVIII, 20-08-2001 )"lIS-117 

Setting up of Universities by Private 
Agencies 
(XVlll, 07-08-2001 ) 270 

Strikes in Delhi University 
(XIX, 21-8-2001 ) 132-133 

University Education in Rural Areas 
(XVII, 31-7-200 I ) 298-299 

University Status to 13 Major Engineering 
Colleges 
(XVII, 31-7-200 I ) 255 

Vacant Posts in Universities 
(XVII, 31-7-2001) 171 

Ual.,,'ul Orpaisatiou 
Ban on SIMI 

(XVII. 31-7-2001) 81-82 • 
Maoists Entered The Country 

(XVIII, 14-1-2001) 111-172 

Unutilised Funds Amount of Ministries 
(XVII, 27-07-2001 ) 101-102 

UPSC 

Dr. Salish Chandra Committee 
(XVIII, 1-01-2001) 1I3-114 

UPSC Refonns Committee 
(XVII, 01-08-2001 ) 288 

UrbaaAma. 

Doctors Ratio in RuralIUrban Areas 
(XVIII, 8-08-2001 ) 155-156 

L;'ing Standards of Urban Areas Poor 
(XIX. 21-8-2001) 112-13 

Urbaa Developmeat 

Allocation of Funds for Urban 
Development and Poverty Alleviation 
(XVIII, 14-8-200 1 ) 29-31 
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Col~ of Demolition Cost by Local I VISit of U.S. Assistant Secretary of State 
BodICS (XVUI.I-oI·2001 ) 174-175 
(XIX, 21-1-2001 )"lS7 VISit of U.S. President 
~ of Apartments in LaI Dora (XIX, 22·1-2001 ) 211 

(XVm, 14-1-2001 ) 53 Visit of US Deputy Secretary of State 
(XVII,25-o7-2001 ) 2()6.207 

Independent Apncy on Unauthorised Constructions VISit of US General 
(XVll, 24-07-2001 ) 241 (XVII, 01-01-2001 ) 361·362 

Unauthorised ConstructioDs and Visit of US Team 
Enc:roacbmentsAround Jama Masjid I (XVII, 01-01-2001 ) 275·276 
(XIx, 21-01·200 1 ) 241·242 Visit of US Trade Representative 

u ..... Hull I (XIX, 24-01-2001) 179-10 

Utban Huts I UTI 
(XVlll, 16-08·200 1 ) 276-2n I Appointment of Sbri P.S. Subrarnanyam 

USA i u Chairman of UTI 
Condition Imposed by USA for fore' I' (XVIII, 16-01·2001 ) 361-70 

D· IgD A . • reet Investment ppomtment of Shri P.S. Subramanyam 
(XIX, 24-08.2(0) ) 243-44 I as 0Iairman of Unit Trust oflndia 

Decline in Export to USA ! (XVIII, 16-01·2001 ) 370-377 
(XVII, 27-07.200) ) 46 I CBI Raids at the Rcsidente of former 

Foreign Secretarys Visit to USA ',Chairman. UTJ 
(XVII, 0)-01-2001 ) 293.295 . (XVII, 03-01·2001 ) 242·246 

J:ndo..US Cooperation Against Terrorism I Considerationoflssuel RelatiD& to UTI's 
(XVII,2S-07.2001 ) 224.225 I US·64 Scheme by 'JPC on Slock 

lndo-USA Joint Work' Or M ! Market Scam" Mauers Retatin, Ing oup eet l Thereto' 
(XVII. 25-07·200) ) 105·)()6 I (XVII,03-01-200) ) 344 

Laden Threat of Attack American 'c . . . . Establishments I omtltUtlOD of JPC on ISIUeS relatinJ to 
(XVII, 24-07.2001 ) 192 I UTI's US-64 Scheme 

Restoration of Duty Free Benefit to Jndia ! I"\..~~II, fOU1-Ol-TJ f~~) 321·324 
by~A l~uwWO ~ 

(XIX, 24-01-2001 ) 178.79 I (XVII, 27.()7·2001 ) 111·112 
Revival oflndo-US Military laes I Dccpak Parekh Cornminee on UTI 

(XVII,O)-01.2001 ) 121-129 I (XVII, OJ-GI·200J ) 4()..42 
U.S. S~j' >\ircrafts ! Investment by PSUs in UTI 

(XIX, 22-1·2001 ) 77 ! (XVII, 03-G1·200J ) 221 
US Report on Global Terrorism I Inve$1mCnt Schema of UTI 

(XVII,2S-07.2001 ) 334.33S ! (XVII. 27-07·200t ) 99·100 

VISit of Deleplion to Japan and USA I' Investmcnt5 with UTI 
(XV11I, 17-08-2001 ) 259 (XVII,27-07·2001 ) 233-234 
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I Demand of Edible Oil in U.P. and Bihar 
I (XVII, 27-07-2001 ) 47-48 

Loan from UTI 
(XIX, 23-08-200 I ) 234 

Loans from Banks by UTI 
(XVm, 17-08-200 f) 64 

Mismanagement of UTI Funds 
(XIX, 21-8-2001) 178-181 

NAVofUTI 
(XVII, 03-08-2001 ) 115-116 

! Development ofPetro-Chemic:allndustry 
1 inU.P. 
I (XVlI,31-7-2001)75 
I District Primary Education Programme in 
I Uttar Pradesh 

'

(XVIII,07-08-2001 ) 338-339 
Pending Cases of UTI I Funds Borrowed by UP 

(XIX, 24-08-2001 ) 43-44 I (XVII, 27-07-2001 ) 281 
Restructuring of UTI I (XVII,27-07-2001 ) 36-37 Gauge Conversion of Gonda-Gorakhpur 
_ I Loop Line in U.P. (MUR 377) 

Revamping of UTI , (XVlll, 14-8-2001 ) 345-354 
(XVlII, 17-08-2001 ) \3l I 

Suspension of Sale and Repurchase ofUS- I Grants to NGOs by CAPART in Uttar 
64 of UTI I Pradesh 
(XVII,27-07-2001 ) 4-5 (XVIII, 07-08-2001 ) 284-301 

UTI's Invesment in Companies 
(XVIII, 17-08-2001) 21e) 

UTI's Investment 
(XVII. 27-07-2001 ) 205 

UTI's Role in Share Market 
(XVII,03-08-2001 ) 27-30 

Hostel(s) Facilities in Kendriya 
Vidyalaya(s) in U.P. 

I (XVIII, 07-OS-2001 ) 99 

I Improvement of Air Services in l!P and 
Bihar I (XVIII. 6-08-2001 ) 179-180 

I 

Uttar Pndesb : Irregularities in Lucknow Junction Parcel 

Alleged Killing of People belonging to ,f ~~~I 16-08-2001) 345-346 
Scheduled Castes. Backward Classes ' 
and Minorities in Uttar Pr;ldeshtrrigation Projects ofUnar Pradesh 
(XVII. o I-OS-200 1 ) 384-401 (XVII. 23-07-2001 ) 107 

Below Poverty Line lSI Activities in UP 
(XVIII. 8-08-200 I ) 64-66 (XVIII, 07-OS-200l ) 35S-359 

Communal Riots in Uttar Pradesh LinkingofShahjahanpur-Tikunia-Ban::ty 
(XVII, 24-07-200 I ) 239-241 I with Lucknow by Rail 

Completion of Pending Works at Airports I (XV]II, 16-08-2001 ) 107 

~;~i.1 6-08-200 I ) 218 ! LPG Distributorship at Bareilly 
, I (XIX. 23-08-2001 ) 226-230 

Construction of By-Passes in Allahabad I 
(XVIII 2()"8-2001 ) 142-143 More National Highways in U.P. 

, .. (XVIII, 6-08-2001 ) 74 
Consttuction of Overbrldges In Uttar I 

Pradesh Need for Construction of an Over bridge 
(XVIII. 16-OS-2001 ) 208-209 I at Saft"d~ba~ ~ailway Crossing in 

Dealership of Petroleum Products in U.P. Barabanlu DIstrict, U.P. (MUR 377) 
(XIX. 23-08-2001 ) 357-358 ! (XVII, 24-07-2001 ) 408 
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Need for early puce c:onversioft of rail 
line between Blreilly" LucIaIow UP 
(MUR 377) 
(XIX. 23-01-20(1) .. 14-415 

Need to c:bavat meier pugc ru1way liDe 
between lndara Junction and 
DobIri&hat in ua.r PrIIdeIh info broad 
puae (MUR 377) 
(XIV.07-Ol-2001 )363 

Need to declare 'Tn region' ofU.P.1S a 
Special Export Zone (MUR 377) 
(XVIll.14-a-2001 )351 

Need to develop a Commercial Complex 
011 surplus land at Mau Railway 
Junction, Uttar Prades (MUR 377) 
(XVln,I-OI-2001 ) 307-301 

Need to provide stoppage of Gokul 
Express at Bic:hhiya Railway Station, 
U.P. (MUR 3'l7) 
(XVII. 25-07-2001 ) 364 

Need to Retain NationallDStitule ofSupr 
Technology in Mau Distric:t of U.P. 
(MUIl-377) 
(XVlI,24-07·2001 ) .. 09 

Need to review the working of Pradhan 
Mantri Sadak Yojana in UP (MUR 
3n) 
(XIX, 21-01-200 1 ) .. 13-413 

Need to Run Gonkhpur-Howrah Express 
Throu&h Mau Railway Station in 

U.P. (NUR 377) 
(XVII, 31-7-2001 )321-322 

Need to provide Adequate Funds for 
auending to the problem of Water. Need to set up industries at Sidbarthnapr 
l.6I&ging in Phulpur Parliamentary district. U.P. (MUR 377) 
Conati1ueIIcy caused by River Baruna I (XVII. 31-7·2001 )317-311 
(WR-377) Need to shift railway gate at Balrai 
(XVn. 30-07·2001 )314 . Railway station., Etawah. UP (MUR. 

Need to provide finalK:ial usi~ to 377) 
Government of Uttar Pradesh for (XVII. 01-01-2001 ) 462 
construction of bridges on river .... _..1 ....... •• • 
K T d B' . ~ to stren" ...... n lITIgation system to unwar at owa lID ~napara In.. .......... (fi n-...:_ •• __ Iy 
Azamprb district (MUR 377) unprove -- IUlO armen .... _-
(XVIII, 14-1-2001 ) 352 in U.P. (MUR 377) 

(XVII, 31·7.2001) 321 
Need to provide halt of Vaishali or 

Gorakbpur Expreu at Jarwal railway 
stmon in 8atnich disIrict. U.P. (MUR 
377) 
(XVIU,14200J ) 306 

Need to Provide More Raitw.y Facilities 
at Ferozabed Raitway Station in Uttar 
Pradesh (MUR 317) 
(XIX. 21-1-2001 ) 1~.I96 

Need to provide moreRajlway Setvicet 
at Moradebed, uuar Pr8deIh (MUR-
377) 
(XVII, 30-07-2001 ) 3 U 

Patel Commission 
(XVlll. 1-01-200 1 ) 7S 

Pending Proposals of Unar Pradesh and 
UUannc:baI 
(XVlIl. 20-1·2001) 90-95 

Projects Laundled by CAPAKT in Ua.r 
Pradesh 
(XVIII. 14-1-2001 ) 213 

Reprdina Closure of G .... Industry in 
FiroDbId, U.P. due to oon-availability 
ofCNG. 
(XVIII. 16-01·2001 ) 313·314 Need to provide more railway aervica ill 

Kanpur Debet, U .P. (MUR 377) aen.mifta of ~ lilbabld 
(XVII. 31-7-2001) 317 I (X'I!l,l4'()1·2001 ) 11" 



• 

SUBJECT INDEX 2SS 
• Settin& up of postal divisions in Uttar 

Pndesb 
(XVII, 23..()7-2001 ) 267 

Sharing of A~sets between UP and 
Uuarancbal 
(XIX, 28"()8-2001 ) 105-106 

Telephone Connections in Post Offices in 
UUM Pradesh 
(~VIJl, 20-08-200 I ) 86 

Uzbeldstu 
Agreement for IC-71 RefueUing P .... 

withUzbekistao 
(XVU, 25-07-2001 ) 219-220 

Vacant Posts 
Abolishment ofTop POlIs 

(XVIII, 17"()8-200 I ) 72-73 
Backlog of OBC Vacancies 

,XVIII, 17"()8-2001 ) 262 
Uttaralldaal Backlog of Reserved Vacancies in Delhi 
External Aided Projects in AP and I University 

Uttarancbal . (XIX, 21-8-2001 ) 63-64 
(XVIU, 17"()1-200 I ) 154-58 Backlog of Vacancies for sn 

Financial Package to Uttarancbal 
(XIX, 24"()8-200 1 ) 107-08 

Funds for Uttaranchal. 
(XIX., 22-8-200 I ) 59-61 

Grant for Uttaranchal from CRF 
(XVII, 30-07-2001 ) 135 

(XVIII, 8-08-2001 ) 189 
Filling of Vacant Posts in rroc 

(XVlli, 16-08-2001 ) 339-40 

I Filling up of Vacancies 
(XVIII, 8"()8-200l ) 16 

Filling up of Vacant Posts 
(Xvn, 27-07-2001 ) 203 

Implementation of SGSY in Newly 
Created StaleS Filling up Vacant Posts in BHEL 
(XVII, 31-7-2001 ) 169-171 (XiX, 24-08-200 1 ) 83-14 

Vacancies in DGFASLI 
KVIC in Uttranchal (XVIII, 6-01-2001 ) 83-14 

(XVII, 25"()7-2001 ) 67-68 ". f . ,..... __ vacancIeS 0 Section VUI\;Q 

Pending Proposals of Uttar Pradesh and I' (XVII, 01-08-200 I ) 364-365 
UuaranchaJ Vacancy of Top Posts in PSUs 
(XVIII,20-8-2001 ) 90-95 i (XVII, 27-07-2001 ) 29-30 

Sharing of Assets between UP and I VacantPostofJudgesinDistrictandSub-
UttaranchaJ I Ordinate Courts 
(XIX, 28-08-2001 ) 105-106 i (XIX, 23-08-2001 ) 341-342 

Shifting of ONGC Headquqrters from Vacant Post of Principalsn'eacbers in 
Dehradun DCTE 
(XIX, 23-08-2001 ) 363-364 I (XIX, 28-08-2001 ) 174 

Technical InstiMions in Uuaranchal Vacant Posts in Defence Forces 
(XVIII, 07-08-2001 ) 329-331 I (XVIII, 8-08-2001 ) 81-89 

~ Telephone Facility in Unranchal I Vacant Posts in KVs in Uttarancha1 
(XVIII, 6-08-2001 ) 268-270 (XIX, 28-08-2001 ) 221-223 

Vacant Posts in KVs in UttaranchaJ 
(XIX. 28-08-200 I ) 221-223 

Vacant Posts in Prasar Bharati 
(XVII, 27-07-2001 ) 160 



256 

Vacant Posts in Universities 
(XVII. 31-7-2001 ) 171 

LOKSABHA 

I Vehicles Challaned by Traffic Police f 

(XIx. 21-01·2001 ) 235 
Vacant Posts of Divisional Heads in Veadon 

IASRI 
(XVID. 16-08-2001 ) 342-44 

Vacant Posts of Judges 
(XVIII. 16-01-2001 )3SS-S7 

Vacant Posts of SCsISTs 
(XIX. 21-08-2001 ) IS7-ISI 

Va:Int Posts of VJCC-ChanceHors 
(XVIJ. 31-7-2001 ) t3S 

Vaed .. tioIl 
Hepatitis-8 Vaccination 

(XVII. 2S-07·2001 ) 194 
Leprosy Vacc:ine. 

(XIX. 22-1-2001 ) 39-40 
Prices of Life Savisnc Vaccines 

(XIX, 28-01-200 I ) 229-230 
.Researcb and Development on 'VIccina 

(XIX, 21-1-2001 ) 12·13 
Yellow Fever Vacc:ine 

(XVIII. 1-01-2001 ) IIS·116 

, Policy for Street Hawkers and Vendors 
I (XVIO.07-01-2001 ) 125 
! VicM: .. 1Iedon 
I Curtailment of Power ofVice-Chance11ors 
I (XVII,24-07-200J ) 33-34 

I 

Vacant Posts of Vice-alancellors 
(XVII. 31-7-2001) 135 

VIIIaJes 
Development of Roads and Watersheds in 

Vii'" 
(XVm.07-01-2001 ) 279·210 

i Drinking Water IIId Sanitation facilities 

I' in Villages 
(XIX, 21-1-2001 ) 10·11 

I 
E~fk:abon of Vii laps under NCES 

(XIX, 23-01-200 I ) I 50·15 I 
TcJepbone Connections in Villages 

(XVII. 30-07·2001 ) 126 
Velaide(l) Telephone Facilities in Villages in War 
Arbitrary Charging of Fare by die TSRs I BeapJ 

in Delhi I (XVIII. 20-01-200 I ) 75-76 
(XVlII,07-OI-2001 ) 200-01 Telephone Services in vilJaaes 

Challan of Vehicles (XVII. 23-07-200 I ) 17-11 
(XVII. 24-07·2001 ) 204-205 

CNGILPG Vehicles 
(XVIlI.20-01-2001 ) 159 

Electronic Speed Governors 
(XVIIl.07-01·2001 ) 217·211 

Airing ofTrucks by NDMC 
(XVIII. 07-01·2001 ) 100 

Impon of Cars 
(XVIll, 17-01·2001 ) asJ.S2 

Import of Motorcycles ad Scooters 
(XVII,27·07·2001 ) 123.124 

Vehicle(s) Theft Cases in Delhi 
(XVIII.07.()1·2001 ) 198-194) 

ViI .... Notified as Urbanised 
(XVIII, 14-1-2001 ) 59 

I=OfV~-' I (XVIII. 14·1-2001 ) 170-171 
Incidents ofVioleiM:e in Manipur 

(XIX. 21-01-2001 )165 
VIP Sec_rtty 

I Expenditure of VIP Security I (XVIII, 14-1·2001 ) 321 
! VIP Seeurity 
I (XV!l; 7·1·200 I ) 230 
! ncvlTI '.t.L,nn, \ "\'\_214 



SUBJECT INDEX 257 

Vila 
Liberalisarion ofV'illi Rules 

(XVII, 24-07·2001) 277-278 
Visa Agreement with Bangladesh 

(XVII, i5-07-2001 ) 49 
Visa FMc Entry 

(XVIII, 8-08-2001 ) 140 

I Vocatio.al Edueation 
Assessment of Vocational Education 

I (XIX, 28-08·200 I ) 22-24 
Vocational Education in KVs 

(XIX. 28-08-200 I ) 84 
Vocationalization ofSccondary Education 

(XVII, 31-7-2001 ) 127,225-227 
Voluntary Orpnisations 

Visa Permit to Malayalees Settled in 
Pakistan Allocation of Funds to VOS by CAPART 
(XVII, 31-7-2001) 140-141 (XVII, 24-07-2001 ) 77-79 

Visa to Pakistanis 
(XVIIl.07-08-2001 ) 122-124 

Vi.oa Bbant 
Protection ofVishwa Bharti 

(XVII. 31-7-2001) 179 
Visit(.) 

Discontinuation of Assistance to 
Voluntary Organisations 
(XIX. 28-08-2001 ) 146 

Grants to VOS under NORAD Scheme 
'I (XIX. 21-8-2001) 120-124 

Women Voluntary Organisation. I (XIX. 22-8-200 I ) 64-65 
! VO' Co.trol Order Visit of Dignitaries I 

(XVIII. 8-08-2001 ) 249 I Amendment in VOP Control Order . . I (XVIII, 17-08-2001 ) 183 
VISit of Kazakhstan Assistant Foreisn I 

Minister I Voters List 
(XVII,0I-08-2001 ) 354-355 Name of Foreign National in Voters List 

v,, fR . F . M" IDepu (XVIII. 16-08-2001 ) 59-61 ISIt 0 usslan orelgn lDlster ty 
Premier VRS 
(XVII. 25-07-2001 ) 339-340 Need to safeguard the interestsofworkcrs 

V' 't fli to Ch' i while impl~enting Voluntary 
lSI 0 eam ma I Separation Scheme in Petrofils 
(XVIII,8.1)8·2001 ) 193-194 Cooperative Limited, Vadodara and 

Visit of U.S. Assistant Secretary of State I Valia, 
(XVUi 8-08-2001 ) 174-175 : Gujarat (MUR-377) , I (XIV, 07-03·2001 ) 359-360 

Visit of U.S. President. ' I Training to Workers Who Opt for VRS 
(XIX, 22-8-2001 ) 288 ; (XIX. 24-08-2001 ) 162 

Visit of US Deputy Secretary of State ',Voluntary Retirement Scheme 
(XVII, 25-07-2001) 206-207 (XVIII, 17-08-2001 ) 97-98 

Visit of US General 
(XVII, 01-08-2001 ) 361·362 

Visit to France and f:ngland 
(XVII.03-08-2001 ) 60 

I . I Voluntary Retirement Scheme 
I (XIX. 24-08·2001 ) 92 
i Voluntary Retirement Scheme in SAIL I (XIX. 28-08-200 I ) 226-227 
I 



2S1 

VRSinBanks 

LOKSABHA 

(XVII,27-07-2001 ) 17-94 
VRSinHSCL 

(XVIII, 14-1-2001 ) 142-143 
VRS in Sail 

(XVrn, 14-1-2001 ) 1l1-139 
VRS in Subsidiirics of Coal India Limillld 

(XVII, 24-07-2001 ) lSO-S2 
VRS of Air India and Ind_ Airlines 

(XVII,l0-07-2001 ) 190-101,241 
VSA'&s,.m. 
S81Cllile Money 0rdenIVSA1\ System 

(XVIII. 20-01-2001 ) U 
VSNL 
Disinvestment ofVSNL 

(XVII, 27-07-2001 ) 196-197 
Domestic Services by VSNL 

(XVII, 30-07-2001 ) 221 

'ntemcl Service by VSNL 
(XVIII,20-1-2001 ) 123 

Performance ofVSNl 
(XVIII,20-1·2001 ) 9S-96 

Vadesh Sanchar Nigam Umited 
(XVIII, 20-01-2001 ) 241 
(XVII,23-07-2001 ) 324-325 

Waaa 
Anal' 'II ... ofCIL Emplo)'ees 

(xlX.21-01-2oo1 ) 316-317 
IncruIc ia .. Ceilina for EPF 

(XVII, 30-07·2001 ) 57-SI 
Wap seulement 

(XVD,23-07-2001 ) 301-302 
Wa.iC.,. .... 
Wahi ComIIlittee Rec:ommendations on 

BIKtMoaey 
(XIX. 24-01-200 1 ) 71 

W8qfC .... 
Allotment ofFUDds to the w.qrCouaciJ 

(XVIII. 07-08-2001 ) 149-153 

1~~of'WIr~ 
I (XVlI,25-07-ZOOI ) I4-IS 

Warwtdews 
Petrol PumpsILPG Apneies 10 K,qil 

WerWidows 
. (XVm, lUI-lOOt) 291 

Ware ... I I 
cap.city of'CenIraI WIrehousio& 

(XVII.03-01.2001 ) 215-30' 
Consuuction of Wlfehoules 

(Xl",24-01-2ool )42-43 
VSNL and MTNL cellullr service f Warn ... f , ....... ... 

(XVII,23-07-2001 ) 331-339 I Pend .. W .... of'PosIessions 
VSP . (XVIII. 14-I-ZOOI ) 37 '" 
Expendtture of VSP on Repair on Coke- I WutelaIld(I) 

oven Bancries I Development ofWIltellnd 
(XIX, 21-01-2001 ) 21. f (XIX, 21""'2001 ) 163·167 

V .... rtty ! Distribution of Cultiwble W,,'1nd 
Online Vulprity I (XVII. 31-7-2001 ) 263·265 

(XVIII, • ..oS-200) ) 76 t NIlionai 'II ...... Development Board 
VVJPJ 'I (XVII,24...o7-2001 ) 76·71 

Coverage ofVVIPs Vi$iu I prOje:.: Development of Wasteland 

(XVIII, 17..01-2001 ) l1S·16 I ~VIJI. 07-01-2001 ) 103·105 



SUBJECT INDEX 

Survey on Development of Wasteland 
.. (XVII, 24-07-2001 ) 35-38 

Water 
Assessment on Requirement of Water 

(XVII, 30-07-2001) 182-184 
Borewells in Tamil Nadu 

(XVIII, 6-08-2001 ) 100 
Inter-State Water Disputes 

(XVIJI, 20-8-2001 ) 89-90 

Water Disputes 
Cauvery Water Dispute 

(XVI11, 20-08-200 I )311 

Cauvery Water Dispute 
(XVI11, 6-08-2001 ) 266 

Inter·State Water Disputes 
(XVII, 30-07-2001 ) 71 

Krishna Water Dispute 
(XVIII,20-08-2001 ) 155-156 

259 

Need to ensure availability of adequate Water Dniaage 
inter-State river water to ~amataka Schemes for Improving Water and Sewage 
(MUR-377) i D" 1St 
(XVII, 24-07-2001 )406 i (~~0":8~~001 )66-75 

Need to accord sanction to Integrated I 
Water and Sanitation Project of Andhra Water Harvesting 
Pradesh for providing Water and Funds for Water Harvesting 
sanitation facilities in Schools (XVIII. 07-08-2001 ) 77-81 
throughout the State (MUR 377) Water Uaes 
(XIX, 23-08-2001 ) 414 

Need to take steps to Increase the Level 
of Underground Water in Rajasthan to . 
Safeguard the Interests of Farmers 
(MUR-377) 
(XVU, 24-07-2001 ) 404 

Recharging of water level in Bihar 
(XVII, 23-07-2001 ) 20-24 

Release of water to Kamataka 
(XVII, 23-07-2001) 371 

Sharing of Krishna Water 
(XVII. 23-07-2001 ) 361 

Utilization of Additional Surface Water in 
TrlbalSubPIanArea 
(XIX, 28-08-2001) 15S 

Water availability through rains 
(XVlI, 23-07-2001 ) 193-196 

Water Conservation Provisions 
(XIX, 28-08-200 I ) 161-164 

Water Crisis 
(XVIII. 6-08-2001 )\1 0-112 

Water Resource Projects of Jharkhand 
(XVUI, 20·8·2001) ISO-lSI 

Telephone and Water Lines under Rail 
Tracks 
(XIX, 23-08-200 I ) 354 

Water Maaagemeat 
Own Farm Water Management 

. (XIX, 23-08-2001 ) 246-247 
Water Projects 

Bhaisajhal Water Reservoir Project of 
Chhattisgarh 
(XVII, 30-07-2001 ) 123-125 

Water Projects for Drinking Water 
(XVlII, 6-08-2001 ) 106-107 

Water Projects in Andhra Pradesh 
(XVIII, 6-08-2001 ) 126-127 

Water Resoun:es 
Augmentation of water resources 

(XVII,23-07-2ool ) 267-268 
Availability of Water Resources 

(XVII, 30-07·2001 ) 201-201 
Survey of Water Resources 

(XVII, 30-07·2001) 10-19 



260 WKSABHA 

Water Seal'dty 
Need to Formulate a Policy to Oven:ome 

Water Scarcity in the country (MUR 
3n) " 
(XVIII, 07-01-2001 ) 401-401 

Water Shortage in Safarjung Hospital. 
(XIX. 22-1-2001 ) 2S9-26O 

Water Supply 
Funds for Water Supply and Sanitation 

Project in Tamil Nadu 
(XIX. 28-08-2001 ) 122 

Pending Water Supply Schemes of 
Maharashtra I 

Watenlt ... 
p ........ ae(.) 

Development of Roads and W.aershoda in 
Vii'" 
(XVln.07-o.-2001 ) 279-210 

Revised Guidelines for Watershed 
Development 
(XVln.01-01-2001 ) 190.191 

Revised Guidelines for Watershed 
Development Proarammes 
(XVII. 31-7-2001 ) 265-266 

WIlenbed Development Propnmes 
(XVII. 24-07-2001 ) SO-52 

(XIX, 21-8-2001) 169-170 I Watenlled Oft.,. .. Project 

People's Panicipation in Water Supply in I World Bank Assistance for Watershed 
Rural Areas De\lelopmcnt Project 
(XIX, 21-8-2001 J 172 (XIX. 21-01-2001 ) III 

Privatisation of Water Supply 
(XVII, 31·7-2001 ) 168-169 

Water Supply aad Sewenp Project 
Maharashtra Water Supply and ~ 

Project Stage - II (Posh;' Dam) 
(XVII, 31-7-2001 ) 201 

Water Supply ProcralHM(s) 
Accelerated Urban Water Supply 

Programme 
(XIX, 28-08-2001 ) 49-50 

Channelisation of water supply 
programmes 
(XVll, 23-07-2001) 361-363 

Water Treaty 

Indus Wiler Treaty 
(XVII, 30-07-2001 ) 73-74 

Water-LogiDI 
Need to provide Adequate Funds for 

attending to the problem of Water-
Logging in Phulpur Parliamentary 
Constituency caused by River Barona 
(MUR-377) 
(XVII, 30-07-2001 ) 314 

w.te ....... P,.,.... 
Incrasc ira Unit Cost under w.tcnIIed 

Prop .... 
(XVII. 31-1-2001) 290 

WaterwaY' 
Need to eccord sanction to Ibe propouI 

of Govemmeot of Maharuhtra for 
Western Freeway Sea-link from 
Bandta to Hariman Point, Mumbal 
(MUR 377) 
(XVlI1. 14-1-2001 ) 341-349 

WeabrSedtoBl 
Bank Loans for Weaker Sections of 

~iety 
(XVII. 27-07-2001 ) IS-I' 

Rucrvation of Weaker Sections in 
Panchayati Raj Institutions 
(XIX. 21-1-2001 )31-3' 

Residential Plots to Weaker Sections 
(XIX, 21-01-2001 ) 197 



SUBJECT INDEX 261 

Wealtb of ladia Projed 
Wealth of India Project 

(XVIII, 07-68-2001) 220 

We"''' 
Defacing of MEA Website. 

(XIX, 22-8-2001 ) 269-270 
Welfare Projeets 
Approval for Projects 

(XVIII, 8-68-200 I ) 82-14 
Welfare SelleIDe(I) 

Need to effectively implement Ihe welfare 
sclIemes meant for SCsISTs in 

Rajasthan (MUR 377) 
(XIX, 23-68-200 1 ) 411-412 

Welfare of Destitute Children 
(XVII, 01-68-2001 ) 199 

Welfare ofTribals 
(XVIII,07-68-2001 ) 12-40 

Welfare 5(:heme 
(XIX, 22-8-200 1 ) 131 

Welfare 5(:herne for Pan-Tune Journalists 
(XVII,27-07-2001 ) 208 

Welfare Schemes for Girl Child 
(XVII, 24-07-2001 ) 326-27 

West BeDpl 
Development of W.B. 

(XVIII. 8-08-200 1 ) 225-228 
Flights from Kolkata to Entire Eastern 

Region 
(XVIII. ~8-2001 ) 263 

Funds Allotted to West Bengal 
(XVIII. 16-68-200 I ) 319-321 

Grants to Tea Garden Owners in West 
Bengal 
(XVII,03-08-2ool ) 126-127 

HPT Link at Raiganj. west Bengal 
(XVIII, 17-08-200 I ) 255 

lSI Activities in Bengal and North,.£astem 
States 
(XVII, 24-07-2001 ) 231 

lSI Activities in West Bengal 
(XIX, 28-08-2001 ) 247 

Kolkata Metro Railways 
(XVIII, 16-68-2001 ) 255 
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Subsidy for ~ up of cold Storages 
(XVU, 03-01-200 I) 49 

A ... ", Slut .. BIdu 
Admissions in ICMR Centres for 

Advanc:ed Research 
(XVIII, 1-01-2001) 213-214 

Air Links 
(XVIJI. 20.01-2001) 57 

Allocation of Funds to Rural 
Deve~ApncieslZiUa ParishIds 
(XIX, 21-01-2001) 131 

Allotment of Chambers of Advocat.cs 
(XVIII. 16-01-2001) 261 

Aslistacc through UC IIId OIC to Statcs 
(XIX. 24-01-2001) 253 
~ic Medical CollegesIHospitals 

(XIX, 22-01-200 I) 310-311 
B.ddog of Reserved Vacancies in Delhi 

University 
(XIX, 21-08-200 I) 63-64 

Cantonment Boards 
(XVII. 01-01-200 I) 132 

Clarifications on the Statement made by 
the Home Minister on 31-07-2001 on 
the Killina of Shrimeti Phoolan Devi 
(XVII. 01-01-200 I) 450 

CleaniDa ofY8IftUM River 
(XVII. 23-07-2001) 189-192 

Constitution eN inety-first) Amendment 
Bill - Consid. 
(XIX. 21-01-200 1 ) 283-214 

Construction of Earth Quake Proof 
Building 
(XVIll, 16-01-2001) 169-170 

Construction of National Highways in 
Tribal Areas 
(XVII. 30-07-200 I) 286-217 

Coaon CiroMrs(Benefit) Bill-1nIroduced 
(XVII, 27-07-2001) 342 

Cruh of Bokaro Steel Plant Aeroplanes 
(XVII. 24-07-2001) 263-264 

Creation of Industrial Tribunal 
(XVII. 30-07-2001) 223-225 

Customs Duty on Betel Leaf 
(XIX, 24-01-2001) 21-22 

Decline in Ground Water in Delhi 
(XVIII. 20-08-200 I) 291-294 

Decline in Ground Water Level 
(XVIJI, 06-01-200 I) 46-50 

Demolition of Jhuggies 
(XIX, 28-08-2001) 289-290 

Development ofSSI in the country 
(XVII, 25-07-2001) 186-187 

District Rw-al Development Agencies 
(XVII. 24-07-2001) 311-314 

Evaluation of Financial Problems 
(XVIII. 06-01-200 1) 209-210 

Exhibitions Oraanised by India Trade 
Promotion Organisation 
(XVII. 03-08-2001) 141-152 

Export of Wheat 

I (XVII. 27-07-2001) 5-8 
Extension of Lease Period of Mining 

(XVII. 23-07-200 I) 411-413 
Financial Assistance Provided by IDBI 

(XVIII. 17-01-200 1) 159-60 
Fishery Centres 

(XVIII, 16-01-2001) 334-36 
Funds for Irrigation Project 

(XVII. 01-08-2001) 379 
Gems Testing Centres 

(XVIII. 17-08-200 I) 103-05 
Oramset Scheme 

(XVIII,17-08-2001)241-42 
Harassment by Delhi Police 

(XVII. 24-07-2001) 203 
HPT for Pandharpur District Solapur. 

Maharashtra 
(XVII, 27-07-2001) 234 
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IDcomc Details of Political PIIties 
(XIX. 23-01-2001) 344 

Indo-NeIbcrtands Project 
(XVII, 24-07-2001) 330 

Industrial Units run by Khadi 
Gnmodhyo, 
(XVII, 01-01-2001) 362-363 

InfJux &om PIIdsIM (ConIroI) Repealing 
(Repeal) Bm - Conaicl. 
(XIX. 21-01-2001) 206-207 

InsInncc Claims ofF ...... 
(XIX, 23-01-2001) 69-72 

Inter CasIc M.m.ge 
(XVID,I-OI-2001) 2S6 

Introduction of small fin:raft 
(XVII. 23-07-2001) 343 

Involvement of Delhi Police in Uapin, 
Govenanenl Land 
pax. 21-01-200 I) 221-229 

KiDinJ oflnnoc:ent People in JIIIIIIIU and 
Kashmir 
(XVIO,I-OI-2001) 301 

LayinB of OFCs in Delhi 
(XVUI, 2~1-2001)2SI 

LeIbp &om AIomic Power, ..... 
(XVIII, 1-01-2001) 16S-166 

Non-fimctionina of AirlDD Centres in 
RuralA.reas 
(XIX, 24-01-2001) 209-26 

OuIstIndina Dues to Rice Mill Owners 
and Fanners 
(XVII. 03-01-2001) 71-72 

Pendina Irription Projects 
(XVII, 30-07-2001) S2-9I,I3S-
131,403 

People Ilvina Below Poverty Line 
(XVIII. 07-01-2001) 249-2SS 

Persons UviDg in Shuns 
(XVII, 24-07-2001) 49-50 

Projects Approwd by CAPART 
(XIX. 21-01-2001) 171 

Proposals for Ocean Development 
(XVIII, 14-01-2001) S3-s.. 

Provision ofne medical and en&ineerinI 
education to meritorious and 
economically water SIUdents BiD -
ID1nIduc:ed and 1dopIed. 
(XVU, 27-07.2001) 342 

Public premiIes (Evic:lion ofUlllUCboriled 
occupants) Amendment Bill -
In&rocIuced. 
(XVII, 27-07-2001) 339 

MedicallHOIIpicaI ~ inTribels bgina in Col", 
(XVIU,I-OI-200I) 202-204 (XVDI. 14-01-2001) 333 

Meetin& ofChie& ofTeIecom divisions 
(XVID, 2~2001) 203 

MPLADS 
(XVU,OI-Ol-2001)2~214 

Need to _18ft VIIhaI RabnIDi Temple 
• PIIIdIwpur in SohabIpur dillrict, 
MaMrahIra • a Centrally protected 
monument (MUll 377) 
(XVII. 01-01-2001) 464 

NGOs Rec:eivial Foreip Contribution 
Under FeRA. 1976 
(XVIII. 14-01-2001) 119-190 

Recent Summit lewl TaIka held betw.en 
ladia and PIkisaIn in Apa (DUll 19) 
(xvn. 01-01-2001) 553-556 

RepnIinJ PeaIioD lad ocher ficilitielto 
Goa Freedom Fi&ftten 
(XVUI, 16-01-2001) 39S-396 

llepon on DefONItIIion 
(XVII, ~·2001) 274 

J.aerved POlls in Delhi Upi¥enity 
(XVIll. 14-01-200 I) 241-249 

R.In.I Slailllioa 
(XVIII, 07001-2001)'" 
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Sale of Good! at Higher Prices by Super Untouchability 
Bazar (XVII, 25-07-2001) 321 
(XIX, 24-08-200 I) 163-64 

SCIST List 
(XIX, 22-08-2001) 257-258 

Upgradation of Communication System 
(XVIII, 20-08-2001) 315-319 

Utilization of Funds under CRSP 
Scheduled Castes and the Scheduled (XVII, 31-07-2001) 35-42 

Tribes (Reservation in Servi<:es) Bill 
(XIX, 24-08-200 I ) 440-44 Women Voluntary Organisation 

(XIX, 22-08-2001) 64-65 
Scheme for Agricultural Labourers 

(XVII, 30-07-200 I) 49-50 
Schemes for Improving Wiler and Sewage 

Disposal System 
(XVIII, 07-08-2001) 66-75 

Setting up of a national highways grid 
(XVII, 23-07-2001) 259-260 

Setting up of National Grid 
(XVIII, 16-08-200 I) 172-173 

Special Component Plan 
(XVIII, 8-08-2001) 118-119 

Taliban Decree 
(XVII, 25-07-2001) 60-61 

Tax Evasion on Import of Steel 
(XIX, 24-08-200 I) 243 

Tehelka Episode 

World Bank aid for Canal/River 
Development Projects 
(XIX, 24-08-2001) 79-80 

World Bank's Assistance for Primary 
Schools 
(XVII, 31-07-2001) 177-178 

ADd, Shri Kirti Jha 

I College of Agricultural Sciences in 
Madhubani 

I (XVIII, 10-08-200 I) 189 

Construction ofSakri-Hasanpur Rail Line 
(XVIII, 16-08-2001) 271 

De-Recognition of All India Women 
Football Federation 
(XVIII, 20-08-2001) 151 

(XVII, 25-01-2001) 215 Kala Auf Research Centre 
Tefegraph Facilitym Gram Panchayats ! (XVII, 01-08-200 I) 273 

(XVIII, 06-08-200 I) 163 I News in Maithill 
Trade Fairs Organised by ITPO 'I (XVIII, 17-08-2001) 253 

(XVII, 27-07-2001) 272-276 Regional News Bulletin 
Training in Bomb Explosion I (XVIII, 17-08-200 I) 255-56 

(XVII, 01-08-200 1) 276-277 Scheme for Flood Control in Mithilanchal 
Training to Unemployed Textile Workers I (XVIII, 20-08-2001) 277-278 

(XIX, 23-08-2001) 301-302 . Work on NH-57 
Transfer Policy in Income-Tax (XVIII, 20-08-2001) 231-232 

Department 
(XVII, 27-07-200 I) 185-186 

Treatment Facilities to DDA Employees 
(XIX, 28-08-2001) 232-233 

UNEP's Project for Avenion of Chemical 
Mishap 
(XVIII, 06-08-2001) 262-263 

Babban Rajbhar, Sbri 
Non-Payment of Dues to WorkCf's 

(XVIII, 20-08-2001) 73-75 

Badnore, Sbri Vijaycndn ral Singb 
Energy Conservation Bill- rnowd 

(XVIII. 16-08·2001) 426-30 
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8aJdta, art Ma ...... 
Community Project Oftic:e Scheme 

(XIX. 22-01-20(1) 196 
BalIn., •• 
Allegedcopyina ofo.ta IIId TIbia &om 

Project Report 
(XIX. 21-01-2001) 90 

Allocation of Foodpaias 
(XIX. 24-01-2001) 167 

Albilnry ClwJiaI of Fac by die TSRa 
in Delhi 
(XVIII. 07.()1-2OO1) 200-01 

AIIisIancc to Physically u.nctk:Ipped 
(XVDJ, 1-01-200 I) 90 

Cales of MTNL 
(XVII. 30-07-2001) 212-214 

FllCilidel __ InduIIriaI DiIpuIIa Act, 
1947 
(XVII, 23-07-20(1) 273-.274 

Fill .. up 'VIcIDt POlIS in BHEL 
(XIX, 24-01-20(1) 13-14 

Foreip Tour by MTNL 0fticiaIs 
(XVIII. ~-2001) 231-239 

Fomp Tours 
(XVII. 23-07-2001) 413-414 

HawaIa Opentors in Dolhi 
(XVII. 27.07-20(1) 229 

1....,.:doa Unit ofRS. 
(XVIII. 17.01-2001) 105-06 

Cea1raJ Ass~ for DneIopmcat of Loaa in CIL IIId ill lUblidilries 
Delhi <XVII, 24-07-2001) 175-176 
(XIx. 21-01-200 I) 301-310 NIIioaaIlUver AcIion Pt.n 

Consuuctioa ofUT. Jlo..t (XVID, 20-01-2001) 212-213 
f.KVIU,~2001)306 

Creation of Fund for R.tD in Pbmna 
Sector 
(XVII, 24-0'7-2001) 111-113 

Criminal Cases in Delhi 
(XVD,31-07-2001) 120-124 

Customs Official Nexus willi Exponen 
(XVD, 27.07-2001) 214 

Disinvescment in Telepboae Sec:IDr 
<XVII, 03-0&-2001) 202·203 

Employment on CompIIsionIIe CirouDd 
(XIX.2a-oI-2001) 312·313 

Eacroac:Iunent Oft GovemmenI Lad in 
Delbi 
(XVII,~7-2001)2j4.55 

Exsortioft of Money &om , ......... 
(XIx. 23-01-2001) 115-1. 

FllCililiei to Dilpllced F_iliel of JIIIIIDU 
IIIdKMlmir 
(XVII. 11.07·2001 ) 207.209 

Need to provide finlDc:iaI .. u..ce to 
Governmeat of Uttar Pudelh for 
construction of brid,el on river 
Kunwar at Towa and Bin.,.,. in 
Aamprb clisIric:t (MUR 377) 
(XVIII, 14-01-2001) 352 

New BInk BrIncIa 
(XVttI. 17.01-2001) 160-76 

N __ Paymeat ofo..ofNTPC by Delhi 
II1II UP EIedricity BoIrdI 
(XIX. 23-01-2001) 349-351 

Payment of AllowlDCll 
(XVII. 23-07·2001) 353 

Prices ofUfe sm.a v.cc .. 
(XIX. 21 .... 2001) 229-230 

Product ..... on DItJur HoaIy 
(XVII, 01.01-2001) 136-137 

JleconuneR.dIl" or RImInadIy ... 
K.oIMri Commiuion 
(XVID, 14-01-2001) 237·239 
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ScUin& up ofEnainceriae Colleges 
(XVII, 3J-07-2001) 91-92 

Settina up of Traditional Knowledge 
Digital Ubrary 
(XVID, 14-08-2001) S4-55 

StIdus ofEmpIo)iees Working in NISCOM 
(XIX, 21-08-200 J) 152 

Telecom Facility 
(XVIII, 20-01-2001) 144 

Telephone Connections . 
(XVII, 30-07-2001) 1l7-ltl 

Uniform Scandal 
(XVID, 06-08-2001) ISS-IS6 

Unlicenced Coolies 
(XIX, 23-08-200J) 339 

Vacant Posts in Pruar Bbarati 
(XVII, 27-07-2001) 160 

Vacant Posts of Divisional Heads in 
lASRI 
(XVIll, 16-08-200 I) 342-44 

.... tw ..... Shri GM. 
Air Concessions to Senior Citizens 

(XVIIL 06-08-200 I) 286-287 
Arms Training to Bajrang DaI Workers 

(XVII, 31-07-2001) 163-164 
Ban on SIMI 

Killing of Innocent People in Jammu and 
Kashmir 
(xvm, 1-08-2001) 294 

Madrasas in the Country 
(XVIIL 14-O8-200l) 23S-237 

National Curriculum Framework for 
Secondary Education 
(XVII, 24-07-2001) lIS-116 

Need to ban reported arms training being 
imparted by certain anti- minority 
orpnisations in different parts of the 
country (MUR 377) 
(XVIIL 07-O8-200l) 405 

Night-Landing System at Calicut Airport 
(XVIII, 06-08-2001) 79 

Non-release of Funds for Rural 
Development 
(XVII, 24-07-2001) 283-310 

Poor Off-Take Under PDS 
(XVII, 27-07-2001) 102-103 

Recent Summit level Talks held between 
India and Pakistan in Agra (OUR 193) 
(XVII, 01-01-2001) 531-S42 

Reduction in Number of Staff of HeaI1h 
Services 
(XIX, 22-08-200J) 181 

(XVII, 31-07-2001) 81-82 Subsidies to Reduce Cost of Marketing 
Centres of Excellence in Higher Education and Export 

Sector in Keraia (XVIIL 17-08-200 I) 41 
(XVII, 31-07-200 J) S2-S3 Water Shortage in Safdarjung Hospital 

Constitution (Amendment) Bill (XIX, 22-O8-200l) 2S9-260 
(Amendment of article 7S, etc.) (A) Int. BaDdyopadhyay, Shri Sudip 
(XVII, 27-07-2001) 347 

Demonstration Against Films 
(XVII, 27-07-2001) 103-104 

Indian Panel Code Amendment Bill 
(Insertion of new sections 291A to 
298C) 
(XIX, 24-08-2001) 401 

Indo-Bangladesh Talks 
(XVII, 2S-07-2001) 342-343 

I Fall in Production in PSUs 
(XVII, 03-08-2001) 10 

Statutory Resolution Re. Approval of 
Proclamation issued by President in 
Relation to the State of Manipur 
(XVII, 30-07-2001) 357-360 

Warehousing Corporations (Amendment) 
Bill 
(XVIII, 20-01-2001) 393-39S 
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"1ICrjee. K • ....t Ma .. tIi 
Influx from Pakislan (Control) Repealina 

(Repeal) Bill - Consid. 
(XIX, 21-01-2001) 202-04 

".rJee, Slari .. t1 Jayuliine 
Allocation of Funds for Primary Health 

Centres 
(XVII, 25-07-2001) 11-19 

Fraud by NBFCs 
(XVIII. 17-01-2001) 184-19 

Hospdals under CGHS 
(XIX. 22-01-2001) 211-231 

National Fund for Handicapped 
(XIX. 22-01-2001) 4-11 

..... ra".. Slarl S. 
Customs Duty on Betel Leaf 

(XIX. 24-01-20(1) 20-21 
Lou of Ufe and Property due to ftoocl, 

drqht and OCher naauraJ c:aJamities in 
variouI s-ts oftbe counIry (DUR 193) 
(XVlII,1-01-2001) 3n-31O 

Advocates Welfare Fund BiII-
Consideration 
(XVIII, 06-08-2001) 34S-349 

Alipunent of Chandiprb-Ludbiana Rail 
Line 
(XVIll. 16-01-2001) 171·172 

Need to Expedite setting up of Super I Allotment of Sites to Slum Dwcllcn 
Thermal Powcr Station at Mancri (XIX, 21-01-2001) 214-21S 
Growth Cen1re in Mandala District, Alternativc Jobs to Rctircd Defcnce 
Madhya Pradesh (MUR 3n) Personnel 
(XIX. 21-08·2001) 346 (XVIII, 1-01-2001) 12S 

Need to improvc Mobile Phones Services 
of Mahanapr Telephone Nigam Ltd. 
(MUR377) 
(XVIII, 07-01-2001) 397 

Annual Requirements of IT Equipments. 
(XIX, 22-01·2001) 141-142 

Bank Loans for Weaker Sections of 
Society 

Need to Run Mahakaushalo Exprcss (XVII, 27-07-20(1) IS-II 
between JabaJpur (Madhya Pradesh) I Basic ~ operators 
and Jammu Tavi (MUR 377) (XVII 23-07-2001) 306-307 
(XIX. 21-08-2001) 197 : • 

Cellular Licences 
Revamping of Rural Development (XVIII 06-08-2001) 18.22 
~~ . 
(XVII. 31-07-2001) 136 Constitution (~heduled Castes) (Union 

Tenitories) Order (Amendment) Bill 
Selling up ofH~ Industricl in Madhya I (Amendment of the Schedule) -

~= 17-01-200 I) 2 13-14 ~o;!~-07-200 l) 360 
Soiled Notes Constitution (Scheduled Castes) Order 

(XVIII, 17-oS-2001) 12S·26 (Ameadment)BiII(Amendmentoftbe 
Standing Commiuee on Home Affilirs Schedule) - lntroduced 

(XVIII. 07-0'-2001) 378 (XVII, 27-07.20(1) 360-361 
Telecasl of Serials 

(XVIll. 17-01-200 I) 224-26 
Tenure Pool for Allounent ofGowmment 

Quarters to IAS,IPS and IFS 
(XIX. 21-08-200 I) liS 

Constitulion Amendment Bill (Amend-
ment of artiI:le IS. efC. ) 
(XIX, 24-01-20(1) 401 

Daily Waps Worken 
(XVII, 24-07-2001) 251 
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Disinvestment of Public Sector New Projects Undertaken by TlFAC 
Undertakings (XVII, 24-07-2001) 341-51 
(XVII, 03-01-2001) 154-160 

Disinvestment of Public Sector 
Undcrtakings(DUR 193) 
(XIX, 23-01-2001) 531-541 

Disposal of Medical Waste 
(XVII, 25-07-2001) 209-210 

Eradication of AlDSlHIV 
(XVII, 25-07-2001) 21-33 

Eradication ofT.B. 
(XIX, 22-01-2001) 345-341 

Federal Law Enforcement Agency 
(XVII, 31-07-2001) 174 

Government of UnionTcrritories and the 
Government of National Capital 
Territory ofDclhi (Amendment) BiII-
Consid. and passed 
(XVIII, 16-08-2001) 407-411 

Indo-Pak Ties 
(XVII, 01-08-2001) 360-361 

Jobs on Compassionate Ground in 
Chandigarb Administration 
(XVII,3I-07-2001)45-46 

National Pension Policy 
(XVII, 01-08-2001) 166-167 

Need to look into the problems being 
faced by allottees of Chandigarh 
Housing Board flats (MUR 377) 
(XVIII, 06-08-2001) 336 

Need to look into the problems being 
faced by people belonging to 
Scheduled Castes in obtaining caste 
Certificate in Union Territory of 
Chandigarb (MUR 377) 
(XVII, 25-07-2001) 366-367 

Need to review proposed circuitous 
alignment of the Chancligarh-Ludhiana 
railway line intersecting village Jhunvu 
of Union Territory ef Chandigarh 
(MUR377) 
(XVII, 01-08-2001) 460-461 

Pakistani! Afghani Hindu Families Living 
in the Country 
(XVIO, 14-01-2001) 23-24 

Policy on Rebabilitation of Widows 
(XVl1I.1-01-2001) 172-173 

Procurement of C-DOT MAX-L 
Excbaage· 
(XVII. 23-07-2001) 111-112 

Project SanctioDed to NGOs byCAPART 
(XVII. 24-07-2001) 325 

Promotion of Employment in IT 
(XVII. 01-08-2001) 339-342 

Promotion of Executive Engineer (Civil) 
inCPWD 
(XIX, 28-01-2001) 85-86 

Punjab Municipal Corporation Law 
(Extension to Chandigarh) Bill 
(Amendment of the Schedule) -
Introduced 
(XVII, 27-07-2001) 361 

Purchases by the Directorate of Field 
Publicity 
(XVII. 03-01-2001) 220 

Reduction of Pulse Rates 
(XVIII, 06-01-200 I) 104 

Registration and other Related Laws 
(Amendment) Bill 
(XIX, 28-08-2001) 460 

Rehabilitation of Slum Dwellers 
(XVII, 24-07-2001) 74-75 

Release of Funds to Chandigarb Under 
SJSRY 
(XVII, 24-07-2001) 114 

Replacement Press Council of India 
(XVII, 27-07-2001) 190 

Rural Development Schem~s in 
Chandigarb 
(XIX, 28-08-2001) 2()()'201 

Saffi"onisation of Education (OUR 193) 
(XVIII, 20-01-2001) 454-458 
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Service Tax OIl ft.ucutpapby 
(XVII. 27-07-20(1) 231 

ScIIiDI up of CGHS Dispc:asary 
(XVID. 1-01-200 I) 206-2~7 

~ofSurplus FoocIgrains 
(XVII. 0)-01-2001) 34-35 

Telephone 0lnDecIi0na in Ydlqes 
(XVII. 30-07-20(1) 126 

v.c..t Polls in Defence Fon:es 
(XVIII, 1-01-20(1) 11-19 

.".. Sltri Sarndn SlaP 
Pun:haIe of rice by Exporters from Fa 

(XVII, 27-07-20(1) 42-43 
.............. SUi Kolar 
AIDS 
~.1-OI-2001)2~249 

Allotment of PAN Number 
(XVII. 03-01-2001) 309 

AnnIpuma Scheme 
(XVIII. )4-01-2001) 131-134 

Approved and Recognised Dental eou.s in K.amaaIb 
(XVl1. 01-01-200 I ) 242 

Categorisation of Areca as Food 
Commodity 
(XIX, 23-01-200 I) 229 

CODstitutioD (Amendment) 
(Amendment of article 177) 
(XIX. 24-01-200 I) 398 

Bill 

Governing council of NIMHANS, 
Bangalore 
(XIX. 22-08-2001) 290 

Increase in Outlays for Irrigation Projects 
(XVIII. 20-01-2001) 111 

IPS Quota for Different Stales 
(XIX. 21-01-2001) 244-245 

Irrigation Projo:t in Andhra Pradesh 
(XVII. 30-07-2001) 271-272 

Lou to K.nataka for Equipping Medical 
College Hospitals 
(XIX. 22-01-2001) 143-144 

Media Lab Asia Projecls 
(XVII. 25-07-2001) ISO-lSI 

NABARD Assistance for Schuol 
Buildings in Kamataka 
(XVII, 03-01-200 I) 59-60 

Optical Fibre Cables 
(XVl1I. 20-01-200 I) 101-113 

Permitting Admissions to B.H.M.S. 
Course 
(XIX. 22-01-2001) 304-305 

ProaRment of Maize by FCI in Karna!Bka 
(XVIII, 17-01-2001) 89-91 

Seaing up ofThennal Plant in MlIlgalore 
(XIX, 23-08-200 I ) 340 

Survey of Extension of Kottur-Hospet 
Track upto Harihar 
(XVIU. 10-08·2001) 243 

Constitution (Ame..-dment) 
(Amendment of II1icIe 217) 
oax, 24-01-200 I) 399 

Bill Telephone Facility 
(XVII. 30-07-2001) 92 

Constitution Amendment 
(Amendment of article 119) 
(XI'S 24-01-2001) 402 

Film Festival at Baaplore 
(XVII. 27-07-2001) 145 

F¥ Owmel Bangalore 
(XVIII. 17-01-2001) 213 

Food Subsidy by K.amataka 
(XVllI, 17-08-2001) 182 

I Tourist Projects of Karnataka 
Bill I (XVJII, 10-08-2001) lJO·35 

f User Charges in Government Hospitals. 
(XIX, 22-08-2001) 255 

World Bank Loan to Karnataka for 
Poverty Reduction 

I (XIX, 24-08·2001) 69 
I aauvaraj, Sbri GS. 
J I ActivitiC! of Child Adoption Centres 

(Xvn. 24-07·2001) 20-22 
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Adoption Homes Construction of Railway Line on Sharing 
tXVII. 25-07-200 I) 90 Basis 

Advisory Board for Adoption of Children (XVIII, 16-08-200 I) 181 
(XVII. 01-08-2001) 376-377 I Contempt of Courts Act 

I 
'Agni-II Serials . I (XIX, 23-08-200 1) 278-279 

(XIX. 22-08-200 I) 250 Crude Palm Oil Trade with Indonesia , 
Agreement between India and France I (XIX. 24-08-2001) 2~1 

(XVIII. 06-08-2001) 247-248 CVC Suggestions on Black Money 
Allocation of Ventilated Rakes to (XIX, 24-08-2001) 308-09 

Transport Mangoes Decline in Sex Ratio 
(XIX, 23-08-2001) 170-171 I (XVIII, S-08-2001) 149-151 

Amendment in VOP Control Order I Development of Border Areas 
(Xvm. 17-08-2001) IS3 : (XIX. 22-08-2001) 360-361 

Approvals of FDI Proposals 
(XVlIl. 17-OS-2001) 256 

Arrest of Militants 
(XIX. 28-OS-2001) 231 

I 

\
' EPIP in Mangalore 

(XVll. 27-07-2001) 232 
I Estat-lishment of Chemical Industrial Park 
I (XVII. 31-07-2001) 143-144 

,\ssistance for Co~struction of Indoor I' Ex rt ofSu ar 
Sports Complex In Kamataka po g 
(XVI1\. 06-OS-2001) 170 I (XIX. 24-0S-2001) 261-64 . . i Financial Assistance for BSNL 

Assls~ce ~or Construction of Indoor I (XVIII 06-0S-2001) 93-94 
Stadium In Kamataka • 

. (XVII. JO-07-2001) 216-217 I Food for Work Scheme 
Assistance for Construction of Sports I (XVIII. 07-08-2001) 359-361 

Premises in Kamataka Foreign Direct Investment 
(XVII. 30-07-2001) 140 ! (XVII. 03-08-2001) 180-181 

Assistance for Growth Centre. Raichur 'Ii Foreign Direct Investment in Telecom 
(Xvn. 03-0S-2001) 195-196 Sector 

Assistance for Play Field in Kamataka I (XVII. 30-07-2001) 106-107 
(XVIII, 06-08-2001) 233 II Group Micro Financing Scheme 

Ban on Import ofltice by Bangladesh (XVII, 27-07-200 I) 182-183 
• (XIX. 24-08-200 I) 307 High-End Programme 
Bangladesh Report on Killing of BSF 
, Personnel 

(XVII. 24-07-2001) 261 
Border Clashes with Bangladesh 

(XVn, 31-07-2001) 254-255 
, ~ 

easefire in Nagaland 
(XIX. 21-08-2001) 137 

onstruction of feeder canal 
(XVII. 23-07-2001) 325-326 

(XVn, 25-07-2001) lSO-I81 
Implementation of Poverty Alleviation 

Programme(s) 
I (XVIII. ('7-OS-200\) lOS-ill 
Ilmplemen:ation of Rural Development 
I Schemes 
,i (X VII. 24-07-2001) 280-281 

Inwme Tax Arrears I (XVIII, 17-OS-2ool) 102-03 
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~. India-Poland TIeS New Science and Technology Policy 
(XIX. 28-01-200 I )302-303 (XVIII, 07-08-200 I) 231" 1 

Indo-Olina Naval Exercises Paddy Procurement by FCI in Kamataka 
(XIX, 22-08-20(1) 131-139 (XVII, 27-07-2001) 36 

lndo-Nepel TIeS People Living Along Border Areas 
(XVII. 2S-07-2OO1) 204-206 (XVII, 31-07-2001) 2S8 

Jndo.US Coopcntion Against Terrorism 
(~,2S-07-2001)22~22S 

Intcgraled Processed Food Development 
Act 
(XVIII, 16-0&-200 1) 191-99 

Plans to Lower the Promoter's Stake by 
the Private Banks 
(XVII, 03-0&-2001) 23J 

Quality ofManagcmcnt Education 
(XVIII, 07-0&-200 I ) 62-63 

lnvestmcIIl in Road Development Project I Recommendations of the Expenditure 
(XVIII, 06-08-2001) 196-197 Reforms Commission 

lSI Activities i (XIX, 23-0&-2001) 1&-24 
(X1X,l&.O&-2001) 233-234 I Registration and Stamp Duty Act 

Issue of 1.01 by DoT I (XIX, 2&-0&-200 I) 40-41 
(XVIII, 20-01-2001) 305 I Reha~i1itation of Children of w~ 

Jap.ncse Assistance to Simhardi Thermal Prisoners ' 
PowerSlalion i (XVIII, 14-08-2001) 195-196 
(XIX, 23-08-2001) 307-30& I Rejection ofWhcat by Iraq 

Killing of BSF Jawans I (XIX, 2~8-200 I) 264-66 
(XVII, 31-07-200 I) 225 I Release of Outstanding Amount of FCI 

Maintenanc:cGrants I (XVII,27-07-2001)17~17S ' 
(XVII. 03-01-200 I) 241-242 : Release of water to Karnataka 

Matcb-Fixing Scandal I (XVII, 23-07-2001) 371 
(XVII. 30-07-2001) 296-297 I Report on National Security Sys&em 

Meeting of International Coffee I (XVII. 25-07-200 1)3 13-31 S 
Organisation i Revival of Composite Mills 
(XIX, 24-01-2001) 61-62 I (XVIII. 16-08-2001) 16&-169 

MoU between UJ.A. and H.A.1. I,' Revival of Indo-US Military Ties 
(XVIlI. 16-08-2001) 275-76 (XVII, 01-08-2001) 128-129 

Mumbai Cellular Operators i Revival·Package for Ailing Fertilize,' 
(XVIII. 20-0"'2~1) 133-134 i PSUs I 

NEAC Campaign for Sustainable i (XVlI, 24-07-2001) 197-198 
Devclopmeat ! Rural Development Schemes 
(XVUJ,20-01-2oo1)313 I (XVII. 31-07-2001)2 

Need to clear the proposal of State I Safety Measures ! fo 
Government of Kamataka for setting I (XIX 23-01-2001) 30S-306 
up an Export Promotion Industrial Park • 
• Manplore (NUR 377) i Sale of Child Labour 
(XVII. 24-07-2001) 407 I (XVII. 30-07-2001)73 
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Software EltpOrt 
.XVII, 01-01-2001) 349-350 

Strcnglhenlng ofB.S.F. 
(XVII, 2~7-2001) 232-33 

Supply ofTY sets to Schools 
(XIX, 28-0&-2001) 143-144 

1\keover Code for the Listed PSUs 
(XVIII, 17-08-200 I) 131-32 

Threat from Islamic Militants 
(XIX, 22-08-2001) 77-78 

Tourist Projects of Kamataka 
-(XVUl, 16-08-2001) 130-35 

TRIPS Agreement 
(XVII. 01-08-2001) 347-349 

UN Programme on AIDS 
(XVIII, 8-01-2001) 32-33 

Unemployed Persons 
• (XVII. 23-07-2001) 19-20 
Visit of DeIcgation to Japan and USA 
. (XVIII. 17-08-2001) 259 
VISit of Home Minister to U.A.E. 
. (XVIII, 14-01-2001) 6-7 
VISit ofTcam to China 

(XVIII, 8-01-200 I) 193-194 
Visit of U.S. President 

(XIX, 22-01-200 I ) 281 
VISit of US Team 

(XVn, 01-08-2001) 275-276 
World Bank Assistance to Kamataka in 

Improving Business Milieu 
(XVII, 03-08-2001) 147-148 

World Bank loin for Kamataka 
(XVII, 27-07-2001) 163-164 

Ba.a. Sbri Aail 
Corruption in Licensing SystcIn 

r 
. (XIX, 28-01-2001) 91 

a.x", Sbri Joachim 
. Saffionisation of Education (OUR 193) 

(XVm, 20-08-2001) 434-436 

Bbada.a, Sbri Avtar Si.,.. 
Allocation for Ooordarshan Kendra, 

Srinagar, J&K 
(XVIII, 17-08-2001) 257-58 

Constitution (Ninety-fIrSt) Amendment 
BiII- Consid., 
(XIX, 21-08-2001) 281-282 

Decontrol of Prices of Coal 
(XIX, 21-08-2001) 19 

Incidents ofVlO1eoce in Manipur 
(XIX, 28-08-200 1) 165 

Kashmir Channel 
(XVUI, 17-01-200 1) 259-60 

Killing of OalitsIPersons of Minority 
Communities 
(XIX, 21-08-2001) 114-118 

Need for early completion of work of 
double-line between Delhi and Meerut 
and provision for c:omputeriscd ticket 
reservation office at Meerut Railway 
Station (MUR 377) 
(XIX, 28-08-2001) 350-351 

Bupt..Prof. D.1daa 
Basic facilities at Ranchi Airport 

(XVII, 23-07-2001) 323 
Cases registered under Prevention of 

Corruption Act 
(XVIII, 8-08-200 I ) 90-93 

Committees on Fire Accidents in Coal 
Mines 
(XIX, 28-08-2001) 34-36 

Cracks in Coal Mines ofRaoiglnj 
(XIX, 28-08-200 1) 225 

Craft Bazars 
(XiX, 23-08-2001) 64~ 

Employmcm Exc:hagcs in Jharkhand 
(XVII, 23-07-2001) 200-202 

Export of Hand loom Products 
(XiX. 23-08-2001) 312-316 

Growth in Export ofSSI Products 
(XVIII, 8-08-2001) 159 
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Income Tax Arrears I BbalOn, Sbri Tancbaad .' 
(XVIII, 17-08-200 I) 102-03 Appointment in Planning Commissio~ 

Inquiry Commissions on Coal Mines (XVII, 25-07-2001) 144-147 
Accidents Balance of payment position 
(XVII, 31-07-2001) 176-177 I (XVII, 03-08-2001) 89-90 

Irrigation Schemes of Jharkhand I Beautification of ~Ihi 
(XVIII.1>6-08-2ool)76-77 I (XVIII. 07-08-2001) 176-177 

Minerals Reserves in lharkhand ! Development ofTidal and Software Parks 
(XVIII, 20-08-2001) 139-140 ! (XVII, 01-08-2001) 290-293 

1 • 
National highways in Jharkhand i Increase in Power Generation CapacIty 

(XVII. 23-07-2001) 362 II (XVIII, 16-08-2001) 41-51 
Need for electrification of Rural Areas Infant Mortality 

inhabited by STs in Lohardaga I (XVIII. 8-08-2001) 19-23 
Parliamentary Constituency. Jharkhand i Plantation Companies 
(MUR 377) i (XVII, 27-07-2001) 106-107 
(XVII, 25-07-2001) 365 i Poverty Alleviation Programmes 

Need to effectively implement Malaria i (XVII. 24-07-2001) 92-100,158-159. 
Eradication Programme in Lohardaga I 192-196 

Parliamentary Constituency. Jharkhand I Preventio~ of Female Foeticide 
(MUR 377) 'I (XVII, 25-07-200 I) 330 
(XVIII. 8-08-200 I) 306 I 

. .. Royalty Rate of Co a 
Need to review Jal ChhaJan Project In i (XVII. 31-07-2001) 289-290 

Jharkhand (MUR-377) ! 
(XVII 01-01-2001) 457-464 1 Rural Development Schemes 

• I (XVII,24-07-2001)211-230 
Ombudsmen in Banks 1 

. (XVIII. 17-08-200 I) 87-88 I Bbargeva, Shri Girdberi Lat 

Power Plants in Jharkhand 
(XIX. 23-08-2001) 238-240 

Proposal from Jharkhand for DVC 
(XVIII. 1.0-08-200 I) 175 

Rural Sanitation Scheme 
(XVII, 24-07-2001) 133-138 

Study on JGSY , 
(XVII. 31-07-2001) '273 

Surprise VISits at CGHS Dispensaries 
(XVII. 01-08-2001) 289-290 

Unemployed People in Rural Areas 
(XVIII. 07-08-2001) 121-129 

Watershed Development Scheme 
(XVII. 31-07-2001) 258-259 

ADB Loan to States 
(XVIII. 17-08-2001) 143-44 

Adequate Funds for Completion of All 
Pending Projects (Res.) 
IXVII. 03-08-2001) 379-382 

Boundary Disputes 
(XVII, 31-07-2001) 31-32 

Centtal Plan Assistance to States 
(XVIII. 17-08-2001) 19-23 

Consideration of Issues Relating to lITI's 
U~ Scheme by 'JPC on Stock Market 
Scam &. Matters Relating Thereto' -4 
(XVII, 03-08-200 I) 348-349 

Construc:tioo of Road Over Bridges 
, (XVIII, i6-08-2001) 119 
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Famine Relief to Rajasthan 
(J{IX.23-OB-200t) 140-141 

Financial Assistance to Private 
Educational Institutions 
(XVII, 31-07-2001) 167-168 

Government of Union Territories and the 
Government of National Capital 
Territory of Delhi (AmerIdmenl) BiII-
Consid. and passed 
(XVIII. 10-08-2001) 402-03 

Indian Railways Companies (Repeal) 
BiU-Consid. 
(XVIII, 20-08-2001) 364 

Killing oflnnocent People iii Jammu and 
Kashmir 
(XVIII. 8-08-2001) 299 

Monitoring of Rural Development 
Programmes 
(XIX. 21-08-2001) 163 

Police Act, 1861 
(XVII, 31-07-200 I) 245 

Railway Projects in Rajasthan 
(XVIII. 10-08-2001) 235-36 

Rope Way System in Jaipur 
(XIX, 23-08-200 I) 339-340 

Supreme Court's Orders for Clean and 
Pollution Free Cities 
(XVIII. 07-08-2001) 159-160 

Transmitter Capacity in Jaipur 
(XIX. 24-08-200 I) 268-304 

Unemployed Persons 
(XVIII. 20-08.-2001) 203-204 

Upgradation of Jaipur Airport 
(XVIlI. 20-08-2001) 119-120 

B .... ,., Slarl ..... sap 
Construction of Ludhiana-Cbudiprh 

Rail Line 
(XVIll. 10-01-2001) 127-121 

Harvesting of Rain W .. 
(XVIll, 06-01-2001) 91,112-114 

New Telephone Exclumges 
(XVID, 06-01-2001) 246 

Reprding Pension and other facilities to 
Goa Freedom Fighters 
(XVID. 10-01-2001) 389-390 

Telephone User's Committee 
(XVm, 06-01-2001) 195-196 

Upgradation of Amritsar Airport 
(XVm, O6-OB-200 l) 280 

Bilaria, Shrl KaDtiial 
Construction of Over Bridges on 

Ahmedabad Highway 
(XVlll, 10-01-2001) 163-64 

Construction of Road Over Bridge at 
Bamania in M.P. 
(XIX, 23-08-2001) 183-184 

Construction of Roads in Rural Areas 
(XVII, 24-07-2001) 34-35 

Development ofTida! and Software Parks 
(XVII, ~I-08-2001) 290-293 

Fore_Financial Assistance to Institute 
of Bio-Products 
(XVII, 31-07-2001) 71 

Rural Sanitation 
(XVIII. 07-08-2001) 40-49 

Sainik Schools 
(XVIII, 8-08-200 I) 117 

Bhatia, Shri R.L. BishDoi, Shrl Jaswaat SiDgh 
Disapproval of Indian Council of World Accident in Mines 

Atfairs (Second) Ordinance and Indian (XVII, 30-07-200 I) 180-181 
Council of World Affairs Bill . 
(XIX 23-08-2001) 430-435 Achievements in Steel Sector 

• . , (XVII. 31-07-2001)92-93 
Recent Summit-level talks held between I 

India and Pakistan agra (OUR 193) Achievements ofS.S.I 
(XVIIl. 06-08-2001) 386-393 (XVII, 25-07-2001) 303-304 
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Activities of Nehru Yuva Kendra in 
~asthan 
(XVrn, 06-01-2001) 236-239 

Amendment of Mines and Mineral (R. cl 
D) Act, 1957 
(XVIII, 06-01-2001) 43-45 

Arbitrators 
(XIX, 23-01-2001) 236-237 

Atomic Power Stations in ~asthan 
(XVIII, 1-01-2001) 160-161 

Cases of Hunting of Animals in Rajasthan 
(XVIII, 20-01-200 Il216-287 

Closure of Military Recruitment Centres 
(XIX, 22-08-2001) 243-244 

Coal Mines in ~uthan 
(XV1ll. 07-01-2001) 235-236 

Connection of Jodhpur with NH~5 
(XVIll. 20-01-2001) 97 

Connection to NH-19 and 65 
(XVIll. 20-08-2001) 211 

Development ofScieoce and Technology 
in~asthan 
(XIX, 21-08-2001) 275 

Development of Sports for Children. 
(XVIII, 06-01-2001) 169-170 

Development of SSI in the coun1Iy 
(XVII, 25-07-2001) 116-117 

Drinking Water Schemes in Rural Areas 
(XIx, 21-01-2001) 155-156 

Elec:tricity Rates for F~ 
(XIX, 23-01·2001) 310-39-, 

d4 ':,,, 
Eftlployees of Jodhpur .,..,.,~ under 

Suspension ~~.l 
(XVIII, 06-01-200 I) 269t170 

Famine in Rajasthan 
(XVID. 10-08-2001) 292 

Funds for NOOs 
(XVII,. 25-07-2001) 211 

Illegal Mining 
(XVID, 14-O1-200l) 48-49 

Illegal Minina 
{.Kr.K,21-08-2001)24-25 

Impact of Atomic Energy on Environment 
(XVII. 25-07-2001) 66 

Import Duty on Edible Oils 
(XVIII, 17-01-2001) 24-26 

Import of Marble 
(XVII, 27-07-2001) 85-87 

Import of Wool 
(XVIII, 10-01-2001) 11-107 

Inquiry Commissions on Coal Mines 
Accidents 
(XVII, 3I-07-2OQI) 176-177 

International Conventions on Ocean 
Development 
(XVIII, 07-01-2001) 138 

Luni Buin Scheme of Rajasthan 
(XVID. 07-08-2001) 355-356 

National Judicial Commission 
(XIX, 23-01-2001) 31 

National Population Policy 
(XIX. 22-01-200 I) 29-34 

Need to provide more train services in 
Jodhpur Parliamentary Constituency. 
Rajasthan (MUR 377) 
(XVIII, 14-01-2001) 348 

Need to provide Special Economic 
Package For Rajasthan for All Round 
Development of Desert Districts of tile 
State (MUR 377) 
(XIX, 21-01-200 1) 193 

Nunhing Colleges in Rajasthan 
(XVIII, 1-01-2001) 101-103 

Payment of Arrears to Teachers of 
Universities of Rajasthan 
(XIX, 21-01-2001) 86-87 

Programmes on Environment 
(XIx, 24-01-2001) 162~3 

Progress in Rajasthan 
(XIX. 28-01-2001) 191-196 
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Progress in Rajasthan in the Field of Saffionisation of Education (DUR 193) 
. NCES (XVIII, 20-08-2001) 452-454 

(XVIII, 10-08-2001) 209-10 

Regarding Pension and other facilities to 
Goa Freedom'Fighters 
(XVIII, 10-08-200 I) 394-95 

Repairing of Damaged Ports 
(XVIII, 10-08-200 I) 340 

Setting up of News Centre at Jodhpur, 
Rajasthan 
(XVII, 27-07-2001) 282-283 

Share of Rajasthan in Ganga River 
(XVII, 30-07-2001) 81-82 

Unemployment due to Disinvestment 
Policy 
(XIX, 24-08-2001) 75-76 

VISiting of Foreign Countries 
(XVI1I, 20-08-2001) 307 

Workers Suffering from Diseases 
(XVIII, 20-08-2001) 59~0 

Bilwu, Sbri ABaada Moba. 

Bnbmanaiab, Sbri A. 
Abolition of NACO 

(XVII. 25-07-200 I) 152 

Anganwadi Centres 
(XIX, 21-08-2001) 138-140 

Autonomy to Subsidiaries of SBI 
(XVII, 27-07-2001) 235-236 

Awards to Youths 
(XVII, 30-07-2001) 145-150 

Bail Out Paclcage for IFCI 
(XIX, 24-08-2001) 85-86 

Bank Branches 
(XVII, 03-08-2001) 247-250 

Capital of Banks 
(XVII, 27-07-2001) 187-188 

Centrally Sponsored Scheme for Boys and 
Girls Hostels 
(XVIII, 8-08-2001) 215-216 

Constitution (Ninety-first) Amendment Children Film Society ofIndia 
BiII- Consid. (XVUJ, 17-08-2001) 137-38 
(XIX, 21-08-2001) 280-281 Closw-e ofESI Hospitals 

Constitution(N inety-first) Amendment 
BiII- Consid. 
(XIX, 21-08-2001) 280-283 

(XVIII, 06-08-2001) 90 

Compact Universities 
(XVII, 31-07-2001) 259-260 

Corruption ofFA.tCAO (Constn.) Office Construction of Toilets in Rural Areas 
(XIX, 23-08-2001) 362-363 (XIX, 28-08-2001) 285-290 

Gherao within Office Complex 
(XIx, 23-01-2001) 364-365 

Promotion of SCslSTs at Apex Level 
Posts 
(XIX, 23-01-2001) 291-292 

Bole, Sbrimati IUisbaa 
Ambu Lifts for Handicapped at Airports 

(XVIII, 20-08-200 I) 166-167 
Recent Summit level Talks held between 

India and Pakistan in Agra (DUR 193) 
(XVII, 01-08-200 I) 542-545 

Credit to Women 
(XVII. 03-08-2001) 175-178 

Declaration of2001-2002 as the 'Yearof 
Books' 
(XVIU, ~7-O8-2001) 81-83 

Earthquake Risk Evaluation Centre 
(XIX, 21-08-200 I) 85-86 

Eradication of scavengers 
(XIX, 22-08-2001) 82-83 

ESI Coverage for Agricultural Workers 
(XVII, 30-07-2001) 218-219 



290 LOKSABHA 

ESI hospitals in Andhra Pradesh 
(XVII, 23-07-2001) 293·294 

Expansion ofESI Hospitals 
(XVII. 30-07-2001) 293 

Expansion of Postal Network 
(XVIII. 20-08-2001) 165-166 

Expert Panel to increase Revenue 
(XIX. 24-08-2001) 241 

Export of Wheat 
(XVII. 27-07·2001) 277-278 

Fall in Grewth 
(XIX. 22-08-2001) 349-350 

Fall in Value of Rupees 
(XVII. 27-07-2001) 9·10 

Funds by ICSR for Expansion of 
Education Programmes 
(XVII. 31-07-200 I) 250-251 

Grid Failure 
(XVIII. 10-08-2001) 266 

Health Care for Children Under ICDS 
(XIX. 21-08·2001) 125 

I Post Matric Scholarship Scheme 

I 
(XVIII, 8-08-200 I) 25S-2S6 

Production and Cultivation of Bamboo 
(XVIII, 06-08-2001) 199-200 

i RBI Non Banking Finance Companies 
I Asset Liability Management 
I (XVII,03-08·2001)39-40 
I 
; Restructuring of CRSP 
I (XVIII. 14-08-2001) 22.23 

Revamping of UTI 
(XVIII, 17-08-2001) 131 

SAARC Parliament 
(XVII, 31-07-2001) 178 

Sanitation Campaign 
(XVIII, 14-08-200 I) 251-260 

Setting up of Sanitary Markets 
(XVIII. 14-08-200 I) 227~229 

i Size of LPG Cylinders 
! (XIX, 23-08-200 I) 301·309 

I Special Assistance Projects 
I (XVII. 01-08-2001) 154.155 

Indian Raitways Companies (Repeal) Bill- ! Special Employment Exchanges for 
Consid. . Handicapped 
(XVIII. 20-08·2001)366-367 (XVIII. 8-08-2001) 171-172 

Inland Water System 
(XIX. 23·08·2001) 247-248 

: Special Schemes for Backward Classes 
(XVIII. 8-08·200 I) 206 

National Institute for Orthopaedically ! Supply of Coal by WCL to Power Plants 
Handicapped (XVII, 24-07·2001) 191-192 
(XVII. 01-08-200 I) 366-367 

Non Plan Expenditure for NIMH 
(XVII. 01-08-2001 t 301 

Non·Plan Expenditure for NIHH 
(XVIII. 8-08-2001) 123-124 

Old Age Homes 
(XIX. 22-08-200 I) 292·294 

Opening of Regional OtYices 
(XVIII. 10·08-200 I) 176-177 

Pay Roll Savings Scheme 
(XVIII. 17-08·2001) 27-28 

Pension of agricultural workers 
(XVII. 23-07-2001) 114-115 

: Supply of Coal 10 Power Plants 
, (XIX. 28-08-200 I) 82-83 

Supply of Coal to Power Plants by 
Singareni Collieries Ltd. 
(XVII. 24-07-2001) 83-84 

i Supply orCoal to Power Sector 
(XVII. 24-07·2001) 124-126 

Telecom Facilities 
(XVII. 30-07·2001) 256-257 

Tendu leaf workers 
(XVII, 23-07·2001) 376 

Training Facilities for Professional 
(XIX. 22-08-200 I) 260·268 
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(XIX. 28-08-200 1) 188-190 (XIX, 22-08-200 I) 299-300 
Training Centre for Rural Sanitation I Defence Personnel/Civilians Killed 

Training Institute for Rehabilitation Sector Disinvestment of Air India and Indian 
(XVII. 01-08-2001) 356-357 Airlines 

UGC Grants to Salem Sowdeswari (XVII. 27-07-2001) 12-14 
College Doping in sports 
(XIX, 28-08-2001) 117-118 I (XVII, 23-07-2001) 334-335 

UGC Programmes i Economic Reforms 
(~IX. 24-08-2001) 199 j (XI~, 24-08-2001) 34-35 

University Education in Rural Areas I Employment Opportunities 
(XVII. 31-07-2001)298-299 I (XVII, 30-07-2001) 177-179 

Utilisation of Degraded Forest Land I Ethical yardstick for spons persons 
(XVIII. 06-08-2001) 250 I (XVII, 23-07-2001) 229 

Utilisation of Vacant Railway Land I Expon of Iron Ore 
(XIX, 23-08-2001) 30 ! (XVIII. 14-08-2001) 8-9 

Visakhapatnam Steel Plant(s) I Finalisation of Panels of Under 
'(XVII. 31-07-2001) 58 I Secretaries 

Brar, Shri J.S, i (XVII. 01-08-2001) 238-239 
Activities of Dr. J,S. Chuhan 

(XVII. 31-07-2001) 24 
Atmospheric Pollution in Delhi 

(XVIII, 20-08-200 I) 252-253 
Central Vigilance Commission 

(XIX, 22-08-2001) 217-218 
Closure of SSI due to WTO Treaty 

(XVIII, 8-08-200 I) 28-29 
Completion of Jail term by Indians 

(XIX, 22-08-2001) 282 
Conferring of Awards 

(XVIII, 06-08-200 I) \83-188 
. Consideration Qflssues Relating to UTI's 

US-64 Scheme by 'JPC on Stock 
Market Scam & Matters Relating 
Thereto' 
(XVII. 03-08-200 I) 354-355 

Consumer Couns 
(XIX, 24-08-200 I) 118 

Cost of Drilling for Oil Exploration 
(XIX. 23-08-2001) 285-286 

Deaths of Animals and Birds 
(XVII, 23-07-2001) 309-317 

I Fixation of Pay-Scale of Section Officers 
l (XVIII. 8-08-200 I) 192-193 
j Floods in Orissa 

(XVIII, 10-08-2001)260-61 
Inclusion of Mochi Caste in SC 

(XVIII. 8-08-200 I) 152 
Increase in Fares of Indian Airlines and 

Air India 
(XVIII, 06-08-2001) 28-34 

Introduction of Bill to Regulate the use 
of Ground Water 
(XVII. 30-07-2001) 22-23 

Investment in Air India 
(XVII. 30-07-2001) 250 

Main Battle Tank 
(XIX. 22-08-2001) 34-35 

Mishaps of ShipslVessels 
I (XIX, 23-08-200 I) 63 
! New Zoological Parks 
! (XVII. 30-07-2001) 44-45 I 
I Non-Plan Expenditure 
I (XIX. 24-0B-2001) 199-200 



292 LOKSABHA 

Oil Exploration in Mahanadi Basin 
(XVIII, 10-08-200 I) 171 

Ordnance Depots around Residential 
Areas 
(XVII, 25~7-2001) 313 

Package for Development 
(XVII. 25~7-2001) 199-201 

Perfonnance of Krasnopol Shell 
(XVlI, 0 I ~8-200 I ) 235-236 

Performance of Sports Persons 
(XVIII, 20~8-~(01) 4-14 

Private Security Agencies in Delhi 
(XIX, 21~8-2(01) 74-75 

Production at BALeO 
(XVII, 23~7-2001) 398 

Recent Swnmit level talks held between 
India and Pakistan in Agra (OUR 193) 
(XVIII, ~8-2001) 443-449 

Revision of Rate of Pension 
(XVIII, 8-08-2001) 210-211 

Schemes for Upliftment and Bettt:rmcnt 
ofTribals 
(XVIII, IW8-2001) 196-204 

Shifting of ONGC Headquarters from 
Dehradun 
(XIX, 23-08-2(01) 363-364 

Subsidy paid on Phosphatic Fertilizers 
(XIx, 28~8-2001) 104-105 

Survey on Development of Wasteland 
(XVII, 2W7-2001) 35-31 

Taliban Decree 
(XVII, 25~7-2001) 60-61 

Voluntary Retirement Scheme in SAll.. 
(XIX, 28-08-2001) 226-227 

BwiIwmatIdary, SllriSa_ Khuaar 
Need for creation of a separate State of 

Bodoland (MUR 377) 
(XIX, 28-08-200 I) 350 

State Reorganisation Bill 
(XIX, 28-08-2001) 88-89 

C. Slltuaa Ku.art. Dr. (Slarimatl) 

Delhi Police Bribery Cases 
(XVII, 24~7-2001) 105-06 

Discussion Under Rule 193 
(XVIII, 10~1-2001) 478-79 

Disinvestment of Public Sector 
Undertaicings(DUR 193) 
(XIX, 23~8-2001) 536-538 

Employment to Indian I.T. Professionals 
in U.K. 
(XVln, 8-08-2(01) 76-71 

Indo-Israel Talks on Pilotless 'Lakshya' 
Planes 
(XVIII, 8-08-2001) 158-159 

Need to provide jobs to SCIST whose 
lands have been acquired by NTPC 
Unit, Ramagundam. Andhra Pradesh 
(MUR377) 
(XIV, 07-03-2001) 362-363 

New Pension Scheme 
(XVII, 01-01-2001) 227 

Palm Oil Importing Companies 
(XVlII, 17~8-20(1) 83 

Progress of Mega Power Projects of 
NTPC. 
(XVIll. 10-01-2001) 33-35 

Regulatory Authority for Gas Pipelines 
(XIX, 23-08-2001) ISO 

Social Awareness by Films 
(XVII,27-07-2001) 141 

UK Assistance for Setting up of a Centre 
for Good Governance 
(XIX, 24-08-2001) 83 

Chakraborty. Slari Ajoy 

Advocates Welfare Fund BiII-
Consideration 
(XVOI, 06-08-2001) 363·365 

Assistance to Blacklisted NGDs by 
CAPAIU 
(VUlt '11 -'\'7.'lnt\n IOO_')M 
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Deepak Parekh Committee on UTI 
(XVII, 03-08-200 I) 40-42 

Demands of gramin dak sewaks 
(XVII, 23-07-2001) 260-261 

Disinvestment of Public Sector 
Undertakings 
(XIX, 24-08-2001) 28-33 

Disinvestment of Public Sector 
Undertakings(DUR 193) 
(XIX, 23-08-2001) 553 

EPF-ESI Dues Against Companies 
(XVIII, 06-08-200 I) 258-262 

Funds Allotted to West Bengal 
(XVIII, 10-08-2001) ~19-321 

Gas Pipeline Between Bangladesh and 
India 
(XVIII. 10-08-2001) 140-141 

Harassment of Employees 
(XIX, 24-08-200 I) 151-52 

Illegal Entry of Genetically Engineered 
Food 
(XVII, 31-07-2001) 64-65 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII. 07-08-2001) 108-111 

Indo-Pak Summit 
(XVII, 25-07-2001) 337 

Killing of Innocent People in Jammu and 
Kashmir 
(XVIII. 8-08-2001) 277 

Killingspf Amarnath Pilgrims in Jammu 
and Kashmir by Militants 
(X~)I, 24-07-200 I) 398 

Meetil18t.n the Demands of Teachers 
(XVII, 24-07-200 I) 126 

Merger of Bank Branches 
(XVIII, 17-08-2001) 122-23 

Pension Scheme 
(XVII, 27-07-2001) 78-79 

Rain in Kerala 
(XVIII, 10-08-2001) 249-251 

Recommendation of the Report 
(XVII, 25-O7~2001) 122-123 

Regarding Revival of Indian Iron and 
Steel Company 
(XVIII, 10-08-2001) 377-78 

Revision of Pension 
(XVII, 30-07-2001) 125-126 

Revival of liSCO 
(XVIII, 07-08-200 I) 239-240 

Saffronisation of Education (DUR 193) 
(XVIII, 20-08-2001) 441-443 

Social Economic Development of N-E 
States and Sikkim 
(XVII, 01-08-2001) 180-189 

Spurious Drugs 
(XVIII, 8-08-2001) 123 

Videsh Sanchar Nigam Limited 
(XVII, 23-07-2001) 324-325 

Cbaknborty, Sbri Swadesb 

Creation of new Batallions 
(XVII, 01-08-2001) 233-234 

Killings of Amarnath Pilgrims in Jammu 
and Kashmir by Militants 
(XVII, 24-07-200 I) 394 

Performance of Banks 
(XVII, 27-07-200 I) 239-242 

Short-Term Loans to Coffee Growers 
(XVII, 27-07-200 I) 34-35 

Work-Force of Children 
(XVII, 23-07-2001) 185~18g 

Chandel, Shri Suresh 
Need for early completion of 

electrification work on Hasnabad- Action Plan for Supply of Potable Water 
Barasat section of Eastem Railway in (XVII, 31-07-2001) 46-52 
West Bengal (MUR 377)· AIDS-II Project 
(XVII. 24-07-2Q()I ) 410 (XVIII, 8-08-2001) 86-87 



294 

Cantonmcm at Averi 
(XVII, 25-07-2001) 65 

Creation of new 8ataIlions 
(XVII, 01-08-200 I) 233-234 

LOKSABHA 

i Situation in Nor1h-East States following 
the decision to extend ceasefire 
agreement with NSCN beyond 
Nagaland 
(XVII, 24-07-2001) 3n-78 

Himachal Gramin Bank I Tehelka dot com issue 
(~IX, 24-08-2001) 63~ I (XIX, 23-08-2001) 378-390 

Killing oflnnocent People In Jammu and I 
Kashmir i Treatment of Blood Cancer in Ayurveda 
(XVIII, 8-08-2001) 294 I (XVII, 01-08-2001) 21 

Narsimhan Committee Report I Chatterjee, Shri Som.ath 
(XVII, 27-07-2001) 216-222 I Advocates Welfare Fund Bill-

. Consideration 
National Rural Bank of India I (XVIII, 06-08-2001) 360-362 

(XVII, 27-07-2001) 137-138 
National Youth Policy 

(XVII, 30-O7~2001) 31-32 
Physiotherapy Courses 

(XVII. 01-08-2001) 332-333 
Pollution on ShoresIBeacbes 

I Alleged killing of People belonging to 
I Scheduled Castes, Backward Classes 
1 and Minorities in Uttar Pradesh 
I (XVII, 01-08-2001) 402 

1 
Clarifications on the Statement made by 

the Home Minister on 31-07-2001 on 
(XVII, 30-07-2001) 207 . die Killing ofShrimati Phoolan Devi 

Recommendations ofR.V. Gupta pallel I (XVII, 01-08-2001) 428-431 
(XVII, 03-08-200 I) 96-97 I' Constitution (Ninety-first) Amendment 

Request for Changing Name of Airports! BiII- Consid. 
in H.P. i (XIX, 21-08-2001) 249-253 
(XVIII. 06-08-200 I) 115 ; Constitution of JPC on issues relating to 

CIa.nd,. Slaekbar, Sltri : UTI's US-64 Scheme 
Clarifica!ions on the Statement made by I (XVII, 03-08-2001) 322 

the Home Minister on 31-07-2001 on i Discussion Under Rule 193 
the Killing of Shrimati Phoolan DeVi! (XVIII. 10-08-200 I) 436-58 
(XVII. 01-08-2001) 425-426 i O· . f P bl' S."tor i IS Investment 0 u Ie ..... 

Increase in Fares of Indian Airlines and, Undertakings (OUR 193) 
Air India : 
(XVIII, 06-08-2001) 32-33 ! (XIX, 23-08-2001) 505-511 

I Modernisation and Revival of Indian Iron 
Mismanagement of UTI Funds I and Steel Company Ud. 

(XIX. 2I-O~-200 I) 178-1 81 I (XVII, 0 I -08-200 I) 402 
Recent Summit level Talks held between I. .., . 

india and Pakistan in Agra (OUR 193) I Prame MmlSter s Reponed offer to Rmgn 
(XVII, 01-01-2001) 474-410 I (XVII, 01-08-2001) 8 

Revival of Sick Fertilizer companies 'I' Recent summit level talks held between 
(XVII, 24-07-2001) 11-19 India and Pakistan in AJra (OUR 193) 

(XVII, 01-08-2001) 372-n, 465~560 
. :)~;. 
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Situation in North-East States following 
_ the decision to extend ceasefire 

agreement with NSCN beyond 
NagaJand 
(XVII, 24-{)7-2ool) 369-370 

Standing Committee on Information 
TechnoJoay - Twenty Sixth Report-
presented 
(XIX, 2WI-2001) 325-26 

CIa.tunedi, Slari Satyavrat 

Losses due to negligence of Air India 
offcials 
(XVII, 23-07-2001) 299-300 

Agricultural Labour 
(XVIII, 20-08-200 I) 60-62 

Anti-Oumpina Investigations 
(XVIII, 17-01-200 I) 30-32 

• Arrest of Union Minister in Tamil Nadu 
(XVII. 24-07-200 I) 331-332 

Banlladeshi and Nepal Immigrants 
(XVI1, i4-07-2001) 85-86 

Bird Hit-Incident 
(XVII. 23-07-2001) 378-379 

Committee OD Royalty RateS of Coal 
(XIX, 2I-08·2oot) 135·136 

Court Martiai of Naval Officers 
(XVIII, 8-01·200 I) 51-52 

Decline in Ground Water Level 
(XVIII. 06-08-200 I) 46-50 

Disinvestment of Air India 

(XVII, 30-07-200 I) 179 
Distress Sale by Coffee Products 

(XVIII, 17-08-2001) 140-41 

Doordarshan Disturbance in DO Channels 
\ (XVII, 03-08-2001) 256-257 

Efficiency of Railway Employees 
(XIX. 23'()8·2001) 355-356 

Expansion of Khajuraho Airport 
(XVIII, 20.()8-2001) 117-118 

Facilities at Railway Reservation Centres 
(XVIII. 16.08-2001) 265 

Filling of Vacant Posts in ITDC 
(XVIII. 16-08-2001) 339-40 

Film Certification Guidelines 
(XVIII. 17-08-2001) 144-48 

Identity Card Found in Godown of Scrap 
Dealer 
(XIX. 23-08-2001) 91 

Integrated Child Development 
Programme in M.P. 
(XVIII, 07-08-2001) 185-187 

Lack of Facilities at Ordnance Depots 
(XVII. 25'()7-2001) 202-203 

Living Standards of Urban Areas Poor 
(XIX, 21-08-2001) 112-13 

Losses due to delayed defence deals 
(XVII, 25-07-200 I) 341 

Militant Activities in J&K 
(XVII, 24-07-200 I) 38-40,269 

Name of Foreign National in Voters List 
(XVIII, 16-08-200 I) 59-61 

New Routes for Infiltration 
(XVIII, 8-08-2001) 146-147 

Pension Scheme for Agricultural Labour 
(XVII. 30-07-2001) 79-81 

Price oflndigenousand Imported Coaches 
(XVIII, 16-08-200 I) 325-326 

Privatisation ofCIL 
(XVII, 03-08-200 I) 61-62 

Task Force for Development of North-
Eastern States 
(XVII. 24-07-200 I) 321 

Treatment Facilities to DDA Employees 
(XIX. 28-08-200 I) 232-233 

Uniform Syllabus under 10+2 Pattern 
(XIX. 28-08-200 I) 29-30 

Violations of Indian Airspace 
(XVIII, 8-08-200 I) 189-190 
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Visa to Pakistanis 
(XVIII. 07-08-2001) 122-124 

VRSin BHEL 
(XVIII. 17-08-2001) 204-05 

Cuudbary, Shri Haribb.' 
Additional Fund for Gujarat 

(XVIII, 8-08-2001) 236-240 

Schemes for Creation of Employment in 
Rural Areas / 
(XVII, 24-07-2001) 118-22 

Setting up of Coruumer Courts in Rural 
Areas • 
(XIX. 24-08-200 I) 89 

Telephone Connections 
(XVIII, 06-08-2001) 115-118 

Construction of Shed at Palanpur Railway 
Station Telephone Directory 
(XVIII. 16-08-200 I) 323 (XVIII, 20-08-200 I) 163-164 

Diabities 
(XVIII. 8-08-200 I) 29-30 

Duplication of Historical Artefacts 
(XVIII, 16-08-2001) 216 

Financial Assistance to NGOs 
(XVIII. 8-08-2001) 145-146 

lIIegallUnauthorised Constructions and 
Encroachments in Delhi I 
(XVIII, 14-08-2001) 136-137 

Cuudbary, Sbri Ram Taba. 
Aid for Higher Education 

(XVII. 01-08-2001) 239-241 
Constitution of Legislative Council in 

lharlthand 
(XVIII. 14-08-200 I) 246 

Construction of Apartments in Lal Dora 
in Delhi 
(XVIII, 14-08-2001) 53 

Modernisation of Telegraph Services Construction ofOverbridge at Khalari 
(XVII. 23-07-2001) 108-110 (XVIII, 16-08-2001) 80 

Need to implement Crop Insurance II Contract System in Coal Mines 
Scheme in North Gujarat effectively, (XVIII, 14-08-2001) 191-193 
(MUR 377) I Fund for Jharkhand 
(XVII, 01-08-2001) 458 I (XVII, 23-07-2001)282 

Need to provide Basic Facilities at I Inclusion of Some New Tribes in OBC 
Palanpur Railway Station. Gujarat I (XVII, 25-07-2001) 128-130 
(MUR 377) I Inferior Consumer Goods 
(XVIII, 16-08-2001) 400 (XVII, 03-08-2001) 107-109 

Number of Airports 
(XVII. 30-07-2001) 186-187 

Procurement of Rought Diamond 
(XVIII, 17-08-2001) 93-94 

KurmiTribe 
(XIX, 28-08-200 I) 158-159 

Modernisation of Telegraph Services in 
Jharkhand 

Profit of Multinational Companies I (XVII, 30-07-200 I) 139 
(XVII. 27-07-2001) 24-25 ! National hgihways in Jharkhand 

Re\liew of Performance of Garments and I (XVII, 23-07-2001) 362 
Textiles Production I Need to include 'Kurmi' caste i~ 
(XVIII, 16-08-2001) 22-26 I Jharkhand in the category of STs 

Scheme to Recharge Waler Level I (MUR 377) 
(XVII. 30-07-200 I) 58-60 I (XVII, 25-07-200 I) 363-364 
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New Irrigation Schemes 
(XVII. 23-07-2001) 18-19 

Ombudsmen in Banks 
(XVIII. 17-08-2001) 87-88 

Order ofH.F.C. Ltd. 
(XVII. 03-08-200 I) 265-266 

Recommendations made by Bhuria 
Committee 
(XIX, 28-08-2001) 313-314 

Telephone Connections in lharkhand 
(XVII. 30-07-2001) 50-51 

Wahi Committee Recommendations on 
Black Money 
(XIX. 24-08-200 I) 78 

Winding up of Power Projects 
(XIX. 23-08-2001) 184-186 

World Bank Aid for Jharkhand 
(XVII, 27-07-2001) 48 

Cbaudbri, Shri Manibbai Ramjibbai 
Computerisation of Post Offices 

(XVII, 30-07-2001) 166-170 
Crime(s) Against Women 

(XVIII. 07-08-2001) 112-121 
Delhi-Lahore Bus Service 

(XVIII. 06-08-200 I) 97 
Export of Wheat 

(XVII. 27-07-2001) 5-8 
Forged Travelling Documents 

(XVII, 31-07-2001) 65 
Illegal Telecom Network 

(XVII. 30-07-2001) 39-40 
Implementation of Programmes for 

TribaJs 
(XVII. 24-07-2001) 123-124 

Inclusion of Banjara Caste in SC List 
(XIX, 22-08-2001) 81-82 

Increase in Slums 
(XVII, 31-07·200 I) 246 

Shortage of Engineers in JAF 
(XVIII. 8-08-2001) 122 .. 123 

Smuggling of Cattle 
(XVII. 03-08-2001) 65 

Telephone Bills 
(XVIn, 06-08-200 I) 204 

Theft of Coal 
(XVII, 31-07-2001) 174-176 

Trade Relation with Pakistan 
(XVII, 03-08-2001) 178-179 

ChaabaB, Sbri Bal Klisb .. 
Adequate Funds for Completion of All 

Pending Projects (Res.) 
(XVII, 03-08-2001) 382-~13 

Dealership ofPetrolewnProducts in U.P. 
(XIX, 23-01-2001) 357-351 

Inclusion ofNonia Caste in SC 
(XVII, 25-07-2001) 84 

Need to convert meter gauge railway line 
between Indara Junction and 
Doharighat in Uttar Pradesh into broad 
gauge (MUR 377) 
(XIV. 07-03-2001) 363 

Need to develop a Commercial Complex 
on surplus land at Mau Railway 
Junction, Uttar Pradesh (MUR 377) 
(XVIII, 8-08-2001) 307-308 

Need to provide Reservation to Backward 
. Classes in Allotment of Petroleum 
I Products (MUR 377) 

Ii (XIX, 21-08-2001) 196 
Need to Retain National Institute of Sugar 

! Technology in Mau District of U.P. 
(MUR 377) 
(XVII, 24-07-200 I) 409' 

Need to Run Gorakhpur-Howrah Express 
Through Mau Railway Station in U.P. 
(MUR377) 
(XVII, 31-07-200 I) 321-322 

I Railway St ation on Contract I (XIX, 23-08-2001) 201-202 
I Trade Unions (Amendment) Bill (Consid.) 
i (XIX. 24-08-2001) 392 
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CIIa.h •• , Sbri Sbrinm LokAdalats 
Memorandum of Understanding between (XVIII, 16-08-200 I) 323-325 

the Central Warehousing Corporation Memorandum to Prime Minister from 
and the Ministry of Consumer Affairs, Relatives ofKargil Martyrs 
Food and Public Distribution for the (XIX, 22-08-200 I) 249 

~I~~~~~;OOI 295 Open~ng ~~ Campuses by Foreign 
(,) UnIversitIes 

Notification under sub-section (5) of 11 (XVIII, 14-08-200 I) 17-18 
section 45 of the Food Corporation 0 1i 
Act. 1964 f vcrseas ours 
(XVII, 03-08-2001) 313-316 (XVII, 01-08-2001) 26-58 
. . . Prevention of Female Foeticide 

Notdi~ons under sub-~on (6) o~~ (XVII 25-07-2001) 330 
SCChOn 3 of tile Essential CommodItIeS ' 
Act. 1965 Prime Minister's visit to Malaysia 
(XIX, 24-08-2001) 321-22 I (XVII, 25-07-2001) 56-59 

Challtal .. Sbri Ajay Singh Renewal ofTracks 
Cellular Licences I (XVIII, 16-08-2001) 264 

(XVIII, 06-08-20011 11-28 I Review of Retirement Age 
Committee on Public I Ie.llth Workers I (XVII, 25-07-2001) 194-195 

Honorarium I Science and Technology Parks and 
(XIX, 22-08-2001) 1>-. ,11 I Centres 

(XVIII, 07-08-2001) 244-247 Computer Education 
(XIx, 21-08-200 1 , 9-1 U ' Visit of Foreign Secretary to China 

Conference on Panchayati Raj Sysrcm 
(XVITl, 07-08-200 I) 53-57 

Defence Deals wuh I"('feign Countries 
(XVII, 25-O7-2()() I) :; 11-312 

Dolphin Mobile Tl.'kplwne Service 
(XVII, 30-07-200 I) 90-92 

Double Shift in Courts 
(XIX, 23-08-200 I) 329- 332 

tmployment in Agricuhurc ",',lor 
(XVII, 30-07-200 I) 83 

Installed Capacity of NCE!-' I'r'\t~':h 
(XVIII, 16-08·2001) 174·17~ 

IDtemetFacility 
(XV1II, 20-01-2001) 134-137 

Loans through NABARD for Irrigation 
Projects 
(XVII, 03-01-200 I) 166-173 

(XIX, 22-08-2001) 153-lS4 

Whole Sale Price Index 
(XVII, 03-08-2001) 91-94 

Cltennithala, SlIri Ramall • 
Air Bay Bridge at Trivandrum Airpon 

(XVII. 30-07-2001) 100 

Annapuma Scheme in Kerala 
(XVII, 31-07-2001) 149 

Change in Retirement Rules 
(XVII, 01-01-2001) 353 

C omptroJlcr and Auditor General oflndia 
Audit of Orpnisation 
(XVII, 03-08-2001) 2SJ!2S4 

Constitution {Amendment) Bill -4 
(Amendment of anieles 115 and 20S) 
- Invoduced. 
(Xvn. 27-07-2001) 361 
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Consumer Protection (Amendment) Bill 
t (Amendment of Section 2) -

Introduced 
(XVII, 27-07-200 I) 362 . 

CRPF Recruitment Centre in K~ala 
(XVIII, 07-08-2001) 147-148 

Cut in B.Ed. Seats in Kerala 
(XVII, 31-07-2001) 249-250 

Declaration of Rubber and Coir as 
Agricultural Products I 

(XVII, 27-07-2001) 111 I 
Defensive walls on Sea Shores OCKerala I 

Medical Equipments in AIIMS 
(XVIII, 8-08-2001) 7 

M.JIShrooming IT Industries 
(XVIll, 8-08-2001) 119 

Need to provide duty free kerosene for 
traditional fishing in Kerala (MUR 
377) 
(XVII, 01-08-2001) 459-460 

Need to waive Excise Custom Duties on 
Naphtha to reduce the price of power 
in Kerala (MUR 377) 
(XIX, 23-08-2001) 413 

(XVUI, 07-08-2001) 238 I Pariyarom Medical College 
Development of Market Infrastructure etc. I (XVII, 01-08-2001) 295 

for Coconut Products Population Control 
(XVIII, 10-08-2001) 38-39 (XVII, 01-08-2001) 365-366 

Development Plan ofNH-47 
(XVII, 30-07-2001) 243 

Poverty Alleviation Programme in Kerala 
(XVIII, 14-08-2001) 75-77 

Flood Situation in Orissa and Kerala Rebate Scheme for Coir 
(XVII, 24-07-2001) 387 ! (XVII, 01-08-2001) 122 

Forest (Conservation) Amendment Bill I Rewriting oflndian History 
(Amendment ofnew Section 2A) - (XVII, 31-07-2001) 257-258 
Introduced. i Setting up of Engineering Colleges 
(XVII, 27-07-2001) 363 i (XVII, 31-07-2001) 91-92 

Growth of Electronic Sector_ I Setting up of Technology Habitat at 
(XVIU, 8-08-2001) 93-96 Cochin 

Inclusion of Rivers under NRCP I (XVII, 24-07-2001) 176-177 
(XVII, 30-07-2001) 196-198 

Juvenile Justice (Amendment) Bill 
(Amendment of Section 53) -
Introduced. 
(XVII, 27-07-2001) 362 

Kerosene Quota 
(XVIll, 10-08-2001) 217 

Killing of BSF tawans on Bangladesh 
Bonier 
(XVU, 31-07-2001) 41-42 

;. Loss of Life and Property due to flood, 
drought and other natural ",alamities in 
various parts of the country (DUR 193) 
(XVIII. 8-08-2001) 345-351 

Chik ... U., Shri •• ti Bh.vaabea 
Devnjbhai 

Complaint against TeJepbone Department 
(XVID.-()6..08-2001) ~ 

Construc:tion ofHouscs made ofpapcr in 
Bhuj 
(XIX, 28-08-2001) 134-135 

Construction of Houses Wtder lAY 
(XVII. 24-07-2001) 316-322 

External and Internal Debt 
(XVII. 27-07-2001) 136 

Mega City Scheme 
(XVU. 24-<l7-2ool) 57-58 
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Produc:tionlExpon of Tea 
(XVII, 03-01·2001) 35-36 

CeasefIfC in Napland 
(XVII, 24-07-2001) 29-30 

Self Help Group-Bank Linkale Cen1ra1 Assistance for State Plan 
Programme (XIX, 22-01-200 I) 71-79 
(XVII, 03-01-2001) 160-161 Committee on Ex-servicemen 

CIWI __ y. Sltri M. 

Bonowing from Market 
(XVIII, 10-01-2001) 341-349 

(XVIII, 1-01·2001) 49-51 
Defacing of MEA Website 

(XIX, 22-01-200 I) 269-270 

Capacity of Central WlU'ehousing Electronic: Corporation of India 
(XVII, 03-01-2001) 275-301 I (XVII, 01-08-2001) 169-170 

E .... - T M-"·..a- fi Co" Employment Opportunities for 
UIUQI' ~t __ ANa or uee I . Unemployed Youth 

ProdllCbOn I (XVIII. 06-01·2001) 123-125 
(XVIII, 17-01-200 I) 157-51 ! 

I Generation of Solar Energy 
ExponofCoffee (XVIll. 10-08-2001) 326-331 

(XVIII, 17-01-2001) 99-100 
'I' Inclusion ofTehsils in Janjati Up-Yojana 

Kudanlwlam Atomic Power Project Kshetra 
(XVII. 01-01-2001) 197-198 I (XVII, 24-07-2001) 261-262 

I..aIe Delivery of Money Orders Industrial Growth 
(XVIII, 06-08-2001) 3-10 I (XVIII, 17-08·2001) 21·30 

Minimising carrying Cost of Buffer Stock I lnsW'lll'\Ce Sc:heme for Drought Prone Thar 
(XVII. 03-01-200 I) 118 ! Desen 

Need to revamp handloom iftdustry to i (XIX. 23-01-2001) 142 
safeguard the interests of workers I Internet Fraud 
(MUR377) I (XVII. 30-07-2001) 155-156 
(XVII. 25-07-2001) 361 ! Investment in Public Sector Undertakings 

CIIo ..... ry. Col (ReId.) Sea aa. ; (XVII. 27-07·2001) 204 
APM of Gas I Lack ofTransparency in Disinvestment of 

(XVIII 10-01-2001) I~ ."" 'I Air India 
.' ..;>"'ov (XIX. 24-01.200 I ) 59-60 

AssisIance for Boardmg Schools for OBC J Losses of FCI Observed by CAG 
(XVII. 25-07-2001) 155-156 I (XVII. 24-O7·200l) 191.199 

Audit of FCl i Manufacturing of Polythene Bags 
(XVII. 27-07·2001) 283 ! (XVIII. 06-08-2001) 248.249 

CAG Report on Coal Sector i Medical Facilities to Ex.Servicemen 
(XVII. 24-07-2001) 327-28 (XIX. 22-08-2001) 247-249 

Capital Mequacy Ratio 
(XVII. 03-01-2001) 23-25 

Caregory-wise Representation ofSC/STs 
in Government Service 
(XVIII. 8-08-2001) 62-64 

Money Stolen from Delhi Police 
Headquancn' Locker • 
(XVII. 24-07-2001) 281·282 

Per Capita Income 
(XIX. 22-08-2001) 285·287 

.. 



• 

Railway Projects in Rajasthan 
, (XVIII. 10-08-2001) 235-36 
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Excise Case agaipst Industries 
(XIX. 24-08-2001) 165-66 
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Scrutiny ofPSUs by CAG Integrated Development of Tribal Areas 
(XIX. 24-08-2001) 171-72 in Bihar 

Setting up of Ceramic and Glass Industrial (XVII, 24-07-2001) 117-118 
Complex I Irregularities in Mis Bharat Wagon and 
(XIX, 24-08-200 I) 229 Engineering Company Ud. 

Share of Power from RAPP Unit 5 to 8 (XIX, 24-08-2001) 267-68 
(XVIII, 10-08-2001) 267-268 Loans for Rice Export 

Share of Rajasthan in Bhakra Dam and (XIX, 24-08-2001) 79-80 
Pong Dam I Procurement by FCI in Katihar, Bihar 
(XVII, 30-07-2001) 259-260 (XVII, 03-08-2001) 85-86 

Shortage of Cables Rice in Godowns of FCI 
(XVIII, 06-08-2001) 197-198 (XVII, 03-08-2001) 221-222 

State Finance Commission I Supply of Food under ICDS 
(XIX, 24-08-200 I) 258 (XVII, 31-07-2001) 260-261 

Survey of Water Resources Telephone facility in villages in Bihar 
(XVII, 30-07-2001) 10-19 (XVII, 23-07-2001) 301 

Telephone Exchange in Rajasthan World Bank Assistance for Bihar and 
(XVII, 30-07-2001) 226-228 Maharashtra 

Transfer of Control of Work to BBMB 
(XVII, 23-07-2001) 183 

(XVIII. 20-08-200 I) 118-119 ClaouAry, Slari ........ S. 

Unemployed Persons Arrest ofMiJitMts 
(XVlIl, 06-08-2001) 281-286 (XVllI, 07-08-2001) 177 

Utilization of Additional Surface Water in CIeanin& ofYIIDUDa Riwr 
Tribal Sub-Plan Area (XVll, 23-07-2001) 119-192 
(XIX, 28-08-2001) ISS DesalinIdion of Sea WaIa' 

Writing Off Loan on Public Sector (XVIU, 07-01-2001) 323-324 
Undertakings EnYiroameat CoaIavItion Scbeme 
(XVII, 27-07-2001) 110 (XVID, 06-01-2001) 244-245 

Cboudbary, Sbri NIIdUI Ka .. r ExlraditioD 'frilly with Germany 
Arrest of Union Minister in Tamil N.cIu (XVII, 25-0'7-2001) 91 

(XVII. 24-07-2001) 331-332 ExtnditioG Traty with UAE 
Assistance to Bihar by KVIC (XVIII. 1-01-2001) 78-79 

(XVIII, 1-08-2001) 127-121 Foreip InVCllbDellt in Transport Sector 
Centres for ~ Persons (XVII, 03-08-2001) 61 

• (XVII. 25-07-2001) 95-99 Grading System 

Construction of Godowns in Kalmar, (XvII, j 1-07-2001) 83-84 

Bihar Guidelines for Export of Consumer Goods 
(XVII, 03-01-2001) 164-165 (XVII, 03-08-2001) 271-272 
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Increase in fara of Indian Airlines 
(XVII, 23-07-2001) 343-345 

Agricultural Mechanisation 
(XIX, 23-08-200 1) 318 

Indo Pale Agreement Bankruptcy Code 
(XVII, 01-08-2001) 179-180 I ~X~lI, 03-08-2001) 203-204 

Indo-Israel Talks on Pilotless 'Lakehya' Drinlung Water 
Planes , (XVII, 31-07-2001) 96-101 
(XVIII, 8-01-2001) 151-159 I Employment Growth Rate 

Indo-Russia Tics (XVII, 30-07-2001) 281 
(XVIII, 8-01-2001) 197 I Increase in Revenue of Air India 

National Ayurveda Institute 
(XVII. 01-08-200 I ) 296 

Need to provide halt of Vaisha.li or 
Gorakhpur Express at J8J'W81 railway 
station in Bahraich c:liSlrict. U .P. (MUR 
377) 
(XVIII, 8"()8-2001) 306 

(XVU, 23-07-2001) 50-5 I 
KVIC in Uttranchal 

(XVII, 25-07-2001) 67-68 
Monitoring of Economy by RBI 

(XVII, 03-08-2001) 53-54 
Shortfall in Central E~cise Collection 

(XVII, 03-08-2001) 255-256 
Need to provide stoppage of Gokul Slowdown in Industrial Growth 

Express at Bichhiya Railway Station, (XVII, 27-07-200 I) 243-245 
U.P. (MUR 377) I . 
(XVII, 2:5-07-200 I) 364 Choubaa, Sbrt SbivnJ Silllb 

Bhopal Gas Tragedy 
Pending Hydel Power Projects '(XIX, 21-08-200 I) 91-92 

(XVIII, 10-08-200 I) 308-309 
Population Control 

(XVII, 01-08-2001) 365-366 
Postal Services Collaboration with 

Foreign Companies 
(XVII, 30-07-2001) 45-46 

Privatisation ofILD Telephone Services 
(XVUI, 06-08-2001) 66 

Research and Development on Vaccines 
(XIX,21':()8-2oo1) 12-13 

Vanishing of Indian Cricketers from 
Australian cricket Training Academy 
(XVII, 23-07-2001) ~62 

Withdrawal from PF Acoounts 
(XVII. 30-07-200 I) 157 

Demolition of Colonies in Tughlakabad 
Area 
(XIX, 28-08-200 I) 183-184 

Extension ofLaI Dora Area in Delhi 
(XIX, 21-08-200 I) 132 

I Chowdhary. Start Adhir 
I Amendment of Consumer Protection Act. 

1986 
(XVIII, 17-08-2001) 72 

Anti-Dumping Cases Against China 
(XVII, 27-07-2001) II 

BoUywood Nexus with Underworld 
(XVII, 24-07-2001) 242-243 

1 Committee on environmental and health 
I care system 

Cboud!tury, Sbri Samar I (XVII, 23-07-2001) 197 
Agreement between India and China on Ii Construction of Building and Fly Over at 

Telecom Sector IGIA 
(XVIII. 20..08-2001) 5g..,W • (XVII, F·"7-2001) 191-193 



NAME INDEX 303 

Customs Duty on Aluminium 
(XIX, 24-08-2001) 116-17 

I Private Participation in Exploration and 
Production of Coal 

Decentralisation of Foodgrains (XVIII, 07-08-2001) 327-328 
Procurement Registration and Other Related Laws 
(XVII, 03-08-2001) 105-106 (Amendment) Bill 

Deployment of Army Enroute to I (XIX, 28-08-2001) 465 
Amamath Yatra Scheduled Castes and the Scheduled 
(XVII, 01-08-2001) 300 I Tribes (Reservation in Services) Bill 

Disapproval of Live-Stock Importation I (XIX, 24-08-2001) 403-06 
(Amendment) Ordinance and Live- Slowdown in Industrial Growth 
Stock Importation (Amendment) Bill (XVII, 27-07-20(1) 243-245 
Considered &. Adopted 
(XVIII, 8-08-2001) 315-318 Surprise checks at Airports 

(XVIII, 20-08-2001) 210-211 
Expert Team on Ammunition Storage WarehousingCorporations(Amendmenr) 

System I Bill 
(XVII, 25-07-2001) 107-108 I (XVIll, 20-08-2001) 376-380 

Functioning of Speed Posts , 0 

(XVlll 20-08-2001) 124-126 Wmdmg up of Coal ControllerOftices 
, I (XVIll, 14-08-2001) 101-102 

Identification of Backward Areas (HoAoHo! C dh Sbri BikuIl 
Diso) how ary, 
(XVII, 03-08-200 1) 404-407 Political Parties 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII. 07-08-2001) 108-111 

Import of Crude Oil for Panipat Refinery 
(XVIII, 16-08-2001) 151-52 

Infant Mortality 
(XVIII. 8-08-2001) 23 

Irregu1arities in Duty Free Shops 
(XVIII, 16-08-2001) 254-255 

ISD Rackets 
(XVII, 23-07-2001) 25-26 

Killing OflMQCeqt People in Jammu and 
Kashmir 
(XVIII. 8-08-2001) 282 

Killings of Amamath Pilgrims in Jammu 
and Kashmir by Militants 
(XVII. 24-07-2001) 393 

Need to take steps to protect Murshidabad 
district in west Bengal from recurring 
floods (MUR 377) 
(XVIII, 20-08-200 I) 348-349 

(XIX, 23-08-2001) 89-90 
Revival of Bums Standards Wagon 

Company Limited 
(XVrn, 17-08-200 1) 49-50 

Chowdhury, S.rlmati Rea. 
Bangladeshi and Nepal Jmmi&raats 

(XVII, 24-07-2001) as-86 
Custodial Deaths 

(XVII, 31-07-2001) 84-88 
Deaths of Animals and Birds 

(XVII. 23-07-2001) 309-3'1 
Development of Small Scale Industries 

(xVII, 01-08-20(1) 287-28& 
Discharge of sewage into Yamuna 

(XVII. 23-07-2001) 384-385 
Domcstic Air Services by Non-ScbeduJed 

Operators 
(XVIII. 06-08-2001) 154-155 

Export to EU Countries 
(XVII, 03-08-2001) 38-39 
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Export-Import Performance I Strike by BALCO Employees 
(XVr.27-07-2001)21-23 (Xvn. 27-07-2001) 200-203 

Fencing on Border Along Jammu and US Report on Global Terrorism 
Kaslunir (xvtl. 25-07-2001) 33-335 
(XVII. 24-07-2001) 101-109 i Visit of Kazakhstan Assistant Foreign 

Foreign Secretary's Visit to USA i Minister 
(XVn, 01-08-2001) 293-29S I (XVII, 01-08-2001) 3S4-3SS 

Free Primary Education " Visit of Russian Foreign MinisterlDeputy 
(XVII, 31-07-2001) 291=292 I Premier. 

Gifts ofTigers by Zoo Authorities I (XVII. 25-07-200) 339-340 
(XVII, 30-07-2001) 112 I Work-ForceofCbildten 

HIV I (XVII. 23-07-2001) lIS-III 
(XVIII, 1-08-200 I) 24S-248 I Daa.uti, Slirt a. .... ida 

Indo-Palt Summit I Admiral Gorshkov 
(XVII, 2S-07-2001) 337 ! (XVII, 2S-07-2ool) 148-149 

Introduction ofVedic AS1rOIogy as Degree I Ayurvedic Hospital 
Course ! (XVII, 25-07-2001) 228 
(XVII, 24-07-2001) liS i Bank Guarantee 10 NAFED Market 

Joint Plan for Nabbing Veerappan i Intervention Scheme 
(XVIII, 14-08-2001) 303 I (XVIIl, 16-08-2001) 256 

Matlnutrition Among Indian Children I CGHS Dispensary 
(XVII, 31-07-2001) 292-294 ! (XIX, 22-08-2001 )73-74 

I 
Myanmarese Detenues I Closure of Directorate of Tobacco 

(XVIJ,3I-07-200l)63 1 Development 
National Mi.ssile Defence System I (XVOI, 16-08-200 I) 61 4i.2 

(XVII, 2S-07-200I) 201 Employees Stock Option Scheme 
OUtDnding Dues to Rice Mill Ownen I (XVII, 03-08-2001) 259 

and Farmers I Flying Ships 
(XVII, 03-08-2001) 71-n I (XIX. 21-01-2001) 171-172 

Procumnent of Foodgrains Non-TariffBarrien by Japan 
(XVD, 27-07-2001) 271-279 I (XJX, 24-08-2001) 175 

Provision of Death Sentence Policy for Street Hawkers and Vendon 
(XVD,OI-08-2ool)374 (XVIII. 07-08-2001) 125 

Report on National Security System 
(XVII, 25-07-2001) 313-315 

Rural Sanitation 
(XVOl. 07-08-2001) 40-49 

South Alia Meet on Investment on 
OUIdren in New Delhi 
(XVl1l.07~200t)230 

Profit of Banks 
(Xvm. 17-01-2001) 112-16 

Rationalisation of Posts 
(XVIII, 06-08-2001) 10-81 

Rehabilitation Plan for Widows 
(XIX, 111-01-2ool) 151-152 
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Repon of orr Service I Inclusion of Spons Events in Afro-Asian 
~ (XIX, 24-08-200 1) 105-06 I Games 

Restriction on Marketing of Agricultural I (XVII, 30-07-200 I) 198-99 
Produce Increase in Tuition Fee 
(XIX, 23-08-2001) 172-73 I (XVIII. 8-08-2001) 152-53 

Revamping of Rural Development 151 Activities in Bengal and North-Eastern 
Schemes I States 
(XVII, 31-07-2001) 136 (XVII, 24-07-2001) 231 

Testing of Indigenous Equipments 
(XVII, 25-07-2001) 141 

VRS in Banks 
(XVII. 27-07-200 I) 87-94 

Dahal, Shri Bhim 
Amendment in Central Sales Tax Act 
. (XVII. 03-08-2001) 241 

Chinese Stand on Sikkim 
(XVII. 25-07-2001) 126-27 

Code of Conduct for Ministers 
(XVIII, 07-08-200 I) 283-84 

Dearness Allowance 
(XVII. 27-07-2001) 147-48 

Delhi Police Officials without Helmet 
(XVII. 24-07-2001) 81 

Deployment of CISF at Airports 
(XVII. 23-07-2001) 345-47 

Devolution of Powers to States 
(XIX. 21-08-200 I) 49 

Dolphin Mobile telephone Service 
(XVII. 30-07-2001) 90-92 

EJectronic Telephone Exchanges 
(XVII. 30-07·2001) 245-47 

Gas Pipeline Between Bangladesh and 
India 
(XV1I1. 10-08-2001) 140-41 

Goodwill Gestures 
(XVII, 25-07·2001) 299-301 

Illegal Activiti:::s in Slum Clusters 
(XVIII, 14-08-2001) 204-05 

Illegal Immigrants in the country 
(XVII. 24-07-2001) 18 .... 9 

Manufacturing/Selling of Spurious Drugs 
in Delhi 
(XVII. 31-07-200 I) 2-3 

Medical Grant Commission 
(XVlIl. 8-08-200 I) 15-19 

Mental Health Programme 
(XIX, 22-08-2001) 362-64 

Posting oflAS Officers 
(XVII. 01-08-200 I) 177 

: Projects for Sikkim 
I (XVIII. 14-0&-200 I) 55-56 

Proposal for Rural Development Schemes 
(XVII. 24-07-2001) 270-74 

Purchasing of Small Aircraft for Indian 
Airlines 
(XVII. 30-07-200 I) \07-08 

Restoration of Indo-Pak Cricket Test 
(XVII. 30-07-2001) 208 

Setting up of Force Recruitment Centre 
for Para-Military Forces 
(XVII. 31-07-2001) 147 

Telecom Facilities in NER 
(XVIll. 06-08-2001) 82-83 

Telecom facilities in Sikkim 
(XVII. 23-07-2001) 262-64 

Transfer of Teachers of Kendriya and 
Navodaya Vidyalayas 
(XVIII. 14-08-2001) 207-09 

Vacant post ofChainnan, IDBI vacancies 
(XVU, 03-08-200 1) 130 

Value Added Tax System 
(XVII, 03-08-2001) 193-94 
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Vehide(s) Theft Cases in Delhi 
(XVIlI, 07-08-2(01) 198-99 

Withdrawal of Nepali Citizenship 
(XIX, 22-08.2(01) 19-24 

LOKSABHA 

I, Fall in Production in PSUs 
(XVII, 03-08-2(01) 12 

HPT Link at Raiganj, West Bengal 
(XVIII, 17-08-200 1) 2SS 

Dalit Ezlaih.alai, Sbri Indo-Palt Swnmit 
Late Delivery of Money Orders ,(XVII, 2S-07-2(01) 337 

(XVIII, 06-08·200 I) 8·9 I Influx from Pakistan (Control) Repealing 
Dumunli, Shrl Priya RaRja. I (Repeal) BiII- Consid. 
Action Plan for NH-31 and 35 I (XIX, 21-08-2(01) 199·201 

(XVIII, 20-08.200 I) 141-42 I Investment by Reliance in Russia 
Agricultural InigatedlUnirrigated Land 1 (XVIII, 10-08-200 1) 238 

(XIX, 23-08-200 I) 74-78 II Killirig oflnncx:ent People in Jammu and 
Anti-Defection Law Kashmir 

(XVIII, 16-08-2(01) 17-li I. (~VIIl, 8-08-2001) 286 
Appointment of Shri P.S. Subraman I KJlhnp of Anwnath Pilgrims in Janunu 

as Chairman of UTI yam I and Kashmir by Militants 
(XVIII. 16-08-2(01) 368-10 i (XVII, 24-07-2(01) 394-95 

Casual Labour in BAlcCO I Licence Fee 
(XVIII, 06-01-20(1) 107 I (XVII, 30-07-2001) 237-38 

CDMA-WLL Bid I Live Coverage of Spons Events 
(XVII, 30-07-2001) 162-63 i (XVIII, 17-08-2(01) 2SI-53 

CDMA-WLL Operation I M.P. Development Proposals 
(XVII, 30-07-2001) 271 I (XVIII, 1-08-2(01) 77-71 

CDMA-WLL Operators Policy I Medical Equipments in A1IMS 
(XVII, 30-07-2(01) 30-31 I (XVIII, 8-01-2(01) 9 

Cellular Licences 
(XVIII, 06-08·200 1) 22-25 

Mobility Licences 
(XVIII, 06-08-2(01) 2.1-.9 

Census Repon Modernisation and Revival of Indian Iron 
(XIX. 22-08-200 I) 51-59 and Steel Company Ltd. 

Central Sales Tax (Amendment) Bill (XVII. 01-01-2001) 402 
(XIX, 28-08.200 I) 45 I I Modernization of Hoolhly Dock and 

Constitution of JPC on issues relatin to Shipping Company 
UTI's US-64 Scheme g (XVIII, 10-0'-2001) 86-87 
(XVII. 03-08-2001) 321.24 I Need for all-rowld development of North 

Cost Sharing of Projects Under NRCP i Bengal (MUR 377) 
(XVII, 30-07.2001) 9.10 . (XVIII, 8-08-2(01) 309 

Need to draw a comprehensive plan to 
Debt Recovery Tribunals 

(XVIII, 17-08·2001) 7 
Disinvestment of Public 

Undenakings(DUR 193) 
(XIX, 23.08.2(01) 483·500 

I protect revenue blocks of Uttar ... 

I Dinajpur and Maida districts in West 
Sector Bengal from devastating floods 

(MUR 377) 
I (XVIII, 14-08.2(01) 349·3S0 
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Need to take .steps for all round 
development of Maida district in 
West Bengal (MUR 377) 

Fire Accident in Underground Coal Mines 
(XVIII. 07-08-2001) 236-37 

(XIX, 21-08-2001) 194 Flood Control in Orissa 
(XVIII, 06-08-2001) 101-02 

Flood Situation in Orissa and Kerala 
(XVII, 24-07-2001) 383-84 

Privatisation of Indian Iron and Steel I Food r. 
Company lor work Scheme 

Performance of Sports Persons 
(XVIII. 20-OB-2ool) 11-12 

(XVIII, 14-08-2001) 194-95 (XVIII, 07-08-2001) 359-61 

Projects under Prime Minister Gram 
Sadak Yojana 
(XVIII, 14-08-2001) 5~ 

Lok Pal Bill 
(XVII. 25-07-2001) 92 

Pollution Control by PPL 
(XVIII, 14-0B-2001) 226 Protection of Vishwa Bharti 

(XVII. 31-07-2001) 179 Regarding Revival of Indian Iron and 
Redefining oflndustrial Sickness I Steel Company 

(XVIII, 17-08-2001) 233-41 I (XVIII, 10-08-2001) 3B2 
Revival ofDurgapur and Haldia Fertilizer I Supplementary Demands 

Units i Grants--General 
for 

(XVII, 24-07-2001) 274-75 : (XIX. 28-08-2001) 403 
Revival of Undertakings and Fertili~r i Dev, Sbri Soatosb Moha. 

Units in West Bengal I Business Advisory Committee - Report 
(XVII, 24-07·2001) 116-17 . Presented 

Role of Special Advisors in the Ministry I (XVII, 01-08-2001) 382 
of Defence I Constitution (Ninety-first) Amendment 
(XVIII, 17-08-200 I) 279-83 'Bill- Consid. 

Rural Sanitation i (XIX, 21-08-2001) 259·61 
(XVIII, 07-08-2001) 48-49 ! Development ofNonh-Eastem Region 

Sick Coal Mines I (XVIII, 07-08-2001) 52-53 
(XVII, 24-07-2001) 243-44 I Recommendations of the Expenditure 

i Reforms Commission 
Syllabus for History , (XIX, 23-08-2001) 22-23 

(XVII, 31-07-2001) 117 i 

Termination Services of M.D., Air India I Restructuring oflncome Tax Department 
(XVII, 23-07-200 I) 9-11 i (XIX, 24-08-200 l) 16 

" 
Situation in North-East States fotJowing 

r the decision to extend ceasefire 
, agreement with NSCN beyond 
; Nagaland 

(XIX. 28-08-2001) 25-30 i (XVII, 24-07-2001) 371.75 
Deo, Shri Bikram Kesbari I Statutory Resolution Re-Approval o( 
Extraction of Minerals by Iron Ore I Proclamation issued by President in 

Companies I Relation to the State of Manipur 
(XVIII. 14-08-2001) 61-76 ,(XVII. 30-07-2001) 321-27 

Vacant Posts of Judges 
(XVIII. 10-08-200 I )355-57 

Welfare ofTribals 
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Supersession 
(XVII, 25-07-2001) 86-87 

Treatment of Blood Cancer in Ayurveda 
(XVII. 01-08-2001) 23 

Dtvi, Sbrimati Kailalbo 
Clarifications on the Statement made by 

the Home Minister on 31-07-2001 on 
the Killing of Shrimati Phoolan Devi 
(XVII, 01-08-200 I) 443-44 

Construction of Under Bridges 
(XVlII. 16-08-2001) 87-88 

Food for work Scheme 
(XVIIJ. 07-08-2001) 359-61 

Indo-Pak Summit 
(XVIII, 07-08-2001) 138-39 

Meeting with Hurriyat Leaders. 
(XIX, 22-08-200 I) 341 

Dbikale, Sbri Utttmrao 
ADB Assisted Projects in Maharashtra 

(XVII. 03-08-2001) 72 

Ban on Smoking 
(XVIII. 8-08-2001) 154-55 

Closure of Enron Project 
(XIX, 23-08-200 I) 358 

, ; 

Inclusion of Kabbaddi-Kho-Kho in 
Olympic 
(XVII, 30-07-20(1) 127-21 

India's Participation in Cricket 
Tournaments 
(XVIII, 06-08-200 I) 265 

Lifting the Ban on Export of Onion 
(XVII. 27-07-2001) 157 

Losses in Hindustan Antibiotics Ltd. 
(XVIII, 07-OS-200 I) 202-03 

National Agriculture Commission BiII-
Introduced . 
(XVII, 27-07-2001) 345 

National Commission for Senior Citizens 
Bill- Introduced. 
(XVII, 27-07-2001) 346 

Need to lift the ban imposed on export of 
Onion (MUR 377) 
(XVllI, 14-08-2001) 351 

Need to Start Air Service From Nasik city 
in Mabarashtra (MUR 377) 
(XVII, 24-07-2001) 40s..09 

! Opening of Gandhinagar and Ojhar 
: Airpons 
I (XVII. 23-O7-200l) 360 

Construction of International Airport at i Political Parties (Assistance and 
Panwel 'I Regulation) Bill-Introduced 
(XVIll. 20-08-20(1) 158 (XVII. 27-07-20(1) 346 

Cooversion of Mumbai-Nasik Road PriYlltisation ofMTNL 
(XVII. 30-07-2001) 210 (XVII, 30-01-200l) 250-51 

Double lane ofNasik-Pune NH-SO 
(XVII, 23-07-20(1) 279 

EPF-ESI Dues Against Companies 
(XVIII, 06-()8-200 I) 258-62 

Fake Credit Cards 
(XVIU, 17-OS-2001) 251-52 

Functioning of Private Power Projects 
(XIX, 23-OS-2001) 288-89 

Reduction in Pulse Rate 
(XVIII, 06-01-2001) 215-16 

Rehabilitation of Slum Dwellers in 
Mumbai 
(XVII, 31-07-2001) 131-39 

Report of World Commission on DIm. 
(XVII. 30-07-2001) 276-7. 

Revival Pacltqe for NTC Mills 
High CourtofMumbai (Establishment of A (XIX. 23-01-2001) 52-'3 

pet'n&11CiJl bench at Nasik-1nIrocbx:ed? Social Security for Senior Citizens 
(XVII, 27-07-2001) 344 (XVlll, 8-01-20(1) 51-~ 



Telephone Connections 
(XVII. 30-07-2001) 279 

Telephone Facility 
(XVUJ,06-08-2001) ISO-52 

Dbi.akara_, Sllri T.T.V. 
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I Official Work in Hindi 
I (XVIII, 20-08-200 I) 212 

i Power Generation Through NCEs I (XVIII. 10-08-200 I ) 270 
I 

: Profit Earned by Railways I (XIX. 23-08-2001) 174-75 Sorewells in Tamil Nadu 
(XVIII, 06-08-2001) 100 i Reservation for SCslSTs in Educational 

i Institutions Central Rural Sanitation Programme 
(XVIII, 14-01-200 I) 246-41 

Closure of Industrial Units 
(XVII. 23-07-2001) 116 

! (XVII. 01-08-2001) 232 

I Slowdown in Industrial Growth i (XVII, 27-07-2001) 243-45 
I 

Coal Reserves I Special Economic Zones 
(XVII. 31-07-2001) 6-8 ! (XVIII, 17-08-2001) 32-33 

Construction ofRefiigeration Facilities in : Transfer of Teachers of Kendriya and 
Private Sector· i Navodaya Vidyalayas 
(XIX. 23-08-2001) 332-33 i (XVIII, 14-08-2001) 207-09 

Declaration of all Indian Languages as i Unemployed Persons 
National Languages . (XVIII, 06-08-200 I) 281-86 
(XIX. 21-01-2001) 148 Value added conversion activities in 

Expenditure incurred on Navodaya 
Vidyalayas 
(XVIII. 14-08-2001) 105 

Salem Steel Plant 
(XVIIl.14-01-2001)295-97 

Diwathe, Shri Namdeo Ha~ji 
Impon of Edible Oils Committee on Public Health Workers 

(XVIII, 17-08-2001) 152 Honorarium 
Incentive for Setting up of Small Hydro i (XIX. 22-08-2001) 129-30 

Power Projects : Durgapur Rayatwari Mine Accident 
(XVIII. 16-01-2001) 119-91 : (XVIII. 14-01-2001)300-04 

Industries Under Public Utility Services 
(XVIII. 20-01-200 I) 126-27 

Integrated C~mmunication Policy 
(XVII. 30-07-2001) 111-12 

I Fast Track Couns 
(XVIII. 16-08-2001) 299 

! Funds for Maharashtra 
! (XIX, 22-01-200 I) 310 

Integrated Industrial Development 'I· Supplementary Demands for Grants-
Scheme General 
(XVII. 01-01-2001) 171-72 : (XIX. 21-08-2001) 364 

Kodaikanal Radio Station 
(XVII. 03-01-2001) 257·58 

Margin Money Scheme 
(XVIII. 1-01-200 I) 33-36 

National Spons Development Fund 
(XVIII. 06-01-2001) 191·99 

~ Survey on Unemployment 
: (XVIII. 20-08-2001) 28-38 

Dome, Dr. Ram Cbandra 
Conference on Land Resource 

Management 
(XVII. 24-07-2001) 65-66 
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Deficit in Indian Airlines I· Eden, Sbri George 
(XVII. 23'()7-200 I) 197-200 Amalgamation of HOCL with Kochi Oil 

Export Oriented Unit of Oil Refinery at' Refineries 
KaJcinada Port . (XVII. 31'()7-200 I) 126-27 
(XVII, 03-08-2001) 197 Closure ofPIB Office 

Impact .o~ Removal of Quantitative I (XVII, 03-08-20(1) 117 
Restrictions I Completion ofCochin-Madurai National 
(Xvn. 27'()7-2001) 124-26 I Highway 

Indian Medical Council (Amendment) (XVII. 23.()7-2001) 290-91 
Bill - Consid. I Development ofNedumbassary Airport 
(XIX, 21.()1-2001) 233-34 I (XVII,23.()7-2001),I13-14 

New Medicine for Asthma l Need to revise the family pension to 
(XVII, 31-07-2001) 262 I widows of the soldiers (MUR 377) 

P I· t A Lar Sc I I I' (XIV. 07.()3-2001) 361 oJC)'o ttract ge a e nvestment 
in Public Sector. Telephone Rent 
(XVIII, 16.()1-2001) 7-1 I (XVII.23'()7~2001) 219-90 

Surplus Foodgrains in States ! EIaBgovaa, Shrl P.D. 
(XVIII, 16'()1-200 I) 206 ; Additional Financial Assistance to States 

Videsb Sanchar Nigam Limited ! for Tribal Development Programmes 
(XVII, 23.()7-2001)324-25 i (XVII, 31.()7-2001) 164-66 

I Admissions in Private Educational 
Visit to France and England Institutions . 

(XVII, 03-01-2001) 60 I (XIX, 21'()8-200 I) 14-15 
D'SoIlZll. Dr. (Shrimati) Beatris i Advanced Training Institute, Guindy 
Changes in Adoption Laws I (XVIII, 20-01-200 I) 152-53 

(XVII, 2S'()7-200!) 27 I Allocation of Funds for Development of 
Saffi'onisation of Education (OUR 193) I Science and Tec:ImoJogy 

(XVIII, 20.()1-200l) 431 -341 (XVII, 31.()7-2001) 302-06 

Dadi, Sbri Rameshwar 
Decline of Utilisation of Labour Force 

(XVIII, 20'()8·2001) 148 
Investment in Agriculture 

(XIX, 23.()1-2001) 293-94 
Oft'ieial Language Policy 

(XIx, 28-08-200 I) 213 
D .... , SIlri SUlDJiler SiDP 
Disinveslment of PSUS 

(XVII, 03'()S·2001) 222-28 
Suspension of LTC Facilities 

(XVIII, 17'()1-2001) 98-99 

I Allocation of Fundi W'Ider PMGY 
(XVIII, 14'()8-200 I) 249-52 

Amenitie Along National Highways 
(XVIII, 20-08·2001) 213-14 

Anlyodaya Yojana 
(XIX. 24.()8-2001) 55·57 

AIsiItance to Central Footwar TraininJ 
lDstitute, Chennai 
(XIX, 24-08-2001) 230-31 

ASYLUM DeadIs 
(XIX, 22.()8.200 I) 20 I 

BackJoa of OBC Vacancies 
(~. J1'()1·2001) 262 
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Backward Districts 
(XVIII, 14-08-200 1) 219-223 I Financial Assistance to Agro and Rural 

, Industries 
Cellular Telephones 

(XVII, 30-07-2001) 28-30 

Channelisation of water supply 
programmes 
(XVII. 23-07-2001) 361-363 

Check on Corruption 

I (XVII, 25-07-2001) 315-321 
Financial Assistance to Physically 

Handicapped 
(XVII. 25-07-2001) 343-344 

Financial Assistance to SCIST and OBC 

I (XVII. 25-07-200 I) 335 

(XVII, 01'-08-2001) 202-203 • Forest Cover in Hilly Areas and Rural 
I Areas 

Code of Conduct for MediaIPapers I (XVII 30-07-2001) 283-285 
(XIX. 28-08-2001) 296-297 I • . I Four Laning of Bangalore-Hosur-

Compensation for Acquisition of Land by I Thoppur Ponion ofNH-47 
NLC I (XVII, 30-07-2001) 269-272 
(XVIII, 07-08-2001) 316-317 

I Four Laning of National Highway-7 
Deposition ofExca~ Material in Govt. (XVlll, 06-08-200 I) 243-244 

Museum, Chennal F .. . . . 
(XIX, 23-08-2001) 137-138 . i unctlomng of~ Umversltles and 

, Autonomous Institutes 
Development Council for Sugar Industry I (XIX, 21-08-2001) 129 

(XVIII 17-08-2001) 192-97 I .. , i Fund POSition under Sugar Development 
Development of Rural Industries in Tamil! Fund 

Nadu ! (XIX, 24-08-2001) 125-46 
(XVIII, 8-OK-200t) 106-114 i Funds for I.T. 

Development ofTidal and Software Parks I (XVII, 25-07-2001) 109-117 
(XVII, 01-08-2001) 290-293 I Hostels for Working Women and Girl 

Disinvestment ofPSUs . Students 
(XVII, 03-08-2001) i22-228 (XVIII, 14-08-2001) 79-11 

Diversion of Excess Water of Rive~ I Illegal Sale of Explosive Materials 
(XVII, 23-07-2001) 11-13 (XVII, 03-08-2001) 62-63 

Enrolment to Distance Education lmpactand Outcome of Sugar Agreements 
Universities (XVII, 03-08-2001) 173-175 
(XVIII, 07-08-200 I) 235 Improvement in Air Links to Khajuraho 

EPFOftices 
(XVII, 30-07-2001) 150-151 

Excavation of Archaeological Sites 
(XVIII, 16-08-2001) 27'-287 

Export from Madras Export Pr&essing 
Zone 
(XIX, 24-08-2001) 246-47 

Extension ofNLC Mines 
(XVIII. 14-08-2001)333-334 

and Konark 
(XVII, 23-07-2001) 282-283 

Incidents of Fire in Coal Mines 
(XVII, 31-07-2001) 19-20 

Inclusion of Tamil Nadu Backward 
Districts 
(XIX, 28-08-2001) 121-122 

Indian Grain Storage Management and 
Research Institute 
(XVIII, 17-08-2001) 229 



312 LOKSABHA 

Indira Gandhi Centre for Atomic Research i SuPPly of Wheat and Rice 
(XIX. 22-08-2001) 243 ! (XVII. 27-07-2001) 211-214 

Innovative Projects for Games/Sports ,I Support to Malaria Research Centres 
(XVIII. 06-08-2001) 65-66 1 (XIX, 22-08-2001) 38-39 

Installation of Fertilizer Plants ! Farook, Sbri M.O.H. 
(XVII, 24-07-200 I) 250 I Committee ~n Priva~ Members Bills and 

Integrated Hogenakkal Drinking Water I ResolutIons. SIxteenth Report-
Scheme (s) Presented 
(XVIII. 07-08-2001) 127 I (XVIII. &-08-2001) 261 

Licences to sell Explosives I Committee on Private Members' B ills ~ 
(XVIII 17-08-2(01) 76-80 I Resolutions-Fifteenth Report 

, I (XVlI. 25-07-2001) 353 
Measures to Improve Education in i M· R Th· th F dt d 

Colleges and Universities . II ot~on e: Irteen. ourt~ an 
(XVII 24-07-2001) 347 FI~eenth Reports of Com.mlttce on 

• Private Members' Bills and 
Mining Activities in Tamil Nadu ! Resolutions 

(XVII. 30-07-2001) 219-220 I (XVII. 27-07-2001) 338-339 
Mining Projects in the Country i TADA Detainees 

(XVIII. 20-08-2001) 306-307 i (XIX. 21-08-2001) 59 
Missing of Rare Coins from Goa Museum ! Gadde, Sbri Ram Moua 

'XVIII, 16-08-2001) tJ3-114 I Approach Paper on Tenth Five Year Plan 
Nehru Yuva Kendras (XVII, 25-07-200 I) 215-2 I 6 

(XVIII. 20-08-2001) 193-195 ASYLUM Deaths 
New Telephone Exchanges 

(XVIII, 20-08-2001 J 244 
Old Age Homes 

(XVII, 01-08-2001) 63-119 
Part-Time Non-Official Directors 

(XVII, 27-07-2001) 48~ 
Peruman Rail Tragedy 

(XIX. 23-08-200 I) 13 7 
Pollution from NLC Mines 

(XIX, 28-08-2001) 224 

Production of Commercial Feature Films 
(XVII, 27-07-2001) 262 

Road Safety Along National Highways 
(XVIII. 06-08-2001) 193-194 

Salem Steel Plant 
(XVII, 24-07-2001) 72-73 

Save Grain Campaign 
(XVIII, \1-08-2001) 216-20 

(XIX, 22-08-2001) 201 
BailOut Package for IFCI 

(XIX, 24-08-200 I) 85-86 
Cleaning of Rivers 

(XVII, 30-07-2001) 204-205 
Conference on Panchayati Raj System 

(XVIII, 07-08-2001) 53-57 
Construction of Houses for PF Members 

inA.P. 
(XVIII. 06-08-2001) 127 

CRB Mutual Fund Scam 
(XIX. i/-OS-2ool) 257 

Defence Deals with Foreign Countries 
(XVII. 25-07-200 I) 311-312 

Devolution of Powers to Stales 
(XIX, 21-08-2001) 49 

Disbanding of State Pollution Control 
Boards 
(XVII, 30-07-2001) 244-245 
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Dolphin Mobile Telephone Service Mil .. Seekia&-RefbIe in MotcpI 
.. (XVII, 30-07-2001) 90-92 (XVll, 24-07-2001) 125-126 

Family Welfare Programme NIItionaJ Anli-MaIIIria Proplllllllae 
(XIX, 22-01-2001) 252-254 (XiX, 22-01-2001) 140-141 

Foreign Visits by Ministers National Workshop on Advances 
(XVII, 24-07-2001) 99 ~,31-07-2001)149--162 

Grading System New Healdl Policy 
(XVII, 31-07-2001) 83-84 (XVIII. 8-08-2001) 207-208 

Hawala Racket in AIunedabed Non-Payment of Deposits 
(XVII, 03-08-2001) 231-232 (XVIII. 16-08-2001) 37-38 

HawaIa Transaction Objeetions by Oil Companies on Inter-
(XVII, 03-08-2001) 54 State Gas Pipelines 

Illegal Bangladeshi Migrants in the (XIX, 23-08-2001) 169 

Capital P~ofChUmunofKVS 

(XVII, 31-07-2001) 59-60 (XVIII. 07-08-2001) 121-122 

Illegal ttade of Shahtoosh shawl Proxy Voting for Armed Force 
(XVII. 23-07-2001) 183-185 (XVID. 16-01-2001) 108 

Indo-French stntegic Talks Quit Notices to Vilt.gen &10lIl Indo-
(XIX, 22-01-2001) 303-304 BqWesh BonIer 

Indo-NepaJ Joint Wortin& Group Meetin& (XVIu, 14-08-2001) 297 

(XVII, 25-07-2001) 92-93 jlegularisation ofUnauIboriIed Colaaiea 
inDeJbi 

Indo-Palt Foreign Secrd8lies Meetinp (XVID,I4-0I-200I) 130-131 
(XiX, 22-01-2001) 199-20i 

Regulating die Quality of Genetically 
Indo-Palt Summit Modified Foods 

(XVIII, 07-01-2001) 131-139 (XIX. 28-01-2001) ISO-lSI 
Indo-Sino Border Talks RcpIIIIDIy Body for Coopeaatiwe ..... 

(XVD. 25-07-2001) 327-328 (XVll, 03-01-2001) 144 
Indo-USA Joint Working Group Meet· Report of Expenditure Refonu 

(XVII, 25-07-2001) 105-106 Commission 
InIerIwtionaI Drua Syndiclfe, London (XVUI, 14-01-2001) 13-15 

(XVII, 03-01-2001) 181-182 Report on DefoIesbItion 
ID&emationaJ Labour Conference (XVu, 30-07-2001) 274 

(XVD. 23-07-2001) 383-384 SeaIemeat ofP.F. claims 
Killing of DalitslPenons of Minority (XVII.23-07-2001)3~309 

Comtnunities Sbere Price ManipUtion by eomp.nies 
(XIX. 21-01-2001) 114-111 ~ 03-01-2001) 99-100 

LeIter Wriaea to EmbuIies Spec:ific:ation of CNG Eqines 
(XIX, 24-01-2001) 266-67 (XVIII. 20-01-200 I) 161-169 

Lou in V'iukhIpIdnIm Steel P1ent Sports Policy for ~ 
(xvm, 07-01-2001) 226 (XVll, 23-07-2001) 319-390 
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University REC Status to Regional I Establishment of Procurement Centres of 
~gineering Colleges FCI 
(XVII, 24-07-2001)246 (XVII, 03-08-2001) 69 

Use of Private IRstitutions u Franchise Pndhan Mantri Gram Sadak Yojana 
for Degree (XVII, 31-07-200 I) 4-{; 

(XVII, 24-07-2001) 232 Promotion/Development of Tribal 
Use of Prohibited Druges by Indian Agencies 

CrdetPlayen (XVII,3I-07-200l) 162-163 
(XVII, 30-07-2001) 63 I Telephone Facility in Orissa 

VISit of U.S. Assistant Secretary of State I[ (XVII, 30-07-2001) 163-165 
(XVIII. 8-08-200 1) 174-175 VocationaJization of Secondary Education 

Gaduvi, 9ri P.s. (XVII, 31-07-2001) li7. 22S-227 
Allotment of Government 

Accommodation 
(XIX,2~2ool)314-315 

Collection trom Central Road Fwd 
(XVOI. 20-08-2001) 45-47 

G.adltl, Sltri DUipbmar M .... ldalal 
Acc::idenlS in Atomic Plants 

(XIX, 22-08-2001) 75-76 

AdvCnisement in Manthi Newspapers 
(XIX. 24-08-2001) 57 

Construction of Houses made of paper in Advisory Boards for K VIC 
Bhuj I (XVII. 01-01-2001) 299-300 
(XIX, 28-01-2001) 134-135 II Ai---- handlin .. international tli .. h •• 

Metro Prime Time Slot °rvo _ -.., .-
(XVII, 23-07-2001) 277-278 

(XIX, 24-08-2001) 74-76 

National Institute ofSugarc:ane and Supr 
Teclmology 
(XVIl, 27-07-2001) 107-101 

Atomic Power Generation 
(XVII. 01-01-2001) 190 

Commercial Utilisation of Railway Land 
(XVIII, 16-08-200 I) 193 

Projec:ts La&mched by CAPAKT in Gujlrlt 
(XVIII. 07-08-2001) 164-175 Compensation to Fanners 

Smart<Mds 
(xvnu, 20-08-2001) 324-325 

Special CenIra1Assislance for Earthquake 
inOujwat 
(XIX, 23-08-200 I) 325 

Subsidy on fenilizers 
(Xlx, 21-08-200 I) 18-19 

Telephone Connections 
(XVIII. 06-08-2001) 1I5-lI8 

Training to Workers Who Opt for VRS 
(XIX. 24-08-2001) 162 

G ..... Slirimati H .... 
Def~ion. in Tribal Areas ofOriua 

(XVII, 30-07-2001) III 

(XVIII. 20-08-2001) 84-15 

Criminal Cases in Delhi 
(XVII, 31-07-2001) 12~124 

Development of Hilly Area 
(XVII, 01-08-2001) 12~1~ 

Development ofNCES 
(XIX, 23-O8-2~1) 131-138 

Discharge of Hot Water into Sea 
(XIX, 22-08-2001) 29S 

Discomfort Experienced by 
Passengers in IA Flights 

I (XVIII, 20-08-2001) 299-300 

I DilinYCllnlent of Oil Companies 
(XVII, 27-07-2001) 15S-!S6 

Air 



NAME INDEX 315 

Enrouragement to Homoeopathy 
• (XVIII. 8-08-2001) 14-15 

EPF-ESI Offices 
(XVIII. 20-08-200 I) 284-285 

Free Availability of Foodgrains to poors 
Through PDS 
(XVII. 03-08-200 I) 86 

Grants to VOS under NORAD Scheme 
(XIX.21~-2001) 120--124 

India as Largest Producer of Food Articles 
(XVIII. 10-08-200 I) 344-346 

Indian Council for Child Welfare 
(XIX. 28-08-200 1) 179-181 

bidustries in Rural Areas 
. (XVIII, 14-08-2001) 180--188 

Installation of New Sugar Factory 
(XVII. 03-08-2001) 165-166 

• Integrated Infrastructure development for 
S.S.1. in Maharashtra 
(XVIII. 8-08-2001) 114-115 

Jayakwadi Project 
(XVIII, 06-08-2001) 136 

Loan Sanctioned by HUDCO for Rural 
Development 
(XVII. 31-07-2001) 119-120 

Modernisation of Government Colleges 
(XVII. 31-07-2001) 74-75 

National Trust for Welfare of Disabled 
(XVIII. 8-08-2001) 162-164 

Need to Review Procedure for Calling 
Tenders for Execution of Work under 
Pradhan Mantri Gram Sarak Yojna 
(MUR 377) 
(XVlII. 07-08-200 1) 398 

Need to run an express train between 
Manmad and Mumbai viaAbmednagar 
(MUR 377) 
(XVII. 31-07-2001) 316 

Online Issue of Passport 
(XVII. 25-07-2001) 173 

Pending Proposals of Maharashtra with 
CAPART 
(XIX, 21-08-200 I) 50--60 

Perennial Problem 
(XIX, 23-08-200 I) 315-316 

Production Cost of Chemical Fertilisers 
(XIX, 21-08-2001) 143 

Production of Chemicals and Fertilizers 
(XVIII, 14-08-2001) 39--44 

Production of Sugar in Maharashtra 
(XVII, 27-07-2001) 228 

Programme Advisory Committee 
(XVll, 03-08-2001) 222 

Re-Employment of Surplus Labours 
(XVIII, 06-08-2001) 287 

Recommendations of the Expenditure 
Reforms Commission 
(XIX, 23-08-2001) 22 

Replacement of Old Auto-Dialing 
Instruments 
(XVIII, 06-08-2001) 225 

Rural Development Schemes 
(XVII, 24-07-2001) 2) 1-230 

Shramik Vidyapeeths 
(XVII, 31-07-2001) 279-280 

Slaughter Houses 
(XIX, 23-Og.,.2001) 250 

Telephone Advisory Committee 
(XVIII, 20-08-200 1) 183-184 

Gandbi, SI.,imati Sonia 
Discussion Under Rule 193 

(XVIII, 10-08-200 1) 475-78 

Ga.par, Sbri Santosb Kumar 
Business Advisory Committee--Twenty-

third Report-Presented 
• (XVIII. 8-08-2001) 337 

Tobacco Board 
(XVII, 27-07-200 I) 315 

Gautam, Sbrimati Sheela 
Telecom Facilities 

(XVIII, 20-08-2001) )05 
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GaYlt, Drt Muano aodlya 
AIIIICk on Union Ministers in JtlK 

(XVII. 2~7-2001) 53-54 
Arurvedic Raearch CenIre8I Nandurbv 

(XIX, 22-01-2001) 143 
c.ncell.aion of FI ..... by Air lDdia 

. (XVID. 20-01-200 I) I S6-1 57 
Clpital Punisbment to a.piIIs 

(XIx, 21-01-2001) 236-237 
Col .. Services 

(XVD. 23-07-2001) 23-2S 
CeaIraI Stock Scheme Facility ofN.F.L. 

Dalen 
(XVII. 31-07-2001) 96 

a.IIan ofvehidCs 
(XVII, 24-07-2001) 204-205 
~ofPFB~" 

(XVIII. 06-01-2001) 117-IU 
Demonstratioa ApiaIt Films 

(XVII. 27-07-2001) 103-104 
Dividends to st.eboldal ofCoopealliw 

88ab 
(XVII, 03-01-2001) 154 

EIrthquIb Relief to Pau 
(XVIII, 1-01-2001) 209 

Pialncial Asilt8Dce from World BIll: 
(XVIII, 1-01-2001) 242-243 

Poreip AlsiscEce for Higbways 
(XVII, 30-07-2001) n-71 

GecthakriIhnIn Committee Report 
(nrIl. 03-01-2001) 33-34 

HIDdinc Over of Jinnah Hcue 
(XVBI.I-OI-200I) 174 

IDcraIe in PF cownae 
(XVIII, 06-01-2001) 3S 

IDdo-PIk Summit 
(XVII, 25-07-2001) 337 

I..ou. 10 Coopealtiw Banb 
(XVII, 03-01-2001) 219-220 

Misuse of Plots in Lawrence Roa" 
Industrial Area 
(XIx, 21-01-2001) 136 

MPLADS 
(XVIII, 8-01-2001) 147-148 

Openins ofTn"bal Shops in Tribal Areas 
(XIX, 21-01-2001) 49-SO 

Performance ofBaab 
(XVll. 27-07-2001) 239--:242 

Stoppale of Trains at Navapur and 
Dondaicha 
(XIX, 23-01-2001) 322-323 

VISit oflDdiD Deleption to Turkey 
(XVII. 01-01-2001) IM-19S 

Gmt,SIIrt ............. 
COIIIUUCtion ofNew RImways8IAirports 

in MMIrasIdra 
(XVW. 06-01-2001) 131·132 

Ga .... K ... rt ....... .......,.. 
S.T. _ to 1,amIwIa Tribe 

(XIX. 21-01-2001) ISS-IS6 
GeeIe, Drt A8ut G ....... 
Constitution (Amendment) Bill 

(Amendment of Article 10)-
InIroduced 
(XVII. 27-07-2001) 348 

Creation of Geopaphic Information 
DIIMIMe System for Ibnctic:rafts 
(XVIU. I 0-GI-200 I) 237-238 

Dilcuaion Under Rule 193 
(XVIII. 10-GI-2001) SOl~5 

Effect of Natural Calamities on 
HudloomlHandicraftl 
(XVUI, 10-01-200 I) 124-125 

Nipt Shelter Scheme 
(XVID. 07-01-2001) 99-100 

Non-plln provision in Bud_ .Ir 
~.03-OS-2OO1)47 

Telephone ConnectionI 
(XVIII, 06-01-2001) 71. l1~tI' 
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Gelllot, Sllri TIIa.ar CU.d 
~inistntive Rcfonna 

(XIx, 22-01-2001) 213--2" 
Aeroplane's CI'IIh 

(XVII. 2'-07-2001) 120--122 
AlloCment of Funds to the WaqfCouncii 

(xvm. 07-01-2001) 149--153 
AnIwerina Machine Service 

(XVIn, 20-01-2001) 196-197 
Bebldna Project in ChhIIdsprb 

(XVIII, 07-01-2001) 240-241 
Bonus Shares by IDBI 

(xvIn, 17-01-2001) .... , 
Child lAbour 

(XVII. 23-07-2001) 15-17 
Conimiaee on the Welfare of Scheduled 

Ca.tes and Scheduled Tribes-
Fourteenth and Fifteenth Rcportl-
PreIented 

Jndo..Russia TIes for BRAHM9S 
(XIX, 22-01-2001) .5~'7 

Information Technolol)' Act, 2000 
(XVII. 01-01-2001) 342-343 

Installation of Effluent Trallnent''';'' 
~,23-07-2oo1)295-296 

lnIq's ConIrIctAw.rdecI to BBEL 
(XIX, 24-01-2001) 70-71 

Minina iD Unsafe Coal Ma.. 
(XIX, 21-01-2001) 1-9 

Minority Commiuion 
(XIX, 22-01-2001) 244-24. 

Need for proper """"-101 ofMlIioaIl 
Ifi&hwayNo.3 ............... 
DeMI in MdyaPnldelb(MUll)77) 
(XVDI, 06-01-2001) 333-33. 

Policy on. T. 
(XV1I, 25.07-2001) 13~13' 

Population ofTriball 
(XVII. 24-07-2001) 270 

Constitution (Ninety-b) Amendment ProducIioa of InIecticLl- -..11 .oI.-!.. JII.. 
BiII- Consid. -- - --

(XVII, 27-07-2001) 311-312 

(XIx, 2I-G1-200I) 261-264 Eft'ecD 
(XVII. 24-07-2001) 64 

Excawdon ofNcw Silel 
(XVIII, 10-01-2001) 115-11 

Extension to Executives 
(XVII, 01-01-2001) 167-161 

Flit TrIck Courts 
(XVIII, 10-01-2001) 299 

Finlncial AIIisIInce UnderllEC 
(XIx, 23-01-2001) 312 

Fiscal Position 
(XVII, 27-01-2001) 105-106 

Fenian Fund", for MIdana 
(XVIII, 14-01-2001) 169-170 

Implementation of Reports of National 
II Commiuion for Women 

(XVIII, 14-01-2001) 221 
lacIo-Ruuia Apement onl.L.T.P. 

(XVII, 24-07-2001) 234-·36 

Promotion of Art ... CuIIure 
(XIX, 23-01-200 I) 241-249 

ReductioD in RJIteI of ISO .. STD Call 
(xv1B, 20-01-2001) 251 

Safety Meuurea in Coal MineI 
(XIX, 21-01-2001) 30--32 

Social Security Pension Scbeme by ESIC 
(xvID. 20-01-2001) 64-72 

Sublidy 011 PeIroIeum ProdUCII 
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in Delhi 
(XVIII, 07-08-2001) 214-215 

Valuation Report of BALCO 
(XVIII, 06-08-2001) 204-205 

Sening up of Wheat C~ Facilities i Warehousing Corporations (Amendment) 
at Kandla Port '-'. I Bill 
(XVII. 27-07-2000 3~. I (XVIII. 20..()8-2001) 393 

Settlement of Grievances. II Welfare of Indian Workers abroad 
. (XVIII. 20-01-2001) 170~17I (XVII, 23..()7-2001) 331 

Slump in Profit ofBHEL ! Work on National Highway-161 
(XIX, 24-OB-200 I) 227-21 I (XVII. 23-07-2001) 50 

Smuggling Activities along Indo-Pak I Jag MoIIaa, Sbri 
Border i Ownersh' B'I/ (A) . 
(XVII 27-07-200 I) 31-32 i Delhi Apartment Ip I -inl. • ! (XVII, 24..()7-2ool) 403 

Special Award to SSI I 
(XVIII. 8-08-2001) 167-168 I Disapproval of Indian Council of World 

I, Affairs (Second) Ordinance and Indian 
Special Panel for CBI Cases I Council of World Affairs Bill 

(XV.III. ~~~2001) 56. I (XIX, 23..()8-2001) 424-430 
Strategic ImtJatJve for Education 1 Disapproval of Indian Council of World 

(XVIII. 07-08-200 I) 65~ Affairs (Secood)Ordinance and Indian 
Supply of Improved Implements, Under I, Council of World Affairs Bill 

A.M.D.P. (XVIII, 20-OS-2001) 354 
~ (XVlII.IO-08-2ool)62-69 I Indian Council of World Affairs (Second) 

Swayamsiddha Programme t Ordinance (St) 
(XVIII. 14-08-2001) 3-5 ! (XVIII. 14-O8-l00l) 345 
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Indian Council of World Affairs Bill 
(XVIII. 14-08-2001) 342-344 

Withdrawal of Indian Council of World 
Affairs Bill 
(XVIII, 8-08-2001) 263-264 

Jap ... tII, Dr. Maada 
ConstructionofRunwayofVizagAirpon 

(XVII, 01-01-200 1) 236 
Duty Liability of Finished Goods 

(XVIII, 17-08-2001) 26-28 
Family Welfare Programme 

(XIX, 22-08-2001) 134-:-136 
Grwle-I Panel of CSS 

(XVIII, 1-08-2001) 71,143-144 
IlIep1 TrwIe of Heroin 

(XIX, 24-08-2001) 61 
Increase in ceiling amount of ESI 

(XVII, 23-07-2001) 209 
Merger of IDES and MES 

(XIX, 22-08-2001) 351 
National River Water GRID 

Permission to International Airlines for 
Operating Flights 
(XVIII, 20-08-200 I) I 56 

Policy for Street Hawkers and Vendors 
(XVIII, 07-08-2001) 125 

Pruning of Manpower 
(XIX, 23-08-200 I) 175-176 

Release of Funds to Clear Arrears of 
Singareni Collieries 
(XVIII, 07-08-2001) 279 

Select List of Selection Grade 
(XVIII, 8-08-200 I ) 70 

Selling up of Expert Panel 
(XIX, 23-08-2001) 334 

Smuggling Activities 
(XIX, 28-08-2001) 172-173 

Testing of Indigenous Equipments 

I (XVII. 25-07-200 I) 141 
Water Projects in Andhra Pradesh 

I (XVIII. 06-08-2001) 126-127 

I, Japtlanuukaa, Dr. S. 
Need to Upgrade Railway Engineering 

(XVII. 30-07-200 I) 82 I Workshop at Arakkonam, Tamil Nadu 
Need to advise the Government of " aM also to open a new suburban rail 

Kamataka to release more water of terminal there (MUR 377) 
River Krishna to save the standing I (XIX. 21-08-200 I) 196-197 
crops in Andhra Pradesh (MUR 377) I Jai Pnkash Sbri 
(XVII, 30-07-2001)313-314 I ' i Allocation for national highway-87 

Need to .release adequate funds to I . (XVII. 23-07-2001) 373 
Government of Andhra Pradesh for I . 
purchase of latest equipment to meet i AllocatIon of F~nds to VOs by CAPART 
the challenge of terrorists. (MUR.377) I (XVII. 24-07-200 I). 77-79 
(XVIII. 07-08-200 I) 403-404 Amendment to Insurance Act. 1938 

Need to restore allocation of funds unde. 
Employment Assurance Scheme to 
Andhra Pradesh at the level of 1998-
99 (MUR377) 
(XVIII, 20-08-200 I) 350-35 I 

Operational Efficiency of FCI 
(XIX, 24-08-2001) 152-53 

(XVIII. 17-08-2001) 133 
B.Ed. and M.Ed. Colleges 

(XIX. 21-08-200 I ) 97 
Ban on Manufacturing and use of 

Polythene I (XVII, 30-07-2001) 220 

I' Carbonic PlantslBio-Chemical Plants· 
(XVIII, 07-08-2001) 217 

.. 
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Ceatefire in Nagaland 
(XIX. 21-01-2001) 137 

Crop IDsurance Scheme 
(XVIII. 10-08·200 1) 205-06 

CRPF Personnel on Deputation in Delhi 
Police 
(XVIII. 07-08-2001) 313 

Distric:t Primary Educalion Progrwnme in 
Uttar Pradesh 
(XVIII. 07-08-2001) 331-339 

Effect of Open Trade Regime on Carpet 
Industty 
(XVIII, 10-08-200 1) 59 

Gene-Bank 
(XVIII, 1-08-200 I) 220 

Grant for Uttaranchal from CRf 
(XVII. 30-07-2001) 135 

Optical Fibre Cable 
(XVII, 23-07·2001) 400--403 

Participation of cric:Itet team in Asian Test 
Championship 
(XVII. 23-07-20(1) 107 

Pending Proposals of Uttar Pradesh and 
Uuaranchal 
(XVIII. 20-08-200 I) 9O-9S 

Petrol PumpsILPG Agencies to Kargil 
War Widows 
(XVIII. 10-08-2001) 291 

Promotion of Internet 
(XVII, 01-01-2001) 123-125 

Reduction in Number of Leaves 
(XVII. 30-07-2001) 256 

Report of Saparishi Working Group 
(XVII, 27-07-2001) 41 

Review of Local Call Facility 
Green Houses using Bio-Tedmological (XVIII, 20-08-2001) 81-12 

Methods 
Revival of Super Bazar (XIX, 21-08-2001) 201-202 

(XVII, 27-07-2001) In 
Implementation of Recommendations of Righl for M....r.:turiDg of Life Savina 

Central Zoo Audlority Drup 
(XVII, 30-07-200 1) 49 (XVII, 03-08-200 I) 52-53 

Inc:lusion of sports in concurrent list 
(XVII. 23-07-2001) 217 

IndusIriaJ Recession 
(XVIII. 17-08-2001) 51-52 

Introduction of Helicopter Service for 
Tourist Places 
(XVIII, 20-01-2001) 179 

Media Lab Asia Projec:ll 
(XVII. 25-07-2001) ISO-lSI 

More NItionaI HipwayB ill U.P. 
(XVDI, 06-08-2001) 14 

NItioaaJ MiDoritie:a Beak 
(XIx, 24-08-2001) 50 

NItionaI Scholanbip(.) Scheme 
(XVIII, 07-08-2001) 93 

New Medicine·Methods 
(XVIII, 1-08-2001) S6-57 

Sharing of Assets between UP aDd 
U ...... daI 
(XIX. 28-01-2001) 105-106 

STDIISDIPCO F-ality 
(XVDI. 06-08-2001) 169 

Supply of Coal to Power Sector 
(XVII, 24-0'7-2001) 124-126 

UJt.C. Employees 
(XVII, 25-07-2001) 70-71 

WcirId BaIt Loan for Powrty alleviIIiaa 
ICbema 
(XIX. 21-08-20(1) 37 

j ....... kM.P. 
Additional Funds for BU.. 

(XiX, 22-08-2001) 69-72 

COHS DiIpenurieI in au. 
(XVII, 01-01-2001) 201 
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Communicable Diseases Removal of Encroachment ., (XVIII, 8~8-200l) 169-171 (XIX, 23~8-2001) 286-287 
-, ' 

Consumer ForUlrl Revival of Composite Mills 
(XVIII, 17~8-2001) 117-18 (XVIII, 1~1-2001) 168-169 

Encroachment of Railway Land Rural Sanitation Scheme 
(XIX, 23~8-2001) 219-220 (XVII, 24~7-2001) 133-131 

Export of Foodgrain Stock as Cattle Feed Slowdown in Industrial Growth 
(XVII, 03-08-2001) 2S8-2S9 (XVII, 27-07-2001) 243-24S 

Funding through NABARD Strength of Judges 
(XVII, 27-07-2001) I7S-176 (XIX, 23-01-2001) 347-341 

IltegallUnauthorised Constructions and Transfer Policy in CIL 
Encroachments in Delhi (XVIII, 07-08-200 I) 127-128 
(XVIII, 14-08-2001) 136-137 

Unemployment Problem 
Indian Medical Council (Amendment) (XVII, 2S-07-2001) 181 

Bill - Consid. 
(XIX, 21-08-2001) 221-223 Voluntary Retirement Scheme 

Involvement of Bangladeshi Migrants in (XIX, 24-91-2001) 92 

Criminal Activities in Delhi WideninglExpandingIRepairing Work in 
(XVIII, 14-08-200 I) 203-204 Bihar 

Irrigation Projects of Bihar (XVIII, ~8-2001) 7S 

(XVII, 30-07-2001) S6-S7 World Bank Aided Projects in Bihar 

Land for Commercial Purpose (XVII. 27-07-2001) 38-40 
(XVII. 01-08-2001) 302-313 Jaiswal. Sbri Sha.kar Pnsad 

Need to levy tax on vehicles entering India Warehousing Corporations (Amendment) 
from Nepal (MUR-377) Bill 
(XVII, 01-08-2001) 4S7-4S8 (XVIII, 20-01-2001) 383-3BS 

Ninth Five Year Plan Jaiswal, Sbri Sbripnkasb 
(XVII, 2S-07-2001) 4S-49 Alleged killing of People belonging to 

Organisations Engaged in Environment Scheduled Castes, Backward Classes 
Development and Minorities in Uttar Pradesh 
(XVIII, 20-08-200 I) 131-132 (XVII, 01~1-2001) 389-390 

Outstanding Amount Payable by Sugar Fake Universities 
Mills (XVIII, 07-08-2001) 10 
(XVIII. 17-08-2001) 110-82 

Jaitley, Sbri Arun 
Pending Cases in Labour Courts 

(XVIII, 20-01-2001) 322-324 Advocates Welfare Fund Bill (A) - int 
(XVII. 24~7-2001) 403-404 

Pollution in Various Citic!s .. 
• (XVIII, 2O~1-2001) 29S-296 Advocates Welfare Fund Bill - Consid. 

Power Generation Capacity of Power (XVIII. 06-08-2001) 36S-37S 

Plant in Bihar Competition Bill-introd. 
(XIX, 23-01-200 I) 321 (XVIII, 06~8-2001) 331-332 
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Constitution (Ninety-first) Amendment ImplemenlBlion of Land Reforms in Stales 

BiII- Consid. (XVIII, 07-08-2001) !75 

(XIX. 21-08-200 I) 237-240, 28S-~ Literacy Projects 

Elections to Committees - National (XVII, 31-01-2001) 280-281 

Shipping Board Modernisation of EPF organisation! 
(XVII. 27-07-2001) 314-31 S Scheme 

Registration and Other Related Laws (XVII, 23-07-2001) 303-304 

(Amendment) Bill Performance of All India Council For 
(XIX, 28-08-200 I) 459 Technical Education 

Jalappa. Sltri R.L (XVII, 31-07-200 I) 125-126 

Feeder Canal Projects in Andhra Pradesh Rates of Royalty 

(XVII, 30-07-2001) 193 (XVII, 23-07-2001) 333-334 

Import of Copra and Coconut 
(XVII. 27-07-20(1) 94-96 

Requirement of LPG for Gujarat 
(XIX, 23-08-2001) 277-278 

Procurement of Maize by FCI in River Bed Power House ofSardar SIroVllr 

Kama&aka Project 
(XVII, 03-08-200 I) 114-115 (XVII, 30-07-200 I) 72 

Sllpply of TV sets 10 Schools Under Utilisation of Airports 

(XIX, 28-08-2001) 143-144 II (XVllI, 06-08-2001) 118-122 

Telephone Facility World Bank '5 Assistance for Primary 
(XVII, 30-07-2001) 92 I Schools 

World Bank Assistance for Watershed. (XVII, 31-07-2001) 177-178 

Development Project Dr. A D K. 
(XIX. 28-08-200 I) 138 Jay"'., . . . 

Jatiy., Dr. Satya .. ray .. 

Trade Unions (Amendment) BiII-( Consid.) 
(XIX, 24-08-200 I) 358-360. 393-395 

Javiy., Sbri G.J. 

Additional Funds for Gujarat 
(XVII, 23-07-2001) 213 

Construction of Railway Linel 
(XIX, 23-08-20(1) 186-198 

Eradication of Diseues 
(XVII. 01-08-20(1) 203-226 

Foreign Aid for Dri~g Water Projects 
(XVIII. 07-08-2001) 267-269 

Health infrastructures in Gujarat 
(XIX, 22-08-20(1) 130 

Impact of Education in the Asia PacifIC 
Region 
(XVIII. 07-08-20(1) 281 

Constitution (Amendment) Bill 
(Amendment of Seventh Scbedule~ 
Introduced 
(XVII, 27-07-20(1) 344 

Constitution (Amendment) Bill 
(Amendment of article 130) -: 
Introduced 
(XVII. 27-07-2001) 343 

J .... SlIri RaahuDath 

Atrocities by Delhi Police 
(XVIII. 07-08-200 I) 354-355 

Auction oJ"Properties 

(XVIII, 07-08-2001) 307-309 

Austerity in Expenditure 

(XVII, 31-01·2001) 51-58 
( XVII, 03-01-2001) 56-57 
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Bank Loa Defaulters 
.,(XVIII, 17-08-2001) 191 

Buildings higher than stipulated nonns in 
Delhi 
(XIX. 28-08-2001) 2-9 

Cases registered under Prevention of 
Corruption Act 
(XVIII, 8-08-2001) 90-93 

Catering Service in Hiraltlmd Express 
(XIX, 23-08-2001) 151-152 

CBI Raids against Government Officials 
(XVIII. 8-08-200 I) 53-54 

Charging of Money for Varandahs 
(XIX. 28-08-200 I) 215 

CNR Project 
(XVII. 01-08-200 I) 343-344 

Collection of Demolition Cost by Local 
• Bodies 

(XIX. 21-08-2001) 157 

. Construct ion of Dams 
(XVIII. 06-08-2001) 231-232 

Export of Wheat 
(XVII, 03-08-2001) 274-278 

Fake Medicines 
(XVII, 01-08-2001) 345-347 

Funds to NRSA 
(XIX. 22-08-2001) 352-353 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII, 07-08-200 I) 108-111 

Inquiry of Illegal Construction 
(XVIII.. 07-08-2001) 202 

Institutional Credit to Small ad Marginal 
Fanners 
(XVIII. 10-08-2001) 273 

Kendriya Vidyalayas 
(XIX, 22-08-2001) 350-351 

Licence to Fun and Food Village 
(XVIII, 07-08-2001) 322-323 

Loans from Banks by UTI 
(XVIII, 17-08-2001) 64 

Loss of Life and Property due to flood, 
Construction of Light House Tower at Puri I draught and other natural calamities in 
. (XIX. 23-08-2001) 316-318 various parts of the country (DUR 193) 

Consultancy Fee 
(XVIII. 8-08-2001) 144-145 

Cutflow of UTI Funds 
(XVII. 27-07-200 I) 1\1-112 

Detection of Cases 
(XVIII. 16-08-2001) 109-110 

Distribution of Subsidised Foodgrains 
(XVII. 03-08-2001) 215-220 

Downsizing the Government 
(XVII. 25-07-2001) 44-45 

Dues from Accredited Agencies 
(XIX. 24-08-2001) 183-84 

E~ucation Technology Programmes 
(XIX. 28-08-2001) 291 

Expenditure of VIP Security 
(XVIII. 14-08-2001) 328 

(XVIII, 8-08-2001) 355-357 

Madhavpura Mercantile Cooperative Bank 
(XIX. 24-08-2001) \10-11 

NOC by Fire Brigade 
(XVII. 24-07-2001) 79 

Noise Pollution in Delhi 
(XVIII. 20-08-2001) 191-193 

Non-functioning of Communication 
System 
(XIX. 22-08-200 I) 193 

Pending dues against PSUs 
(XVIII. 14-08-2001) 330-332 

Pending Warrant ofP~sessions 
(XVIII, 14-08-2001) 37 

Postal Life Insurance 
(XVIII, 06-08-200 1) 91-92 
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Recovery of Guarantee Fees 
(XIX, 24-08-200 I) 305-06 

RedressaJ of Companies 
(XIX, 23-08-2001) 274-275 

Rehabilitation Centres 
(XVlI, 01-08-2001) 156-158 

LOKSABHA 

Joshi, Dr. Marli Maoollar 
Saffronisation of Education (OUR 193)', 

(XVIll, 20-08-2001) 470-520 
Kamal Nath, Sbri 
Disposal of Steel Scrap 

(XIX, 21-08-200 I) 44 
Removal of llIegal Constructions from Opening of Museum in J&K 

Agricultural Land (XIX. 23-08-2001) 303 
(XVII. 31-07-2001) 211 I Performance of Krasnopol Shell 

Revenue from sale of Data (XVII, 01-08-200 I) 235-236 
(XIX, 22-08-2001) 351-352 . Wheat Exports to Iraq 

Statement of Witnesses (XVII. 27-07-2001) 104-105 
(XVII. 24-07-200 I) 186 Kamble, Sbri Sltivaji Vitbalno 

Statutory Resolution Re. Approval of I Cleaning of Rivers 
Proclamation issued by President in I (XVII. 30-07-200 I) 204-205 
Relation to the State ofManipur Constitution of Review Committee 
(~VII, 30-07-2001) 365-368 I (XIX. 21-08-2001) 124-125 

Tappang of Sources of Energy I Decline in Sex Ratio 
(XIX, 23-08-2001) 181-184 (XVIII. 8-08-2oo1) 149-151 

The Bound Action Plan for Recovery of Employment Assurance Scheme 
Taxes (XVII. 31-07-200 I) 228-244 
(XVII, 03-08-200 I) 271 

Unutilized Foreign Aid 
(XIX, 24-08-2001) 247-52 

UTI's Investment 
(XVII, 27-07-2001) 205 

Jos, Sltri A.c. 
Advocates Welfare Fund 

Consideration 
(XVIO, 06-08-2001) 362-363 

BiII-

Export of Sugar 
(XIX. 24-08-200 I) 261-64 

Female Literacy 
(XVII. 31-07-200 I ) 25-28 

F.unctioning of District 
Development Agencies 
(XVII. 31-07-2001) 165-167 

Funds for Pancbayati Raj 
(XIX, 24-08-2001) 96-97 

Rural 

DisJpaI of Insurance Claims 
(XVIII, 17-01-2001) 17 

Funds for Teachers Training Institutes 
(XVrn, 07-08-200 1) 239 

FaD in Prices of Cashewnut 
(XVD, 03-08-2001) S 

G-I Meeting 
(XVII, 01-01-2001) 374-375 

Indian Medical Council (Amendment) Impact ofWTO on Sugar Industry 
BiII- Consid. (XVn, 03-01-2001) 71 
(XIx, 21-01-2001) 225-226 National Teacber Education Coamcil 

Supplementary Demands for Grants-
General 

. (XIX, 28-oB-lOO1) 355 

(XIX, 21-01-2001) 21-22 
NTCENorms 

(XVUI, 07-01-2001) 141 
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lerformance of Centrally Sponsored 
Schemes of Agriculture 
(XIX, 23~8-200 I) 206-214 

Regional Imbalance in NCTE Act, 1993 
(XIX. 28~8-20(1) 262-263 

Shortage of Cable 
(XVII. 30-07-20(1) I\S-121 

Slowdown in Smale Scale Industries 
(XVII, 01~8-2ool) 170-171 

Unemployment Engineering Graduates 
(XVIII, 06-08-20(1) 100 

UPSC Reforms Committee 
(XVII, 0 I ~S-200 I) 288 

Vacant Post of Principalsrreachers in 
DCrE 

. (XIX. 28~S-2001) 174 
World Bank Loan 

(XVII, 27-07-2001) 93 
KaDuDlo, Sbri Trilocbaa 
Aircraft with Air Indiallndian Airlines 

(XVII~. 06~8-20(1) 77-7S 
Average Age of Males and Females 

(XIX. 28~8-2001) 298-302 
Beedi Workers 

(XVIII. 06~8-20(1) 207-210 
C.R.F. Projects 

(XVIII, 20~8-2001) 171 
Change in Reservation Quota 

(XIX. 22~8-200 1) 62-63 
Chatopadhyay Committee Report 

(XVIII, 10-08-2001 )345 
Coal Washeries 

(XVIII. 14-08-200 I) 230-234 

Debt Relief 
(XV!lI, 11 ~8-200 I) 244-45 

Depletion of Coastal Saline forests 
(XVII, 23~7-20(1) 321-324 

Eleventh Finance Commission 
(XVII, 27~7-20(1) 133-136 

Eleventh Finance Comr.nislion 
Recommendation on Royalty 
(XVII, 03~8-20(1) 199-200 

Exploitation of Ground Water 
(XVIII, O6-OS-2001) 255-25S 

Government of UnionTerritories and abe 
Government of National Capital 
Territory of Delhi (Amendment) BiU-
Consid and paaed. 
(XVUI, 10-08-20(1) 413415 

Human Development Index 
(XIX, 22~8-2001) 273-274 

Import of Bound Items 
(XVIL 03~8-2001) 72-74 

Introduction ofWLL System 
(XVIII, O6-OS-2ool) 79-80 

IT Colleges 
(XVIII, 07~8-2ool) S5-87 

Loss of Life and Property due to flOOd, 
drought and other natural calamities in 
various parts of the country (OUR 193) 
(XVIII. S~S-2001) 373-377 

Losses incurred by Air India and Indian 
Airlines 
(XVIII. 06~S-200 I ) 295-296 

Malnutrition and High Mortality Rate 
(XVII, 01~S-2001) 142-147 

Need to release one thousand crores of 
rupees to meet problems of flood 

Computer Education in Schools affected areas of Orissa (MUR 377) 
(XVlII. 14-0S-200\) 103-105 I (XVII, 25~7-20(1) 36S 

Construction of New Ports and Cargo Oil Refineries Commissioned during 
~ Berths Ninth Plan Period 

(XIX. 23-08-20(1) 80-85 (XIX, 23-OS-2001) 295-296 
Construction of New Rail Lines 

(XVIII. 10~8-200\) 173-174 
Organic Cultivation 

(XVIII. 1O~8-2001) 262-26 
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Pending lnigation Projects 
. (XVII.. 23-07-2001) 52-91 

Poverty Alleviation Programmes 
(XVII, 24-07-2001) 92-100,158-159, 
192-196 

Bus Service Between AgartaJa and Dhaka 
(XVIII,I-08-2001) 164-165 1 

Compensation Paid to Victims of Air 
Accidents 
(XVII. 30-07-2001) 287 

Project Under Inter State and Economic Dolphin Mobile Telephone Service 
Importance Scheme (XVII, 30-07-200 I) 90-92 
(XVIII, 20-08-2001) 71-73 Formation of joint telecom company 

Public and Joint Sector Petrochemicals (XVII, 23-07-2001) 334 
Industries Invitation to the Prime MinisterlMinister 
(XIX, 28-08-200 1 ) 96-97 of External A Ifairs. 

Revision in Price of Coal (XIX, 22-08-2001) 138 
(XVII, 31-07-2001) 179-198 Telecom Facilities 

Royalty Rate on Lignite (XVII. 23-07-2001) 394-398 
(XVII. 31-07-2001) 53-55 Telephone Advisory Committee 

Seeds Developed by Bhabha Atomic (XVII, 30-07-2001) 101-110 
Research Centre I Katllria, Sltri Rattan Lal 
(XIX, 22-08-200 I) 202-208 I Decline of Utilisation of Labour Force 

Small S .. vings I (XVIII, 20-08-2001) 148 
(XVII, 27-07-2001) 255-262 I Development of Sericulture in Haryana 

Special Category States (XIX, 23-08-2001) 78 
(XVII, 25-07-2001) 55-57 

Stipend to SCIST Students 
(XIX, 28-08-200 I) 198 

Super Cyclone in Orissa 
(XVIII, 10-08-2001) 279-280 

Fencing on Indo-Pak Border 
(XVIII, 14-01-2001) 91 

Guidelines Regarding 
Unemployed Youth 
(XIX, 24-08-2001) 33-34 

Educated 

Welfare Scheme for Part-Tune Journalists Indo-Pak Summit 
(XVII, 27.07-2001) 208 (XVII. 25-07-2001) 337 

KasIIyap, Sltri Bali Ram 
Amount of PF saved in Nationalised 

Banks 
(XVn, 23-07-2001) 51-52 

Kaaw ... Sltri Ita.- Sia,1a 
Need to take ItepI to Increase the Level 

ofUndcrground Widei' in Rajasthan to 
Safecuard the Interests of Fanners 
(MUR-377) 
(XVII.. 24-07-2001) 404 

Katara, Slarl ........ K. 
a.ak DIcoities 

(XVIII, 17-01-2001) 111-22 

Inter-State Water Disputes 
(XVII, 30-07-2001) 71 

Monitoring Cell for Women 
Empowennem Policy 
(XIX, 28-08-2001) 181-182 

Procurement of Wheat 
(XVIII, 17-01-2001) 55-56 

Revival of HMT Unit, Pinjore. 
(XVII, 27-07-2001) 141 

Settin& up of Telephone Exchqc 
(XVII, 30-07-2001) 110 

Special Central AssiItance for Fa1bquake 
in Gu,;.rat 
(XIX, 23-08-2001) 325 
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KIIthiria, Dr. Vallabhbhai 
Memorandum ofUnderstanding between 

the Engineering Projects (India) Limited 
and the Ministry of Heavy Industries 
and Public Enterprises for the year 
2001-2002 
(XVII., 03-08-2001) 313 

Credit Requirement in Steel Sector 
(XVIII. 07-08-2001) 107 

Export of Wheat 
(XVII. 03-08-2001) 185 

Fruit and Vegetable Board Bill 
. (Amendment of First Schedule) 

Introduced. 
KIIur, Shri.ati Preneet [I (XVII, 27-07-2001) 349 
Need to provide financial assistance to the Funds for NGOs 

G~vemment of Punjab for providing I (XVII, 25-07-2001) 218 
rehef to the people affected by floods I Holding of Non-Sporting Events in Stadia 
in Patiala Parliamentary constituency I (XVIII, 20-08-2001) 250-251 

~~~1~-~~~7-2001) 323 jl"s::;!: of common user terminal at 

Khatre, Shri Cha.drab.t (XVII, 23-07-2001) 359 
According Central University Status to Institutions Working for Children 

State Universities' (XVII, 31-07-200 I ) 205-206 
(XIX, 21-08-2001) 15-16 

Advertisement Agent 
(XVIII. 10-08-2001) 75-76 

Canteens in Ministry Offices 
(XIX. 23-08-2001) 221-225 

Caste CertiflCatC Act, 2000 
(XVII, 31-07-2001) 132 

Child Labour Projects 
(XVIII, 06-01-200 I) 252-254 

Closure of Banks 
(XVII, 03-01-200 I) I 16-117 

Coastal Regullllion Zones Rules 
(XVIII, 06-08-2001) 205-206 

Computer Education in KVs 
(XIX, 21-01-2001) 172-173 

Cons1ruction ofnew runways and lamina) 
buildings at Airports' 
(XVIII, 06-01-200 I) 136-13 7 

Killings of Amamath Pilgrims in Jammu 
and Kashmir by Militants 
(XVII. 24-07-2001) 395 

I Losses in Purchase of Onions 
(XIX. 23-08-200 I) 298-299 

I Maharashtra Water Supply and Sewerage 
Project Stage-II 
(XVII, 23-07-2001) 278-279 

New Internlllional Airport for Mumbai 
(XVIII, 20-08-2001) 290-291 

New Rehabilitation Act, 1999 
(XVII, 24-07-2001) 183 

Para-Medical Courses 
(XVII, 25-07-2001) 174-177 

Pig Iron Plants 
(XVIII, 07-08-2001) 221-222 

Raising of Foreign Direct Investment 
Limit in Domestic Airlines 
(XVIII, 20-08-2001) 38 

Construction of Rooms on Roofs of DO A FIIIls Recommendlllions of Advisory Group on 
Insurance Regullllions 

(XVIII, 14-08-2001) 172-174 (XVII, 27-07-2001) 156 
Convidion in Hit-and-Run Cases of Road 

Accidents 
(XVIII, 07-01-2001) 328-329 

Science Laboratories in Schools and 
Colleges 
(XVII, 31-07-2001) 252 
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Security Near CNG Filling Stations 
(XIX. 28.()1-200l) 173-174 

Setting up of Statutory Development 
Board for Konkan 
(XVU. 24007-2001) 106-07 

Telephone and Water Lines Wider Rail 
Tracks 
(XIX. 23oOl-2001) 354 

The Senior Citizens (Welfare) Bill -
Introduced. 
(XVII, 27007-200I) 348-349 

Violation of Food Laws by Foreign 
Imponers 
(XVlIl. 16-08-2001) 215-216 

Reconstitution of National Integrated 
Council 
(XVIII. 14oOl-200 I) 77 

Release of Indian Fishermen. 
(XIX, 22oOl-200 I) 61-62 

Sale of Rice in Non-Rice Procuring States 
(XVII. 27OO7-2OO1) 43-44 

Strike by MTNL Employees 
(XVIII, 06oOl-2001) 121-129 

Tamu Kalemyo-Kalewa Road 
(XVII, OloOl-2ool) 137-131 

Welfare of Indian Workers abroad 
(XVII, 23007-2001) 331 

Wheat Expon to Iraq 
World Bank Assistance for Development (XVII, 03oOl-200 I ) 41-49 

of Mines 
(XVIn. 20-08-2001) lIS World Summit for Children 

(XVII, 3Io07-1ool) 53 
Klaaa, Sliri AbIIIlbsut 

KIuIa. Slari SuaD 
Ban on Terrorist Orpnisation in Tamil 

Nadu Closing Down the Units of Bum Standard 
(XVIII, 07.()8-2001) 15S-1 56 (XVII. 03oOl-200 l) 269 

Ban on To~c Chemicals 
(XVII. 3Io07-2001) 63-64 

Bangladeshi and Nepal Immigrants 
(XVII, 24-07-2001) IS-86 

Delhi-Lahore Bus Service 
(XVIII, 06-08-200 I) 97 

Hostels in JNU. Campus f, 
(XIX, 2IoOl-2001) 145-146 

Increase in Wage Ceiling for EPF 
(XVII. 30-07-2001) 57-51 

Introduction of ULSD 
(XIX, 23oOl-200) 353 

Need for desilting of Farakka barrage on 
the river Ganga in West Bengal 
(MUR-377) 
(XVIII. 07oOl-200) 403 

Protest by Central Government 
Employees 
(XVIII. 8008-200)) 57-58 

Closure of ECL Collieries 
(XIX. 21008-200 I) n 

Diversion of National Higbway-2 
(XVII, 30007-2ool) 132-133 

Durgapur Steel Plant 
(XVIII, 14-01-2001) 101 

FWictioning of Independent Regulatory 
Authorities 
(XVn, 03oOl-2001) 137-139 

Hindustan Steel Corporation Limited 
(XVII. 24-07-2001) 332 

Impon of Deep Brown Steel 
(XIX, 28.()8-2ool) 92 

Indo-Australia Ties 
(XVII. 25007-200 I) 305-306 

Indo-Pak Summit 
(XVII. 25-07·200) 337 

Insurance Cover to Khadi Icrtisans 
(XVII, 2SOO7·2001) 149 
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Linking with NH-2 
(XVIII. 20-08-2001) 217-218 

Tennination Services of M.D .• Air India 
(XVII, 23-07-200 I) 9-11 

Loan to Dabhol Power Company by Fls Kha.delwal, Sbri Vijay Kumar 
(XIX, 24-08-2001) 117 Advocates Welfare Fund BiII-

Meeting with EU Delegation Over 
Agricultural Expon 
(XVII, 27-07-2001) 143-144 

Need for early revival of Indian Iron and 

Consideration 
(XVlII, 06-08-200 I) 343-345 

District Literacy Committee 
(XVII, 31-07-2001) \32-133 

Steer Compnay Ltd. (MUR-377) Electronics Trade and Technology 
(XVII, 01-08-2001) 461 I Development Corporation. 

,.eed to revamp urea manufacturing unit i (XIX. 22-08-2001) 357 
at Dursapur. West Bengal (MUR 377) ! Generation ofEmploymcnt Opponunities 
(XIX. 21-08-2001) 194-195 ! (XVIII. 10-08-2001) 147-151 

Pi'asar Bharati Board I Minor PPF Account Holder 
(XVIJ,' 03-08-2001) 30-31 I (XVIII, 17-08-2001) 107 

Profit E8mcd by SAIL I National Insaitutc of Adult Education. 
(XVIII. 07-08-2001) 179 (XVIII. 1~-08-2001) 314-315 

P . f D . Vi bl 0'1 I NAVofUTI rotcctlon 0 omestlc egeta e I (XVII 03-08-2001) 115-116 
Industry I' 
(XIX. 24-08-200 I) 24-25 II Need to declare road between Bctul and 

Pro 'd' fN' lA, arc! Amrawati in Maharashtra as a national 
VI JOg 0 atlona I"\W : highway (MUR-377) 
(~VII. 23-07-2001) 285 . I (XVII. 31-07-2001) 317 

ReVival of Bharat OphthalmiC Glass Ltd. , Oil Gas Reserves in Godavari-Mahanadi 
(XVII. 27-07-2001) 79 ! Basin 

Revival of Burns Standards Wagon i (XIX, 23-08-2001) 361-362 
Company Limited i School Running under Railways 
(XVIII. 17-08-200 I) 49-50 (XVIII. 10-08-200 I) 253-54 

Revival package of HFCI and FCI 
(XVII, 24-07-200 I) 128-29 

Sick Coal Mines 
(XVII. 24-07-2001) 243-244 

STDIISDiPCO Booths 
(XVIII, 06-08-2001) 70-73 

Task Force for Farakka Project 
(XVIII. 20-08·2001) 263 

Tehlka Episode 
(XVII. 2S-07-200 I) 215 

Telephone Facilities in Villages in West 
Bengal 
(XVIII. 20-08-2001) 75·76 

Surcharge on Diesel 
(XIX. 23-08·200 I) 204 

: KbuDte, Sbri P.L 
Balika Samridhi Yojana 

(XVII. 31-07-2001) 81 
Bio-Resources Project 

(XIX. 23-08-2001) 268 
I Blackmarketing ofEsscntial Commodities 

(XVIII, 17-08-2001) 106-07 
Bungling in Conveyor Belt 

(XVIII. 07-08-200 I) 22S-226 
Cancer from Asbestos. 

(XIX. 22-08-2001) ISO 
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Construction of National Hiahways 
(XVIII. 20-08-2001) 106-107 

Custodial Deaths 
(XVII. 24-07-2001) 8-12 

Development of National Highways in 
Newly Created States 
(XVII. 30-07-2001) 25 I 

Development of Spons in newly created 
states 
(XVII. 23-07-2001) 26-28 

Difference in Hill Area Allowance 
(XVII. 0)-08-2001) 231-232 

Excise Duty Concession 
(XVIII. 17-08-2001) SO-51 

Expansion of Education 
(XIX. 21-08-2001) 152-154 

Firwlcial Assistance for Players 
(XVIII. 20-08-2001) 198 

Illegal Diamond Mining 
(XVII. 23-07-200 I) 371 

Implementation of SGSY in Newly 
Created States 
(XVII. 31-07-2001) 169-171 

Import and Use of MereU!)' 
(XVIII. 06-08-2001) 54-55 

Indo-Algeria TIeS 
(XVII. 01-08-2001) 357 

Indo-Australia Ties 
(XVII, 25-07-2001) 305-306 

Indo-Croatia Agreement 
(XVIII. 07-08-2001) 315 

Laden Threat of Attack American 
Ellablishmenu 
(XVII. 24-07-2001) 192 

NIItionaI Law Univenity 
(XIX, 23-08-2001) 4547 

Prices of Life Saviq :Vaccines 
(XIX, 21-01-2001) 229-230 

Production of Ethanol 
(XVII, 03-01-2001) 43-44 

Proxy Voting for Armed Foru 
(XVIII. 10-08-2001) 108 

Report of Debt Recovery Tribunals 
(XVII. 03-08-200 I) 137 

Right ofW9men workers 
(XVII. 23-07-2001) 319 

Sharing of Power in Newly Created States 
(XVIII. 10-08-2001) 340-41 

Siachen Glacier 
(XIX. 22-08-2001) 255-256 

Telecom Development Council 
(XVIU. 06-08-2001) 170-173 

Telephone Registration Fee 
(XVII, 23-07-200 1) 299 

Thirty Point Code of Conduct Programme 
for Teachers 
(XVIII, 07-01-2001) 95-96 

Training Programme by IASRl 
(XIX, 23-08-2(01) 365-366 

World Bank Loan to Chhattisgarh 
(XVII. 27-07-2001) 144 

Kltu,. ... Silri Mada. Lal 

I Recent Summit-Level, Talks held between 
India and Pakistan 
(XVIII. 07-08-2001) 380, 389-396 

KriplaDi, S .. ri Slaric_1Id 

Construction of Raod Overbridgel Road 
Under Bridge in Rajutban 
oax, 23-08-2001) 199-202 

Pun:hue of Opium 
(XIX, 24-01-2001) 69 

Seuina up of. Hindustan line PIMt 
(XVIII. 20-08-2001) 102 

KriIbadu, Slari N.N. 
Constitution ofOrpnising Committee for 

Afi'o-Asian Games 
(XVIII. 06-01-2001) 140 

Custodial Deaths 
(XVII, 24-07-2001) 13 
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Declaration of National Highway-213 ! Delay in Project of NT PC 
(XVII. 23-07-2001) 112-113 i (XIX. 23-08-2001) 177-178 

Direct Air Links from Europe and Gulf ! Delhi Rent Act, 1995 
I· Region I (XVII. 31-07-2001) 251-252 

(XVII. 23-07-2001) 375 i Direct Funding to Panchayats 
Establishment of UAE consulate in I (XVIII. 07-08-2001) 196-197 

Southern India 
(XVII. 25-07-2001) 62-63 

Dolphin Mobile Telephone Service 
(XVII. 30-07-2001) 90-92 

339 

Fertilisers and Chemicals Travancore I Excess Tobacco Production in Kamataka 
Limited (XIX. 24-08-2001) 161 

~XVII. 24-07-2001) 12 Export Losses by Private Sector Company 
"""'Implementation ofDPEP Scheme (XVIII. 10-01-2001) 270 

(XVIII, 14-01-2001) 51-52 Floating of Tenders by Central 
Telephone Rent 

(XVII, 23-07-2001) 219-290 
Welfare ofTribais 

(XVIII, 07-08-2001) 38 
Withdrawal of Troops from Siachin 

(XVII. 25-07-2001) 17 
KriIII.a •• rtby, Sliri K. Ba.an.a 
Crude Oil Pipeline for 8ina Refinery 

(XIX, 23-01-2001) 149 
Safety Measures 

(XIX. 23-01-200 I) 305-306 
Kris ...... rt .. y,SIlri K.L 
~ofFCIAct,l964 

(XVIII, 17-08-2001) 113 
ASYLUM Deaths 

(XIX. 22-01-2001) 201 

ATMs in Post Offices ' 
(XVIII, 06-01-2001) 266 

Augmentation of water resources 
(XVII, 23-07-2001) 267-261 

Complaints Against T. V. Channels 
(XVII, 03-01-2001) 65-67 

Constitution of Water Sharing Tribunal 
(XVIII. ~2001) 137-131 

ConslnlCtion ofPon ROId 
(Xvn. 30-07-2001) 179-110 

Warehousing Corporation 
(XVIII, 17-08-2001) 121-22 

Geo-Spatial Technology Institute at 
Hyderabad 
(XIX. 21-01-2001) 149-150 

Health Scheme for Children. 
(XIX, 22-08-2001) 344-345 

Implementation of Agreement 
(XVIII, 10-01-2001) 333-334 

Import of Palm Oil 
(XVII, 03-01-2001) 51-52 

Income Tax Armlrs 
(XVIII, 17-01-2001) 102-03 

Internet through LAN 
(XVII, 30-07-2001) 11-12 

Introducing Replaceable Cylinders 
(XIX, 23-01-2001) 220-221 

Introduction of New IITs 
(XVII, 25-07-2001) 37-42 

Losses in Singareni Collieries (NAP) 
(XVII,24-07-2001}251-52 

Lowering the age limit of Senior Citi7Jens 
(XVIII, 1-01-2001) 97-99 

Margin Money for Fair Price Shops 
(XIX, 24-01-200 I ) 25-27 

Marine Border Demarcation with 
Sri Lanka . 
(XVIII. 1-01-2001) 233 
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Migration of Professionals 
, '(XVIII, 07-01-2001) 171-179 
Mobile Tariff 

(XVIII. 20-08-2001) 279 
Modernisation of EPf organisation! 

Scheme 
(XVII. 23-07-2001) 303-304 

Narcotics Control Bureau 
(XVII. 31-07-2001) 62-63 

New M~cinc Policy 
(XVII. 31-07-2001) 147-148 • Recommendations of ERC on Coal 

Uniform Supply of Coal by MCL 
(XIX. 21-01-2001) 71 

Watershed Development Programmes 
(XVII. 24-07-2001) 50-52 

Works Under NHDP in A.P. 
(XVIII. 20-01-20(1) 149-150 

World Bank Loan for community forest 
management Programme 
(XVII. 23-07-2001) 119 

! Krish .... Dr. C. 
I 

Infant Mortality 
(XVIII. 8-08-2001) 22 

Mining Krishnuw •• y, Shrt A. 
(XVII. 24-07-200 I) 276-277 Constitution (Ninety-first) Amendment 

Removal of Export R.estrictions of Bill - Consid. 
, Agricuhural Products (XIX. 21-08-2001) 255-257 

(XVII. 03-08-2001) 311 I State B~k of India Subsidiary for IT 
Removal of Quantitative Restriction on' Services 

Expon of Maize (XIX., 24-01-2001) 55 
(XVII. 27-07-200 I) 72-73 K ... r, Shrt AnuI 

Role of States in Exports Amount released under PMRY in Bihar. 
(XVII. 27-07-2001) 101 (XIX. 22-01-2001) 144-145 

Sale of Shipping Corporation of India . Closure ofONOCIOIL Offices froni 8ihar 
(XVII. 27-07-2001)249 • I (XIX. 23-08-2001) 203 

Sccurity Cover of Former Prime Minister I Departmenlal Examination 
(XVlll. 07-08-200 I) 229-230 (XIX. 23-01-200 I) 323-324 

Setting up of National Public Health I Disapproval of Live-Stock Importation 
Advisory Board ' i (Amendment) Ordinance and Live-
(XVII. 25-07-200 I) 203 Stock Importation (Amendment) Bill 

Setting up of Post Offices 
(XVIII. 20-08-2001) 234-237 

Settlement of Outstanding Dues 
(XVIII. 10-01-2001) 153-162 

i 

Considered &. Adopted 
(XVIII.I-08-200t) 327-328 

I Establishment of Loc:aI Area Banks 
(XVII. 03-08-2001) 90-91 

II Facilities in Trains . 
Simplification of Export-Import in IT I (XVIII. to-OI-2001) 260 

(XVII. 01-01-2001) 58-60 I Flood Relief Fund 
Surprise Visits at CGHS Dispensaries ' (XIX. 24-08-2001) 256-57 

(XVII. 01-08-2001) 289-290 ~ I rt fCrud O'lfi P' II-fi ", i mpo 0 e I o. anlpat""' lDery 
Tum Over Fee Evasion by Brokers of : (XVIII. 10-08-2001) 151-52 

Kolula Stock Exchange ! Increase in Fees in Sainik Schools. 
(XVII. 27-07-2001) 198-199 ! (XIX. 22-01-2001) 25S 
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Irregularities in Finalisation of Tenders 
(XVIII, 20-08-200 I) 121-122 

Loans to Sugar Mills in Bihar 
(XVII, 21-01-2001) ISO-lSI 

Local Area Banks 
(XIX, 24-08-2001) 93 

Need to declare lahanabad in Bihar as 
a Disturbed Area and improve 
the communication system there 
(MUR-311) 
(XIV, 01-03-2001) 363-364 

Need to open Kerosene Oil Depot at 
certain placles in Jahanabad 
Parliamentary Constituency, Bihar 
(MUR-371) 
(XVII,O]-08-2oo1)463 

Rehabilitation of Bonded Labour 
(XVII, 30-01-2001) 42-43 

Supplementary Demands for Grants-
General 
(XIX, 28-08-2001) 316 

Telephone Dues 
(XVII, 30-07-2001) 240-241 

UltrasoundiCT Scan Machines 
(XVII, 01-08-2001) 178-179 

Unauthorised Passengers in Reserved 
Railway Coaches 
(XVIII, 10-08-2001) 166-161 

Violation of Original Purpose by 
Charitable Hospitals 
(XIX, 21-08-2001) 28-30 

Visit ofForeigners in the Country 
(XiX. 28-08-2001) 159-160 

Workshops on Environment 
(XVII, 30-07-2001) 174-115 

Ku.arasamy, Sbri P. 
Declaration of200 1-2002 as the 'Year of 

Books' 
(XVIII. 01-08-2001) 81-83 

Disapproval of Live-Stock Importation 
(Amendment) Ordinance and Live-
Stock Importation (Amendment) Bill 
Considered & Adopted 
(XVIII, 8-08-2001) 326-327 

Group Insurance Scheme 
(XVIII, 06-08-200 I) 103 

Indo-Sri Lanka Agreernenton Kachchativu 
Island 
(XVII, 01-08-2001) 201-202 

Need to construct overbridges on railway 
crossings between Dindigul and 
Madathukulam in Dindigul district, 
Tamil Nadu (MUR-311) 
(XVIII, 14-08-2001) 353-354 

Sriharikota Space Station 
(XVIII, 8-08-2001) 97 

Survey on Sea-Bed Resources 
(XIX. 21-08-2001) 20-21 

Kuppllsami, Shri C. 
Need to implement social security schemes 

and formulate pension reforms for the 
benefit of workers of unorganised 
sector (MUR-371) 
(XVII, 01-08-2001) 462-463 

Kurup, Shri Suresh 
Cases of Violation of Human Rights 

(XIX, 21-08-2001) 64-70 
Central Homoeopathy Research Centre 

(XVII, 25-07-2001) 128 
Constitution (Amendment) Bill 

(Amendment of article 130) 
(XIX. 24-08-2001) 398-399 

DDAAct, 1956 
(XIX. 28-08-200 I) 199-200 

Disinvestment ofPSUs 
(XVII •. 03-08-2001) 222-228 

Formula for Devolutions of Central 
Revenues to State 
(XVIII, 11-08-2001) 101-110 

Haj Pilgrims 
(XVII, 01-01-2001) 228-229 
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Illegal Activities ofFor~ign Nationals 
(XIX. 28-08-2(01) 16-22 

India's Candidature for Security Council 
(XVIII, 8-08-2001) 31-32 

Infant Mortality 
(XVIII, 8-08-2(01) 22 

Interest Rates on Farmers Loan 
(XIX, 24-08-2001) 119-120 

Loss of Life and Property due to flood. 
draught and other natural calamities in 
various parts of tile country (DUR-193) 
(XVIII, 8-08-200 I) 3S I 

National Advisory Committee on IT 
(XIX.l2-08-2001) 65 

National Missile Defence System 
(XVII. 25-07-2001) 201 

Pending Cases of UTI 
(XIX. 24-08-200 I) 43-44 

Problems of Rubber Planters in Kenla 
(XVII. 03-08-2001) 261 

Provision of DDA Houses to Poorl 
Affluent Class 
(XIX. 28-08-2001) 285 

Transparency in Disinvestment of PSUs 
(XIX. 24-01-2(01) 159-161 

Kusmaria. Dr. Ramkrisltaa 

Demand of Sugar. Rice and Wheat 
(XIX. 24-08-2001) 172-173 

Expon ofTyres 
(XVII. 03-08-2001) 129-130 

Health Projects with Assistance of World 
Bank 
(XVII. 25-07-2(01) 153 

Hiring of Private Godowns by FCI 
(XIX. 24-08-2001) 90-92 

Installation of Tubewells in Madhya 
Pradesh 
(XVIII. 06-08-2(01) I3S 

Manufacturing of Chemicals 
(XIX. 28-08-2001) 164 

Production and Storaae of Wheat 
(XVII. 27-07-2001) 77-78 

Production of Rice 
(XIX, 23-08-2001) 263-267 

Review ofNCERT Text Books of History 
(XVIII. 07-08-2001) 155 

Scholarship 
(XIX. 22-0*-2001) 195 

Seed Testing Labs 
(XIX. 23-08-2001) 173 

Use of Technical Terminology by CBSE 
(XIX, 21-08-2001) 11-12 

Kyadiab, Shri P.R. 
Computer Education Scheme in Schools 

in North-Eastern Region. 
(XIX, 28-08-2001) 36-37 

Computer Information Centres 
(XVIII, 10-08-2001) 278-279 

Development of N'onh-Eastem Region 
(XVIII. 07-08-2001) 199-200 

Funding of Government Organisations! 
NGOs by NEC under Agri-Horti 
Marketing Scheme . 
(XVIII. 14-OS-200J) 253-254 

Funds for N .E. States during the 9th Plan 
(XVII. 01-08-2001) 261-272 

Impaning ofTraining 
(XVIII, 10-01-2001) 123-24 

Inter-State Roads in NE Region 
(XVIII. 14-08-2001) 224-225 

Public Sector Insurance Companies 
(XVII, 03-08-2001) 195 

SC/ST Quota in IB and PMF 
(XIX. 21-08-2001) 234 

Sponsorships of Studies by NEe 
(XVIII. 14-08-2001) 143-158 

Statutory Resolution Re-Approval of 
Proclamation issued by President in 
Relation 10 the State of Manipur 
(XVII. 30-07-2001) 362-365 
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Supplementary Demands for Grants-
General ' 
(XIX, 28-0&-2001) 378 

Task Force on Trade and Industry 
(XVII. 03-08-2001) 135-136 

M. Master Matban, Sbri 
Fall in Production in PSUs 

Mahajan, Shri V.Go 
Construction of New Runways at Airports 

in Maharashtra 
(XVIII, 06-08-200 I) 131-t32 

Development ofTidal and Software Parks 
(XVII, 01-08-2001) 290-293 

Free Telephone Service to Ex-MPs 
(XVIII. 20-08-200 I) 122 

"t (XVII, 03-08-200 I) 9 
\,. Promotion of SSIs under CPO scheme. 

(XIX. 22-08-200 I) 196-197 

Need to accord sanction to the proposal 
of Government of Maharashtra for 
construction of overbridge on National 
Highway No.6 near Phekri Railway 
Crossing in Jalgaon Parliamentary 
Constituency (MUR-377) 

.. 

Mabajan, Sbri Pramod 

Business Advisory Committee-
Twenty-fifth Report 
(XVIII. 17-08-2001)272-74 

Business Advisory Comminee-(Twenty-
fi fth Report) 
(XVIII. 20-08-2001) 334 

Business Advisory Committee-
N inteenth Report 
(XIV. 07-03-200 I) 338 

Constitution of JPC on issues relating to 

(XIX, 28-08-2001) 345-346 

Need to Improve Telephone Service in 
Jalagaon Parliamentary Constituency. 
Maharashtra (MUR-377) 
(XIX. 21-08-2001) 193 

Online Vulgarity 
(XVIII. 8-08-200 I) 76 

Optical Fibre Cables 
(XVIII. 20-08-2001) 108·113 

UTI's US-64 Scheme:., f'roductive Pol icy for Promoting 
(XVII. 03-08-2001) 323-324 . Livestock 

'. fiii"; (XIX. 23-08-2001) 360 FI~situation in Orissa and Kera.~" 
(~VII. 24-07-200 I) 389 Statue of Vinayak Damodar Savarkar in 

Killing of Innocent People in Jammu and 
Kashmir 
(XVIII. 8-08-200 I) 268 

Killings of Amamath Pilgrims in Jammu 
and Kastunir by Militants 
(XVII. 24-07-2001) 396 ~. , 

Situation in North-East States follow1tg 
the decision to extend ceastfite 
agreement with NSCN beyond 
Nagaland 
(XVII. 24-07-2001) 382-383 

• Twenty- First Report of Business Advisory 
Committee 
(XVII. 27-07-2001) 315-316 

Govt. Offices 
(XVII. 31-07-200 I) 278 

Telephone Exchanges 
(XVII. 30-07·2001) 110-111 

Transportation of Perishable Goods 
(XIX. 23-08·2001) 53·54 

Mahale, Shri Haribll.u Sb •• kar 
Adequate Funds for Completion of All 

Pending Projects (Res.) 
..... (XVII. 03-08·2001) 398·399 

Allocation of Funds under PMGY 
(XVIII. 14-08·2001) 249·252 

Amendment to Commission of Inquiry 
Act(s). 1952 
(XVIII. 07·08·200 I) 76·77 
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Cleaning of Rivers I National Institute of Science 
(XVII. 30-07-2001) 204-205 . Communication" 

Constitution (Ninety-first) Amendment I (XIX. 21-08-2001) 39-40 
BiII- Consid. I National Workshop on Advances 
(XIX. 21-08-2001) 283 I (XVII. 31-07-2001) 149-162 

Disapproval of Live-Stock Irnponation I Need to amend Forest Laws for 
(Amendment) Ordinance and Live- I development of undeveloped areas in 
Stock Importation (Amendment) Bill I the country (MUR-377) 
Considered II: Adopted i (XIX. 23-08-200 I) 416 
(XVIII, 1-08-2001) 332-333 I N~toprovidefmancialassistancetothe 

I 

Disinvestment of Public 
Undertakings (DUR-193) 

Sector i Government of Maharashtra for 
I providing rei ief to the people ofNasik 

(XIX. 23-08-200 I) 553-554 
Disposal of Solid Waste 

(XVII. 25-O7-200l) 83 
Drinking Water Projects 

(XIX. 28-08-200 I) 107-114 
Family Welfare Programme 

(XIX, 22-08-2001) 252-254 
Hawala Racket in Abmedabad 

(XVII. 03-08-2001) 231-232 
Hawala Transaction 

(XVlI.03-08-2001)S4 
Holiday Packages Prepared by Indian 

Airlines 
(XVIII. 20-01-200 1) 27 

Illegal Bangladeshi Migranu in the 
Capital 
(XVII, 31-07-2001) 59-60 

Indo-Pak Summit 
(XVIll, 07-08-2001) 138-139 

Killing of Innocent People in Jammu and 
KaJbmir 
(xvm. 8-08-2001)291 

Killinp of AIMmIIh PiJarims in JIIIIIDU 
and KaIbmir by Milbnb 
(XVII. 24-07-200 1) 40 1 

: district affected by severe drought 
I (MUR-377) 
I (XVII. 25-Oi-2ool) 369-370 

New Health Policy 
(XVIII. 8-08-2001) 207-208 

Power of Chairman ofKVS 
(XVIII. 07-08-2001) 121-122 

Promotion of SSls under CPO Scheme 
(XIX. 22-08-2001) 196-197 

Protection to Indian Trademark 
(XVII. 03-08-200 t) 215 

Recent Swnmit level talks held between 
India and Pakistan in Agra (DUR-193) 
(XVIII. 06-08-200 I) 443 

Regarding Pension and other facilities to 
Goa Freedom Fighters 
(XVIII. 10-08-2001) 386 

Regularisation of Unauthorised Colonies 
, in Delhi 

(XVIII, 14-08-2001) 130-131 
Regulatory Body for Cooperative Banks 

(XVII, 03-08-2001) 144 
Report of Expenditure Reforms 

Commission 
(XVIII, 14-08-20(1) 13-IS 

TI'CIImaIt of Blood c.ncer in ~ 
(XVII, OI'()I-200I) 11-26 
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Use of Prohibited Drugs by Indian Cricket Purulia, West Bengal during the next 
Playen financial year ( MUR-377) 
(XVII, 30-07-2001) 63 (XVDI. 20-08-2001) 353 

VISit of U.S. Assistant Secretary of State Muta ... Shri BII.rtruhari 
(XVIII, 8-08-2001) 174-175 Agro Product Industries in Orissa 

M ....... Dr. Cllaraa Oa. (XVII, 01-08-2001) 234-235 
Central Assistance for Agriculture Assistance to Orissa 

Training Centre in Chbattisgarh (XiX, 24-08-2001) 71.73 
(XVIII, 10-08-2001) 107-08 Community Development Scheme under 

Computer and lntemet Facility MCL 
(XIX, 22-08-2001) 353-354 (XVII, 31-07-2001) 178-179 

Decline of Utilisation of Labour Force Constitution (Ninety-first) Amendment 
(XVIII, 20-08-2001) 141 BiII- Consid. 

Etfeets of drought on Wild Lives (XiX, 21-08-200 I) 278-280 
(XVIII, 20-01-200 I) 215 Corruption Cases in SAIL 

Establishment of Forest DeveloplI}ent (XVIII, 07-08-2001) 316 
Agencies Cbhattisgarh Development ofTidaI and Software Parb 
(XVIII, 20-01-2001) 291 (XVII, 01-08-2001) 290-293 

Fifth Pay Commission Recommendation DFID Assistance to Orissa 
to form Subordinate Economic Service (XVII, 03-08-2001) 117-118 
(XVIII, 17-01-2001) 63-64 

Drinking Water 
Investment in Agriculture (XVII, 31-07-2001) 96-101 

(XIX, 23-01-200 I) 293-294 
Financial Assistance to Orissa 

Official Language Committee (XIX, 24-08-2001) 255-56 
(XIX, 21-01-2001) 115 

Financ:iallrregularities by Panc:hayati Raj 
Official Language Policy Institutions 

(XIX, 28-08-200 I) 213 (XVIII, 14-08-2001) 20-22 
Reserve Posts on Ad-hoc: Basis Growth of Maize 

(XIX, 22-08-2001) 212 (XVIII, 10-08-2001) 120-23 
Royalty on Coal Increasing Pollution oflndian Rivers 

(XVIII, 14-08-2001) 165-168 (XVIII. 06-08-2001) 55-64 
Shifting of Headquarters of BALCO Need to fonnulate a National Scheme to 

(XVIII, 20-08-2001) 251 dredge all major river-beds particularly 
Six Laning ofNH-8 in Orissa (MUR 377) 

(XVIII. 20-08-2001) 86-87 (XVIII, 20-08-2001) 352 
Unifonn Pay Scales NGOs engaged in. Rural Development 

• (XIX, 22-08-2001) 73 Work in Orissa 
Mallato, Sliri Bir Si .... (XIX, 28-08-2001) 160-161 

Need to take up construction of new Opening of Post Offices 
railway line between Jbargram and (XVIII, 06-08-200 1 ) 240-241 
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Oriya News Bulletin 
(XVIII, 17-01-2001) 246-247 

Policy on Gem Stone Mining 
{XVllI, 06-08-2001) 271-279 

Poor Off-take Under POS 
(XVll, 27"()7-2001) 102-103 
~ of Coal by MCL 

(XVll1. 07-08-2001) 232-134 
Promotion of Sanskrit Language 

(XVll, 24-07-2001) In-112 
Resentment ofNALCO's Employees 

(XVll, 30-07-2001) 75 
Revenue Hamed by I>oQrdarshan 

(XVII, 27..()7-2001) 96-100 
Revival of Sick Units 

(XVIII, 1-08-200 I) 15-86 
Rurallnduatries in Orissa 

(XVII, 01-08-2001) 333-334 
Saffronisation of Education (DUR-193) 

(XVIII, 20-08-200 1) 444-448 
Special Category Status to Orissa 

(XVD, 01-08-2001) 357-351 
Special Financial Paclcage 

(XVII. 25-07-200 I) 15-86 
Sports Activities in Orissa 

(XVIII, 20..()1-2001) 164-165 
Telephone Exchanges in Orissa 

(XVIII, 06-08-200 l) 190-191 
Telephone Facility in Orissa 

(XVII, 30-07-2(01) 163-165 
Upliftment of Juang Tribes 

(XVIII, 14-08-2(01) 227 
Welfare ofTribals 

(XVIII. 07-08-2001) 12-40 
M.kw .... Shri Savalalbut 
Assistance to Gujarat 

(XVII, 03-08-2(01) n 
CNGILPG Vehicles 

(XVIII, 20-08-2001) 159 

Consbuction of Houses under lAY 
(XVII, 24-07-2(01) 316-322 

Decentralization of Education 
(XIX, 21-08-2001) 1-4 

Financial Assistancc by HUOCO for 
Housing Schemes 
(XVII, 24-07-2(01) 138-146 

Implementation of Irrigation Projects in 
Gujarat 
(XVII, 30-07-2001) 78-80 

Loan to State Governments 
(XVll, 27-07-2001) 10-12 

Privatisation of Water Supply 
(XVll, 31-07-2001) 161-169 

Shiksba Yatra 
(XIX, 21-08-2001) 131-132 

Telephone facilities in Gram Panchayats 
of Gujarat 
(XVD, 23-07-2(01) 118-120 

M.laila.y. Slari K. 
Fall in Prices ofCasbeWnut 

(XVII, 03-08-200 I) 4 
Killing of Innocent People in Jammu and 

Kashmir 
(XVllI. 8-08-2001) 275 

Malhotra, Dr. Vij.y K ••• r 
Alleged killing of People belonging to 

Scheduled Castes, Backward Classes 
and Minorities in Uttar Pradesh 
(XVII, 01..()8-2001) 390-391 

Committec on Public Undertakings-
Study Tour Report Laid 
(XVII, 01-08-2001) 382 

Committee on Public Undertakings-
(XIX, 21-08-2(01) 320-321 

Committee on Public Undertakings-
Study Tour Report (laid) 
(XVII, 24-07-200 I) 369 

Committee on Public Undertaldnp-
Fifth Report 
(XVll, 25-07-2001) 354 
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Committee on Public Undertakings- Changes in Planning and Resource. 

• Sixth Report Presented Mobilisation 
(XVII, 30-07-2001) 304 (XVn, 31-07-2001) 28-31 

Encounters with Terrorists Construction of Dam on Mahanadi basin 
(XIX, 28-OB-2001) 186-1B7 (XVII, 23-07-2001) 377-37B 

Involvement of NGOs Students in Tree Construction of feeder canal 
Plantation Activity (XVII, 23-07-2001) 325-326 
(XVln, 06-08-200 1) 18B-19O Construction of Gulbarga Airport 

Performance of Sports Penons (XVII, 23-07-2001) 101-102 
(XVIII, 20-08-2001) B Construction of Railway Line on Sharing 

Population Control Basis 
(XVII, 0I-OB-2001) 365-366 (XVIII, 16-08-2001) 1B1 -

Recent Summit-Level Talks held between Decline in Sex Ratio 
India and Pakistan inAgra(DUR-193) (XVIII, B-OB-2oo1) 149-151 
(XVII, 24-07-2001) 430464 Direct Funding to Gram Panchayats 

Report on Deforestation in Delhi (XVIII, 14-OB-2oo1) 9 
(XVIII, O6-OB-2001) 50-51 Directions issued by RBI 

Shortage of Drinking Water in Delhi (XVII, 27-07-2001) 279-2BO 
(XVIII, 07-08-2001) 197-198 Economic Slowdown 

Study Tour Reports (XIX, 24-OB-2001) 38 
(XVII, 31-07-2001) 312 Encouragements to Homoeopathy 

MaDill. Slari Ja.annath (XVIII, B-OB-2001) 10-15 
Effect of Global Warming Eradication ofT.B. 

(XVIII, 20-08-200 1) 153-154 (XIX, 22-OB-2001) 345-348 
Mallikarjunappa, Shri G Establishment ofChemicaJ Industrial Park 
Assistance for Construction -of Indoor (XVII, 31-07-2001) 143-144 

Sports Complex in Kamataka Export of Maize 
(XVIII, O6-OB-200 I) 170 (XVII, 03-08-2001) 120-121 

Assistance for Construction of Indoor Export of Wheat 
Stadium in Kamataka (XIX, 24-0B-2oo1) 157-159 
(XVII, 30-07-2001) 216-217 Financial Assistance to Physically 

Assistance for Construction of Sports Handicapped 
Premises in Kamataka (XVII, 25-07-2001) 343-s344 
(XVII, 30-07-2001) 140 Financial Package for SSI 

Assistance for Growth Centre, Raichur (XVII, 0I-OB-2oo1) 377-37B 
(XVII, 03-08-2001) 195-196 Foreign Direct Investment in Telecom 

Assistance for Play Field in Kamataka Sector 
~ (XVIII, 06-08-2001) 233 (XVII, 30-07-2001) 106-107 

Centrally Sponsored Labour Schemes Free Primary Education 
(XVIll, 20-08-200 1 ) 201...202 (XVII, 31-07-2001) 291-292 
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Gherkins for Export 
(XIX, 23-08-2001) 351-352 

Group Micro Financing Scheme 
(XVII, 27-07-2001) 182-183 

High·End Programme 
(XVII, 25-07-2001) 180-181 

Panel for Banking Supervision 
(XVIII, 17-08-200 I) 203-204 

Policy to Promote Agricultural Exports 
(XVII, 03-08-200 I) 311-312 

Powers to Panchayati Raj Institutions 
(XIX, 21-08-200 I ) 5 

Implementation of Poverty Alleviation I Projects for Slum Improvement and 
Programme(s) Rehabilitation in Karnataka 
(XVIII, 07-08-2001) 10~.11l I (XIX. 28-08-2001) 190-191 

Implementation of Telemedicine Projects I Provision of Funds to FCI for 
(XVII, 01-08.2(01) 353-354 Procurement in States 

(XVII, 27-07-2(01) 26-27 
Integrated Processed Food Development 

Act I Quality of Management Education 
(XVIII, 16-08-2001) 198-99 I (XVIII, 07-08-2(01) 62-63 

Interest Rates on Farmers Loan I Release ofOuts1andingAmount ofFCI 
(XIX, 24-08-2(01) 119.20 ! (XVII, 27-07-2001) 174-175 

Irrigation Projects in Kamataka Release of water to Kaniataka 
(XVII, 30-07-2001) 61 (XVII. 23-07-2(01) 371 

Japanese Assistance to Simhardi Thermal I Report of OST on Earthquakes in Future 
Power SICllion (XIX, 28-08-200 I) 311-3 J 2 
(XIX, 23-08-200 I) 307-308 , Review of Health Schemes 

Karwar Port . (XVII. 25-07-200 I) 329 

(XVIII. 16-08-2(01) 213 Revjval of Composite Mills 
Land for Airports in Karnataka (XVIU, 10-08-2001) 168-169 

(XVIII, 06-08-2001) 74 

Mahajan Commission Report 
(XVIII, 14-08-2001) 164-165 

Maintenance Grants 
(XVII. 03-08-2001) 241-242 

I Revival Package for Ailing Fertilizer 
PSUs 
(XVII. 24-07-2ocfl) 197-198 

Security Cover at Airports 
(XVIII. 20-08-2001) 144-145 

~ Setting up of a National Biotechnology 
Mwnbai Cellular Operators I Commission 

(XVIII, 20-08-200 I) 133-134 '(XIX. 21-08-200 I) 99 

National Commission on Population I Setting up of Mini Tool Room and 
(XIX, 22-08-200 I) 238-242 Training Centre 

NEAC Campaign for Sustainable! (XVII, 25-07-2001) 64 
Development 
(XVIII. 20-08-2001) 313 

Setting up of Nuclear Reactors 
(XVII. 01-08-2001) 275 

Paddy Procurement by FCI in Kamataka Software Export 
(XVII. 27-07-2001) 36 (XVII. 01-08-2001) 349-350 

Panchayat Polls in States 
(XVII, 31-07·2001) 141-149 

Task Force on l.T . ., 
I (XVIII. 8-01-2oon 141 
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• Tourist Projects of Kamataka I Import/Export witli China and Pakistan 
(XVIII, 10-08-2001) 130-35 (XVII, 03-08-2(01) 196-197 

Unrecognised Medical colleges in the International Airport at Shamshabad 
Country (XVII, 30-07-2001) 67-68 
(XIX, 22-08-2001) 81 Kakinada-Kotipalli Rail Line I (XVIll, 16-08-200 I) 266-267 

Marine Regulation Act 
Visit of US Team 

(XVII, 01-08-2001) 275-276 
Warehousing Corporation (Amendment) (XVIII, 16-08-2001) 58-59 

Bill 
(XVII, 03-08-2001) 273-274 

World Bank Loan for Kamataka 
(XVII, 27-07-2001) 163-164 

World Bank Loan for Poverty Alleviation 
in Karnataka 
(XIX, 28-08-2001) 283-284 

Malya'a, Sbri Rajaiab 
Amendment in Foreign 

Development Act 
(XIX, 24-08-2001) 124-25 

Ban on Import of Sugar 
(XVII, 27-07-2001) 210-211 

Trade 

Construction of Building and Fly Over at 
lOlA . 
(XVII, 30-07-2001) 191-193 

Disinvestment of Public Sector 
Undertakings 
(XVII, 03-08-2001) 154-i60 

DROO Laboratories 
(XVII, 01-08-2001) 139 

Expansionllmprovement ofNH-7 
(XVII, 23-07-2(01) 112 

Export of Rice at BPL Rates 
(XIX, 24-08-200 I) 27 

Export of Wheat and Rice 
(XVII, 27-07-2001) 138-140 

FCRA, 1976 
- (XVlt, -24-07-200 I) 258-260 

Grants ofNon-Qovemment Organisations 
to promote National Integration 
(XVII, 30-07-2001) 250 

Migration System in Navodaya 
Vidyalayas 
(XIX, 23-08-2001) 137-138 

Pension Benefit by Navodaya Vidyalaya 
Samiti 
(XVII, 31-07-2(01) 291 

Physical Education in lawahar Navodaya 
Vidyalayas 
(XVIII, 14-08-2001) 327 

Posting of Teachers in Schools Abroad 
(XVII, 31-07-2001) 292 

Recreational facilities in Navodaya 
VidyaJayas 
(XVIII, 14-08-2001) 57 

Rehabilitation of Families on Encroached 
Land 
(XVIII, 20-08-200 1 ) 240 

Rehabilitation of War Disabled 
(XVn, 25-07-2001) 84-85 

Reimbursement of Expenditure Incurred -
on Controlling Naxalite Activites in 
States 
(XVII, 24-07-2001) 55-57 

Setting up of a National Rowing Academy 
(XVIII, 20-08-2001) 87-88 

Social Awareness 
(XVIll, 8-08-2001) 43-45 

Status ofFCI, Ramagundam 
(XVII, 24-07-2001) 189 

Telecom Facilities 
(XVII, 30-07-2001) 256-257 

Transfer Policy of Dental Doctors 
(XVIII, 8-08-2(01) 142-143 
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Vanasthalipuram Telephone Exchange 
(XVIII, 20-08-200 I) 280 

World Bank Aided Projects in A.P. 
(XVII, 03-08-2001) 44-46 

Ma.clal, Sbri Bra .... Na.d 
Excise Case against Industries 

(XIX, 24-08-200 I) 165-66 
Indo-Pak Summit 

(XVII, 25-07-2001) 337 
Loans for Rice Export 

(XIX, 24-08-2001) 79-80 
Need to check menace of Malaria in 

Monghyr Parliamentary Constituency, 
Bihar (MUR-377) 
(XVII, 24-07-2001) 409-410 

Rebate given to NGO 
(XIX, 22-08-2001) 74·75 

Strategy for Poverty Alleviation 
Programmes 
(XVII, 01-08-200 I) 158·159 

Maadal, Slari Sa.a' Kumar 
Afro-Asian Games 

(XVII, 23-07-200 I) 179 
Compulsory AIDS Test for Foreigners 
Dolphin Mobile Telephone Service 

(XVII, 30-07-200 I) 90-92 
EleariflC8tion of Villages under NCES 

(XIX, 23-08-200 I) 150-151 
Incoming Calls on Ce'llular/Mobile 

Telephones 
(XVII, 30-07-2001) 241 

Indo-Pak Summit' 
(XVIII, 07-08·2001) 138-139 

Militancy in Nagaland 
(XIX, 28-OS·2ool) 165-166 

Military Training to Foreign Countries 
(XVII, 25-07·2001) 219 

National Security Fund 
(XVII, 25-07·200 J) 135 

Need for early commissioning of T.V. 
Relay Centre at Basanti (Sundarban) 
South 24 Parganas, West Bengal 
(MUR377) 
(XVIII, 8-01-2001) 301 

Need to take steps To tap solar energy for 
the production of Electricity in the 
Sundcrbans, West Bengal (MUR 377) 
(XIV, 07-03·2001) 364 

Promotion of Employees 
(XIX, 22-08-2001) 342-343 

Restoration of Indo-Pak Cricket Test 
(XVII, 30-07-2001) 208 

Revision of Criteria for BPL 
(XVIII, 17-08-2001) 83-84 

Slow Down ofindian Economy 
(XVII. 27-07-200 I) II 0-111 

Stock of Foodgrains in FCI Godowns 
(XVII, 03-08-200 I) 119-120 

I MaDdUk, Sbri SaciaslUvrao Dadoba 
I Additional Cess on Petrol and Diesel 

(XVII, JO-07-2ool) 197-198 
Agricultural Labour 

(XVII, 30-07·200 I ) 47-48 
Agro Processing Industries 

(XIX, 23-08·2001) 348-349 
Amamath Yatra 

(XVIII, 07-08-200 I) 331·332 
Amendment in NCDC Act 

(XIX, 23-08-2001) 152 
Anti Dumping Duties 

(XVII. 24-07-2001) 252·53 
Antyodaya Yojana 

, (XVIII, 17-08-200 I) 45-46 

f Asylum Deaths 
(XIX. 22-01-2001) 201 

Credit Rating Agencies 
(XVII, 03-0'-2001) 237 

I Cut in Bank Interest Rates 
, (XVII, 27-07·2001) 17-19 
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Expenditure Refonn Commission Report 
on Food Subsidy 
(XVIII, 17-08-2001) 84-85 

Fertiliser Concession Scheme 
(XVII, 24-07-2001) 325-26 

Gross Domestic Product 
(XVII, 27-07-2001) 188-189 

Growth Rate of Infrastructure Sector 
(XVII, 27-07-2001) 263-265 

Indo-Pak Foreign Secretaries Meetings 
(XIX, 22-08-2001) 199-201 

Indo-Pak Summit 
(XVII, 25-07-2001) 337 

Investment in Telecommunication Sector 
(XVIII, 20-08-2001) 237 

Invitation to Foreign Companies Delhi 
Metro Rail Project 
(XVlII, 07-08-2001) 204-211 

tRDA Nonns for the New Entrants 
(XVII, 03-08-2001) 189-190 

Irrigation projects in Maharashtra 
(XVII, 23-07-2001) 268-270 

Liberalisation ofVIS8 Rules 
(XVII, 24-07-2001) 277-278 

Modernisation and Upgradation of 
Kolbapur Airport 
(XVIII, 20-08-200 I) 151-152 

Negative Growth by Automobile 
Industries 
(XVII, 27-07-2001) 225 

Pennanent Disabled Centre 
(XIX, 22-08-2001) 272-273 

Preparation of Afro-Asian Games 
(XVII, 30-07-2001) 199-200 

Refugees in the Country 
(XIX, 21-08-2001) 89-90 

Restriction on Fresh Allotment of 
Government Quarters 
(XIx, 28-08-2001) 81-82 

Selling ofEquipment in National Museum 
(xvm, 10-08-2001) 195-96 

Tax Collection 
(XVn, 27-07-2001) 267-268 

Telephone Connections 
(XVIII, 06-08-2001) 87-88 

Trading in Sugar 
(XVII, 03-08-2001) 32-33 

Tungabhadra Steel Products Ltd. 
(XVII, 24-07-2001) 173-174 

Unemployment among Rural Youths 
(XIX, 28-08-2001) 315-316 

Vicrio Cholera 
(XVII, 25-07-2001) 165-173 

MaDe, Shri Shivaji 

Anti-India Activities in Bangladesh 
(XVII, 31-07-2001) 89 

Approach Paper on Tenth Five Year Plan 
(XVII, 25-07-2001) 215-216 

Asylum Deaths 
(XIX, 22-08-2001) 201 

Audit by Central Board of Excise and 
Customs 
(XVIII, 17-08-2001) 52-53 

BailOut Package for IFCI 
(XIX, 24-08-200 1) 85-86 

Cleaning of Rivers 
(XVII, 30-07-2001) 204-205 

Protection of Domestic Vegetable Oil CRB Mutual Fund Scam 
Industry (XIX, 24-08-2001) 257 
(XIX, 24-08-2001) 24-25 Defence Deals with Foreign Countries 

Quota of Foreign Exchange for going (XVII, 25-07-2001) 311-312 
Abroad I Development of Tourism 
(XIX, 24-08-2001) 154-55 (XVlII, 10-08-2001) 182 
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Devolution of Powers to States LiberallIld Secular Character of Indian 
(XIX. 21-08-2001) 49 Education 

Dolphin Mobile Telephone Service (XIX, 2&-08-200 I) 185-116 
(XVII, 30-07-200 1) 90-92 Losses to MTNL 

DutY1.iability of Finished Goods (XVll, 23-07-2001) 320-321 
(XVIll. 17-08-200 1) 26-28 National Anti-Malaria Prognmme 

Family Welfarc Programme (XIX, 22-01-2001) 140-141 
(XIX, 22-08-200 1) 252-254 National Workshop on Advances 

Foreign VISits by Ministers (XVII. 31-07-2001) 149-162 
(XVII, 24-07-2001) 99 Objections by Oil Companies OD Inter-

. State Gas P' lines Gross Domestic Product . !pc 
(XVII, 27-07-2001) 111-189 (XIX. 23-08-2001) 169 

Hawala Racket in Ahmedabed Pawa' ofChainnln of KVS 
(XVII, 03-01-2001) 231-232 (XVIII, 07-08-2001) 121-122 

Hawala Transaction 
(XVII, 03-08-2001) 54 

Pre-Natal Diagnostic Techniques Act, 
1944 
(XVII, 25-07-2001) 91-92 

Illegal Bangladeshi Migrants in the 
Capital Proxy Voting for Armed Force 
(XVII, 3I-07-2001) 59-60 (XVIII, 10-01-2001) 101 

Illegal trade of Shahtoosh shawl 
(XVII, 23-07-2001) 113-185 

Import of Cars 
(XVIII, 17-08-2001) lSI-52 

Indo-Frmc:h strategic Talks 
(XIX, 22-08-2001) 303-304 

Indo-Nepa1 Joint Worting Group Meeting 
(XVII, 25-07-2001) 92-93 

Indo-Pak Foreign Secretaries Meetings 
(XIX, 22-01-2001) 199-201 

Indo-PIIk Summit 
(XVllI, 07-01-2001) 138-139 

Indo-1:1SA Joint Working Group Meet 
(XVII, 25-07-2001) 105-106 

IDternidionai Drug Syndicate, London 
(XVII, 03-08-200 1) 111-112 

lnternationaI Labour Conference 
(XVII, 23-07-2001) 313-314 

Quit Notices to ViUaaers along Indo-
Bangladesh Bord« 
(XVIII, 14-08-2001) 297 

JtcsulIriution ofUnautboriIed Colonies 
inDethi 
(XVIII, 14-08-2001) 130-131 

RegUlating the Quality of Genetically 
Modified Foods 
(XIX. 21-01-200 I) 150-I S I 

Regulatory Body for Cooperative Banks 
(XVD, 03-08-2ool) 144 

Report of Debt Recovery Tribunals 
(XVII, 03-08-2001) 137 

Sexual Haraumcnt in Schools 
(XIX. 21-01-2001) 20 

Specification ofCNG Engines 
(XVIII, 20-01-200 1) 168-169 

Sports Policy tOr Pakistan 
(XVII, 23-07-2001) 389-390 

Killing of DalitsIPersons of Minority University REC Status to Regional 
Communities Englncerine Colleges 
(XIX, 21-01-2001) 114-lJl (XVII, 24-07-2001) 246 
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~ 
Use of Private Institutions as Franchise Import of Crude Oil for Panipat Refmery 

for Degree (XVIII, I ()"()8-200 I) IS I-52 
(XVII, 24-07-2001) 232 Import of Motorcycles and Scooters 

Use of Prohibited Druges by Indian (XVII, 27-07-200]) 123-124 
Cricket Players 
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(XVII, 03-08-200 I) 90-91 Consumables 

Fake Drugs (XVIII. 17-08-200 I) 246 
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(XVIII. 16-08-2001) 35-37 
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(XVIll, 07-08-200 1) 1 n-78 

I Corruption in New India Assurance Co. 
Ltd. 

I (XVII, 27-07-2001) 39-41 
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Functioning of District Rural 

Development Agencies 
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(XVII, 01-08-2001) 443 

Cut in Bank Interest Rates 
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(XVIII. 07-08-2001) 400401 
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Rajasthan (MUR 377) 
(XIX. 23-08-2001) 411-412 
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(XIX. 22-08-200 I) 345-348 
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(XVllI, 8-08-2001) 120-122 

Extinction of Rare Herbs 
(XVIII. 20-08-2001) 63-64 

(XIX. 28-08-2001) 3S I 
Pending Cases of Atrocities against SCsi 

STs 
(XIX. 23-08-2001) 296-297 
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(XVllI. 10-08-2001) 308-309 
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Family W~lfare Programme (XVII. 01-08-2001) 36S-366 
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Funds from Foreign Countries for f Medicines 
Agricultural Projects (XVII. 01-08-2001) 237-238 
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(XVIII. 16-08-200 I) I S3 
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(XIX. 24-08-2001) 66-68 
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(XIX,23-08-2001) 173-174 

Regarding Pension and ·other facilities to 
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(XVIII. 16-08-2001) 390 

Role ofNGOs in Literacy Programmes 
(XVII, 31-07-200 I) 266-274 
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Sattelite tel~ 
(XVII. 23-07-2001) 329 

Security Arrangement to Petrol Pump 
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(XVIII. 16-08-2001) 332-333 

Development of Sports in newly created 
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(XVII. 23-07-2001) 26-28 

Employment for Handicapped Persons 
(XVII. 01-08-200 1) 129-131 
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Constitution (Ninety-flJ'St) Amendment 
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(XIX. 21-08-2001) 27S-276 

Misbn. Shri Sltya. Blbari 
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Kanpur Dehat, U.P. (MUR 371) 
(XVII. 31-07-2001) 317 

Mohale. Shri ha •• Lal 
Air Service for Bilaspur (Chbattisgarh) 

(XVII. 30-07-2001) 21()"28 I 
Allocation of funds for Development of 
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(XVIII. ~-08-2oo1) 46-49 
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Bhaisajhal Water Reservoir Project of 
Chhattisgarh 
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Bladanarteting ofEssential Commodities 
(XVIII, 17-08-2001) 106-07 

Decline in Standard of Education 
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(XVII. 30-07-2001) 251 
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(XVIII. 8-08-2001) 124 

Illegal Diamond Mining 
(XVII. 23-07-2001) 378 

Import and Use of Mercury 
(XVIII. 06-08-2001) S4-SS 

Internet Node 
(XVII. 30-07-2001) 206 
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(XIX, 22-08-2001) 241-249 

Need to accord sanction to the proposal 
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Overcharging 
(XVIII, 14-08-2001) 226 

Posts Reserved for SCsISTs in Technical 
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(XVII. 24-07-2001) 87-88 
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(XIX. 28-08-200 I) 229-230 
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(XIX. 28-08·200 I) 88 
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Affected Areas 
(Xvm. 14-08·2001) IS7-164 
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(XVII. 27-07-2001) 81-86 

Results of New Agricuhure Policy 
(XVIII. 10-08·200 1) 178·179 

Setting up of Engineering Colleges 
(XVII. 31-07-2001) 91·92 
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(XVII, 23-07-2001) 299 

Mobite, Sbri Suboclh 
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(XVII. 03-08-2001) 182-183 
Amount Spent by NHAJ 
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(XVII, 31-07-2001) 96-101 

Due to Amount of CIL Against State 
Electricity Boards 
(XVIII, 07-08-2001) 88-91 

Education Development Corporation 
(XVII, 31-07-200 I) 118-119 
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(XVIII, 06-08-2001) 34-35 
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(XIX. 24-08-2001) 165-66 
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Corrupt Officials (XVIII, 10-08-2001) 307-308 
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Displaced Kashmiris 'I Loans for Rice Export 
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MocIemisltion of lnigltion Tanks 
(XIX, 24-08-2001) 111-12 

Multi-Modellntemational Passenger 8nd 
Cargo Hub in Nagpur 
(XVIII, 06-08-2001) 270-271 

National Highways Development Project 
(XVII. 30-07-2001) 142 

National Parks Bill-Introduced 
(XVII, 27-07-2001) 341 

Performance of Zoning Atlas Projcc:t 
(XVIII, 06-08-2001) 234-235 

Purchase of Mining Machines from 
Britain 
(XIx, 21-08-2001) 98 

Recornmendlltions ofTalwar Panel 
(XVn, 27-07-2001) 221-223 

Report of World Commission on Dams 
(XVII, 30-07-2001) 276-278 

Report on Pak Sponsored Terrorism. 
(XIX. 22~8-2001) 214 

Researcb on Reduction of Sulphur from 
Coal 
(XIX, 21~8-2001) 38 

Road Accidents 
(XVII. 23~7-2001) 332-333 

Selection of Players for Afro-Asian 
Games 
(XVlll. 20-08-200 I) 85 

Setting up of Joint Venture 
(XVm, ~8-2001) 161 

VIOlation of Rules Reprdina Cutting of 
Trees 
(XVII, 30-07-2001) 59-60 

Mollol, SliriAlitok N. 
Air India Service to Hong Kong 

(XVIII, 20-01-2001) 206-207 

Air India's General Sales Agents in 
London 
(XVIl, 30-07-2001) 279-280 

Allocation of Funds udder NSAP 
(XVII, 31-07-2001) 75-'0 

Amamath Yasra 
(XVIII, 14~1-2001) 325-326 

Annapuma Scheme for Old Age Persons 
(XIX, 28~8-2001) 119-120 

Anti-Dwnping on Apiculture ProdUC1l 
(XVII, 03~'·2001) 235-236 

Anti-India Activities in Bangladesh 
(XVII, 31-07-2001) 89 

Antyodaya Yojana 
(XVII. 27~7-2001) 245·246 

Audit by Central Board of Excise and 
Customs 
(XVIII. 17~8-2001) 52-53 

BailOut Packqe for IFCI 
(JaD(,2~1-2001)15-16 

BIFR 
(XVIII. 17-01-2001) 63 

Central Assistance to States for Exports 
(XVII, 27-07-2001) 27·21 

Setting up of Sectoral Product Display Central Assistance Under IDSMT Scheme 
Centres Abroad (XIX, 21-08-2001) 102-110 
(XVII, 03-08·2001) 43 Closing of Zoos 

Speed Post Passport Servi<:e (XVIII, 06-01-200 I) 109·110 
(XVm, 1~8-2001) 55-56 Co-opendive Banks 

State ReorganilationCommissionBiII- (XIX, 24~1-2001) 238 
1ntroducecI. Combat of AIDS 
(XVII. 27-07-2001) 341 (XIx. 22~1-2001) 195-196 

Supply of Rail Steel by BhiJai Steel Plant Committee to Monitor APDP 
(XVII, 31-07-2001) 44-45 (XVIII, 16-08-2001) 211-29 
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Communication Commission of India 
(XVII, 30-07-2001) 158-159 

Concession in Telephone Bill 
(XVIII, 06-08-200 1) 226 

Construction of Railway Station 
(XIX, 23-08-2001) 226 

Delay in the Implementation of Rail 
Projects 
(XVIII, 16-08-200 I) 28-29 

Delayed Projects 
(XVII, 01-08-2001) 313-317 

Direct Subsidy to Fanners 
(XIX, 23-08-2001) 243-244 

Disproportionate Growth of Urban 
Population 
(XVIII, 14-08-2001) 178-179 

Domestic Services by VSNL 
(XVII. 30-07-2001) 228 

Double Taxation Treaty with Austria 
(XIX, 24-08-2001) 180 

Dumping of Steel 
(XVII, 24-07-200 I) 263 

Early Clearance to Pending Projects of 
Maharashtra 
(XVII. 30-07-2001) 68-70 

Engineering Education 
(XIX, 28-08-2001) 153-154 

Export of Sugar 
(XVII, 27-07-2001) 233 

Export Orders from Australia 
(XVII, 03-08-2001) 201-202 

Extension of Mining Lease 
(XIX. 21-08-2001) 147 

Grading System 
(XVII. 31-07-2001) 83-84 

Growth Rate of Domestic Air Traffic 
(XVIII. 06-08-200 I) 195 

Hostel Facilities for Girl Students 
(XVII, 24-07-2001) 186-188 

Improvement in Education System 
(XIX, 28-08-200 1) 115-116 

Increase in Customs Duty on Non-coking 
Coal 
(XIX, 24-08-200 I) 60 

Indo-Australia Ties 
(XVII, 25-07-2001) 305-306 

Indo-Pak Foreign Secretaries Meetings 
(XIX, 22-08-2001) 199-201 

Indo-Purtugal Cooperation 
(XVIII, 07-08-2001) 187-188 

Indo-Sino Border Talks 
(XVII;25-07-2001) 327-328 

Indo-US Cooperation Against Terrorism 
(XVII, 25-07-2001) 224-225 

Installation ofWashcries at Collieries 
(XIX, 21-08-2001) 45-46 

Integrated Child Development Scheme 
(XVIII, 07-08-2001) 305-307 

Integrated Programme for Street Children 
(XVIII, 8-08-2001) 45-46 

Intcmct Service by VSNL 
(XVIII, 20-08-2001) 123 

Introduction of Bill to Regulate the usc 
of Ground Water 
(XVII. 30-07-2001) 19-24 

Jawahar Gram Sarnridhi Yojana 
. (XVIII, 07-08-2001) 259-266 

Kudrcmukh Iron Ore Company 
(XIX. 21-08-2001) 140-141 

MoU with HUDCO for Disbursement of 
Loan 
(XIX, 28-08-200 I ) 248-250 

Multi Role Transport Aircraft 
(XVII, 25-07-2001) 201-202 

Hiring of Consultants to increase Exports National Frequency Allocation Plan 
(XVIII, 17-08-2001) 62-63 (XVII, 23-07-2001) 294 
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No Objection Certificate for Providing Telecom f1Icilitics 
. Amenities to Slum Dwellers _ (XVII, 23-07-200]) 7-10 

(XIX, 21-01-2001) 301 
Non-iodised Salt 

(XVII, 25-07-2001) 15-20 
Non-release of Funds for Rural 

Development 
(XVII, 24-07-2001) 283-310 

Pradhan Mantri Gram Sadak Yojana 
(XIX, 21-01-2001) 173 

Primary Education Programme 
(XVIII, 07-08-2001) 333-336 

Promotion oflndian Culture, Heri1age and 
Languages Abroad 
(XVII, 24-07-200 I) 321-130 

Redevelopment Plans ofMumbai High 
(XIX, 23-08-2001) 303-304 

Reduction in Allocation of Funds for 
Rural Development 
(XVII, 24-07-2001) 41-44 

Removal of Export Restrictions of 
Agricultural Products 
(XVII, 03-01-2001) 311 

Schemes for SCslSTs 
(XVII, 01-01-2001) 245-2.52 

Telegraph Facility in Gram Panc:hayats 
(XVIII, 06-08-200 I) 163 

Unjustification in GovemmentAssislance 
(XVII, 01-01-2001) 135-136 

Urban Coopcndive Banks 
(XVII, 27-07-2001) 193-194 

Welfan: of beedi workers 
(XVII, 23-07-2001) 376-3n 

Mol .... Sllri H ..... 

Admission in MedicallDentaJ Colleges 
(XIX, 22-01-2001) ]27-129 

Anns Consignment 
(XVIII, ]4-08-2001) 175-176 

Ban on Toxic Chemicals 
(XVII, 31-07-2001) 63-64 

Cleaning of Coastline 
(XVIII, 20-01-2001) ]46-147 

Constitution (Amendment) Bill 
(Amendment of trticle 103, etc.) -
Introduced 
(XVII, 27-07-2001) 359-360 

Constitution (Amendment) Bill 
(Amendment of Eighth Schedule-

Schemes for Women and Child Introduced 
Development (XVII, 27-07-2001) 347 
(XVIII, 14-01-2001) 263-290 Constitution (Amendment) Bill 

Separate Export Zone for Export of I (Amendment of First Schedule-
Agricukural Products I Introduced 
(XVII, 27-07-2001) 69-70 (XVII, 27-07-2001) 347-341 

Settlement of WTO Rules of Origin 
(XVII, 03-01-2001) 31-32 

Shelter House 
(XVII. 01-08-200 I) 344-345 

Study Loan 
(XIX. 24-01-2001) .53-.54 

Syllabus for History 
(XVII. 31-07-2001) 117 

Task Force on Women and Children 
(XVIII. 07-08-2001) 319-322 

Difficulties being faced by Jute growers 
and jute industry (C.A.) 
(XIX. 24-08-200 I) 331-32 

Direct Tax Collection 
(XVII, 03-01-200 I) 309-310 

Disinvestment of paradccp phosphates 
Ltd (XVII, 03-01-2001) 64 

Expansion and Modernisation of 
Telephone Exchange 
(XVII, 30-07-2001) 54-55 
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Killing oflnnoc:ent People in Jammu and Export by APEDA 
Kashmir (XVIII, 17-08-2001) 79-80 
(XVIII, 8-08-200 I) 290 

Killings of Amamath Pilgrims in Jammu 
and Kashmir by Militants 
(XVII. 24-07-200 1) 392 

Mater Plan ofDelhi-2001 
(XVIII, 14-08-2001) 47-48 

Meeting held in New Delhi on Copyright 
Piracy 
(XVIII. 07-08-2001) 126 

MPLADS 
(XVII. 25-07-2001) 117-119 

Raids for Recovery of Income Tax 
(XVII. 27-07-2001) 37-38 

Slow Down of Indian Economy 
(XVII, 27-07-2001) itO-ill 

Use of Calcium Carbide 
(XVIII, 16-08-2001) 57-58 

Vacant Post of Judges in District and Sub-
Ordinate Courts 
(XIX, 23-OS-2ool) 341-342 

Holiday packages Prepared by Indian 
Airlines 
(XVIII, 20-08-200) ) 22-28 

Indo-Palt Social Scientists Conference 
(XVIII, 14-08-2001) 78-79 

Institutions in Karnataka 
(XVIII, 8-08-2001) 153 

Killings of Amamath Pilgrims in Jammu 
and Kashmir by Militants 
(XVII. 24-07-2001) 398-399 

Need to reconsider the move to mr:rgeI 
CW1ail Centrally Sponsored Schemes-
(MUR377) 
(XVn. 30-07-2001) 312 

Need to take steps to dispose of the surplus 
and unusable land at Turbe by Air India 
(MUR377) 
(XIX, 2S-OS-2001) 347-348 

Private Satellite Ownership 
(XVIII, 8-OS-2OO1) 190-192 

Munda, Sbri Kaliya I Reduction in Agricultural Schemes 
Committee on Welfare of Scheduled Caste ! (XVIII, 10-08-2001) 128-129 

and Scheduled Tribes I RuleslRegulationslLawsIPolicy in Sports 
(XIX, 28-08-2001) 321 I (XVIII, 06-08-2001) 264-265 

MUDiyappa, Shri K.H. ·1 Special Awards to Medal!! Winners 
Centrally Sponsored Labour Schemes (XVIII, 06-08-2001) 164-165 

(XVIII, 20-08-200 I ) 201-202 I Strategy to Tackle Terrorism 
Constitution (Ninety-first) Amendment (XIX, 21-08-2001) 160-161 

Bill - Consid. ! World Bank Assistance for Commodity 
(XIX, 21-08-2001) 273-275 I E han xc ges . 

Construction of Cold Storage under I (XVIII, 17-08-2001) 177 
subsidy Sclieme in Kamataka • 
(XIX, 23-08-2001) 257-258. I MunleedhanD, Shn K. 

I Clearance to Power Projects ofKerala Dope Circular for Testing 
(XVIII, 06-08-2001) ~25-226 (XIX, 23-08-2001) 179-180 

Drought Situation in Karnataka 
(XIX. 23-0S-:1oo I) 154 

Encouragements to Homoo.opathy 
(XVIII, 8-08-200 I) 10-15 

I Construction ofCaHcut By-Pass 
I (XVIII, 06-08-200 I) 253-255 

I Contraceptive 
(XVII, 25-07-200.1) 323-325 
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Conversion of Sanskrit VJdyapeetham into I Heritage City in Tughlaqabad Fort 
Maha Vtdyalayas (XVIII, 10-01-2001) 61 
(XIX, 21-08-200 I) 313 Indian Talent in Science and Technology 

DeveJopment of IT in Kerala (XIX, 21-08-200 I) 151 
(XVII, 25-07-200 I) 157-159 Joint Plan for Nabbing Veerappan 

DewIopment of Kwnarakom (XVIII, 14-08-200 1) 303 
(XIX, 22-08-2001) 256-257 Level Playing Field to SSI 

DisinvestmentofVSNL I (XVIII, 8-08-2001) 132 
(XVII, 27-07-2001) 196-197 Problem Faced by Railway Labourers 

Hospitals by Assistance of World Bank 
(XIX. 22-08·2001) 150-15 I 

I.L.O. 
(XVIII, 06-08-2001) 138-139 

Import Duty on Edible Oils 
(XVIII, 17-08-2001) 24-26 

Import of Natural Rubber 
(XVII, 27-07-2001) 28-29 

Improvement ofNH-212 
(XVIII, 20-08-2001) 157-158 

New Public Distribution System 
(XIX, 24-08-200 I) 106-07 

Proposals to HUDCO 
(XVII, 24-07-200 I) 153-66 

(XVIII, 10-08-200 I) 236 
Reconstitution of National Integrated 

Council 
(XVIII. 14-08-200 I) 77 

I Scheduled Tribes Status to Communities 

I in Himachal Pradesh 
(XIX, 21-08-2001) 60-61 

I Upgradation of Refineries 
(XVIII, 16-08-200 I) 355 

i Working Group 
I (XVII, 01-08-200 I) 368-369 
I i Murmu, Sbri Salkh •• 

! Need to correct census undertaken in 
: Jharkhand by including the devotees i ofSama religion (MUR 377) 

Setting up of Engineering Colleges I (XIV, 07-03-200 I) 360 
(XVII,3I-07-2ool?91-92 . I Murthi,Dr.M.V.V.S. 

Telephone Exchanges In Kerala and Bihar I Allocation of Funds under PMGY 
(XVII, 23-07-2001) 119-179 I (XVIII. 14-08-2001) 249-252 

User's Fee at Calicut Airport 
(XVIII, 06-08-200 I) 206-207 

I I Amendment to Commission of Inquiry 
I Act(s). 1952 

M ..... , Shri R.pcb •• d ! (XVIII, 07-08-2001) 76-77 
I 

Afghan Refugees in the Country I Anti-India Activities in Bangladesh 
(XIX, 28-08-200 I) 311 I (XVII. 31-07-200 I) 89 

CGHS Facilities to P and T Pensioners ! Approach Paper on Tenth Fivt Year Plan 
(XVIII, 8-08-2001) 235-236 I (XVII, 25-07-2001) 215-216 

Development ofW.B. il Audit by Central Board of Excise and 
(XVIII, 8-08·200 I) 225·228 Customs "l 

Flmds to States under Rural Development I (XVIII, 17-08·200 1) 52·53 
Schemes i BailOut Package for IFCI 
(XVIII, 07-08·2001) 92·93 i (XIX, 24-08·2001) 85-86 



NAME INDEX 363 

Civil Aviation Projects Submitted by 
• Andhra Pradesh 

(XVIII, 20-OS-200 I) 113-115 
Cleaning of Rivers 

(XVII, 30-07-2001) 204-205 
Committee to Monitor APDP 

(XVIII, I 6-OS-200 I) 21S-29 
CRB Mutual Fund Scam 

(XIX, 24-6S-2001) 257 
Defence Deals with Foreign Countries 

(XVII, 25-07-200 I) 311-3 I 2 
Development of Tourism 

(XVIII. I O-OS-200 I) IS2 
Devolution of Powers to States 

(XIX, 2 I -08-200 I ) 49 
Disapproval of Indian Council of World 

Affairs (Second) Ordinance and Indian 
Council of World Affairs Bill 
(XIX. 23-08-2001) 441-443 

Disbanding of State Pollution Control 
Boards 
(XVII, 30-07-2001) 244-245 

Disinvestment of Air India and Indian 
Airlines 
(XVII, 27-07-2001) 12-14 

Disinvestment of Public Sector 
Undertakings (DUR 193) 
(XIX, 23-08-200 I) 500-505 

Family Welfare Programme 
(XIX. 22-OS-2001) 252-254 

Fellowships in Indo-Pak Studies 
(XVIII, 07-0S-2001) 267 

Foreign Visits by Ministers 
(XVII, 24-07-2001) 99 

Grading System 
(XVII. 31-07-2001) 83-S4 

Gross Domestic Product 
• (XVII, 27-07-2001) ISS-1S9 

Hawala Racket in Ahmedabad 
(XVII. 03-08-200 I) 231-232 

Hawala Tl'lIIlSIlCtion 
(XVII, 03-08-2001) 54 

Holiday packages Prepared by Indian 
Airlines 
(XVIII, 20-OS-2001) 27-28 

Illegal Bangladeshi Migrants in the 
Capital 
(XVII, 31-07-2001) 59-60 

Illegal trade of Shahtoosh shawl 
(XVII, 23-07-2001) 183-IS5 

Import of Cars 
(XVIII, 17-OS-2001) lSI-52 

Indo-Nepal Joint Working Group Meeting 
(XVII, 25-07-200 I) 92-93 

Indo-Pak Foreign Secretaries Meetings 
(XIX, 22-08-2001) 199-201 

Indo-Pak Summit 
(XVIII, 07-08-2001) 13S-139 

Indo-Sino Border Talks 
(XVn, 25-07-2001) 327-32S 

Indo-USA Joint Working Group Meet 
(XVII, 25-07-2001) J05-106 

Interface with IT Sector 
(XVIII, S-OS-2001) 126-127 

International Drug Syndicate, London 
(XVII. 03-OS-2001) 181-182 

International Labour Conference 
(XVII. 23-07-2001) 383-384 

Investment Trend in Manufacturing Sector 
(XVIII, 17-08-200 I) 205-06 

Killing of DalitslPersons of Minority 
Communities 
(XIX. 2I-OS-2001) 114-IIS 

Killing oflnnocent People in Jammu and 
Kashmir 
(XVIII, 8-08-2001) 2S7 

Kilns in New Delhi 
(XIX, 2S-0S-2001) IS2-183 

Liberal and Secular Character of Indian 
Education 
(XIX, 2S-08-200 I) IS5-1S6 
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Loss in Visakhapatnam Steel Plant ,I Regulating the Quality of Genetically 
(XVIII, 07~8-2001) 226 Modified Foods " 

Losses to MTNL I (XIX, 28-08-2001) 150-51 
(XVII. 23~7-2001) 320-21 Report of Debt Recovery Tnounals 

MilitaDIs Seeking Refugee in Mosques I (XVII, 03-08-2001) 137 
(XVII, 24-07-200 1) 125-26 I' Report on Deforestation 

National Anti-Malaria Programme (XVll, 30-07-2001) 274 
(XIX. 22~8-200 I) 140-41 Restructuring oflncome Tax Department 

Nmonal Workshop on Advances (XIX, 24~8-2001) 16-17 
(XVn. 31~7-2001) 149-62 Settlement ofP,F. claims 

Need to clear the proposal of'Andhra I (XVII, 23-07-2001) 308-09 
Pradesh Government for setting up of Sexual Harassment in Schools 
Nature Park in Visakhapatnam city (XIX, 21-68-2001) 20 
(MUR377) 
(XVII, 01-01-200 1) 462 

Share Price ManipUlation by Companies 
(XVII, 03-08-2001) 99-100 

Need to develop Visakhapatnam Airporl I Specification of CNG Engines 
in Andbra Pradesh as an international I' (XVIII 20-08-2001) 168-69 
airport (MUR 377) " 
(XVII, 25~, 7-2001) 367 II Sports Policy for Pakistan 

New Criteria for determination of persons (XVII. 23~7 -200 1) 389-90 
below Poverty Line I Supplementary Demands for Grants-
(XVIII, 14-68-2001) S . General 

New Health Policy 1 (XIX, 28-08-2001) 399 
(XVUl, 1-08-2(01) 20.7-08 i Trade Unions (Amendment) Bill (Consid,) 

New System of Bidding I (XIX, 24-08-200 1) 38S~86 
(XVIII. 10~8-2001) 26-21 I Treatment of Blood Cancer inAyurveda 

Objections by Oil O>mpanies on Inter-! (XVII, 01-68-2001) 18-26 
State Gas Pipelines I Unauthorised Ground HandlingAgencies 
(XIX, 23-08-2001) 169 I at IGIA 

Permanent Disab~ Centre j (XVIII, 06-08-2001) 93 
(XIX. 22-08-2001) 272-73 University REC Status to Regional 

Power of Chairman ofKVS Engineering Colleges 
(XVIII, 07-08-2001) 121-22 I (XVII, 24-67-200 I) 246 

Proxy Voting for Armed Force I Use of Private Institutions as Franchise 
(XVIII, 1~8-200I) 108 for Degree 

Qu:. N t· to V'II I Ind I (XVll,24-07-2001)232 .. 0 Ices 1 alers a ong 0-
Bangladesh Border I Use of Prohibited Druges by Indian 
(XVIII, 14-08-2001) 297 Cricket Players 

Ileplarisation.ofUnauthorised O>lonies I (XVII, jO-07 -200 t) 63 
in Delhi I Vacant Posts in KVs in lIttaranchal 
(XVIII, 14-08-2001) 130-31 J (XIX, 21-011-2001) 221-23 
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Ivisit of U.S. Assistant Secretary of State 
(XVUI, 8-08-2001) 174-75 

Increase in Import due to Delay on the 
PartofDROO 

Murthy, Slari M. V. Chandrasbeldlara (XVII, 0I-OS-2oo1) 136 

Additional Cess on Petrol and Diesel Joint Working Group on Communic:ations 
(XVII, 30-07-2001) 197-98 (XVIII, O6-OS-2ool) 140-41 

Appointment of Commission to probe iIi I Lack of Facilities at Ordnance Depots 
to Drug Abuse Scandal I (XVII. 25-07-2001) 202-03 
(XVIII, 06-OS-2001) 126 I Modemisation of Police 

Construction ofCGHS Dispensary I (XVHI, 14-OS-200l) 211 
(X VII, 25-07·200 1) 87-88 I Privatisation of Postal Services 

Contacts for duty free shops ' ,(XVII, 30-07-2001) 48 
(XVII, 23-07·200 I) 294-95 I Revision of Prices of Formulations by 

Covering of Balconies in Government I NPPA 
Quarters I (XIX, 21-08-2001) 12 
(XVUI, 07-08-2001) 222-25 I Seizure of pirated NCERT Books 

CPWD Service Centres 1 (XVIII, 07-OS-2OOl) 57-58 
(XVlII. 14-08-21)01) 58 I ULSD at Petrol Pumps 

Crime Rate in Capita~ I (XIX. 23-08·2001) 127-29 
(XVII. 24-07-2001) 54-55 I Muruge5aD. Slari S. 

Cross Border Terrorism I N~ for construction of railway over-
(XVII, 24-07-2001) 205-06 I brid~e on highway between Tenkasi 

Customs Duly on Aluminium and Madurai in Tamil Nadu (MUR. 
(XIX, 24-08-2001) 116-17 371) 

Dealers to ReconstiMe Dealerships I (XVIII, 07-08-2001) 404-05 
(XVIII, 16-08-2001) 109 i Muttrmwar,Shri Vilas 

Defence Deals with Foreign Countries i Asian Labour Ministers Conference 
(XVII, 25-07-2001) 311-12 I (XVIII, 06-08-2001) '167-68 

Distribution of Subsidised Foodgrains 
(XVII. 03-08-2001) 215-20 

Fencing on Indo-Pak Border 
(XVII. 31-07-2001) 62 

Fun.;tioning ofPrasar Bharati 
(XVII. 27-07-2001) 30-31 

Glass Panelled in Government Quarters 
(XIX. 28-OS-2001) 90-91 

~ 
Growth of Electronic Sector 

(XVIII. S-OS-2001) 93·96 
Hike in Postal Tariffs 

(XVII. 23-07-2001) 14-15 

i Assessment of IT Professionals. 
! (XIX. 22-OS-2001) 63-64 
! i Badia Transaction in Share Market 
I (XVII. 27-07-2001) 23-24 
; Ban on Organisation!i 
I (Xvn. 31-07-2001) 172-73 
! Bangladeshi and Nepal Immignints 
I (XVII, 24-07-2001) 85-86 

I, Bids for DD Metro 
(XVII. 27-07-2001) 191-92 

I 
: Bilateral Agreements on Pricing 

(XVIII, 06-08-2001) 102-03 



366 LOKSABHA 

BSNL Agreement with Basic Telecom Expenditure on Telephones 
Operators (XVII. 23-07·200 I) 286 
~.30-07·2001)273 

Cellpbones in Tihar Jail 
(XVII, 24-07-2001) 75·76 

Cellular Handsets 
~ 30-07-2001) 24243 

0Ianges in Defence Service 
(XVII. 01-08-2001) 359-60 

Communication and Convergence Bill 
~.2S-07-2001)335-36 

Conference of Ministers inc:barge from 
SAARC Countries 
(~III, 14-08-2001)214-19 

Conspiracy to Murder Editor-in-Cbief of 
Tehlb.Com 
(~I, 31-07-2001) 245 

Contempt of Courts Act 
(XIX, 23-08-2001) 278-79 

Decline in Demand of Steel 
(XIX, 28-08-2001) 253-54 

Delayed Projects 
(XVII, 01-08-2001) 313-17 

Development of Delhi 
(XVIII, 14-08-2001) 50-51 

Development/Construction of Roads! 
Bridges 
(XVIII, 20-08-200 I) 287 

Disinvestment in BALCO 
(XIX, 24-08-2001) 194-95 

Earnings of Air India 
(XVIII, 06-08-200 I) 232 

Encreachment of LInd at Tughlakabad 
Fort 
(XVIII. 07-08-2001) 98-99 

Entry Points for Imports 
(XIX, 24-08-2001) 121-22 

Eradication ofTB 
(XVII, 25-07-2001) 187-81 

Exemption to Foreign Airlines from Sales 
TaA 
(XVIII. 06-08-2001) 67-68 

Exploration of Prospective Mines 
(XVIU, 20-08-200 I) 308 

Export off lowers 
(XVIII, 17-08-2001) 199-200 

Export of Ready made Garments 
(~I. 27-07-2001) 242-243 

Fast Track CoW1S 
(XVIII. 10-08-200 1 ) 299 

Fixation of Norms for Electrification 
(~IU, 10-08-200 I) 71-79 

Genetically Modified Food 
(XVIII, 14-08·2001) 82-83 

Import of Palm Oil 
(XVII. 03-08-2001) 227-232 

Independent Agency on Unauthorised 
Constructions 
(~II. 24-07-2001) 248 .. 

Integrated Transport Policy for Indian 
Airlines 
(XVII, 30-07-2001) 65-66 

International Drug Racket 
(~II1, 17-08-2001) 135-36 

Investment in Agriculture 
(XIX, 23-08-2001) 293-94 

lyer Co~ittee Report 
(XVII, 31-07-2001) 67-70 

Joint Venture ofTCll in Nepal 
(XVIII, 20-08-200 I) 243-44 

Khadi and Village Industries Commission 
(XVII, 01-08-2001) 286-87 

Lending Rates for Housing 
(XIX, 24-08-2001) 255 

Marketing of Retail Products on MNCs 
(XIX, 24-08-2001) 24546 

Meeting of Bay of Bcngal Group of 
Counts,,.! 
(XVII, 2~-O7-2(01) 66-67 
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Need to accord sanction to the proposal 
of Government of Maharashtra for 
Western Freeway Sea-link from 
Bandra to Nariman Point, Mumbai 
(MUR 377) 
(XVIII, 14-08-2001) 348-49 

Need to declare Nagpur city as an 
embarkation point for Haj Yatris 
(MUR 377) 
(XVIII, 06-08-2001) 335 

Oil Associations Accuses Government 
lXIX, 23-08-2001) 171·72 

Opening of Marketing COWlter in Foreign 
COWltries 
(XVIU, 16-08·200 I) 216-17 

Perfonnance ofVSNL 
(XVIII, 20-08-2001) 95-96 

Pennission for Milk Export 
(XIX, 24-08-2001) 45-47 

Pooma Vijay 
(XVII, 01-08-2001) 138 

Prasar Bharati and Stracon India 
(XVII, 03-08-200 I) 179 

Revised Guidelines to Universities and 
Deemed Universities for Holding 
Conferences/Seminars 
(XVIII, 07-08-2001) 111-12 

Revival Package for Ailing Fertilizer 
PSUs 
(XVII, 24-07-2001) 197-98 

Tariff for Limited Mobile and Wl.L 
Service 
(XVIII, 06-08·2001) 267-68 

Tehelka Episode 
(XVII, 25-07·2001) 215 

Tournament for World Junior Men's 
Volleyball 
(XVII, 23-07-2001) 103 

Trade Relation with Pakistan 
(XVII, 03-08-2001) 178-79 

VISit of US Deputy Secretary of State 
(XVII, 25-07-2001) 206-07 

VRS in Banks 
(XVII, 27-07-2001) 87-94 

Naidu, Sbri M. Veakaiab 
Disinvestment of Public Sector 

Undertakings (DUR 193) 
(XIX, 23-08-2001) 463-483 

Naik, Sbri A. Veakatesb 
Air India Service to Hong Kong 

(XVIII, 20-08-2001) 206-07 
Allocation of Food grains as Cattle Foekia' 

(XIX, 24-08-2001) 257-58 
Allocation of Funds for Urban 

Development and Poverty Alleviation 
(XVIII, 14-08-2001) 29-31 

Amarnath Yatra 
(XVID, 14-08-2001) 325-26 

Running Cost of Indian Airlines 
(XVII, 30-07-200 I) 194-96 Annapuma Scheme.for Old Age Penons 
, fSanskr' S ak' C I (XIX, 28-08-2001) 119·20 Setting up 0 It pe tng entres , . 

in Universities AssIstance for Growth Centre, Raicbur 
(XIX, 28-08-2001) 39-40 I (XVII, 03-08-2001) 195-96 

Spectrum Dues Against Cellular 
Telephone Companies 
(XVIII, 20-08-200 1) 160-63 

Audit by Central Board of Exci$e and 
Customs 
(XVIO, 17-08-200 1) 52-53 

Stoppage of Wheat Supply to Flour Mills BailOut Package for IFCI 
(XVII, 03-08-200 I) 95-96 (XIX, 24-08.200 1) 85-86 
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(XVIII, B~8-2001) 233-35 
Clcaoing of tanks in Government QUarters 

(XIX, 2S~8-200 I) 293-~ 
Closing of Zoos 
(~nl, 06-08-2001) 109-10 
~ to Monitor APDP 

(XVIII. 10-08-2001) 218-29 
Conununicable Diseases 

(XVllI, ~8-2001) 169-71 
Cost of Cylinders 

(XIX, 23-08-2001) 268-69 
Delay in th~ Implementation of Rail 

Projects 
(XVIII. 16-08·2001) 28·29 

Food for Work Scheme 
(XVII, 31-07-2001) 15-18 

Funds for Anti· Terrorist Activities to 
Kamataka 
(XVII, 31-07·2001) ~·95 

Funds Under PMRY to Kamataka 
(XVII, 01-08·200 I) 25 I-55 

Grading System 
(XVII, 31-07·200 I) 83-84 

I Grants for Consf!Uction of Buildings and 
DIETs 

. (XIX, 28-08-200 I) 216-20 
GroYl1h Rate ofDomcstic Air TraffIC 

(XVIII. 06-08·2001) 195 
Hiring of Consultants to increase Exports 

I (XVIIl.17-OS·2001)62-63 
Direct Subsidy to Fanners . Improvement in Education System 

(XIX, 23-08·200 I) 243-44 ! (XIX, 28~8-200 1) II 5-16 

Disproportionate Growth of Urban 'I' Indo· Brazil Cooperation on Pharma 
PopUlation Sector 
(XVIII. 14-08-20(1) 178·79 (XVIII. 07-08.20(1) 226 

Dolphin Mobile Telephone Service ! Indo-Pale. Foreign Secretaries Meetings 
(XVII, 3()"()7·2001) 90·92 I (XIX. 22-08.20(1) 199-201 

Domestic Services by VSN L Integrated Programme for Street Children 
(XVII. 30·07-2001) 228 ,(XVIIl. 8-08-2001) 45-46 

Employment Programme for Women linter-Ministerial Group to Review Export 
(XVIII, 07-08.2001) 345.50 I . Promotion Schemes 

(XVIII. 17-08-2001) 198-99 
Enrolment in Primary Schools 

Interface with IT Sector 
(XIX. 21-08-200 I) 22-24 (XVIII 8-08-200 1) 126-27 

I • 
Export. of Sandalwood and Sandalwood j 1 t S . h., VSNL Oil ' nteme ervlte "I 

(XVIJ. 27-07-2001) 70 I (XVIII. 20-08-2001) 123 

Export Orders from Australia 
(XVII. 03-08·2001) 201-02 

Extradition Treaty with Germany 
(XV!!. 25·07·200 I) 91 

Financial AsSblance for BSNL 
(XVIII. 06-08·200093-94 

FM Radio Station 
(XVII, 27·07-2001) 226 

I Karwar Port 
(XVIII. 16-08·2001) 213 

K.imori Shakti Yojana 
(XVII, J 1-07 ·200 I) 294-98 

Leprosy Eradication Programme 
(XIX, 22-08-2001) 26-28 

l.iberal and S'.lcular Character oflndian 
Educat: :)t: 
(XIX. 28-08·200 I) 185·86 
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Mental Health Programme 
(XIX, 22-08-2001) 362-64 

MPLADS 

Revised Guidelines to Universities and 
Deemed Universities for Holding 
ConferenceslSeminars 

(XVII, 01-08-200 I) 279-84 

Multi Role Transport Aircraft 
(XVII. 25-07-2001) 201-02 

National frequency allocation plan 
(XVII. 23-07-2001) 294 

(XVIII. 07-08-2001) 111-12 
Schemes for Women and Child 

DeveloPment 
(XVIII. 14-08-2001) 263-90 

Separate Export Zone for Export of 
Agricultural Products 

. National Rural Areas Road Development, (XVII, 27-07-2001) 69-70 
Agency I Study Loan 
(XIX. 21-08-2001) 135 I (XIX. 24-OS-2001) 53-54 

Non-release of Funds for Rural I Task Force on Women and Children 
Development (XVIII,07-OS-2001) 319-22 
(XVII, 24-07-2001) 283-310 

Telecom Dispute Settlement and 
Notified Agencies for Export of Maize Appellate Tribunal 

(XVII, 03-08-2001) 125-26 (XVIII, 20-08-2001) 101-02 

Operational Ratio I Telegraph Facility in Gram Panchayats 
(XIX. 23-08-200 I) 48-49 (XVIII, 06-08-200 I) 163 

Participation ofNCC in Natural Disasters Tobacco Products Bill 
(XV~I. 25-07-2001) 134 (XIX, 22-08-2001) 237-38 

Pradhan Mantri Gram Sadak Yojana 
(XIX, 21-08-2001) 173 

Urban Cooperative Banks 
(XVII, 27-07-2001) 193-94 

Redevelopment Plans of Mumbai High Visit of US Trade Representative 
(XIX. 23-08-200 I) 303-04 ! (XIX, 24-OS.200 I) 1 79-S0 

Reduction in Allocation of Funds for 
Rural Development 
(XVII. 24-07-200 I) 41-44 

Working of Civil Aviation Training 
Centres 
(XVII, 30-07-200 I) 65 

Reduction in Fares by Indian Airlines Naik. Shri Ali Mohd. 
(XVII~ 30-07-2001) 184-S6 Physicians under ISMH 

Removal of Quantitative Restriction on (XVIII, 8-08-200 I) 136-37 
Export of Maize i Recent Summit-level talks held between 
(XVII. 27-07-2001) 72-73 I Indiaal'ld Pakistan in Agra(DUR 193) 

Reservation of Women in Panchayats (XVIII. 06-08-2001) 375-S3 
(XVIII. 01-08-2(01) 63-64 Naik. Sbri Ram 

Restoration of Duty Free Benefit to India 'No Purchase - No Sale' (st.) 
.. by USA (XVIII. 17-0S-2(01) 273 

(XIX. 24-0S-2~1) 1 :~79 . I Statement by Minister Re:CNG Supply in 
Restrictions on SenIOr Citizens per Fltght I Delhi - Laid 

(XVIII, 06-0S-2001) 135-36 : (XVII. 25-07-2001) 355-59 
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Narab. Sbrimati RaDle 

By-Pass at Nagaon 
(XVIII, 20-08-2001) 213-14 ' 

Cost of Power 
(XIX, 23-08-200 I) 202 

Development of Tribal Dominated 
Backward Districts in Assam 
(XIX, 2S-OS-200 I) 156-58 

Projects Sanctioned by CAPART in 
Assam 
(XVIII, 14-08-2001) 118-28 

ReconstructionlMaintenance of Bridges 
and Wooden Bridges 
(XVlII, 20-OS-2001) 138-39 

Traffic Control Building at Lilabari 
(XVIII, 06-OS-2001) 162 

Nayak. Sllri ADanta 
A fforestation Programme Taken up by 

NGOs 
(XVIJI, 20-0S-200 I) 43-46 

Afro-Asian Games 
(XVII. 23-07-2001) 179 

Amarnath Yatra 
(XVIII, 07-08-200 I) 331-32 

Death of animals and birds 
(XVII, 23-07-2001) 309-17 

Development of Backward Districts 
(XVlII,S-08-200 1)217-18 

Development of Tourist Sports of 
Keonjhar 
(XVIII, I O-OS-2OO l) 274 

Development Schemes for Jute Sector 
(XIX. 23-OS-200 1) 58-62 

Disinvestment of MMTC 
(XVlI. 27-07-2001) 142-43 

Oisinvestment ofPSU's in Orissa 
(XIX, 24-08-200 I) 180-81 

Diversification by MMTC 
(XVII. 03-08-200 I) 227 

Export of Cars 
(XVII, 03-OS-2001) 175-76 

Export of Chrome Ore and Iron Ore 
(XIX, 24-OS-200 1) 176-7S 

I Export ofTea to Russia 
(XVIII. 17-OS-2001) 12S-29 

Fake Universities 
(XVIll, 07-OS-2001) 4-12 

Family Planning Programme 
Area Under Tea Cultivation in Orissa (XVIII, 8-08-200 I) 216-17 

(XVII, 27-07-2001) 268-69 Formations of Trust 
Backlog of Vacancies for STs I (XVIII, 10-08-2001) 126 

(XVIll. 8-OS-2001) 189 Fresh Threat by Bangladesh Rifles 
Central Royalty to Keonjhar District of (XIX, 21-08-2001) ISO-51 

Orissa Functioning ofTeJecom District 
(XVIII, 20-08-2001) 195-96 (XVIII, 06-08-1001) 216 

Community Based Education 
(XIX, 2S-08-200 I) 236 

Computer Training Courses 
(XVlll, 8-OS-2OOl) 141-42 

Construction of By Pass ArOWld ~eonjhar 
(XVIll. 06-08-2001) 159 

Crimes Against Children 
(XVIII, I4-0S-2001) 31-32 

Dearness Allowance 
(XVII. 27-O7-200l) 147-48 

Growth and Exploitation of Medicianl 
Plants 
(XVII, 30-O7-200l) 20S-10 

Hunger Free India 
(XVII, 01-08-2001) 375 

IdentifICation ofBackward Areas (H.A.H. 
Dis.) , 
(XVII, 03-08-200 1 ) 40S 

Imposition of Tax on Oil RefiRing 
(XIX, 23-OS-2ool) 297-9S 
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Inadequate Hostels for Scheduled Tribe 
Boys 

Setting up of Grain Banks 
(XVII, 03"()8-200 1) 95 

371 

(XVII,24..()7-2001).189-90 
Industry Status to Housing Sector 

(XVIIl, 14..()8-2001) 233 

Setting up of Nee lane hal Is pat Nigam in 
Orissa 

Japanese Grants for Health Care Projects. 
(XIX, 22..()8-2001) 197-98 

Konar Irrigation project 
(XVII, 23..()7-2001) 270-71 

Lack of Facilities at Ordnance Depots 
(XVJI, 25..()7-2001) 202"()3 

Need for proper maintenance of Pani-
Koeli Rajamunda National Highway in 
Orissa (MUR 377) 
(XIV, 07..()3-2001) 360-61 

Need to provide funds to Government of 
Orissa for proper maintenance of 
Baidevjiu Temple at Keonjhargarh 
(MUR377) 
(XIX, 23..()8-2001) 410-16 

Non Formal Education Scheme 
(XIX, 28"()8-2001) 116-17 

Non-Governmental Organisations 
(XVII, 31"()7-2001) 70-71 

Primitive Tribes 

(XVII, 24..()7-200l) 278-79 
Setting up ofTelecom District Mahanagar 

Office 
(XVIII, 20..()8-2001) 301 

Special Housing Scheme for Central 
Government Employees 
(XVIII, 07..()8-2001) 312-13 

Special Tourism Areas 
(XVIII, 16..()8-2001) 349-50 

Sports Activities in Orissa 
(XVIII, 20..()8-2001) 164-65 

Swarna Jayanti Vidya Vikas Antariksh 
Upagraha Yojana 
(XIX, 22-08-200 I) 24142 

1 Target for Completion ofNH-21 5 
I (XVIII, 20..()8-2001) 262 
I Telecast of Regional TV Channels 
, (XIX, 24"()8-2001) 114 

VRS in Banks 
(XVII, 27-07-2001) 87-94 

(XVII, 31-07-2001) 9-16 I Withdrawal ofTroops from Siachin 
Privatisation of Airports I (XVII. 25-07-200 I) 87 

(XVII, 30-07-2001) 187-88 Nisbad, Capt. Jai Nania Prasad 
Project Tiger Paging Industry 

(XVII, 30"()7-200l) 93-99 I (XVIII. 06-08-2001) 160-61 
Quota for Tribals in Government Jobs I Nitish Kumar, Shri 

(XVIII. 8-08-2001) 74-75 , Approval of Recommendations in Second 
Recruitment of Tribals in Public Sector I Report of Railway Convention 

Undertakings Committee 
(XIX, 28-08-2001) 243 I (XIX. 23-08-2001) 451 

Safety Measures in Open Cast Mines of I Collision of Muzaffarpur Sealdah 
MCl I Passenger with Wagons at Jamui 
(XVII, 24-07-2001) 82-83 I' Station ofDanapurDivision of Eastern 

Sale of ITDC Hotels Railway 
(XVII, 27-07-2001) 215-16 (XVIII, 17-08-2001) 34041 
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ot. Sliri Sis Ram 
Facilities to Families of Martyrs 

(XVIl,OI-OI-2001) 131-32 
On ... Sliri J •• I 
Welfare ofTribals (H.A.H. Dis.) 

(XVlll, 17-08-2001) 388 
Ow.iIi, Shri Salta. Salabuddin 
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Deployment of Police Guards at Airports 
(XVIII, 20-08-2001) 300-01 

Enactment of New Laws to Replace 
FCRA-1976 
(XIX, 21-08-2001) 167-68 

Encroachment on Defence Land 
(XVII, 25-07-2001) 83-84 

Aduh Education Export of Meat 
(XVIII. 1 4-08-200 l) 292-93 I (XVIII, 16-08-2001) 292-93 

AP Rural Poverty Reduction Project 1 Finalisation of Urea Projects 
(XVIII, 17-08-2001) 229-30 I (XIX. 21-08-2001) 146 

Assistance for Anti-Erosion Works .\ Fat Concessions to Private Sedor 
(XVIII. 20-08-2001) 261 I (XVlJ, 31-07-2001) 223-24 

BiG-Technology Venture Capital fund for I Foreign Tour ofOtrK:ials 
Entrepreneure ; (XIX, 24-01-2001) 240-41 

(XVII. 31-07-2001) 141 I Funds for Mobile Vans 
I 

Bogus Ration Cads II (XIX, 24-08-2001) 123-24 
(XIX, 24-08-2001) 54 Grants to VOS underNORAD Scheme 

Budge.t ~no~ion to National Power I (XIX, 21-08·2001) 120-24 . 
Tratnmg Instttute . Gross Domestic: Product 
(XIX. 23-08-2001) 87.88 I (XVII. 27-07-2001) 18 .... 9 

Burning of Barauni-Kanpur Pipeline I Growth Reservation Fund 
(XIX. 23-08.200 I) 304-05 I (XVII. 27-07-200 I) 232 

Cane Price Arrears I Guidelines for Foreign Universities 
(XVII, 0~-08-2001) 142-44 ! (XVII. 24-07·2001) 261-69 

CNG Fuel I 110 Scheme 
(XVIII. 10-08.2001) 55-56 I (XVII. 01-08-2001) 370-71 

Committee of Experts to Study: Improvement in Enforcement Machinery 
functioning ofNPPA ! (XVIII. 06-08·200 I) 235"36 
(XVIII. 14-08-200i) 240 I Income Tax Demand Against Cricket 

Computerisation of CGIT-Cwn-ubour i Board 
Courts I (XVII. 27-07-2001) 45 
(XVIII, 06-08-2001) 269 ! Indian Institute of Packa&ing at 

Construction ofToilets in Andbra Pradesh I Hyderabad 
(XIX. 21-08-2001) 34-35 i (XVUI, 17-08-200)) 136 

Creation of fund for R&D in Phanna I Indian Telephone Industries 
Sector ! (XVII, 30-07·2001) 6J-62 

(XVII. 24-07-200 1) 181.83 i Insider Trading 
! (XVII. 27-07·2001) 269·70 

Oecentrahscd Procurement by FCI 
(XVII. 03-08·2001) 45-47 

I 
! Issuing of Appraisal Notes I (XVII. 01-08·2001) 140-42 



NAME INDEX 373 

Late Delivery of Money Orders 
(XVIII, 06-08-2001) 3-10 

Low Quality ofVanaspati Vegetable Oil 
(XVII, 03-08-2001) 204-05 

Opening of Duty Free Shops in Hotels 
(XIX, 23-08-2001) 245-46 

Outstanding Dues 
(XIX, 22-08-200 I) 258 

Measures Suggested by NHRC against . Permission to International Airlines for 
Illegal Detention Operating Flights 
(XVII, 24-07-2001) 79-81 (XVIII, 20-08-2001) 156 

Mega Fenilizer Projects 
(XIX, 21-08-200 I) 159 

Mid Term Exim Policy 
(XVII, 27-07-2001) 179-80 

Mid-Day Meal Scheme 
(XVIl, 31-07-2001) 42-43 

Misuse of Special Facilities 
(XVII, 30-07-2001) 142-43 

Modernisation of Telecom Factories 
(XVII, 23-07-2001) 291-92 

Movement of Foodgrains 
(XVIII, 17-08-2001) 61-62 

National Commission for Women Act(s), 

Purchase of Russian Seismic Instruments 
(XVII, 31-07-2001) 253-54 

Quality Control of Sugar 
(XVII, 03-08-2001) 252-53 

Ragging in Universities 
(XVII, 31-07-2001) 43-44 

I Recommendations of E.R.C. on Pricing 
Policy of Fmilizers 
(XVIII, 07-08-200 I) 61-62 

Release of Funds 
(XIX, 22-08-2001) 291-92 

Rent Control Act 
(XVIII. B-08-2001) 210 

1990 I Revival of Aditabad Unit ofCCI, Andhra 
(XVIII, 07-08-2001) 218-19 Pradesh 

National Commission on Population 
(XVII, 01-08-2001) 328-32 

National Human Development Report 
(XVII, 01-08-2001) 337-39 

National Perspective Plan for Women 
( 1998-2000) 
(XVIII, 07-08-2001) 227-28 

NBCFDC 
(XVIII, 8-08-2001) 40 

New National AIDS Control Policy 
(XIX, 22-08-2001) 155-80 

New System for Students 
(XIX, 28-08-2001) 93-94 

NPRPD Scheme 
(XIX, 22-08-2001) 305-08 

Opening of Campuses by Foreign 
Universities 
(XVlIl. 14-08-2001) 17-18 

i (XVIII,17-08-2001)200-Ol 

Save Grain Campaign 
(XIX, 24-08-2001) 191-93 

Setting up of CIPET Centre 
(XVIII. 14-0B-200 I) 176-77 

Setting up of India Steel Alliance 
(XVII, 24-07-2001) 188 

Shelter Houses 
(XVIII, 8-08-2001) 186-88 

Shortage of Storage Facilities for 
Fertilizers 
(XVlIl. 07-08-2001) 314 

,Slashing ofTerminal Handling Charges 
(XVIII, 16-08-2001) 207 

Small Saving Schemes 
(XVIII, 06-08-2001) 177-78 

Stretches of Coastlines in Various States 
(XVIl, 30-07-2001) 257-58 
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Substitute of Potash 
(XVIII. 07-08-2001) 339 

Super-Speciality Treatment 
(XVIII. 20-08-2001) 83-84 

Telephone Exchanges in A.P. 
(XVII, 30-07-2(01) 217-18 

UTI's Invesment in Companies 
(XVIII, 17-08-2001) 219 

Vanishing of Bamboo Plants 
(XVIII, 20-O8~200 1) 215-16 

Villages Public Telephone 
(XVII. 30-07-2001) 287-88 

Visa Free Entry 
(XVIII. 8-08-20(1) 140 

Wakf Act, 1995 
(XVIII, 8-08-200 1) 218-20 

Welfare Schemes for beedi Workers 
(XVII, 23-07-200 I) 102-03 

Pal, Shri Rupcband 
Business Advisory Committee-Twenty 

Sixth Report-presented 
(XIX. 24-08-2001) 323 

Central Bank oflndia's NPAs 
(XIX. 24-08-200 I) 3 

Committee on Erosion 
(XVII. 30-07-2001) 105-06 

Difficulties being faced by Jute growers 
and jute industry (C.A.) 
(XIX, 24-08-2(01) 330-31 

Disapproval of Indian Council of World 
Affairs (Second) Ordinance and Indian 
Council of World Affairs Bill 
(XIX. 23-08-2001) 43841 

Influx from Pakistan (Control) Repealing 
(Repeal, Bill-Consid. 
(XIX, 21-08-2001) 204-05 

Introduction of Vedic Astrology as Degree 
Course 
(XVII, 24-07-200 I) 115 

Manipur Budget-GeneraJ Discussion and 
Demands for Grants on Account-
Manipur 
(XIX, 28-08-200 I) 443 

Presentation of Petition 
(XVII. 31-07-200 I) 313 

Supplementary Demands for Grants-
General 
(XIX, 28-08-200 I) 40 I 

Treatment of Blood Cancer in Ayurveda 
(XVII, 01-08-2001) 24-25 

Palanimanickam, Shri s.s. 
Discussion Under Rule 193 

(XVIII, 20-08-2001) 422·26 
Standing Committee on Agriculture 

Twenty Fourth Report 
(XIX, 28-08-2001) 321 

Panda, Shri Prabodh 
Arms Training to Banjrang Dal Workers 

(XVII. 31-07·2001) 163-64 
Consideration oflssues Relating to UTI's 

US-64 Scheme by 'JPC on Stock 
Market Scam & Matters Relating 
Thereto' 
(XVII. 03.08-2(01) 3S I-52 

Deemed University Status of Institutes 
(XVIII, 07-08-2001) 272·80 

EPF-ESI Dues Against Companies 
(XVIII. 06-08-2001) 258-62 

Escalation of Violence 
(XVIII, 14-08·2001) 170-71 

Import of Natural Rubber 
(XVII. 27-07-2001) 28·29 

Kashmir Issue 
(XVII. 24-07-2001) 24445 

Merger of Bank Branches 
(XVIII. 17-08-2001) 122·23 

New Pension Scheme 
(XVII, 01-08·2001) 227 

Recent Summit level Talks held between 
India and Pakistan inAgra(DUR 193) 
(XVII. 01-08·2001) 54647 
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Revised Guidelines to Universities and 
Deemed Universities for Holding 
Conferences/Seminars 

Implementation of Poveny Alleviation 
Programme(s) 
(XViii. 07-08-2001) 108-11 

(XVIII. 07-08-2001) 111-12 Impon of Meat 
Supplementary Demands for Grants- (XVIII. 17-08-2001) 153-54 

General 
(XIX. 28-08-2001) 37S I Incident of Arson in BCCL 

Videsh Sanchar Nigam Limited (XVII. 24-07-2001) 248-49 
(XVII. 23-07-2001) 324-25 ilncrease in PDS Quota for BPL 

WTO Ministerial Conference i (XIX. 24-08-2001) 66-68 
(XVII. 27-07-2001) 194-95 i Irregularities in Laying of Optical Fibre 

Pandey. Sbri Ravindra Kumar : (XVII. 30-07-200 I) 272-73 
Accidents in Mines ! Kendriya Vidyalayas 

(XVIII. 20-08-2001) 129-31 I (XVII. 31-07-200 I) 290 
Allotment of Land. Shops on lealie by ! Medical College in Safdarjung Hospital 

Bokaro Steel Plant I (XVII. 25-07-2001) 156 
(XVIII. 14-08-200 I) lOS I National Telephone Services Committee 

Allotment of Retail OUllets and LPG! (XVIII. 06-08-200 I) 66-67 
Agencies i Need for early construction ofNavinager 
(XVIII. 10-08-200 I) 347-48 Thermal Power Station in Aurangabad 

Analysis of Poverty Allevailion district. Bihar (MUR-377) 
Programmes (XVII. 01-08-2001) 459 
(XIX. 22-08-200 I) 146-149 New Telephone Exchanges 

Arrear Wages of CIL Employees (XVII. 30-07-200 I) 285-86 
(XIX. 28-08-200 I) 316-17 Out of Order Telephone Exchanges 

Cases in Consumer Couns (XVII. 23-07-200 I) 403-04 
(XVII. 30-07-200 I) 40-41 Out of Tum Promotion for Arjuna Award 

Cases of Violation of Human Rights 
(XIX. 21-08-200 I) 64-70 

CDMASystem 
(XVIII. 06-08-200 I) 226-27 

Cellular Telephone Services 
(XVII. 23-07-200 I) 231-32 

Central Coalfields Ltd. 
(XVII. 24-07-2001) 276 

Disreclionary Grant to Poor Patients 
(XVII. 25-07-200 I) 228-300 

Extension 10 Executives 
(XVII. 01-08-2001) 167-68 

Fake Currency Notes 
(XVIII, 17-08-2001) 91-92 

Winners 
(XVIII. 20-08-200 I) 49 

Overmen/Mining Sardars 10 Cil 
Subsidiaries 
(XIX, 28-08-200 I) 238-40 

Permission Fee of Mixed land Use in 
Residential Colonies 
(XVIII. 07-08-200 I) 156-58 

Privileges to Arjuna Award Winners 
(XVIII. 20-08-200 I) 197-98 

Production of Fruit and Vegetables 
(XIX, 23-08-2001) 345 

Regularisation of Temporary Staff 
(XVII. 27-07-200 I) 148-49 
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Report of Expenditure Reforms I Funds to Madhya Pradesh -i 
Commission on Coal Industry (XVDl, ()6.()8·2001) 153 
(XIX, 21 ~1-200 1) 123-24 . Identification of Backward Areas (H.A.H. 

Road Accidents in Delhi Dis,) 
(XVIII, 07-08-2001) 242-43 (XVII, 03-08.2001) 407~1 

Sale of Staff Quarters in Bokaro Steel Ideotogical Exploitation of Academic 
Plant Institutions 
(XIX, 21-08-2001) 138-39 I (XVUI, 07~8-2001) 62 

Swam Jayanti Rozpr Yojana I Imbalance in Text Books ofNCElU 
(XVII. 03-08-2001) 100-06 I (XVII, 24~7·2001) 51-59 

Telecom Facilities , Integrated Industrial ~Iopment Scheme 
(XVII, 30-07·2001) 170-72 I (XVII, 01-08-2001) 171.72 

Telephone Facility llnter.State Water Disputes (Amendment) 
(XVII, 30-07·2001) 231·39 Bill 

VRS in Subsidiaries of Coal India Limited I (XVII, 03-08·200 I) 341-44 
(XVII, 24-07·2001) 150-52 ! Irrigation Facilities in Madhya Pradesh 

VSNL and MTNL cellular service I (XVIII, 20-01-200 I) 137.38 
~XVlI, 23~7-2001) 338·39 i Jabali SchemelProjcct" 

PaDdeya. Dr. Lax_tn.raya_ I (XIX, 28-08·200 I) 297·91 
Adequate Funds for Completion of All I KVIC Board in Madhya Pradesh 
PendingPro~.(H.A.H.Dis.) (XVIII, 8-08·2001) 103-06 
(XVlll,I7-08-2001)343 ! L' P . MadhyaPradesb ' Iteracy rogramrnes m 

Air Services from Bhopal to Jabalpur (XVII. 24'()7.2001) 207'()9 
(XVIIl, 20-08-2001) 213 

Mabila Polytechnics in Madhya Pradesh 
Amendment of Consumer Protection Act. (XVIII. 14'()8.200 I ) 211.12 

1986 
(XVn, 27-07·2001) 108 Medical Colleges 

Demand and Supply of Edible Oil I (XIX, 22-08-2001) 294·95 
(XIX, 24-08-200 I) 94-95 Medical Education in Hindi 

• • I (XIX 22-08·2001) 137·31 Deployment of guards at Airports an ! ' 
Madhya Pradesh I Memorandum to Prime Minister from 
(XVn, 23-07-200 1) 232·33 Relatives ofKargiJ Martyrs 

Drought in M.P. i (XIX. 22-08-2001) 249 
(XIX. 23-08-200 1) 254-55 I Merger of Non-Formal Education with 

Expansion ofTelecommunicalions Popular and Universal Education 
(XVlll. 20·08-2001) 251·261 (XVII. 31-07-2001) 260 

Financial Assistance to KVlC Minimwn Wages to Beedi Workers 
(XVlJl,8-08·2001) 229 (XVIlI, 20-08.2001) 11 

Foreign Financial Assistance to Institute of I Minority Commission 
Bio-Products 
(XVII, 31-07-2001) 71 (XIX,22.()8-2001)2~8 

."~ 
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NAME INDEX 

,Need 10 effectively implement the CenIraI 
Schemes for the benefit of the rural 
poor particularly in Madhya Pradesh 
(MUR377) . 
(XVIII, 14-08-2001) 347 

Need to enhance the capacity of Alkalide 
Factory Producing Life Saving Drugs 
at Ncemuch in Madhya Pradesh (MUR 
377) 
(XIX, 21-08-2001) 192 

Need to Extend either Bhopal-Kota or 
Jaipur-Kota Train upto Ratlam, 
Madhya Pradesh (MUR 377) 
(XVII, 24-07-2001) 406 

Need to set up more LPTs in Mandsaur 
and Neemuch Districts of Madhya 
Pradesh (MUR 377) 
(XVII. 31-07-2001) 322-23 

Performance of STC 
(XVII, 03-08-200 I) 78-82 

Pradhan Manui Gram Sadak Yojana 
(XVII, 31-07-200 I) 4-6 

Project for development of forests in 
Madhya Pradesh 

Welfare ofTribals(H.A.H. Dis.) 
(XVIII, 17-08·2001) 386 

Zodiac Clothing Company Limited 
(XVIII, 10-08-2001) 359 

Pandian, Sbri P.R. 
Anti-Defection Law 

(XVIII, 10-08·200 I) 21 

Appointment ofShri P.S. Subramanyam, 
as Chiarman of Unit Trust oflndia. 
(XVIII, 10-08-2001) 370-77 

Clarifications on the Statement made by 
the Home Minister on 31-07-2001 on 
the Killing of Shrimati Phoolan Devi 
(XVII, 01-08-2001) 444-46 

Disposal of Insurance claims 
(XVIII. 17-08-2001) 18 

Recent Summit level Talks held between 
India and Pakistan in Agra (DUR 193) 
(XVII, 01-08-2001) 519-25 . . 

Situation in North-East States folJowing the 
decision to extend ceasefire agreement 
with NSCN beyond Nagaland 
(XVII, 24-07-2001) 369-83 

(XVII, 23-07-200 I) 339-40 Statutory Resolution Re-Approval of 
Rak P . t I Proclamation issued by President in 

(~I;I~3-08-200 I) 143 I Relation to the State of Manipur , I (XVII, 30-07-2001) 354-59 
Restructuring oflncome Tax Department • 
. (XIX 24-08-2001) 14 Supplementary Demands for Grants-

, 'I General 
Standing Committee on Defence- (XIX, 28-08-2001) 359 

Twelfth Report-presented 
(XIX, 24-08-2001) 324 

Supplementary Demands for Grants-
General 
(XIX. 28-08·200 I) 35 I 

Survey of Population· Doctors Ratio • (XVII, 25·07·2001) 305 
jl'eac.hing of Sanskrit in Kendriya 

Vidyalayas 
(XVIII, 14-08·2001) 54 

Use ofTechnical Terminology by CBSE 
(XIX, 21-08·2001) 11·12 

Panja, Dr. Ranjlt Kumar 
Indian Medical Council (Amendment) 

Bill--Consid. 

(XIX. 21-08-2001) 224-25 
Medical Equipments in AIIMS 

(XVIII, 8·08·2001) 6 

Need for fencing along the Tripura 
Bangladesh border to check the 
menace of terrorist outfits in the State 
(MlJR 377) 
(XVIII, 20-08-2001) 352 
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Paraajpe. Sbri Prakasb 
Debt Recovery Tribunals 

(XVIII, 11-08-200 I) 2-9 
Pante, Sbri o.lpat Siaab 
AgriculturallrrigatedlUnirrigatcd Land 

(XIX, 23-08-2001) 74-78 
AIDS Victims 

(XVII, 25-07-2001) 119-20 
Antyodaya Anna Yojana 

(XVIII, 17-08-200) 51-6Q 
Arrest of Union Minister in Tamil Nadu 

(XVII, 24-07-2001) 331-32 
Bomb Blasts in Delhi 

(XVII, 24-01-2001) 199-200 
Committee of Radio Frequency AUocation 

(XVII, 27-07-2001) 32 
Customs Raid on Smuggled Cigarettes 

(XVII. 03..{)8-2oo1 )219 . 

Deaths of Animals and Birds 
(XVII, 23-07-2001) 309-17 

Development of Children 
(XIX. 21.()8.;2oo 1) 31-32 

Fencing on Border Along Jammu and 
Kashmir 
(XVII, 24..{)7-2001) 108..{)9 

Food for Work Scheme 
(XVIII. 07-08-2001) 359~1 

Inclusion of new Tribes in the Scheduled 
Tribes List 
(XIX, 28-08-2001) 166-(;7 

Lwrosy Vaccine. 
(XlX, 22-08-2001) 39-40 

Policy for Street Hawkers and Vendors 
(XVIII, 07..{)8-2ool) 125 

Pricing Mechanism for Flights 
(XVII, 23-07-2001) 97-98 

Radio Station at KargiJ 
(XVII, 03-08-200 I) 32 

Recommendations ofNPPA 
(XVII, 24-07-2001) 13 

I 
Revised National Water Policy 

(XVII, 23-07-2001) 296-91 
Scheme for Pensioners I . (XVII, 23-07-2001) 283 
Security Deposits on Cylinders 

(XVIIl, 10-08-2001) )61~8 
SeUing of Delhi Police Uniforms 

(XVm, 07-08-2001) 228-29 
Strategy for FDI 

(XVn, 03-08-2001) 141-42 
Violations of Indian Airspace 

(XVIIl. 8..{)8-2001) 189-90 
Partlluaratbl. Sbri B.K. 
Achievements Poverty Alleviation 

Schemes 
(XIX, 28-08-200 I) 256-60 

Computerisation of CoW'll 
(XIX, 23-08-200 I) 23'-38 

. Direct Air Services to Tirupati from 
Metropolitan Cities 
(XVII, 23-07-2001) 413 

Disinvestment of Hindu stan Copper Ltd. 
(XVII, 03-08-2001) 57-58 

Disinvestment oflBP Co. Limited 
(XIX. 24-08-2001) 92-93 

Modernisation of Central Para-Military Drugs to Control AIDS 
Forces (XV Ill, 8-08-200 I) 244 
(XVIII, 01-08-2001) 83-84 Expansion of Activities of DO A 

Modernisation ofTextile Sector (XIX, 28-08-2001) 143 , 
(XIX, 23-08-2001) 63-64 Expansion of Runway of Tirupati, 

Opening of New Stores Named "Khadi" Vijayawada Airpons 
(XVII, 25-07-2001) 203-03 (XVII, 30-07-2001) 133 
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• 

Fast Track Courts 
• (XVIII, 10-08-2001) 299 
Inferior Consumer Goods 

(XVII, 03-08-2001) 107-09 
International Flights from Hyderabad 

(XVII. 2?-07-2001) 264 
More Flights on Hyderabad-Delhi Sector 

(XVII, 30-07-2001) 212 
Movement of Food grains by FCI 

(XVII. 03-08-200 I) 239-40 
National Law University 

(XIX, 23-08-2001) 45-47 
Post of Store DePot 

(XIX, 22-08-2001) 259 
Privatisation of Airports 

(XVII. 23-07-2001) 348 
Request of A.P. Government for Paddy 

Procurement 
(XVII, 03-08-200 I) 194-95 

U.S. Spy Aircrafts 
(XIX, 22-08-2001) 77 

Pasi, Shri Suresb 
, Discontinuation of Assistance to 

Voluntary Organisations 
(XIX, 28-08-2001) ) 46 

Passi, Sbri Raj NaraiD 
Diversion of Excess Water of Rivers 

(XVII. 23-07-2001) 11-13 
PaswaD, Dr. Sanjay 
Advertisement Budget 

(XVII, 27-07-200 I) 223-24 
Basic Amenities in Unauthorised Colonies 

of Delhi 
(XIX, 28-08-200 I) 166 

Cut in Government jobs 
(XVII, 27-07-2001) 145-46 

identifICation of most Backward Areas 
(XVII, 25-07-2001) 1-15 

Poor Condition of Hospitals 
(XVIII, 8-08-200 I) 122 

Sale of Flats to Employees oflFCI 
(XVIII, 17-08-2001) 82 

STDIISDIPCO Booths 
(XVIII, 06-08-200 I) 70-73 

PaswaD, Shri Ramchandra 
Catering Service in Hirakund Express 

(XIX, 23-08-2001) 151-52 
Indian Railways Catering and Tourism 

Corporation 
(XIX, 23-08-2001) 138-39 

NPAs of Financial Institutions 
(XIX, 24-08-2001) 104-06 

Purulia Anns Dropping Case 
(XVII, 31-07-2001) 137-38 

Rate of Convictions 
(XVIII, 07-08-2001) 361-66 

Smuggling of Drugs 
(XVII, 27-07-2001) 154-55 

PaswaD, Shri Sukdeo 
Change in Gadgil Mukherjee Fonnula 

(XVII. 25-07-200 1) 133-43 
Cleaning of Yamuna River 

(XVII. 23-07-200 I) 189-92 
Hindi Monitoring Units 

(XVIII. 17-08-2001) 253-54 
Revised Guidelines for Watershed 

Development Programmes 
(XVII. 31-07-200 I) 265-66 

Scheduled Castes and the Scheduled 
I Tribes (ReServation in Services) Bill 

(XIX, 24-08-2001) 410-13 
Suggestion of Shunu Sen Committee 

(XVll, 03-08-2001) 256 
Violation of Guidelines by Adoption 

Agencies 
(XVII, 01-08-2001) 317-26 

Patasani, Dr. PrasaDD. Kumar 
Electrification of Railway Lines 

(Xvm. 10-08-2001) 352 
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(XIX. 21-08-2001) 22-24 (XVIII. 17-08-2001) 16-18,158-1S9r 
Eruolment4P Primary Schools ~Disposal oflnsurancc Claims 

Four Laning from Bhubancshwar to· E-Mail Facility in Police Stations 
Berbampur • (XVII, 24-07-200 I) 90 
(XVIII. 06-08-2001) 266-267 . Extradition Treaty witb Germany 

Funds provided by HUDCO for (XVII. 25-07-20(1) 91 
construction of Houses in Orissa Extradition Treaty with UAE 
(XVIII. 14-01-2001) 328-329 (XVIII, 8-08-2001) 71-79 

Guidelines for Detcntion under 
COFEPOSA 
(XVII. 27-07-2001) 140 

Foreign Investment in Transport Sector 
(XVII. 03-08-200 1) 61 

Grading Sysrem 
Maintenance of Elephant Sanctuary in . (XVII, 31-07-2001) 83-84 

Orissa I Guidelines for Export ofConsumcr Goods 
(XVIII, 06-08-2001) 230-231 I (XVII, 03-08-2001) 271-272 

Protection of Chikla Bird Sanctuary in I Higher Interest Rates on Bank Deposits 
Orissa I (XVII, 27-07-2001) 189 
(XVII 30-07-200 I) 297-298 I . . 

• I Implementation of Povcrty Alleviation 
Strial on Rath Yalra ! Programmc(s) 

(XIX, 24-08-2001) 108-09 : (XVIII. 07-08-2001) 108-1 I I 
Super Cyclone in Orissa lindO-Iraq Tics 

(XVIII. 10-08-2001) 279-280 ,(XIX, 22-08-2001)344 
Upgradation ofBiju Paanaik Airpon 

(XVII. 23-07-200 I) 274-275 
I Indo-Russia Tics ! (XVIII. 8-08-2001) 197 
I 

WLL Equipment i International Money Transfer Service 
(XVIII, 06-08-2001) 153-IS4 I (XVII, 23-07-2001) 265.266 

Patel, Dr. Asltok i Investment in Agriculture 
Customs Duty on Betel Leaf I (XIX, 23-01-2001) 293-294 

(XIX. 24-08-2001) 19-22 j Laden Threat of Attack American 
Arrest of Militants I Establishments 

(XVIII, 07-08-2001) 177 I (XVII. 24-07-2001) 192 
Construction of Building and Fly Over at I Need to Declare Lucknow-Maurawan-

lOlA I Buxur-Bindki-Sa.ar as National 
(XVII 30-07-200') 191-193 Highway and also Construct a Bridgc 

, on River Ganga at Buxur (MUR-377) 
,Development of Avtar Satellite I I (XVII, 24-07-2001) 405-06 

(XIX. 22-08-200 I) 3S8 . I __ "'_ I I __ 
Pohcy to Attract ___ .e ~a e nvcau ....... 

Disclosure of Names of Bank Loan in Power Sector 
Defaulters I (XVIII, 10-08-2(01) I-I 
(XVII, 27-07-2001) 14 I Postal Services Collaboration with 

Disinvestment ofPSUs I Foreign Companies 
(XVII, 03-01-2001) 123-125 (XVII, 30-07-2001) 4S-46 

\' 
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• Reservation of Posts for SCs/STs in 
Universities 
(XVIII,14-08-2ool)315-316 

Setting up of Medical Colleges 
(XVII, 25-07-2001) 201 

Shrinking of Glaciers in Himalayas 
(XVIII, 20-08-2001) 48 

Tax Rebate for LlC Policy Holders 
(XVIII, 17-01-2001) 143 

Water Conservation Provisions 
(XIX, 28-08-2001) 161-164 

Pitel. 8llri Clla.dresla 

Amamath Yatra 
(XVIII, 07-08-2001) 331-332 

Ban on Cow Slaughter 
(XVIII, 10-08-2001) 9-14 

• Ban on Recruitment in Banks 
(XVII, 27-07-2001) 135 

Bank Dacoities 
(XVIII, 17-08-2001) 118-22 

Invit1tion to the-Prime MinisterlMinister 
of External Affairs. 
(XIX, 22-08-2001) 138 

Mega City Scheme 
(XVII, 24-07-2001) 57-51 

Militants in a Mosque in J &; K 
(XIX, 21-08-2001) 152-153 

Reduction in Prices of Wheat and Rice 
(XVII, 03-08-200 I) 26-28 

Seizure made by Directorate of 
Enforcement in Ashram Express 
(XVII, 03-08-2001) 153 

Telecom Facilities 
(XVII, 23-07-2001) 394-,.398 

Telephone Advisory Commi~ 
(XVII, 30-07-2001) 10~1I0 

Patel, 811ri Da.yabhai VaDabllbllai 
Allocation of Funds under PMGY 

(XVIII, 14-08-2001) 249-252 
Funds Released to Daman and Diu 

(XVII, 25-07-2001) 151-152 
Bus Service between Agartala and Dhaka 

(XVIII, 8-08-2001) l64-i65 Funds Released to Daman and Diu for 
Rural Development 

CBI raids at the Residence of Former 
Chairman, UTI 
(XVII, 03-08-200 I) 242-.:246 

(XVII, 24-07-2001) 18-90 
Kendriya Vidyalayas in Union Territory 

of Daman and Diu 
Cellular Telephone (XVIII, 07-08-2001) 219 

(XVII, 23-07-2001) 213-228 Magarwada Power Project in Daman and 
Classification of Cities Diu 

(XVII, 27-07-200 I) 205-206 (XIX, 23-08-200 I) 244 

Compensation paid to Victims of Air Maintenance of Monuments in Daman 
Accidents , and Diu 
(XVII, 30-07-2001) 287 I (XIX, 23-08-2001) 125-128 

Formation of Joint Telecom Company I Municipality in Towns of Daman and Diu 
(XVII, 23-07-2001) 334 (XIX, 28-08-2001) 212-213 

JIIegallUnauthorised Constructions and Over Charging of Price of Pesticides by 
• Encroachments in Delhi MNCs 

(XVIII, 14-08-2001) 136-137 (XIX, 21-08-2001) 113-115 

Indo-Pak Summit Pradhan Mantri Gram Sadak Yojana 
(XVIII, 07-01-2001) 131-139 (XVIII, 07-01-2001) 356-351 
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Response ofMPs' Letter i Setting up of new Airpons 
" (XVIII, 07-08·2001) 314·315 I (XVII, 23-07·2001) 285 

Revision of Floor Scale Index iU'ld Floor I Shortage of Coins in Gujaral 
Area Ration I (XVII, 03-08-2001) 136-137 
(XVIII, 14-08-2001) 307-308 ! Silchore-Saurashtra Express Highway 

Road Network in Daman & Diu Project' 
(XVIII, 06-08-2001) 85 (XVII, 30-07-2001) 134 

Rural Water Supply Programme(s) Patel, Sbri Mansinh 
(XVIII, 07-08-2001) 100-101 I Additional Fund for Gujarat 

. '. . (XVIII, 8-08-200 I) 236-240 
Unculttvable and Undulating Land In I A ndment· F t (C f) Act OdD' me lD ores onserva lOR 

(X~;,' ~-O7-~001) 262-263 i (XVIII. 20-08-2001) 40 " 
i Ayurvedic Capsule to Eradicate Malaria 

Patel, Sbri Dbarm Raj Singh ; (XIX. 22-08-2001) 142.143 
Advocates Welfare Fund BiII- I 8an on Cow Slaughter 

Consideration ! " (XVIII. 10-08-2001) 9-14 
(XVIII. 06-08-2001) 354-355 I" BI k k' fRa'1 T' kets , Be -mar ellAg 0 I way IC 

Need to provide Adequate Fu.nds for I (XVIII, 10-08-200 I) 229-31 
attending to the problem of Water- ~ CI . f S M'II ~or L· evy ... 
L . I hiP I' ; 81ms 0 ugar I s I' 

oggmg n P u pur ar lamentary: Differences 
Constituency caused by River Baruna (XIX 24-08-2001) 64 
(MUR377) • 
(XVII. 30-07-2001) 314 i Decline in Urban and Rural Employment. 

! (XIX, 22-08-2001) 347-349 
Telecom Facilities 

(XVIII. 20-08-200 I) lOS 
Warehousing Corporations (Amendment) 

Bill 
(XVIII. 20-08-2001) 382-385 

Patel. Shri Dinsha 

Diploma Courses in Various Languages 
by IIMC 
(XV/lJ, 17-08-2001) 129-30 

Fan in Production in PSUs 
(XVII. 03-08-200\.) 63 

Financial Assistance for Universities in 
Gujarat 
(XVm, 07-08·2001) 211-212· 

Loss suffered caused by Earthquake 
(XVII. 0\-08-2001) 274 

Project in Gujaral 
(XVIU. 8-08-2001) 230-232 

Disease casuing disability 
(XIX. 22-08-2001) 67 

Expansion of Diamond Processing 
Industry 
(XVII, OJ-08-2001) 110-111 

Export of Handicraft Products 
(XVIII. 10-08-2001) 294-297 

Health Survey in Rural Area 
(XIX, 22-08-2001) 44-45 

" Implementation of Poverty Alleviation 
Programme(s) 
(XVIII, 07·08·2001) 108-111 

Industries nOI sel up by Foreign Investors 
(XVII. 27-07-200 I) 73 

Need to provide basic amenities .1 
Navodaya Vidya\aya at Borakheri in 
Mandavi Parliamentary Constituency, 
Gujaral (MUR 377) 
(XVII, 01-08-2001) 45j 
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Need to provide basic amenities to the 
people living within ten kilometers of 
KankarparaAtomic Project in Mandvi 
Parliamentary Constituency, Gujarat 
(MUR 377) 

Constitution of Task Force for Reliefto 
Bhopal Gas victims 

(XVIII, 14-08-2001) 347-348 

Pending cases in labour Courts in 
Gujarat 
(XVII. 23-07-2001) 117-118 

Popularity of AIR/Doordarshan 
Programmes 
(XV Ill, 17-08-2001)254-55 

Power Suppy to Maharashtra 
(XIX. 23-08-2001) 79-80 

Projects for Civil Aviation in Gujarat 
(XVII, 30-07-2001) 202-203 

Revenue Earned through Serials 
(XVII, 27-07-2001) 288 

Vacant Posts of SCslSTs 
(XIX, 28-08-2001) 157-158 

(XVIII, 07-08-2001) 58-59 
Deaths of Animals and Birds 

(XVII, 23-07-200 I) 309-317 
Disinvestment of Air India 

(XVII. 30-07-2001) 179 
Enforcement ofPanchayati Raj by States 

(XVIII, 07-08-2001) 372 
Escape of Prisoners from Tihar Jail 

(XVIII, 07-08-2001) 317-318 
Excise Case against Industries 

(XIX, 24-08-2001) 165-66 
Exclusive Channel for Farmers 

(XVII, 27-07-2001) 149 
Fall in EJport of Silk 

(XVIII, 17-08-200 I) 11-16 
Improvement in Technology of Agro 

based Industries 
(XIX, 28-08-2001) 239-241 

Inclusion of Sports Events in Afro-Asian 
Games 
(XVII, 30-07-2001) 198-199 

Welfare of Destitute Children I Iron Ore and Manganese Reserves in MP 
(XVII. 01-08-2ool) 199 (XVIII, 06-08-2001) 176-177 

W'd 'gIE 'nIR' f N' I Mechanised Farming 
I ~mn X~SI~ epalr 0 atlona i (XVIII 10-08-200 I) 199-200 
Highways 10 GUJarat I' 
(XVII. 30-07-200 I) 117 Medical Grant Commission 

(XVIII. 8-08-2001) 18-19 

Patel, Shri Prablad Singh 

Activities of Child Adoption Centres 
(XVII. 24-07-2001) 20-22 

Narmada Valley Development Project 
(XVIII. 06-08-200 I) 78 

II National Aids Control Organisation 
(XIX. 22-08-2001) 40-41 

I 

Adequate Funds for Completion of All I N~ for constru,cti~n of Bridges on rivers 
Pending Projects (Res,) ! ID BalaghatdlstrlctofMadhya.Pradesh 
(XVII. 03-08-200 I) 383-387 ,'under Pradhan Mantri Gram Sarak 

Yojana (MUR 377) 
Census Report-2001 I (XVIII 8-08-2001) 305-309 

(XIX, 28-08-2001) 123-127 ' , ,I Need to early completion of Rani 
Constitution (Amendment) Bill (Insertion I Avantibai Sagar Project in Madhya 

of new article 364A, etc,-Introduced Pradesh (MUR 377) 
(XVII. 27-07-2001) 343 (XVIII, 10-08-2001) 398-99 
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Need to take urgent steps to check the 
spread of Malaria in Madhya Pradesh 
(MUR377) 
(XVII, 30-07-2001) 310-315 

Posting of Officers 
(XVII, 25-07-2001) 138-139 

Preservation of Skins and Bones ofTigen 
(XVII, 30-07-2001) 51-52 

Privatisation of CMC 
(XVII, 25-07-200 1 ) 223 

Resouces for Ocean Development 
(XVln, 14-08-2001) 134-135 

Rmal Industries 
(XIx, 22-08-2001) 217 

STDJISDIPCO Booths in M.P. 
(XVII, 23-07-2001) 321-322 

Storage Problem due to Excess Production 
of Wheat and Rice 
(XIX, 23-01-2001) 346-347 

Suppon to Terrorist Activities by NGOs 
(XVII, 24-07-2001) 195-97 

Telephone connections in Post OffICe in 
Madhya Pradesh 
(XVII, 23-07-2001) 210-212 

Use of Steroids and Cartisone Drugs 
(XVIII, 06-08-200 I) 250-251 

VIPSecwity 

Kisan Credit Cards 
(XVII, 27-07-2001) 128 

P&nicipation ofNCC in Natural Disasters 
(XVII, 25-07-2001) 134 

Rajiv Gandhi Drinking Water Mission 
(XVII, 24-07-2001) 335-346 

Removal of Quantitative Restriction on 
Expon ofMaizc 
(XVII, 27-07-2001) 72-73 

r.tiI, Sliri A •• m.h V.aDtno 
Financial Assistance to Software in 

Bangalore 
(XVIII. 8-08-200 I) 196 

I r.tiI, Slari AD •• alleb M.K. 
Acquisition of Pieces ofBamiyan Buddha 

Starues 
(XVIII, 8-08-2001) 157-158 

Agreement for Cooperation in I. T. 
(XVIII, 8-08-200 I) 89-90 

Arrangements for Haj Pilgrims 
(XVII, 01-08-200 1 ) 63 

Black Money in Film Industry 
(XVII, 03-08-2001) 127-128 

Charging of damages from Boeina 
Leasing Company 
(XVII, 30-07-2001) 37-39 

(XVIll, 07-01-2001) 230 Concept of Technology Business 
Workshop(s) of Members of Parliament Incu .. tors 

on Rw"al Development I (XIX, 28-08-2001) 39 
(XVllI, 07-01-2001) 340-344 Construction ofan Airpon at Shird; 

Wrong depiction of National Boundaries I (XVIII, 20-08-2001) 239 
(XVIII, 14-08-2001) 306-307 I Development of area along Banks of 

ratil (V.t .... l), Slari Baa.l0uda R. Yamuna 
Approval by AICTE to TeclmicaJ Colleges (XVII, 31-07-200 I) 95-96 

(XVII, 24-07-2001) 104 
Construction of Cold Storage under 

subsidy scheme in KarnalIIka 
(XIx, 23-08-2001) 257-258 

Funds for Anti-Terrorist Activities to 
Kamataka 
(XVU, 31-07-2001) 94-95 

Dismantling of APM 
(XIX, 23-08-2001) 279-280 

Education Development Corporation 
(XVII, 31-07-200 I) II 8-119 

Employment to Handicapped Persons 
(XVIII. 20-08-2001) 53-57 
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Expansion of Speed Post Services 
(XVIII, 20-08-2001) 279-280 

FDI in Insurance Sector 
(XVII, 03-08-2001) 191 

Handing over Belongings 
(XVIII, 8-08-2001) 21.1-212 

Inter State Movement of Molasses 
(XVIII, 10-08-2001) 58 

Launching of Satellite 
(XVII, 01-08-2001) 372-374 

Mitra Committee Report 
(XVII, 27-07-2001) 19-20 

Self-Help Groups 
(XIX, 21-08-2001) 88-89 

Separate Legislation for Development of 
Highways 
(XVIII, 06-08-200 1) 108-109 

Setting up of National Agricultural 
Marketing Bank 
(XVIII, 10-08-2001) 183-84 

Share of Industrial Sector in Export 
(XVII, 27-07-2001) 238-239 

Special Education Scheme 
(XIX, 22-08-2001) 139-140 

Multi-Modellntemational Passenger and Task Force on Chemicals and Fertilisers 
Cargo Hub in Nagpur (XVII, 24-07-2001) 127-28 
(XVIII, 06-08-2001) 270-271 

Overseas Borrowings 
(XIX. 24-08-2001) 164 

Performance Criteria for Annual Plan 
(XVII, 25-07-2001) 149-150· 

Prostitution in Certain States 
(XIX, 21-08-2001) 130 

Quality ofGoo"s for Export 
(XIX. 24-08-200 I) 226-27 

Recognition of Institutions 
(XIX. 28-08-2001)249---252 

Recycling of Scrap Steel 
(XVIII. 14-08-2001) 137 

Task Force on Petro-Chemicals 
(XVDI. 07-08-2001) 195-196 

Telecom infraStructure 
.. OMY,i3:;-2(01) 399-400 
UNDP assistanGe'fbr'tnvironment system 

(XVU, 23-07-2001) 336 
Wild Animals under Private Captivity 

(XVIII. 06-08-200 I) 194 
Women ~i Workers 

(XVII. 23-07-2001) 229-230 
PattI, Sini ...... 'eb Vlkbe 
Central Bank of India's NPAs 

(XIX. 24-08-200 I ) 2--6 
Reduction in Prices of Wheat Supplied to 

Southern States Debt Recovery Tribunals 
(XVIII, 17-08-2001) 41-42 (XVIII. 17-88-2001) 2-9 

Reduction of Staff 
(XVII. 27-07-2001) 190 

Release of Sugar 
(XIX. 24-08-2001) 62-63 

Reorganisation ofC.I.W.T.C. 
(XIX. 23-08-2001) 56-58 

Report on Coal Sector 
(XVII. 31-07-2001) 299-300 

Retaining Navratna Status of SAIL 
(XVIII. 07-08-2001) 271-272 

Disposal of IlISUQI\ce Claims 
(XVIII, 17-08~1e.o1) . 

Hyderabad Export Duties (Validation) 
Repeal BiII- consid. 
(XVIII, 06-08-2001) 338-340 

Patti, Sbri Da.ve Raosaheb 
Activities of Afzalkhan Memorial Trust 

(XVIII. 10-08-2001) 126-27 
Agricultural Labour 

(XVII, 30-07-2001) 47-48 . 
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Anti-India Activities in Bangladesh 
(XVII, 31-01-2001) 89 

ARBI Madarsas 
(XVII, 24-07-2001) 334 

Austerity Measures 
(XVII. 21-01-2001) 149·150 

Centres for Handicapped Persons 

(XVII. 25-07·2001) 95-99 
Computer Literacy Scheme 

(XVII. 31-07-2001) 173·174 
Fast Track Courts 

(XVIII. 10-08-2001) 299 
Feniliser Outlets and Centres of IFFCO 

and KRIBHCO 
(XVII. 24-07·200 I) 238-240 

Grid Godown Plan 
(XVII. 27-07-2001) 224·225 

Indo-Brazil Cooperation in Science and 
Technology 
(XVII. 31-07·2001) 245-246 

Mecbanise Farming Schemes for Small 
Farmers 
(XVIII. 10-08·200 I) 241-243 

Project Sanctioned by CAPART in 
Maharashtra and Kamataka 
(XVII. 24-07-2001) 107-08 

Reduction in Fares by Indian Airlines 
(XVII. 30-07-2001) 184-186 

Telephone Connections in Rural Areas 
(XVII. 30-07-2001) 252 

Telephone Services in villages 
(XVII. 23-07·2001) 17·18 

Telephone Towers 
(XVII, 23-01-200 I) 415-416 

Training to NGOs by NIRD 
(XVII. 24-07-2001) 213-214 

Unutilised Defence Land 
(XVII, 01-08-2001) 132-133 

Upgradation of post offices in Maharastra 
(XVII, 23-07·2001) 318-319 

VoluntarylNon-Govemmental Organi· 
sations 
(XVII. 25-07·2001) I~I 

I World Bank Assistance for Bihar and 
Maharashtra 
(XVII, 23-07·200 I) 183 

World Bank Assistance for Drinking 
WaterlEnvironmental Cleanliness 
(XVII. 24-07-2001) 321·324 

Palll, Sbri Prakash V. 

Agreement for Joint Venture 
(XVII, 01-08·200 I) 291-299 

Boundary Disputes 
(XVII, 31-07-2001) 31-32 

Broadcasting News by AIR, Sangli, 
Maharashtra 
(XVIII, 17-08-2001) 201-02 

Caste Certificate Act, 2000 
(XVn, 31-07·2001) 132 

Completion of On-going Projects 
(XIX, 23-08·2001) 167 

Completion of Panvel·Karjat Railway 
Project in Maharashtra 
(XIX, 23-08·2001) 365-366 

DO Metro Channel 
(XVIII, 11-08·200 I) 64-65 

Deemed University Status of Institutes 
(XVIII, 01·08-200 I) 212-280 

Dispute Regarding Posts Sanctioned 
(XVIII, 10-08-200 I) 358 

Financial Assistance to Universities 
(XVIII, 14-08·2001) 18-20 

Funds for Maharashtra 
(XVIII. 8-08-2001) 184 

Funds for Medical Universities 
i (XVII. 01-08-2001) 152·153 
I Gross Domestic Product 

(XIX. 22·08·2001) 267-269 
Handing Over of Jinnah House 

(XVIII, 8·08·200 1) 174 
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Harvesting of Rain Water 
(XVIII, 06-08-200 I) 91 

HPT at Sangil, Maharashtra 
(XVIII. 17-08-2001) 138 

Introduction of International Flights 
(XVII, 30-07-2001) 77 

Investment in Agriculture 
(XIX, 22-08-200 I) 83-84 

Irrigation potential 
(XVII. 23-07-2001) 204-208 

Jan Shikshan Sansthan 
(XIX. 28-08-2001) 167,---171 

Land Salinity in Maharashtra 
(XVIII. 10-08-2001) 110-12 

Levy Sugar Prices 
(XVII. 03-08-200 I) 272-273 

Maharashtra Water Supply and Sewerage 
Project Stage - II (Poshir Dam) 
(XVII. 31-07-200 I) 207 

Maharashtra Water Supply and Sewerage 
Project Stage-II 
(XVII. 23-07-2001) 278-279 

Mudkhed-Adilabad Gauge Conversion 
Project 
(XIX. 23-08-200 I) 259-261 

Package for Dabhol Power Project 
(XIX. 24-08-200 I) 153-54 

Production and Cultivation of Bamboo 
(XVIII, 06-08-2001) 199-200 

RBI's Obse1vation on Government 
Finances 
(XIX, 24-08-2001) 7-12 

Representation from Maharashtra 
Regarding Sugar Factories 
(XVII, 03-08-200 I) 98 

Setting up of Statutory Development 
Board for Konkan 
(XVII. 24-07-2001) 106-07 

Study of Statutory Development Boards 
(XVII, 25-07-2001) 89 

Takarimaishal project in Maharashtra 
(XVII, 23-07-2001) 360-361 

Unfair Levy Sugar Prices 
(XVII, 27-07-2001) 160-161 

Use of Defence Airports 
(XVII. 30-07-2001) 297-298 

Utilisation of Funds 
(XVIII, 8-08-2001) 243 

Withdrawal of Foreign Companies 
(XIX. 23-08-200 I) 328-329 

Patil, Sbri R.S. 

Anganwadi Centres in Kamataka 
(XVIII, 07-08-2001) 153-154 

Approval by AICTE to Technical Colleges 
(XVII, 24-07-200 I) 104 

Bangalore-Mysore Infrastructure Corridor 
Project 
(XVIII, 20-08-2001) 120-121 

Calculation of Dearness Allowance 
(XVIII, 17-08-2001) 141-42 

Central Bank oflndia's NPAs 
(XIX, 24-08-2001) 1-7 

Commission for Women 
(XVIII, 07-08-2001) 322 

Conference of National Commission for 
Women 
(XVIII, 07-08-2001) 241-242 

Construction of Cold Storage under 
subsidy Scheme in Kamataka 
(XIX, 23-08-200 I) 257-258 

Construction of Fly overs by DDA in Delhi 
(XIX. 28-08-200 I) 263-265 

Doubling of Mysore-Bangalore Railway 
Line 
(XIX. 23-08-2001) 152-153 

Export of Milk Powder 
(XVIII. 17-08-2001) 202-04 

Export of Onion 
(XVII, 27-07-200 I) 208-209 
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Eye Donation 
(XVIII, 8-08-2001) 118 

Funds Allocation to National Commission 
for Women 
(XIX, 21-08-2001) 17-18 

House Building Advance 
(XIX, 24-08-2001) 153-S4 

Import of Copra IIId Coconut 
(XVII, 27-07-2001) 94-96 

Increase in Air TraffIC 
(XVII. 23-07-2001) 263-264 

Invitation to Prime Minister 
(XVII. 01-08-200 I) 302 

Irrigation Project in Andhra Pradesh 
(XVII, 30-07-2001) 271-272 

Mahajan Connnission Report 
(XVIII. 14-08-2001) 164-165 

Misuse oflntemet Services 
(XVII, 31-07-2001) 67 

Palm Oil Industry in K..amataka 
(XVII. 27-07-2001) 261-262 

ratH, Shri Una.no 
Achievements of Delhi Police 

(XIX. 28-08-200 I) 102 

Average Age of Males and Females 
(XIX. 28-08-2001) 298-302 

Coal Reserves 
(XVII. 31-07-2001) 6-8 

Commercial use of Post Office Land 
(XVIII. 06-08-200 I) 129-130 

Compensation Paid to Victims of Air 
Accidents 
(XVn. 30-07-2001) 287 

Death of Deers 
(XVIII, 06-08-2001) 201-203 

Free Telephone Connections to MTNL 
Employees 
(XVIII. 20-08-2001) 199---201 

Impact of Black Money in Indian 
Economy 
(XVII. 03-08-2001) 233-234 

Indo-Nepal Ties 
(XVII. 25-07-2001) 204-206 

Participation ofNCC in Natural Disasters Indo-Pak Summit 
(XVII, 25-07-2001) 134 (XVII, 25-07-2001) 337 

Registration of Marriage Compulsory 
(XIX, 23-08-2001) 324-325 

Restrictions on Senior Citizens per Flight 
(XVIII, 06-08-2001) 135-136 

ratil, Sllri SlIivnj V. 
Clarifications on the Statement made by 

the Home Minister on 31-07-2001 on 
the Killing ofShrirnati Phoolan Devi 
(XVII. 01-01-2001) 419-422 

Constitution (N inety-fim) Amendment 
Bill - Consid. 
(XIX, 21-01-2001) 240-245 

Disapproval of Indian Council of World 
Affitirs (Second) Ordinance and Indian 
Council of World Affairs Bill 
(XVIII, 20-08-2001) 354-361 

Inferior Consumer Goods 
(XVII, 03-08-2001) 107-109 

Invitation to the Prime MinisterlMinister 
of External Affairs. 
(XIX. 22-01-2001) 138 

Loan to Foreign Countries 
(XVIII. 17-08-200 1) 11 5 

Loans to Small Entrepreneurs 
. (XVII, 27-07-2001) 152-153 

Need to review Crop Insurance Scheme 
particularly in Maharashtra 

, (MUR377) 
(XVIII, 8-08-200 I ) 306-307 

Optical Fibre Cables 
(XVIII. 20-01-200 I) 108-113 

Over-Bridaes in Maharasbtra 
(XIX. 23-08-2001) 276-277 
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Pending Power Projects of Maharashtra 
(XVIII. 10-08-2001) 354-55' 

Power. Suppy to Maharashtra 
(XIX. 23-08-2001) 79-80 

Pri<:e oflndigenous and Imported Coaches 
(XVIII. 10-08-200 1) 325-326 

Production of Coal 
(XVII. 31-07-2001) 227-228 

Shortage of Coins 
(XIX, 24-08-2001) 78-79 

Smuggling at Indo-Nepal Border 
(XVIII. 17-08-2001) 179-89 

Theft of Coal 
(XVII, 31-07-2001) 174-176 

Turnover of Foreign Bank Branches 
(XVIII, 17-08-200 I) 223-24 

Vehicles Challaned by Traffic Police 
(XIX. 28-08-2001) 235 

Visit of Dignitaries 
(XVIII. 8-08-2001) 249 

World Bank Aided Projects in 
Maharashtra 
(XVIII, 17-08-2001) 211-14 

PODnuswamy, Sbri E. 
Central Bank oflndia's NPAs 

(XIX. 24-08-2001) 5-6 

People's Participation in Water Supply in 
Rural Areas 
(XIX, 21-08-2001) 172 

Prabbu, Sbri SURsb 
Energy Conservation Bill - moved 

(XVIII, 10-08-200 I) 418-20 

Disapproval of Live-Stock Importation 
(Amendment) Ordinance and Live-
Stock 

Importation (Amendment) Bill 
Considered & Adopted 
(XVIII. 8-08-2001) 333-334 

Live Stock Importation(Amendment) BilI-
Introduced 
(XVII. 30-07-2001) 309 

Live-Stock Importation(Amendment)-
Ordinance-Laid 
(XVII, 30-07-2001) 310 

Pradban, Sbri Asbok 
Admission ofSCJST Students in Technical 

Institutes 
(XIX. 21-08-2001) 169 

Medical Equipments in AIIMS 
(XVIII. 8-08-2001) 9-10 

Post Based Roster 
(XVII, 24-07-200 I) 183 

Reservation of SCslSTs in Film Institute 
ofPune 
(XVII, 27-07-2001) 286-287 

Pramanik, Prof. R.R. 
Bilateral Agreements on Pricing 

(XVIII, 06-08-200 I) \02-103 

Cases of Violation of Human Rights 
(XIX, 21-08-2001) 64-70 

Donation to Political Parties 
(XVIII. 10-08-2001) 209 

I Donations to Political Panies 

I (XIX, 23-08-200 I) 294-295 

Flood Control in Assam 
, (XVIII. 06-08-200 I) 81 

Pradban, Dr. Debendra Interest Rates on Farmers Loan 
Disapproval of Live-Stock Importation . (XIX. 24-08-2001) 119-20 

(Amendment) Ordinance and LiVe-jISI Activities in West Bengal 
Stock (XIX, 28-08-2001) 247 

Importation (Amendment) Bill I Linkage of Rural Producer with Urban 
Considered & Adopted I Consumer 
(XVIII, 8-08-200 I) 315 (XIX. 21-08-200 I) 84-85 
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Postal Service in Manipur 
(XVIII, 2~1-20(1) 117 

Problems of Rubber Planters in Keral. 
(XVII, 03-01-200 I ) 26 t 

Rescue of Bonded Labourers 
(XVIII, 06-01-2001) 217-288 

Speci.1 Central Assistance for Earthquake 
in Gujarat 
(XIX, 23-01-200 I) 325 

Strike by Petroleum Employees' Union 
(XVIII, 10-01-200 I) 11-12 

VISit of Religious Head to China 
(XVII, 01-08-2001) 238 

Pre ... j .... Prof. A.K. 

Advisory Committee on International 
Trade 
(XVIII, 17-08-2001) 53-54 

Afghan Refugees in the Country 
(XIX, 21-08-2001) 311 

Balakrishnan Mair Committee on CRZ 
(XVIII, 20-01-2001) 326-327 

Construction of Railway Line on Sharing 
Basis 
(XVIII, 10-01-2001) III 

Construction of Warehouses 
(XIX, 24-01·200 I) 42-43 

Global Trust Bank 
(XIX, 24-01-200 I) t 19 

Indian Medical Council (Amendment) 
BiII- Consid. 
(XIX, 21-01-200 I ) 223-224 

Mumbai Urban Transpon Project 
(XIX, 24-01-2001) 229-30 

Need to accord sanction to the proposal 
ofKeraia Government for setting up a 
new Fishing Harbour at Thalai in 
Kannur district, Kerala (MUR 377) 
(XVII, 31-07-2001) 323 

Pruning of Manpower 
(XIX, 23-01-200 I) 175-176 

Safti-onisation of Education (DUR 193) 
. (XVIII, 2~1-200 I) 462--464 
Tobac:c:o Prohibition 

(XIX, 22-01-2001) 151-152 
Pagli •• Shri N.resh 

I Accelerated Urban Water Supply 
Programme 

I (XIX, 2I-OB-200 I) 49-50 
Agriculture Labour Welfare Fund Scheme 

(XVII,30-07-200 I) 71-72 
Annapuma Scheme 

(XVIII, 14-01-2001) 131-134 
Antyodaya Yojana 

(XIX, 24-OB-200 I) 200-07 
Arrest of Union Minister in Tamil Nadu 

(XVn, 24-07-2001) 331-332 
Assessment ofNPA 

(XVII. 27-07-2001) 251-252 
Ban on Smoking 

(XVIII, 8-01-2001) 154-155 
Bomb Blast at Jammu Railway Station 

(XVII. 24-07-2001) 206-207 
Centrally Sponsored Labour Schemes 

(XVIII, 2~1-2001) 201·202 
Circular Letter 

(XVII. 01-08-2001) 160-166 
Commercial use of Encroached Land of 

AAI 
(XVIII. 20-01-200 1) 211-212 

Compensalion to Dependents of Terrorists 
Killed 
(XIX, 21-01-2001) 161 

Computer Literacy Scheme 
(XVII, 31-07-2001) 173-174 

Contacts for duty free shops 
(XVII, 23-07-2001) 294-295 

NecdtoopenconsulalesofGulfc:ountries Cooperation of Banks in Rural 
in KeraIa (MUR-377) Development Schemes 
(XVII, 24-07·200 1) 401 (XIX, 24-08-200 1) 150-51 
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Crime Position in Delhi Income Tax on Compensation of Land ,. (XIX. 21-08-2001) 17 Acquired by the Government 
Defence Aerodromes for Civil Avi,ation (XIX, 24-08-2001) 35-36 

(XVII, 25-07-2001) 207-208 Influx from Pakistan (Control) Repealing 
Defence Deals with Foreign Countries (Repeal) Bill- Consid. 

(XVII. 25-07-2001) 311-312 (XIX, 21-08-200 I) 206 

Delayed Projects Installation of Close Circuit Cameras at 
(XVII, 01-08-2001) 313-317 IGIA 

Dereservation in the Small Scale Sector 
(XVIII, 20-08-2001) 126 

(XVIII, 8-08-2001) 23-28 Issuing of New Bond by NHAI 

Dereservation in the Small Scale Sector 
(XVIII, 20-08-200 I) 296-297 

(XVIII, 20-08-200 I) 410 Joint Working Group on Communications 

Development of Sports Complexes by 
(~VIII, 06-08-2001) 140-1"" 

DDA in Delhi L1C Losses 
(XIX, 28-08-2001) 205-212 (XVIII, 17-08-2001) 8~7 . oj. 

Directorate for Financial Frauds and Losses Suffered by Super Bazar 
Investigation (XVII, 03-08-200 I) 17-23 
(XVII, 27-07-2001) 206 LPG Distributorship at Bareilly 

Drinking Water (XIX, 23-08-2001) 226-230 

(XVII, 31-07-2001) 96-101 Memorandum to Prime Minister from 
Drive of Train by a Youth Relatives of Kargi I Martyrs 

(XVIII, 10-08-2001) 252-53 (XIX, 22-08-200 I) 249 

Drugs from Sea National Conference Rural Development 
(XVII. 24-07-2001) 315-316 Schemes 

Empowennent of States for Clearance of 
(XVII, 31-07-2001) 287-289 

Projects Non-Crediting of EPF Amounts into 
(XVII. 23-07-2001) 31-34 ' Accounts 

Expenditure Refonns Commission 
I (XVIII, 06-08-200 I) 149-150 

(XVII, 27-07-2001) 288-289 I Objections by Oil Companies on Inter-
State Gas Pipelines 

Family Planning Programme. (XIX, 23-08-200 I) 169 
(XIX. 22-08-2001) 55-56 Package for KVIC 

Fire Accident in Underground Coal Mines (XVII, 25-07-2001) 312-313 
(XVIII, 07-08-2001) 236-237 

I Pension Scheme for Government Servant 
Funds for Social Security Projects (XVII, 27-07-2001) 119 

(XIX, 22-08-2001) 84-86 People residing along Indo-Nepal Border 
Holding up of Militants in a Mosque in (XVIII. 14-08-2001) 61-62 

J&K Privatisation in Defence Sector • (XIX, 21-08-200 I) 160 (XVII, 25-07-2001) 59-60 
Illegal Exchanges Privatisation of Airports 

(XVIII, 20-08-200 I) 256 (XVII. 30-07-2001) 187-188 
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Privatisation df Postal Services 
(XVII. 30-07-200 I) 48 

Doubting of Jrugur and Coimbatore Rail 
Line 

Protection of Wildlife Sanctuaries 
(XVII, 30-07-2001) 289-290 

(XVIII, 16-08-2001) 194 
Expon of Leather Products 

(XVII. 03-01-2001) 109-110 Recommendation ofERC on Coal Sector 
(XVII, 24-07-2001) 264-265 

Reduction of Centrally Sponsored 
Schemes 

Externally Aided Projects Irrigation 
Projects 
(XVII, 30-07-2001) 1 \3-1 16 

(XIX, 28-08-2001) 292-293 
Reimbursement of Excess Charges by 

JOC 

Financial Assistance to Physically 
Handicapped 

(XVIII, 10-08-200 I) III 
Reimbursement of Expenditure Incurred 

on Controlling Naxalitc Activitcs in 
States 
(XVII, 24-07-200 J) S5-57 

Request for Reducing the Premium Rate 
ofSuprcane Maharashtra 
(XIX. 23-01-2001) 318-319 

Rotation of Wards for Elec:tion 

(XVII. 2S-07-2001) 343-344 
Privatisation of Health Services 

(XVII. 25-07-2001) IS9-16O 
Radbakrisll.a., Sbri Varkala 
'Drug Addiction' 

(XVII, 27-07-2001) 33-34 
Advocates Welfare Fund 

Consideration 
(XVIII, 06-08-2001) 350-354 

(XIX, 23-01-200 I) 309 ' Afghan Refugees in the Country 
Sickle Cell I (XIX, 21-08-2001 j 311 

(XVIII, 8-01-2001) 164 I Anti-Defection Law 
Smuggling of Birds (XVIII, 16-08-2001) 19-20 

(XVIII,06-08-2001)21l-2IS !BOrderFencing 
Special Trains by Ministers I (XIX, 28-08-200 I) 199 

(XVIII, 10-08-200 I) 321 I Competition Bill-Jntrod. 
Strengthening Debt Recovery Tribunals i (XVIII. 06-08-200 I) 331-332 

(XVII. 27-07-2001) 247-248 I Construction of By-Passes 

BiII-

Structural Engineers in CPWD.MCO and I (XVIII. 20-08-200 I) 142 
NOMC i Construction of Earth Quake Proof 
(XVIII, 07-08-2001) 64-65 Building 

Visit of Foreigncrs in the Country (XVIII. 16-01-2001) 169-170 
(XIX. 28-08-2001) IS9-16O 

VRS of Air India and Indian Airlines 
(XVII, 30-07-2001) 100-101,241 

Wage scalement 
(XVII, 23-07-2001) 301-302 

Radllakrisbu., Silri C.P. 
Coverage of Air Space by Radars 

(XVIII, 20-08-2001) 75 

Crime Against Women 
(XVII. 31-07-200 I) 273-276 

Crisis in Kcrala Coir Industries 
(XVII, 01-08-2001) 243 

Disapproval of Indian Council of World 
Atfain (Second) Ordinance and" Indian 
Council of World Affairs Bill 
(XVIII, 20-08-2001) 354 
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Disapproval of Indian Council of World 
Affairs (Second) Ordinance and Indian 
Council of World Affairs Bill 
(XIX, 23-08-2001) 418-,50 

Expenditure of VSP on Repair on Coke-
oven Batteries 
(XIX, 28-08-2001) 288 

Flood Situation in Orissa and Kerala 
(XVII. 24-07-2001) 383-392 

Growth of Electronic Sector 
(XVIII, 8:.08-2001) 93-96 

Inter-State Water Disputes (Amendment) 
Bill-Contd. 
(XVII, 27-07-200 I) 324-331 

Introduction of Bill to Regulate the use 
of Ground Water 
(XVII. 30-07-2001) 22 

Killing of Innocent People in Jammu and 
Kashmir 
(XVIII, 8-08-200 I) 297 

Land for Trivandrum Airport 
(XVII, 23-07-2001) 116-117 

Minimum Wages to Beedi Workers 
(XVIII. 20-08-2001) 20-21 

Need to increase customs duty on Capro 
LactWl) and import duty on edible oil 
to protect indigenous industry 
(MUR 377) 
(XIV, 07-03·2001) 362 

Need to restrict import of Palm Oil 
(MUR 377) 
(XVIII. 14-08-2001) 350 

Need to safeguard the interests of Coir 
Industry in the country (MUR 377) 
(XIX. 23-08-200 I) 414 • 

Privatisation of Fertilizers and Chemicals 
Producing PSUs 
(XVII, 31-07-2001) 93-94 

Rashtriya Mahila Kosh 
(XIX, 21-08·200 I) 136 

Scheduled Castes and the Scheduled 
Tribes (Reservation in Services) Bill 
(XIX. 24-08-2001) 434-40 

Seizure of Drugs 
(XVII, 27-07-2001) 164-170 

Separate University in Jharkhand 
(XIX, 28-08-200 I) 100-10 I 

Statutory Resolution Re: Disapproval of 
Live-Stock Importation (Amendment) 
Ordinance and Live-Stock Importation 
(Amendment) Bill Considered & 
Adopted 
(XVIII. 8-08-2001) 310-336 

Warehousing Corporations (Amendment) 
Bill 
(XVIII. 20-08-2001) 390-392 

Ral, Sbri Nawal Kisbore 

Allotment of Coal Mines to Various 
Agencies 
(XVII, 24-07-2001) 210-12 

Assessment on Requirement of Water 
(XVII, 30-07-2001) 182-184 

Availability of Water Resources 
(XVII, 30-07-2001) 201 

Capital Investment in Handlooml 
Power loom Industries 
(XIX, 23-08-2001) 261-262 

Coal Reserve in Captive Coal Mines 
(XVIII, 07-08-2001) 256-259 

Commercialisation of Education 
(XVIII, 07-08-2001) 162-163 

Construction Cost of Roads 
(XVIII, 20-08-2001) 140-141 

Construction of Road Assigned by NHDP 
andNHAI 
(XVIII, 20-08-200 I) 214-215 

Corruption and Irregularities in DDA 
(XIX. 21-08-200 I) 42-44 

Cost of Production of Gas based Chemical 
Fertilizers Generating Pr(~eCI' 
(XI X. 28-08-:!OO I) :!63 

Crude Oil RequiremclH.lI1d C'apncity of 
Refineries 
(XVIII. lO·08-:!()OI) 3:11·33:! 
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Debt Recovery Tribunals 
(XVUI, 17~'-2001) 1S4 

DiaiD& 0perIti0ns in HimaIa}wl Region 
byhkisIM 
(XVUI, 06-01-2001) 191-192 

Economic Survey 
(XIX. 22~2001) 135-137 

FM Broadcasting SCations 
(XVII. 27~7-2001) 113-116 

Foreign Direct Investment in Telecom 
Sector 
(XVII. 3~7-2001) 106-107 

Loan for Agriculture Sector 
(XVIII. 17-08-2001) 94-95 

Loan from Fls through Debenture Borllis 
(XIX. 24-08-200 1) 170 

Long-Term Grain Policy 
(XVn, 27-07-2001) 271-272 

Master Plan for Delhi 
(XVIII, 14-01-2001) 7-8 

MTNL Cellular Telephone Services 
(XVII. 3~7-2001) 253 

National Commission on Population 
(XIX, 22-01-2001) 238-242 

Four Laning Work on National Highways Outstanding Amount of Coal Against 
(XVIII. 06-01-200 1 ) 63-64 Institutions 

Functioning ofNHDP and NHAI 
(XVIII. 2~1-200 1) 207 

G.D.P. Growth rate 
(XVII. 25-m-2001) 139-140 

Genetic FoodStuff' 
(XVIII. 1~2001)165-66 

GcoeticaIlY Modified Crops 
(XVII. 31~7-2001) 72 

Growth of Software IndUSlry 
(XVllI. ~1-20(1) 191-199 

Hudloom Development Scbeme 
(XIX. 23-01-2001) 31-43 

(XVIII. 07-01-2001) 143-146 

Outstanding Amount of Coal Against 
Institutions 
(XVIll, 07-08-2001) 143-146 

: Pending ~ Against FCI in the Courts 
(XVII, 03-08-200 I) 163-164 

Production and Loss in National 
Fertilizers Limited 
(XIX, 28-08-200 I) 174-175 

Production in Automobile Industry 
(XIX. 24-08-2001) 207-08 

ICICI Loan to Karnataka Power I 

Transmission Corporation Ltd. 

Production of Petroleum Products More 
than Consumption 
(XVIII, 16-08-2001) 258-59 

Promotion to Exports (XVD. 03-01-2001) laB-129 .. 
Import of Software 

(XIX. 22-08-200 I) 281-212 

Investments with UTI 
(XVII. 27-07-2001) 233-234 

Killings of Amamatb Pilgrims in Jammu 
and Kashmir by Militants 
(XVII. 24-07-2001) 399 

Labour force in India 
(XVII. 23-07-2001) 329-330 

Labour Intensive Areas 
(XVII. 3~7-20(1) 295-296 

(XVII, 01-08-2001) 196-197 
Reduction of Development Schemes 

(XVIII, 8-08-2001) 253-254 
Relief to Families of Soldiers 

(XIX .. 22-08-200 1) 296-300 
Revival Package for Ailing Fertilizer 

PSUs 
(XVII, 24-07-2001) 197-198 

Safety of Small Investors 
(XIX, 24-08-2001) 41-42 

Subsidy on Chemical Fertilizers 
(XIX. 28-08-2001) 260-261 
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, Suspension of Sale and Repurchase of US- Legislatio, on Tamil Nadu Situation 
64 of UTI (XIX, 28-08-2001) 244 
(XVn, 27-07-2001) 4-5 

RajalOpal, Sbri O. 
Railways Companies (Substitution of 

Parties in Civil Proceedings) Repeal 
Bill 
(XVIII, 20-08-200 1) 369 

Raje, Sbrlmati VuuDdbara 

Lokpal Bill 
(XVIII, 14-08-2001) 344-34.5 

Statement by Minister Remote Sensing 
Data Policy 
(XVIII, 8-08-2001) 262-263 

RajeDdraD, Sbrl P. 
Fall in Prices of Cashewnut 

(XVII, 03-08-2001) 1-6 
Funds for swimming pool at Quilon, 

Kerala 
(XVII, 23-07-2001) 260 

Ground handling services 
(XVII, 23-07-2001) 306 

Rajesh RaDjaD alias Pappu Vadav, Sbrl 

Contract System in CPWD 
(XIX, 28-08-2001) 147 

Drinking Water Projects with World Bank 
Assistance 
(XVII, 24-07-2001) 245-246 

Expansion and Upgradation of Airports 
(XVII, 23-07-2001) 35-36 

Indo-Nepal Ties 
(XVII. 25-07-2001) 204-206 

Indo-Pak Summit 
(XVII, 25-07-2001) 337 

Kashmir Issue 
to (XYII. 24-07-2001) 244-245 
Killing oflnnocent People in Jammu and 

Kashmir 
(XVIII, 8-08-2001) 280 

Proposal for Rural Development Schemes 
(XVII, 24-07-2001) 270-274 

Regarding Pension and other facilities to 
Goa FreedQm Fighters 
(XVIII, 10-08-2001) 392-93 

Road/over bridge projects in Bihar 
(XVII, 23-07-2001) 302-303 

Saffionisation of Education (DUR 193) 
(XVIII, 20-08-2001) 458-461 

Supply of Coal to Power Sector 
(XVII, 24-07-2001) 124-126 

Rajukhedi. Shri GajeDdra SiDgil 

Documentary Film by IREDA 
(XIX, 23-08-2001) 204-205 

Electronic Software Parks 
(XVII. 25-07-2001) 123-125 

Financial Irregularities in Import of 
Aircraft 
(XIX, 24-08-200 I) 76-77 1 

Literacy Programmes-in Madhya Pradesh 
(XVII, 24-07-2001) 207-209 

Mei-ger of Non-Formal Education with 
Popular and Universal Education 
(XVII, 31-07-2001) 260 

Pradhan Mantri Gram Sadak Yojana 
(XVIII, 07-08-2001) 356--358 

SC/ST Employees in Jawahar NJ!vodaya 
Vidyalayas 
(XVII, 24-07-2001) lOS 

. Ram SajlvaD, Sbrl 

Committee on Absence of Members from 
the sittings of the House 
(XIX, 21-08-2001) 177 

Committee on absence of Members trom 
the sittings of the House-Seventh 
Report-Presented. 
(XIX, 22-08-2001) 371 
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!Io.c~,,110 ~, • ., Cbantbal Exrress betwffn Standing Committee on Industry. Forty 
Ji(I\".II~·ll\\.d·.\l dail~ and also extend Fifth to Fifty Second Repons ' r 
itu~'I" ~iLaJnudJm.l.)dhi(MUR·377) (XVIII. 8-08·2001) 261·262 
(XIX, :!8·01':!OUI) 349 1 Toy Industry i (XVII, 01-08·200 I) 172-173 a._, Shri Bnj M .... 

Central Coalfields Ltd. 
(XIX, 21-01·2001) 19 

Welfare of Traffic Police Personnel in 
Delhi 

'ced 10 provide financial assistance to'\ (XVIII. 14-08-:!OOI) 77-78 
Government of JIuIrkhand to chec:k the ..... It Shri Ga.i.,.ti 
spread of Malaria in Pa'.mu ' 
Commissionary (MUR 377) I Cancer Control Programme 
iXIX.23-01-2(01)"1I I (XVII. 25-07-2001) 72-82 

," ,I;.IU Mantri Rwp:YoJ- ! Comm.itt~es under Panchayati 
, , ... i .. !'7.o1 ..... ~UJ.: InstitutIOns 

. :. -: .; .' :., .. '.':; .... :'. (XIX. 21-08·2001) 7S·71 
R~r (,f CDD-2).:r ...... ·" .. 

(X\'II. ~7·U7·2t8n DG-231 
Water ReMlur~c Projects of Jharkhand 

(XVIII. 20-08-:!OO1 J I SO-I S I 
Ramachandran. Shri Gmgee N. 

. Compulerisalion ofCouns 
(XIX. 23-08-2001) 237·238 

Cernral Sales Tax (Amendment) Bill 
I XIX. 28-08-2001)450 

",~.l\iahk Ins~(Al1l4:ndmenl) Bill 
'''\ I -illl. 
I XVII. 2~-O7-2001) 402-103 

It-:jl,.n :If the Comptroller and Auditor : 
li.:n\."f"I of tnd-iil .- lJnhHl 
G(I\mvnem-·(No 60f2001)-· (Po:.t 
and Tel~c(IJnmunicalions) lor the year 
en"-:d tlk: 3 I:.t ~ '.arl:h ~OOO. 
(XVII. ',3.()11-2001) 313-31" 

OI:ath b) AIDS 
(XVII. 25.()7-2ool) 225 

Disinvestment in BALCO 
(XIX. 24·08·2001) 194·95 

Fast Track ("aun!> 
(XVIII. 1O-08·~IHtll ~"" 

In..:h:l111palli Dam Pruj':":1 
,XVIII. 06-08-2001) J3.:! 

!;lJo-Xl:pal Ties 
IXVII. 25-07·2001) 204-206 

Leyislation on Patients Record 
(XVII. 25-07·2001) 189 

Raj 

Ra ..... h. Dr. B.H. 

Ilblitute lor Jc."\\c1l.:r~ 

Meeting of Indo·Pak Chamber of 
('ommerce 

(XVII. O~.('II-!(t(JI, 13~ 

\1.I:ILJt3cluritly ,.j' Crid.t-I Balli 
, \ \" ~1I.1l- .::00'1' 131 

I'r.;.~·" .·nJ l'rl'.ht~ 11ll:\d,,,m.:nt Centre 
,\IX. _ ~ '·.~·':1I011 3~q·~:'1/, 

o"lDO 
I XIX. 2~-01-2(K111 "6- '", 

Sixth .l\~1ion T34I~1' i«ol'(1t't - Presc:nl~·,j 
(XVII. :·1.1'':' ;tI()!} ~13 

(XVII.OJ-OS·2ool) 129 

Purchase of Wagons 
(XIX. 23-08·2001) 44 

RcduI.1ion ofBinh rate 
I XIX. ::::.118·::001111·\11 

I."til, kr _,f \1,.,c Sub.i,:.·I~ 10 St'II.C:~ ,... 
!.\ VI:! 1(,.j,~.::OOI) 360 

1.'1.J·A.\clivities 
,XVIII. 14-08·2001) 138 
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Up,gradation of MI-35 
• (XVII, 01-08-2001) 197-198 

Ramshabl. SlIri 
Coal Mining Projccts 

(XVIII. 14-08-2001) 243-2~6 

Crashing ofTrainer Craft 
(XVIII. 06-08·2001) 98·99 

Filling up of Vacanl POSlS 
(XVII. 27-07-2001) 103 

Indo-Nepal Ties 
(XVII. 25-07-2001) 20~-206 

Losses suffered by Super Bazar· 
(XIX. 24-08-200 I) 9~ 

Poverty Allevialion I'rogrammes 
(XVII. 24-07·2001,192-196 

Prefixing the Word "Rashtriya" ber"r.: 
Institutions 

• (XVIII. 07-08-2001) 179 

Programmes for Development of Tribals 
with Foreign Assistance 
(XIX. 21-08-2001) 45 

Publications on Indian Foreign ('uhllral 
Relations 
(XVII. 01-08·2001) 232-233 

Reduction in Fertility of Soil 
(XIX. 23-08-2001) 1~2·1~3 

Rescarch and Dt:\d,'pmCnl !'rt .. "', 1 . 
(XIX. 2l!-(ll!-:~OOI) .\ •. :: 

Rcvi\~aI tlf Su:I.. h:rtlli/' r - ,.;>;1'111:, 
(XVII. :!~.n7.:!II(1I1 I·:-I~ 

Raaa, Shri Klshiram 
Difficulties being faced by Jute gm\\ers 

and jute industry (CA) 
(XIX, 24-08-200 I) 326-34 

Ibo. Dr. D. V.G SlIa.br 
Central Training Establishment of Indian 
• Airlines 

(XVIII. 20-08-2001) 100-101 

Cleaning of Yamuna River 
IXVII. 23-07-2001) 18Q -I.92 

Fcmcing Alon~ Indo-Bengal Bl.rdl'f 
(:\\'11. 2~-O-:'·2001) 117-IIS 

I P(j \. ·,'III1Cl:tll>nS 
I XVIII. I 0-h8-200 I) 118-119 

\1PL,\DS 
'XVII. 25-(J'i·2001) 12~ 

Ran, Shri loh. Vidya.pr 
li,,\;,'mment of Union Territories and the 

(;u\'('rnment of National Capital 
1','1 rib''')' of Delhi (Amendment) Bill· 
.... 'nsid and passed, . 
; X\ 111.16-08-2001)415-417 

'I~"J\ !'r, 'Ill Pakistan (Control) Repealing 
• ;,.:p. all BiII- Consid. 
1.\1\ 21-08-2001) 199 

Inlb\ II ,'III Paki<;tan (Control) kepealing 
I Rl'P";d, Bill - l'lInsid. 
,XIX :!1-01-2001) ::0:-209 

KilO, Shr. GaDta ~ni\llWi 
AIDS 1('<;tin8 Centrei-. 

(XIX, 22-08-2001) 68 

Disinvestment onBP C~. Limited 
(XIX. 24..01-200 I} 92-93 

[J15.investment cifNALCO 
(XIX, 24-01-2001) 177 

Lradil:ation ofT.B. 
lXIX, 22-08-2001) 345-348 

'I.1\,.>Jidne for Asthma 
I XVIII. 8-08-2001) 144. 

1'.',1 ,,:'~: ..• ~ IkpN 
I XIX. 22,"s·2001, l59 

l'mJ1lLlllioll of PSb under Ministry of 
(.' .. ;.: 
(X I X. :!~-08-20Ill\ 1 : ~ 

Setting up of Yam o.:puh 
(XI X. 23-08-200 I ) 65-70 

Visit of Foreigners in the Country 
(XIX; 28-08.2001) 15'1-16(1 

! Rao, Sbri Y. V. 
i Additional Funds under Rural 

Dcn:lopm.:nt Sche~ 
,XVII, 31-07-2001) 127-130 
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Bank Guarantee to NAFED Market Amount Sanctioned under Tribal, Sub-
Intervention Scheme Plan " 
(XVIII, ) ()"()8-2001) 256 (XVIl,24-07-2001) 110-114 

Cement Corporation of India 
(XVII, 27-07-200) )144 

Compensation to Accident Victims 
(XIX, 23-08-2001) 327-328 

Constitution of Study Group for Sports 
Men • 
(XVlII, 20-01-200) 3 ) 2 

Development of Roads and Watersheds in 
Villages 
(XVIII, 07-08-200 I) 279-280 

Enhanc:ement of Funds for Drinking Water 
Projects 
(XVIII, 07-08-200 I) 189-190 

Establishment of South Asian Regional 
Parliament 
(XVl1I, 8-01-2001) 116-117 

Increase in Unit Cost under Watershed 
Programmes 
(XVII, 31-07-2001) 290 

Progress of Mega Power Projects of NT PC 
(XVIII, 16-01-2001) 33-35 

Rajiv Gandhi Drinking Water Mission 
(XVII, 24-07-2001) 335-346 

Royalty on Coal 
(XVIII. 14-08-200 I) 165-168 

Setting up of Hoverpon 
(XIX. 23-08-200 I) 179 

Supply ofWLL Equipment 
. (XVIII, 20-08-2001) 155 

Union Territory Status to Laddakh 
(XVII, 24-07-2001)' 145-47 

Waiving-off of Losses ' 
(XVIII, 16-08·2001) 114-115 

Rubtn.,.I, Sbr; Pravln 

Admission of SC,ST Students in Indian 
Institute of foreign Trade. 
(XVII. 27-07-2001) 158-159 

Appointment of SCslSTs on Statutory 
Commodity Boards 
(XVII. 03-08-200 I) 162-163 

Development of Wasteland 
(XIX, 21-08-200 I) 163-167 

Distribution of Cultivable Wasteland 
(XVII, 31-07-200 I) 263-265 

Energy Conservation Bill-moved 
(XVIII,10-08-2001)430-33 

Fls Investment in Share Market 
(XIX, 24-08-2001) 147 

Funds for Defence 
(XVII, 25-07-2001) 153-155 

Funds for NGOs 
(XVII, 25-07-200 I) 218 

Income Tax Returns 
(XVIII. 17-08-200 I) 80-82 

Minimum Wages to Beedi Workers 
(XVIII. 20-08-2001) 19 

Permission to Raise Equity 
(XIX. 24-08-200 I) 193 

Population Figures ofSCS/STslOBCs 
(XVII, 01-08-200 I) 193 

Poslings 10 ScrST Diplomats 
(XIX. 22-08·2001) 87-128 

Production of Con on 
(XVIII. 10-08·2001) 347 

Production/Expon of Tea 
(XVII. 03-08·200 I) 35-36 

Restructuring of Income Tax Depanrnent 
(XIX. 24-08-2001) 12-1S 

Reward to Informers 
(XVII. 27·07·2001) 284·285 

Special Central A5Sistance for Earthquake 
in Gujarat ''1\ 
(XIX. 23-08-2001) 325 

Special Component Plan for Rural Areas 
(XIX, 2IHlt-2001) 148·150 
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Strikes and Lockouts 
'i (XVII, 30-07-2oo1J 103-104 

UN Confernece on Racism and 
Xenophobia 
(XIX, 22-08-2001) 358-360 

Ibtbwa, Shri 1bIDIIah 
Guidelines for Detention Under 

COFEPOSA 
(XVII, 27-07-2001) 140 

Ibvi, Shri Sheesh Ibm Singh 
Audit of Banks 

(XIX, 24-08-2001) 148-50 
Bad Condition of Roads in the Residential 

Colonies of New Delhi. 
(XVII, 24-07-200 I) 90-91 

Black Listed Suppliers 
(XVII, 25-07-2001) 99-101 

Canelisation in Procurement 
(XVIII, 06-08-2001) 211-213 

Child Labour Projects 
(XVIII, 20-08-2001) 88-89 

Conversion of Murder Cases into Natural 
Deaths 
(XVII, 31-07-2001) 90-91 

Coverage of Olympic Events 
(XVIII. 17-08-200 I) 256-57 

Delhi Land Reforms Act, 1954 
(XVIII, 14-08-2001) 90-91 

Depreciation Charges from CFCL, Kota 
(XVIII. 14-08-2001) 309 

DGS &D Rate for Stationaries/Office 
Consumables 
(XVIII. 17-08-200 I) 246 

Disqualification from Contesting Election 
(XVIII. 16-08-2001) 112 

Finanoial Assisbmce to ST Families under 
20 Point Programme 
(XVIII, 14-01-2001) 32-31 

Internal Debt 
(XIX, 24-08-2001) 58-59 

Investment by Banks in Share Market 
(XVIII, 17-08-2001) 130-31 

lSI Activities in UP 
(XVIII, 07-08-2001) 351-359 

MTNL Computeriled Complaint Service 
(XVIII, 20-08-2001) 205-206 

Over-Payment to contraetor 
(XVII, 23-07-2001) 182-113 

Private Courier Service 
(XVIII, 06-08-2001) 92-93 

Recovery of Telecommunications 
(XVII, 30-07-2001) 131-132 

Registration for Job Seekers and Issue of 
Family Cards.to Workers 
(XIX, 21-08-200 I) 118 

Release of Radio-Activity 
(Xix, 22-08-2001) 193-194 

Removal of Unauthorised/Illegat-
Construc:tion on AgricuJtural Land 

I (XVIII, 07-08-2001) 212-213 
Road Accidents in Delhi 

(XVII, 31-07-2001) 290-291 
Seizure of Narcotics 

(XIX, 24-08-200 I) 236-37 
Unutilized Foreign Aid 

(XIX, 24-08-2001) 247-52 
Ibwale, Shri Moha. 
Additional Grants to Maharas~tra for 

Providing Basic Amenities • 
(XIX, 28-08-200 I) 230 

Drinking Water and Sanitation facilities Common Script for all the Indian 
in Villages Languages 
(XIX. 21-08-2001) 10·11 (XIX. 28-08-2001) 79 

Encroachments and Non-Forest Activities Death of animals and birds 
on Green Belt I (XVII 23-07-2001)309-317 
(XIX, 21-08-2001) 157-158 ' 

... 
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Donation of Eye 
(XVIII, 8-08-2(01) 99-102 

Export of Wheat 
(XVII. 03-08-2(01) 139-140 

Genetically Engineered Food 
(XVII. 03-08-2(01) 47-48 

Holiday packages Prepared by Indian 
Airlines 
(XVIII. 20-08-2(01) 26 

Killings of Amamath Pilgrims in ammu . 
and Kashmir by Militants ' i 
(XVlJ. 24-07-2001) 396 

Loss in Air India 
(XVII. 23-07-200 I) 231 

Plan for Revival of Capital Market 
(XVIII, 17-08-200 I ) 95 

Revenue Earned by Doordarshan 
(XVII. 27-07-2001) 96-100 

Review of Performance of Garments and 
Textiles Production 
(XVIlJ, 16-08-200 I) 24-25 

Sale oflTDC Hotels 
(XVII. 27-07-2001) 215·216 

Status to DPP and Mega Power Project 
(XVIII, 16-08-2001) 124 

VRS in Banks 
(XVII, 27-07-200 I) 87-94 

Wrong feeding of Answers in Computer 
for pre-Medical Examination in 
Maharashtra 
(XVIII, 17-08-2001) 293-94 

Rawal, Prof. Rasa Sinch 
Dippproval of Indian Council of World 

Affairs (Second) Ordinance and Indian 
Council o(World Affairs Bill 
(XIX. 23-08-200 I) 435-438 

Inter-State Water Disputes (Amendment) 
Bill-Contd. 
(XVII, 27-07-2(01) 316-318 

Killing of Innocent People in Jammu and 
Kashmir 
(XVIII, 8-08-2001) 293 

Manipur Budget-General Discussion and 
Demands for Grants on Account-
Manipur 
(XIX, 28-08-200 I) 432 

Need to lay a broad gauge rail line 
between Ajmer and Pushkar and also 
take up gauge conversion work of 
Ajmer Bhilwara Chittor-Vdaipur line 
in Rajasthan (MVR-377) 
(XIX, 23-08-200 I) 412-413 

Regarding Revival of Indian Iron and 
Steel Company 
(XVIII. 16-08-200 1 ) 3 BO-81 

Scheduled Castes and the Scheduled 
Tribes (Reservation in Services) Bill 
(XIX, 24-08-2001) 445-48 

Welfare ofTribals(H.A.H. Dis.) 
(XVIII, 17-08-200 I) 387 

Rawat, Sbri Ramsagar 
I Need for Construction of an Over Bridge 
I at Safedabad Railway Crossing in 

Barabanki District, V.P. (MVR-377) 
(XVII. 24-07-2001) 40B 

Ray. Shri Bisbau Pada 
Power Generation Stations 

(XIX. 23-08-2001) lBO-III 
Rural Electrification 

(XIX, 23-OB-2(01) 274 
Saline Affected Land in A&:N Islands 

(XIX. 23-0B-2(01) 334-336 
ldentifteation of Backward Areas (H.A.H. 

Ois.) Reddy, Sbri A.P. Jitbender 
(XVII. 03-08·200 1) 40B Call Centres 

Inler-State Water Oisputes (Amendment) (XVIII, 06-08-200 I) 129 
BiII- (B) (Consid.) I Cell in PSU's Targeted for Privatisation 
(XVIl, 24-07.2(01) 427-429 '(XVII, (j3-01-2001) 164 
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COIIfIIrUCtion of Houses under lAY 
(XVII, 24"()7·2001) 316-322 I RBI Non Banking Finance Companies 

Asset Liability Management 

Construction of Roads in Rural Areas 
(XVII, 24..()7-2001) 34-35 

Fake Currency Racket 
(XVII, 24..()7-2001) 265-68 

Fire at INS Amba 
(XVII, 25..()7-2001) 209 

Fire in Sriharikota Island 
(XVII, 25-07-2001) 325-326 

I (XVII, 03"()8·2001) 39-40 
Revised national water policy 

I (XVII, 23-07-2001) 296-297 
Shifting of Indian Companies to Foreign 

Countries 
(XVII, 27..()7-2001) 186-187 

I Shifting of Industrial Units Around Taj I (XVII, 30-07-2001) 294-295 

I Shortage of Pilots 
Foreign Exchange Racket (XVII, 25-07-2001) \05 

(XVII, 27-07-2001) 8-9 I Telephone Services in villages 
Funds for Infrastructure Facilities to I (XVII, 23-07-2001) 17-18 

Andhra Pradesh World Bank Loan for Drinking Water in 
(XIX, 21-08·200 I) 156-157 I Andhra Pradesh 

Implementation of Poverty Alleviation I (XIX, 24"()8-200 I) 114-15 
Programme(s) ! Reddy, Sbri B. V.N. 
(XVIII, 07"()8-200 I) lOS-III i Regulatory Authority for Gas Pipelines 
Import of Rough Diamond ! (XIX, 23"()8-200 I) 150 

(XVII, 27..()7-2001) 234-235 I Under Invoicing by Edible Oil Importers 
Indo-France Agreement on RADAR and t (XIX, 24"()8-200 I) 98 

Submarine ! Vacant Post of Judges in District and Sub-
(XVII, 0 1"()8-200 I) 175 I Ordinate Courts 

ISlA . .. . B I dN rth East ! (XIX. 23..()8-2001) 341-342 ctlvltles In enga an 0 - ern I 
States i Reddy, Sbri Cbada Suresh 
(XVII. 24-07-2001) 231 I Ban on Import of Sugar 

Jan Shikshan Sansthan ! (XVII, 27-07-2001) 210-211 
(XVII,31-07-200 I) 210.211 I Ceasefire in Nagaland 

. . i (XVII, 24-07-200 I) 29-30 
Manufacturing/Selhng ofSpunous Drugs i 

in Delhi 1 Creation of Social Awareness 
(XVII, 31-07-2001) 2-3 (XVII, 27-07-2001) 287-288 

National Commodity Exchange 
(XIX. 24..()S-200 I) 305 

National Literacy Mission 
(XVII. 31-07-200 I) 252-253 

• Opening Field Publicity Offices 
(XVIII. 17-08-2001) 138 

Participation of lTPO in Fairs Abroad 
(XVIII. 17-08-2001)65-72 

1 Decline in Export to USA 
! (XVII. 27"()7-200 I) 46 
! Development of Airports in Andhra 
! Pradesh 
i (XVII; 30..()7-2001) 74-75 
i 
i Ethanol Blending Projects 

(XIX. 23-08·2001) 89 
i Fish Finder 

(XVIII. 8-08-2001) 8\·82 
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Need to review the dedsion to allow 
import of parent level breeding stock 
into poultry industry (MUR-377) 
(XVIII, 14-08-2001) 350-351 

Reddy. Slari G. Ganga 
Allocation of Ventilated Rakes to 

Transport Mangoes 
(XIX. 23"{)8-200 I) 170-171 

Bus Service Between Agartala and Dhak:l 
(XVIII. 8..{)8-2001) 164-165 

Export of Sugar 
(XIX, 24"{)8-200 I) 89-90 

Godavari Lift Irrigation Scheme 
(XVIII. 06"{)8-2001) 106 

Indo-Bangladesh Talks 
(XVII. 25-07-2001) 342-343 

International Flights from Hyderabad by 
Foreign Airlines 
(XVII. 30-07-2001) 293-294 

New Medicine for Asthma 
(XVII. 31"{)7-2001) 262 

Social Awareness 
(XVIII. 8-08-2001) 43-45 

VRS in Sail 
(XVIII. 14-08-2001) 138-139 

Reddy, Shri Gutha Sukender 
Building and other Construction Workers 

Welfare Cess Act, 1996 
(XVIII. 20-08-2001) 209-210 

Damage to Indian Consulate 
(XVIII. 8..{)8-2001) 216 

Disposal ofCBI Cases. 
(XIX, 22-08-2001) 209-210 

Launch of Educational Channel F.M. 
Radio Network 
(XVII. 01-08-200 I) 259-261 

Misuse of Funds by Air India 
(XVIII. 06-08·2001) 227-228 

Pollution of Sea Water 
(XVIII. 8-08-2001) 188-189 

Print Media Policy 
(XVII, 27"{)7-2001) 109-110 

Privatization of PSEs under Ministry of 
Coal 
(XIX. 24..{)8-200l) 112 

Procu.rcment of Rice 
(XIX, 24"{)8-200 I) 47-49 

Production of Cotton in A.P. 
(XIX, 23..{)8-200l) 153 

Reconstitution of National Integrated 
Council 
(XVIII, 14..{)S-2001) 77 

Reducation of Birth rate. 
(XIX. 22-08-2001) 11-19 

Release of Commemorative Postal Stamp 
(XVlII, 06-08-2001) 165 

Restriction on Cotton Export 
(XVIII, 10-08-2001) 31-32 

Settlement of Outstanding Dues 
(XIX. 23-08-200 I) 325-327 

Sman Cards 
(XVIII, 20"{)8-200 I) 324-325 

Testing of Indigenous Equipments 
(XVII. 2S..{)7-2001) 14 I 

VRS in Banks 
(XVII. 27"{)7-200 I) 87-94 

Redd~SbriN.JaRardb.na 

i Anti-Dumping Cases Against China 
: (XVII. 27"{)7-2001) II 

Compensation to Accident Victims 
(XIX, 23..{)8-2001) 327-328 

Construction of Building and Fly Over at 
IGIA 
(XVII, 30..{)7-200l) 191-193 

Decentralisation of Foodgrains 
Procurement 
(XVII. 03-08-2001) 105-106 

Expen Team on Ammunition Stora~~ 
System 
(XVII, 25-07-2001) 107-108 
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Fencing on Indo-Pak Border 
(XVII,3I-07-2001)62 

Government Finances 
(XIX, 24-08-2001) 3940 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII, 07-08-2001) 108-111 

Import of Oil Exploration Equipments 
(XVIII, 16-08-200 I) 170 

ISO Rackets 
(XVII, 23-07-200 I) 25-26 

Japanese Encephalitis 
(XVII, 01-08-2001) 17-18 

legal Expenditure of Cil 
(XIX, 28-08-2001) 135 

losses to Bharat Sanchar Nigam limited 
(XVII, 23-07-200 I) 298-299 

Making State Power Units Commercially 
Viable 
(XIX. 23-08-200 I) 54-56 

Medical Grant Commission 
(XVIII, 8-08-2001) 17-18 

Modernisation of Central Para-Military 
Forces 
(XVII, 31-07-2001) 89-90 

National Commission for Integrated 
Water Resources Development 
(XVIII, 20-08-200 I) 49-50 

Na,tional Foodgrains Distribution Policy 
(XVIII. 17-08-200 I) III 

People's War Group Activities 
(XVII. 31-07-2001) 131·132 

Privatisation of Airports 
(XVII, 30-07-2001) 187-188 

Production in Sick PSU's 
(XVII, 03-08-2001) 254-255 

Purchase of Simulators 
(XVII, 01-08-200 I) 176 

Revised Guidelines for Watershed 
Development 
(XVIII. 07-08-20QI) 190-191 

Standing Committee on Home Affairs -
Seventy-seventh and Seventy-eighth 
Reports and Evidence 
(XVII, 25-07-2001) 355 

Water Crisis 
(XVIII. 06-08-200 I) )) 0-112 

Withdrawal ofNepaJi Citizenship-
(XIX. 22-08-200 I) 19-24 

Reddy. Sbri N.R.K. 
Allotment of an Hanger to State 

Governments 
(XVIII, 06-08-200 I) 264 

Perishable Cargo Complex at Hyderabad 
(XVIII, 06-08-200 I) 225 

Singapore Airlines Alights to Hyderabad 
(XVIII, 06-08-2001) 164 

Reddy. Shri S. Jlipal 
Constitution (Ninety-first) Amendment 

Bill - Consid. 
(XIX, 2 I -08-200 I) 282-283 

Killing of Innocent People in Jammu and 
Kashmir 
(XVIII. 8-08-200 I) 264-273 

Sudden Fall in sensex of Bombay Stock 
Exchange 
(XIV. 07-03-200 I) 339-341 

Reddy. Sbri Y.S. Vivekanlnda 

Action Plan to Stabilise PopUlation 
(XVIII. 8-08-2001) 3940 

Adoption Homes 
(XVII. 25-07-200 I) 90 

Agreement for Joint Venture 
(XVII, 01-08-200 I) 297-299 

Allocation of Funds under NSAP 
(XVII. 31-07-2001) 75-80 

Allocation of Ventilated Rakes to 
Transport Mangoes 
(XIX, 23-08-200 I) 170-17\ 

Arrest of Militants 
(XIX. 28-08-2001) 231 
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Ban on Impon of Rice by Bangladesh 
(XIX, 24-08-2(01) 307· 

Expon of Maize 
(XVII, 03.01.2(01) 120-121 

Bangladesh Repon on Killing of BSF Expon of Wheat 
Personnel I (XIX, 24-08.2(01) 307-08 
(XVII, 24-07·200 I) 261 I Expon of Wheat at Subsidised Rates 

Ceasefire in Nagaland (XVII, 03-01·200 I) 190-191 
f 

(XIX, 21.01.2(01) 137 i Expon Price of Sugar 
Cellular Telephone Service I (XIX, 24-08·200 I) 16-87 

(XVII. 30-07.2(01) 137·139 , Extension of Railway Line 
Centrally Sponsored Labour Schemes I (XIX. 23-08.2(01) 254 , 

(XVIII. 20-08.2(01) 201·202 ! FinaJisation of Urea Projects 
Communication and Convergence Bill I (XIX. 21-01-200 I) 146 

(XVII, 25-07.2(01) 335·336 I Financial Assistance by HUDCO to 
Completion of Simhadri Power Unit to i Andhra Pradesh 

BHEL (XVlI. 24-07-2001) 184-18~ 
(XVII, 27-07-2(01) 32-33 , Finan.::ial Assistance for BSNL 

Construction of Railway Line on Sharing i (XVIII, 06-08.2(01) 93-94 
Basis ' Financial Package for Sst 
(XVIII. 10-01-2001) 181 (XVII. 01-08-2001) 377·378 

Cost-Sharing Ratio for Visakhapatnam Food for wort Scheme 
Airpon Expansion Project 1 (XVIII. 07-08-2001)J59-36 I 
(XVIII. 06-08·200 I) 75·76 i Foreign Direct Investment in Telecom 

Customs Duty on Soda Ash 
(XIX, 24-08-2001) 147 

Sector 
(XVII, 30-07·2001) 106-107 

Decentralisation 
Procurement 

of foodgrain Foreign Direct Investment in Telecom 
I Sector I (XVIII, 20-08-200 I ) 38-39 
I Ground Handling Services at major 
I Airports 
I (XVIII, 06-08.2(01) 263-264 

(XVII. 27-07.2(01) 231·232 
Decline in Sex Ratio 

(XVIII. 8-08-2(01) '49·151 

Development of Hyderabad and! G M' f' . Schein 
Visakhapalnam Airports j roup, lero Inanclng e 
(XVII, 23-07-2(01) 336-337 i (XVII. 27-07-2001) 112·113 

. " HAJ Arrangements Development oflmhan Software Industry (XIX 22-01.200 I) 361-362 
(XVII, 25-07.20(1) 325 • 

Human Rights Commission 
Disability Act, 1995 (XVIII. 07-08-200 I) 326 

(XVII, 01-08.2(01) 125·126 
Drinking Water 

(XVII. 31-07·2001) 96-101 
Drought Prone Areas 

(XVIII, 10-08-20(1) 306·307 

Impact of WTO Agreement 
(XVII, 03-08·2001) 191-199 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII, 07-08·20011 101·111 
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Implementation of Telemedicine Projects 
(XVII, 01-08-2001) 353-354 

Income Tax Arrears 
(XVIII, 17-08-200 I) 102-03 

India-Poland Ties 
(XIX, 28-08-2001) 302-303 

Indian Information Infrastructure 
(XVII, 01-08-2001) 366 

Indo-Pak Summit 
(XVIII, 8-08-2001) 195-196 

Investment in Road Development Project 
(XVIII, 06-08-200 I) 196-197 

Issue of LOI by DoT 
(XVIII. 20-08-2001) 305 

New Science and Technology Policy 
(XVIII, 07-08-2001) 231 

Non-Performing Assets 
(XVIII, 17-08-2001) 178-79 

Panchayat Polls in States 
(XVII, 31-07-2001) 148-149 

Panel for Banking Supervision 
(XVIII, 17-08-200 I) 203-204 

Payment of Dues by IDPL to Andhra 
Pradesh 
(XIX, 21-08-2001) 26-27 

Plan to Tap Godavari Water 
(XVIII, 06-08-200 I) 174 

Procurement of Paddy and Rice by AP 
(XVII, 27-07-200 I) 271 

Japanese Assistance to Simhardi Thermal • Procurement of Paddy in A.P. 
Power Station (XVII. 03-08-2001) 50-57 
(XIX, 23-08-2001) 307-308 

Killing of BSF Jawans 
(XVII, 31-07-200 I) 225 

i Providing Safe Drinking Water in Andhra 
Pradesh 
(XIX. 28-08-200 I) 80 

Licence to Hawkers and Cycle-Rickshaw • Railway Projects for Andhra Pradesh 
Pullers in Delhi (XIX, 23-08-200 I) 77-78 
(XIX. 28-08-2001) 294 ! Raising of Funds under NHDP 

M.S.P. for Lentil ' (XVII, 30-07-200 I) 46-47 
(XIX, 23-08-2001) 250-251 Reduction of Centrally Sponsored 

Match Fixing 
(XVII, 30-07-200 I) 242 

Meeting on Rural Development 
(XVII, 24-07-2001) 28 

Modernisation of Irrigation Tanks 
(XVIII. 17-08·2001) 46-47 

MoU Between U.I.A. and HAL 
(XVIII, 16-08-2001) 275-76 

MoU for Fiscal Reforms 
(XIX. 24-08-2001) 103-04 

National Commission on Population 
(XIX. 22-08·2001) 238·242 

NEAC Campaign for Sustainable 
Development 
(XVIII, 20-08-2QOI) 313 

Schemes 
(XIX, 28-08-200 I) 292-293 

Renabilitation of Children of Women 
PrisonerS 
(XVIII. 14-08-2001) 195-196 

Release of Funds to FCI for Procurement 
(XVII. 27-07·200 I) 173 

Removal of Export Restrictions of 
Agricultural Products 
(XVII, 03·0S-2001) 311 

Report on National Security System 
(XVII, 25·07-200 I) 313·315 

Review of Health Schemes 
(XVII. 25-07-2001) 329 

Revival of Composite Mills 
(XVIII, 16-08·2001) 168-169 
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Revival Package for Ailing Fertilizer Breach of Lease Conditions 
PSUs ~XVIIl, 14-01-2001) 179-110 
(XVII. 24-07-2001) 197-198 

Sale of Child Labour 
(XVII, 30-07-2001) 73 

Security Agencies 
(XVII, 24-O7-200l) 275 

Catering Service in Hirakund Express 
(XIX. 23-01-200 I) 15 I-I 52 

Channel of Promotion 
(XVII. 01-01·2001) 134 

City Cooperative Bank 
Setting up of a National Biotechnology I (XVIII. 17-01-2001) 243-44 

Commission I 
(XIX 21-01-200 I) 99 Coal Industry 

• (XVIII. 07-01-2001) 140-143 
Slowdown of US Economy 

Creation of New Parks by CPWD (XVIII, 17-08-2001) 242-43 
. I (XVIII, 14-01-2001) 52 

Spectrum Dues Agamst Cellular i .. . 
Telephone Companies i DeregIS\erIDg of Suppllen by NCCF 
(XVIII. 20-01-2001) 160-163 I (XVIII. 17-01-2001) 136-37 

Spurious Drugs Drinking Water and Sanitation facilities 
(XIX. 22-08-2001) 250-25 I i in Villages 

Sub-Mission Projects of Drinking Water! (XIX, 21-01-2001) 10-11 
in Andhra Pradesh I Elephant Project 
(XVIII. 14-01-2001) 329-330 ! (XVII, 30-07-2001) 254 

Supply ofQua!ity Seed to Fanners in A. P.I Encroachments on Government Land 
(XVHI. 16-0&-~001~ ~2-&5 (XVII, 31-07-2001) 133 

Threat from Islannc MllitanlS I Ex-Super Bazar Chief in CBI Net 
(XIX, 22-01-2001) 77-78 ,(XIX. 24-08-2001) 251-59 

Unifonn Supply of Coal by MCl ! Export Fraud 
(XIX. 2J-OI-2ool) 71 I (XVII. 03-0&-2001) 194 

Universalisation of Primary Education i Female Foeticide 
(XVIII. 07-01-2ooJ) 94-95 i (XVII, 25-07-2001) SO-51 

Unrecognised Medical colleges in the I Filling oflnc:ome Tax Returns 

~:~1'2-01-2ool) II ! (XIX. 24-O1-200l) 52-53 

I Four Laning on NH-SI 
Uprooting of Border Pillars on (XVIII, 06-01-2001) 152-153 

Bangladesh Border 
(XVII. 31-07-2001) 224 

Visit of Home Minister to U.A.E. 
(XVIIl. 14-08-2001) 6-7 

Visit of Team to China 
(XVIII. I-OI-ZOO I) 193-194 

Reau Ku.art, Sltn .. U 
A.C.P. SdIeme 

(XVII. 2S-07-200l) 193 

Import of Printing Pres. 
(XVII. 27-07-2001) 20-21 

I Income Tax Clearance Certificate 
(XVII, 27-07-200 I) 17& 

Increase in prices ofOilseeds 
(XVII, 27-07-2001) 265-267 

'I Instrument Landing System Clleaory-III 
, (XVII. 30-07-2001) 126-127 
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Irregularities in MIs Bharat Wagon and 
;-- Engineering Company Ltd. 

(XIX, 24-08·2001) 267-68 

Kendriya Vidyalayas 
(XIX, 22-08·2001) 350·351 

Machines to Identify Fake Note 
(XVII, 03-08·200 I) 200·20 I 

MedicallDentalCollege 
(XVII, 25-07·200 I) 308·309 

Need to re·route Hate·Bajare Express Ilia 
Barauni in Bihar (MUR 377) 

'0 (XVIII, 8.08.2001) 308 

No Objection Cenificate from C. V.C. 
(XVIII, 8-08·200 I) 222·223 

Provision of Wheat by FCI to Flour Mills 
(XVIII,17-08·2001)47 

Purchase of Instrument at Higher Rate 
(XVII, 30-07·2001) 211 

RBI Nominees on Boards of Banks 
(XVII, 03·08·2001) 13·17 

Recognition to the Zoos as autonomous 
bodies 
(XVII, 23·07·200 I) 305 

Recruitment Agencies 
(XVII, 23·07·200 I) 180 

Removal of Quantitative Restriction on 
Expon of Maize 
(XVII. 27·07·2001) 72-73 

Request of foreign Airlines for Domestic 
Flights 
(XVII. 23-07·200 I) 382 

Road Accidents in Delhi 
(XVIII, 07-08-200 I) 242-243 

Uniform Scandal 
(XVIII. 06·08-2001) 155·156 

VRS in Banks 
(XVII, 27-07·2001) 87·94 

Weak Banks 
(XVII, 03-08·2001) 24Q-250 

RiYln, Shri Saju IbD 
Statutory Resolution Re·Approval of 

Proclamation issued by President in 
Relation to the State of Manipur 
(XVII, 30-07·2001) 331-334 

Statutory Resolution Re: Disapproval of 
Food Corporations (Amendment) 
Ordinance and Food Corporations 
(Amendment) Bill 
(XVIII. 07-08·200 I) 429-431 

Rongpi, Dr. JayaDt 
Administration of Scheduled Areas 

(XIX. 28-08-200 I) 227 

Camps of Assam University at Diphu 
(XVIII. 14-08·2001) 177-178 

Ceasefire Agreements 
(XVII, 24-07·200 I) 165·172 

Development of North-East Stastes 
(XVIII. 8-08-2001) 223-225 

Excise Duty Exemption to Digboi 
Refinery 
(XIX, 24-08·200 I) 53 

Implementation of Article 244-A in Assam 
(XVIII, 14-08-2001) 37·39 

Loans to Tribals of Assam from NSTFDC 
(XIX. 28-08-200 I) 295 

Norms for Declaring National Highways 
(XVIII, 06-08-200 I) 45-46 

Officers Deputed in various Autonomous 
Bodies . 
(XVII, 25-07-2001) 156·157 

Safety Measures 
(XIX, 23-08-200 I) 305-306 

Schemes under NEC 
(XIX, 28·08-2001) 101 

Statutory Resolution Re-Approval of 
Proclamation issued by President in 
Relation to the State of Manipur 
(XVII, 30-07·2001) 368-371 

STDIlSDIPCO Booths 
(XVIII, 06-08-200 I) 70-73 



408 LOKSABHA 

Roy Pndua, Shri Am.r 
Assured career progression scheme 

(XVII, 23-07-2001) 113 . 

Canal from Sankosb River 
(XVIII. 20-08-200 1) 61-63 

Consumer prot~ion forum 
(XVII. 23-07-2001) 290 

Grants to Tea Garden Owners in West 
Bengal 
(XVII. 03-08-200 I) 126-127 

Indians Citizens in Indian Enclaves of 
Bangladesh 
(XIX. 21-08-2001) 79 

Militancy in J&K 
(XVIII. 07-08-2001) 101 

Non-Functional Railway Station 
(XVIII. 16-08-2001) 359-60 

Procurement of Jute 
(XVIII. 10-08-2001) 187-89 

Recent Summit level talks held between 
lodiaand Pakistan in Agra(OUR-193) 
(XVIII, 06,(,8-200 I) 429-431 

Seizure of Goods and Foreign Currency 
(XVII, 27-07-200 I) 67-68 

Teesta Barrage Project 
(XVIII. 06-08-2001) 88-89 

Untouchability 
(XVIII, 16-08-2001) 280-281 

Vacant Posts in Ministry 
(XVII. 31-07-2001) 56 

Roy,ShriSubodh 
AIIMS Regulation Amendment 

(XVII1. 8-08-2001) 209-210 

Capital Punishment 
(XIX, 28-08-2001) 133 

Central Silk Board 
(XIX, 2). .. 08-2001) 129-132 

Construction of Bridges 
(XVII. 30-07-2001) 92-93 

Creation of new Battalions 
(XVII, 01-08-200 1) 233-234 

Development of Bhagalpur Airport 
(XVII, 23-07-2001) 115-116 

ORDO Shoots down Unfeasible Projects 
(XIX. 22-08-200 I) 152-153 

Education in Library Science 
(XVII, 24-07-2001) 347-48 

Fake Universities 
(XVIII. 07-08-2001) 4-12 

Herbal Drug Industry 
(XVII, 25-07-2001) 143-144 

Impact of Removal of Quantitative 
Restrictions 
(XVII. 27-07-2001) 124-126 

Integrated Rural Housing Scheme 
(XVII. 31-07-2001) 134 

Media Lab Asia 
(XVIII, 8-08-l.oo I) 140 

No War Pact 
(XVII, 01-08-2001) 153 

Own Fann Water Management 
(XIX, 23-08-200 I) 246-247 

Performance of Banks 
(XVII, 27-07-2001) 239-242 

Political Parties 
(XIX, 23-08-2001) 89-90 

Primary, Secondary, Higher Secondary 
Schools in VillageSITowns 
(XVIII, 14-08·2001) 310-311 

Raid on Outlook Premises 
(XVII. 03-08-2001) 128 

Safety Norms at Ship Breaking Yards 
(XVIII, 14-08-2001) 87-90 

Scheme for Rural Areas Information 
Technology "'\ 
(XVIII, 8-08-2001) 42-43 

Videsh Sanchar Nigam Limited 
(XVII, 23-07-2001) 324-325 
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Medical Equipments in AIIMS 
(XVIII, 8-08-200 I) 8-9 
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i Scheduled Castes and the Scheduled 
I Tribes (Reservation in Services) Bill 

(XIX, 24-08-200 I) 418-24 

Rural Sanitation 
(XVIII. 07-08-2001) 46-47 

Standing Committee on Home Affairs 
Seventy Fifth and seventy Sixth 

. Reports and Evidence tendered before 
Statutory Resolution Re-Approval of I the Committee 

Proclamation issued by President in I (XVII. 25-07 ·2001) 354 
Relation to the State of Manipur : " , 
(XVII. 30-07-2001) 341-344 i frammg onliaga Insurgents 

I (XVII. 25-07-200 I) 134-135 
Sudden Fall in Sensex of Bombay Stock 

Exchange . Sahu, Sbri Tanc:band 
(XIV, 07-03-200 I) 342-343· i Assistance to Chhattisgarh for Relief from 

Drought Survey ofWaler Resources 
(XVII, 30-07-2001) 15-17 (XIX, 23-08-2001) 147-148 

Bharat Refractories Ltd. 
Sabu, Shri Auadi (XIX, 28-08-2001) 161 

Adequate Funds for Completion of All ( Committee(s) for Literacy Programmes 
.. Pending Projects (Res) • (XVlII, 07-08-2001) 181 

(XVIJ, 03-08-2001) 365-369 i Establishment ofPasspon Office 
Constitution (Ninety-first) Amendment i (XVIIl, 8-08-2001) 192 

Bill- Consid. I Examination Centres for all India 
(XIX, 21-08-2001) 245-249 Competitive Examinations 

Disapproval of Live-Stock Imponation (XIX, 21-011-2001) 63 
(Amendment) Ordinance and Live- Manufacturing of Rail Track in Bhilai 
Stock importation (Amendment) Bill Steel Plant 
Considered & Adopted (XVIII, 14-08-2001) 224 
(XVIII, 8-08-2001) 318-321 Pending cases of Service Matters 

Disinve~tment of Public Sector (XIX, 23-08-2001) 255-257 
Undertakings(DUR 193) Regional Engineering Colleges 
(XIX, 23-08-2001) 549-552 (XIX, 21-08-2001) 112 

Need ot restrict trawler fishing beyond 
seven kilometres of coast in Orissa 
(MUR 377) 
(XVII, 30-07-200 1) 311 

Retaining Navratna Status of SAIL 
(XVIII, 07-08-2001) 271-272 

VRS in HSCL 
(XVlU, 14-08-2001) 142-143 

Need to expedite the work for construction VRS in SAIL 
of National Highway between, (XVIII 14-08-2001) 138-139 
Gopalpur-on-sea in Orissa and Raipur I ' 

~ in Chhattisgam (MUR 377) Sai, Sbri Vishnudeo 
(XVlII, 8-08-2001) 309 Central Provident Funds 

Need to inquire into falling immuniza-tion I (XIX, 24-08-2001) 51-52 
levels in India (MUR 377) I Development of Wind and Solar Energy 
(XVII, 25-07-200 I) 365 I (XVIII, 16-08-:00 I) 352-54 
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Guidelines for Detention Under Unauthorised Colonies on Gram Sabha 
COFEPOSA Land 
(XVII. 27~7-2001) 140 (XIX. 28-08-2001) 118-119 

IDcIusion ofChiclt Caste in SClST. 
(XIX. 22-08-2001) 66-67 

Keto Multi-Purpose Project 
(XVll1, 20-08-2001) 76-77 

LPG Agencies/Petrol Pumps in 
Chhatisprh 
(XIX. 23~8-2001) 352-353 

Micro Wave Tower 
(XVllI. 20-08-200 I) 175-178 

SaJdIlZZ· .. , Sltri 
AImospheric: Pollution in Delhi 

(XVnl, 20-08-2001) 252-253 
Ban of use of Hazardous Cbemicals 

(XVllI. 06-08-2001) 69-70 
Breeds and Milk Production 

(XIX, 23-08-2001) 299-300 
Communal Riots in Uttar Pradesh 

(XVII, 24-07-2001) 239-241 
ConIroversy over Anti-Snake Venom 

(XVll, 25-07-2001) 340 
Excise Duty on Con$umer Goods 

(XVIU. 17-08-2001) 56-57 
Funds Borrowed by UP 

(XVn, 27-07-2001) 281 
losses in Singareni Collieries (NAP) 

(XVII, 24-07-2001) 251-52 
Milk Adulteration 

(XIX, 23-08-2001) 232-233 
Missing Fishermen 

(XVIU, 8-08-2001) 67 
Need to Expedite Completion of Pending 

Marketing Plans of Oil Companies 
(MUR377) 
(XIX. 21-08-20(1) 194 

O.F. Project 
(XVllI. 16-08-2001) 301·303 

Use of Pesticides 
(XVIU, 10-08-200 1)30-31 

Worbhop on Small and Marginal Farmers 
(XVIn. 10-08-200 I) 213 

SaBlaatray, Sltrl Pnbhat 
AI1oc:ation of Foodgrain to Orissa 

(xvn. 03-08-2001) 264 
Berth Constraint 

(XIX, 23-08-200 I ) 61-62 
Bharat Sanchar Nigam Limited 

(XVII, 30-07-2001) 247-248 
Capacity of FCl Godowns 

(XVII, 27-07-2001) 74-77 
Captive Power Plants 

(XVII, 24-07-2001) 326 
Chrome Ore Mines in Orissa 

(XVIII. 06-08-200 I) 162-163 
Circulation of Soiled and Mutilated 

Currency Notes 
(XVU, 27-07-2001) 228-229 

Committee on Paper Laid on the Table 
Sixth and SevmIh Reports and Minutes 
(XIX, 28-08-2001) 321 

Construction of Flyovers in National 
Capital RegionlDclhi 
(XVn.24-07-2001) 172-173 

Construction of Houses under lAY 
(XVII. 24-07-200 1) 316-322 

Disinvestment of Public Sector 
Undertakings (OUR 193) 
(XIX. 23-08-2001) 524-527 

Drinking Water 
(XVII. 31-07-2001) 96-101 

Expansion of Atomic Power Plants 
(XVII, 0I-08-200t) 257-258 

Polk:e lnwlveraent in Exploitation of Sex 
Workers . Export of Chrome Ore and Iron Ore 
(XVII, 31-07-2001) 58-59 (XIX, 24-08-2001) 176-178 
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Export of Wheat 
t (XVII, 27-07-2001) 277-278 

Export of Wheat and Rice 
(XVII, 27-07-2001) 138-140 

Financial Crisis faced by Orissa 
(XIX, 24-08-200 I) 303-04 

Four Laning ofNH-5 
(XVIII, 06-08-200 I) 265-266 

Guidelines to NALCO 
(XVIII, 20-08-2001) 157 

Indo-Bangladesh Talks 
- (XVII, 25-07-2001) 342-343 

Internet Telephony 
(XVII, 23-07-2001) 349-350 

Introduction of Trains 
(XIX, 23-08-2001) 292-293 

Land Holdings by Tea Growers 
(XVII, 03-08-200 I) 179-180 

Leasing of Bauxite Mines to Private 
Sector in Orissa 
(Xvn. 30-07-2001) 210-212 

Modernisation of Cement Plant 
(XVII. 03-08-2001) % 

Modernisation of Telecommunications 
Network 
(XVII, 30-07-2001) 278 

Multi-Purpose Irrigation Projccts 
(XVIII, 06-08-2001) 218-224 

National Council for Teachers Education 
(XVII, 24-07-2001) 255-256 

Need to shift Food Craft Institute from 
Bhubaneswar to Patharajpur, Orissa 
(MUR-377) 
(XIX, 28-08-200 I) 349-350 

Neelanchallspat Nigam Limited 
(XIX, 28-08-2001) 267-268 

~ew Internet COMcctions System 
(XVII, 23-07-2001) 271 

Population Control 
(XVII, 01-08-200 I) 365-3~ 

Production of Aluminium at NALCO 
(XVII, 30-07-2001) 129 

Production of High-Grade Steel 
(XIX, 28-08-2001) 184 

Reduction ·in Prices of Wheat and Rice 
for BPL 
(XVII, 03-08-2001) 250-257 

Revamping of Rural Development 
Schemes 
(XVII, 31-07-2001) 136 

Revamping of UTI 
(XVIII, 17-08-2001) 131 

Revival of Public Sector· Enterprises 
(XIX, 24-08-2001) 174-75 

Royalty on Coal 
(XVIII, 14-08-2001) 165-168 

Service Conditions of Employees of 
Central Social Welfare Board 
(XIX, 2 I -08-200 I) 25-26 

Setting up of Industries WKler Indo-French 
Collaboration 
(XIX, 24-08-2001) lll-12 

Slum Population in Delhi 
(XVII, 24-07-2001) 278 

Special Category Status to Orissa 
(XVII, 27-07-2001) 269 

Trade Relation with Pakistan 
. (Xvn. 03-08-200 I) 178-179 

Videsh Sanchar Nigam Limited 
(XVIII, 20-08-200 I ) 241 

Voluntary Retirement Scheme 
(XVlIl,17-08-2ool)97-98 

Saaghani. Shri Dilcep 
ESI Scheme in Gujrat 

(XVII, 23-07-2001) 192 

Fo~ign Banks 
(XVII, 27-07-2001) 121-124 

Loan to State Governments 
(XVII, 27-07-2001) 80-82 
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Reimbursement of Frcight Charges 
(XVII, 03-011-2001) 97-98 

Rural Service Centres by Sail 
(XVII, 31-07-2001) 84 

Setting up ofTeclmology Parks 
(XVII, 24-07-2001) 43-49 

Sa ..... Slari Parao A. 

Recatt Summit level Talks held between 
India and Pakistan in Agra (DUR 193) 
(XVIL 01-08-200 I) 482-487 

Sa ....... SUi K.A. 
Cancellation of Indian Airlines Flights 

(XVIII, 20-08-200 I) 154 
Constitution (Ninety-ftrSt) Amendment 

Bill - Consid. 
(XIX. 21-08-2001) 277-278 

Construction of Airports 
(XVIII, 20-08-200 I ) 239-240 

Establishment of RPOs 
(XVII, 25-07-200 I) 64 

Instrument Landi'lg System at Dimapur 
(XVIII. 20-08-200 I) 288-289 

Need to open bordCr Trade and Commerce 

I Construction of Motels in Rural Areas 
(XIX, 28-08-2001) 142-143 

EMU Extension upto Bahadurgarh 
(XIX, 23-08-2001) 225-226 

Need to fonnulate a policy for providing 
benefits to the martyrs of para military 
forces or of the three wings of the 
Anncd Forces killed in action on the 
lines of Kargil Martyrs-MUR 377 
(XVII. 30-07-2001) 310-31t 

I Sandgi. Shri Iqbal Ahmed 
I 
! Accident at Level Crossing 

(XVIII, 16-08-2001) 204-05 
Acquisition of Aircraft by Indian Airlines 

(XVIII, 20-08-2001) 280-282 
Action Plan to Stabilise PopUlation 

(XVIII, 8-08-200 I) 39-40 
Adoption Homes 

(XVII. 25-07-2001) 90 
Advisory Board for Adoption of Children 

(XVII, 01-08-2001) 3i6-3i7 
Agreement Between India and France 

(XVIII, 06-08-2001) 247-248 
Alleviation of Child Poverty 

betwen india and Myanmar through (XVilI, 06-08-2001) 280-281 
Tizu River waterways in Nagaland 
(MUR 377) Allocation of Ventilated Rakes to 
(XIV, 07-03-2001) 361-362 Transport Mangoes 

(XIX, 23-08-2001) 170-171 
Situation in North-East States following I 

the decision to extend ceasefire Amendment of Labour Laws 
agreement with NSCN beyond (XVII, 30-07-2001) 286 
Nagaland Assistance for Construction of Indoor 
(XVII 24-07-2001) 371-383 Stadium in Kamataka 

, (XVII, 30-07-2001) 216-217 
Strategic Roads on Indo-Myanmar Border I 

(XVII 25-07-200 I) 178-179 I Assistance for Construction of Sports 
, Premises in Karnataka 

Upgradation of Guwahati Airport I (XVII. 30-07-200 I) 140 
(XVIII, 20-08-2001) 145-146 I 

I Assistance for Growth Centre, Raichur 
Sup ••• SIan Kisb •• SiD&b 

Building Bye-Laws, 1983 
(XIX, 28-08-2001) 319-320 

I (XVII, 03-08-200 J) 195-196 
II Austerity Measures in Coal PSUs 
. (XVII, 31-07-2001) 297-298 
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Bangladesh Report on Killing of BSF 
• Personnel 

(XVII, 24-07-2001) 261 
Bilateral Trade with Germany 

(XIX, 24-08-200 I ) 228-29 
Ceasefire in Nagaland 

(XIX, 21-08-2001) 137 
Changes in Planning alld Ke~/)ur~e 

Mobilisation 
(XVII. 31-07-2001) 28-31 

Communication and Convergence Bill 
(XVII, 25-07-2001) 335-336 

Construction of Dam on Mahanadi basin 
(XVII, 23-07-2001) 377-378 

Construction of feeder canal 
(XVII, 23-07-2001) 325-326 

Convention on Terrorism 
(XVII. 01-08-2001) 379-380 

Dairy Industry 

Finalisation of Urea Projects 
(XIX, 21-08-2001) 146 

G-24 Meeting 
(XVII, 01-08-2001) 355-356 

Gas-Based Nitrogenous Plant at Dubai 
(XIX, 11-08-2001) 117-119 

Grants-in-Aid to BGML 
(XVII, 30-07-2001) 273 

Group Micro Financing Scheme 
(XVII, 27-07-2001) 182-183 

High-End Programme 
(XVII, 25-07-2001) 180-181 

Human Rights Commission 
(XVIII, 07-08-2001) 326 

Hunger Free India 
(XVII, 01-08-2001) 375 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII, 07-08-200 I) 108-III 

(XVIII, 16-08-2001) 39-41 Implementation of Rural Development 
Demand of Funds by D.B.T. Schemes 

(XIX, 28-08-2001) 41-48 (XVII, 24-07-2001) 280-281 
Demerging of ITDC I India-Poland Ties 

(XVIII. 17-08-2001) 139-40 I. (XIX, 28-08-2001) 302-303 
Development oflndian Software Industry " Indo-French strategic Talks. 

(XVII, 25-07-2001) 325 I (XIX, 22-08-2001) 303-304 
Direct Funding to Gram Panchayats Indo-Pak Summit 

(XVIII, 14-08-2001) 9 II (XVIII, 8-08-2001) 195-196 
Disability Act, 1995 Indo-US Cooperation Against Terrorism 

(XVII. 01-08-2001) 125-126 (XVII, 25-07-2001) 224-225 
Drought Prone Areas 

(XVIII, 10-08-200 I) 306-307 
Economic Slowdown 

(XIX, 24-08-2001) 38 
Export of Maize 

(XVII, 03-08-2001) 120-1:'1 
') Export of Wheat at Subsidised Rates 

(XVII, 03-08-2001) 190-191 
FDI in Banks 

(XIX, 24-08-200 I) 254 

I I Industrial Growth 
I (XVIII, 17-08-2001) 28-30 
I Interest Rates on Farmers Loan 
! (XIX, 24-08-2001) 119-20 
I Investment in Road Development Project 
I (XVIII, 06-08-200 I) 196-1 Q7 
I 
: Invitation to Pakistan in Film Festival 
! (XVII, 03-08-2001) 125 , 
, Issue ofLOI by DoT 
I (XVIII, 20-01-2001) 305 
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Japanese Assistanc:e to Simhardi Thermal Panehayat Polls in States 
Power Station (XVII, 31-07-2001) 141-149 
(XIX, 23-01-2001) 307-301 

Land for Airports in Karnataka 
(XVIII, 06-01-2001) 74 

Licence to Hawkers and Cycle-Rickshaw 
Pullers-m Delhi 
(XIX,2~1-2001)294 

Losses by HMT 
(XIX, 24-01-2001) 244-45 

M.S.P. for Lentil 
(XIX, 23-01-2001) 250·251 

Meeting on Rural Developmcnt 
(XVII, 24-07-2001) 28 

National Highway from Bidar to 
Srinmgapatnam 
(XVII, 23-07-200 I) 211 

Panel for Banking Supervision 
(XVIII, 17-01-200 I) 203-204 

Policy in Growth 
(XVIII, 17-01.2001) 219-20 

Powers to Panchayati Raj Institutions 
(XIX, 21-01-200 I) 5 

Projects for Slum Improvement and 
Rehabilitation in K.amataka 
(XIX, 28-08-2001) 190-191 

Provision of Funds to FC} for 
Procurement in States 
(XVII, 27-07·2001) 26-27 

Raising of Funds under NHDP 
(XVII, 30-07-2001) 46-47 

Recommendations of the Expenditure 
NEAC Campaign for Sustainable Reforms Commission 

Development (XIX, 23-01·2001) 18-24 
(XVIII, 20-08-200 I) 313 I Recommendations of the Expenditure 

Need to KCord sanction to the proposal' Reforms Committee 
of Government of Karnataka for I (XVIII, 14-08-2001) 313-314 
widening of link road between Jigani I Regaining of Position by Indian Airlines 
and Bommasandra Industri,l Areas I (XVIII 06-08-2001) 121-123 
under Critical Infrastructure Balance I ' 

Scheme and Provide funds for it (MUR Rehabilitation of Children of Women 
377) . Prisoners 
(XVIII, 14-08-2001) 349 (XVIII, 14-08·2001) 195-196 

Need to provide financial assistance to . Repon on Investor Protection 
Government of Karnataka to meet (XVII, 03-08-2001) 237-238 
drought situation prevailing in the State Revival of Composite Mills 
(MUR-377) (XVIII, 16-08·2001) 168-169 
(XVII, 01-08-2001) 460 Revival Package for Ailing Fenilizer 

Need to review the decision of clearing 
three irrigation projects of Andhra 
Pradesh for utilization of swplus WIlIer 
in the Krishna Basin (MUR-377) 
(XVIII, 07-08-2001) 403 

PSUs 
(XVII, 24-07-2001) 197·198 

Safety Measures 
(XIX, 23-08-2001) 305-306 

Security Cover at Airports 
(XVIII. 20.08·2001) 144-145 New Science and Technology Po.Iicy 

(XVIII, 07-08-200 1) 231 
. . Setting lip of a National Biotechnology 

Paddy Procurement by FC1 to Kamaiaka {'ommiss ic:1 
(XVII, 27-07-2001) 36 I (XIX, 21·0~.2001) 99 
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Setting up of Nuclear Reactors 
• (XVII, 01-08-2001) 275 

Setting up of Sub-Groups 
(XVIII, 20-08-2001) 241-242 

Slowdown in Industrial Growth 
(XVII, 27-07-2001) 243-245 

Spurious Drugs 
(XIX, 22-08-2001) 250-251 

Swama Jayanthi Gram Yojana 
(XVII, 31-07-200 l) 257 

Task Force on I.T. 
(XVIlI, 8-08-200t) 141 

Threat from Islamic Militants 
(XIX, 22-08-2001) 77-78 

Tourist Projects of Kamataka 
(XVIII. 10-08-2001) 130-35 

UNDPReport 
(XIX, 22-08-2001) 361 

Unemployed Persons 
(XVII. 23-07-2001) 19-20 

Uprooting of Border Pillars 
Bangladesh Border 
(XVII. 3 I -07-200 I) 224 

Visit of Team to China 
(XVIII. 8-08-200t) 193-194 

War Against Corruption 
(XIX, 22-08-2001) 289 

Welfare Scheftles for Girl Child 
(XVII. 24-07-2001) 326-27 

World Bank Loan for Karnataka 
(XVIJ, 27-07-2001) 163-164 

Expenditure on Tours by Officials of 
ITPO 
(XVII, 03-08-2001) 261-263 

Import of Tea 
(XIX, 24-08-2001) 36-37 

Lack of Staff in Kohima 
(XVII, 03-08-2001) 122-123 

'

Launching of INSAT-3C 
(XIX, 22-08-2001) 207-208 

National Minerals Development and 
Finance Corporation 
(XIX, 22-08-2001) 24-25 

Recommendations of Expenditure 
Refonns Commission 
(XIX, 23-08-2001) 145-146 

Telecasting Uncensored Progrmunes 
(XVIII, 17-08-2001) 23-24 

Unani System of Medicine 
(XIX, 22-08-2001) 279-281 

vas in Banks 
on I (XVII, 27-07-2001) 87-94 I WTO Ministerial Conference 

'

(XVIII, 17-08-200t) 123-25 
, 8&l'Oj. Sbri.ati Susbila 
I Battery Operated Tower Telephones I (XVII, 23-07-2001) 363-364 
, Below Poverty Line 

I (XVIII, 8-08-200 I) 64--66 
Complaint against Linemen I (XVIII, 06-08-2001) 83 

I Demand of Edible Oil in U.P. and Bihar 
WO,rld Bank Loan for Poverty Alleviation I (XVII, 27-07-2001) 47-48 

In Kamataka Detection of Tunnel Near Indo-Pak 
(XIX, 28-08-2001) 283-284 Border 

World Bank-IMF Meeting ! (XVII. 2S-07-2001) 63 
), (XVIII. I 7-08-200t) 230-31 ' Dues of Air India 

8&l'Oj. Sbri TuraDi (XViI, 23-07-2001) 101 

Change of Nomenclature 
(XVII. 01-08-2001) 327·328 

Funds for NGOs 
(XVII, 25-07-2001) 218 
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Funds Sanctioned by NSCFDC I Bigamy Cases 
(XVIII. 8-08-2001) 221-222 . .(XVIII. 16-08-2001) 87 

Improvement of Air Services in UP and I Chents Charter 
Bihar I (XIX.22-OS-2001)213 
(XVIII. 06-08-200 I) 179-180 Committee on Transaction Cost 

Introduction of Trains to Oarbhanga. (XVIII. 17-08-2001) 133-34 
Salnastipur and Patna Railway Station Comprehensive Policy on Sports 
(XIX. 23-08-2001) 353-354 (XVIII. 06-OS-2OO1) 279-280 

Irregularities in granting Loans under 
PMRY 
(XVII. 01-08-2001) 367:-368 

Issue ofO.B. 
(XVII, 23-07-2001) 284 

JaundicelHepatitis 
(XVII. 25-07-2001) 302-303 

Misuse of Railway Tickets Under VIP 
Quota 
(XIX, 23-08-200 1) 253 

National Commission for Backward 
Classes 
(XVII. 2S-07-2001) 179-180 

Payment of Rent of Government 
Accommodations 
(XVII, 31-07-2001) 101-118 

Crime against Women 
(XVII. 31-07-200 I) 273-276 

Dearness Allowance 
(XVII. 27-07-2001) 147-148 

Delivery of Mail 
(XVIII. 06-08-2001) 73 

Dolphin Mobile Telephone Service 
(XVII. 30-07·200 I) 90--92 

Encouragement to Hornoeopathy 
(XVIII. 8-08·2001) 14 

Evaluation ofNCLP 
(XIX. 28-08-2001) 268 

Filling up of Vacancies 
(Xvrn. 8-08-200 I) 86 

Financial Assililance for BSNL 
(XVIII. 06-08-2001) 93-94 

Purchase of Electricity from Pakistan ,Gestation Period of Nuclear Projects 
(XIX. 23-08-2001) 275·276 I (XVII. 01·08-2001) 244-245 

Rehabilitation Programme for Disabled ! Indian Medical Council (Amendment) 
(XVII. 01-08-200 1) 151 I Bill. Consid. 

Telephone Advisory Committee i (XIX. 21-08-2001) 232-233 
(XVlII.20·08·2ool) 183-184 I Issue ofTax. Free Bonds 
(XVII. 30-07·2001) 108-1\0 I (XIX. 28-08·2001) 144-145 

Theft ofTelephone Cables I Killing oflnnocent People in Jammu and 
(XVIII. 06-08·200 I) 178 I Kashmir 

Transfer ofTTEs I (XVlII. 8-08-200 I) 277-278 
(XIX. 23-08·200 1) 351 ' Marketing Development Assistance 

(XVIII. I7-08·2oot) 199 
Saroja, Dr. v. Military Training to Foreign Countries 

1 (XVII. 25-07.20(1) 219 ( 
Allotment of Retail Outlets and LPG ,: National Commission for Physically 

Agencies Handicapped 
(XVIII. 16·08·2001) 347·348 i (XVII. 25-07-2001) 227 



National Commission for Women 
(XVII. 31-07·2001) 134·135 

NAME INDEX 

Upgradation of Madurai Airpons 
(XVII. 23-07·2001) 391 

National long distance telephone services Urban Haats 
(XVII. 23-07·2001) 323·324 . (XVIII. 16-08·2001) 276·277 

417 

National Patents Office I Sayeed, Sbri P.M. 
(XVII. 03-08·2001) 234·235 I Committee on Private Members Bill and 

National Perspective Plan for Women! Resolutions-Seventeenth Report· 
(1998·2000) I Presented 
(XVIII. 07-08·2001) 227·228 (XIX. 22·08·2001) 370 

National Quality Campaign 
(XVII. 03·08·200 I) 188·189 

Need to provide financial assistance to 
State Government of Tamil Nadu for 
setting up of modern effluent treatment 
plants in Industrial areas ofNamakkal 
and other adjoining districts 
(MUR 377) 
(XVII. 01·08·2001) 463-464 

Outstanding Dues 
(XVII, 30·07·2001) 141·142 

Reconstruction Fund 
(XVIII. 17-08·200 I) 55 

ReducatiCln in Custom Duty 
(XVII. 30·07-2001) 57 

Relief to Rap~ Victims 
(XVIII. 07-08·2001) 88 

Scindia, Sbri Madhavrao 
Bangladeshi and Nepal Immigrants 

(XVII. 24·07·2001) 85·86 

Custodial Deaths 
(XVII. 31-07·200 I) 84·88 

Deaths of Animals and Birds 
(XVII. 23-07·2001) 309-317 

I Development of Small Scale Industries 
, (XVII, 01-08·2001) 287-288 
I 

i Discharge of sewage into Yamuna 
! (XVII. 23-07-200 I) 384-385 

I Discontinuation of 4 Year Bit Course 
(XVJII, 14-08-200 I) 205-206 

Exemption to Provide Subsidies to 
Women 
(XVII, 03-08-200 I) 1\ 3-114 

Replacement of Old 
Instrumt:nl~ 

Telephone, Export to EU Countries 
(XVII. 03-08-200 I) 38-39 

(XVIII. 20-08-200 I) 229 

Review of List of S.:hcduled Castes 
(XIX. 22-08-2001) 68 

Foreign Secretary's Visit to USA 
(XVII. 01-08-2001) 293-295 

Free Primary Education 
(XVII, 31-07-2001) 291-292 Setting up of Resource Centre at 

Bangalore : Gift~ of Tigers by Zoo Authorities 
(XVII. 03-08-2001) 121-122 (XVII. 30-07-2001) 182 

Shelters for Poor Women 
(XVIlI. 14-08-2001) 129-130 

Study to Assess Air Traffic 
(XVIII. 06-08-2001) 245 

Telecom Factories 
(XVIII. 20-08-2001) 148-149 

I 

HIV 
(XVIII. 8-08-2001) 245-248 

Joint Plan for Nabbing Veerappan 
(XVIII. 14-08-2001) 303 

; Kashmir Issue 
(XVII, 24-07-200 I) 244-245 
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Laying ofOFC 
(XVIII, 1~1-2001) 163-64 

Malnutrition Among Indian Children 
(XVII, 31 ~7-200 I) 292-294 

Myanmarese Detenues 
(XVII, 31-07-200 I) 63 

National Missile Defence System 
(XVII, 2S-07-2001) 201 

Poor Off-Take Under PDS 
(XVII, 27~7-2001) 102-103 

UN Programme on AIDS 
(XVIIl,I~I-2001) 32-33 

US Report on Global Terrorism 
(XVII, 25-07-2001) 334-335 

Use of Animal Raw Material in Tea 
Blending 
(XIX, 22-01-2001) 80-11 

Visit of Kazakhstan AssiSlant Foreign 
Minister 
(XVII, 01~1-2001) 3S4-3S5 

VISit of Russian Foreip MinisterlDeputy 
Prime Minister's Reported offer 10 Rail" Pn:mier 

(XVII, 01~1-2001)7-1I I (XVII. 25-O7-2~1) 339-340 
Prime Minislcr's visit to Malaysia I Work-Force ofChiJdren 

(XVII. 25-07-2001) 56-59 1 (XVII. 23~7-2001) 115-111 
Procurement of Foodgrains i Selvapapatll'. 511ri T.M. 

(XVII. 27-07-2001) 271-279 Air Miss lneident 
Provision ofDealh Sentence (Xvn. 23~7-2001) 311-312 

(XVII, OI~1-2001) 374 I Amount due fiomStareGovemmenttol.A. 
Constitution of JPC on issues relating to I (XVII, 23-07-2001) 36-31 

UTI's US-64 Scheme I Arms Training to Banjl1llll 081 Wolters 
(XVII. 03-01.2001) 322 I (XVII, 31-07-2001) 163-164 

Recent Summit-Level Talks held I Arrest oflndian Fishermen 
between India and Pakistan in Agra _I (XVII, 25-07-2001) 141 
(OUR 193) i Assistance for Rural Youth and Sports 
(XVII, 24-07-2001)440-452 i Clubs 
(XVIII, 07-08-2001) 379-311 

Repon ofNHRC 
(XVIII. 14-01-2001)9-14 

Repon on National Security System 
(XVII, 25-07-2001) 313-315 

: (XVIII, 06-01-2001) 141-141 
I Bomb Blasts in Delhi I (XVII. 24-07-2001) 199-200 
1 
I Celebration of Sanskrit Week 

(XIX, 21~1-200 I ) 259-260 
Central issue Price of Foodarains 

South Asia Meet on Investment on (XVII, 27~7-2001) 127-128 
Children in New Delhi I Chanles in Defence Service 
(XVIII. 07-01-1001) 230 I (XVII, 01-01-2001) 359-360 

Strike by BALCO Employees I Committee on Bank Frauds 
(XVII, 27-07-20(1) 200-203 (XVIII. 17~1-2001) 100.101 

Supplementary Demands for Grants-I Constitution (Ninety-first) Amendment 
General 1 Bill - Consid. 
(XIX. 21-01-200 1)396 I (XIX, 21-01-200 I) 257-259 , 
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Construction of Railway Line on ~haring 
Basis 
(XVIII, 16-08-2001) lSI 

Contacts for duty free shops 
(XVII, 23-07-2001) 294-295 

Cost Sharing of Projects Under NRCP 
(XVII, 30-07-2001) 2-10 

Disinvestment of Public Sector 
Undenakings (OUR 193) 
(XIX, 23-OS-2OO1) 529-535 

Employment Growth Rate 
(XVII, 30-07-200 I) 2S1 

FDI in Print Media 
(XVII, 27-07-200 I) 207-208 

Financial Autonomy to FCI 
(XVII, 27-07-2001) 254-255 

Import of Ship Scrap 
(XVII. 24-07-200 I) 262 

Intellectual Property Appellate Board 
(XIX. 24-0S-200 1) S4-S5 

Kundankulam Power Project 
(XVII, 01-08-200 I) 243-244 

Modernisation of EPF Organisation/ 
Scheme 
(XVlI. 23-07-2001) 303-304 

Petroleum Finance Corporation 
(XIX. 23-08-200 I) 176 

Primitive Tribes 
(XVII. 31-07-2001) 9-16 

Production of Coal 
(XVII. 31-07-2001) 227-228 

Provision of Seats in Higher Educational 
Institutes for Foreign Students 
(XVII, 24-07-2001) 282-283 

Regulatory Authority for Gas Pipelines 
(XIX. 23-08-200 I) 150 

Restriction on Cotton Export 
(XVIII. I 6';()8·200 I) 31-32 

Review ofSecurityllntelligence System in 
Delhi 
(?,IX. 21-08-2001) 77-79 

Setting up ofESIHospitals 
(XVII. 30-07-2001) 226 

Setting up of Seismic Stations 
(XVIII. 14-OS-2001) 127-129 

Slow progress in Literacy 
(XVlI, 24-07-2001) 30-33 

Study about Tribals 
(XIX, 28-08-2001) 131-132 

Taking of 50 Seater Aircraft on lease by 
Indian Airlines 
(XVII, 30-07-2001) 157-158 

Unutilised Funds Amount of Ministries 
(XVII, 27-07-2001) 101-102 

Working Group of Empowerment of 
Scheduled Tribes 
(XIX, 28-08-2001) 79 

Sen, Shrim.ti Min.ti 
Bilateral Agreements on Pricing 

(XVIII, 06-08-2001) 102-103 

Closure of Bank Branches 
(XIX, 24-08-200 I) 155--58 

Economic Growth Rate 
(XVII, 01-08-2001) 147-150 

Flood Control in Assam 
(XVIII, 06-08-200 I) 81 

Nanda Devi Biosphere Reserve 
(~VIII, 20-0S-2001) 39-40 

Need to construct an international airport 
in Jalpaiguri, West Bengal (MUR 377) 
(XVII. 31-07-2001) 320 

Private Agencies in Insurance Sector 
(XIX. 24-08-200 I) 44-46 

Radiation Induced Deaths 
(XIX, 22-08-2001) 65 

Revival of Composite Mills 
(XVIII. 16-08-200 I) 168-169 

Russian Assistance in Nuclear Field 
(XVIII, 8-08-200 I) 67-68 

Training Camps 
(XIX, 22-08-200 I) 201-202 
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Seq.pta. Dr. Nitbla 
Aeroplane's Crash 

(XVII, 25-07-2001) 120-122 

Cenlral Bank oflndia's NPAs 
(XIX. 24-08-200 I ) 4 

Disinvestment of Public 
Undertakings(DUR 193) 
(XIX, 23-08-2001) 541-546 

Sector 

Inordinate Delay in Super Highways 
(XVII, 30-07·2001) 105 

Late Delivery of Money Orders 
(XVIlJ, 06-08·200 I) 7 

Handing Over of Baroda Units of (PeL 
tolOC 
(XVIII. 07-08-200 I) 180 

Inclusion of Languages in Eighth 
Schedule 
(XVIII, 14-08·200 I) 315 

Killings of Amamath Pilgrims in Jammu 
and Kashmir by Militants 

I (XVII. 24-07·2001) 400 
Medical Grant Commission 

(XVIII. 8-08·2001) 18 
I Need to enact law to provide social 
I security to workers engaged in 

Need to increase interest rate on Provident i unorganised sector. particularly 
Fund of Central GovernmenJ I agricultural workers(MUR 377) 
Employees (M U R 377) i (XV III. 16-08-200 I ) 400-401 
(XVIII, 16-08·2001) 401 i Need to provide more railway facilities at 

Policy to Attract Large Scale Investment i Haldia railway station. West Bengal 
in Public Sector 'j (MUR 377) 
(XVIII, 16-08-2001) 5-6 I (XVIII, 20-08·2001) lSO 

Regarding Pension and other facilities to I Opening ofNathula pass and Silk Route 
Goa Freedom Fighters i (XIX. 22-08-2001) 79 
(XVllJ. 16·08·2001) 391 ! Participation of IOC in Haldia· 

Standing Committee on Railways-' Petrochemicals Ltd. 
Action Taken Sutements - laid : (XVIII, 14-08·2001) 90 
(XIX, 24·08·2001) 325·26 ; Reservation of Employment in Private 

Supplementary Demands for Grants-' Sector 
General (XVIII, 8-08-200 I) 129 
(XIX. 28-08·2001) 371 : Revenue from Corporate Taxes 

Seth, Sbri 1Ak.~bm.. I (XIX. 24-08·2001) 88·89 

Ayurvedic and Indian System of Medicine i Revival Package for NTC Mills 
(XVlII. 8-08.2001) 168.169 I (XIX, 23-08·2001) 52·53 

I Setting up of Universities by Private Central Sales Tax (Amendment) Bill 
(XIX, 28-08·200 I) 454 

Dismantling of APM 
(XIX, 23-08-200 1) 279·280 

Exclusion of OBC in Census 
(XIX, 28-08-2001) 160 

Financial Package 
(XIX. 22-08-2001) 357·358 

Foodgrain Procurement Policy 
(XVIII, 17·08·2001) 85-86 

I Agencies i (XVIII, 07-08-200 I) 270 
i Taking Over of Haldia Unit ofHFC 
I (XVIII. 14-08·2001) 189 

Setbi. Shri ArJu. 

Consideration of Issues Relating to UTI's 4( 
UU4 Scheme by 'JPC on Stock Market 
Scam &. Maners Relating Thoreto' 
(XVII, 03-08·2001) 355-358 
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Inter:State Water Disputes (Amendment) leased line data network 
Blll- (B) (Consid.) 
(XVII, 24-07-2001) 426-427 (XVII, 23-07-2001) 300-301 

Management of Floods (Statement by Melting ofHimaJayan Range by Pak 
Minister) (XVII, 31-07-2001) 261-262 
(XVIII. O6-OS-2ool) 300-305 Persons working in DDA 

Shah. buddin, Mohd. (XVII. 24-01-2001) 130-134 

Action Against Companies by SEBI 
(XVIII. 17-OS-2ool) 79-S0 

Allocation for National Highways 
(XVII. 30-07-2001) 260-210 

Anti-Defection Law 
(XVIII. IO-OS-2ool) 14-22 

Banks Private Banking Industry 
(XVII. 03-0S-2001) ISS-IS7 

Cinema on Concurrent List 
(XVIII. 17-OS-2001) 39-40 

Compensation to Dependents ofTerrorists 
Killed 
(XIX, 21-0S-200 1) 168 

Construction of Sports Complex in Bihar 
(XVII, 30-07-2001) 104-105 

Controversy in Bihar and Jharkhand 
(XVIII. 16-08-2001) 297 

Corruption in DDA 
(XVIII. 07-OS-2001) 371-372 

Custodial Deaths 
(XVll. 31-07-200 I) 84-S8 

Dill(rsion of Trains Route 
(XIX. 23-08-200 I) 236 

Fake Medicines 
(XVII. 01-08-2001) 345-347 

Guidelines for Allotment of 
Accommodation to Political Parties 
(XVIII. 07-08-2001) 181-185 

Handing over of Old Secretariat Building 
(XVIII. 07-08-2001) 337-338 

lssue of LOI to Telecom Companies 
(XVII. 30-07-200 I) 251-252 

M.S. Ahluwalia Committee 
(XVII. 23-07-200 I) 29-30 

Sale of Surplus Stocks by FCI 
(XVII. 27-07-2001) 249-250 

Setting up of Cultural Centres 
(XVII. 01-08-2001) 113-174 

Tourism Project of Bihar 
(XVlll. 16-08-2001) 231-35 

Training to Bihar International Players 
(XVII, 30-07-2001) 200 

Universalisation of Primary Education 
(XVIII, 01-08-2001) 368-370 

Working ofCoaJ Industry 
(XVIII. 07-08-2001) 301-302 

Shaheen. Shri Abdul Rashid 
Action Plan to Check Prostitution 

(XIX, 21-08-2001) 32-33 

Additional Financial Assistance for 
Jammu and Kashmir 
(XVII, 25-07-2001) 68-70 

Anti-National activities on Indian Islands 
(XVIll, 14-08-2001) 81-82 

Arbitrary Charging Prices of Medicines 
(XVIII, 07-08-2001) 125 

Black-marketing of Railway Tickets 
(XVlII. 16-08-2(01) 229--31 

Cas("s register..:J under Prevention of 
Corruption Act 
(XVIII. 8-08-200 I) 90-93 

Dr. Satish Chandra Committee 
(XVIII, 8-08-2001) 1\3-\14 

Drinking Water 

I 
(XVII. 31-07-2001) 96--101 

Employment Exchange 
(XVII. 30-01-2001) 87-89 
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Employment Exchanges in Jammu & 
Kaslunir 
(XVnr, 20-08·2001) 103-105 

EPF-ESI dues 
(XVII, 23-07-2001) 40 

Expensive Justice 
(XIX, 23-08-2001) 27-29 

Facilities to Bureaucrates 
(XIX. 24-08-2001) 100-01 

Foreign aided Irrigation Projects in 
Jammu & Kashmir 
(XVIII, 06-08-2001) 86 

Foreign Migrants living in the Country 
(XVIII, 14-08-2001) 2\3-214 

Funding through NABARD 
(XVII, 27-07-20(1) 65-68 

Health Scheme for Children 
(XIX, 22-08-2001) 344-345 

Sbakya. Sbri RqbaraJ SiDp 
Companies Declared Defaulter by SAIL 

(XIX, 28-08·2001) 199 

Co~onofBrid~ 
(XVII, 30-07-2001) 92-93 

Haj Pilgrims 
(XVII, 25-07-200 I ) 82 

Heai1h Schemes 
(XVIII, 8-08-2001) 54-55 

Irregularities in Defence Canteens 
(XVIII. 8-08-2001) 157 

I Need to shift railway gate at Balrai 
Railway station, Etawah, UP 

(MUR377) 
(XVll, 01-08-2001) 462 

Provision of Wheat by FCl to Flour Mills 
(XVIlI.17-08-2001)47 

Sale of ITOC Hotels 
House Tax from Unauthorised Colonies (XVII, 27-07-20(1) 215-216 

(XIX, 21-08-2001) 113-114 Sale of Steel Scrap 
Mi~f Railway Tickets Under VIP j' (XIX, 28-08-2001) 97-98 

(XIX. 23-08-2001) 253 . Sbandil, CoL (Retd.) Dr. Dbaal Ram 

National Minorities Development Finance I Need to lay Railway Line Between 
Corporation , Parwanu and Dar\aghat Vra Kunihar in 
(XVlI. 25-07-2001) 220-223 i Himachal Pradesh (MUR 377) 

Popularity of AIR/Doordarshan I' (XIX, 21-08-2001) 198 
Programmes Need to set up a low power T.V. 
(XVIII, 17-08-2001)254-55 ! Transmitter at Rodadhar in Shim!. 

I 
Revenue Earned by Railways I District, Himachal Pradesh 

(XVIII. 16-08-2001) 137-140 I (MUR 371) 
Running of Clubs by DDAI I (XVII, 31-07-20(1) 322 

(XIX. 28-08-2001) 91-92 . 
Satellite M OrderlSpeed Post Facility I Shaamupm, Sbri N. T. 

(XVlI. =7-2001) 228-237 I Consignment Stockistship 
Surprise Visits at CC5HS Dispensaries (XIX, 28-08-200 I) 266·267 

(XVII, 01-08-200 I) 289-290 Construction of Airport at VeHore 
Transfer Policy in CIL 

(XVIII, 07-08-2001) 127-128 
Welfare Scheme 

(XIX, 22-08-200 I) 131 

(XVIlI. 20·08·2001) 97-98 

Funds for Water Supply and Sanitation 
Project in Tamil Nadu 
(XIX, 28-08-200 1) 122 
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Minimum Wages to Beedi Workers 
(XVIII. 20-08-2001) 19 

Nehru Yuva Kendras 
(XVIII. 20-08-200 I) 193-195 

Sunla Kamar, Sbri 

Food Corporation (Amendment) -
Ordinance-Laid 
(XVII. 30-07-2001) 307 

Sugarcane Cess (Validation) Repeal Bill 
(XVIII. 20-08-2001) 372-373 

Warehousing Corporations (Amendment) 
Bill 
(XVIII. 20-08-200 I) 395-396 

Warehousing Corporations (Amendment) 
Bill 
(XVIII, 20-08-2001) 373 

Need to write off loans of fanners taken 
from nationalised banks in JclK 
(MUR-377) 
(XVIII, 06-08-2001) 334 

Rise in Illegal Trade of Wildlife 
(XVII. 30-07-2001) 101-103 

Rural Development Schemes 
(XVII, 24-07-2001) 211-230 

Telecom Facilities 
(XVIII, 06-08-2001) 95-97 

Warehousing Corporations (Amendment) 
. Bill 

(XVIII, 20-08-2001) 373-376 

Sbervani, Shri Saleem I. 
Treatment of Blood Cancer in Ayurveda 

(XVII, 01-08"2001) 25-26 
Sbinde, Sbri Sushil Kutnar 

Sbarma, Vaidya Vishna Datt I Agenda of World Conference for SCIST 
Delegation of Natural Environment and (XIX, 22-08-200 I) 270 

Ecological Balance Bangladeshi and Nepal Immigrants 
(XVII, 23-07-2001) 414 (XVII, 24-07-2001) 85-86 

Electronic Telephone Exhanges in JclK 
(XVII, 23-07-2001) 275-276 

Financial Assistance to J cl K for Drug 
Abuse 
(XVII, 03-08-2001) 161-162 

Floor Rate of Sales Tax 
(XVII, 27-07-2001) lSI 

Funds Allocated by Tenth and Eleventh 
Finance Commission 
(XVII, 03-08-2001) 74-77 

Implementation of forest policy 
(XVII, 23-07-2001) 353-354 

Inadequate Telecom Facilities 
(XVII, 30-07-200 I) 215 

Indus Water Treaty 
(XVII, 30-07-2001) 73-74 

Custodial Deaths 
(XVII, 31-07-2001) 84-88 

Deaths of Animals and Bir4s 
(XVII, 23-07-200 I) 309-317 

Development of Small Scale Industries 
(XVII, 01-08-200 1) 287-288 

Discharge of sewage into Yamuna 
(XVII, 23-07-2001) 384-385 

Exemption to Provide Subsidies to 
Women 

I (XVII, 03-08-2001) 113-114 

I Fencing on Border Along Jammu and 
I Kashmir . 

I 
(XVII, 24-07-2001) 108-109 

Foreign Secretary's Visit to USA 

Free Primary Education I 
(XVII, 01-08-2001) 293-295 

Lending by Banks Under Poverty (XVII, 31-07-2001) 291-292 
Alleviation Schemes I Gifts ofTigers by Zoo Authorities 
(XVII, 21-07-2001) 226-227 (XVII, 30-07-2001) 182 
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Integrated Child Development Services I Shourie. Slari Ann 
Scheme Adequate Funds for Completion of All 
(XVIII, 07-08-2001) 59-61 Pending Projects (Res) 

Malnutrition Among Indian Children (XVII, 03-08-2001) 400-403 
(XVII. 31-07-2001) 292-294 

Myanmarese Detenues 
(XVII, 31..()7-200 I) 63 

National Aids Control Organisation 
(XIX. 22-08-200 I ) 40-41 

National Judicial Commission 
(XIX, 23-08-200 I) 31 

National Missile Defence System 
(XVII. 25-07-200 I) 201 

NOC to non-scheduled Operators 
(XVIII, 20-08-2001) 127-129 

• Outstanding Dues to Rice Mill Owners 
and Farmers 
(XVII. 03-08-2001) 71·72 

Procurement of F oodgrains 
(XVII, 27-07-200 I) 278·279 

Adequate Funds for Completion of All 
Pending Projects - Contd. (H.A.H. 
Dis.) 

I (XVIII, 17-08·2001) 341·53 

1 Disinvestment of Public Sector 
I Undenakings(DUR 193) 

I (XIX, 23-08-2001) 557-574 

I· Disinvestment of Public Sector 
Undert.altings(DUR 193) 
(XIX, 23-08-200 I) 527 

Identification of Backward Areas (H.A.H. 
Dis.) 
(XVII, 03-08-2001) 409416 

, Sbukla, Shri SbyamacharaD 
, Inter· State Water Disputes (Amendment) 
, Bill-Contd. 

{XVII, 27-07·2001) 332·337 
Provision of neath Sentence , 

(XVII, 01-08·2001) 374 i SiDCh nco, Sbri K.P. 
Recognition of Schools by CBSE : Adequa~ Fu~ for Completion of All 

(XIX, 28-08.2001) 318.319 I' Pendmg Projects (Res) 
(XVII, 03-08·200 I) 392-398 

Reorganise the Armed Forces and Security 
(XVII, 25-07-2001) 216.217 I AdoptingofSafcty Measures by Fcrtiliz.er 

Report on National Security System 
I Plants 

(XVJII, 20-08·2001) 98-99 
(XVII, 2S-07-::!OOI) 313·31S I 

, Captive Power Plants to Rourkela Steel 
South Asia Meet on Investment on i Plants 

Children in New DeIhl (XVIII 16-08-2001) 56-57 
(XVIII. 07-08-200 I) 230 ' 

Special Category States 
(XVII. 2S-07·200) 55·57 

Strike by BALCO Employees 
(XVII. 27-07-200 I) 200-203 

US Report on Global Terrorism 
(XVII, 25-07-2001) 334-335 

Work·Force of Children 
(XVII, 23-07·2001) 185·188 

! Closlire of Coal Mines under MCL 
(XVIII, 14-08-2001) 102·\03 

Coal Based Power Plants 
(XIX, 23-08-2001) 282-286 

I Consideration of Issues Relating to UTI's _ 
US·64 Scheme by 'JPC on Stock 
Market Scam &. Matters Relating 
Thereto' 
(XVII, 03-08-2001) 352-354 
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Conversion ofNH42 between Banarpal 
, Chhak to Angul Town 

(XVII, 30-07-2001) 76-77 

Cultivation of Medicinal Plants 
(XVIII, 8-08-2001) 87-88 

Development ofNorth-Eastem Region 
(XVIII, 07-08-2001) 49-53 

Disbanding Qf Railway Engineers 
Territorial Army Units 
(XVII, 01-08-2001) 326-327 

Exploitation ofTribals by Non-Tribals 
(XVII, 24-07-2001) 86-87 

Privatisation of Major Ports 
(XVIII, 16-08-2001) 275 

Production of Coal Chemicals in Rourkela 
Steel Plant 
(XIX, 28-08-2001) 92-93 

Projects Sanctioned by HUDCO 
(XIX, 28-08-200 I) 224-225 

Railway Link with Paradeep Port 
(XVIII, 16-08-2001) 290-291 

Regarding Pension and other facilities to 
Goa Freedom Fighters 
(XVIII, 16-08-2001) 387-388 

Facilities for Export of Sea-Food and I RengaJi Irrigation Project in Orissa 
Marine Products I (XVII, 30-07-2001) 173 
(XVII, 03-08-2001) 189 Revision of Pay on NALCO Executives 

Fast Track Courts (XVII, 23-07-2001) 404405 
(XVIII, 10-08-200 I) 299 

Harvesting of Rain Water 
(XVIII, 06-08-2001) 285-286 

Hi-tech Border Management System 
(XVII. 24-07-2001) 246-247 

Induction of Low Working RADAR 
System 
(XVIII, 8-08-2001) 156-157 

Meeting of the Inter-state Council 
(XVIII. 07-08-2001) 234-35 

Need to direct NALCO to ensure timely 
supply of raw material to small scale 
industries in Orissa (MUR 377) 
(XVIII, 20-08-200 I) 349 

Need to provide adequate compensation 
to the people particularly SC/STs 
displaced duc to implementation of 
Ramial and Tadaraghhati irrigation 
Project in Orissa (MUR 377) 
(XVII, 25-07-200 I) 365-366 

Norms of Royalty to Mine Owners 
\_ (XVIII, 06-08-2001) 201 

Poaching ofOcers 
(XVIII. 06-08-200 I) 127-128 

Power Generation During the Ninth Pl;;, 
(XIX, 23-08-200 I) 319-320 

Special Tariff Regime to Pakistan 
(XVIII, 17-08-2001) 63 

Special Tourism Areas 
(XVIII, 16-08-2001) 349-350 

Steps to Increase Trade with Australia 
(XVII, 03-08-2001) 236-237, 

Super Cyclone in Orissa 
(XVIH, 16-08-2001) 279-280 

Supplementary Demands for Grants-
General 
(XIX, 28-08-2001) 397 

Swarna Jayanti Vidya Vikas Antariksh 
Upagraha Yojana 
(XIX, 22-08-2001) 241-242 

TV Tower at Ajmer, Rajasthan 
(XVII, 03-08-2001) 122 

Upgradation of Minor Ports 
(XIX, 23-08-200 I) 169-170 

Singb Deo, Sbrimati Sangeeta Kumari 

Committee on Public Undertal\.i(l';~ Stu,;y 
Tour Reports 

(XVII, 03-08-200 I) 317 
Development ofSSI 

(XIX, 22-08-2001) 36-37 
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Development of Towns and Cities in 
Orissa 
(XVUI, 14-08-20(1) 253-257 

Mahila Polytechnics in Madhya Pradesh 
(XVIII, 14-08-2001) 211-212 I 

Review ofNCERT Text Boob of History 
(XVIII, 07-08-20(1) 1S5 Doctors in Rural Areas 

(XVUI,I-08-2001)30-31 Slap, Dr. Rap ....... b Prasad 
Functioaing of Central Social Welfare Adulterated Milk 

Board (XiX. 22-08-20(1) 71-72 
(XIx. 21-08-20(1) 51-7! 

Handloom Development Scheme 
(XIX. 23-08-200 I) 31-43 

Advoc.tes Welf.re Fund 
CoM1dcration 
(XVIII. 06-08-2001) 355-358 

BiII-

Kasturba Gandhi Swatantra Vidyalaya Aeroplane's Crab 
Yojana (XVII. 25-07-2001) 120-122 
(XVIll. 14-08-200 I) 225-226 

LoadinglUnloading of Goods 
(XiX. 23-08-200 I) 259-260 

Plantation of Medicinal Plants 
(XIX. 23-08-2001) 163-168 

Power Supply in Orissa 
(XVIII, 16-08-2001) 240 

Problem of Fertility of Land 
(XVIII. 16-08-2001) 51-55 

Setting up of Engineering Colleges 
(XVII. 31-07-2001) 91-92 

Setting up ofTasIt Forc:e 
(XIX. 28-08-200 I) 259 

Telecom facilities 
(XVII, 23-07-2001) 279-212 

Welfare ofTribais 
(XVIII, 07-08-2001) 12-40 

Slap, Sllri Ra. P,....d 

Allocation for National Highways 
(XVII, 30-07-20(1) 260-270 

Allocation of Spcctrwn 
(XVIII, 06-08-200 I) 165 

Animal Energy SystcIn 
(XIX, 28-08-20(1) 103-104 

Banks Private Banking Industry 
(XVII, 03-08-200 I) 185-187 

Bilatcral agreements between Air India 
and other airlines 
(XVII. 23-07-2001) 39 

CemraI Sales Tax (Amendment) Bill 
(XIX, 28-08-20(1) 452 

Change in Gadgil Mukherjee Fonnula 
(XVII, 25-07-20(1) 133-143 

Cinema on CoIlCUll'CDt List 
(XVIII,17-01-2001)39-40 

Classification of Cilia 
(XVII. 27-07-20(1) 205-206 

According Central Univmity Status to 
State Universities Cleaning ofYanftIna River 
(XIX. 21-08-2001) 15-16 (XVII, 23-07-20(1) 119·192 

Slap, Cit. Tej ... eer 
Approval for Projects 

(XVIII. 8-08-2001) 82-14 

Funds for NGOs 
(XVII, 25-07-2001) 218 

Integrated Education Scbcmc 
(XIX, 21-08-200 I) 46-48 

Compel_ion to Dependc:ats ofTerrorisls 
Killed 
(XIX, 21-01-2001) 161 

CornpuIer Courses 
(XVII. 24-07-2001) 126-27 

Constitution (Ninety-first) Amendment 
Bill - Consid. 
(XIX, 21-08-2001) 264-267 
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Controversy in Bihar and Jharkhand 
(XVIII, 16-08-2001) 297 

Demands of Extra-Departmental Agents 
(XVIII, 06-08-200 I) 229-230 

Disapproval of Indian Council of World 
Affairs (Second) Ordinance and Indian 
Council of World Affairs Bill 
(XIX, 23-08-2001) 443-447 

Disapproval of Live-Stock Importation 
(Amendment) Ordinance and Live-
Stock Importation (Amendment) Bill 
Considered & Adopted 
(XVIII, 8-08-2001) 330-331 

Disinvestment of Public Sector 
Undertaking (OUR 193) 
(XVIII, 20-08-200 I) 427-430 

Disinvestment of Public Sector 
Undertakings (OUR 193) 
(XIX, 23-08-2001) 546-549 

Economic package for Bihar 
(XVIII, 17-08-200 I) 284-87 

Energy Conservation Bill - moved 
(XVIII, 16-08-200 I) 433-436 

Facilities Provided Under Mugha1sarai 
Division in Bihar 
(XVIII, 16-08-2001) 200-03 

Fake Medicines 
(XVII, 01-08-2001) 345-347 

Geethakrishnan Committee Report 
(XVII, 03-08-2001) 33-34 

Government of Union Territories and the 
Government of National Capital 
Territory of Delhi (Amendment) Bill-
Consid. and passed 
(XVIII, 16-08-200 I) 403-07 

Hyderabad Export Duties (Validation) 
Repeal Bil~nsideration 
(XVIll, 06-08-2001) 339-340 

Indian Medical Council (Amendment) 
Bill--Consid. 
(XIX, 21-08-2001) 227-229 

Indian Railways Companies (Repeal) 
Bill-Consid. 
(XVm, 20-08-2001) 364-366 

Influx from Pakistan (Control) Repealing 
(Repeal) Bill-Consid. 
(XIX, 21-08-2001) 201-202 

Inter-State Water Disputes (Amendment) 
Bill 
(XVII, 03-08-2001) 338-340 

Inter-State Water Disputes (Amendment) 
Bill--Contd. 
(XVU, 27-07-2001) 337 

Kashmir Issue 
(XVII, 24-07-2001) 244-245 

Land Resource Management Policy 
(XVII, 31-07-2001) 300-301 

Loans for Construction of Godowns 
(XVII, 27-07-2001) 112-118 

Loss of Life and Property due to flood, 
draught and other naturaJ calamities in 
various parts of the country (OUR 193) 
(XVllI, 8-08-2001) 366-373 

Manipur Budget-General Discussion 
and Demands for Grants on Account-
Manipur 
(XIX, 28-08-200 I ) 441 

Match Fixing 
(XVII, 30-07-2001) 24-27 

Medical Equipments in AIIMS 
(XVIII, 8-08-2001) 7-8 

Guidelines for Allotment of National Reconstruction Crops Scheme 
.- Accommodation to Political Parties (XVII, 30-07-2001) 159-162 

(XVIII, 07-08-2001) 181-185 NDMC Drops Drug Firms from its New 
Supply List 
(XIX, 22-08-200 I) 194 

Herbal Plant 
(XVIII, 8-08-2001) 130-132 
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Non-Members in the Council of Ministers i Tourism Project of Bihar 
(XIX. 23-08-2001) 4-17 i (XVIII, 16-08-2001) 231-35 

Performance of Sports Persons 
(X\%. 20-08-2001) 12 

Polluting slaughter houses 
(XVII. 23-07-2001) 292-293 

:1 Trade Unions (Amendment) Bill (Consid) 
. (XIX, 24-08-200 I) 388-91 
I Universalisation of Primary Education I (XVIII, 07-08-2001) 368-370 
I Vehicular Pollution 

Railways Companies (Substitution of I (XVII, 23-07-2001) 375 
Parties in Civil Proceedings) Repeal 
Bill 
(XVIII. 20-08-2001) 369-370 

Violation of Guidelines by Adoption 
Agencies 
(XVII. 01-08-2001) 317-326 

Rationalisation of Law on Women's I W8rehousingCorporations(Amendment) 
Bill Prop<~ I 

(XVII, 31-07-2001) 65~7 I (XVIII, 20-08-2001) 387-390 
I Working of Coal Industry 

Registration and Other Related Laws i (XVIII 07-08-2001) 301-302 
(Amendment) Bill I' 
(XIX. 28-08-200 I) 464 I Singh, KUDwar AkbHesb 
. .. I Clarifications on the Statement made by 

Revised GUidelines for Watershed: the Home Minister on 31-07-2001 on 
Development Programmes ! the Killing ofShrimati Phoolan Devi 
(XVII, 31-07-200 1 )265-266 I (XVII, 01-08-200 I) 446-448 

Rural ElectrifICation under PMGY II Creation of Fund for R&D in Pharma 
(XVII, 25-07-2001) 93-94 Sector i (XVII, 24-07-200 I) 181-183 

Salt; of Surplus Stocks by FCI I 
XVII. 27-07-2001) 249-250 I Employment on Compassionate Ground 

, . I (XIX, 28-08-200 I) 312-3 I3 
Saldlite Monc:y OrderlSpeed Post Facility ! Estimates for Maintenance and New work 

(XVII. 30-07-2001)228-237 i (XVII, 23-07-2001)274 
I 

Scheduled Castes and the Scheduled i Extortion of Money from Passengers 
Tribes (Reservation in Services) Bill I (XIX. 23-08-2001) 185-186 
(XIX, 24-08-2001) 413-18 FERA Violation 

Statutory Resolution Re-Approval of 
Proclamation issued by President in 
Relation to the State of Manipur 
(XVII. 30-07-2001) 372-375 

Supplementary Demands for Grants-
General 
(XIX, 28-08-2001) 366 

Tax on Consumption of Meat 
(XVii. 03-08-2001) 269-270 

(XVII. 03-08-2001) 165 
Installation of Coin Box Telephones 

(XVIII. 20-08-2001) 99-100 
Killings of Amamath Pilgrims in Jammu 

and Kashmir by Militants 
(XVII. 24-07-2001) 401 

Loss of Life and Property due to flood, 
draught and other natural calamities in 
various pans of the country (OUR 193) 
(XVIII, 8-08-2001) 337-341 

·-1 
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t· MBBS Degree Holders from abroad 
(XIX, 22-08-2001) 25-26 

Prices of Life Saving Vaccines 
(XIX, 28-08-2001) 229-230 

Procurement of Wheat 
(XVII, 03-08-2001) 67-68 

RBI's Observation on Government 
Finances 
(XIX, 24-08-200 I) 9-10 

Regarding Pension and other facilities to 
Goa Freedom Fighters 
{XVIII. 16-08-2001) 396 

Unifonn Scandal 

I Loan to GOA by HUDCO 
'''-iX. 21·1)8-2001) 27-28 

I 
I Pr·llution in V:lrir·u~ Cities I (XVIII. 20-08-:WOI} 295-291') 

Threat to National Integrity 
(XIX, 21-08-2001) l3-i.j 

Validity of Tenders 
(XVIII, 16-08-2001) 251-52 

Singb, Shri C.N. 
Additional Cess on Petrol and Diesd 

(XVII. 30-07-200 I) 197-198 
Amamath Yatra 

(XVIII, 07-08-2001) 331-332 

429 

(XVIII, 06-08-2001) 155-156 
Violation of Drugs and Cosmetics Act 

(XVIII, 8-08-200 I) 244-245 

Appointment on Compassionate Grounds 
inCPWD 

Singh, Sardar Bula 
Post Based Rosters 

(XVII, 25-07-2001) 178 
Scheduled Castes and the Scheduled 

Tribes (Reservation in Services) Bill 
(XIX. 24-08-200 I) 425-34 

Singb, Shri Brij Bbushan Sharan 
Awarding of Tenders 

(XVIII. 16-08-2001) 147 
Development of Petro -Chemic III Industry 

inU.P. 
(XVII, 31-07-2001) 75 

Export of Sugar 
(XVIII. 17-08-2001) 42-43 

(XIX. 21-08-2001) 98-:},,' 
ASYLUM Deaths 

(XIX, 22-08-2001) 201 
Bangladeshi and Nepali Immigrants 

(XVII, 24-07-2001) 85-86 
Basic Facilities to Residents ofGurgacn 

Phase-I 
(XIX. 28-08-2001) 133-134 

CBI Raids at the Residence of Fonner 
Chainnan. UTI 
(XVII, 03-08-2001) 242-246 

Central Sales Tax (Amendment) Bill 
(XIX, 28-08-2001) 454 

I Closure of Mines under Eel 
(XVII, 31-07-2001) 82-83 

Financial Irregularities in Construction of Covering of Rain Orain from INA Colony 
Fly-Overs in Delhi (XIX, 28-08-200 1) :'53 
(XVIII, 07-08-2001) 190 Disinvestment of National Ft"nii;zer Ltd. 

Fire in Ordnance Depots (XIX, 24-08-2001) 167-70 
(XVII, 25-07-2001) 34 Dismantling of APM 

Flood Control I (XIX. 23-08-2001) 279-280 
(XV..!I, 23-07-2001) 207-209 I Drugs and c~sm_etics R~~e~ 

Irregularities in Lucknow Junction Parcel I (XVII, 24 07 200 I) '-. ,) 
Office Explosion in Singareni Coai lVline 
(XVIII, 16-08-200 I) J45-346 i (XVII, 31-07-2001) 30 I 
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Fertiliser Concession Scheme 
(XVll. 24-07-2001) 325-26 

Gross Domestic Product 
(XVII, 27-07-2001) 188-189 

Growth rate of Infrastructure Sector 
(XVII, 27-07-2001) 263-265 

Inconvenience to Public Due to Blockage 
ofJtoads in Delhi 
(XIX, 21-08-2001) 41-42 

Indo-Pak Foreign Sec:retaries Meetings--
(XlX,22-08-2001) 1~201 

Indo-Pak Summit 
~I,2S-07-2001)337 

Killing of DalitslPersons of Minority 
Communities 
(XIX. 21-08-2001) 114-118 

Lasbkar-e-Toiba Threat to Indian Players 
_ (XVII, 24-07-2001) 279 

Pending FDI Proposals 
(XIX. 24-08-200 1) 86 

Per Capita Income and Expenditure 
(XVU, 01-08-2001) 258-260 

PovcrtylStarvation in Rural Areas 
(XVIII, 07-08-2001) 365-367 

Private partic:lpation in road construction 
(XVII, 23-07-2001) 350-352 

Reduction in Number of Holidays. 
(XIX, 22-08-200 I) 21 5-216 

Report on National Security System 
(XVII, 25-07-2001) 313-315 

Role ofNGOs in Literacy Programmes 
(XVII, 31-07-2001) 266-274 

Special Identity Cards for Annymen in 
Kashmir 
(XVII, 25-07-2001) 164-165 

Liberal and Secular Character of Indian Special Scheme for Providing Education 
to Tribals Education 

(XIX, 28-08-200 I) 115-116 
Losses to ICICI 

(XVII, 03-08-2001) ISl-IS4 
Manipur Budget-General Discussion and 

Demands for Grants on Account-
Manipur 
(XIx, 2'-08-2001)435 

Medical Equipments in AIIMS 
(XVIII, 1-08-2001) 2-10 

Migrantlm Foreign Countries 
(XVUl, 06-01-2001) 1S7-IS1 

Modernisation of postal services 
(XVII, 23-07-2001) 271-272 

Negative- Growth' by Automobile 
Industries 
(XVII, 27-07-20(1) 225 

Opening of Motels in New Delhi 
(XVIII, 14-08-200 1) 163-164 

. (XVIII, 07-08-2001) 255-256 
Subsidy to Jute Mills 

(XIX, 23-08-2001) 141-142 
Supplementary Demands for Grants--

General 
(XIX, 28-08-200 I ) 402 

Suspension of Sale and Repurchase of US-
64 of UTI 
(XVII, 27-07-2001) 4-S 

Trading in Sugar 
(XVII, 03-08-2001) 32-33 

Visit of US General 
(XVII, 01-08-2001) 361-362 

Visvesvaraya Iron and Steel Plants 
(XVII,24-07-2001) 

VRS of Air India and Indian Airlines 
(XVII, 30-07·2001) 100-101,241 

SlaP. Shri Cb.Ddn Bb ....... 
Pending Complaints with Directorate of 

Estates, CPWD. DDA and HUDCO AIDS Kits 
(XVIII, 07-08-2001) 162 (XVII, 2S-07-2001) 127 
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Concession on Imported and Indigenous PDS Network 
.- Fertilizers . (XVIII. 17-01-2001) 178 

~ 

(XVIII, 07-08-2001) 108 Reduction in Prices ofWbeat and Rice 
Crime Against Women (XVII, 03-01-2001) 26-28 

(XVII, 31-07-200 1) 273-276 Scrutiny of PSUs by CAG 
Demand of Natural Gas (XIX, 24-01-2001) 171-72 

(XIX, 23-01-200 1) 251-252 Setting up of Sanskrit Speaking Centres 
Devolution of Powers to States 

(XIX, 21-08-2001) 49 
Downsizing in Indian Airlines and Air 

India 
(XVII, 30-07-2001) 173-174 

Drugs Transit Point 
(XVII, 03-08-2001) 147 

Evaluation of Scheme 
(XVII, 01-08-2001) 200-201 

Export of Wheat 
(XVII, 27-07-2001) 277-278 

Fake Kisan Vikas Patras 
(XVIII, 06-08-200 I) 130 

Financial Assistance for BSNL 
(XVIII, 06-08-2001) 93-94 

Fixed Deposits under Fictitious Names 
(XVIII, 17-08-2001) 112 

Government Litigation Cases 
(XVIII, 16-08-2001) 125-126 

Ground handling services 
(XVII, 23-07-2001) 306 

Life Insurance Corporation 
(XVII, 27-07-2001) 246-247 

MAIL Delivery System 
(XVlI,30-07-2001)41-42 

Manufacturers of New Drugs 
(XVII, 31-07-2001) 129-131 

Merger of Instrumentation Limited with 
BHEL 
(XVII, 27-07-2001) 194 

National Highway Development 
Programme 
(XVII, 23-07-2001) 180-181 

in Universities 
(XIX, 28-08-200 1) 39-40 

Shedding of 1 500 more jobs 
(XVIII, 17-08-200 I) 209-10 

Vacancy of Top Posts in PSUs 
(XVII, 27-07-2001) 29-30 

SI ..... Slari Cllaadra Vijay 
Assessment of US Directors of 

Intelligence 
(XVII, 25-07-2001) 52-53 

International Airport at Port Blair 
(XVn, 30-07-2001) 117 

Loans to Small Farmers 
(XVII, 27-07-2001) 128-129 

Local call facility 
(XVU, 23-07-2001) 272 

Need to provide more Railway Servic.cs 
at Moradabad, Uttar Pradesh 
(MUR377) 
(XVII, 30-07-200 1) 315 

Road Accidents 
(XVIII, 06-08-2001) 36-44 

Sainik Schools 
(XVIII, 8-08-200 1) 117 

Screening Test for Doctors 
(XVIII, 8-08-2001) 137-138 

SinCho Sbri Cbhattrapal 
Clarifications on the Statement made by 

the Home Minister on 31-07-2001 on 
the Killing of Shrimati Phoolan 
Devi 
(XVII, 01-08-2001) 448-449 

Constitution (Ninety-first) Amendment 
Bill-Consid. 
(XIX, 21-08-2001) 272-273 
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St .... , Slari Digvijay 
Fall in Export of Silk 
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Losses Suffered by Super Bazar 
(XVII, 03-08-2001) 22-23 

(XVIII, 17-08-2001) 11-16 Narsimhan Committee Report 
Notifications under sub-section (3) of I (XVII, 27-07-2001) 216-222 

Section 30 of the Tobacco Board Act. National Youth Policy 
1975 (XVII, 30-07-2001) 31-3~ 
(XIx. 24-08-200 I) 320-21 

Sillgb, Sbri Jaswanl 
CBI Raids on Retired Air Force Officers' 

Premises-Statements 
(XVII, 30-07-2001) 298-300 

Need to provide Financial Assistance to 
Government of Himachal Pradesh to 
Prot~t Manikaran from Flood 
(MUR377) 
(XIX, 28-08-200 I) 346 

Recent Goodwill Visit to Nepal Permission for Developmental works of 
(XIX. 21-08-2001) 188-190 Himachal Pradesh 

Recen~ summit ~vel ~Iks held between I (X. VII. 23-07-2001) 286-288 
India and Pakistan In Agra (OUR 193) Physiotherapy Courses 
(XVIII, ~-O8-200 I) 400-429 I (XVII, 01 -08-200 I) 332-333 

SiDp, Sbn lAlJ,sbma. Pollution on ShoreslBeaches 
Policy to Attract Large Scale Investment (XVII. 30-07-2001) 207 

in Public Sector. 
(XVIII, 10-08-2001) 8 

Stagb, Shri Mahesbwar 
Black-marketing of Railway Tickets 

(XVIII. 10-08-2001) 229-31 

Cantonment at Averi 
(XVII, 25-07-2001) 65 

Child Labour Abolition Act 
(XVII. 23-07-2001) 30-31 

Creation of new Battalions 

Promotion of Animal Husbandry Dairy 
Development 
(XIX. 23-08-2001) 88-89 

Recommendations of R. V. Gupta panel 
(XVII, 03-08-200 I) 96-97 

Request for Changing Name of Airports 
inH.P. 
(XVIII, 06-08-200 I) 115 

Rotting of Wheat in FCI Godowns 
(XVII. 03-08-2001) 272 

(XVII. 01-08-200 I) 233-234 Water Pollution in Delhi 
Diversion of Subsidised Commodities of (XVIII, 14-08-200 I) 92 

FCI I Singh, Sbri PnbhuDatb 
(XVII. 03-08-2001) 255 I Accidents on national highway-8 

Fall in Value of Rupees (XVII, 23-07-2001) 335-336 
(XVII, 27-07-2001) 9-10 I Allocation of Funds under PMGY 

Increase in Fares of Indian Airlines and! (XVIII. 14-08-2001) 249-252 
Air India 
(XVIII. 06-08-200 I) 33·34 

Loss of Life and Property due to flood, 
draught and other natural calamities in 
various paris of the country (OUR 193) 
(XVIII, 8-08-200 I) 34 I ·345 

Amamath Yava 
(XVIII. 07-08-2001) 331-332 

Bank Fraud Criminal Slipped Out of the 
Country 
(XVII, 31-07-2001) 136-137 
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Bank Loan Defaulters 
(XVIII, 17-OS-2ool) 191 

I Fake Medicines 
(XVII, 01-OS-2001) 345-347 

Bonded Labour General Financial Rules Regarding Rate 
(XVII, 23-07-2001) 107-IOS I Contracts 

Case Registered by CBI against Export I (XVIII, 17-08-2001) 192 
Comp.anies GPF of Employees ofDDA 
(XVII, 27-07-2001) 291-292 (XIX, 2S-OS-2001) S9-9O 

Cases registered under Prevention of 
Corruption Act 
(XVIII, S-OS-2OO I) 90-93 

CBI Raids at the Residence of Fonner 
Chainnan, UTI 
(XVII, 03-08-2001) 242-246 

Check on Corruption 
(XVII, 01 -OS-200 I) 202-203 

Clarifications on the Statement made by 
the Home Minister on 31-07-2001 on 
the Killing of Shrimati Phoolan Devi 
(XVII, 0I-OS-2001) 43S-439 

Clients Charter 
(XIX. 22-08-2001) 213 

Constitution (Ninety-first) Amendment 
BilJ-(;onsid. 
(XIX. 2I-OS-2001) 267-269 

Corruption in Railways 
(XIX. 23-OS-200 I) 231-232 

CVC Bill 
(XVII, 01-08-2001) 62 

Delay in Justice 
(XIX. 23-0S-200 I) 300-301 

Disaster Management Committee 
(XVIII, 14-08-2001) 291-292 

Disposal ofMurderlKidnapping Cases by 
Delhi Police 
(XVIII. 07-0S-200 I) 353-354 

Dolphine Mobile Telephone Service 
(XVII. 30-07-200 I) 43-44 

~ Electronic Speed Governors 
(XVIII, 07-OS-200 I) 217-21S 

Export Fraud 
(XVII. 03-0S-2001) !94 

Import of Printing Press 
(XVII, 27-07-2001) 20-21 

Increase in Plan Outlay 
(XVIII, 16-0S-2001) 140-142 

Inspection of Banks 
(XVIII,17-08-2001)243 

Institutional Credit to Small and Marginal 
Farmers 
(XVIII, 16-08-2001) 273 

Losses rncurred by Air India and Indian 
Airlines 
(XVllI, 06-OS-200 I) 295-296 

Madhavpura Mercanile Cooperative Bank 
(XIX, 24-OS-2OO I) 1 10-11 

Maintenance of Accounts in Mahanagar 
Telephone Nigam Limited 
(XVII. 30-07-2001) 175-176 

Misuse of Funds taken by Companies 
from Banks 
(XVIII,17-0S-2001)214-15 

MLC Cases Registered in Safdarjung 
Hospital 
(XVlII, 07-08-200 I) 87-88 

Need to open a Central School at 
Mashkrakh (Saran) in Bihar at the 
earliest (MUR 377) 
(XIX, 23-0S-200 I) 415 

No Objection Certificate from C.v.C. 
(XVIII. 8-08-200 I) 222-223 

Non-functioning of Communication 
System 
(XIX, 22-08-200 I) 193 

Onion Prices 
(XIX. 24-08-200 I) 239-40 
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Payment for Imports 
(XJX, 24-OB-2OO I) 184-92 

Performance of Banks 
(XVII, 27-07-200J) 239-242 

Persons Tested Positive from BaMed 
Drugs 
(XVIII, 06-08-200 I) 228-229 

Private Placement Deals 
(XVIII. 17-08-2001) 128 

RBI Nominees on Boards of Banks 
(XVII, 03-08-200 I) 13-17 

Recent Summit-level talks held between 
India and Pakistan agra (OUR 193) 
(XVllI, 06-01-200 I) 393-398 

Recovery of Loans 
(XVII, 27-07-2001) 197-198 

Reinstatement of an Executive Engineer 
(XVII. 01-08-200 1) 278·279 

Revenue Deficit 
(XVII. 03-01·2001) 312·313 

Revision of Pension 
(XVII. 25-07·2001)62 

Revival of Madhavpura Mercantile 
Cooperative Bank Ud. 
(XVII, 27-07-2001) 190-191 

Security Deposit 
(XVIII. ~8.200 I) 87 

Seizure of Cocaine 
(XIX, 24-08·2001) 108-10 

Smuggling of Children 

Villa,es Notifred IS Urbanised 
(XVIlI. 14~8-2001) 59 

Violation of Or;,;nal Purpose by 
Charitable Hospitals 
(XIX. 21-08-2001) 28-30 

Sinell, Sbri Pnbtl •• tb 
Anti-Defection Law 

(XVIII, 16-08-200 I) 18-19 
Sineh. Shri Radlt. Moun 
CBI Raids 

(XVII. 25-07-2001) 67 
Discretionary Quota for Admission in 

Kendriya Vidyalayas 
(XVIII. 07-08-2001) 231-232 

Financial Assistance to Drought and 
Famine Affected Stales 
(XIX, 28-08-2001) 127-130 

Functioning of Polluting Units in Delhi 
(XVII, 31-07-2001) 301-302 

Illegal Construction in Delhi 
(XVII. 31-07-2001) 299 

Loss of Life and Property due to flood, 
draught and other natural calamities in 
various pans of the country {DUR 193) 
(XVIII. 8-08-2001) 361-366 

Need to review transfer policy in Kendriya 
Vidyalaya Sangathan, particulary in 
Bihar (MUR 377) 
(XVIII. 06-08-2001) 333 

Payment of Emergency Services I (XVII. 01-08-2001) 194 
I Power of Chairman ofKVS 

Cellular I (XVIII. 07-08-2ool) 121-122 
(XIX, 2}..()8.2ool) 90-91 

Spectram, ... Oues Against 
, TiJePhone Companies 

(XVIII. 20-08-2001) 160-163 
Uniform Scandal 

(XVIII. 06-08-2001) 155-156 
Unutilized Foreign Aid 

(XIX, 24-08-2001) 247-52 

Use of Poor Quality Material 
;. (XIX, 28-08-2001) 225-226 

Recommendations of Baldev Mahajan 
Committee 
(XIX, 28-08-2001) 107 

Recruitment of Teachers 
(XVII. 31-07-2001) 275-276 

Sinell, Shri Rajo 
Allocation of Funds under PMGY 

(XVIII. 14-OS-2001) 249-252 
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[AMual Plan for National Highways in Establishment of Chilly Board 
r Bihar (XVIII, 17-08-2001) 132 

(XVIII, 06-08-2001) 180 
Assistance for Upgradarion of National 

Highways in States 
(XVII, 30-07-2001) 275-76 

Export of Engines and Coaches 
(XIX, 23-08-200 I) 270 

Export of Handloom Products 
(XIX, 23-08-2001) 312-16 

Assistance through L1C and GIC to States Export of Sugar 
(XIX, 24-08-200 I) 253 (XVIII, 17-08-2001) 221-22 

Audit Repon of Banks 
(XVIII, 17-08-2001) 201 

Base Depots ofFCl in Bihar 
(XVII. 27-07-2001) 35 

Building for Telephone Exchanges 
(XVlIl, 20-08-2001) 77-81 

CGHS Dispensaries in Bihar 
(XVII, 01-08-2001) 201 

Communal Riots in Uttar Pradesh 
(XVII, 24-07-2001) 239-41 

Compensation Paid to Victims of Air 
Accidents 
(XVII, 30-07-2001) 287 

Financial Assistance for Construction of 
Dwelling Units 
(XVII, 31-07-2001) 144-48 

Foreign Exchange Reserve 
(XVIII. 17-08-2001) 232 

Funds Allocated in Bihar for Upliftment 
ofSSI 
(XVII. 25-07-2001) 336 

Funds Earmarked for Basic Facilities in 
Rural Areas 
(XV Ill, 07-08-200 I) 215-17 

Funds for Bihar 
(XVlll. 8-08-2001) 232-33 

Cons1rUCtion of Road OverlUnder Bridges ' Funds for Panchayati Raj Institutions 
in Bihar (XVII, 03-08-2001) 144-45 
(XVIII, 10-08-200 I )76-77 

Construction Work on RGDWM in Bihar 
(XVIII. 07-OB-2001) 91 

Consumer Welfare Fund, Bihar 
(XIX, 24-08-2001) 309-11 

Damage to RoadslBridges in Bihar 
(XVIII. 06-OB-2001) B6-87 

Development of Airports in Bihar 
(XVII, 23-07-2001) 2B3-84 

Direct Flight from Delhi to Patna 
(XVII, 30-07-2001) 217 

Domestic Demand for Cement 
(XIX, 24-08-200 I) 22-23 

Employment through KVlC in Bihar 
~. (XVIII. 8-OB-2oo I) 6G-62 

Employment to Educated Unemployed in 
Bihar under PMRY 
(XVII, 25-07-2001) 3Q4-05 

Funds for Training for SSI in Bihar 
(XVIII, B-OB-200l) 239-42 

Funds under CADP to Bihar 
(XVII. 23-07-2001) 364 

Incomplete project in Bihar. 
(XIX, 22-OB-2001) 72-73 

Infant Mortality 
(XVIII, B-OB-2ool) 22-23 

Infrastructural Facilities in Bihar 
(XVII. 30-07-2001) 140-41 

Internet Facility 
(XVIII, 20-OB-2001) 134-37 

Investment in Human Resource 
Development 
(XVII, 24-07-2001) 59-63 

Late Delivery of Money Orders 
(XVIII, 06-08-200 I) 6 
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LPG Dealers in Bihar 
(XVIII, 10-08-2001) 300-301 

Mid Day Meal 
(XIX, 28-08-2001) 254-255 

Mishra Committee Report(s) 

Production and Export of Chemical 
Fcrtilizcn lind Insecticides 
(XVIII, 14-08-2001) 92-102 

Production ofStccl 
(XIX, 21-08-2001) 137-138 

(XVII, 31-07-200 I) 24-26 Proposal for Rural Development Schemes 
N . S ,-_ .. Iou C n-.- (XVII, 24-07-200 I) 270-274 arcotics eucu Ul ustoms ........... w._ .. t 

(XVII, 27-07-200 I) 255-266 Rc-Evaluation of Results in Universities 
. (XIX, 21-08-2001) 145-147 

Need for ConstructIon of a Bypus in I. . . 
Lakhisarai District in Bihar under Recharging ofwatcr level In BIhar 
Prime Minister Sadak Yojana (XVII, 23-07-2001) 20-24 
(MUR 377) Reservation Quota at Delhi and Patna 

Railway Stations 
(XVII,30-07-2ool)312-313 (XVIII, 10-08-2001) 206-07 

New Branch Offices of L1C 
(XVIII,17-08-2ool)47-49 Setting up of Special Dairy Cooperative 

I Committees 
Non-Formal Educarion Centre I (XIX, 21-08-2001) 94-95 

(XVII, 24-07-2001) 109 i Shortage of Fcrtilizers in Bihar 
Number of Pending Applications under (XIX. 21-08-2001) 36-31 

PMRY in Bihar State Commission for OBC 
(XVII. 25-07-2001) 190-193 I (XVII, 25-07-2001) 82-83 

Optical Fibre Cable I Study on Ground Water 
(XVII. 23-07-2001) 400-403 I (XVII, 30-07-2001) 48-49 

Outstanding I.T. against BanksIFinancial I Supply of Fcrtilizen to Bihar 
Institution (XVIII, 07-08-2001) 344-346 
(XVII. 27-07-2001) 289-290 I Telephone Adalats 

Paddy Procurement Centres 'I (XVIII, 20-08-2001) 273 
(XIX. 24-08-2001) 120-21 Telephone Exchanges in Kcralallnd Bihar 

Pending Projects of Bihar I (XVII, 23-07-200 I) 119-F9 
(XVII, 03-08-200 I) 58 Visit of Dignitaries 

Pending Schemes before KRlBHCO (XVIII, 8-08-2001) 249 
(XVIII, 07-08-200 I) 317-318 

Post Offices in Bihar 
(XVIII, 20-08-2001) 179 

Prime Minister's Rojgar Yojana 
(XVIJ, 03-08-200 I) 20S-212 

Private Banks in Bihar 
(XVII, 27-07-2001) 169-170 

Procurement of Foodgrains by FCI 
(XIX, 24-08-2001) 195-98 

World Bank Assistance for Quality 
Education in Bihar 
(XVIII,I4-0I-2oo1)308 

World Bank's Assistance to States for 
Agriculture 
(XJX, 23-08-2001) 146-148 

Slat ... Shri Ram Prasad 

! Action Against Companies by SEBI 
(XVIII, 17-01·200 I) 79·80 
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Bilateral agreements between Air India 
.... and other airlines 

(XVII, 23-07-2001) 39 
Compensation to Dependents of Terrorists 

Killed 
(XIX, 21-08-2001) 168 

Controversy in Bihar and Jharkhand 
(XVIII, 10-08-2001) 297 

Corruption in DDA 
(XVIII, 07-08-2001) 371-372 

Custodial Deaths 
(XVII, 31-07-2001) 84-88 

Fake Medicines 
(XVII, 01-08-2001) 345-347 

Fast Track Couns 

Number ofSSI 
(XVII, 01-08-2001) 195 

Sale of Surplus Stocks by FCI 
(XVII. 27-07-2001) 249-250 

Satellite Money Order/Speed Post Facility 
(XVII, 30-07-2001) 228-237 

Universalisation of Primary Education 
(XVIII, 07-08-2001) 368-370 

Singh. Shri Ramanand 
Adequate Funds for Completion of All 

Pending Projects (Res) 
(XVII. 03-08-200 I) 359-365 

AgraSummit 
(XIX. 22-08-200 I) 364 

(XVIII, 10-08-2001) 299 Allotments Under Various Schemes by 
Funds Allocated by HUDCO I DDA 

(XVIII, 07-08-2001) 129-138 (XVIII, 07-08-2001) 247-248 
Funds for NGOs I Bansagar Inter-State Irrigation Project 

(XVII, 25-07-2001) 218 I ,(XVII, 30-07-2001) 112-113 

Gross Domestic Products I Cnme Rate 
(XVII, 03-08-2001) 265 (XVII, 31-07-2001) 20-22 

Handing over of Old Secretariat Building I Encroached Forest Land 
(XVIII, 07-08-2001) 337-338 I (XVIII. 06-08-2001) 52-53 

Imposition of Labour Laws by Developed I Forest (Conservation) Amendment Bill 
Countries I (Amendment of Section 2) 
(XVIII, 06-08-200 I) 105-106 (XIX, 24-08-200 I )399 

Killing of Innocent People in Jammu and I IssUance of Passpons 
Kashmir , (XVII, 25-07-2001) 53-55 
(XVIII, 8-08-2001) 298 I Jawahar Gram Samridhi Yojana 

Match Fixing I (XVIII. 07-08-2001) 259-266 
(XVII, 30-07-2001) 24-27 I Militant Activities After Indo-Pak 

Melting of Himalyan Range by Pak I Summit(s) 
(XVII, 31-07-2001) 261-262 I (XVIII, 07-08-2001) 75-76 

Mid-Day Meal Scheme Misbehaviour with SC/ST Employees 
(XVII. 31-07-2001) 42-43 (XVIII, 17-08-2001)73-74 

National Reconstruction Crops Scheme 
~. (XVII. 30-07-200 1) 159-162 

Need to Open a Sainik School atArrah in 
Bhojpur District, Bihar (MUR 377) 
(XVII, 25-07-2001) 368-369 

Need to assist Madhya Pradesh 
Government to meet electricity 
shortage particularly in rural areas of 
the State (MUR 377) 
(XVII. 31-07-200 I) 316 
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PcrsonsAft'ec:tcd by Renal Failure 
(XVII, 2S..()7-2001) 206 

Physiotherapist 
(XIX, 22"()8·2001) 216 

Shortage of lAS Officers 
(XVIII, 8"()8-200 I) 79-81 

ShlNtage oflPS Officers 
(XVIJI,07..()8-2001) 161 

Vacant Posts in Defence Forces 
(XVIII, 1-08·200 I) 88-89 

Siap. Shri RaIDJiv •• 

Afro-Asian Games 
(XVII, 23..()7-2001) 179 

AIR, Narbal Srinagar 
(XVII, 03-08-2001) 196 

Anomalies in National Textile Policy 
(XIX, 23..()B-2001) 139·140 

Attack on Christians 
(XIX, 21"()8-2ool) 17S-171 

Bopb Blasts in Delhi 
(Xvn. 24..()7-2001) 199·200 

Catering Contract 
(XIX, 23"()B-200 1) 287-288 

Genetically Modified Food 
(XV1lI. 14-08-2001) 12-13 

Hike in Court Fees 
(XIX. 23"()8-2001) 343-344 

Huge Foodgrains Stocks in Fel Godowns 
(XVII, 03..()1-2ool) 91-99 

Indian Railways Catering and Tourism 
Corporation 
(XIX. 23-08-2001) 138-139 

Indo-France Agreement on RADAR and 
Submarine 
(XVII, 01..()8-2001) 17S 

Indo-Nepal Ties 
(XVII, 2S..()7-200I) 204-206 

Lack of Air Bases in Southern India 
Peninsula 
(XVll, 2S-07-2ool) 44 

Meeting of Indian Medical Association 
(XIX, 22..()8-2001) 249-2S0 

Need to extend Sakri-Hasanpur Rail line 
upto Barauni in Bihar (MUR 377) 
(XVII, 2S..()7-2001) 369 

Pcrfonnancc ofKrasnopol Shell 
(XVII, 0I"()I·2oo1) 23S-236 

Pollution in Various Cities 
(XVIII, 20..()1-2oo1) 29S-296 

Ccascfarc in Nagaland Public Enterprises Selection Board 
(XIX. 2I..()8-2ool) 137 I (XIX, 22..()8-2001) 79-80 

Committee for the Development of I Radioactivity Induced Ailments 
North-East States (XVIII. 1..()1-200 I) II S-1I6 
(XIX. 2I"()8-2oo1) 87-11 I Rashtriya 8hasaAyog 

Corruption Among BSF Jawans Posted (XIX,2B..()8-2001) 317-318 
Along Indo-Bangladesh Border Revival oflPC 
(XVII, 24"()7-2001) 253-54 (XIX. 2I..()8-2001) 136-137 

Cutflow of UTI funds Running of Cinema Halls without Safety 
. (XVII.27"()7-2001)1I1-112 Norms 
Diplomatic Gifts of Precious and I (XVII, 24-07-2001) 107 

Endangered Wildlife Smuggling from Nepal ~ 
(XVII, 30..()1-2001) 121-130 (XIX, 24"()8·2001) 95·96 

Failure ofPDS in Bihar 
(XVII, 03"()8·2001) 111-112 

Sprinkling of Ash by Pakistan 
(XVIII, 06-01-2001) 101 
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Stoppage of Rice Sale by PCI 
(XVII, 27-07·2001) 157·158 

Technology Day 
(XIX, 21-08·2001) 125·126 

Testing ofOSA·AK, Missiles at Chandipur 
by Russia 
(XVII, 25-07·2001) 307·308 

Uphaar Fire Incident 
(XIX, 28-08·2001) 141·142 

Utilisation of Earthquake amount 
(XVII, 25-07·2001) 328·329 

Vacant Posts of Vice-Chancellors 
(XVII, 31-07·2001) 135 

Withdrawal from participation in major 
cricket tournaments 
(XVII, 23-07·2001) 273 

Yadong Land Post 
(XIX, 22-08·2001) 78 

Sialb, Shri Rampal 
Customs Duty on Betel Leaf 

(XIX, 24-08·2001) 19·22 

Bomb Blasts in Delhi 
(XVII, 24-07·200 I) 199·200 

Construction of Building and Fly Over at 
IGIA 
(XVII, 30-07·2001) 191·193 

FOI in Airport, Township and Tourism 
Sector 
(XVII. 27-07·2001) 146-147 

Gauge Conversion of Gonda-Gorakhpur 
Loop Line . 
(XIX, 23-08·200 I) 294 

Gauge conversion of Gonda-Gorakhpur 
Loop line in U.P. (MUR 377) 
(XVIII, 14·08·2001) 346 

Implementation of Poverty Alleviation 
Programme(s) 
(XVIII, 07-08·2001) 108·111 

Indo-Israel Talks on Pilotless 'Lakehya' 
Planes 
(XVIII, 8-08·2001) 158·159 

Investment in Agriculture 
(XIX. 23-08·2001) 293·294 

Need to set up industries at Sidharthnagar 
district, U.P. (MUR 377) 
(XVII, 31-07·2001) 317·318 

Pending Hyde! Power Projects 
(XVIII, 10-08·200 I) 308-309 

Policy to Attract Large Scale Investment 
in Power Sector. 

.<XVIII, 10-08·200 I) 1·8 

Prices of Medicines 
(XIX. 28-08·200 I) 154 

Privatisation of ILD Telephone Services 
Construction of Over Bridge at Daliganj (XVIII, 06-08-2001) 66 

(XVIII, 10-08-200 I) 239-40 . 
Research and Development on Vaccines 

Consumer Confederation of India (XIX, 21-08-200 I) 12-13 
(XVII 27-07-2001) 224 .. . . .' .. I Setting up of Financial Institute for Hydel 

Conversion of Children In Jammu and Power Projects 
Udhampur (XIX, 23-08-2001) 203-204 
(XVIII, 07-08·2001) 124 

Desalination of Sea Water 
(XVIII, 07-08·200 I) 323·324 

Disinvestment ofPSUs 
(XVII, 03-08·2001) 123·125 

Environment Conservation Scheme 
(XVIII. 06-08·200 I) 244·245 

Shrinking of Glaciers in Himalayas 
(XVIII, 20-08·200 I) 48 

Tax Rebate for LIe Policy Holders 
(XVIII, 17·08·200 I) 143 

Singh, Sbri Tilakdhari Prasad 
Promotion ofSSls under CPO Scheme. 

(XIX, 22·08·2001) 196·197 
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Sia.Ia, Slari.ali KaDti 
Action Against Companies by SEBI 

(XVIII, 17-08-2001) 79-80 
Anti-Defection Law 

(XVIII, 16-08-2001) 14-22 
Clarifications on the Statement made by 

the Home Minister on 31..1)7-2001 on 
the Killing ofShrimati Phoolan Devi 
(XVII, 01-08-2001) 434-436 

Classification of Cities 
(XVII, 27-07-2001) 205-206 

I Rationalisation of Law on Women's 

I ~:~ 1-07-2001) 65-67 I Recent Summit level Talks held between 
India and Pakistan in Agra (OUR 193) 
(XVII, 01-08-2001) 532-534 

Rural Electrification under PMGY 
(XVII, 25..()7-2oo1) 93-94 

Setting up of Cultural Cenb'es 
(XVII, 01-08-2001) 173-174 

I Telecasting Uncensored Programmes 

Constitu!ion Amendment Bill 
Panchayati Raj Institutions 
(XVII, 24-07-2001) 123 

I (XVIII, 17-08-2001) 23-24 
on I 

, Violation of Guidelines by Adoption 

Consumer Organisations 
(XIX, 24-08-200 I) 311-15 

Funds for NGOs 
(XVII, 25-07-200 I) 218 

ImponofDAP 
(XVII,3I-07-2ool)60-61 

Issue ofLOI to Telecom Companies 
(XVII, 30-07-200 I) 251-252 

Kashmir Issue 
(XVII, 24..()7-2ool) 244-245 

Land Resource Management Policy 
(XVII, 31-07-2001) 300-301 

Loans for Construction of Godowns 
(XVII, 27-07-2001) 112-118 

Manged leased line data network 
(XVII, 23-07-2001) 300-30 I 

Need to declare certain State roads in 
Bihar as National Highways (MUR 
377) 
(XVIII, 20"()8-2ool) 353 

1 Agencies I (XVII, 01-08-2001) 317-326 I Working of Coal Industry 

I (XVIII, 07-08-200 I) 301-302 
I SiD.Ia, Shri •• ti Rajkumari Rata. 
I Cabinet Sub Committee for CRf 
i (XVII, 23-07-2001) 391-392 
I Check on Corruption 

(XVII, 01 -08-200 I) 202-203 
Cleaning of Ganga between Kanpur and 

Allahabad 
1 (XVII, 30..07-2001) 123 

I Construction of By-Passes in Allahabad 
(XVIII, 20-08-2001) 142-143 

I Construction of Overbridges in Uttar 
Pradesh 
(XVIII, 16-08-2001) 208-09 

Development of Wasteland 
(XIX, 21-08-2001) 163-167 

Formulation of Nodal Agency to Remove 
Poverty . 
(XVII, 25-07-200 I) 108-109 

Non-Members in the Council of Irregularities in HandloomIHandicrafts 
Ministers Sectors 
(XIX, 23-08-2001) 4-17 (XIX, 23-08-2001) 345-346 

Pending Power Projects of Bihar 
(XVIII, 16-08-2001) 207-08 

Irription projects of Uttar Pradesh 
(XVII, 23-07-2001) 107 
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Need to review the working of Pradhan 
>- Mantri Sadak Yojana in UP (MUR 

377) 
(XIX, 23-O8-~00 1) 413-413 

Private Telephone Operators 
(XVII, 23-07-2001) 326-328 

Review ofPerfonnance ofGannents and 
Textiles Production 
(XVIII, 1'6-08-2001) 22-26 

Setting up of Power Plants 
(XIX. 23-08-2001) 213-220 

Sick Sugar Mills 
(XVIIl, 17-08-2001) 148-5\ 

Standard of Sports in States 
(XVII, 30-07-2001) 205-206 

Violation oflnvesunent Rules 
(XVIII, 17-08-200 I) 96-97 

Singh, Shrimati Shyama 
Additional Cess on Petrol and Diesel 

(XVII. 30-07-2001) 197-198 
Adequate Funds for Completion of All 

Pending Projects (Res) 
(XVII. 03-08-2001) 375-377 

Antyodaya Yojana 
(XIX. 24-08-200\) 200-07 

Appointment of Commission to Probe in 
to Drug abuse Scandal 
(XVIIl. 06-08-2001) 126 

Arrest of Union Minister in Tamil Nadu 
(XVII. 24-07-2001) 331-332 

Ban on Smoking 
(XVIII. 8-08-2001) 154-155 

Bollywood Nexus with Underworld 
(XVII. 24-07-2001) 242-243 

CNG Stations in Delhi 
(XIX, 23-08-2001) 262-263 

Collision Avoidance System in Aircraft 
(XVIII, 20-08-200 1) 205 

Committee on environmental and health 
care system 
(XVlI, 23-07-2001) 197 

Compensation to Accident Victims 
(XIX, 23-08-2001) 327-328 

Cross Border Terrorism 
(XVII, 24-07-2001) 205-206 

Death of Peacocks 
(XVIII, 06-08-2001) 200-201 

Deployment of Army Enroute to 
Amamath Yatra 
(XVII, 0 \-08-200 1) 300 

Distribution of Subsidised Foodgrains 
(XVII, 03-08-2001) 215-220 

Expert Committee for Restructuring of 
DDA 
(XIX, 21-08-2001) 119-120 

Fake Currency Racket 
(XVII, 24-07-2001) 265-68 

Fall in Production in PSUs 
(XVII, 03-08-2001) 6-13 

Family Planning Programme. 
(XIX, 22-08-2001) 55-56 

Fencing on Indo-Pak Border 
(XVII, 31-07-2001) 62 

Fire Accident in Underground Coal Mines 
(XVIII, 07-08-2001) 236-237 

Fire at INS Amba 
(XVII, 25-07-2001) 209 

Functioning of Prasar Bharati 
(XVII. 27-07-2001) 30-31 

Government Finances 
(XIX, 24-08-2001) 39-40 

I Growth of Electronic Sector 
(XVIII. 8-08-200 I) 93-96 

Illegal ConstructionslEncroachments 
(XVIIl. 14-08-2001) 60-61 

megal trade of Shahtoosh shawl 
(XVII, 23-07-2001) 183-185 

, Impact of Computers on Eyes 
(XVIII. 8-08-200 I) 126 

Implementation of Pollution Control 
Rules 
(XVIII. 20-08-200 I) 40-41 
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Import of Crude Oil for Panipat Refinery Private Panicipation in Exploration and 
(XVln, 16-08-2001) lSI-52 Production of Coal 

Import of Oil Exploration Equiplnents (XVIII, 07-08-2001) 327-328 
(XVIII, 16-08-2001) 170 

Import of Rough Diamond 
(XVII, 27-07-2001) 234-235 

Increase in Import due to Delay on the 
PanofDRDO 
(XVII, 01-O8-200l) 136 

Indian Fishermen Languishing in Palt Jails 

Privatisation of Airports 
(XVII, 30-07-2001) 187-188 

Production in Sick PSU's 
(XVII, 03-08-2001) 254-255 

Protection of Wildlife Sanctuaries 
(XVIt 30-07-200 I) 2119-290 

Purchase of Simulators 
(XVII, 01-08-2001) 192-193 (XVII, 01-08-2001) 176 

Indo-France Agreement on RADAR and 
Submarine Rejec:tion oflndian Wheat 
(XVII. 01-08-2001) 175 (XVII, 27-07-2001) 195-196 

Indo-Nepal loint Working Group Revised Guidelines for Watershed 
Meeting I Development 
(XVII, 25-07-2001) 92-93 (XVIII, 07-08-2001) 190-191 

Laclt of Facilities at Ordnanc:e Depots Revision of Prices of Formulations by 
(XVII, 25-07-2001) 202-203 NPPA 

Late Delil'Cry of Money Orders 
(XIX, 2I-08-2ooJ) 12 

(XVIII, 06-08-200 I) 10 Rise in Illegal Trade of Wildlife 
Loss of Life and Property due to flood,! (XVII, 30-07-2001) 101-103 

draught and other naIUral calamities in Security Cover of Former Prime Minister 
v.ious parts of the ceuntry (DUR 193) (XVUI, 07-08-200 I) 229-230 
(XVIII, 8-08-2001) 357~361 

Losses to Sharat Sandutr Nigam Limited 
(XVII, 23-07-2001) 29a-299 

Setting up of Ganga Action Cell 
(XVIII, 20-08-200 I ) 253-255 

Shifting of Industrial Units Around Taj 
Modernisation of Central Para-Military (XVII, 30-07-2001) 294;.295 

Forces 
(XVII, 31-07-2001) 89-90 

Modernisation of Police 
(XVIII, 14-08-2001) 211 

Slowdown in Industrial Growth 
(XVII, 27-07-200J) 243-245 

Strengthening Debt Recovery Tribunals 
(XVII, 27-07-2001) 247-248 

Objections by Oil Companies on Inter-
State Gas Pipelines Upgradation of Intelligence Agenc:ies 
(XIX, 23-08-2001) 169 (XVIII, 07-08-2001) 353 

People residing along Indo-Nepal Border Visit of Foreigners in the Country 
(XVIII, 14-08-2001) 61-62 I (XIX. 28-08.2001) 159-160 

Pollution in Various Cities Water Crisis 
(XVIII, 20-08-2001) 295-296 I (XVIII, 06-08-2001) 110-112 

Private Investment in Railways I Winding up of Coal Controller OffICeS 
(XVIII, 16-08-200 I) 179-180 (XVIII, 14-08-200 1) 10 I-I 02 

-( 
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Sinha, Sbri ManoJ 
t Delhi Metro Rail Project 

(XVII, 31-07-200 I) 73-74 
Lindane to Prevent Malaria 

(XVII, 01-08-2001) 202 
Patel Commission 

(XVIII, 8-08-2001) 75 
Sinha, Sbrl Yubwant 
Appropraiation (No.3) Bill 

(XIX, 28-08-200 I) 417-418 
Central Bank of India's NPAs 

(XIX, 24-08-200 I) 3-5 
Customs Duty on Betel Leaf 

(XIX, 24-08-2001) 19-22 
Manipur Budget 

(XIX, 21-08-2001) 177 
Manipur Budget-General Discussion and 

Demands for Grants on Account-
Manipur 
(XIX, 28-08-200 1) 445 

Mismanagement of UTI Funds 
(XIX, 21-08-2001) 180-181 

RBI's Observation on Government 
Finances 
(XIX, 24-08-2001) 8-12 

Restructuring ofIncome Tax Department 
(XIX, 24-08-200 I) 13-18 

Sudden Fall in Sensex of Bombay Stock 
Exchange 
(XIV, 07-03-2001) 344-347 

Supplementary Demands for Grants-
General 
(XIX, 28-08-200 1) 381,404 

Siv.kumar, Shrl V.S. 
Anti Poverty Schemes 

(XVlII, 07-08-200 I) 200 

Construction ofTrivandrum NH-47 By-
Pass 
(XVII, 30-07-2001) 254-255 

Fast Track Highways as Part ofNHDP 
(XVII, 30-07-2001) 133-134 

Financial Crunch 
(XVII, 03-08-20(1) 268-269 

I. T. Education in Schools/Colleges in 
Kerala 
(XVII, 31-07-2001) 139 

Land for Trivandrum Airport 
(XVII, 23-07-2001) 116-117 

Rebate Scheme for Coir 
(XVII, 01-08-2001) 122 

Sol.oki, Sbri Bhupendnsinb 
Blackmarketing ofCNG Engines 

(XVII, 03-08-200 1) 268 
Computer Scam in ICAR 

(XVIII, 16-08-2001) 258 
Criminal Activities from Rented Houses 

(XVIII, 07-08-2001) 188-189 
Extinction of species of Birds 

(XVII, 23-07:2001) 257-259 
Facilities to Families of Martyrs 

(XVII, 01-08-2001) 131-132 
Induction of Low Working RADAR 

System 
(XVIII, 8-08-200 1) 156-157 

Maoists Entered The Country 
(XVIII, 14-08-200 1) 171-172 

Need for rural electrification in Godhara 
Parliamentary Constituency, Gujarat 
(MUR 377) 
(XVll, 30-07-2001) 311-312 

Resumption of Firing by Pak. 
(XIX. 22-08-2001) 86-87 

Ayurvedic College in Kerala 
\: (XVII, 01-08-2001) 349 II Shortage of Rail Engines 
Cancellation of Flights from Trivandrum (XVIII, 16-08-2001) 164-65 

Airport I Threat to Wildlife due to illegal Mining 
(XVII, 30-07-2001) 215-216 (XVIII, 06-08-2001) 139-140 
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SoIuIya, S~rf K1rft 

Baic: Amenities to Slums in Mumbai 
(XVII. 31-07-2001) 55-56 . 

I Genetically Modified Plants and 1 

Foodgrains 
(X IX, 21-08-200 I) 96 

Bus Service Between Aprtala and Dhaka Hepatitis-B Vaa:ination 
(XVIIf,I-OI-2001) 164-165 (XVIl, 25-07-2001) 194 

CeUullr Licences 
(XVIII, 06-01-2001) 11-21 

Communicable Diseases 
(XVIII, 1-01-2001) 169-171 

I Hughes Telecom 
i (XVIII. 06-01-2001) 249-250 

Illegal Quarrying in Mumbai 
(XVIII, 20-08-200 I) 290 

ConsIruction and Development near Oil Illegal Telecom Network 
PSUs in Numbai (XVII, 30-07-200 I) 3940 
(XIx, 23.08-2001) 244-245 Incoming Calls on Cellular/Mobile 

Cooperative Banks Telephones 
(XIX. 24-01-2001) 231-36 (XVII, 30-07-2001) 241 

Cost of AIDS Medicine. 
(XIX, 22-01-2001) 154 

CRB MUluaI Fund Scam' 
(XIX. 24-01-2001) 257 

Custodial Deaths 
(XIX, 28-01-2001) 294-295 

Dc\'elopmcnt of Mumbai Airpon 
(XVII, 30-07·2001) 176-177 

Introduction of Leasing System 
(XVIII, 14-01·2001) 175 

Janata Deposit Scheme 
(XIX, 24-01-2001) 117-11 

Killings in Assam 
(XIX. 2I-01-2Q91) 141-142 

! 
i Labour Standards 
i (XVIII, 06-01·2001) 175-176 , 

D.:velopment orSak Pan Lands I Margin Money for Fair PriCe Shops 
(XVIII. 17-01-2001) 201-09 I (XIX, 24-01-2001) 25-27 

Development of Salt Pan Lands in I Medical Equipments in AJIMS 
Mumbai (XVIJI, 1-01-2001) 6-7 
(XVII, 24-07-2001) 19-90 : Migration of Professionals 

Disin~eSlment and Profitability of Air I (XVIII, 07-01-2001) 178·179 
IndIa I National Education Fund 
(XVIII, 06-01-2001) 215 : (XVIII. 14-08-2001) 334·335 

Disinvestment of Public Sector I NOC 10 Housing Complex in Mumbai 
Undertakings(DUR 193) : (XVIII,20-01-200J) 115·117 
(XIX, 23-01-20(1) 512·522 i Non-Payment of Deposits 

Eradaion of AJDSIHIV : ' (XVIII. 16-01·2001) 37-31 
(XVII,2S-07·2001)21·32 : PI t' C . anta Ion ompanlcs 

Exc:lusionofMedicines from the Purview' (XVII. 27-07·2001) 236·231 
of TRIPS 
(XVIII, 17-08·2001) 0-44 

Export of Wheat and Rice 
(xVUI, 17-01-2001) 134 

Policy on Rehabilitation of Widows 
(XVIII, 8·01·2001) 172·173 

Prices of Medicines of AIDS 
(XVIJI, 14-01·2001) 240-244 
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Private Placement and Preferential 
• Allotment of Shares 

(XIX. 24-0S-2001) 304-05 
Privatisation of HMT 

(XVII, 03·0S·2001) 270·271 
Production and Import of Tar 

(XVIII. 16-08·2001) 217·18 
Production of Golden Rice 

(XIX. 23:08-2001) 340-341 
Recording of Changes in Indian Ocean 

(XIX, 2S·08·2001) 231-232 
Relief to Families of Soldiers . 

(XIX. 22-08·2001) 296·300 
Renaming of Railway Stations 

(XIX, 21-0S-2001) 44-45 
Report ofNHRC 

(XVIIi, 14-OS-2001) 9-14 
.. Restructuring of UTI 

(XVII. 27-07·2001) 36-37 

Unclaimed Mutual Fund Dividend 
(XVII, 03-08·200 I) 49-50 

Wing to Monitor Financial Fraud Cases 
(XIX. 22..(1!!-2001) 270-271 

! Sorake, Sbrl Vinay Kamar 
, Abandoning of Interest Subsidiary and 

E-Commerce Corporation 
(XIX, 23-08-2001) 261 

, Amendments in Industrial Disputes Act, 

I :~~II, O6-OS-2OOl) 192-193 I i Board for Banking, Commercial and 
Financial Frauds 
(XIX, 24-08-2001) S0-81 

Cut in Cement Production 
II· (XVIII, 17-08·200 1 )33-38 

. Disinvestment in BALCO 
I (XIX, 24-08·200 I) 194-95 
I Export by APEDA 

Revamping of UTI I 
(XVlIl. 17-08-2001) 79-80 

(XVIII. 17-08-200 I) \31 i Fall in the Profit of IDBI 
Rural Development Programmes with! (XVIII, 17-08-2001) 152-53 

World Bank Assistance I Foreign Investment in Captive Power 
(XIX. 21-08-2001) 96 Plant 

Safety Zone in Mumbai Suburban 
Railway 
(XVIII, 16-08-2001) 237 

Ship Yards 
(XV Ill, 16-08-2001) 303-305 

Social Security for Senior Citizens 
(XVIII, S-08-2001) 58-59 

Subsidy on Fertilizers 
(XIX,21-0S·2001) 18-19 

Sudden Fall in Sensex of Bombay Stock 
Exchange 
(XIV, 07-03-2001) 431-342 

\. Threat to Kidnap Indian Cricketers 
(XVIII, 20-OS-2001) 146 

Ticketless 
(XIX, 23-08-2001) 73 

(XIX, 23-08-200 I) 168 
Ground Handling operation at Airports 

(XVIII. 14-08-200 I) 305 
Increase in Market Share of lndian 

Airlines 
(XVIII, 06-08-200 I) 242-243 

Investment Trend in Manuf8cturing Sector 
(XVIII. 17-08-2001) 205-06 

Losses to ICICI 
(XVII, 03-08-2001) 153-154 

Maize as Value Added Com Product 
(XIX, 23-08-2001) 309-310 

Management ofEPFIPPF Fund 
(XVII. 03-08-2001) 86-90 

Money Laundering Scam 
(XIX. 24-08-2001) 166 
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Need for construction oftwo-Iane by-pass 
highway between Byndoor and 
Kasarzod in Kamataka (MUR377) 
(XVII, 25-07-2001) 366 

Need to make Konkan Railway more user 
friendly to the people of Dakshin 
Kannada (MUR 377) 
(XVII, 31-07-2001) 319-320 

Need to review Coastal Regulation Zone 
code particularly in Udupi District, 
Kamataka (MUR 377) 
(XVIII, 07-08-2001) 402 

Disinvestment of Companiesl 
Corporations .. 
(XVII, 03-08-2001) 146-147 

Drinking Water and Sewage Disposal 
Projects 
(XVIII, 14-08-2001) 24-30 

Drive of Train by a Youth 
(XVIII, 16-01-2001) 252-53 

Encouragement to Fishing, Poultry and 
Coconut Development 
(XIX, 23-08-200 I) 322 

External Aided Projects in Kamataka and 
Permission to Medical and Dental College Tamil Nadu 

(XIX, 22-01-2001) 35-36 (XVIII, 17-01-2001) 227-28 
Scuing up of Captive Power Generation 

System 
(XVn, 01-08-2001) 175-176 

Fake CurrencylDrugs 
(XIX, 21-08-2001) 40-41 

Fire in Ordnance Depots 
Social Security-Cum-Insurancc Cover for (XVII, 25-07-200 I) 34 

Emigrants 
(XVIII, 06-08-200 I) 64-65 

Trade Treaty with Nepal 
(XVIII. 17-08-2001) 220-21 

Upgradation of Guwahati Airport 
(XVIll. 20-08-2001) 145-146 

Sreeaivasaa, Shri C. 

Guidelines for Protection and 
Preservation of Environment and 
Forest 
(XVIII, 20-01-200 I) 232-233 

II Import of Rough Diamond 
(XVII, 27-07-200 I) 234-235 

Investment by PSUs in UTI 
I 

100% Export Oriented Units I (XVII, 03-08-200 I) 221 
(XVIII. 11-01-2001) 112-83 Market Value of Shares of PSU's for 

Assessment of Security Measures at Disinvestment 
Airports (XVII, 03-01-2001) 5 I 
(XVIII, 20-08-2001) 278-279 

Cancellation of Licences by SEBI 
(XIX. 24-08-200 I) 239 

Cleaning of Rivers 
(XVII. 30-07-200 I) 204-205 

Construction of Bridges over Rivers 
(XVIII, 20-08-200 I) 275-277 

Destruction of DDA Flail 
(XIX, 28-08-2001) 147 

Disappearance of Explosive &om SECL 
(XIX, 21-08-2001) J79 

Meeting with EU Delegation Over 
Agricultural Export 
(XVII. 27-07-2001) 143-144 

National Missile Defence System 
(XVII. 25-07-200 I) 20 I 

NEAC Campaign for Sustainable 
Development 
(XVIII, 20-08-200 I) 313 

Ocean Development Schemes ..( 
(XVII. 24-07-2001) 147-49 

Refined Oil Companies 
(XVII, 03-08-2001) 197-19. 
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Restructuring of Public Sector Financial 
Institutions 
(XVIII,17-08-2ool)215-16 

Saffronisation of Education (DUR 193) 
(XVIII, 20-08-200 I) 444-45 I 

Setting up of Regional Centres for 
Promotion of Sports 
(XVIII, 20-08-200 I) 52-53 

Visit of Home Minister to Foreign 
Countries 
(XVII, 31-07-2001) 3-4 

Visit of US General 
(XVII, 01-08-2001) 361-362 

World Bank Aided Environmental 
Projects 
(XVII, 30-07-2001) 221-224 

Yellow Fever Vaccine 
(XVIII. 8-08-200 I) 185-186 

Srinivasulu, Silri Kalava 

Allocation of Funds for Establishment of 
Residential Schools 
(XVIII, 14-08-2001) 316-320 

Ban on Pakistan Sugar 
(XVII, 03-08-200 I) 256 

Ban on poaching of whale sharks 
(XVII, 23-07-2001) 230 

Dark Mandals in Andhra Pradesh 
(XVIII. 20-08-200 I) 325-326 

Development of Hyderabad and 
Visakhapatnam Airports 
(XVII. 23-07-2001) 336-337 

Disabled Persons 
(XIX. 22-08-2001) 34 

Educational Institutions for Minorities 
(XVIII. 07-08-200 I) 225 

Implementation of P.M. Rozgar Yojana in 
A.P. 
(XIX, 22-08-2001) 276-280 

Indo-China Talks On Military Exchange 
(XVII. 01-08-2001) 155-156 

Inferior Consumer Goods 
(XVII, 03-08-2001) ~07-109 

Loss of Life and Property due to flood, 
diOught and other natural calamities in 
various parts of the country (DUR 193) 
(XVIII. 8-08-2001) 351-355 

Need to sanction more watershed for 
Anantpur district in Andhra Pradesh 
under Desert Development Programme 
(MUR-371) 
(XIX. 28-08-2001) 348-349 

New Pension Scheme 
(XVII, 01-08-200 I ) 227 

Per Capita Investment 
(XIX. 22-08-2001) 214-215 

Polluted Factories and Refineries 
(XVIII, 06-08-2001) 166-167 

Regional Trade Promotion Centre 
(XVIII, 17-08-2001) 95-96 

I Request of A.P. Government for paddy 
Procurement 
(XVII, 03-08-2001) 194-195 

Rules for Recruitment of Commissioner 
in Navodaya Vidyalaya Samiti 
(XVIII, 07-08-2001) 107 

I Special Tourism Areas 
(XVllI. 16-08-2001) 349-350 

I Tax Collected from Service Sector 
(XVII. 27-07-2001) 142 

Utilisation of Fund 
Establishment of South Asian Regional (XIX. 22-08-2001) 300-302 

Parliament 
(XVIII. 8-08-2001) 116-117 Subba, Shri M.K. 

Implementation of 74th Constitution I Bifurcation ofNamrup Unit 
Amendment. (XIX 28-08-200 I) 99 (XVIIl, 14-08-2001) 15-17 I • 
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Computer Information Centres 
(XVIII, 16-0&-2001) 278-279 

Degradation of Forests in Nonh East 
Staaes 
(XVII, 30-07·2001) 151-153 

Finalisation of Annual Plan 
(XVII, 25-07-2001) 81-82 

Flood control 
(XVII, 23-67-200 I) III 

Flood Control in Anmachal Pradesh 
(XVII, 30-07·2001) 66-67 

Flood control in Assam 
(XVll,23-07-2001) 288-289 

Flood Control in Assam 
(XVIII, 06-08-2001) 81 

Model Hospital in Assam 
(XVII, 25·07·2001) 190 

Repair of National Highway-44 
\ XVII. 30-O7-}001) 220-221 

Comnnmal Riots in Uttar Pradesh 
(XVII, 24-07-2ool) 239-241 

Community Based Education 
(XIX, 28-08-200 1) 236 

I Compensation to Earthquake Victims 
I (XVIII. 06-08-2001) 211-1.18 I Consideration oflssues Relating to UTI's 
, US·64 Scheme by 'JPC on Stock 
I MarkQt Scam & Matters Relating 
! Thereto' I (XVII. 03-08·2001) 349·351 

Declaration of all Indian Languages as 
National Languages 
(XIX, 28·08-2001) 148 

Deforestation of Hirllll:.jYiSS 
(XVIII, 06-08-200 I) 5 I-52 

Deve10pment of Cyclone Affected Towns 
in Orissa 
(XVII. 24-01-2001) 147 

Development of Super Computer 
Special Category Status to Assam . (XVII, 01-08.200 I) 229.231 

(XIX, 22-08·200 I) 57·58 I 
I Disposal of Insurance Claims 

Suuna ... Natcbiappaa, Sbri E.M. ! (XVIII,17-08·200 I) 18 

Achievement of Indian Scientists on I Energy Conservation Bill· moved 
Space Research I (XVIII, 10-08·2001) 420·26 
(XVIII, 8-08-2001) 183-184 I Establishment of Re-Melting Technique 

Achievements by Bio-Technology 
(XVIII, 07-O8-2001) 311·312 

Adequate Funds for Completion of All 
Pending Projects (Res) 
(XVII, 03-08-2001) 369-311 

I Based Plant in Baster 
(XIX, 28-08-200 I) 296 

Expon of Cocoa 
(XVIII. 17-08·2001) 197-198 

Advocates Welfare Fund 
Consideration 

I Foreign Airlines Operating in India 
Bill- (XVIII, 20-08-2ool) 287-288 

(XVIII, 06-08-2001) 358-360 

Allocation of Funds under PMRY 
(XVIII, 8-08-2001) 129·130 

Foreign Visits by Ministers 
(XVII. 24-07-2001) 99 

Freedom Fighters Pension 
(XIX. 21-08-2001) 99-101 

Cellular Telephone ,Gauge Conversion of Trichy-
(XVII. 23-01-2ool) 213-228 I Manamadurai-Rameswaram Rail Line ~ 

Committee to Amalgamate Coffee. I (XVIII, 16·08-2001) 197-98 
Rubber and Spices 80ards ! Gold Reser; _ ... 
(XVII. 03-08-2001) 183-184 : (XVIJI.111-:)8-2001) 309 
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Hostels for Working Women and Girl 
~ - Students 

(XVIII, 14-OB-200 1) 79-B 1 
Impact of Black Money in Indian 

Economy 
(XVII, 03-OB-2001) 233-234 

Indian Medical Council (Amendment) 
Bill - Consid. 
(XIX, 2 I -OB-2001) 2 I 9-22 I 

Insurance Claims of Earthquake victims 
(XVII, 03-08-2001) 115 

Inter-State Water Disputes . 
(XVIII, 20-08-2001) B9-90 

Introduction of Bill for Harvesting of Rain 
Water 
(XVIII, 06-08-200 I) 190 

Introduction of Bill to Regulate the use 
of Ground Water 
(XVII, 30-07-200 I) 19-24 

Middlemen in Defence Deals 
(XVII, 01-08-2001) 133 

Migration from various States to Delhi 
(XVIII. 14-08-2001) 60 

National Identity Cards 
(XVI\I, 14-08-2001) 326-327 

New Power Projects in Tamil Nadu 
(XIX. 23-0B-2001) 93-126 

Objectives ofNATP 
(XVIII, 16-08-200 I) 287 

Para-Military Personnel Killed/Injured 
(XVII, 24-07-200 I) 236-37 

Permission for Expon of Rice 
(XVII. 27-07-2001) 14B 

Renaming of Railway Stations 
(XIX. 21-08-2001)44-45 

Renaming of Towns. Railway Stations and 
Villages 

'. (XVII. 24-07-2001) 24B 
Renaming of VillageslTownslRailway 

Stations 
(XVIII. 07-08-200 1)191 

Sale of ITDe Hotels 
(XVII, 27-07-2001) 215-216 

Setting up of Border Management 
Department 
(XIX, 28-08-2001) 97 

Setting up of Electronic Telephone 
Exchanges 
(XVIII, 06-OB-2001) 239-240 

Special Funds to Protect Taj Mahal 
(XIX. 23-08-200 I) 289-290 

Telephone Exchanges in Tamil Nadu 
(XVIII. 20-08-2001) 187-190 

Turnover of Foreign Bank Branches 
(XVIII. 17-08-2001) 223-24 

VIP Security 
(XVIII, 14-08-2001) 233-234 

Voluntary Retirement Scheme 
(XVIII, 17-08-2001) 97-98 

Warehousing Corporations (Amendment) 
Bill 
(XVI\I, 20-08-2001) 385-387 

Suman. Sbri Ramji Lal 
Assessment of Expenditure on Irrigation 

Projects 
(XVI\I. 20-08-2001) 255-256 

. Assessment on Requirement of Wat.:r 
(XVII. 30-07-2001) 182-184 

Assets of Oil Corporation 
(XIX. 23-08-200 I) 44-45 

Auction of Land by DOA 
(XVIII, 14-08-2001) 212-213 

Availability of water through River Basin 
(XVII, 23-07-2001) 386-390 

Bifurcation of MCD 
(XIX, 28-08-2001) 80-81 

Capital Investment in Handlooml 
Power loom Industries 
(XIX, 23-08-200 I) 26 1-262 

Civic Amenities in Tribal Dominated 
Areas of Udaipur 
(XVII, 24-07-2001) 201-203 
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Complaints Against Various Organisations Genetic Food Stuff 
(XVIII, 20-0S-2001) 124 (XVIII, I0-0S-2001) 165~ 

Constitution of Education Research and 
Technology 
(XVIII, S..oS·2ool) 212·213 

Corruption and Irregularities in DDA 
(XIX, 21..OS·2OO I) 42-44 

Crude Oil Requirement and Capacity of 
Refineries 
(XVIII, 10-08·2001) 331·332 

Debt Recovery Tribunals 
(XVIII, 17..o8·2oo1) 2·9 

Debt Recovery Tribunals 
(XVIII. 17..o8-2ool) 154 

Growth of Software Industry 
(XVIII, S..oS-200 I) 198·199 

ICICI Loan to Karnataka Power 
Transmission Corporation Ltd. 
(XVII, 03..o8-2oo I) 12S-129 

Influx from Pakistan (Control) Repealing 
(Repeal) Bill· Consid. I (XIX. 21~S·2ool) 205·206 

Investment Schemes of UTI 
(XVII, 27~7-2oo1) 99-100 

Investments with UTI 
(XVII, 27..o7·200I) 233-234 

Disapproval of Live.Stock Importation Labour Force in India 
(Amendment) Ordinance and Live- (XVII, 23~7-2001) 329·330 
Stock Importation (A. mendment) I Loan for Agriculture Sector 
Bill-Considered" Adopted (XVIII, 17~8·2oot) 94·95 
(XVIII, 8..oS·2001) 331-332 I Loan from Fis through Debenture Bonds 

Discussion under Rule 193 ! (XIX, 24..o8·200 I) 170 
(XVIII, 1O..o8·2oo I) 479-S2 I Master Plan for Delhi 

Economic Survey . (XVIII. 1 4..oS·2oo I ) 7·8 
(XIX. 22..o8-2ool) 135·137 

Employment Generation Opportunities 
(XVII, 23..o7·2ool) 319·320 

Employment in Agriculture Sector 
(XVII. 30..o7·2ool) 83 

Export/Import 
(XVIII. 17..(lS·2ool) 141-42 

Financial Institutions Investment 
(XIX, 24..(lS·200 I) 163 

Fixation of Sugar Quota 
(XVII. 03..(l8·200 I) 266·267 

Flood Situation in Orissa and Kerala 
(XVII. 24..o7·2001) 391 

FM Broadcasting Stations 
(XVII. 27..(l7·2001) 183·186 

Functioning ofNHDP and NHAI 
(XVIII, 20-OS·2001) 207 

G.D.P. Growth Rate 
(XVII. 25-07·2001) 139-140 

Militancy in J&K 
(XVII. 24-07-2001) 38-40 

Need to Provide More Railway Facilities 
at Ferozabad Railway Station in Uttar 
Pradesh (MUR 377) 
(XIX, 21-OS·2OO I) 195· 1 96 

Need to strengthen irrigation system to 
improve the lot of farmers particularly 
in U.P. (MUR 377) 
(XVII. 31-07·200 I) 321 

Need to take stringent measures to check 
irregularities in fmaneial institutions in 
the country (MUR-377) 
(XVIII. 06-OS·2001) 337 

Nomination of Officers for Training in 
Foreign Institutions ~ 
(XVIII, 14..oS-2001) 319·320 

Outstanding Amount of Coal Against 
Institutions 
(XVIII. 07·08-2001) 143-146 
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Outstanding Amount of Coal Against 
Institutions 
(XVIII, 07-08-2001) 143-146 

Overseas Tours 
(XVII, 01-08-2001) 26-58 

Placement of SCtST Persons 
(XVII, 25-07-2001) 301 

Pre and Post Harvest Facility for Farmers 
(XVIII, 10-08-2001) 350-52 

Production in Automobile Industry 
(XIX, 24-08-2001) 207-08 

Recovery of Loans 
(XVII, 27-07-2001) 197-198 

Reduction of Development Schemes 
(XVIII, 8-08-2001) 253-254 

Construction of Over Bridges in Kerala 
(XVIII, 10-08-2001) 142-45 

Impon of Palm Oil 
(XVII, 27-07-2001) 286 

Open sky policy 
(XVII, 23-07-2001) 327-329 

Proposal for Triangular Railway Station 
in Kerala 
(XIX, 23-08-2001) 149-150 

Telephone Exchanges in Kerala and Bihar 
(XVII, 23-07-2001) 119-179 

Waiting List for Telephone Connections 
(XVII, 23-07-2001) 98-100 

Swain, Sbri Kbarabela 

Regarding Closure of Glass Industry in [ Adequate Funds for Completion of All 
Firozabad, U.P. due to non-availability I Pending Projects (Res) 
ofCNG I (XVII, 03-08-2001) 371-374 
(XVIII, 10-08-200 I) 383-384 Border Dispute with Bangladesh 

SCtST in Dental Medical College I (XVII, 24-07-200 I) 40-41 
(XVIII, 8-08-2001) 161-162 !Impact of Removal of Quantitative 

Share of Service ~ector in Expon Restrictions 
(XVII, 27-07-200 I) 248-249 (XVII, 27-07-200 I) 124-126 

Strike in All India Institute of Medical 
Sciences 
(XIX, 28-08-200 I) 323-324 

Subsidy on Chemical Fenilizers 
(XIX, 28-08-200 I) 260-261 

Supplementary Demands for Grants-
General 
(XIX, 2$-08-2001) 399 

Unemployed Persons 
(XVII, 30-07-2001) 290-294 

Wheat and Rice Stock in FCI Godowns 
(XVII, 03-08-200 I) 81-86 

Surab, Sbri KodikuDnil 
• Air Bay Bridge at Trivandrum Airpon 

(XVII, 30-07-200 I) 100 

Construction of Kannur Airpon 
(XVII, 23-07-200 I) 392 

Need to provide financial assistance to 
Government of Orissa to solve Water 
logging in Bhogral block of Balasore 
District, Orissa (MUR-377) 
(XVIII, 06-08-200 I) 334 

Privatisation in Defence Sector 
(XVII, 25-07-200 I) 59-60 

RBI's Observation on Government 
Finances 
(XIX, 24-08-2001) 9 

Scheduled Castes and the Scheduled 
Tribes (Reservation in Services) Bill 
(XIX, 24-08-2001) 406-10 

Statutory Resolution Re. Approval of 
Proclamation issued by President in 
Relation to the State of Manipur 
(XVII, 30-07-200 I) 327-331 
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Swami, Shri Chibmayanaad I' Fonnation ofTec:hno~Savvy Policy 
Clarifications on the Statement made by, (XVIII. 10-08-200 I) 289 

the Home Minister on 3 I-07~2001 on : Implementation of Poverty Alleviation 
the Killing ofShrimati Phoolan Oevi i Programme(s) 
(XVII. 01-08-2001) 431-434 I (XVI1I. 07-08-2001) 108-111 

Discussion under Rule 193 i Inter-Disciplinary Team 
(XVIII. J 0-08-2001) 482-88 (XIX, 22-08-2001) 146 

Thakkar. Sbrimati Jayaben B. 
Accidents Figure 

(XIX. 23-08-200 I, 359 
Amendment in Copy Right Act 

(XVII. 3 1-07-200 \) 71 

Introduction of Domestic Violence 
Prevention Bill 
(XVIII,I4-08-2001)312 

Killing oflnnoc:ent People in Jammu and 
Kashmir 

. i (XVIII 8-08-2001) 297 Amendment of Consumer Protecllon Act, . ' 
1986 II Malprac:ticcs of Manufacturers 
(XVII. 03-08-2001) 192 (XVII, 27-07-2(01) 207 

BHEL Foray inlo Defence Production 
(XVII. 03-08-20(1) 64-65 

Bio-Diversity Bill 
(XVII, 23-07-2(01) 341 

Children Code Bill. 2000 
(XVII. 24-07-2001) 204 

Comminc:e on Royalty Rates of Coal 
(XIX. 21-08-2001) 135-136 

Committee 10 Amalgamate Coffee, 
Rubber and Spices Boards 
(XVII. 03-08-20(1) 183-184 

Demand of Indian Goods in Nepal 
(XIX, 24-08-20(1) 81-84 

Diploma Course in Human Rights 
(XIX. 28-08-20(1) 307·)08 

DowryAbuse 
(XIX. 28-08-200 I) 245-246 

Evaluation of Scheme 
(XVII, 01-08·2001) 200-201 

Export of Medicinal Plants 
(XVIII. 8-08-200 1 )199·202 

Flight between Mumbai-Vadodara 
(XVIII. 20-08-200 1) 147 

Formation of State Advisory Committee 
(XVII, 27-07-2001) 126-127 

• Melting of Himalyan Range by.Pak 
(XVII. 31-07-2001) 261-262 

Need to increase road freight 
reimbursement for the transportation of 
Palmolein for Gujarat through State 
Trading Corporation (MUR-377) 
(XVII, 31-07-2001) 318 

Need to safeguard the interests of workers 
while implementing Voluntary 
Separation Scheme in Petrofils 
Cooperative Limited, Vadodara and 
Valia. Gujarat (MUR-J77) 
(XIV, 07-03·2001) 359-360 

Public Cau Offices 
(XVII, 30-07·2001) 89 

Regarding Pension and other facjlities to 
Goa Freedom Fighters 
(XVIII. 10-08·2001) 391 

Review of irrigation projects 
(XVII. 23-07-2001) 257 

Revised Guidelines to Universities and 
Deemed Universities for Holding 
Conferences/Seminars ~ 
(XVIII, 07-08-200 I) 111. n 2 

Revival of IPC 
(XIX, 28-08-20(1) 136-137 
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Scholarship Scheme for the year 200 I 
(XVIII, 8-08-2001) 79 

Sickle Cell 
(XVIII, 8-08-2001) 164 

Study of Coastal Routes 
(XVIII, 10-08-2001) 166 

Tax Holiday to Earthquake Affected Areas 
of Gujarat 
(XVIII, 17-08-200 I) 112 

Watershed Development Programmes 
(XVII, 24-07-2001) SO-52 

Women and Child Development 
(XVIII, 07-08-2001) 160-161 

Thakur, Dr. C.P. 
Indian Medical Council (Amendment) 

Bill - Consid, 
(XIX. 21-08-2001)218 

Indian Medical Council (Amendment) 
Bill - Consid, 
(XIX. 21-08-200 I) 234-236 

Thakur, Sbri Ramshetb 
Air India Service to Hong Kong 

(XVIII. 20-08-2001) 206-207 
Allocation of Funds for Urban 

Development and Poverty Alleviation 
(XVIII. 14-08-200 I) 29-31 

Allocation of Funds under NSAP 
(XVII. 31-07-200 I) 75-80 

Amarnath Yatra 
(XVIII. 14-08-200 I) 325-326 

Amendment in Industrial Licensing List 
(XVII. 03-08-200 I) 142 

Amendment of FCl Act. 1964 

Audit by Central Board of Excise and 
Customs 
(XVIII. 17-08-2001) 52-53 

BailOut Package for IFCI 
(XIX, 24-08-2001) 85-86 

BIFR 
(XVIII, 17-08-200 I) 63 

Central Team to Review Situation in 
Manipur 
(XVII, 31-07-2001) 135-136 

Closing of Zoos 
(XVIII, 06-08-2001) 109-110 

Committee to Monitor APDP 
(XVIII. 16-08-2001) 218-29 

Communicable Diseases 
(XVIII, 8-08-2001) 169-17\ 

Communication Commission of India 
(XVII. 30-07-2001) 158-159 

Computer Information Centre 
(XVII. 01-08-2001) 255-257 

Computerization of Land Records 
(XVIII, 14-08-200 I) 83-88 

Delayed Projects 
(XIX. 22-08-200 I) 318-340 

Development of Sofware 
(XVIII, 8-08-200 I) 205-206 

Djrect Subsidy to Farmers 
(XIX. 23-08-200 I) 243-244 

Disproportionate Growth of Urban 
Population 
(XVIII. 14-08-200 I) 178-179 

Dolphin Mobile Telephone Service 
(XVII, 30-07-200 I) 90-92 

(XIX. 24-08-2001) 259-60 Early Clearance to Pending Projects of 
Annapuma Scheme for Old Age Persons i Ma~arashtra 

(XIX. 28-08-2001) 119-120 I (XVII. 30-07-2001) 68-70 
. . ' ; Expenditure on Employment Exchanges 

Antl-Dumpmg on AgTiculture Products I (XVIII 20-08-'00 I) 246-'48 
(XVII, 03-08-200 I) 235-236 I' ." -

Anti-India Activities in Bangladesh Export of sugar 
(XVII, 31-07-2001) 89 (XVII, 27-07-2001) 233 
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Export Orders from Australia 
(XVII, 03-08-2001) 201-202 

Fall in Crude Oil Production 
(XVIII, 10-08-2001) 211-12 

FM Radio Slation 
(XVII, 21-01-2001) 226 

Funds for SAMEER 
(XVIII. 8-08-2001) 128-129 

Funds for Water Harvesting 
(XVIII. 01-08-2001) 17-81 
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Interface with IT Sector 
(XVIII, 8-08-2001) 126-127 

IntcrnCIt Service by VSNL 
(XVIII, 20-01-20(1) 123 

Jawalw Gram Samridhi Yojana 
(XVln, 01-08-2001) 259-266 

Lcucr Written to Embassies 
(XIX, 24-08-2001) 266-61 

Liberal and Secular Character of Indian 
Education 
(XIX. 28-08-200 I) 185-186 

Long Distanc:e Charges 
I (XVIII, 06-08-2001) 245-246 

Grading System I 

Funds under PMRY to Kamataka 
(XVII, 01-08-200 I) 251-255 

(XVII, 31-07-20(1) 13-84 I MOU with HUDCO for Disbursement of 

Growth Rate of Domestic Air Traffic ~~ 28-08-200 I) 248-250 
(XVIll. 06-08-20(1) 195 I . 

.. MPLADS 
Hlnng ofConsu1tants to increase Exports I (XVII 01-01-20(1) 219-284 

(XVIII. 11-01-2001) 62-63 ' ' 
National frequency allocation plan 

Impact of Deferment of National Civil (XVII 23-01-2001) 294 
Aviation Policy • 
(XVII. 30-07-200 I) 214-275 National Rural Areas Road Development 

Agency 
Improvement in Education System 

(XIX. 21-08-200 I) II 5-116 
Incidents of Air Misses 

(XVIII. 20-08-20(1) 321-322 

(XIX, 21-08-200 I) 135 
National Sports Development Fund 

(XVItI. 06-08-200 1) 198-199 
New System of Bidding 

Indo-Australia Tics I (XVIIJ, 10-08-20(1) 26·28 
(XVII. 25-07-2001) 305-306 I . . . No Objection Certificate for Providing 

Indo-Pak ForeIgn Secretanes Meetmgs i Amenities to Slum Dwellers 
(XIX, 22-08·200 I) 199-201 I (XIX. 28-08-200 I) 308 

Indo-Portugal Cooperation in Science and Non-iodised Salt 
Technology I (XVII, 25-01-200 1) 15-20 
(XVII. 31-01·200 1) 206-207 I Non-r~lea.e of Funds for' Rural 

Indo-Sino Border Talks ; Development 
(XVII, 25-07-2001) 321-328 I (XVII. 24-07-2001) 283-310 

Indo-US Cooperation Against Terrorism I Operational Ratio 
(XVII, 25-07-2001) 224-225 (XIX, 23-08-2001) 48-49 

Irder-MinistcrialGrouptoReviewExpon Pending Water Supply Schemes of 
Promotion Schemes Maharashlra 
(XVIII, 11-08-2001) 198-99 (XIX, 21-08-2001) 169-170 
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Poverty/Starvation in Rural Areas 
(XVIII, 01-08-2001) 365-361 

Pradhan Mantri Gram Sadak Yojana 
(XIX, 21-08-2001) 113 

Redevelopment Plans of Mumbai High 
(XIX, 23-08-200 I) 303-304 

Reduction in Fares by Indian Airlines 
(XVII, 30-01-2001) 184-186 

Releasing of Relief Funds 
(XVIII, 16-08-2001) 301 

Telecom facilities 
(XVII, 23-01-2001) 1-10 

Tobacco Products Bill 
(XIX, 22-08-2001) 231-238 

Unauthorised Constructions 
Commercialisation of Building 
(XVIII, 14-08-2001) 114-115 

and 

Unjustification in Govenunem Assistance 
(XVII, 01-08-2001) 135-136 

Urban Cooperative Banks 
(XVII, 21-01-2001) 193-194 

Removal of Export Restrictions of 
Agriculturel Products Visit of US Trade Representative 
(XVII. 03-08-2001) 311 (XIX. 24-08-2001) 119-80 

Review Medical Colleges Fees 
(XVIII. 8-08-2001) 116 

Review of Education Policy 
(XIX. 21-08-2001) 149 

Welafare ofbeedi workers 
(XVII, 23-07-2001) 316-377 

World Bank Aid to Projects of 
Maharashtra 
(XVII, 27-07-2001) 180-182 

Revised Guidelines to Universities and Tbomas, Sbri P.C. 
Deemed Universities for Holding .. . 
ConferenceslSeminars Kllhng oflnnocent People m Jammu and 
(XVIII. 07-08-2001) 111-1 I2 Kashmir 

(XVIII, 8-08-2001) 278-279 
Schemes for SCslSTs I . 

(XVII. 01-08-200 I) 245-252 Pol.'cy to ~ttract Large Scale Investment 

Separate Export Zone for Export of (XVIII. 16-08-2001) 6-7 I In Public Sector. 

Agricultural Products . 
XVII 27-07-200 I) 69-70 Restructurmg of Income Tax Department 

( • (XIX. 24-08-2001) 17-18 
Settlement ofWTO Rules of Origin 

(XVII. 03-08-200 I) 31-32 

Study Loan 
(XIX. 24-08-2001) 53-54 

Talks with Bodo Group 
(XVIII. 07-08-2001) 269 

Teacher Pupil Ratio 
(XIX. 21-08-200 I) 59-60 

Technology for Urban Renewal and 
Engineering 

lit. 
(XVII. 24-07-2001) 335 

Telecom Dispute Settlement and 
Appellate Tribunal 
(XVIII. 20-08-2001) 101-102 

Trade Unions (Amendment) Bill (Consid.) 
(XIX. 24-08-2001) 391-92 

Tiwari. Sbri Lal Bibari 
Losses due to negligence of Air India 

offcials 
(XVII. 23-07-2001) 299-300 

Need to Implement Scheme for Plantation 
Alongside Yamuna River in Delhi 
(MUR-377) 
(XIX. 28-08-2001) 347 

Tiwari, Sbri Nanyan Datt 

Construction of Kichha-Khatima Rail 
Line 
(XIX. 23-08-2001) 225 
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Financial Package 10 Uttaranchal 
(XIX. 24-OS-200 I) 107-08 

Public Accounts Committee - Twenty 
Second Report (Presented) 
(XVII, 24-07-2001) 368·369 

Public Accounts Committee - Twenty-
third Report 
(XVII, 25-07·2001) 354 

Supplementary Demands for Grants-
General 
(XIX, 2S-08-2001) 399 

Admissions in Private Educational 
Institutions 
(XIX. 21-08·2001) 14·15 

Agricultural labour 
(XVIII. 20-08·200 I) 60-62 

Anti-Dumping Investigations 
(XVIII. 17-08-2001) 30-32 

I Facilities at Railway Reservation Centres 
(XVII" 16-08-200 1) 265 

Filling of Vacant Posts in ITDC 
(XVIII, 16-08-2001) 339-40 

Identity Card Found in Godown of Scrap 
Dealer 
(XIX, 23-OS·200 1) 91 

Integrated Child Development 
Programme in M.P. 
(XVIII, 07-OS-2001) ISS-IS7 

Lack of Facilities at Ordnance Depots 
(XVII. 25-07-200 I) 202-203 

Living Standards of Urban Areas Poor 
(XIX, 2I-OS-200 I) 112-13 

Losses due to delayed defence deals 
(XVII. 25-07-2001) 341 

Losses to AAI 

I (XVII. 23-07-2001) 28·29 
Militant Activities in J&K 

I (XVII, 24-07·200 I) 38-40,269 
Arrest of Union Minister in Tamil Nadu ! Name of Foreign National in Voters List 

(XVII, 24-07·2001) 331.332 ; (XVIII, 16-OS·2001) 59-61 

Bangladeshi and Nepal Immigrants 
(XVII. 24-07.2001) 85-S6 

Bird Hit-Incident 
(XVII. 23-07·2001) 37S·319 

Committee on Royalty Rates of Coal 
(XIX, 2I-OS-2001) \35·\36 

Court Martial orNaval Officers 
(XVIII, 8-OS·200)) 5 1·52 

i National Action Plan on Participation of I Women in field of Education 
I (XIX, 2S·0S·2001) 253·256 
I New Routes for Infiltration I (XVlII, S-OS·2001) 146·147 
II Non·Members in the Council of Ministers 

(XIX, 23-OS-2001) 12-13 
I Pension Scheme for Agricultural Labour 
I (XVII. 30-07-200 I) 79-SI 
I 

Disinvestment of Air India i Price oflndigenous and Imported Coaches 
(XVII. 30·07.2001) 179 I (XVIII. 16-OS·2001) 325·326 

Distress Sale by Colfee Products I' Privatisation of CIL 
(XVIII, 17-08-2001) 140-41 (XVII,OJ-OS·2001) 61-62 

Doordarshan Disturbance in DO Channels I Task Force for Development of North-
(XVII 03-08.2001) 256.257 i Eastern States 

, (XVII, 24·07·2001) 321 
Efficiency of Railway Employees ~ . The Constitution Ninety first 

(XIX, 23·0S·2OO I) 355·356 (Amendment) Bill, 2000 a, Passed by 
Expansion of Khajuraho Airport L.S,; Without Amendment 

(XVIII. 20·08·2001) 117·IIS (XIX, 24-08-2001) 322 



NAME INDEX 

Illegal trade of Shahtoosh shawl 
(XVII, 23-07-2001) 183-185 
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The Constitution Ninety first 
(Amendment) Bill, 2000 as Passed by 
L.S.; Without Amendment 
(XIX, 24-08-2001) 322 Indian Fishermen Languishing in Pak Jails 

(XVII, 01-08-2001) 192-193 
Trade Unions (Amendment) Bill (Consid.) Indo-Bangladesh Talks 

(XIX, 24-08-2001) 376-81 (XVII, 25-07-2001) 342-343 

Treatment Facilities to DDA Employees Indo-Nepal Joint Working GtoUP Meeting 
(XIX, 28-08-2001) 232-233 (XVII, 25-07-2001) 92-93 

Uniform Syllabus under 10+2 Pattern Infant Mortality 
(XIX, 28-08-2001) 29-30 (XVIII, 8-08-2001) 19-23 

Violations of Indian Airspace I' . Pr' -- .. K h . rngatlOn oJ ...... In as mtr 
(XVlIl, 8-OB-2ool) 189-190 (XVIII, 20-08-2001) 169-170 

Visa to Pakistanis 
(XVIII, 07-OB-2oo1) 122-124 lSI Activities in Bengal and North-Eastern 

States 
VRS in BHEL (XVII, 24-07-2001) 231 

(XVIII, 17-08-2001) 204-05 NPAs ofLlC 
Tomar, Dr. Ramnll Chand (XIX, 24-08-200 I) 40-41 

Building Bye-Laws, 191J- -- Policy of Partial Resitement of Retail 
(XIX, 28-OB-2001) 319-320 Outlets 

Caii-Centres (XIX, 23-0B-2001) 356-357 
(XVIII, 06-OB-2001) 129 ' Purchase of Computers by Institute of 

Cell in PSU's Targeted for Privatisation Company Secretaries 
(XVII, 03-08-2001) 164 (XVIII, 16-08-2001) 271-72 

Cell in PSU's Targeted for Privatisation Reduction in Rate of Interest for House 
(XVII, 03-08-2001) 164 Building 

CNG Stations in Delhi (XIX, 28-08-2001) 120-122 
(XIX, 23-08-2001) 262-263 

Construction of Motels in Rural Areas 
Rejection of Indian Wheat 

(XVII, 27-07-2001) 195-196 

(XIX. 2B-OB-2001) 142-143 Rise in Illegal Trade of Wildlife 
Death of Peacocks I (XVII. 30-07-2001) 101-103 

(XVIII. 06-0B-2001) 200-201 I Shortage of Pilots 
Expert Committee for Restructuring of I (XVII, 25-07-2001) 105 

DDA I Visit of Home Minister to Foreign 
(XIX, 21-0B-2001) 1\9-120' Countries 

Filling Temperature of Petrol and Diesel I (XVII, 31-O7-200l) 3-4 
(XVIII, 16-08-2001) 113 I Tripatbee, Sbri Ram Naresb 

'~ Foreign Exchange Racket I Need for proper maintenance of National 
(XVII, 27-07-200 I) B-9 I Highway No.7 between Jabalpur and 

Foreign Visit by Chairman ofGlC Seoni in Madhya Pradesh. (MUR 377) 
(XVIII. 17-0B-2001) 101-02 I (XVIII, 16-0B-2001) 400 
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Need to release adequate funds for early 
completion of construction work on 
National Highway No. 12 between 
Jabalpur and Tendukhera, Madhya 
Pradesh (MUR-377) 
(XIX, 21-08-2001) 347 

Trtpatbi, Sllri Pnlwb Mani 
Appiointment of Member to joint 

Committee on Stock ~arket scam and 
matters relating thereto 
(XiX. 22-01-2001) 371 

Import of Apples 
(XVII, 03-01-2(01) 37-38 

Incidents of Fire in Coal Mines 
(XVII, 31-07-200 I) 19-20 

Induction of Agni Missile 
(XVII, 25-07-2001) 336-337 

International Airports 
(XVII, 23-07-2(01) 341-344 

Jawans Killed in Bangladesh Border 
(XVII, 25-07-2001) 135-136 

Kailash Mansarovar Yatra 
Recent Summit level Talks held between (XVII, 01-01·2001) 359 

India and Pakistan in Agra (OUR 193) I Killing of BSF Jawans 
(XVII, 01-01-2001) 526-532 I (XVII, 31-07-2001) 225 

Repon of Joint committee on Stock Launching of Satellite GSLV Mark-3 
market scam and matters relating I (XVII, 01-01-2001) 174 

~i2-01-2(01) 371.372 I Results ,of CBSE Ex~mination in 
KendriyalNavodaya Vidyalayas 

VaClaela,ShriSbaakeninb I (XVIII,07-01-2001) 146-147 

Agreement for IC-71 Refuelling Planes 'II Safety from Missile System ISRO-DRDO 
with Uzbekistan (XVIII, 8-08-200 I) 96-97 
(XVII, 25-07-2(01) 219-220 I Smuggling of Wildlife 

Air Force Training Colleges I (XVII, 30-07-2(01) 84-86 
(XVII, 01-01-2(01) 335 i' Tehelka Episode 

Assistance to flood affected states (XVII, 25-07-2001) 215 
(XVII, 23-07-2(01) 405-411 I Valko, Shri 

Border Dispute with Bangladesh I Flood Situation in Orissa and Kerala 
(XVII, 24-07-2(01) 40-41 (XVII, 24-07-2(01) 390 

Cleaning of Yamuna River Recent Summit level Talks held between 
(XVII, 23-07-2(01) 189-192 Indiaand Pakistan in Agra (OUR 193) 

Crime(s) Against Women 
(XVIIl, 07-O&.200l) 112-121 

Death of animals and birds 
(XVII, 23-07-2001) 309-317 

Decline in Sex Ratio 
(XVIII, 1-01-200 I) 149-151 

Drinking Water 
(XVff,3I-07-2001)96·IOI 

Extinction ofspecies of Birds 
(XVII, 23-07-200 I) 257·259 

(XVII,OI-OI-2001) 512-519 

Vajpayee, Shri Atal Blbari 
Prime Minister's Reported offer to Resign 

(XVII, 01·08·2001) II 
Summit Level Talks Between India and 

Pakistan 
(XVII, 24"()7·200 I) 359·361 

Varma, Shri Ratilal Kalida. . ~ 
Appointment on Compassionate Grounds 

I inKVS 
i (XIX. 28-08·200 I) 98·99 
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Export of Wheat 
(XIX, 24-08-2001) 115-16 

National forestry action programme 
(XVII, 23-07-2001) 237-258 

Need to improve telephone services in 
Ahmedabad and Bhawagar districts, 
Gujarat (MUR 377) 
(XIX, 23-08-2001) 412 

Projects for Improvement of Environment 
(XVII. 30-07-2001) 82-83 

Vasava, Sbri Mansukbbbai D. 

Delay in Delivery of Mail 
(XVII. 30-07-2001) 86-87 

Disease casuing disability 
(XIX, 22-08-2001) 67 

Domestic Workers 
(XVIII, 20-08-2001) 143 

Schemes for Creation of Employment in 
Rural Areas 
(XVII, 24-07-2001) 118-22 

Shifting of Polluting industrial units 
(XVII, 23-07-2001) 304-305 

Smuggling through FCI Godowns 
(XVIII, 17-08-2001) 116-17 

Study on JGSY 
(XVII, 24-07-2001) 73-74 

Telephone Directory 
(XVIII, 20-08-2001) 163-164 

Veenppa, Sbri Ramcbandn 

Business Channel on Stock Market 
(XVII, 27-07-2001) 71 

Education about Intellectual Property 
Rights 
(XVII, 31-07-2001) 56-57 

Efficiency and Accountability of Venkatuwamy, Dr. N. 
Bureaucracy Assessment of Vocational Education 
(XVIII, 8-08-2001) 40-42 (XIX, 28-08-2001) 22-24 

Expenditure on Government 
Administration 
(XIX, 24-08-2001) 70 

Foreign Investment in Road Construction 
(XVIII, 20-08-2001) 217 

Health Scheme for Children 
(XIX, 22-08-2001) 344-345 

Need to amend Forest Laws to unsure 
speedy development of areas inhabited 
by SC/STs particulary in Bharuch 
Parliamentary Constituency, Gujarat 
(MUR377) 
(XVII. 25-07-200 I) 364 

Opening of Handicraft Showroom 
(XVIII. 16-08-200 I) 256-57 

Problem ofFertility of Land 
(XVIII, 16-08-2001) 51-55 

I~ Recharging of water level in Gujarat 
(XVII,23-07-2001) 103-106 

Rules for Foreign Direct Investment 
(XVII. 27-07-2001) IW 

Direct Flight from New Delhi to 
Renigunta (Tirupathi) 
(XVIII, 20-08-2001) 86 

Eradication of scavengers 
(XIX. 22-08-2001) 82-83 

History Syllabus for School Education 
(XVIII, 14-08-2001) 257-258 

Killing of Jawans by Bangladesh Rifles 
(XVII, 31-07-200 I) 72-73 

Need to solve unemployment problem 
particularly in rural areas (MUR 377) 
(XVIII, 20-08-200 I) 348 

Need to take over Fruit Research Stations 
in Rajalaseema region in Andhra 
Pradesh 
(MUR-377) 
(XVIII, 07-08-200 i) 401 

Research by CSIR 
(XVIII. 14-08-200 I) 45-47 

Visakhapatnam Steel Plant 
(XVIII, 14-08-200 I) 190-192 



Wheat for Oil Agreement with Iraq 
(XVllI, 8~-2001) 133 
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Demand and Supply of Bamboo 
(XVIII, 20-08-2001) 257 

Veakatesll.arla, S1ari B. Demonstration Centres 
Export of Rice at BPL Rates (XVIII. 8-08·2001) 254-255 

(XIX, 24-OB-2001) 27 Development of Bamboo 
I11cp1 trade of Shahtoosh shawl (XVIII. 20-0B-200 I) 41 

(XVn, 23-07-2001) 183-185 Development ofUnk Road in Guntur 
LogistK:s Organisation (XVII, 30-07-2001) 2B2-283 

(XVD, 01-01-200 I) 189 Development of Vijayawada Airport 
New Medicine for Asthma (XVII. 23-07-2001) 114 

'~' 

(XVll,3I-07-2001)262 Disapproval of Live-Stock Importation 
Withdrawal of Foreign Companies from, (Amendment) Ordinance and Live-

lndia I Stock Importation (Amendment) Bill 
(XVm, 16-08-200 1) 114-86 i Considered & Adopted 

Veabtawarla. Prof. U •• areddy i (XVIII, 8-OB-2001) 324-325 
I 

Advance Income Tax i Distance Education Scheme 
(XVIII,17-OB-2001)261 I {XVIlI,14-08-2001)209-211 

Agreement with UNDP 1 Environmental Review Committee . .J 

(XIX. 24-08-2001) 251-53 i (XVIII, 06-08-2001) 246·247 
Cancellation of Coal Supply to Power I Eradication of Malaria 

Plants by CIL I (XIX. 22-08·2001) 309 
(XVII. 24-07-2001) 152·53 1 Establishment of rest areas by NHAI 

Capacity ofFCI Godowns I (XVII, 23·07-2001 )376 
(XVII, 27-07-2001) 74-n i Expansion of W ide Area NetWork (WAN) 

Cellular Telephone I by Lie 
(XVII, 30-07·2001) 63-65 I (XVII. 03-08·2001) 54-56 

Cerebral Malaria Expert Committee on Rural Credit . 
(XVII, 01-08·2001) 335-337 (XIX. 24-08-2001) 241-42 

CGHS Facilities to Pensioners 
(XVIU,I-08-2001) 167 

Coal RCIoW'CeS 
(XVIII, 07-08-2001) 352-353 

Conltitution of Study Group 
Sportamen 
(XVIII, 20-01-200 I ) 312 

Day Care Centres for Children 
(XVIII, 07-0 ... 2001) 373·374 

Ooclinina Trend in Credit Off· Take 
(XVII, 27-07-2001) 250-251 

Fake Universities 
(XVIII, 07~·2001) 10-11 

j Fast Track Scheme I (XVIII, I 6-OB·200 I ) 29 
for I· Flight on Vijayawada-Delhi Sector 

(XVII, 23-07·200 I) 293 
Freight Charges on Coal by Railways 

(XVII. 31-07-2001) 177 ,,.< 
Funds for Novel and Coordinated 

Schemes under SGSY 
(XIX, 21-08-200) 291-292 
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~Grievances of Forest Dependent People 
(XVIII, 20-08-2001) 212-213 

Guidelines for Initial Public Offer 
(XIX, 24-01-2001) 193-94 

Guidelines for University Students Body 
Elections 
(XIX, 21-08-2001) 101-02 

I.T. Professionals 
(XVIII, 8-08-2001) 68 

Illegal Import of Edible Oil 
(XVU, 27-07-2001) 1l7-Jl9 

Income Generating Schemes for Farmings 
(XVIII, 16-08-200 I) 293-294 

Irradiation Centre 
(XVIII, 8-08-2001) 214-215 

Irradiation Technology 
4 (XVIII, 8-08-2001) 203-205 

Janashree Bima Yojana 
(XVIII, 17-08-2001) 210-11 

Long Distance Telephone 
(XVII. 30-07-2001) 218 

Movement of Foodgrains by FCI 
(XVII, 03-08-200 I) 239-240 

Participation ofPanchayatslGram Sabhas 
in Planning of Rural Development 
(XVII. 31-07-2001) 302 

Performance of Students for CBSE Exams 
(XIX. 28-08-2001) 214-215 

Policy.on Rain Harvesting 
I (XVIII, 20-08-2001) 297-299 
" Private Basic Telephone Operators 

(XVII, 30-07-2001) 145 
I 
i Private Participation in Coal Sector 
: (XVII, 31-07-2001) 247-250 

Privatisation of Coal Washeries by CIL 
(XVIII. 07-08-200 I) 281-282 

Procurement of Paddy in Andhra Pradesh 
(XVIII, 17-08-2001) 222-23 

Production and Cultivation of Bamboo 
(XVIII, 06-08-200 I) 199-200 

Production of Coffee 
(XIX, 24-08-2001) 148 

Rate of Advortisements 
(XVII. 03-08-2001) 191-192 

Recharging of Discarded Oilfields 
(XIX, 23-08-2001) 308 

Reduction in Loans by KVIC 
National Institute for Ocean Development (XVII, 25-07-200 I) 328 

(XVII, 24-07-2001) 279-l80 
National Institute of Animal Welfare 

(XIX. 22-08-2001) 282-283 
National Sports Development Fund 

(XVIII, 06-08-2001) 198-199 
One Border one Force Policy 

(XIX. 28-08-2001) 50 
Ongole Canle Breeding 

(XVIII. 16-08-200 I) 203-04 

Online Vulgarity 
(XVIII. 8-08-200 I) 76 

t·opening of New Stores Named"Khadi" 
(XVII. 25-07-2001) 203-203 

Outflow of Capital 
(XVIII. 17-08-2001)45 

Reservation for Disabled Under SGSY 
(XIX, 21-08-2001) 5-7 

Restructuring of FCI 
(XVIII, 17-08-2001) 231-32 

Retention Pricing System 
(XVII. 31-07-2001) 34 

Revenue Collection 
. (XVII, 27-07-2001) 206 

Rural Telephone Corporation 
(XVII, 30-07-2001) 255-256 

Scheme to Promote Voluntary Action for 
Disabled. 
(XIX, 22-08-200 I) 302-303 

Schemes for Women's Empowerment 
(XVIII, 14-08-2001) 106-118 
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Schemes to Fund Activities Relating to Workshop on Road SedOr 
Animals (XVIII. 06-08-2001) 90-91 
(XIX. 23-08-2001) 249-2S0 

Self Help Group 
(XVUI. 07-08-2001) 192-19S 

Setting up ofTecbnology Parks 
(XVI1;14-07-200 I) 43-49 

Slow Down of Indian Economy 
(XVII, 27-07-2001) 110-111 

Social Audit of Rural Development 
Programmes 
(XVII. 31-07-2001) 255-256 

Special Component Plan 
()OD(.22-01-2001)37-31 

Stimulation Package for Mumbai High Oil 
Fields 
(XIX. 23-08-2001) 29-30 

S~gy to increase the Growth Rate 
(XVII. 25-07-200 I) 42-43 

Sugestion by SERC for Old Rail and 
Road Bridges 
(XVII. 24-07-2001) 260 

Supervision of Standards of Drugs 
(XVJl.0I-OI-2001) 154 

World Bank Assistance for Singareni 
Collieries in AP 
(XVIII. 07-08-2001) 326-327 

Vea •• .,.I, Dr. S. 
AgraSwnmit 

(XIX. 22-01-200 1 ) 364 
Allotments Under Various Schemes by 

DDA 
(XVIII. 07-01-2001) 247-241 

Bank Branches 
(XVII, 03-01-2001) 247-250 

Cancellation of Coal Supply to Power 
Plants by CIL 
(XVII. 24-07-2001) 1 S2-S3 

Excise Duty Exemption on Expon of 
Starch 
(XIX. 24-01-2001) 23-24 

Implementation ofTelemedicine Projects 
(XVII. 01-01-2001) 353-354 

Indo-Pat Swnmit 
(XVIII. 07-01-2001) 131-139 

Melting of Himalayan Range by Pat 
Supply of Low Ash Coal to Power Plants (XVII. 31-07-2001) 261-262 

(XVII. 24-07-2001) 190 
Swadbar Scheme for Women 

(XIX. 21-08-2001) 162 
Train Indian Athletes for Next Olympics 

(XVIII. f.)6-08-200 I) 196 

Metro Rail Projects 
(XVII. 24-07-2001) 249-50 

Procurement of Paddy in Andhra Pradesh 
(XVIlI. 17-01-2001) 222-23 

Training to Project Offic:ers under ORDAs Purchase of WagOM 
(XIX. 21-08-2001) 134-135 (XIX. 23-08-2001) 171-179 

Uparadation of Khadi 
(XVII, 25-07-2001) 306-307 

User FrieDdly Public Facilities 
(XIX. 22-08-2001) 242-243 

Value of Rupee 
(XIX, 24-01-200 I) 38-39 

WarehowIinS CorporarioDs (Amendment) 
Bill 
(XVIII, 20-08-2001) 310-382 

Reservation of Weaker Sections in 
Panchayali Raj Institutions 
(XIX. 21-08-2001) 37-38 

Shonage of lAS otrlUrs 
(XVIII, 8-01-200 I) 79-81 

Shortage of IPS Ofticers 
(XVIII. 07-01-2001) 161 

Supply of Foodpains 
(XVII. 27-0;-2001) 281-282 
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Vacant Posts in Defence Forces 
(XVIII, 8-08-200 I) 88-89 

Production and Export of Agricultural 
Products 

Water Projects for Drinking Water 
(XVIII. 06-08-2001) 106-107 

Winding up of Regional Office ofCIL 
(XIX, 21-08-2001) 97-98 

Venugopal, Sbri D. 
Need to continue functioning of Central-

State farm at Melchangam in 
Tiruvannamalai district, Tamil Nadu 
(MUR377) 
(XVIII, 14-08-2001) 352-353 

Need to solve acute drinking water 
problem in Tamil Nadu-MUR 77 
(XVII. 30-07-2001) 314-315 

(XIX, 23-08-2001) 334 
Racial Attacks 

(XVII, 01-08-2001) 300-301 
Revival of Indo-US Military Ties 

(XVII, 01-08-2001) 128-129 
Use of Information Techndtogy in Rural 

Areas 
(XVIII, 8-08-2001) 36-38 

Verma, Sbri Rajab 
Norms for Issuance of Advance Licences 

(XVII, 03-08-200 1) 203 
Uniform Rate of Sales Tax on Drugs 

(XVII, 03-08-200 I) 252 
Verma, Dr. Sahib Singb Verma, Shri Ravi Pnkasb 
Achievements under Annapuma Yojana I Agro Products 

(XIX, 28-08-2001) 171-172 (XIX, 22-08-2001) 211-212 
Doctors Ratio in RurallUrban Areas 

(XVIII, 8-08-200 I) 155-156 
DRDO Shoots down Unfeasible Projects. 

(XIX. 22-08-2001) 152-153 
Expenditure Reforms Committee 

(XVIII, 8-08-2001) 194 
Export-Import Performance 

Ban on Transfer of Women Teachers 
(XIX, 28-08-200 I) 140-141 

Bonus to Central Government Employees 
(XVIII, 17-08-200 I) 125 

Completion of Pending Works at Airports 
inUP 
(XVIII, 06-08-200 I) 218 

(XVII. 27-07-2001) 21-23 Construction of MIG Flats by DDA 
Financial Health of Public Sector I (XIX,2I-08-2001) 154-155 

Financial Institutions I Disinvestment of Public Sector 
(XVII, 03-08-2001) \06-107 Undertakings(DUR 193) 

Gross Domestic Product I (XIX, 23-08-2001) 554-556 
(XVII. 27-07-200 I) 188-189 Documentaries produced by Lucknow 

. .. . I Doordarshan Kendra 
InclUSIon of Sports Events In Afro-ASIan I (XVII 27-07-2001) 285 

Games I' 
(XVII, 30-07-2001) 198-199 I Gas Pipeline Between Bangladesh and 

India Inferior Quality of Preservatives. 
(XIX, 22-08-2001) 181-184 I (XVIII. 16-08-2001) 140-141 

Monitoring Financial Institutions 
(XIX. 24-08-2001) 101-02 

Procurement offoodgrains 
(XVII. 27-07-200 I) 278-279 

I Gramin Adalats 
(XVIII, 07-08-200 I) III 

Grants to NGOs by CAPART in Uttar 
Pradesh 
(XVIlJ, 07-08-2001) 284-301 



464 WKSABHA 

Illegal Immigrants in the country Single lane national highways 
(XVU, 24 .. ()7·2001) 188·119 (XVII, 23-07 .. 2001) 349 

Investment Plan of Coal India Limited 
(XVIII, 14-01-2001) 56-57 

Survey on Unemployment 
(XVIII. 20-08 .. 2001) 28 .. 38 

Linking ofShabjahanpur .. Tikunia-BlrCilly Telephone Connections in Post Offices in 
with Lucknow by Rail Uttar Pradesh 
(XVm, 1~8 .. 2001) 107 (XVIII, 20-08 .. 2001) 86 

Loss Suffered by RailWB)'J Due to Fire 
~I, 10-08 .. 2001)358 

Multipurpose Counter Machines 
(XV1lI, 20-01-2001) 327 .. 330 

Need for early gauge conwrsion of rail 
line between 8areilly and Lucknow UP 
(MUR377) 
(XIX. 23-08-2001) 414-415 

Need to declare 'Tarai region' ofU.P. as 
a Special Export Zone (MUR 377) 
(XVIII. 14-08 .. 2001) 3S1 

Transfer of Teachers of Kendriya and 
N.ooaya Vldyalayas 
(XVIII, 14-08 .. 2001) 207·209 

Vacancy of Top Posts in PSUs 
(XVII, 27-07 .. 200 I) 29 .. 30 

VRS in Banks 
(XVII. 27-07-2001) 87 .. 94 

Vetriselvan, Sbri V. 

Conversion into Broad .. Gauge Railway 
Line in Tamil Nadu 
(XIX, 23 .. 08 .. 2001) 86,87 

Projects Launched by CAPART in Uttar Demand and Allocation of Rice under 
Pradesh PDS 
(XVIII, 14-08 .. 2001)213 (XIX, 24-08·2001) 50 .. 51 

Railway Projects 
(XIX. 23-01-2001) 91-92 

Registration and Other Related Laws 
(Amendment) Bill 
(XIX, 21-O8 .. 2~1)463 

Renaming of Allahabad 
(XVII, 24-07 .. 2001) 174 

Restoration oflndo-Pak Cricket Test 
(XVII, 30-07 .. 2001) 201 

Sale of Medicines 
(XVII, 01-0' .. 2001) 138 .. 139 

SanitationIHealth System in Rural Areas 
(XVII, 24-07 .. 2001) 257 .. 251 

Selection Process of AIIMS 
(XVII, 25-07 .. 2001) 160 .. 163 

Setting up of postal divisions in Uttar 
Pradesh 
(XVU, 23-07-2001) 267 

Shatda River Project 
(XVIII, 06-01-200 I) 161-162 

Disinvestment of Salem Steel Plant 
(XIX, 24-08 .. 200 I) 122 .. 23 

Poverty Alleviation Schemes in Tamil 
Nadu 
(XIX. 21-08 .. 200 I) 99 .. 100 

Research Programmes of Plant Varieties! 
Foodgrains 
(XIX, 23-08 .. 2001) 336-338 

Revival of Salem Steel Plant 
(XIX, 28-08·2001) 247 

Sethusamudram Project 
(XIX, 23-08 .. 200 1) 275 

ViJaya KUlllart, ~ri .. ti D.M. 

Average Age of Males and Females 
(XIX, 28-08·2001) 298·302 

Ayurvedic Medicine for Blood Sugar 
(XIX. 22-08 .. 2001) 139 

i Escort Serviu by DDA 
I (XVIII, 07-08 .. 2001) 191 .. 192 
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Expansion of Activities of DDA Demolition of Slum Areas in Delhi 
(XIX, 28-08-2001) 143 (XVII, 31-07-2001) 140 

Holiday packages Prepared by Indian Dengue 
Airlines (XVIII, 8-08-2001) 185 
(XVIII, 20-08-200 I ) 22-28 Distribution of Cultivable Wasteland 

Illegal trade of Shahtoosh shawl (XVII, 31-07-2001) 263-265 
(XVII, 23-07-2001) 183-185 Domestic organised workers 

Indian Railways Catering and Tourism (XVII, 23-07-2001) 414-415 
Corporation Effect of free E-mail. 
(XIX, 23-08-2001) 138-139 (XIX, 22-08-2001) 199 

New Medicine for Asthma Employment Generation 
(XVII, 31-07-2001) 262 (XVII, 30-07-2001) 248-249 

Restriction on Marketing of Agricultural Establishment of Passport Offices in 
Produce Madhya Pradesh 
(XIX, 23-08-2001) 172-173 (XIX, 22-08-200 I ) 295-296 

Use of Defence Airports I Exhibition and Training of Animals 
(XVII, 30-07-2001) 297-298 (XVIII, 20-08-2001) 167 

Vijayaa, Shri A.K.S. Expansion of Indore Airport 

Trade Unions (Amendment) Bill (Consid) (XVIII, 06-08-2001) 157 

(XIX, 24-08-2001) 381-85 Export Oriented Units 

Vireadra Kumar, Sbri 
(XVIII, 17-08-200 I) 126-28 

Agro-Based Industries in Madhya Pradesh 
Fire Accidents of Jabalpur Ordnance 

Depot 
(XVII, 25-07-2001) 163-164 (XIX, 22-08-2001) 271-272 

Air Service from Bhopal 
Bhubaneshwar and Raipur 
(XVIII, 20-08-2001) 319-321 

to Foreign Universities 

I (XVII, 31-07-2001) 210 
, Funds for NGOs 

Appointment of Member to Joint (XVII, 25-07-2001) 218 
Committee on Offices of Profit Gutdelines for Foreign Universities 
(Motion) ) 268 269 (XIX, 24-08-2001) 323 (XVII, 24-07-2001 -

Assistance for Technical Education 
(XIX, 21-08-2001) 170-171 

Autonomy to Colleges 
(XIX, 21-08-2001) 174-175 

Companies in Losses 
(XVIII. 10-08-2001) 274-275 

Customs Duty on Betel Leaf 
(XIX, 24-08-200 I) 22 

Degradation ofLand in Chambal Valley 
(XVlII.06-08-2001)'iI6-217 

I.T. Education 
(XVIII, 8-08-2001) 138 

Increase in the Prices of Edible Oil 
(XIX, 24-08-2001) 113-14 

Information Technology Industry 
(XVIII, 8-08-2001) 249-253 

Irrigation Projects in Madhya Pradesh 
(XVII, 30-07-2001) 188-192 

Jhabua Development Communication 
Project 
(XIX, 22-08-2001) 341-342 
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Leave Travel Concession I SCIST Working in PSU 
(XVII. 27-07·2001) 151·152 (XVII, 30-07-2001) 288-289 

Mineral Resource Area in Madhya I Security to Members of Parliament 
Pradesh (XVIII 14-08-2001) 172 
(XVIII. 06-08·2001) 296-297 I ' 

Scuing up of Super BUll' Modernisation ofBhopaJ Airpon 
(XVII. 30-07.2001) 278.279 (XVII, 27-07-2001) 109 

Narmada Dam Project 
(XVII. 23-07-2001) 276-277 

Need for construction of railway 

Shifting of Polluted Industries from 
National Capital Region 
(XIX. 21-08·2001) 153 

ovcrbridgc at railway gate at Makronia Target Set by NTPC for Power Generation 
station in Sagar Parliamentary (XIX, 23-08·2001) 205-206 
Constituency. Madhya Pradesh (MUR· I Tourist Guides 
377) I (XVIII, 06-08.2001) 334-335 (XVIII. 10-08-2001) 198 

New Bank Brandies I 
(XVIII. 17-08-2001) 16()'76 I Vukkala, Dr. RajeswaralDlU 

Night Landing facilities at Jbalpur Airpon i Ayurvedic Centre in Moscow 
(XVII. 23-07-2001) lSS i (XVIII. 8-08-2001) 83-85 

Opium Cultivation 1 
(XVIII. 17-08-200 I) 190 : Conservation and development of Lakes 

Production of Spun Yam 
(XIX. 23-08·2001) 280·281 

Programmes on Coal Mining 
(XVII. 24-07·2001) 177 

Promotion of Education for SCslSTs 
(XIX. 21-08-2001) 92 

Registration of cases in Police Stalions of 
Delhi 
(XVIII, 14-08-200I) 234-236 

Restoration ofDut)' Frcc Benefit to India 
by USA 
(XIX. 24-08-2001) 178-79 

Run Bhopal-Rajkot Express train via 
Katni-Damoh Sagar. Bina (Madhay 
Pradesh) and Rajkot (Gujarat) (MUR 
377) 
(XVIII. 14-08·2001) 346-347 

Safety Measures at Railway Stations 
(XIX. 28·08·200 I) 268·269 

Sa~ of Child Labour 
(XVII, 30-07·2001) 73 

I (XV II. 23-(17-200 I) 203-204 

, 

Evacuation of Petroleum Products from 
Refineries 
(XIX. 23-08-2001) 359·lS0 

Fire in Visakhapatnam Stccl Plant 
(XIX. 21-08·2001) 35·36 

Impon of Textile Machinery by Textile 
Manufacturers in Pakistan 
(XVIII. 17-O1-2001} 9·11 

Need to accord sanction to Integrated 
Water and Sanitation Project of Andln 
Pradesh for providing Water and 
sanitation facilities in Schools 
throughout the State (MUR 377) 
(XIX. 23-08-200 I) 414 

i Policy for SlrCCt Hawkers and Vendors 
I (XVIII. 07-08-2001) 125 
I World Bank Loan for Poverty Alleviation 
: Programmes 

(XVII. 03-08·2001) 37 
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Vya .. Dr. Girija 

Clarifications on the Statement made by 
the Home Minister on 31-07-2001 on 
the Killing ofShrimat~ Phoolan Devi 
(XVII, 01-08-2001) 423-425 

Recent Summit level talks held between 
India and Pakistan inAgra(MUR-193) I 
(XVIII, 06-08-2001) 438-442 

Wadiyar. Shri S.D.N.R. 
Assistance for Science Education 

(XVU, 31-07-2001) 209-210 

BailOut Package for IFCI 
(XIX, 24-08-2001) 85-86 

Cauvery Water Dispute 
(XVIII, 06-08-2001) 266 

Ceasefire in North-East 
(XVIII, 07-08-2001) 337 

Community Based Education 
(XIX, 28-08-200 I) 236 

Computerization of Land Records 
(XVIII, 14-08-200 I) 83-88 

Disinvestment of Iron Ore Company 
(XIX, 24~08-2001) 237-38 

Disinvestment of PSUs 
(XVII, 03-08-200 I) 58-59 

Drinking Water 
(XVII, 31-07-2001) 96-101 

Expenditure for Eradication of Malaria 
(XVIII, 8-08-200 I) 120-122 

FDI in Infrastructure 
(XIX, 24-08-2001) 266 

Foreign Direct Investment Projects in 
Karnataka 
(XVII, 27-07-2001) 162 

Four Laning of Bangalore-Hosur-
Thoppur Portion ofNH-47 
(XVII, 30-07·2001) 269·272 

G nts ofNon-Govemment Organisations ra . 
to promote National Integration 
(XVII, 30-07·2001) 250 

Graphite Reserves Areas 
(XVIII, 06-08-2001) 159-160 

Higher Interest Rates on Bank Deposits 
(XVII, 27-07-2001) 189 

lIIegallUnauthorised Constructions and 
Encroachments in Delhi 
(XVIII, 14-08-2001) 136-137 

Impact of Economic Slowdown of 
Foreign Countries on Indian Export 
(XVII, 03-08-2001) 145-146 

India's Share in World Trade 
(XVII, 27-07-2001) 229-230 

Indo Myanmar Ties 
(XVII, 01-08-2001) 369-370 

Indo-Bangladesh Talks 
(XVII, 25-07-2001) 342-343 

Inter·State Water Disputes (Amendment) 
Bill-Contd. 
(XVII, 27-07·2001) 318-323 

Krishna Water Dispute 
(XVIII, 20-08-200 I) 155·156 

Leprosy 
(XVIII, 8-08-200 I) 177·182 

Long Term Master Plan for Delhi 
(XIX, 28-08·2001) 83·84 

Militant Activities After Indo-Pak 
Summit(s) 
(XVIII, 07-08-2001) 75-76 

Need for early construction of broad 
gauge railway line between Ankola and 
Hubli in Kamataka (MUR 377) 
(XVII, 31-07-200 I) 318-319 

Need to send a Central team to Karnataka 
to assess the situation caused by 
drought and provide adequate 
financial assistance to the State 
(MUR-377) 
(XVII, 24-07-2001) 407 

New Civil Aviation policy 
(XVII, 23-07·200 I) 30 I 
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Opening of Nehru Yuva Kendras 
(XVIII. 06-08-200 I) 217-218 

Overseas Activities of BHEL 
(XIX. 24-08-200 I) 102-03 

Pending Finance Bills 
(XVIII, 07-08-2001) 302-306 

Pending power projects ofKarnataka 
(XVIII. 20-08-2001) 248 

Performance of Indian Airlines 
(XVII, 30-07-2001) 143-145 

Prevention of Female Foeticide 
(XVII. 25-07-2001) 330 

Privatisation of Major Ports 
(XVIII. 10-08-200 I) 275 

Quality of Elementary Education 
(XIX, 28-08-2001) 269-275 

Red Fort Area to ASI 
(XVII, 25-07-2001) 89-90 

State Human Rights Commission 
(XVII. 31-07·2001) 139 

Survey for Saklcshpur-Kadur 

I Chikmagalur Rail Line 
(XIX. 23-08-200 I) 298 

i T.B. Control I. (XVIII. 8-08-2001) 133-136 
I Trade Relation with Pakistan 
I (XVII. 03-08-2001) 178-179 
I Union Territory Status to Laddakh 
I (XVII. 24-07-2001) 145-47 
I Upgradalion of Minor Ports I (XIX. 23-08-2001) 169·170 

Valuation of AI 
(XVlIl. 20-08-2001) 330-332 

World Bank Loan 
(XVII, 03-08-2001) 211-216 

Wana .. , Sbri Chintam •• 
Appointment of Environmental Authority 

Rehabilitation of Kaiga Plant Oustees I in Maharastra 
(XIX, 22-08-2001) 130-131 '(XVII. 23-07-2001) 100-101 

Renewing of Mining Lease to Kudremukh I Bottling Operations by Hindustan Coca 
Iron Ore Company Ltd. I Cola Holding Pvt. Ltd. 
(XVIII. 20-08-2001) 288 '(XVII, 03-08-2001) 77-78 

Research Work on Eco-System ofWestem I Construction off our Lane from Monor to 
Ghat 'I' Surat 
(XVII. 30-07-2001) 62 , (XVII, 23-07-200 I )330-33 I 

Revamping Passports Issuing Procedure ! Doubling ofVassaj.Diva Rail Line 
(XVII, 01-08-2001 )273-274 I (XIX. 23-08-2001) 90 

Revival of Public Sector Enterprises I Group Accident Insurance Scheme for 
(XIX,24-08-2001) 174-7S I Fishermen 

Seizure of Animal Skins in Delhi ! (XIX, 23-08-2001) 271-274 
(XVII. 24-07-2001) 84-85 'I Inclusion of Primitive Tribal Groups 

under Annapuma Yojana 
Setting up of F asl Track Power Projects I (XIX. 28-08-200 I) 246 

(XVIII. 10-08-2001) 195-96 . I Local Call Facility 
Setting up of New International Airport 'I' (XVII. 30-07-2(01) 55-56 

(XVII, 23-07-2(01) liS 
MPLADS 

Sharing of Krishna Water 
(XVII. 23-07-2001) 361 

Slum Population in Delhi 
(XVII. 24-07-2001) 278 

I (XIX. 22-08-200 I) 2S 1-252 
: National Overseas Scholarship Scheme 

for Scheduled Tribes 
(XIX, 28-08-2001) 37-38 
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New Criteria for detennination of persons C below Poverty Line onservation of Monuments by 
(X Traditional Methods 

VII1.14-08-2001)5 (XIX. 23-08-2001) 234-235 
Opening of New Creches ' , 

(XIX. 21-01-200 I) 306-307 I ConstitutIon of a Core Group by NHRC 
. . (XIX. 2S-0S-2001) 303-305 

ProvIsIon of Drinking Water in Rural I Cit' 'f . 
SchoolsiAnganwadis I u watlon 0 Pongamla 
(XVII. 24-07-200 I) 129 (XIX. 21-08-2001) 33-34 

Rehabilitation of Tara pur Plant Oustees I Curtailment of Power of Vice -Chancellors 
(XIX. 22-08-200 I) 61-69 (XVII. 24-07-2001) 33-34 

Setting up of Grain Banks in Starvation 
Prone Tribal Areas 
(XVII. 31-07-2001) 33-34 

Welfare of Primitive Tribes 
(XIX. 21-08-2001) 73-74 

V.dav, Dr. (Shrim.ti) Sudh. 
Covering of Rain Drain from INA Colony 

(XIX. 28-08-2001) 253 

Organising Religious Functions in Green 
Belt Areas 
(XIX. 28-08-200 I) IS7-188 

V.dav, Dr. J.sw.nt Singh 
Action Plan Linked with K VIC 

(XVIII. 8-01-200 I) 175-176 

Arrears of Oil Companies 
(XVlII. 10-08-200 I) 259-60 

Assistance to Teachers Training Institutes 
(XIX. 28-08-2001) 202-204 

Demonstration Against Films 
(XVII. 27-07-2001) 103-104 

Development of Bio Diversity Parks 
(XVII. 31-07-2001) 143 

Development of Computer 
(XIX.21-0S-2001) 113 

Development of Sofware 
(XVIII. 8-08-2001) 205-206 

Disinvestment of PSUs in Rajasthan 
(XIX. 24-08-2001) 173-74 

Dolphin Mobile Telephone Service 
(XVII. 30-07-2001) 90-92 

Doordarshan DD-II in Alwar. Rajasthan 
(XVII. 03-08-2001) 139 

Drinking Water Resources 
(XVIII. 07-0S-2001) 324-325 

FDI inflow in Telecommunication Sector 
(XVIII. 17-0S-2001) 206-08 

Biotech Market Food for Work Scheme 
(XVIII. 14-08-2001) 194 (XVII. 31-07-2001) IS-IS 

Child Trafficking during Haj I Funds to Slates to Counter Terrorism 
(XVIII. 14-08-2001) 304-305 I (XVIII. 14-08-2001) 29~-296 

Closing Down of Development Government Accommodation in Delhi 
Committee and Joint Plant Committee (XVII. 31-07-2001) 211-223 
(XV11I, 07-01-200 I) 229 Guidelines for Foreign Universities 

Closure of SSI in Rajasthan (XVII. 24-07-200 I) 268-269 
(XIX. 22-08-200 I) 209-210 Gyan Darshan Educational Programme 

Condition Imposed by USA for Foreign (XVII. 03-08-2001) 34 
Direct Investment Hoarding of Essential Goods 
(XIX. 24-08-200 1),24344 (XVII. 27-07-200 I) 170-174 
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Illegal Activities of Foreign Nationals Non-Functioning of Rajgarh DO Centre, 
(XIX, 28-08-2001) 16-22 Rajasthan 

Import of Ships (XVIII. 17-08-2001) 54 
(XIX. 23-08-200 I) 49-5 I I Norms for Issuance of Advance Licences 

Indo-France Agreement on RADAR and (XVII. 03-08-2001) 203 
Submarine Objections by Oil Companies on Inter-
(XVII, 01-08-2001) 175 State Gas Pipelines 

Indo-Pale Summit (XIX, 23-08-2001) 169 
(XVII, 25-07-2001) 337 Optical Fibre Cable 

Indo-Russian Supersonic Anti-Ship! (XVII, 23-07-2001) 400-403 
M' 'I I 

ISSI e ! Pace of providing Employment 
(XVII, 25-07-2001) 308 I (XVII, 30-07-2001) 282 

Indo-SwissJoint,~jectforDevelopment I Performance of Publia Sector 
of Wheat Varieties Undertakings 
(XVII, 24-07-2001) 262·263 I (XVII, 31-07-2001) 305-307 

Installaht~on of Multi-Purpose Counter I Plan for GSLV 
mKlne I 
(XVII, 23-07-2001) 40-50 i (XVIII, 8-08-2001) 208-209 

International Cargo Hubs 
(XVII. 30-07-2001) 243-244 

Liberalisation Policy 
(XIX, 24-08-2001) 10) 

i Prime Minister Goramodaya Yojana I (XVII. 25-07-2001) 195-199 
I Procurement of Foodgrains from 
: Rajasthan 
II' (XVIJ, 27-07-2001) 178-179 List of Sports Persons Using Drugs 

(XVIII,06-08-2ool) 181-182 I ~7r.2~~;~;~~hI36 
Losses of Indian Airlines I 

(XVIII, 20-08-2001) 302-304 Rating System .for Builders and Real 
Mental Health Programme Estate Development 

(XIX. 22-08-2001) 362-364 I (XVIII, 07-08-2001) 96-97 
Modernisation of Post Offices ! Refund of Cost ofTickets 

(XVIII, 20-08-2001) 219 i (XVII. 23-07-200 I) 385-386 

NABARD Loan for Sheep Breeders I Research and Development Centres 
Cooperative Societies I (XVII. 01-08-200 1) 139-140 
(XVII. 03-08-200 I) 2S 1 I Reservation for Poor Sections 

National Environment Awareness I (XIX, 22-08-2001) 66 
I 

Campaign I Review of Health Schemes 
(XVIII, 06-08-2001) 251-252 I (XVII. 25-07-2001) 329 

National Programme on Global i Revised Guidelines to Universities and 
Positioning System I Deemed Universities for Holding 
(XVIII. 07-08-2001) 350·352 I ConferenceslSeminarst 

I 
Need to set up a Labour Coun in Alwar i (XVIII. 07-08-2001) 111-112 

District, Rajasthan (MUR-3n) I Rise in Ground Water Level at Jodhpur 
(XVIII. 07-08-2001) 400 i (XVII. 30-07-2001) 139-140 
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Road Accidents 
(XVIII, 06-08-2001) 36-44 

Scheme to Attract Cable Operators 
Towards Gyan Darshan Programme 
(XVII, 24-07-2001) 200-201 

SCOPE Study 
(XVIII, 17-08-2001) 176-77 

Service Rules of Rajasthan High Court 
(XVIII, 10-08-2001) 321-323 

Setting up of Kota Thermal Power Plant 
(XVIII, 10-08-200 1)74 

Setting up of Support Airbases 
(XVII, 01-08-200 I) 313 

Slump in Profit of BHEL 
(XIX, 24-08-200 I) 227-2S 

Smuggling Activities along Indo-Pak 
Border 
(XVII. 27-07-2001) 31-32 

Social Security Scheme for farmers 
(XVII, 27-07-2001) 252-254 

Special Panel for CBr Cases 
(XVIII, S-08-2001) 56 

Spurious Drugs 
(XIX, 22-08-2001) 250-251 

Swayamsiddha Programme 
(XVIII, 14-08-200 I) 3-5 

Target for Laying LNG Pipeline 
(XIX, 23-0S-200 I) 271-272 

Telephone Connections 
(XVII, 30-07-2001) 52-53 

Tenth five Year Plan 
(XVII, 25-07-2001) 49-50 

Uniform Emission Norms for LPG/CNG 
(XVIII, 20-08-200 I) 47 

Uniform Rate of Sales Tax on Drugs 
(XVII, 03-08-2001) 252 

University Status to 13 Major Engineering 
Colleges 
(XVII, 31-07-200 I) 255 

User fee on National highways 
(XVII, 23-07-2001) 317-318 

Vacant Posts in Defence Forces 
(XVIII, 8-08-200 I) 88-89 

Valuation Report of BALCO 
(XVIII, 06-08-200 I ) 204-205 

Y.dav, Sbri Akhilesb 
Construction of Railway Track by China 

(XVII, 01-08-2001) 167 
I Corruption and Irregularities in DDA 

(XIX, 2I-OS-2001) 42-44 
Doordarshan Bulletin on Nepal Events 

(XVII, 27-07-200 I) 243 

I Expenditure on Tours by Officials of 
ITPO 
(XVII, 03-OS-200 I) 261-263 

fM News Channel 
(XVII, 27-07-2001) 191-193 

Impact of Global is at ion 
(XVII, 27-07-2001) 25-26 

Implementation of Poverty Alleviation 
I 
I Programme(s) 
I (XVIH, 07-0S-200 I) lOS-III 
I Law and Order Situation in Delhi 

(XVII. 31-07-2001) 171-172 
Leakage of Graduate/Post-Graduate 

Papers 
(XIX, 28-0S-200 I) 129-131 

Long Distance Call 
(XVHl, 06-08-200 I) 99-100 

Need for early completion of construction 
work of Navodaya Vidyalaya in 
Auraiya district. Uttar Pradesh (MUR 
377) 
(XVIII, 20-0S-2001) 351 

Recommendation of the Report 
(XVII, 25-07-2001) 122-123 

Supply of Coal to Individual Entrepreneur 
under Linkage System 
(XVII. 31-07-2001) S2 

Yadav, Shri Balram Singh 
Bank Dacoities 

(XVIII, 17-0S-200 I) 118-22 
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lIIegal/Unauthorised Constructions and 
Encroachmems in Delhi 
(XVIII, 14-08-2001) 136-137 

Increase in Reservation Quota 
(XVIII, 10-08-2001) 192-93 

Invitation to the Prime MinisterlMinister 
ofExtemal Affairs 
(XIX, 22-08-200 I) 138 

Saffronisation of Education (OUR 193) 
(XVIII, 2().()8-2001) 436-441 

Statutory Resolution Re: Disapproval of 
Food Corporations (Amendment) 
Ordinance and Food Corporations 
(Amendment) Bill 
(XVIII, 07-08-2001) 4S5-4S6 

Warehousing Corporations (Amendment) 
Bill 

Meeting with Hurriyat Leaders (XVIII, 20-08-200J) 392-393 
(XIX. 22-08-2001)341 I . I Y .... v. Shri Diaes. Ch.adn Revenue From Hoardtngs put up Along .. 
National Highways I Bomb Blasts In Deihl 
(XVIII, 20-01-2001) 219-290 ! (XVII, 24-01-2001) 199-200 

Rules for putting up Hoardings along NHs I Chinese Stand on Sikkim 
(XVIII, 20-01-200 I) 249 ! (XVII, 25-O7-200l) 126·121 

Unauthorised Hoardings on NHS 
(XVIII. 20-01-2001) 161 

Yadav, Sbri Bbal Chandra 
Firing in Kargil 

(XIX, 22-01-2001) 153 
Funds for Promoting Dairying 

(XVIII. 10-01-2001) 275-277 
Hostel(s) Facilities in Kendriya 

Vidyalaya(s) in U.P. 
(XVIII. 07-01-2001) 99 

Yadn, Shri ~veDdra Prasad 
Appointment of Teachers in Kendriya 

Vidyalaya Sangathan 
(XVIII. 14-01-2001) 167-169 

Ban on Transfer of Women Teachers 
(XIX, 21-01-2001) 140-141 . 

Clarifications on the Statement made b)' 
the Home Minister on 31-07-2001 on 
the Killing ofShrimati Phoolan Devi 
(XVII, 01-08-2001) 439-442 

Committee for Non-teaching Employees 
(XVIII, 14-08-2001) 323-325 

Recent Summit level Talks held between 
India and Pakistan in Agra (DUR 193) 
(XVII. 01-08-2001) 556-560 

I Corruption Among BSF Jawans Posted 
! Along Indo-Bangladesh Bonier 

(XVII, 24-07-2001) 253-54 
Coverage of VVIPs Visits 

(XVIII, 17-01-2001) 115-16 
Cuttlow of UTI Funds 

(XVII, 27-07-2001) 111-112 
Diplomatic Gifts of Precious and 

Endangered Wildlife 
(XVIJ, 30-07-2001) 128-130 

Direct Telephone Facility 
(XVII, 30-07-2001) 130 

Failure ofPDS in Bihar 
(XVII. 03-01-200 I) It 1-112 

Hindi Monitoring Units 
(XVIII. 17-08-200 I) 253-54 

Indian Railways Catering and Tourism 
Corporation 
(XIX, 23-08-2001) 138-139 

Indo-France Agreement on RADAR and 
Submarine 
(XVII, 01-08-2001) I7S 

Indo-Nepal Ties 
(XVII, 2S-07-2001) 204-206 t 

Killing oflnnocent People in Jammu and 
Kashmir 
(XVIII. 8-08-200 I) 284 

I 
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Kosi Dam Yadong Land Post 
'\ (XVIII, 06-08-2001) 107-108 (XIX, 22-08-2001) 78 

Lack of Air Bases in Southern lridia Vadav, Sbrl Jagdambi Pnsad 
Peninsula Abolishment ofTop Posts 
(XVII, 25-07-2001) 44 (XVIII, 17-08-2001) 72-73 

Need for Computerisation of Ticket Accident in Coal Mines 
reservation office at Supaul station to (XVIII, 14-08-2001) 320-324 
District Saharsa, Bihar (MUR 377) Basic Facilities in KendriyalNavodaya 
(XIX, 23-08-2001) 416 Vidyalayas 

NPAs of Financial Institutions (XVII, 31-07-200 1) 276-278 
(XIX, 24-08-2001) 104-06 Blacklisted Organizations 

Opticai Fibre facility in Bihar (XVIII, 07-08-2001) 201-202 

(XVII. 23-07-2001) 4<14 Boards of Banks 

Performance of Krasnopol Shell (XVII, 03-08-2001) 240-241 

(XVII. 01-08-2001) 235-236 CGHS Facilities 

Radioactivity Induced Ailments (XVII, 25-07-2001) 217-218 

(XVIII, 8-08-2001) 115-116 Closure of Coal Mines 

Revival oflPC 
(XIX, 21-08-2001) 61-62 

(XIX. 28-08-2001).136-137 Closure of Evening Law College in 
Jharkhand and Bihar 

Sanction of Rail Survey Project (XVIII, 10-08-2001) 257-58 
(XIX. 23-08-2001) 281-282 

Complaints against Central Vigilance 
Setting up of Youth Development Centres Commission 

(XVIII, 20-08-2001) 42-43 (XIX, 22-08-2001) 212-213 
Sprinkling of Ash by Pakistan Construction of Bhagalpur-Mandarhill-

(XVIII, 06-08-2001) 101 dumka Rail Line 
Stoppage of Rice Saie by FCI (XVllI, 10-08-2001) 164 

(XVII, 27-07-2001) 157-158 Correspondence with NHRC in Hindi 
StudyofCSS (XVm, 14-08-2001) 305-306 

(XVIII, 8-08-2001) 229-230 Corruption and Irregularities in DDA 

Telephone cOMcctions I (XIX, 21-08-2001) 42-44 

(XVII, 23-07-2001) 233-238 Declaration of Hindi as Official Language 

Telephone Directory 
(XVlI, 24-07-2001) 172 

Eradication of Kala - Azar. (XVII, 23-07-2001) 340 
(XIX, 22-08-2001) 303 

Telephone Exchanges in Kerala and Bihar Granth Academics (XVlI, 23-07-2001) 119-179 (XIX, 28-08-2001) 140 

\~ 
Utilisation of Earthquake amount Hindi In CAT 

(XVII. 25-07-2001) 328-329 I (XVIII, 8-08-2001) 72-74 
Vacant Posts of Vice-Chancellors New Chairman in KVIC 

(XVII, 3I-Oi-2001) 135 I (XVII, 01-08-2001) 350-352 
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New Mechanism to Detcnnine Prices of ! Clarifications on the Statement made bv 
Coal . the Home Minister on 31-07-2001 o;Y 
(XIX, 2S-OS-2001) 261-262 the Killing ofShrimati Phoolan Devi 

Official Language Policy (XVII, 01-OS-2001) 409-456 
(XVII. 03-OS-2001) 60-61 ! Prime Minister's Reponed offer to Resign 

Population ofTribes in Jhartthand i (XVII, 01-08-200 I) 9 
(XIX, 2I-OS-2001) 126-130 . Recent Summit-Level Talks held between 

Promoting Export of Indian Medicines India and Pakistan in Agra -(MUR 193) 
(XIX, 22-OS-200)) 309·311) (XVII, 24-07-200 I) 430-440 

Promotion of Assistants 
(XVIII. 1-08·200 I) 176·177 

Promotion of Hindi 

. Statutory Resolution Re-Approval of 
Proclamation issued by President in 
Relation to the State of Manipur 
(XVII, 30-07-200 I) 336-341 (XVII, 0 I -08-200 I ) 60-61 . 

i 
Promotion ofSeaion Officers and Under , 'Vern.Hidu, Sltri K. 

Secretaries Admiral Gorshkov 
(XVII. 01-08·2001) 285 (XVII, 2S-07-2001) 148-149 

Promorion of Use of Hindi : Agreement with Netherlands for 
(XVII, 25-07-2001) 322-323 i Assistance 

Propagation ofOftkial Language Hindi ~ (XVII, 24-07-2001) 333 
(XVII, 25-07-2001) 132-133 

RajbhashalOtflciaJ Language Hindi 
(XVll, 03-08·2001) 192-193 

Rate list regarding Civil and Electrical 
Worits 
(XVIII, 14-01-2001) 134·135 

Reservation of SCsiSTs 
(XIX, 24-01-200 I ) 261-62 

Setting up of National Vigilance Corps. 
(XIX. 22-08·2001) 41-43 

Tourist Centre in Jhartthand 
(XIX, 23-08-200 I) 342·344 

Travelling Allowance 
(XIX, 24-08-2001) 97 

Vacancies of Section OffJcel' 
(XVn, 01-08·2001) 364·365 

Vacant Reserved Posts 
(XIX, 22-08-2001) 274-275 

Yadav, Sbri M .... y ... Slnp 
Alleged killing of People b¢lonaing to 

Scheduled 0Castel, Backward Classes 
and Minorities in Uttar Pradesh 
(XVII, 0I-OS-2001) 386-318 

Confidence Building Measures 
(XVIII, 8-OS-2ool) 68-70 

Constitution (Ninety-first) Amendment 
Bil~onsid. 

(XIX, 21-01-2001) 253·254 
; Conversion of INS Vilaant into Maritime 

Museum 
(XVIII. 8-01-200 I) J4I 

Dc~inProjectofNTPCo 
(XIX, 23-01-2001) 177·178 

Demand for National Cal.mity Relief 
Fund to Slates Affected by Natural 
Calamities 
(XIX, 28-08·2001) 325·329 

. Disinvestment of Public 
! Undertakings 

Sector 

(XVII, 03-08-2001) 154-160 
Disposal of Hospital Waste 

(XVII. 2S-07-2OOl) 152-153 0\ 
Facilities/Concessions to Handicapped 

Students 
(XIX, 28-01-2001) 132-133 

.. 

/ 
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Fall in Prices of Cashew nul 
(XVII. 03-08-200 I) 5-6 

Fencing on Border Along Jammu and 
Kashmir 
(XVII. 24-07-200 I) 108-109 

Fencing on Indo-Pak Border 
(XVII. 31-07-2001) 62 

Funds for Tel3ngana 
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